IST OF CASES WHICH WERE E-FILED DURING THE MONTH OF OCTOBER 2025

S.NO COURT

JABIDA
IDISTRICT

ICOURT)-01

IMS. NEELOFER

(COMMERCIAL

DISTRICT COURT ROOM

301, EXTENSIO
BLOCK, TIS
[HAZARI COURTS,
DELHI

CASE TYPE

[EXECUTION PETITION

CASE NUMBER

EX COMM 477/2025

DATE
REGISTRATION

06.10.2025

OFPETITIONER

NAME VS
RESPONDENT NAME

SUDAM DAS VS AJAY MOTORS
[PVT. LTD.

ADVOCATE

IMAYANK GOEL

ADVOCATE
MOBILE
NUMBER

9999340256

ADVOCATE EMAILDATE OF E-
ID FILING

IMNGLAWOFFICE@
IGMAIL.COM

04.10.2025

301, EXTENSIONRECOVERY CS COMM-1067/2025 06.10.2025 [UNION BANK OF INDIA VSDEEPA GUPTA 9312292558 IMNGLAWOFFICE@ [04.10.2025
BLOCK, TIS IMEENAL BAJPAYEE IGMAIL.COM

[HAZARI COURTS,

[DELHI

301, EXTENSION[EXECUTION PETITION [EX COMM 480/2025 08.10.2025 INEERAJ AGGARWAL VS M.C.D. [PANKAJ ROY|9811070396 [PANKAJKOTRA034 [06.10.2025
BLOCK, TIS KOTRA @GMAIL.COM

[HAZARI COURTS,

[DELHI

301, EXTENSIONPPETITION U/S-9 OFOMP(I) COMM- 941/2025 [08.10.2025 IDCB BANK LTD. VS IDARISHIANISH BHOLA [9811452022 JANISH_BHOLA17@ [06.10.2025
BLOCK, TISARBITRATION & CONCILIATION| INURDDIN IYAHOO.COM

[HAZARI COURTS,ACT,1996

[DELHI

301, EXTENSIONPETITION U/S-9 OFOMP(I) COMM- 942/2025 [08.10.2025 IDCB BANK LTD. VS JULFANWANISH BHOLA 9811452022 JANISH_BHOLA17@ [06.10.2025
BLOCK, TISARBITRATION & CONCILIATION| KAMIL IYAHOO.COM

[HAZARI COURTS,ACT,1996

[DELHI

301, EXTENSION|PETITION U/S-9 OFOMP(I) COMM- 943/2025 [08.10.2025 IDCB BANK LTD. VS SANJAYANISH BHOLA [9811452022 JANISH_BHOLA17@ [06.10.2025
BLOCK, TISARBITRATION & CONCILIATION| KUMAR IYAHOO.COM

[HAZARI COURTS,ACT,1996

[DELHI

301, EXTENSIONRECOVERY ICS COMM-1074/2025 08.10.2025 INDIN BANK VS VAISHALI JAIN [ARUN KUMAR9312400295 IMNGLAWOFFICE@ [06.10.2025
BLOCK, TIS SHUKLA IGMAIL.COM

[HAZARI COURTS,

[DELHI

301, EXTENSION[EXECUTION PETITION [EX COMM 483/2025 09.10.2025 IPADAMSHREE CREATIONS PVT[HEMANT 9810857495 IHEMANTKCHATUR (08.10.2025
BLOCK, TIS LTD. VS SHEETAL SAREES & ORS. [KUMAR IVEDI@GMAIL.COM

[HAZARI COURTS, ICHATURVEDI

[DELHI

301, EXTENSIONRECOVERY CS COMM-1081/2025 09.10.2025 IM/S SARDARI LAL & COMPANY VSANIL SETHI 0811109342 IMNGLAWOFFICE@ [08.10.2025

BLOCK, TIS
[HAZARI COURTS,
IDELHI

IM/S YFC PROJECTS PVT. LTD.

IGMAIL.COM




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

301, EXTENSION[EXECUTION PETITION [EX COMM 498/2025 15.10.2025 IVIPIN JAIN VS CHARVI AGARWALNITIN ARORA (9818189667 INITIN.ARORA465@ [14.10.2025
BLOCK, TIS IGMAIL.COM

[HAZARI COURTS,

DELHI

301, EXTENSIONEXECUTION PETITION [EX COMM 499/2025 15.10.2025 SUDAM DAS VS KAVITAMAYANK GOEL|9999340256 IMNGLAWOFFICE@ [14.10.2025
BLOCK, TIS CHAUHAN IGMAIL.COM

[HAZARI COURTS,

DELHI

301, EXTENSIONPPETITION U/S-9 OFOMP(I) COMM- 997/2025 [15.10.2025 I[HDFC BANK LTD. VS SONAM PARUL BHOLA [9811452022 JANISH_BHOLA17@ [14.10.2025
BLOCK, TISARBITRATION & CONCILIATION| IYAHOO.COM

[HAZARI COURTS,ACT,1996

DELHI

301, EXTENSIONRECOVERY ICS COMM-1104/2025 16.10.2025 IM/S CQV CORPORATION VS M/S |SANDEEP 0811362403 ISANDEEPGARGAND/15.10.2025
BLOCK, TIS ISHIVA FURNISHINGS IGARG ICO@GMAIL.COM

[HAZARI COURTS,

DELHI

301, EXTENSIONRECOVERY CS COMM-1110/2025 17.10.2025 IPREM COLOR CHEM PVT. LTD. VSIARUN KUMAR810768996 JARUNYADAV1131@ [16.10.2025
BLOCK, TIS ISHRI SHANKAR SAHAKARI[YADAV IGMAIL.COM

[HAZARI COURTS, ISAKHAR KARKHANA LTD.

DELHI

301, EXTENSIONRECOVERY CS COMM-1111/2025 17.10.2025 IRAMESH BRIJ LAL SANTANI VSPAWAN 0873938816 IMITTALPKO8@GMA [16.10.2025
BLOCK, TIS IMEGHA GUPTA KUMAR [L.COM

[HAZARI COURTS, IMITTAL

DELHI

301, EXTENSIONPPETITION U/S-9 OFOMP(I) COMM- 1017/2025 JANISH_BHOLA17@ (17.10.2025
BLOCK, TISARBITRATION & CONCILIATION| 18.10.2025 TATA CAPITAL LTD. VS KEPARULBHOLA 9811452022 IYAHOO.COM

[HAZARI COURTS,ACT,1996 [ENGINEERS PVT. LTD.

DELHI

301, EXTENSIONEXECUTION PETITION [EX COMM 508/2025 18.10.2025 IPOONAM AGGARWAL VSRAMAKANT (9582158748 IVAKILGURU@GMAI|17.10.2025
BLOCK, TIS WAGDISH SHUKLA IL.COM

[HAZARI COURTS,

DELHI

301, EXTENSION|PETITION U/S-9 OFOMP(I) COMM- 1018/2025 [18.10.2025 TATA CAPITAL LTD. VS AMITIPARUL BHOLA (9811452022 JANISH_BHOLA17@ [17.10.2025
BLOCK, TISARBITRATION & CONCILIATION| SHARMA IYAHOO.COM

[HAZARI COURTS,ACT,1996

DELHI

301, EXTENSIONPPETITION U/S-9 OFOMP(I) COMM- 1019/2025 [18.10.2025 [TATA CAPITAL LTD. VSPARUL BHOLA (9811452022 JANISH_ BHOLA17@ [17.10.2025
BLOCK, TISARBITRATION & CONCILIATION| ILAKSHMAN MEENA IYAHOO.COM

[HAZARI COURTS,ACT,1996

DELHI




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

301, EXTENSIO CS COMM-1114/2025 18.10.2025 RAJEEV GOEL VS AVKISACHET 0871273111 IADVOCATESACHET {17.10.2025
BLOCK, TIS IMARKETING PVT. LTD. SHARMA ISHARMA@GMAIL.C

[HAZARI COURTS, OM

DELHI

301, EXTENSIONPPETITION U/S-9 OFOMP(I) COMM- 1049/2025 [27.10.2025 TATA CAPITAL LTD. VSANISH BHOLA (9811452022 JANISH_BHOLA17@ [25.10.2025
BLOCK, TISARBITRATION & CONCILIATION| INARINDER KUMAR IYAHOO.COM

[HAZARI COURTS,ACT,1996

DELHI

301, EXTENSIONPPETITION U/S-9 OFOMP(I) COMM- 1055/2025 [27.10.2025 IDCB BANK LTD. VS JITENDRAANISH BHOLA 9811452022 JANISH_BHOLA17@ [25.10.2025
BLOCK, TISARBITRATION & CONCILIATION| ISINGH IYAHOO.COM

[HAZARI COURTS,ACT,1996

DELHI

301, EXTENSIONPPETITION U/S-9 OFOMP(I) COMM- 1056/2025 [27.10.2025 IDCB BANK LTD. VS ABHAYANISH BHOLA (9811452022 JANISH_BHOLA17@ [25.10.2025
BLOCK, TISARBITRATION & CONCILIATION| IYADAV IYAHOO.COM

[HAZARI COURTS,ACT,1996

DELHI

301, EXTENSIONPPETITION U/S-9 OFOMP(I) COMM- 1057/2025 [27.10.2025 IDCB BANK LTD. VS RAJ KUMAR [ANISH BHOLA [9811452022 JANISH_BHOLA17@ [25.10.2025
BLOCK, TISARBITRATION & CONCILIATION| IYAHOO.COM

[HAZARI COURTS,ACT,1996

DELHI

301, EXTENSIONPETITION U/S-9 OFOMP(I) COMM- 1058/2025 [27.10.2025 IDCB BANK LTD. VS ALIM ABBASI JANISH BHOLA (9811452022 JANISH_BHOLA17@ [25.10.2025
BLOCK, TISARBITRATION & CONCILIATION| IYAHOO.COM

[HAZARI COURTS,ACT,1996

DELHI

301, EXTENSIONPPETITION U/S-9 OFOMP(I) COMM- 1059/2025 [27.10.2025 IDCB BANK LTD. VS SAMARANISH BHOLA (9811452022 JANISH_BHOLA17@ [25.10.2025
BLOCK, TISARBITRATION & CONCILIATION| CHAUDHARY IYAHOO.COM

[HAZARI COURTS,ACT,1996

DELHI

301, EXTENSIONPPETITION U/S-9 OFOMP(I) COMM- 920/2025 [04.10.2025 I[HDFC BANK LTD VS ESRAR SAIFI [ANISH BHOLA [9811452022 JANISH_BHOLA17@ [27.10.2025
BLOCK, TISARBITRATION & CONCILIATION| IYAHOO.COM

[HAZARI COURTS,ACT,1996

DELHI

301, EXTENSION|PETITION U/S-9 OFOMP(I) COMM- 1060/2025 [28.10.2025 IDCB BANK LTD. VS JITENDRAJANISH BHOLA (9811452022 JANISH_BHOLA17@ [27.10.2025
BLOCK, TISARBITRATION & CONCILIATION| ISINGH SODHI IYAHOO.COM

[HAZARI COURTS,ACT,1996

DELHI

301, EXTENSIONMISC. PETITION IMISC DJ-814/2025 130.10.2025 SUDAM DAS VS KAVITANITIN GOEL (9999340256 IMNGLAWOFFICE@ [29.10.2025
BLOCK, TIS CHAUHAN IGMAIL.COM

[HAZARI COURTS,

DELHI




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

301, EXTENSIONMISC. PETITION IMISC DJ-819/2025 IMNGLAWOFFICE@ [30.10.2025
BLOCK, TIS| IGMAIL.COM
HAZARI COURTS, 131.10.2025 SUDAM DAS CS AJAY MOTORSNITIN GOEL 9999340256
DELHI IPVT. LTD.
ISH. RAJESH KUMAR|CENTRAL [CS (COMM) ICS (COMM)/1064/2025 04-10-2025 ICANARA BANK VS (GUNJAN KUMAR(P), 0313350568 27.09.2025
IGOEL, DISTRICT] IM/S VEEJAY TRADING|
WUDGE ICO
(COMMERCIAL
ICOURT)-02
CS (COMM) ICS (COMM)/1069/2025 06-10-2025 BANK OF INDIA VS [VARUN SHARMA(P), 0811161300 30.09.2025
BABU
CS (COMM) ICS (COMM)/1070/2025 06-10-2025 ARUN KUMAR VS [RAKESH KUMAR(P), 9711771000 27.09.2025
SAMA PARVEEN
CS (COMM) ICS (COMM)/1076/2025 08-10-2025 IGANT AB VS ASHOKISHRAVAN BANSAL(P), 0718833632 04.10.2025
IKUMAR
OMP (I) (COMM) [OMP (I) (COMM)/959/2025 08-10-2025 DCB BANK LTD VS |ANISH BHOLA(P), 0811452022 04.10.2025
SHAH MOHAMMAD
OMP (I) (COMM) [OMP (I) (COMM)/960/2025 08-10-2025 DCB BANK LTD VS |ANISH BHOLA(P), 0811452022 04.10.2025
IYOGESH YADAV
OMP (I) (COMM) [OMP (I) (COMM)/961/2025 08-10-2025 DCB BANK LTD VS |ANISH BHOLA(P), 0811452022 04.10.2025
IMAHBOOB ALAM



mailto:gk@cgk.legal
mailto:advvarunsharma@gmail.com
mailto:rakesh.advocate18@gmail.com
mailto:unitedmark@unitedandunited.com
mailto:anish_bhola17@yahoo.com
mailto:anish_bhola17@yahoo.com
mailto:anish_bhola17@yahoo.com

S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

OMP (I) (COMM) [OMP (I) (COMM)/962/2025 08-10-2025 DCB BANK LTD VS |ANISH BHOLA(P), 0811452022 04.10.2025

INAEEM ALAM

EX COMM [EXECUTION (COMM)/482/2025 [08-10-2025 BANK OF BARODA VS[GEETANJALI SHARMA 8447833470 | 29.09.2025
IAMAN CHAUDHARY

CS (COMM) ICS (COMM)/1079/2025 08-10-2025 BANK OF INDIA VSVARUN SHARMA(P), 9811161300 04.10.2025
IDEEPESH JAIN

CS (COMM) ICS (COMM)/1084/2025 09-10-2025 SMT REKHA VS BSESANANT RAO(P), 87506562223 | 07.10.2025
IYAMUNA POWER LTD

[EX COMM [EXECUTION (COMM)/484/2025 [09-10-2025 VIPIN GUPTA VS |ANANT RAO(P), 0811070396 06.10.2025
IMUNICIPAL
ICORPORATION OH
DELHI

CS (COMM) ICS (COMM)/1087/2025 10-10-2025 AJAY KUMAR JOSHI [RAMKUMAR SHARMA(P), 9811908940 06.10.2025
VS ANU JAIN

[EX COMM [EXECUTION (COMM)/487/2025 [10-10-2025 ICHIRAG GUPTA VS |[RITA SANGHAVI(P), 0653413632 04.10.2025
IGOYAM ENTERPRISES

[EX COMM [EXECUTION (COMM)/491/2025 [13-10-2025 ICHIRAG GUPTA VS [RITA SANGHAVI(P), 0653413632 08.10.2025
IMEENAKSHI
IELECTRICALS



mailto:anish_bhola17@yahoo.com
mailto:advocate.134@gmail.com
mailto:advvarunsharma@gmail.com
mailto:sudhir_sukhija@yahoo.com
mailto:pankajkotra034@gmail.com
mailto:vipindilawari83@gmail.com
mailto:adv.rita.sanghavi@gmail.com
mailto:adv.rita.sanghavi@gmail.com

S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE OFPETITIONER

REGISTRATION

RESPONDENT NAME

NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

EX COMM [EXECUTION (COMM)/502/2025 [15-10-2025 [TUSHAR AGGARWAL [RAMAKANT SHUKLA 0582158748 13.10.2025
VS JAGDISH

[EX COMM [EX (COMM) AWARD BY ARBj16-10-2025 IM/S PRAGATIPANKAJ GUPTA 0811022227 13.10.2025

ICOMM/53/2025 ICONSTRUCTION

ICONSULTANTS
VS UNION OF INDIA

OMP (I) (COMM) [OMP (I) (COMM.)/1031/2025 25-10-2025 [TATA CAPITAL LTD VSANISH BHOLA(P), 0811452022 16.10.2025
SHAMSHAD

OMP (I) (COMM) [OMP (I) (COMM.)/1032/2025 25-10-2025 [TATA CAPITAL LTD VSANISH BHOLA(P), 0811452022 16.10.2025
UMESH CHOUDHARY

OMP (I) (COMM) [OMP (I) (COMM.)/1033/2025 25-10-2025 [TATA CAPITAL LTD VSANISH BHOLA(P), 0811452022 16.10.2025
JITENDRA KUMAR|
TAK

CS (COMM) ICS (COMM)/1119/2025 27-10-2025 BANK OF BARODA VSGEETANJALI SHARMA 8447833470 15.10.2025
ISHOORVEER SINGH

OMP (I) (COMM) [OMP (I) (COMM)/1045/2025 27-10-2025 DCB BANK LTD VS |ANISH BHOLA(P), 0811452022 24.10.2025
SALIM NASIM

OMP (I) (COMM) [OMP (I) (COMM)/1046/2025 27-10-2025 DCB BANK LTD VS |ANISH BHOLA(P), 0811452022 24.10.2025
SHUBHAM GOYAL



mailto:vakilguru@gmail.com
mailto:globaljurislawfirm@gmail.com
mailto:anish_bhola17@yahoo.com
mailto:anish_bhola17@yahoo.com
mailto:anish_bhola17@yahoo.com
mailto:advocate.134@gmail.com
mailto:anish_bhola17@yahoo.com
mailto:anish_bhola17@yahoo.com

S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

CS (COMM) S (COMM)/1129/2025 IM/S INDIAN FAB SIDDHANT BANGA 0999369931 15.10.2025

S M/S AKA

29-10-2025



mailto:siddhantbanga04@gmail.com

S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

3 S. DEVENDERICENTRAL [303, EXTENSION[U/S 9 OMP (I)COMM/921/2025  [04.10.2025 HDFC BANK LTD. VS NEERJ JANISH BHOLA (9811452022 JANISH_BHOLA17@
IKUMAR SHARMA,|| BLOCK, TIS IYAHOO.COM
IDISTRICT JUDGE,| [HAZARI COURTS,
ICOMMERCIAL DELHI
ICOURT-03

27.09.2025

303, EXTENSION|U/S 9 OMP (I)COMM/922/2025 [04.10.2025 HDFC BANK LTD. VS ANNUANISH BHOLA 9811452022 JANISH_BHOLA17@ [27.09.2025
BLOCK, TIS IBASANT IYAHOO.COM
[HAZARI COURTS,
DELHI

303, EXTENSION[U/S 9 OMP (I)COMM/954/2025 [08.10.2025 IDCB BANK LTD VS HEM SINGH  |JANISH BHOLA 9811452022 JANISH_BHOLA17@ [06.10.2025
BLOCK, TIS IYAHOO.COM
[HAZARI COURTS,
DELHI

303, EXTENSION|U/S 9 OMP (I)COMM/955/2025  [08.10.2025 IDCB BANK LTD VS MOHD TASLIM JANISH BHOLA 9811452022 JANISH_BHOLA17@ [06.10.2025
BLOCK, TIS IYAHOO.COM
[HAZARI COURTS,
DELHI

303, EXTENSION|U/S 9 OMP(I)(COMM)/956/2025 [08.10.2025 DCB BANK LTD VS PANKAJANISH BHOLA [9811452022 JANISH_BHOLA17@ [06.10.2025
BLOCK, TIS KUMAR IYAHOO.COM
[HAZARI COURTS,
DELHI

303, EXTENSION|U/S 9 OMP(I)(COMM)/ 957/2025 [08.10.2025 IDCB BANK LTD VS KAMALANISH BHOLA (9811452022 JANISH_BHOLA17@ [06.10.2025
BLOCK, TIS KISHOR IYAHOO.COM
[HAZARI COURTS,
DELHI

303, EXTENSION|U/S 9 OMP(I) /COMM/958/2025 [08.10.2025 DCB BANK LTD VS ANAS ALI JANISH BHOLA (9811452022 JANISH_BHOLA17@ [06.10.2025
BLOCK, TIS IYAHOO.COM
[HAZARI COURTS,
DELHI

303, EXTENSION[EXECUTION [EXE COMM 488/2025 10.10.2025 RAMESH CHAND BATHEJA VSRAJEEV 09.10.2025
BLOCK, TIS KOHINOOR CHEMICAL WORKS |[KAPOOR
[HAZARI COURTS,
[DELHI

303, EXTENSIONISUIT FOR RECOVERY CS COMM 1082/2025 09.10.2025 IM/S SALASAR TRADING CO VS MSROHAN 8447523211 ICHAMBERSOFAVYU|08.10.2025
BLOCK, TIS KANHAIYA TRADING CO JAGGARWAL KT@GMAIL.COM
[HAZARI COURTS,
DELHI




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
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ADVOCATE
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ADVOCATE EMAILDATE OF E-
ID FILING

303, EXTENSIONSUIT FOR RECOVERY ICS COMM 1090/2025 13.10.2025 BHANU VERMA VS MUNICIPALSATYENDRA [9811161525 ISKSINGHL16 @GMA {10.10.2025
BLOCK, TIS ICORPORATION OF DELHI & ANR. [KUMAR [L.COM

[HAZARI COURTS, SINGH

[DELHI

303, EXTENSION[EXECUTION [EXE COMM 500/2025 15.10.2025 TUSHAR AGGARWAL VS RAKESH [RAMAKANT 0582158748 IVAKILGURU@GMAI|14.10.2025
BLOCK, TIS SHUKLA IL.COM

[HAZARI COURTS,

[DELHI

303, EXTENSIONMISCELLANEOUS APPLICATIONMISC DJ/ 787/2025 15.10.2025 IAHUJA BOOK COMPANY PVT[DIWAS KUMAR9899959499 TAMIMQ_3@YAHO [14.10.2025
BLOCK, TIS LTD. VS AZAM KHAN 0.CO.IN

[HAZARI COURTS,

[DELHI

303, EXTENSION|U/S 9 OMP (I)COMM/998/2025  [15.10.2025 [HDFC BANK LTD. VS RITESHPARUL BHOLA (9811452022 JANISH_BHOLA17@ [14.10.2025
BLOCK, TIS IRAJPAL IYAHOO.COM

[HAZARI COURTS,

[DELHI

303, EXTENSION|U/S 9 OMP (I)COMM/999/2025  [15.10.2025 HDFC BANK LTD. VS SHALUPARUL BHOLA [9811452022 JANISH_BHOLA17@ [14.10.2025
BLOCK, TIS IYADAV IYAHOO.COM

[HAZARI COURTS,

[DELHI

303, EXTENSIONISUIT FOR RECOVERY CS COMM 1103/2025 16.10.2025 IMS SATYA PLAST THROUGH ITSMONIKA 0810256667 IADV.KATYAL@GMA [15.10.2025
BLOCK, TIS IPROP. SH VIJAY MANCHANDA VS[KATYAL IL.COM

HAZARI COURTS, IMS DINDAYAL INDUSTRIES]

[DELHI LIMITED

303, EXTENSION|U/S 9 OMP (I)COMM/1020/2025 [18.10.2025 [TATA CAPITAL LTD. VS JITENDRAJPARUL BHOLA (9811452022 JANISH_BHOLA17@ [17.10.2025
BLOCK, TIS KUMAR TAK 1486 IYAHOO.COM

[HAZARI COURTS,

[DELHI

303, EXTENSION|U/S 9 OMP (I)COMM/1021/2025 [18.10.2025 TATA CAPITAL LTD. VS KEPARUL BHOLA (9811452022 JANISH_BHOLA17@ [17.10.2025
BLOCK, TIS IENGINEERS PVT LTD 1186 IYAHOO.COM

[HAZARI COURTS,

[DELHI

303, EXTENSION|U/S 9 OMP (I)COMM/1022/2025 [18.10.2025 TATA CAPITAL LTD. VS JYOTIPARUL BHOLA (9811452022 JANISH_BHOLA17@ [17.10.2025

BLOCK, TIS
[HAZARI COURTS,
[DELHI

IVERMA 9244

IYAHOO.COM
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303, EXTENSION|U/S 9 OMP (I)COMM/1041/2025 [27.10.2025 [TATA CAPITAL LTD. VS AJABPPARUL BHOLA (9811452022 JANISH_BHOLA17@ [25.10.2025
BLOCK, TIS ISINGH 5062 IYAHOO.COM
[HAZARI COURTS,
DELHI
303, EXTENSIONMISCELLANEOUS APPLICATIONMISC DJ/809/2025 29.10.2025 MS S K EDUCATIONS PVT. LTD. VSROHIT 0810189223 [ROHIT1996VASHIST[28.10.2025
BLOCK, TIS JANAND MOHAN MISHRA IVASHIST @GMAIL.COM
[HAZARI COURTS,
DELHI
303, EXTENSIONISUIT FOR RECOVERY CS/COMM/1130/2025 29.10.2025 TEAMASLA MARKETING PVT|NASIR AZIZ 0654426442 INASIRAZIZANDCO [28.10.2025
BLOCK, TIS LTD. VS M/S GLOBAL EXPORT] IMPANY @GMAIL.CO
[HAZARI COURTS, ICORPORATION THROUGH] M
DELHI [PARTNERS
303, EXTENSION[SUIT FOR RECOVERY CS/COMM/1135/2025 [31.10.2025 TEAMASLA MARKETING PVT|NASIR AZIZ 0654426442 INASIRAZIZANDCO [30.10.2025
BLOCK, TIS LTD. VS M/S D S RETAIY IMPANY@GMAIL.CO
[HAZARI COURTS, [THROUGH ITS PARTNERS MRS M
DELHI POONAM TANDON AND MR
[TARUN DHIMAN
4 IMS ANIL KUMARICENTRAL |[304 IRECOVERY CS (COMM)1068/2025 06.10.2025 LAXMAN KUMAR RAHEJA V/S HIH{PRANAY 9810660640 PRANAY.TRIVEDI@ [27.09.2025
[SISODIA, DISTRICT] [TECH MINERALS [TRIVEDI IYAHOO.CO.IN
JUDGE,
ICOMMERCIAL
ICOURT-04 304 [EXECUTION EX (COMM)478/2025 06.10.2025 SHRI MUKESH SHAH V/SYOGRAJ 0811132049 IADVOCATE.YOGRAJ]26.09.2025
INATIONAL INSURANCEGULLAIYA | GULLAIYA@GMAIL
ICOMPANY L.COM
304 JARBITRATION OMP (I)(COMM)-937/2025 [08.10.2025 IDFC FIRST BANK LTD. VS,|SH. RAHUL9891009519 LEXPACIFIC03@GM|[23.09.2025
IANCHAL GUPTA KASHYAP AIL.COM
304 ARBITRATION OMP (I) (COMM)-939/2025 (08.10.2025 [TATA CAPITAL LTD. VS. YUGALSH. VIBHOR9971680687 ISUPPORT@ARVLA |03.10.2025
IKISHORE NAGDA IMATHUR WCHAMBERS.CO.IN|
304 [EXECUTION [EX (COMM)481/2025 08.10.2025 IM/S VISHAL PIPES LIMITED V/SVIKRAM 9990-979-472 IADVOCATEVIKRAM (19.09.2025
IM/S RAJKOT MACHINERY KUMAR 33@GMAIL.COM
304 ARBITRATION OMP I COMM/940/2025 08.10.2025 HDFC BANK LTD V/S ASHISHANISH BHOLA [9811-452-022 ANISH_BHOLA17@ [26.09.2025.
KUMAR IYAHOO.COM
304 JARBITRATION OMP (I)(COMM)-972/2025 [09.10.2025 IDCB BANK LTD. VS. ROSHAN SH. ANISH[9811-452-022 JANISH_BHOLA17@ [04.10.2025
BHOLA IYAHOO.COM
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304 JARBITRATION OMP I COMM/974/2025 09.10.2025 DCB BANK LTD V/S SHAHID ALI |ANIS BHOLA (9811452022 IANISH_BHOLA17@ [04.10.2025
IYAHOO.COM

304 JARBITRATION OMP I COMM/973/2025 09.10.2025 IDCB BANK LTD V/S SANJAYANISH BHOLA [9811452022 JANISH_BHOLA17@ [04.10.2025
KUMAR IYAHOO.COM

304 JARBITRATION OMP I COMM/975/2025 09.10.2025 IDCB BANK LTD V/S MUKESHIANISH BHOLA [9811-452-022 JANISH_BHOLA17@ [04.10.2025
KUMAR IYAHOO.COM

304 IRECOVERY CS (COMM)1093/2025 13.10.2025 IBC SANITAN V/S SIMRAN SALUJA [KAPIL KHER [9891-072-729 ANILKHER@GMAIL [06.10.2025

.COM

304 JARBITRATION [EX(COMM)-494/2025 13.10.2025 IAXIS BANK LTD. VS. RAKESH|SH. MAYANK9873347330 IMAYANK_MAHAJA [04.10.2025
KUMAR IMAHAJAN INo5@YAHOO.COM

304 RECOVERY CS (COMM)1097/2025 15.10.2025 IAKHILESH KHANDELWAL V/SSHRAM VIR9818-365-011 IVATSAADVOCATE19(16.09.2025
ISANDEEP KUMAR YADAV IVATS 78 @GMAIL.COM

304 RECOVERY CS (COMM)1100/2025 15.10.2025 KARTIKEY GARG AND ORS V/SPARIKSHIT 0868-873-986 PMAHIPALO9@GMA|09.10.2025
[UMANG GUPTA IL.COM

304 IRECOVERY CS (COMM)1105/2025 16.10.2025 STATE BANK OF INDIA V/SR.N.SINGH 8076-466-594 JADVRNARAYAN@G [22.09.2025
IMAHINDER SINGH IMAIL.COM

304 IRECOVERY CS (COMM)1113/2025 18.10.2025 M/S SHREE MM ENTERPRISES[PANKHI 0811-116-256 PANKHI27@GMAIL. [16.10.2025
IV/S SUPER KICKS AND ANR ICOM

304 IMISC. APPLICATION IMISC DJ/801/2025 18.10.2025 DIMPLE KEDIA V/S HARJEETMOHINDRA |9971-405-577 IMOHINDRALAWCH [16.10.2025
ISINGH LAW IAMBERS@GMAIL.C

ICHAMBERS OM

304 IRECOVERY CS (COMM)1118/2025 25.10.2025 M/S RAKESH KUMAR GOEL V/SSATYENDER [9811-116-256 ISKSINGH16@GMALI [18.10.2025
MCD KR SINGH L.COM

304 JARBITRATION OMP I COMM/1039/2025  [27.10.2025 [TATA CAPITAL LTD V/S RAMESHIANISH BHOLA [9602-163-434 JANISH_BHOLA17@ [16.10.2025
JAT IYAHOO.COM

304 JARBITRATION OMP I COMM/1038/2025 [27.10.2025 TATA CAPITAL LTD V/SAJABANISH BHOLA |9602-163-434 JANISH_BHOLA17@ [16.10.2025
ISINGH IYAHOO.COM
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304 JARBITRATION OMP I COMM/1053/2025  [27.10.2025 DCB BANK LTD V/S MOHD IMRAN|ANISH BHOLA (9602-163-434 JANISH_BHOLA17@ [24.10.2025
IYAHOO.COM

304 JARBITRATION OMP I COMM/1052/2025  [27.10.2025 IDCB BANK LTD V/S SHOLOOANISH BHOLA [9602-163-434 JANISH_BHOLA17@ [24.10.2025
[YADAV IYAHOO.COM

304 RECOVERY CS (COMM)1123/2025 28.10.2025 IM/S LAGNI ENTERPRISES V/SMAYANK GOEL|9599-766-668 IMGLAWCHAMBERS [24.10.2025
IM/S ELECTREX INTERNATIONAL @GMAIL.COM

304 [EXECUTION [EX (COMM)-514/2025 27.10.2025 IM/S RADIAN TECHNOMAC LTD.SH. DILIP9810-111-052 IDILIPSINGH@GMAI[25.10.2025
IVS. DHARAM PAL GUPTA SINGH L.COM

304 IMISC. APPLICATION IMISC DJ/808/2025 28.10.2025 IAMEET SINGH LONGANI V/SAMEET SINGH [8368-4151-91 IAMEET747@GMAIL.|25.10.2025
ISATPAL BHASIN AND OTHERS ICOM

304 RECOVERY CS (COMM)1132/2025 29.10.2025 ISHRI TIRUPATI ENTERPRISES V/SANKIT GUPTA |9717-134-040 JADVOCATE.ANKITG [28.10.2025
IAKSHIT JAIN @GMAIL.COM

304 JARBITRATION OMP I (COMM)/1065/2025 [31.10.2025 TATA CAPITAL LTD V/S AMITIANISH BHOLA [9811-452022 JANISH_BHOLA17@ [16.10.2025
SHARMA IYAHOO.COM

304 IRECOVERY CS (COMM)1139/2025 [31.10.2025 ICHAYA EDUCATION PVT LTD V/SGAURAV 9455-160-761 IGAURAVPATEL1829 [28.10.2025
TELEGRAM FZ LLC PATEL @GMAIL.COM
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305 JARBITRATION OMP (I) (COMM)/935/2025 [06-10-2025 HDFC BANK LTD VS AJAY DABASANISH 0811452022 JANISHBHOLAL7@V [26-09-2025
BHOLA(P), JALROO”ONI
305 IRECOVERY CS (COMM)/1080/2025 08-10-2025 RUDRA PRATAP SINGH KAURAV [MEHUL ,0811959407 - 06-10-2025
VS RAJIV MOOLCHANDANTI IGUPTA(P), KUMARDAVENDER
[U/\AHOACOM
305 [EXECUTION [EXECUTION 09-10-2025 SURYA ROSHNI LIMITED VS [SHRIHAR 09548888420 ISHRIHAR@GMAIL. (06-10-2025
(COMM)/485/2025 IVOLTAIC POWER PVT LTD [TRIPATHI(P), ICOM
305 [EXECUTION [EXCOMM - AWARD BY ARBj17-10-2025 IJAXIS BANK LTD VS NAUSHAD[SHOBHA 9811192158 ISRSHOBHAGUPTA( |03-10-2025
ICOMM/54/2025 SHAH IGUPTA(P), ICILGMAIL .COM
305 [EXECUTION EXECUTION 09-10-2025 IADITYA GUPTA VS AMIT BAJAJ |VIPIN 0910808221 IVKUMAR198L@GM [04-10-2025
(COMM)/486/2025 KUMAR(P), JAIL.COM
305 [EXECUTION [EXCOMM - AWARD BY ARBj14-10-2025 IMS PARNIKA COMMERCIAL [UDAY SINGHB00971715 [UDAYARBITRATION|09.10.2025
COMM/52/2025 I[ESTATES PRIVATE LIMITED VS [CHAUHAN 2022@GMAIL.COM
IPUBLIC WORKS DEPARTMENT
GOVT OF NCT DELHI
305 JARBITRATION OMP (I) (COMM)/1029/2025[18-10-2025 TATA CAPITAL LIMITED VS [PARUL 0811452022 ANISHBHOLAL7@V [16-10-2025
IPRADEEP DALAL BHOLA(P), IAHOO.COM
305 JARBITRATION IOMP (I) (COMM)/1028/2025[18-10-2025 TATA CAPITAL LIMITED VS [PARUL 0811452022 IANISHBHOLAL7@V [16-10-2025
GULFAN JAMIL BHOLA(P), AHOO.COM
305 RECOVERY CS (COMM)/1133/2025 130-10-2025 IVIVA BOOKS PRIVATE LIMITED [NARENDER (9811140704 INVASHISHTA(CDG [18-10-2025
VS SHIKHAR STATIONERS AND|VASHISHTA(P), IMAIL.COM
ISPORTS
305 JARBITRATION IOMP (I) (COMM)/1063/2025|30-10-2025 IDCB BANK LTD VS DARBARAANISH 0811452022 IANISHBHOLAL7@V [24-10-2025
SINGH BHOLA(P), IAHOO.COM
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305 RECOVERY CS (COMM)/1126/2025 28-10-2025 [TEAMASIA MARKETING PVT LTD [NASIR 0654426442 INASIRAZIZANDCOI [18-10-2025
VS JJ TRADE LINKS PVT LTDAZIZ(P), INPANY@GNIAIL.CO
THROUGH ITS DIRECTOR IM

305 IMISC. APPLICATION IMISC DJ/824/2025 31-10-2025 RAJDHANI PAPERS CONVERTORSG S 0717211123 IGANGWAR@JURIS [29-10-2025
VS OLYMPIC CARDS LIMITED IGANGWAR(P), IVISTA,IN

305 JARBITRATION OMP (I) (COMM)/967/2025 |08-10-2025 IDFC FIRST BANK LIMITED VS [RAHUL 9891009515 ILEXPACIFIC03@GM [23-09-2025
DEEPAK BHATI [KASHYAP(P), AIL.COM

305 JARBITRATION IOMP (I) (COMM)/968/2025 [08-10-2025 IDFC FIRST BANK LIMITED VS [RAHUL 0891009515 LEXPACIFIC03@GM|06-10-2025
IMEERA DALAL [KASHYAP(P), JAIL.COM

305 JARBITRATION OMP (I) (COMM)/936/2025 [06-10-2025 I[HDFC BANK LTD VS HARDIKIANISH 0811452022 IANISHBHOLAL7@V [26-09-2025
IGOPAL MITTAL BHOLA(P), JALROO”ONI

305 [EXECUTION [EXECUTION 18-10-2025 IANURAG PARKASH VS BHAVANISUNIL 8860313311 ADVSIIFCTVAHOO. [09-10-2025

(COMM)/510/2025 IMARKETING KUMAR(P), ICOM

305 JARBITRATION OMP (I) (COMM)/1027/2025[18-10-2025 TATA CAPITAL LIMITED VS [PARUL 0811452022 ANISHBHOLAL7@V [16-10-2025
SHREE OM KHURD INDUSTRIESBHOLA(P), JALROO”ONI
IPVT LTD

305 [EXECUTION EXCOMM - AWARD BY ARBj27-10-2025 ROHIT GARG VS ANURAGANKIT 9015505737 JAANKITARYA@GMA[15-10-2025

COMM/56/2025 IKUMAR SINHA KUMAR(P), [L.COM
305 JARBITRATION OMP (I) (COMM)/1064/202530-10-2025 IDCB BANK LTD VS ASARAF SHAH|ANISH 0811452022 IANISHBHOLAL7@V [24-10-2025
BHOLA(P), JALROO”ONI
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10 ICS (COMM)/1065/2025 CS (COMM)/1065/2025 06-10-2025 IVIJAY MEHRA THROUGH|SURINDER 0811174566 ISNCHOUDHRI@YA [24.09.2025
IATTORNEY VS M/S ATCINATH [HOO.CO.IN
ILOGISTICS SOLUTIONS PVT LTD [CHOUDHRI(P),

410 ICS (COMM)/1072/2025 CS (COMM)/1072/2025 06-10-2025 BM BEARING COMPANY VS [POOJA 8826531091 LITIGATIONALEGA [29.09.2025
ISHAKUNT ENTERPRISES PVT LTD|GUPTA(P), L2 @GMAIL.COM

410 ICS (COMM)/1089/2025 CS (COMM)/1089/2025 13-10-2025 STATE BANK OF INDIA VS [SIDDHARTH(P)9643524909 JADV.SIDDHARTH31 [27.09.2025
KRISHNA VAISHNAV , 19092 @GMAIL.COM

410 IOMP (I) (COMM)/996/2025 OMP (I) (COMM)/996/2025 [14-10-2025 DCB BANK LTD VS IRSHADANISH 0811452022 JANISH_BHOLA17@ |04.10.2025
JAHOOR BHOLA(P), YAHOO.COM

410 IMISC DJ/774/2025 IMISC DJ/774/2025 13-10-2025 IASHOK KUMAR ROSA VS MSHITENDRA 9910290400 INAHATA.COMPANY (04.10.2025
IDABUR INDIA LIMITED KUMAR @GMAIL.COM

INAHATA(P),

410 ICS (COMM)/1094/2025 CS (COMM)/1094/2025 14-10-2025 K AND C THROUGH ITSJATIN ANAND|9910507208 JVATINANANDDWIV [07.10.2025
PROPRIETOR MOHAMMADDWIVEDI(P), IEDI@GMAIL.COM
KHURSHEED CHOUDHARY VS J|
K PAPER LTD THROUGH ITS|
IMANAGING DIRECTOR

410 ICS (COMM)/1098/2025 CS (COMM)/1098/2025 15-10-2025 YOGESH AGGARWAL VS |SATYENDRA (9811161525 ISKSINGH116 @GMAI|09.10.2025
IMUNICIPAL CORPORATION OHRKUMAR IL.COM
DELHI AND ANR SINGH(P),
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410 IOMP (I) (COMM)/993/2025 OMP (I) (COMM)/993/2025 [14-10-2025 VS IANISH 0811452022 JANISH_BHOLA17@ {10.10.2025
KUMAR PANDEY BHOLA(P), IYAHOO.COM
410 IOMP (I) (COMM)/995/2025 OMP (I) (COMM)/995/2025 [14-10-2025 HDFC BANK LTD VS SATISHIANISH 0811452022 JANISH_BHOLA17@ [10.10.2025
IANAND BHOLA(P), IYAHOO.COM
410 IOMP (I) (COMM)/994/2025 OMP (I) (COMM)/994/2025 [14-10-2025 HDFC BANK LTD VS AKSHAYANISH 0811452022 JANISH_BHOLA17@ [10.10.2025
BHATI BHOLA(P), IYAHOO.COM
410 [EXECUTION (COMM)/497/2025 [EXECUTION 15-10-2025 SN ELECTRIC PVT LTD VS JANANT 0312401165 BHUSHAN_ANANT [13.10.2025
(COMM)/497/2025 IBHAGAT SINGH KANWARIA BHUSHAN(P), @CAUSAJURE.COM
410 ICS (COMM)/1101/2025 CS (COMM)/1101/2025 16-10-2025 ISHRI DEEPAK BAJAJ TRADING ASANSHIMA 9911569395 IPURIES_1@YAHOO. [10.10.2025
IMESCO TRADERS (INDIA) REGD [PURI ICO.IN
VS VISHAL JAIN TRADING AS
IMONIKAS AND CO
410 IOMP (I) (COMM)/1008/2025 IOMP (I) (COMM)/1008/2025[16-10-2025 HDFC BANK LTD VS SARITAANISH 0811452022 JANISH_BHOLA17@ [13.10.2025
SHARMA BHOLA(P), IYAHOO.COM
410 [EXECUTION (COMM)/512/2025 [EXECUTION 27-10-2025 DR ALKA KAUL VS NEETA BEDI |ANJU LAL 0810430756 JADVOCATEANJULA [13.10.2025
(COMM)/512/2025 L@YAHOO.CO.IN
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410 [EXECUTION (COMM)/509/2025 [EXECUTION 18-10-2025 IM/S MANJEET TRANSPORTINITIN 9899777772 IOFFICE@NITINDDA|17.10.2025
(COMM)/509/2025 COMPANY VS DELHI STATEDAHIYA(P), [HIYA.COM
CIVIL SUPLIES CORPORATION|
LTD
410 IOMP (I) (COMM)/1030/2025 IOMP (I) (COMM)/1030/2025[18-10-2025 [TATA CAPITAL LTD VS KEANISH 0811452022 JANISH_BHOLA17@ [16.10.2025
[ENGINEERS PVT LTD BHOLA(P), IYAHOO.COM
410 ICS (COMM)/1120/2025 CS (COMM)/1120/2025 27-10-2025 ISAROJ BALA SOLE PROPRIETORSATYENDRA [0811161525 ISKSINGH116 @GMAI [16.10.2025
OF M/S BALAJI ENTERPRISE VS |KUMAR IL.COM
IMUNICIPAL CORPORATION OFSINGH(P),
DELHI AND ANR
410 [EXECUTION (COMM)/516/2025 [EXECUTION 28-10-2025 IAMIT GUPTA VS SHIVENDRADHARINI
(COMM)/516/2025 KUMAR SINGH IWINDLASS(P),
410 IOMP (I) (COMM)/1066/2025 OMP (I) (COMM)/1066/2025[31-10-2025 IDCB BANK LTD VS JITENDRAANISH 0811452022 JANISH_BHOLA17@ [27.10.2025
ISINGH SODHI BHOLA(P), IYAHOO.COM
410 IOMP (I) (COMM)/987/2025 IOMP (I) (COMM)/987/2025 [13-10-2025 [TATA CAPITAL LIMITED VS |[VIBHOR 9971680687 ISUPPORT@ARVLA (04.10.2025
BANWARI NAGAR IMATHUR(P), WCHAMBERS.CO.IN
410 IMISC DJ/791/2025 IMISC DJ/791/2025 15-10-2025 IM/S SETHI SALES CORPORATION [SH. VIJAY|9599701116 IADVYADAVVIJAY@ [06.10.2025
VS M/S RAJA INDUSTRIES IYADAV IGMAIL.COM
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ROOM[CIVIL SUIT ICS(COMM) 1066/2025 06.10.2025 SHIVAM BANSAL VS PRAKASHIATUL SAHI 0873355153 ATULSAHI@LIV.CO [24.09.2025
302 IGOWDIAYA M
COURT ROOM[CIVIL SUIT ICS(COMM) 1073/2025 08.10.2025 IBANK OF BARODA VS FIRDOSHVARUN 0811161300 JADV.VARUNSHARM (04.10.2025
302 KHATUN SHARMA IA@GMAIL.COM
COURT ROOMICIVIL SUIT OMP(I) COMM 977/2025 10.10.2025 IHDFC BANK LTD. VS AFJAL KHANANISH BHOLA [9811452022 IANISH_BHOLA17@ [27.09.2025
302 IYAHOO.COM
COURT ROOMICIVIL SUIT OMP(I) COMM 978/2025 10.10.2025 HDFC BANK LTD. VS ASHISH JANISH BHOLA (9811452022 JANISH_BHOLA17@ [27.09.2025
302 IYAHOO.COM
COURT ROOM[CIVIL SUIT OMP(I) COMM 979/2025 10.10.2025 [HDFC BANK LTD. VS RAJNISHJANISH BHOLA (9811452022 JANISH_BHOLA17@ [27.09.2025
302 KUCHCHAL IYAHOO.COM
COURT ROOM[CIVIL SUIT OMP(I) COMM 980/2025  [10.10.2025 IDCB BANK LTD. VS MOHD. ABBAS|JANISH BHOLA 9811452022 JANISH_BHOLA17@ [27.09.2025
302 IYAHOO.COM
COURT ROOMICIVIL SUIT OMP(I) COMM 981/2025 10.10.2025 DCB BANK LTD. VS SATNAMIANISH BHOLA (9811452022 IANISH_BHOLA17@ [27.09.2025
302 RAJARAM IYAHOO.COM
COURT ROOM(CIVIL SUIT OMP(I) COMM 1010/2025 [16.10.2025 HDFC BANK LTD. VS MOHDJANISH BHOLA (9811452022 JANISH_BHOLA17@ [14.10.2025
302 IDANISH AKHTAR IYAHOO.COM
COURT ROOM[CIVIL SUIT [EX. (COMM) 503/2025 16.10.2025 SHRI ASHOK SHARMA VS M/SSWADESH 0899848679 ISWADESHBANSAL? [15.10.2025
302 INDOSPIRIT BARS (P) LTD. IMAHABIR 13804 @GMAIL.COM

BANSAL
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IENGINEERS PRIVATE LTD

COURT ROOM(CIVIL SUIT ICS(COMM) 1117/2025 25.10.2025 ISAVITA RANI VS NITYARAVI 0811213677 IRAVI.K.CHANDHOK|18.10.2025
302 IELECTROCONTROLS PVT. LTD. [CHANDHOK @GMAIL.COM
COURT ROOM[CIVIL SUIT CS(COMM) 1121/2025 27.10.2025 IM/S SBC MINERALS PVT. LTD. VSMANU GARG (9999448797 ASHISHCHAUHAN (17.10.2025
302 IMAYUR ASHOK KUMAR MALU @AKASSOCIATES.O
RG.IN
COURT ROOMICIVIL SUIT OMP(I)COMM 1040/2025  [27.10.2025 TATA CAPITAL LTD. VS KEANISH BHOLA (9811452022 JANISH_ BHOLA17@ [17.10.2025
302 [ENGINEERS PVT. LTD. IYAHOO.COM
COURT ROOMICIVIL SUIT OMP(I)COMM 1042/2025  [27.10.2025 [TATA CAPITAL LTD. VS KEBEANISH BHOLA (9811452022 JANISH_ BHOLA17@ {17.10.2025
302 I[ENGINEERS PVT. LTD. IYAHOO.COM
COURT ROOM[CIVIL SUIT OMP(I)COMM 1043/2025  [27.10.2025 [TATA CAPITAL LTD. VS KBEANISH BHOLA (9811452022 JANISH_BHOLA17@ 17.10.2025
302 I[ENGINEERS PVT. LTD. IYAHOO.COM
8 ISH. SANJEEVICENTRAL |[308 IRECOVERY CS (COMM)/1063/2025 04-10-2025 PULKIT SABOO Vs UMESH[Bharat Prakash [9268300000 25-09-2025
IKUMAR ISINGH bharatguDtarkca@g
IMALHOTRA, mail.com
IDISTRICT JUDGE,|
ICOMMERCIAL
ICOURT
308 IMISC. APP. Misc DJ/760/2025 08-10-2025 IAMIT KASANA AND ORS Vs BANK|VIBHA JAIN(P),90810723994, lvardhmanjusnsassocla23-09-2025
OF BARODA 0650654202
308 [U/S 9 OF ARBITRATION ACT OMP(I)945/2025 08-10-2025 [TATA CAPITAL LIMITED VgVibhor Mathur [9971680687 support@arvlawchamblo3-10-2025
RAMESH CHOUDHARY
308 IMISC. APP. Misc DJ 781/2025 14-10-2025 SH BHAWAR LAL RIDAMALJIMUKESH 0811365575 mukesh_aggarwalx25a(08-10-2025
IMUNOT Vs M/S RDEVISAGGARWAL



mailto:vardhmanjusnsassoclates@gmail
mailto:support@arvlawchamber.co.in
mailto:mukesh_aggarwalx25a@yahoo.co.in
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308 IMISC. APP. Misc DJ 784/2025 14-10-2025 INEETA SINGHAL Vs NAV BHARAT[TARUN 0811184755 tarunshokeenattv@gmi27-09-2025
[TRADING CO. AND ORS. SHOKEEN

308 TRADE MARK CS (COMM)/1095/2025 14-10-2025 SURYA ROSHNI LIMITED Vs [SHRIHAR 95488 88420 llegal@boostip.in 07-10-2025
SAMVIVAAN SURYA INDIA PVT[TRIPATHI(P),
ILTD AND ORS

308 SUIT FOR PERMANENT AND(CS (COMM) 1099/2025 15-10-2025 IGURCHARANJIT SINGH ANANDNEHA 0811343754 Inr 09-10-2025

IMANDATORY INJUNCTION IAND ANR. Vs MANINDER SINGH [MALHOTRA

308 IMISC. EXECUTION M Ex/724/2025 16-10-2025 BENJAMIN BENJAMIN AND VATS [RAHUL 0899218215 rahulssmalhotra@gm 10-10-2025
Vs Govt of NCT of Delhi IMALHOTRA(P), lail.com

308 ICS (TRADE MARK) CS 1109/2025 16-10-2025 IMOTION EDUCATION PRIVATEGAURAV 9455160761 tatvalawllp@gmail.co [14-10-2025
LIMITED Vs TELEGRAM FZ LLCOPATEL 8797130013 m
JAND ANR.

308 [U/S 9 OF ARBITRATION ACT OMP (I) (COMM.) 1009/2025(16-10-2025 HDFC BANK LTD. Vs KISHORANISH 9811452022 IANISH BHOLA17@YAHI13-10-2025
IKUMAR RAM BHOLA(P),

308 RECOVERY CS (COMM)/1116/2025 18-10-2025 STATE BANK OF INDIA Vs [Suchita Dixit(P),[8896932838 lagnihotrisuchita(@g [12-10-2025
Manohar Lal Imail.com

308 [U/S 9 OF ARBITRATION ACT OMP (I) (COMM)/1037/2025[27-10-2025 [TATA CAPITAL LTD Vs SANTOSH[PARUL 9811452022 IANISH BHOLA17@YAH[16-10-2025
IDEVI BHOLA(P),

308 [U/S 9 OF ARBITRATION ACT OMP (I) (COMM)/1035/2025[27-10-2025 [TATA CAPITAL LTD Vs CHATPARUL 0811452022 IANISH BHOLA17@YAH(16-10-2025
IMAA CONSTRUCTION PVT LTDBHOLA(P),
5727
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308 [U/S 9 OF ARBITRATION ACT IOMP (I) (COMM)/1036/2025[27-10-2025 TATA CAPITAL LTD Vs CHATJPARUL 9811452022 IANISH BHOLA17@YAH(16-10-2025
IMAA CONSTRUCTION PVT LTD BHOLA(P),

308 TRADE MARK CS (COMM)/1124/2025 28-10-2025 I[HERO INVESTCORP PVT LTD ANDjaastha 0810481016 Imail @thelegist.com, [13-10-2025
IANR Vs ASHOK KUMARIisharma(P),
(UNKNOWN)

308 IMISC. APP. Misc DJ 807/2025 28-10-2025 [PUNJAB NATIONAL BANK Vs N RUYOTI KUMAR (9891564465 Imjkm.lawyer@gmail. [25-10-2025
[TRADERS lcom

308 IU/S 9 OF ARBITRATION ACT OMP (I) (COMM.) 1061/2025[28-10-2025 IDCB BANK LTD Vs CHARANANISH 0811452022 IANISH BHOLA17@YAH(24-10-2025
SINGH BHOLA(P),

308 [EXECUTION [Execution (Comm.) 517/2025 [28-10-2025 M/S KRIPA RAM RAMJI DASS VSSAMEER 011-49402169 contact@innovatusla [08-10-2025
IMr Rakesh Pahuja JABHYANKAR w.in

308 RECOVERY CS (COMM)/1131/2025 130-10-2025 TEAMASIA MARKETING PVT LTD|NASIR 0654426442 /Inasirazizandconipany|21-10-2025
THROUGH ITS DIRECTOR Vs M/SAZIZ(P), 8448839615 (@gmail.com
DMJ BAGS VILLA THROUGH]|
IPARTNERS

308 IMISC. EXECUTION M Ex/760/2025 130-10-2025 IALKA BIST Vs JBC PUBLISHER[Kuber Giri(P), (9811999978 18-10-2025
IAND DISTRIBUTOR AND ORS kubergiri@gmail.com
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o ISH. DEEPAK GARG, 309 RECOVERY OMP (I) (COMM.)/923/2025 [04-10-2025 [TATA CAPITAL LTD VS RAMAISH. ANISH[9811452022 JANISHBHOLA17@Y [26.09.2025
IDISTRICT JUDGE,|| IGRAND CEREMONIAL LLP 2565 [BHOLA IJAHOO.COM
ICOMMERCIAL
ICOURT-09
309 IRECOVERY OMP (I) (COMM.)/924/2025 [04-10-2025 IHDFC BANK LTD VS JATIN|SH. ANISH9811452022 JANISHBHOLA17@Y [26.09.2025
ICHAUDHARY BHOLA IAHOO.COM
309 RECOVERY OMP (I) (COMM.)/925/2025 [04-10-2025 HDFC BANK LTD VS AMANSSH. ANISH[9811452022 JANISHBHOLA17@Y [26.09.2025
SHARMA BHOLA AHOO.COM
309 IEXECUTION EXECUTION 06-10-2025 IMANLIFT INDIA PRIVATE[PARAS JOSHI (9899289733 IPARAS@VERDIENT [30.09.2025
(COMM.)/479/2025 ILIMITED VS SHAGUN] IA.COM
ICORPORATION
309 IRECOVERY OMP (I) (COMM.)/926/2025 [06-10-2025 TATA CAPITAL LIMITED VS VIBHOR 971680687 ISUPPORT@ARVLA (03.10.2025
I[HANUMANT SINGH IMATHUR WCHAMBER.CO.IN
309 IRECOVERY OMP (I) (COMM.)/927/2025 [06-10-2025 [TATA CAPITAL LIMITED VS VIBHOR 971680687 ISUPPORT@ARVLA (03.10.2025
RAMDEV JAT IMATHUR WCHAMBER.CO.IN
309 RECOVERY OMP (I) (COMM.)/928/2025 [06-10-2025 [TATA CAPITAL LIMITED VS KAPIL]VIBHOR 971680687 ISUPPORT@ARVLA [03.10.2025
SHARMA IMATHUR WCHAMBER.CO.IN
309 IRECOVERY IOMP (I) (COMM.)/944/2025 [08-10-2025 DCB BANK LTD VS MARUF ALI SH. ANISH[9811452022 IANISHBHOLA17@Y [04.10.2025
BHOLA IJAHOO.COM
309 IRECOVERY IOMP (I) (COMM.)/946/2025 [08-10-2025 IDCB BANK LTD VS KHATEEBSH. ANISH9811452022 JANISHBHOLA17@Y (04.10.2025
IAHMAD BHOLA IAHOO.COM
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309 IRECOVERY IOMP (I) (COMM.)/947/2025 [08-10-2025 DCB BANK LTD VS NAHEEM R SH. ANISH[9811452022 IANISHBHOLA17@Y [04.10.2025
BHOLA IJAHOO.COM
309 IRECOVERY IOMP (I) (COMM.)/949/2025 [08-10-2025 IDCB BANK LTD VS SURENDER[SH. ANISH9811452022 JANISHBHOLA17@Y (04.10.2025
IPAL BHOLA IAHOO.COM
309 RECOVERY IOMP (I) (COMM.)/950/2025 [08-10-2025 IDCB BANK LTD VS MR BITTU SH. ANISH[9811452022 IANISHBHOLA17@Y [04.10.2025
BHOLA AHOO.COM
309 RECOVERY IOMP (I) (COMM.)/953/2025 [08-10-2025 IKMAP CAPITAL LTD VS PANKAJMS. NITISH|9999334816 27.09.2025
KUMAR [PATHANIA
309 JARBITRATION IMISC DJ/764/2025 09-10-2025 IMUNEER KHAN AND ANR V§
ZUBAIR AHMED
309 IRECOVERY OMP (COMM.)/49/2025 10-10-2025 RAIL LAND DEVELOPMENTSH. BHARAT{8447151507 IBHARATMAL2(U.1G [08.10.2025
IAUTHORITY VS RAILTECHMALHOTRA IMA IL .COM
INFRAVENTURE PVT LTD
309 [EXECUTION CS (COMM)/1092/2025 13-10-2025 IYOGESH AGGARWAL VS|[SH.SATYENDR (9811161525 ISLVSINGHLL6@ 09.10.2025
IMUNICIPAL CORPORATION OFA KUMAR| IGMAIL . COM
IDELHI SINGH
309 [EXECUTION [EXECUTION 15-10-2025 [POONAM AGGARWAL VS RAKESH [SH. 0582158748 IVAKILGURU@GMAI[13.10.2025
(COMM.)/501/2025 RAMAKANT .COM
SHUKLA
309 IRECOVERY OMP (COMM.)/50/2025 16-10-2025 [UNION OF INDIA VS MS ENKAYMS. JOYTI 9716978896 UYOTIADVOCATEQ6 [14.10.2025
[ENTERPRISES @GMAIL.COM
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309 IEXECUTION EXECUTION 17-10-2025 IVIVA  BOOKS PRIVATE VS BPRISH. 0811140704 INVASHISHTA@GM {16.10.2025
(COMM.)/506/2025 INTERNATIONAL SCHOOL INARENDER JAIL.COM
IVASHISHTA
309 [EXECUTION EXECUTION 17-10-2025 ISPP FOOD PRODUCTS PRIVATESH.GOURAV (9811935158 JARORAGOURAV177 [11.10.2025
(COMM.)/507/2025 LIMITED VS SANJAY KUMARARORA @GMAIL.COM
TEKRIWALI
309 ICOMMERCIAL CS (COMM)/1112/2025 17-10-2025 IANKUR WARIKOO VS TELEGRAM|SH. GAURAV|9455160761 IGAURAV12ATE1829 [16.10.2025
[FZ LLC PATEL @GMAIL.COM
309 ICOMMERCIAL CS (COMM)/1115/2025 18-10-2025 IMS COLORTONE MARKETING P|SH. SANDEEP (9811362403 ISANDECPGARGANDI16.10.2025
ILTD VS MS SHIVA FURNISHINGS [GARG [EO@GMAIL.COM
300 [EXECUTION EX.COMM - AWARD BYJ]27-10-2025 ISTFT FINANCE PRIVATE LIMITED[SH.YOGESH 0810910048 17.10.2025
IARB. COMM./55/2025 IVS JMD TRADERS SHARMA
309 IRECOVERY OMP I)27-10-2025 IDCB BANK LTD VS MOHD IRSHAD{SH. ANISH9811452022 ANISHBHOLA17@Y [24.10.2025
(COMM.)/1044/2025 BHOLA IAHOO.COM
309 ICOMMERCIAL CS (COMM)/1122/2025 27-10-2025 INTEX TECHNOLOGIES INDIASH. 0891396019 KARMVEER@LEXA [28.10.2025
LIMITED VS MIS SUPERKRAMVEER INALVTICO.COM
ISURGICAL THROUGH ITS
IPARTNERS
309 ICOMMERCIAL CS (COMM)/1125/2025 28-10-2025 ISTATE BANK OF INDIA VS SOHANJEEWAN 0810099243 UPGADVOCATE(TF) [25.10.2025
ISINGH [PARKASH ICMAIL.COM
IGUPTA
309 ICOMMERCIAL CS (COMM)/1127/2025 20-10-2025 TEAMASIA MARKETING PVT LTD|NASIR AZIZ 0654426442 INASIRAZIZANDCO [27.10.2025
MHROUGH ITS DIRECTOR V¢ IMPANY @GMAIL.CO
GURPREET SINGH PROPRIETOR| IM
IM/S MEHAR INTERNATIONAL
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309 ICOMMERCIAL CS (COMM)/1128/2025 29-10-2025 [TEAMASIA MARKETING PVT LTD|NASIR AZIZ 0654426442 INASIRAZIZANDCO [27.10.2025
MHORUGH ITS DIRECTOR V¢ IMPANY @GMAIL.CO
CHIRAGH ANIL PARMAR M
IPROPRIETOR M/S CP FASHIONZ
309 ICOMMERCIAL CS (COMM)/1138/2025 31-10-2025 IBANK OF BARODA VS RAJ KUMAR[SH. UMESH|9910568669 JADVUMESHJOSHI@[29.10.2025
JOSHI IGMAIL.COM
10 SH. AJAY PANDEY,CENTRAL (307 ICIVIL OMP (I) (COMM)/932/2025 [06-10-2025 I[HDFC BANK LTD VS ASHOKANISH 0811452022 JANISH_BHOLA17@ [27-09-2025
IDISTRICT JUDGE,| KUMAR BHOLA(P), IYAHOO.COM
ICOMMERCIAL
ICOURT
307 ICIVIL OMP (I) (COMM)/931/2025 [06-10-2025 HDFC BANK LTD VS SUNIIANISH 0811452022 JANISH_BHOLA17@ [27-09-2025
IGUSAIN BHOLA(P), IYAHOO.COM
307 ICIVIL OMP (I) (COMM)/971/2025 [08-10-2025 DCB BANK LTD VS MOHAN LAL (ANISH 0811452022 JANISH_BHOLA17@ [06-10-2025
BHOLA(P), IYAHOO.COM
307 ICIVIL IOMP (I) (COMM)/970/2025 [08-10-2025 IDCB BANK LTD VS JAIPAL S/OANISH 0811452022 JANISH_BHOLA17@ [06-10-2025
(OMPARKASH BHOLA(P), IYAHOO.COM
307 ICIVIL EXECUTION 130-10-2025 KOTAK MAHINDRA BANK LTD VSPANKAJ 0058732424 IROY.PANKAJ@YAH [09-10-2025
(COMM)/520/2025 AMIT SHARMA AND ANR KUMAR(P), 00.CO.IN
307 ICIVIL EXECUTION 13-10-2025 SH KAMAL JAIN PROP OF M/S 09-10-2025
(COMM)/495/2025 KAMAL TRADING CO VS M/S
IYADAV WHOLESALE AND ORS
307 ICIVIL CS (COMM)/1096/2025 14-10-2025 JANIL KUMAR PROP OF M/S AK[SATYENDRA [9811161525 ISKSINGHLL6@GMA [10-10-2025
IAND CO VS MUNICIPALJKUMAR [L.COM
ICORPORATION OF DELHI SINGH(P),
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307 ICIVIL OMP (I) (COMM)/991/2025 [13-10-2025 [HDFC BANK LTD VS OM|PARUL 0811452022 JANISH_BHOLA17@ {10-10-2025
[PRAKASH SINGH BHOLA(P), IYAHOO.COM
307 ICIVIL CS (COMM)/1106/2025 16-10-2025 IRAJNISH YADAV VS MUNICIPALSATYAJIT 9555215464 ICINMOYASSOCIATE 13-10-2025
ICORPORATION OF DELHI KUMAR(P), IS@GMAIL.COM
307 ICIVIL CS (COMM)/1107/2025 16-10-2025 DAYANAND ANGLO-VEDIQMILIND 9210107303 THEJURALSOLUTIO[14-10-2025
ICOLLEGE TRUST AND[SRIVASTAVA(P INS@GMAIL.COM
IMANAGEMENT SOCIETY AND),
IANR VS LALA ARJUN DASY
IMEMORIAL DAV PUBLIC SCHOOL
307 ICIVIL IARB A (COMM)/7/2025 16-10-2025 IM/S ASHIMARA HOUSINGPRANAY 8828446871 ISMITIVERMA@CVA [15-10-2025
[PRIVATE LIMITED VS LUV SETHI|CHITALE(P), ISSOCIATES.IN
307 ICIVIL [EXECUTION 27-10-2025 ILEVI STRAUSS AND CO VS |[SHRAVAN 6201970125 JUNITEDMARK@UN [18-10-2025
(COMM)/515/2025 ISALMAN BANSAL(P), ITEDANDUNITED.C
OM
307 ICIVIL OMP (I) (COMM)/1054/2025[27-10-2025 IDCB  BANK LTD VS  JANISH 0811452022 JANISH_BHOLA17@ [25-10-2025
DHARMENDRA KUMAR BHOLA(P), IYAHOO.COM
307 ICIVIL EXECUTION 130-10-2025 PAPPU SETH VS MUNICIPALVIKAS 0810566116 IADVOCATEVIKASS [28-10-2025
(COMM)/521/2025 ICORPORATION OF DELHI SHARMA(P), HARMA1@GMAIL.C
oM
307 ICIVIL EXECUTION [30-10-2025 IM/S KUNAL ENTERPRISES VS [RAJESH 0810909184 VLATHIGARA@YAH [28-10-2025
(COMM)/522/2025 IM/S KRAFT INTERNATIONAL AND|LATHIGARA(P) 00.CO.IN
ORS ,
307 ICIVIL CS (COMM)/1140/2025 [31-10-2025 IBANK OF BARODA VS AKSHAYJUMESH 9910568669 IADVUMESHJOSHI@[30-10-2025
KUMAR JOSHI(P), IGMAIL.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

1307 ICIVIL IMISC DJ/817/2025 130-10-2025 RAJASTHAN MARBLES VS RKYOGESH 30-10-2025
IMETAL ENGINEERING WORKS  [CHHABRA(P),

307 ICIVIL [EXECUTION 13-10-2025 CHIRAG GUPTA VS DOMBERITA 9953413632 JADV.RITA.SANGHA [06-10-2025
(COMM)/493/2025 I[ELECTRICALS SANGHAVI(P), VI@GMAIL.COM

307 ICIVIL IOMP (I) (COMM)/969/2025 [08-10-2025 DCB BANK LTD VS MOHD ZAHID [ANISH 0811452022 JANISH_BHOLA17@ [06-10-2025

BHOLA(P), IYAHOO.COM

307 ICIVIL EXECUTION 27-10-2025 IM/S KANCHAN FASHION PVT LTDISUBHASH 0810459344 ICHANDRAADV31@G{25-10-2025

(COMM)/513/2025 VS MEENU MAHAJAN ICHANDRA(P), IMAIL.COM
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ICENTRAL [COURT ROOM 310CONTEMPT PETITION (Contempt Petition/22/2025 10-10-2025 IM/S S CHAND AND CO. LTD. VSANJU BAGAI, (811389028 UMARRAJESHADV[30.09.2025
IAMIT KUMAR SINGH RAJESH @YAHOO.COM
KUMAR

COURT ROOM 310[CS (COMM) CS (COMM)/1086/2025 10-10-2025 BANK OF INDIA VS SUNILVARUN 0811161300 JADVVARUNSHARM [29.09.2025
IMISHRA SHARMA A@GMAIL.COM

COURT ROOM 310[0MP (I) (COMM) OMP (I) (COMM.)/986/2025 [10-10-2025 [TATA CAPITAL LIMITED VSARV CHAMBER/9971680687 ISUPPORT@ARVLA [04.10.2025
IDURGA LAL GURJAR OF LAW WCHAMBERS.CO.IN|

COURT ROOM 310[0MP (I) (COMM) OMP (I) (COMM.)/992/2025 [14-10-2025 HDFC BANK LTD VS PIYUSHJANISH BHOLA 10.10.2025
IDEVBRAT

COURT ROOM 310(CS (COMM) CS (COMM)/1102/2025 16-10-2025 JAI NARAIN RADHEY SHYAM COISIDDHANT 9999369931 ISIDDHANTBANGAO [13.10.2025
PVT LTD VS DAMAN JIT SINGHBANGA M@GMAIL.COM
IAHLUWALIA

COURT ROOM 310[EX (COMM) IEXECUTION 17-10-2025 M/S BIMAL PAPERS PVT LTD V§ 09.10.2025

(COMM.)/505/2025 IM/S JAYCO SALES

COURT ROOM 310[0MP (I) (COMM) OMP (I) (COMM.)/1011/2025[17-10-2025 IMONEYWISE FINANCIALRISHABH 8805615212 RISHABHKAN@GM |[15.10.2025
SERVICES PVT. LTD VS APSKANOJIA JAIL.COM
IASSOCIATED

COURT ROOM 310[0MP (I) (COMM) OMP (I) (COMM.)/1012/2025[17-10-2025 IMONEYWISE FINANCIALJRISHABH 8805615212 RISHABHKAN@GM |15.10.2025
SERVICES PVT. LTD VS ANKITAKANOJIA JAIL.COM
INDUSTRIES AND ORS

COURT ROOM 310[0MP (I) (COMM) IOMP (I) (COMM.)/1013/2025[17-10-2025 DCB BANK LTD VS NAEEM ALAM [ANISH BHOLA 04-10-2025
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COURT ROOM 310[0MP (I) (COMM) OMP (I) (COMM.)/1014/2025[17-10-2025 IDCB BANK LTD VS PRIYVARTANISH BHOLA 04-10-2025
SHARMA
COURT ROOM 310[0MP (I) (COMM) OMP (I) (COMM.)/1015/2025[17-10-2025 HDFC BANK LTD VS GUDDI DEVI [ANISH BHOLA 26-09-2025
COURT ROOM 310[0MP (I) (COMM) OMP (I) (COMM.)/1016/2025[17-10-2025 HDFC BANK LTD VS IQWANJANISH BHOLA 26-09-2025
ISIDDIQUI
COURT ROOM 310[CS (COMM) CS (COMM)/1136/2025 31-10-2025 S N ELECTEL PRIVATE LIMITEDJANANT 0312401165 BHUSHAN_ANANT [13.10.2025
IVS ALFA DEAL PRIVATE LIMITED [BHUSHAN @HOTMAIL.COM
COURT ROOM 310(CS (COMM) CS (COMM)/1137/2025 31-10-2025 IMRKL FAB PRIVATE LIMITED VSANUJ GUPTA (9999936866 IAGA.JUSTICE@GMA[]25.10.2025
IMAHALAKSHMI TEXTILES [L.COM
COURT ROOM 310(CS (COMM) CS (COMM)/1083/2025 09-10-2025 CARATLANE TRADING PRIVATESHRAVAN 6201970125 JUNITEDMARK@UN [08.10.2025
LIMITED VS ASHOK JEWELSBANSAL ITEDANDUNITED.C
PRIVATE LIMITED OM
12 ISH. RAVINDER|CENTRAL }401 ICOUNTER CLAIM l50/2025 06.10.2025 IVALUE CODERS INDIA LLP V/SABHINAV 0818406005 JABHINAV1iDHINGR [29.09.2025
IBEDI, DISTRICT] IABC PUBLISERS & DISTRIBUTORSDHINGRA A@GMAIL.COM
WUDGE, IPVT LTD
ICOMMERCIAL
ICOURT
o1 OMP I COMM 929/2025 06.10.2025 HDFC BANK LTD V/S H S LUTHRA|ANISH BHOLA 9811452022 IANISHBHOLA17@Y [26.09.2025
IAOO.COM
401 OMP I COMM 930/2025 06.10.2025 [HDFC BANK LTD V/S DAYA RAM [ANISH BHOLA (9811452022 IANISHBHOLA17@Y [26.09.2025

AOO.COM
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401 IOMP I COMM 934/2024 06.10.2025 IM/S TATA CAPITAL LTD V/SRASHIKA 997168068 ISUPPORT@ARVLA [03.10.2025
ISURENDRA SINGH RATHORE RANJAN WCHAMBERS.CO.IN|

401 ICS COMM 1075/2025 08.10.2025 [PANKAJ MITTAL V/S UNION OHBHUPESH 0810260246 BHUPESHNARULA [27.09.2025
INDIA INARULA @GMAIL.COM

401 IOMP I COMM 063/2025 08.10.2025 IDCB BANK LTD V/S VEENA RANIANISH BHOLA [9811452022 IANISHBHOLA17@Y [04.10.2025
IMAINT JAOO.COM

401 OMP I COMM 964/2025 08.10.2025 DCB BANK LTD V/S DHARMPAL |ANISH BHOLA (9811452022 IANISHBHOLA17@Y [04.10.2025

JAOO.COM

o1 IOMP I COMM 066/2025 08.10.2025 IDCB BANK LTD V/S NAVNEETANISH BHOLA (9811452022 JANISHBHOLA17@Y (04.10.2025
IKUMAR SHARMA IAOO.COM

o1 ICS COMM 1085/2025 09.10.2025 SH. BISHAN SAROOP BHARWAJRAJEEV 8076444374 JADVRAJEEV74@GM (04.10.2025
IPROP. OF GLASS BELTS KUMAR AIL.COM
DIAMOND TOOLS V/S SH. SUSHIL
[UDAR PROP OF S.S. ENTERPRISES

401 ICS COMM 1088/2025 10.10.2025 IBANK OF INDIA V/S RAM AVTAR [VARUN 0811161300 JADV.VARUNSHARM (08.10.2025

SHARMA A@GMAIL.COM

401 ICS COMM 1091/2025 13.10.2025 IM/S SARDARI LAL & COMP.V/SANIL SETHI 0811109342 IASETHIADVOCATE [06.10.2025
M/S  ASIAN  CONSTRUCTION| @YAHOO.COM
ICOMPANY

401 OMP I COMM 088/2025 13.10.2025 [TATA CAPITAL LTD V/S BANWARIANISH BHOLA (9811452022 JANISHBHOLA17@Y (10.10.2025
ILAL GARG IAOO.COM
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401 [EX.COMM Kn92/2025 13.10.2025 ICEC-CICI JV & ORS V/S ORIENTAL 09.10.2025
INSURANCE CO. LTD

401 [EX.COMM K196/2025 14.10.2025 IASGAR  ALI V/S BUSHRAANIL KUMARO9313579493 JADVANILSINGHS88 [25.09.2025
IFOOTWEAR SINGH @GMAIL.COM

401 ICONTEMPT PETITION 24/2025 14.10.2025 VINENDER KUMAR JAIN V/§
IMANOJ TIWARI

401 IOMP I COMM 1000/2025 15.10.2025 [HDFC BANK LTD V/S MAHIKAANISH BHOLA 9811452022 JANISHBHOLA17@Y [13.10.2025
IMANOCHA JAOO.COM

o1 IOMP I COMM 1001/2025 15.10.2025 HDFC BANK LTD V/S KULBIRANISH BHOLA (9811452022 JANISHBHOLA17@Y [13.10.2025
ISINGH PABBY IAOO.COM

o1 OMP I COMM 1002/2025 15.10.2025 HDFC BANK LTD V/S LAKSHAYJANISH BHOLA (9811452022 IANISHBHOLA17@Y [13.10.2025
IBHUTANI IAOO.COM

401 IMISC DJ 794/2025 17.10.2025 IDELTA AIR FREIGHT PVT LTD V/SMANAV BHALL|9899988310 IMANAVBHALL132@ {14.10.2025
LARK LABORATORIES IGMAIL.COM

401 IOMP I COMM 1023/2025 18.10.2025 [TATA CAPITAL LTD V/S AJAYANISH BHOLA [90811452022 JANISHBHOLA17@Y {16.10.2025
IKUMAR MEENA IAOO.COM

401 OMP I COMM 1024/2025 18.10.2025 [TATA CAPITAL LTD V/S KEANISH BHOLA [9811452022 JANISHBHOLA17@Y [16.10.2025
IENGINEERS PVT LTD IAOO.COM
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401 IOMP I COMM 1025/2025 18.10.2025 [TATA CAPITAL LTD V/S KEANISH BHOLA [9811452022 IANISHBHOLA17@Y {16.10.2025
I[ENGINEERS PVT LTD IAOO.COM
401 OMP I COMM 1026/2026 18.10.2025 [TATA CAPITAL LTD V/S KEANISH BHOLA [9811452022 JANISHBHOLA17@Y [16.10.2025
IENGINEERS PVT LTD IAOO.COM
401 IOMP I COMM 1047/2025 27.10.2025 IDCB BANK LTD V/S JAVED ALI JANISH BHOLA (9811452022 JANISHBHOLA17@Y [24.10.2025
JAOO.COM
401 IOMP I COMM 1048/2025 27.10.2025 IDCB BANK LTD V/S MOHDANISH BHOLA 9811452022 JANISHBHOLA17@Y [24.10.2025
IRSHAD JAOO.COM
o1 [EX.COMM 519/2025 28.10.2025 ISARTAJ SINGH V/S RAKSHA IMOHIT BATRA 9811893100 JADV.BATRA@GMALI [25.09.2025
IL.COM
o1 [EX.COMM AWARD BY ARB.COM |57/2025 29.10.2025 M/S MEDGENOME LABS LTD V/SDHRUV WAHI (9810068649 IDHRUV.WAHI@YA |[17.10.2025
INEOTECH WORLD PVT LTD [HOO.CO.IN
401 ICS COMM 1134/2025 131.10.2025 IVIPIN JAIN V/S M/S VAKILNITIN ARORA (9818189667 29.10.205
ICHAND ASHOK KUMAR
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ROOMICIVIL SUIT OMP (I) (COMM.)/933/2025 [06-10-2025 HDFC BANK LTD. VS DEEPANISH 0811452022 IANISHBHOLA17@Y [06.10.2025
402 KUMAR SINGH BHOLA(P), IJAHOO.COM
COURT ROOM[CIVIL SUIT CS (COMM)/1071/2025 06-10-2025 IUNION BANK OF INDIA VS NOORDEEPA GUPTA 9312292559 JADVOCATEDEEPAG (06.10.2025
102 IMOHAMMAD [UPTA@GMAIL.COM
COURT ROOM(CIVIL SUIT IOMP (I) (COMM.)/965/2025 [08-10-2025 DCB BANK LTD VS RAVENDRANANISH 0811452022 IANISHBHOLA17@Y [08.10.2025
402 ISINGH BHOLA(P), IJAHOO.COM
COURT ROOMICIVIL SUIT CS (COMM)/1077/2025 08-10-2025 BANK OF INDIA VS BALWANTIVARUN 0811161300 IADV 08.10.2025
402 ISINGH SHARMA VARUNSHARMA@G

IMAIL.COM

COURT ROOM[CIVIL SUIT ICS (COMM)/1078/2025 08-10-2025 [UNION BANK OF INDIA VS KARANISANJEEV  KR.[9868089772 ISANJEEV.PANDEY2 (08.10.2025
402 SINGH PANDEY 010@GMAIL.COM
COURT ROOM[CIVIL SUIT OMP (I) (COMM.)/989/2025 [13-10-2025 [TATA CAPITAL LTD. VS PRAMOD|PARUL BHOLA [9811452022 IANISHBHOLA17@Y [13.10.2025
lho2 KUMAR IAHOO.COM
COURT ROOM(CIVIL SUIT OMP (I) (COMM.)/990/2025 [13-10-2025 HDFC BANK LTD. VS DHARMBIRIANISH 0811452022 IANISHBHOLA17@Y [13.10.2025
lho2 RAY BHOLA(P), AHOO.COM
COURT ROOM(CIVIL SUIT OMP (Dj15-10-2025 HDFC BANK LTD VS MOHDANISH 0811452022 IANISHBHOLA17@Y |[15.10.2025
402 (COMM.)/1003/2025 IASLAM KHAN BHOLA(P), IAHOO.COM
COURT ROOM[CIVIL SUIT OMP (Djt5-10-2025 IHDFC BANK LTD VS KAUSHALJANISH 0811452022 JANISHBHOLA17@Y [15.10.2025
402 (COMM.)/1004/2025 KUMAR SAHU BHOLA(P), IAHOO.COM
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COURT ROOM(CIVIL SUIT OMP (Dj15-10-2025 IHDFC BANK LTD VS FIRDAUSHANISH 0811452022 IANISHBHOLA17@Y |[15.10.2025
402 (COMM.)/1005/2025 KHATOON BHOLA(P), JAHOO.COM
COURT ROOM[CIVIL SUIT OMP (Djt5-10-2025 IHDFC BANK LTD VS BALAVEERANISH 0811452022 JANISHBHOLA17@Y [15.10.2025
402 (COMM.)/1006/2025 SINGH BHOLA(P), IAHOO.COM
COURT ROOMICIVIL SUIT OMP (Di15-10-2025 HDFC BANK LTD VS YASHANKANISH 0811452022 IANISHBHOLA17@Y [15.10.2025
lho2 (COMM.)/1007/2025 IPRASHAR BHOLA(P), IAHOO.COM
COURT ROOMICIVIL SUIT EXECUTION 16-10-2025 RAKESH KUMAR VS JUSTIDEEKSHA 0312221851 IRKGCONSULTANT [16.10.2025
102 (COMM.)/504/2025 IPROMINE PRIVATE LIMITED IGUPTA @GMAIL.COM
COURT ROOM[CIVIL SUIT CS (COMM)/1108/2025 16-10-2025 CAI ZHENGHAO VS BHUVIMD. BILAL 0599818688 IM25BILAL@YAHOO.[16.10.2025
lto2 IENTERPRISES ICOM
COURT ROOM[CIVIL SUIT OMP (Djz5-10-2025 [TATA CAPITAL LTD. VS KEANISH 0811452022 JANISHBHOLA17@Y [25.10.2025
402 (COMM.)/1034/2025 I[ENGINEERS PVT LTD 1182 BHOLA(P), IAHOO.COM
COURT ROOMICIVIL SUIT OMP (Dj27-10-2025 DCB BANK LTD. VS NAEEM ALAM |ANISH 0811452022 JANISHBHOLA17@Y [27.10.2025
402 (COMM.)/1050/2025 BHOLA(P), IAHOO.COM
COURT ROOM(CIVIL SUIT OMP (I) (COMM.)/1051/2025[27-10-2025 IDCB BANK LTD VS HAKIMUDDINJANISH 0811452022 IANISHBHOLA17@Y [27.10.2025
402 IALLAHBANDA BHOLA(P), IJAHOO.COM
COURT ROOM[CIVIL SUIT [EXECUTION 28-10-2025 REETA AGGARWAL VS JATINDERSAMEER 0810134864 ISAMEERDIWAN123 [28.10.2025
402 (COMM.)/518/2025 IGUPTA DIWAN @REDDIFMAIL.CO

IM
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COURT ROOM(CIVIL SUIT EXECUTION 31-10-2025 IVIVA BOOKS VS AMIT KUMAR INARENDER 9811140704 INVASISTHA@GMAI [31.10.2025
402 (COMM.)/523/2025 IVASISTH IL.COM
COURT ROOMICIVIL SUIT IMISC. DJ- 820/2025 131-10-2025 INIKE INNOVATIVE VS BILAISHARWAN 26843455 [UNITEDMARK@UN [31.10.2025
402 KHALID ORS. BANSAL ITEDANDUNITED.C
OM
14 ISH. ASHUTOSH|WEST 201 ICS CS (COMM)/816/2025 04-10-2025 BANK OF INDIA VS M/S RDINIRMAL 9953128141 INOT MENTIONED [26-09-2025
[KUMAR, DISTRICT] [EXTN BLOCK GARRAGE AUTOMOBILESKUMAR(P),
JUDGE IPRIVATE LIMITED AND ORS
(COMMERCIAL
ICOURT) 201 ICS ICS (COMM)/817/2025 04-10-2025 IPUNJAB AND SIND BANK VS |GEETANJALI (8285103528 ICONTACT@RANDG [26-09-2025
[EXTN BLOCK IKARANJEET SINGH SIDHU ANDTIWARI(P), ILAWCHAMBERS.CO
IANR IM
201 ICS ICS (COMM)/818/2025 04-10-2025 ISH ROSHAN LAL KALRA VS SHRISHALU 0311210052 IANTRIPATHY517@G [27-09-2025
[EXTN BLOCK IPREM KAPOOR AND ANR KUMARI(P), IMAIL.COM
201 ICS CS (COMM)/819/2025 04-10-2025 ISHRI GANESH TRADINGHARISH 8447732234 IKULDEEPKUMARYV [25-09-2025
[EXTN BLOCK ICOMPANY THROUGH ITS SOLEKUMAR(P), IASHISHT@REDIFF
IPROPRIETOR VS SHIVA TEX FAB] IMAIL.COM
IPVT LIMITED AND ORS
201 IOMP (1) IOMP (I) (COMM)/1408/2025|04-10-2025 JAXIS BANK LIMITED VS [AMIT 8860939556 IAMITKUMAR.294@ [25-09-2025
[EXTN BLOCK RAMBEER SINGH KUMAR(P), REDIFFMAIL.COM
201 IOMP (1) OMP (I) (COMM)/1409/2025/04-10-2025 IAXIS BANK LIMITED VS HUMA |AMIT 8860939556 JAMITKUMAR.294@ [25-09-2025
[EXTN BLOCK KUMAR(P), IREDIFFMAIL.COM
201 IOMP (1) IOMP (I) (COMM)/1410/2025/04-10-2025 IJAXTS BANK LIMITED VS DEEPAKAMIT 8860939556 AMITKUMAR.294@ [25-09-2025
[EXTN BLOCK RATHORE KUMAR(P), REDIFFMAIL.COM
201 IOMP (I) OMP (I) (COMM)/1411/2025 [04-10-2025 IAXIS BANK LIMITED VS |AMIT 8860939556 JAMITKUMAR.294@ [25-09-2025
[EXTN BLOCK ISANCHIT BATRA KUMAR(P), IREDIFFMAIL.COM
201 IOMP (1) IOMP (I) (COMM)/1413/2025 |04-10-2025 IJAXIS BANK LIMITED VS ASHA [SANJEEV 9717028845 ILITIGATON@SRCSL [24-09-2025
[EXTN BLOCK DEVI PATHAK(P), [EGAL.COM
201 IOMP (1) OMP (I) (COMM)/1414/2025 [04-10-2025 IAXIS BANK LIMITED VS HARPALLAMIT 8860939556 AMITKUMAR.294@ [25-09-2025
[EXTN BLOCK SINGH KUMAR(P), IREDIFFMAIL.COM
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201 IOMP (I) IOMP (I) (COMM)/1438/2025/06-10-2025 IDFC FIRST BANK LIMITED VS [SANJEEV 9717028845 ILITIGATON@SRCSL [27-09-2025
[EXTN BLOCK IDILPREET SINGH IPATHAK(P), [EGAL.COM
201 IOMP (1) OMP (I) (COMM)/1439/2025/06-10-2025 IAXIS BANK LIMITED VS [AMIT 8860939556 IAMITKUMAR.294@ [25-09-2025
[EXTN BLOCK SHRWAN SINGH KUMAR(P), IREDIFFMAIL.COM
201 IOMP (1) OMP (I) (COMM)/1435/2025(06-10-2025 IAXIS BANK LIMITED VS HARSHAMIT 8860939556 IAMITKUMAR.294@ [27-09-2025
[EXTN BLOCK IROAD CARRIER KUMAR(P), REDIFFMAIL.COM
201 IOMP (1) IOMP (I) (COMM)/1436/2025/06-10-2025 IJAXIS BANK LIMITED VS QADIR |AMIT 8860939556 IAMITKUMAR.294@ [25-09-2025
[EXTN BLOCK KUMAR(P), REDIFFMAIL.COM
201 IOMP (1) OMP (I) (COMM)/1437/2025|06-10-2025 IAXIS BANK LIMITED VS GAFFARAMIT 8860939556 JAMITKUMAR.294@ [25-09-2025
[EXTN BLOCK IKHAN KUMAR(P), IREDIFFMAIL.COM
201 ICS CS (COMM)/826/2025 08-10-2025 IM/S PSA POLYMERS PVT LTD VS [RITIK 9999653611 [RLBAJURIST@GMA [25-09-2025
[EXTN BLOCK M/S CHETNA ELECTRONICS PVIMALIK(P), [L.COM
ILTD AND ORS
201 IOMP (1) IOMP (I) (COMM)/1469/2025/08-10-2025 IDFC FIRST BANK LIMITED VS |[SANJEEV 9717028845 LITIGATON@SRCSI [27-09-2025
[EXTN BLOCK ILALIT KATARIA PATHAK(P), I[EGAL.COM
201 IOMP (1) OMP (I) (COMM)/1470/2025/|08-10-2025 IDFC FIRST BANK LIMITED VS [SANJEEV 9717028845 [ILITIGATON@SRCSI [27-09-2025
[EXTN BLOCK KAPIL JAIN PATHAK(P), [EGAL.COM
201 ICS CS (COMM)/825/2025 08-10-2025 IM/S WOODVER COATINGS PVTI[TAKSH 8800532569 [TAKSH.SURI@OUTL(01-10-2025
[EXTN BLOCK ILTD VS GAURI SHANKAR ARORA|SURI(P), IOOK.COM
SOLE PROPRIETOR OF RAJA|
IPAINTS AND HARDWARE STORE
201 IOMP (1) IOMP (I) (COMM)/1489/2025/|09-10-2025 IYES BANK LTD VS RIYAZ BAIG |ADV. LALIT|8130383143 ILALITPANDEYADVA|07-10-2025
[EXTN BLOCK PANDEY(P), ISSOCIATES@GMAIL|
.COM
201 IOMP (1) IOMP (I) (COMM)/1488/2025/|09-10-2025 YES BANK LTD VS PAWANADV. LALIT|8130383143 LALITPANDEYADVA|06-10-2025
[EXTN BLOCK KUMAR PANDEY(P), ISSOCIATES@GMAIL|
.COM
201 IOMP (1) OMP (I) (COMM)/1490/2025/09-10-2025 IYES BANK LTD VS GAURAVADV. LALIT|8130383143 ILALITPANDEYADVA|07-10-2025
[EXTN BLOCK IHARNEJA PANDEY(P), ISSOCIATES@GMAIL|
.COM
201 ICS CS (COMM)/832/2025 09-10-2025 ISTATE BANK OF INDIA VS RUCHIGOPAL CHAND/9810210832 IVIJAYPRAKASHQ68 (06-10-2025
[EXTN BLOCK OBERAI PROP OF HARI TRADERS [SHARMA(P), > @GMAIL.COM
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201 ICS CS (COMM)/833/2025 09-10-2025 M/S MEMBRANE DECORES PVTITARUN 9999199160 JADVTARORASHAR [27-09-2025
[EXTN BLOCK LTD VS M/S PAHAL SOLAR PVTISHARMA(P), IMA24 @GMAIL.COM
LTD
201 ICS CS (COMM)/831/2025 09-10-2025 STATE BANK OF INDIA VS [GOPAL CHAND(9810210832 IVIJAYPRAKASHQ68 [06-10-2025
[EXTN BLOCK IKAVITA PROP OF VAISHNOSHARMA(P), 2 @GMAIL.COM
IMPEX
201 IOMP (1) OMP (I) (COMM)/1487/2025(09-10-2025 IJAXTIS BANK LIMITED VS ANITA [SANJEEV 9717028845 ILITIGATON@SRCSL [06-10-2025
[EXTN BLOCK TIVARI IPATHAK(P), [EGAL.COM
201 IOMP (1) IOMP (I) (COMM)/1499/2025[10-10-2025 SHRIRAM FINANCE LTD VS [MANOJ 0811133644 IMANOJK.ADV@GM [08-10-2025
[EXTN BLOCK SHAMEEM AHMED KUMAR(P), IAIL.COM
201 IOMP (1) OMP (I) (COMM)/1500/2025[10-10-2025 SHRIRAM FINANCE LTD VS [MANOJ 0811133644 IMANOJK.ADV@GM [08-10-2025
[EXTN BLOCK LOKESH KUMAR(P), AIL.COM
201 IOMP (1) OMP (I) (COMM)/1506/2025[10-10-2025 M/S THERMAL ENGINEERS [SANJAM 9711236952 JADV.SANJAMCHAB (06-10-2025
[EXTN BLOCK INSULATORS PVT LTD VS GNCTD|CHABA(P), A@GMAIL.COM
THROUGH EXECUTIVH
IENGINEER
201 IOMP (1) OMP (I) (COMM)/1505/2025[10-10-2025 M/S THERMAL ENGINEERS ANDISANJAM 9711236952 IADV.SANJAMCHAB [26-09-2025
[EXTN BLOCK INSULATORS PVT LTD VS GNCTD|CHABA(P), A@GMAIL.COM
201 IOMP (1) IOMP (I) (COMM)/1501/2025 10-10-2025 IYES BANKLTD VS SAHIL DAGAR (ADV. LALIT|8130383143 ILALITPANDEYADVA07-10-2025
[EXTN BLOCK PANDEY(P), ISSOCIATES@GMAIL
.COM
201 IOMP (1) OMP (I) (COMM)/1502/2025[10-10-2025 IYES BANKLTD VS RITU GAUR (ADV. LALIT|8130383143 LALITPANDEYADVA|07-10-2025
[EXTN BLOCK PANDEY(P), ISSOCIATES@GMAIL|
.COM
201 IOMP (1) OMP (I) (COMM)/1504/2025[10-10-2025 M/S THERMAL ENGINEERS ANDISANJAM 9711236952 JADV.SANJAMCHAB [26-09-2025
[EXTN BLOCK INSULATORS PVT LTD VS GNCTD|{CHABA(P), A@GMAIL.COM
201 IOMP (1) OMP (I) (COMM)/1503/2025[10-10-2025 IYES BANK LTD VS BHOOP SINGHIADV. LALIT|8130383143 LALITPANDEYADVA|08-10-2025
[EXTN BLOCK PANDEY(P), ISSOCIATES@GMAIL|
.COM
201 ICS CS (COMM)/839/2025 13-10-2025 SHOENIVERS AND ANR VS [FANISH 0811143749 IFANISHJAIN@GMA [07-10-2025
[EXTN BLOCK ICOLUMBUS INTERNATIONALJKUMAR [L.COM
ISHOES PVT LTD JAIN(P),
201 IOMP (1) OMP (I) (COMM)/1528/2025[13-10-2025 IAXIS BANK LIMITED VS [AMIT 8860939556 AMITKUMAR.294@ |08-10-2025
[EXTN BLOCK SHUBHAM CONTRACTOR KUMAR(P), REDIFFMAIL.COM
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201 IOMP (1) OMP (I) (COMM)/1529/2025[13-10-2025 IJAXIS BANK LIMITED VS PUSA [SANJEEV 9717028845 ILITIGATON@SRCSI (08-10-2025
[EXTN BLOCK RAM IPATHAK(P), [EGAL.COM
201 IOMP (1) OMP (I) (COMM)/1530/2025[13-10-2025 IAXIS BANK LIMITED VS NITUAMIT 8860939556 AMITKUMAR.294@ [06-10-2025
[EXTN BLOCK IAMIT KUMAR(P), IREDIFFMAIL.COM
201 IOMP (1) OMP (I) (COMM)/1531/2025 [13-10-2025 IAXIS BANK LIMITED VS |AMIT 8860939556 JAMITKUMAR.294@ [06-10-2025
[EXTN BLOCK IMANJEET SINGH KUNDU KUMAR(P), REDIFFMAIL.COM
201 IOMP (1) OMP (I) (COMM)/1532/2025[13-10-2025 JAXIS BANK LIMITED VS [AMIT 8860939556 AMITKUMAR.294@ [06-10-2025
[EXTN BLOCK IRANVIJAY DULTA KUMAR(P), REDIFFMAIL.COM
201 ICS CS (COMM)/838/2025 13-10-2025 RATI RAM BANSAL VS |ANKUR 0811126091 JANKURSINGHALAD |09-10-2025
[EXTN BLOCK IVISHAMBHAR SINGHISINGHAL(P), VOCATE@GMAIL.C
SHEKHAWAT OM
201 IOMP (1) OMP (I) (COMM)/1544/2025[14-10-2025 IJAXIS BANK LIMITED VS VINOD [SANJEEV 9717028845 [ILITIGATON@SRCSI (04-10-2025
[EXTN BLOCK KUMAR PATHAK(P), IEGAL.COM
201 IOMP (1) IOMP (I) (COMM)/1538/2025[14-10-2025 IAXIS BANK LIMITED VS |[SANJEEV 9717028845 LITIGATON@SRCSI [10-10-2025
[EXTN BLOCK IMAHENDRA KUMAR MEENA PATHAK(P), I[EGAL.COM
201 IOMP (1) OMP (1) (COMM)/1539/2025 [14-10-2025 IAXIS BANK LIMITED VS [SANJEEV 9717028845 [ILITIGATON@SRCSI [10-10-2025
[EXTN BLOCK IMUKESH KUMAR SINGH PATHAK(P), [EGAL.COM
201 IOMP (1) IOMP (1) (COMM)/1540/2025(14-10-2025 IAXIS BANK LIMITED VS |JAMIT 8860939556 AMITKUMAR.294@ |08-10-2025
[EXTN BLOCK ISURENDER BUILDING MATERIALJKUMAR(P), IREDIFFMAIL.COM
SUPPLIE
201 ICS CS (COMM)/840/2025 14-10-2025 M/S MINT O PACKS PRIVATEVIJAY 0810474034 IVCJHAANDASSOCIA[29-09-2025
[EXTN BLOCK LIMITED AND ORS VS CANARAICHANDRA TES@GMAIL.COM
IBANK AND ANR UHA(P),
201 IOMP (1) OMP (I) (COMM)/1545/2025 14-10-2025 IJAXIS BANK LIMITED VS VIKASH [SANJEEV 0717028845 LITIGATON@SRCSI |04-10-2025
[EXTN BLOCK IYADAV PATHAK(P), IEGAL.COM
201 IOMP (1) IOMP (I) (COMM)/1541/2025 [14-10-2025 IJAXIS BANK LIMITED VS VINOD [SANJEEV 9717028845 ILITIGATON@SRCSI (08-10-2025
[EXTN BLOCK PATHAK(P), [EGAL.COM
201 IOMP (1) OMP (I) (COMM)/1542/2025 [14-10-2025 IAXIS BANK LIMITED VS ANKIT [SANJEEV 9717028845 LITIGATON@SRCSI |04-10-2025
[EXTN BLOCK JOHRI PATHAK(P), IEGAL.COM
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201 IOMP (1) IOMP (I) (COMM)/1543/2025[14-10-2025 IAXIS BANK LIMITED VS [SANJEEV 9717028845 ILITIGATON@SRCSI (04-10-2025
[EXTN BLOCK WATENDRA SO UDAYVEER SINGH [PATHAK(P), [EGAL.COM
201 IOMP (1) IOMP (I) (COMM)/1578/2025 [15-10-2025 IJAXIS BANK LIMITED VS PUNAM |AMIT 8860939556 IAMITKUMAR.294@ [10-10-2025
[EXTN BLOCK IMEHROTRA KUMAR(P), IREDIFFMAIL.COM
201 ICS CS (COMM)/848/2025 16-10-2025 M/S BESTECH ENTERPRISES VS [BHARAT 9711979113 BHARATGARG.LKA [14-10-2025
[EXTN BLOCK RAJESH DUA PROPRIETOR OFGARG(P), INDBG@GMAIL.COM|
IM/S ZOYA ENTERPRISES
201 IOMP (1) IOMP (I) (COMM)/1618/2025 [17-10-2025 IDFC FIRST BANK LTD VS MOHD{SANJEEV 0717028845 ILITIGATON@SRCSI [11-10-2025
[EXTN BLOCK IHAMZA ANSARI PATHAK(P), IEGAL.COM
201 IOMP (1) OMP (I) (COMM)/1617/2025 [17-10-2025 IDFC FIRST BANK LTD VS RAJATISANJEEV 9717028845 ILITIGATON@SRCSI [11-10-2025
[EXTN BLOCK IGUPTA AND ANR PATHAK(P), I[EGAL.COM
201 ICS CS (COMM)/850/2025 17-10-2025 IAMASHI INDUSTRIES PVT LTDINAMANDEEP (9873350565 INAMANSINGHO0013 [11-10-2025
[EXTN BLOCK MHROUGH ITS AUTHORISED[SINGH(P), @GMAIL.COM
IDIRECTOR SANTOKH DHUNNA
VS PARWATI PROPRIETOR OH
201 IOMP (1) IOMP (I) (COMM)/1628/2025[18-10-2025 IYES BANK LTD VS PARMINDERADV. LALIT|8130383143 LALITPANDEYADVA[14-10-2025
[EXTN BLOCK SINGH PANDEY(P), ISSOCIATES@GMAIL|
.COM
201 IOMP (1) OMP (1) (COMM)/1629/202518-10-2025 IYES BANK LTD VS TUBBY IMPEXIADV. LALIT|8130383143 ILALITPANDEYADVA[14-10-2025
[EXTN BLOCK [PRIVATE LIMITED PANDEY(P), ISSOCIATES@GMAIL
.COM
201 ICS CS (COMM)/854/2025 18-10-2025 ON CLOUDS GMBH VS MOHDSHRAVAN 6201970125 [UNITEDMARK@UN [16-10-2025
[EXTN BLOCK SUHAIL BANSAL(P), ITEDANDUNITED.C
oM
201 IOMP (1) OMP (I) (COMM)/1649/2025[25-10-2025 YES BANK LTD VS KAILASHADV. LALIT|8130383143 ILALITPANDEYADVA[14-10-2025
[EXTN BLOCK KUMAR PANDEY(P), ISSOCIATES@GMAIL|
.COM
201 IOMP (1) OMP (I) (COMM)/1651/2025 [25-10-2025 IDFC FIRST BANK LIMITED VS [SANJEEV 0717028845 LITIGATON@SRCSI [13-10-2025
[EXTN BLOCK IPAPPU KUMAR SINGH PATHAK(P), IEGAL.COM
201 IOMP (1) OMP (I) (COMM)/1650/2025[25-10-2025 IYES BANK LTD VS DEEPAK JAIADV. LALIT|8130383143 ILALITPANDEYADVA|14-10-2025
[EXTN BLOCK IBHAGWAN PANDEY(P), ISSOCIATES@GMAIL|
.COM
201 IOMP (1) IOMP (I) (COMM)/1672/2025 [27-10-2025 IAXIS BANK LTD VS  SUNILJADV. LALIT|8130383143 LALITPANDEYADVA[25-10-2025
[EXTN BLOCK KUMAR PANDEY(P), ISSOCIATES@GMAIL

.COM
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201 IOMP (1) OMP (I) (COMM)/1670/2025[27-10-2025 IJAXIS BANK LIMITED VS RAZIOSANJEEV 9717028845 [ILITIGATON@SRCSI [21-10-2025
[EXTN BLOCK IBANO AND ANR IPATHAK(P), [EGAL.COM
201 ICS CS (COMM)/862/2025 27-10-2025 ISTATE BANK OF INDIA VS PREMMANOJ 0654371856 IADVPANDEYMANO [15-10-2025
[EXTN BLOCK SINGH PANDEY(P), J@GMAIL.COM
201 IOMP (1) OMP (I) (COMM)/1667/2025[27-10-2025 IAXIS BANK LTD VS KULWANTADV. LALIT|8130383143 ILALITPANDEYADVAl25-10-2025
[EXTN BLOCK CHAGGAR IPANDEY(P), ISSOCIATES @GMAIL,

.COM
201 IOMP (1) IOMP (I) (COMM)/1668/2025[27-10-2025 IJAXIS BANK LIMITED VS PAHARSANJEEV 0717028845 ILITIGATON@SRCSI [21-10-2025
[EXTN BLOCK ISINGH AND ANR PATHAK(P), [EGAL.COM
201 IOMP (1) OMP (I) (COMM)/1669/2025[27-10-2025 IAXIS BANK LIMITED VS UMESH|SANJEEV 9717028845 ILITIGATON@SRCSI [21-10-2025
[EXTN BLOCK IKUMAR SO BANSHILAL PATHAK(P), I[EGAL.COM
201 IOMP (1) IOMP (I) (COMM)/1671/2025 [27-10-2025 IAXIS BANK LTD VS ASHOKADV. LALIT|8130383143 ILALITPANDEYADVA[17-10-2025
[EXTN BLOCK KUMAR PANDEY(P), ISSOCIATES@GMAIL

.COM
201 IOMP (1) OMP (I) (COMM)/1673/2025 [27-10-2025 IAXIS BANK LTD VS PUSHPAADV. LALIT|8130383143 LALITPANDEYADVA[]25-10-2025
[EXTN BLOCK IBISTH PANDEY(P), ISSOCIATES@GMAIL

.COM
201 IOMP (1) OMP (I) (COMM)/1675/2025 [28-10-2025 IAXIS BANKLTD VS INDRAJEET (ADV. LALIT|8130383143 ILALITPANDEYADVA[16-10-2025
[EXTN BLOCK PANDEY(P), ISSOCIATES@GMAIL

.COM
201 IOMP (1) OMP (I) (COMM)/1702/2025(30-10-2025 IAXIS BANK LTD VS DIMPLE [SUNITA 0871040589 INDOLEXI.LAW@G [27-09-2025
[EXTN BLOCK IBANGAR SINGH(P), IMAIL.COM
201 IOMP (1) OMP (1) (COMM)/1708/2025(31-10-2025 SHRIRAM FINANCE LTD VS [MANOJ 0811133644 IMANOJK.ADV@GM [30-10-2025
[EXTN BLOCK [FAIZAN KUMAR(P), AIL.COM
201 IOMP (1) OMP (I) (COMM)/1710/2025 [31-10-2025 IYES BANK LTD VS SAPNA SINGH|KARTIK 0811250543 LEGAL@KATYALAS [29-10-2025
[EXTN BLOCK GAUTAM [KUMAR(P), ISOCIATES.COM
201 IOMP (1) OMP (I) (COMM)/1707/2025[31-10-2025 IHDFC BANK LTD VS GAURAV [NAVEEN 9350569040 INAVEENK101A@YA [28-10-2025
[EXTN BLOCK IMANGLA SHARMA(P), [HOO.COM
201 ICS CS (COMM)/870/2025 31-10-2025 CANARA BANK VS PRIYANKAICHITRA 9212888057 ICHITRAMALHOTRA [28-10-2025
[EXTN BLOCK IBUDHIRAJA PROP M/S PRIYANKAIMALHOTRA(P), ISOBTI@GMAIL.CO

ICREATION IM
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201 IOMP (1) OMP (I) (COMM)/1709/2025[31-10-2025 SHRIRAM FINANCE LTD VS [MANOJ 0811133644 IMANOJK.ADV@GM [30-10-2025
[EXTN BLOCK IMOHAMMAD JUBER [KUMAR(P), JAIL.COM
15 MS. PREETIWEST 209 ICS/(COMM) 770/2025 12.09.2025 GARG ROADLINES VS. M/SDEEPAK 0899951648 IBANSALASSOCIATE [12.09.2025
IAGARWAL GUPTA, [EXTN BLOCK INEELKANTHAM SYSTEMS PVTBANSAL ISLAWTIME@GMAIL
IDISTRICT JUDGE LTD .COM
(COMMERCIAL
ICOURT)-02 209 IOMP(I)(COMM) 1203/2025 15.09.2025 JAXIS BANK VS. NEHA SARAF LALIT PANDEY [8130383143 ILALITPANDEYADV [12.09.2025
[EXTN BLOCK @GMAIL.COM
209 IOMP(I)(COMM) 1204/2025 15.09.2025 IJAXIS BANK VS. NOORUL HAQ LALIT PANDEY (8130383143 ILALITPANDEYADV [12.09.2025
[EXTN BLOCK @GMAIL.COM
209 IOMP(I)(COMM) 1205/2025 15.09.2025 IAXIS BANK VS. MOHD PARVEJ LALIT PANDEY 8130383143 [LALITPANDEYADV [12.09.2025
[EXTN BLOCK @GMAIL.COM
209 IOMP(I)(COMM) 1206/2025 15.09.2025 IAXIS BANK VS. SABNAM ASRAF [LALIT PANDEY 8130383143 [LALITPANDEYADV [12.09.2025
[EXTN BLOCK @GMAIL.COM
209 IOMP(I)(COMM) 1207/2025 15.09.2025 IAXIS BANK VS. MANDEEP SINGH |[LALIT PANDEY (8130383143 LALITPANDEYADV [12.09.2025
[EXTN BLOCK @GMAIL.COM
209 IOMP(I)(COMM) 1209/2025 15.09.2025 IAXIS BANK VS. SACHIN KUMAR |LALIT PANDEY (8130383143 ILALITPANDEYADV [12.09.2025
[EXTN BLOCK @GMAIL.COM
209 IOMP(I)(COMM) 1210/2025 15.09.2025 IAXTS BANK VS. MOHD|LALIT PANDEY [8130383143 LALITPANDEYADV [12.09.2025
[EXTN BLOCK MUSTAQEEM @GMAIL.COM
209 IOMP(I)(COMM) 1210/2025 15.09.2025 IAXIS BANK VS. ANEESH AHMAD |[LALIT PANDEY (8130383143 ILALITPANDEYADV [12.09.2025
[EXTN BLOCK @GMAIL.COM
209 IOMP(I)(COMM) 1211/2025 15.09.2025 IAXIS BANK VS. DEEPAK NAYAK |[LALIT PANDEY 8130383143 LALITPANDEYADV [12.09.2025
[EXTN BLOCK @GMAIL.COM
209 IOMP(I)(COMM) 1212/2025 15.09.2025 IAXIS BANK VS. HIMANSHULALIT PANDEY 8130383143 ILALITPANDEYADV [12.09.2025
[EXTN BLOCK IVERMA @GMAIL.COM
209 ICS/(COMM) 775/2025 16.09.2025 BEST TECH PIPES LLP VS. MFBSHAILENDERR 9999029218 ISHAILNEGI1984@G [16.09.2025
[EXTN BLOCK CEOTECH PVT LTD INEGI IMAIL.COM
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209 IOMP(I)(COMM) 1237/2025 16.09.2025 HDFC BANK VS. HERAMB ARORA [MANISH 0650810426 IMSVERMACHAMBE [16.09.2025
[EXTN BLOCK SHANKAR RS@GMAIL.COM

209 IOMP(I)(COMM) 1238/2025 16.09.2025 I[HDFC BANK VS. IMAMUDDIN IMANISH 0650810426 IMSVERMACHAMBE [16.09.2025
[EXTN BLOCK SHANKAR IRS@GMAIL.COM

209 IOMP(I)(COMM) 1239/2025 16.09.2025 I[HDFC BANK VS. SAROJ KAUSHIK [MANISH 0650810426 IMSVERMACHAMBE [16.09.2025
[EXTN BLOCK SHANKAR RS@GMAIL.COM

209 IOMP(I)(COMM) 1240/2025 16.09.2025 IHDFC BANK VS. CHARAN SINGH [MANISH 0650810426 IMSVERMACHAMBE [16.09.2025
[EXTN BLOCK SHANKAR RS@GMAIL.COM

209 IOMP(I)(COMM) 1241/2025 16.09.2025 [HDFC BANK VS. BRIJESH IMANISH 0650810426 IMSVERMACHAMBE [16.09.2025
[EXTN BLOCK SHANKAR RS@GMAIL.COM

209 IOMP(I)(COMM) 1242/2025 16.09.2025 IHDFC BANK VS. SUSHIL JHA IMANISH 0650810426 IMSVERMACHAMBE [16.09.2025
[EXTN BLOCK SHANKAR RS@GMAIL.COM

209 IOMP(I)(COMM) 1243/2025 16.09.2025 HDFC BANK VS. HIMSHIKHAMANISH 0650810426 IMSVERMACHAMBE [16.09.2025
[EXTN BLOCK CHOUDHARY SHANKAR IRS@GMAIL.COM

209 IOMP(I)(COMM) 1244/2025 16.09.2025 HDFC BANK VS. ARVINDERMANISH 9650810426 IMSVERMACHAMBE [16.09.2025
[EXTN BLOCK ISINGH SHANKAR RS@GMAIL.COM

209 IOMP(I)(COMM) 1678/2025 28.10.2025 SHRIRAM FINANCE LTD VSMANOJ 0811133644 IMANOJK.ADV@GM [28.10.2025
[EXTN BLOCK IFAIZAN KUMAR IAIL.COM

209 IOMP(I)(COMM) 1679/2025 28.10.2025 SHRIRAM FINANCE LTD VSMANOJ 0811133644 IMANOJK.ADV@GM [28.10.2025
[EXTN BLOCK JAVED KHAN KUMAR AIL.COM

209 ICS(COMM) 867/2025 130.10.2025 BANK OF INDIA VS. M/S KAKEAMRENDRA (9910717081 JADVAMRENDRA22 (30.10.2025
[EXTN BLOCK GENERAL STORE INATH SHUKLA @GMAIL.COM

209 IOMP(I)(COMM) 1701/2025 130.10.2025 IAXIS BANK LTD VS. SHUMAILA [SUNITA SINGH 9871040589 INDOLEXLAW@GM [30.10.2025
[EXTN BLOCK AIL.COM

209 ICS(COMM) 872/2025 31.10.2025 IMAYUR LAMIFABS INDIA LLP VS [RISHABH 7503414900 RSINGHAL3062@G [31.10.2025
[EXTN BLOCK SHASHI SINGHAL IMAIL.COM
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209 ICS(COMM) 873/2025 131.10.2025 IMOHD. ASIF VS. SHABBIR SAIFI [JASPAL SINGH [8368283918 IADVOCATEFAIZKH [31.10.2025
[EXTN BLOCK AN@GMAIL.COM
209 IOMP(I)(COMM) 1714/2025 131.10.2025 HDFC BANK VS. HIMANSHUNAVEEN 0350569040 INAVEENK101A@YA [31.10.2025
[EXTN BLOCK IRATHI SHARMA I[HOO.COM
209 IOMP(I)(COMM) 1715/2025 131.10.2025 SHRI RAM FINANCE LTD VSMANOJ 0811133644 IMANOJK.ADV@GM [31.10.2025
[EXTN BLOCK ISABIR ALI KUMAR JAIL.COM
16 ISH. RAGHUBIRWEST 203 [EXECUTION (COMM.)/344/2025/09-10-2025 IAQUALITE
SINGH, DISTRICT] [EXTN BLOCK INDUSTRIES PRIVATE
JUDGE LIMITED VS VIKRAM
(COMMERCIAL SINGH
ICOURT)-03 203 [EXECUTION (COMM.)/365/202527-10-2025 LFG HARDWARE
[EXTN BLOCK IPRIVATE LIMITED VS
JAYANTHI SHASH]]|
IKUMAR
203 [EXECUTION (COMM.)/371/2025 [29-10-2025 ICAMPUS ACTIVEWEAR|
[EXTN BLOCK VS GOPAL BHATIA
203 IOMP (I) (COMM.)/1412/2025 04-10-2025 IAXIS BANK LIMITEDAMIT KUMAR(P), 8860939556 INIL
[EXTN BLOCK VS KAYAMUDDIN
IQURESHI
203 IOMP (1) (COMM.)/1415/2025 04-10-2025 IAXIS BANK LIMITEDAMIT KUMAR(P), 8860939556 INIL
[EXTN BLOCK VS SURENDER SINGH
203 IOMP (I) (COMM.)/1417/2025 04-10-2025 IAXIS BANK LIMITEDAMIT KUMAR(P), 8860939556 o INIL
[EXTN BLOCK VS SANDEEP
IKHICHAR
203 IOMP (I) (COMM.)/1418/2025 04-10-2025 IAXIS BANK LIMITEDAMIT KUMAR(P), 8860939556 INIL
[EXTN BLOCK VS RAHUL KUMAR|
IGUPTA
203 IOMP (I) (COMM.)/1584/2025 15-10-2025 [TSC FINSERV PRIVATE[LALIT PANDAY (P) 8130383148 INIL
[EXTN BLOCK ILIMITED VS CAR CAR|
O BAR  SERVICES|
IPRIVATE LIMITED
203 IOMP (I) (COMM.)/1585/2025 15-10-2025 [TSC FINSERV PRIVATELALIT PANDAY (P) 8130383148 INIL
[EXTN BLOCK ILIMITED VS CAR CAR
O BAR  SERVICES
IPRIVATE LIMITED
203 IOMP (1) (COMM.)/1691/2025 28-10-2025 SHRIRAM  FINANCEMANOJ KUMAR(P), 9811133644 - INTL
[EXTN BLOCK LTD VS MOHAMMAD
JUBER
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203 IOMP (I) (COMM.)/1693/2025 28-10-2025 SHRIRAM FINANCEMANOJ KUMAR(P), 0811133644
[EXTN BLOCK LTD VS TAUFEEQUE

IALFAAZ KHAN
203 IOMP (I) (COMM)/1420/2025 04-10-2025 IAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK VS NITIN KUMAR
203 JIOMP (I) (COMM)/1423/2025 04-10-2025 IJAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK VS MADHURI SINGH
203 IOMP (I) (COMM)/1421/2025 04-10-2025 IAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK VS ABDUL QADIR
203 IOMP (I) (COMM)/1422/2025 04-10-2025 IJAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK VS DEVENDRA

IKUMAR
203 IOMP (I) (COMM)/1419/2025 04-10-2025 IAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK VS NKG

INFRASTRUCTURE

LIMITED 35
203 IOMP (I) (COMM)/1416/2025 04-10-2025 IMS THERMALSANJAM CHABA(P),
[EXTN BLOCK [ENGINEERS AND|

INSULATORS PVT LTD

VS GNCTD
203 IOMP (1) (COMM)/1434/2025 06-10-2025 IAXIS BANK LIMITED AMIT KUMAR(P), 8860939556 INIL
[EXTN BLOCK VS SANJEEV KUMAR
203 JOMP (I) (COMM)/1433/2025 06-10-2025 IDFC FIRST BANKSANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK LIMITED VS TALIB

IKAISH MOHHAMAD
203 IOMP (1) (COMM)/1432/2025 06-10-2025 IDFC FIRST BANKSSANJEEV PATHAK(P), 0717028845 INIL
[EXTN BLOCK LIMITED VS KAMAL

IHASAN
203 ICS (COMM)/823/2025 08-10-2025 INIKE INNOVATE CV [SHRAVAN BANSAL(P), 6201970125 25-09-2025
[EXTN BLOCK VS ASHOK KUMAR
203 IOMP (I) (COMM)/1467/2025 08-10-2025 IDFC FIRST BANKSSANJEEV PATHAK(P), 0717028845 INIL
[EXTN BLOCK LIMITED VS SAHIL

KARMAKAR
203 IOMP (1) (COMM)/1466/2025 08-10-2025 IDFC FIRST BANKSANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK LIMITED VS ADITYA

IBANSAL
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203 [EXECUTION (COMM)/343/2025 |09-10-2025 IABS INDIA PVT LTD [SIDDHARTH KR SINGH(P),
[EXTN BLOCK VS ABC

INFOSYSYTEMS PVT]

LTD
203 IOMP (I) (COMM)/1479/2025 09-10-2025 IAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK VS ASHUTOSH]

INARAYAN SINGH
203 IOMP (I) (COMM)/1478/2025 09-10-2025 IJAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 |7 INIL
[EXTN BLOCK VS RAMMURTI
203 IOMP (1) (COMM)/1477/2025 09-10-2025 IYES BANK LTD VS |ADV. LALIT PANDEY(P), 8130383148 INIL
[EXTN BLOCK RINKI RAM NIWAS
203 JOMP (1) (COMM)/1476/2025 09-10-2025 IYES BANK LTD VS |ADV. LALIT PANDEY(P), 8130383148 INIL
[EXTN BLOCK IDINESH BIDHURI
203 IOMP (1) (COMM)/1475/2025 09-10-2025 IYES BANK LTD VS [ADV.LALIT PANDEY(P), 8130383148 INIL
[EXTN BLOCK SURESH VERMA
203 IOMP (1) (COMM)/1510/2025 10-10-2025 IYES BANK LTD VS |ADV. LALIT PANDEY(P), 8130383148 INIL
[EXTN BLOCK IANKIT KALSHAN
203 [EXECUTION (COMM)/347/2025 [10-10-2025 IKOTAK MAHINDRAMAYANK MAHAJAN(P),
[EXTN BLOCK BANK LTD VS

TUSHAR BUILDING

IMATERIALS AND|
203 JOMP (I) (COMM)/1508/2025 10-10-2025 IYES BANK LTD VS |ADV. LALIT PANDEY(P), 8130383148 INIL
[EXTN BLOCK IAJAB SINGH
203 IOMP (1) (COMM)/1509/2025 10-10-2025 IYES BANK LTD VS |ADV. LALIT PANDEY(P), 8130383148 INIL
[EXTN BLOCK INEHA NEHA
203 [EXECUTION (COMM)/348/2025 [13-10-2025 INEERU JINDAL VS [SOHAN LAL(P),
[EXTN BLOCK SANDEEP BANSAL
203 IOMP (I) (COMM)/1518/2025 13-10-2025 IAXIS BANK LIMITED |AMIT KUMAR(P), 8860939556 INIL
[EXTN BLOCK VS RATTAN
203 IOMP (1) (COMM)/1517/2025 13-10-2025 IAXIS BANK LIMITED AMIT KUMAR(P), 8860939556 INIL
[EXTN BLOCK VS  ASHOK KUMAR|

ICHAUBEY
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203 ICS (COMM)/837/2025 13-10-2025 ISHOENIVERS ANDFANISH KUMAR JAIN(P), 0811143749 04-10-2025
[EXTN BLOCK IANR VS COLUMBUS

PREMIER SHOES PVT]

LTD
203 IOMP (I) (COMM)/1516/2025 13-10-2025 IAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK VS LAXMI DEVI
203 IOMP (I) (COMM)/1515/2025 13-10-2025 IJAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 |7 INIL
[EXTN BLOCK VS RUPA RAM
203 IOMP (I) (COMM)/1514/2025 13-10-2025 IAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK VS AJAY KUMAR 45
203 IOMP (I) (COMM)/1566/2025 14-10-2025 IJAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK VS BHAV SINGH
203 IOMP (I) (COMM)/1563/2025 14-10-2025 IAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK VS SHIVAM

ICHAUHAN
203 IOMP (I) (COMM)/1561/2025 14-10-2025 IJAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK VS  ASHOK KUMAR|

IMISHRA
203 IOMP (1) (COMM)/1558/2025 14-10-2025 IAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK VS MEENAKSH]

SINGH CHAUHAN 44
203 IOMP (I) (COMM)/1554/2025 14-10-2025 IAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK VS RAMESHWAR SO

ICHATURI
203 IOMP (1) (COMM)/1556/2025 14-10-2025 IAXIS BANK LIMITED [SANJEEV PATHAK(P), 0717028845 INIL
[EXTN BLOCK VS AASU KHA
203 IOMP (1) (COMM)/1553/2025 14-10-2025 IAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK VS SAGEER AHMAD
203 IOMP (I) (COMM)/1552/2025 14-10-2025 IAXIS BANK LIMITED [SANJEEV PATHAK(P), 0717028845 INIL
[EXTN BLOCK VS RISHABH

IMISHRRA
203 IOMP (I) (COMM)/1551/2025 14-10-2025 IAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK VS NARSA RAM
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203 ICS (COMM)/843/2025 14-10-2025 PRAVEEN KUMAR VS [SHIVANI TOMAR(P), INOT INOT 22-09-2025
[EXTN BLOCK ISATI RAM INDUSTRIES IMENTIONED [MENTIONED
203 ICS (COMM)/841/2025 14-10-2025 IMS SHRL BALAJIAMARENDRA KUMAR JHA(P), 9990904350 08-08-2023,08-08-
[EXTN BLOCK I[EARTH MOVERS VS 2023,10-10-2025
IM S LARSEN AND|
[TOUBRO
203 IOMP (I) (COMM)/1550/2025 14-10-2025 IJAXIS BANK LIMITED |AMIT KUMAR(P), 8860939556 INIL
[EXTN BLOCK VS ALOK KUMAR|
SINGH
203 IOMP (I) (COMM)/1549/2025 14-10-2025 IAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK VS JEET S O MURTI
203 IOMP (I) (COMM)/1546/2025 14-10-2025 IJAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK VS SATYA PRAKASH
203 IOMP (1) (COMM)/1548/2025 14-10-2025 IAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK VS PREMLATA SHAHI
203 IOMP (I) (COMM)/1547/2025 14-10-2025 IJAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK VS HADAMAN SO|
SUKHARAM
203 IOMP (1) (COMM)/1586/2025 15-10-2025 IAXIS BANK LIMITED AMIT KUMAR(P), 8860939556 INIL
[EXTN BLOCK VS SHAKTI SINGH
203 IOMP (I) (COMM)/1587/2025 15-10-2025 IAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK VS BABU LAL GURJAR
203 ICS (COMM)/849/2025 16-10-2025 [TARZAN ELECTRICALSBHASKAR VALI(P), 0910358225 INOT MENTIONED
[EXTN BLOCK PRIVATE LIMITED VS
IANIL KUMAR
203 IOMP (I) (COMM)/1593/2025 16-10-2025 IDFC FIRST BANKSANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK LIMITED VS
ICHANDER DEEP
203 IOMP (I) (COMM)/1600/2025 17-10-2025 IDFC FIRST BANK LTD [SANJEEV PATHAK(P), 0717028845 INIL
[EXTN BLOCK VS MUSTAFA
AZIMUDDIN
203 IOMP (1) (COMM)/1632/2025 18-10-2025 IYES BANK LTD VS |ADV. LALIT PANDEY(P), 8130383148 INIL
[EXTN BLOCK SUDESH JAGDISH
IYADAV
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203 IOMP (I) (COMM)/1631/2025 18-10-2025 IYES BANK LTD VS |ADV.LALIT PANDEY(P), 8130383148 [T
[EXTN BLOCK IRAM BARAN
203 JOMP (I) (COMM)/1630/2025 18-10-2025 IYES BANK LTD VS |ADV. LALIT PANDEY(P), 8130383148 INIL
[EXTN BLOCK SUNNY KUMAR|

IGULIYANI
203 IOMP (I) (COMM)/1648/2025 25-10-2025 IYES BANK LTD VS |ADV.LALIT PANDEY(P), 8130383148 INIL
[EXTN BLOCK IVIJEESH PS
203 IOMP (1) (COMM)/1647/2025 25-10-2025 IAXIS BANK LTD VS |ADV. LALIT PANDEY(P), 8130383148 INIL
[EXTN BLOCK IPTYUSH MAHAJAN
203 JIOMP (I) (COMM)/1646/2025 25-10-2025 IDFC FIRST BANKSANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK ILIMITED VS DEEPAK

IPRASAD
203 IOMP (I) (COMM)/1645/2025 25-10-2025 IDFC FIRST BANKISANJEEV PATHAK(P), 9717028845 INIL
[EXTN BLOCK LIMITED VS SANJEEV|

KUMAR
203 [EXECUTION (COMM)/362/2025 [25-10-2025 IAQUALITE IARCHIT SINGHAL(P),
[EXTN BLOCK INDUSTRIES PRIVATE]|

LIMITED VS KASIH

IQUBAL
203 IOMP (1) (COMM)/1666/2025 27-10-2025 IAXIS BANK LTD VS [ADV. LALIT PANDEY(P), 8130383148 INIL
[EXTN BLOCK ABHISHEK SHARMA
203 IOMP (I) (COMM)/1665/2025 27-10-2025 IJAXIS BANK LIMITED [SANJEEV PATHAK(P),
[EXTN BLOCK VS AMIT YADAV
203 ICS (COMM),/861/2025 l27-10-2025 SHRI SHREYASMUKESH AGGARWAL(P),
[EXTN BLOCK KUKREJA VS SHR]

SARABJIT SINGH
203 IOMP (I) (COMM)/1664/2025 27-10-2025 IAXIS BANK LIMITED [SANJEEV PATHAK(P), 9717028845 " INIL
[EXTN BLOCK VS SHABLU
203 IMISC DJ/1012/2025 27-10-2025 ISTATE BANK OF INDIAKRISHNA KR SHARMA(P),
[EXTN BLOCK VS YATENDER

KUMAR
203 ICS (COMM)/860/2025 27-10-2025 ILAKSHAY KAPOOR VS |GULAB CHANDRA YADAV(P), 935797977 08-10-2025
[EXTN BLOCK IAJAY KUMAR JAINER
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203 IM-EX/401/2025 27-10-2025 BANK OF BARODA VS [NIDISH GUPTA(P),
[EXTN BLOCK SUNIL MADAN
203 ICS (COMM)/859/2025 27-10-2025 DEEP OILSAKSHI(P), 0818712068 26-09-2025
[EXTN BLOCK ICORPORATION VS
ICHANDAN
203 OMP (I) (COMM)/1663/2025 27-10-2025 [AXIS BANK LIMITED |JAMIT KUMAR(P), 8860939556 NTL
[EXTN BLOCK VS AMIT SHARMA
203 IOMP (1) (COMM)/1662/2025 27-10-2025 IAXIS BANK LTD VS |ADV. LALIT PANDEY(P), 8130383148 INIL
[EXTN BLOCK IASHOK KUMAR
203 IOMP (I) (COMM)/1694/2025 28-10-2025 IAXIS BANK LTD VS |ADV. LALIT PANDEY(P), 8130383148 INIL
[EXTN BLOCK RAGHVENDRA
[TTWARI
203 [EXECUTION (COMM)/368/2025 [28-10-2025 IAUTOVIKAS SALESYOMESH SHARMA(P),
[EXTN BLOCK IAND SERVICE PVT LTD|
VS AVINASH RAI
203 [EXECUTION (COMM)/369/2025 [28-10-2025 IAUTOVIKAS SALESYOMESH SHARMA(P),
[EXTN BLOCK IAND SERVICE PVT LTD|
VS AVINASH RAI
203 IOMP (1) (COMM)/1692/2025 28-10-2025 SHRIRAM FINANCEMANOJ KUMAR(P),
[EXTN BLOCK LTD VS GOVIND
203 ICS (COMM)/864/2025 29-10-2025 ABDUL HAQ VS M/SSHIVANI TOMAR(P), 8057399884  [NOT 14-10-2025
[EXTN BLOCK IMPHI PRODUCTS IMENTIONED
IPRIVATE LIMITED
203 ICS (COMM)/868/2025 30-10-2025 RAVI NAYYAR VS |SURINDER KUMAR 0868066342  INOT 07-10-2025
[EXTN BLOCK IGINNI VIRK BADHWAR(P), IMENTIONED
203 IOMP (1) (COMM)/1704/2025 30-10-2025 IAXIS BANK LTD VS [SUNITA SINGH(P),
[EXTN BLOCK IVIPIN KUMAR
203 IOMP (I) (COMM)/1703/2025 30-10-2025 IAXIS BANK LTD VS [SUNITA SINGH(P),
[EXTN BLOCK SHIVAM GIRI
203 IOMP (1) (COMM)/1720/2025 31-10-2025 HDFC BANK LTD VS [NAVEEN SHARMA(P),

[EXTN BLOCK

SAHJAD AKHATAR

EMAILDATE OF E-
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203 IOMP (I) (COMM)/1719/2025 31-10-2025 SHRIRAM FINANCEMANOJ KUMAR(P), 0811133644
[EXTN BLOCK LTD VS TAUFEEQUE
IALFAAZ KHAN
203 IOMP (I) (COMM)/1718/2025 31-10-2025 SHRIRAM  FINANCEMANOJ KUMAR(P), 9811133644 - INIL
[EXTN BLOCK LTD VS RANJIT]
IYADAV
17 ISH. SANJEEVWEST 202 ICS (COMM) CS (COMM)/864/2023 22-11-2023 M/S TAURUS PACKAGING PVTIGAGAN GUPTA 9971287776 IADVGAGANGUPTA
IAGGARWAL, [EXTN BLOCK LTD VS M/S CREAMY FOODS @GMAIL.COM
IDISTRICT JUDGE LIMITED
(COMMERCIAL
ICOURT) 002 [EXECUTION (COMM.) EXECUTION 04-09-2024 ARTT KOCHAR VS SECRETJAGRITIJAIN (7042312792 ILAWFIRM@UNSOL
[EXTN BLOCK (COMM.)/234/2024 MERMAID BAR AND LOUNGEH IVEDLEGAL.COM
IPVT LTD AND ORS
202 ICS (COMM) CS (COMM)/199/2025 11-03-2025 STATE BANK OF INDIA VSASHOK 0811896060 KUMARASHOKADV
[EXTN BLOCK ISUNDER KUMAR IOCATE@GMAIL.CO
IM
202 ICS (COMM) CS (COMM)/216/2025 19-03-2025 PR METALS VS R K STEELANANDB.L.SRI 9818964910 ISRIVASTAVANAND(
[EXTN BLOCK [TRADERS IVASTAVA @YAHOO.CO.IN
202 ICS (COMM) CS (COMM)/444/2025 23-05-2025 IGENETIX BIOTECH ASIA LIMITED|SHRI MADHAV|8700568975 IMADHAVGAWRI 1
[EXTN BLOCK VS ACCUTEST BIOLOGICSIGAWRI @GMAIL.COM
IPRIVATE LIMITED
202 [EXECUTION (COMM.) EXECUTION 24-02-2025 IDEEPAK BANSAL VS M/S ADITYAVIPIN 93 12203957 IVIPINDILAWARIS83
[EXTN BLOCK (COMM.)/51/2025 MOULDS DILAWAR @GMAIL.COM
202 ICS (COMM) ICS (COMM)/396/2025 13-05-2025 STATE BANK OF INDIA VS RAJKRISHAN KR9958891040 INFO@KRISSJURIS
[EXTN BLOCK IRANT SHARMA INCO.COM
202 ICS (COMM) CS (COMM)/504/2025 05-06-2025 ROBIN SINGH VS LAKHVINDER|VINAY BHASIN 9914029491 IVINAYKUMARBHAS
[EXTN BLOCK KAUR IN@GMAIL.COM
202 JOMP (I) (COMM.) OMP (I) (COMM.)/1277/2025[17-09-2025 IYES BANK LTD VS NAVEENLALIT PANDEY 8130383143 LALITPANDEVASSO
[EXTN BLOCK IYADAV ICIATES@GMAIL.CO
IM
202 IOMP (I) (COMM.) OMP (D7-09-2025 IYES BANK LTD VS KAILASH|LALIT PANDEY [8130383143 LALITPANDEVASSO
[EXTN BLOCK (COMM.)/1278/2025 JAGDEO ICIATES@GMAIL.CO
M
202 JOMP (I) (COMM.) OMP (D8-09-2025 IYES BANK LTD VS AMIT BHATI LALIT PANDEY 8130383143 LALITPANDEVASSO
[EXTN BLOCK (COMM.)/1289/2025 ICIATES@GMAIL.CO

M
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202 IOMP (1) (COMM.) OMP (Dj18-09-2025 S BANK LTD VS DINESH|LALIT PANDEY 8130383143 ILALITPANDEVASSO

[EXTN BLOCK (COMM.)/1290/2025 IKUMAR ICIATES@GMAIL.CO
IM

202 JOMP (I) (COMM.) IOMP (I) (COMM.)/1327/202519-09-2025 IYES BANK LTD VS RAVI KASHYAP [LALIT PANDEY [8130383143 ILALITPANDEVASSO

[EXTN BLOCK ICIATES@GMAIL.CO
IM

202 IOMP (I) (COMM.) OMP (Dj19-09-2025 IYES BANK LTD VS RAGHUVIRLALIT PANDEY 8130383143 ILALITPANDEVASSO

[EXTN BLOCK (COMM.)/1328/2025 SINGH ICIATES@GMAIL.CO
IM

202 JOMP (I) (COMM.) OMP (I)20-09-2025 HDFC BANK LTD VS RITU [LALIT PANDEY|8130383143 ILALITPANDEVASSO

[EXTN BLOCK (COMM.)/1333/2025 GHILORIA ICIATES@GMAIL.CO
IM

202 JOMP (I) (COMM.) OMP (Djo8-10-2025 IDFC FIRST BANK LIMITED VSSANDEEP 0717028845 ILITIGATION@SRCS

[EXTN BLOCK (COMM.)/1462/2025 IARUN KUMAR RAGHAV [PATHAK ILEGAL.COM

202 ICS (COMM) CS (COMM)/246/2025 29-03-2025 SHYAM SUNDER RATHI VS M/SABR 8802416767

[EXTN BLOCK ISP AGRO INDUSTIRES &ASSOCIATES

202 JOMP (I) (COMM.) OMP (I) (COMM.)/1110/2025/02-09-2025 SHRIRAM FINANCE LIMITED VSMANOJ 0811133644 IMANOJKUMARO7@

[EXTN BLOCK IASLAM KUMAR IGMAIL.COM

202 JOMP (I) (COMM.) OMP (I) (COMM.)/1125/2025/02-09-2025 IAXIS BANK LTD VS MUMTAJ LALIT PANDEY 8130383143 ILALITPANDEVASSO

[EXTN BLOCK ICIATES@GMAIL.CO
IM

202 JOMP (I) (COMM.) IOMP (I) (COMM.)/1126/2025/|02-09-2025 IJAXIS BANK LTD VS JATINDER[LALIT PANDEY 8130383143 LALITPANDEVASSO

[EXTN BLOCK SINGH ICIATES@GMAIL.CO
IM

202 JOMP (I) (COMM.) OMP (I) (COMM.)/1127/2025/02-09-2025 IAXIS BANK LTD VS SHAKIR ALI  [LALIT PANDEY 8130383143 ILALITPANDEVASSO

[EXTN BLOCK ICIATES@GMAIL.CO
IM

202 IOMP (I) (COMM.) IOMP (I) (COMM.)/1128/2025/02-09-2025 IJAXIS BANK LTD VS SAMBHU[LALIT PANDEY 8130383143 LALITPANDEVASSO

[EXTN BLOCK IDAYAL ICIATES@GMAIL.CO
IM

202 JOMP (I) (COMM.) OMP (D20-09-2025 YES BANK LTD VS VIKASH|LALIT PANDEY 8130383143 ILALITPANDEVASSO

[EXTN BLOCK (COMM.)/1330/2025 KUMAR ICIATES@GMAIL.CO
M

202 IOMP (I) (COMM.) IOMP (I) (COMM.)/1471/2025|09-10-2025 IYES BANK LTD VS MEBOOB ALI [LALIT PANDEY 8130383143 LALITPANDEVASSO

[EXTN BLOCK ICIATES@GMAIL.CO
IM
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202 IRP/1/2024 RP/1/2024 25-11-2024 ILUMINOUS POWERBIRENDER 0810616615 IBRIJENDERDHULL
[EXTN BLOCK [TECHNOLOGIES VS APEX[DHULL @YAHOO.COM
IENTERPRISES AND ANR
202 JOMP (I) (COMM.) OMP (I) (COMM.)/1129/2025/02-09-2025 IAXIS BANK LTD VS RAMESH|LALIT PANDEY 8130383143 ILALITPANDEVASSO
[EXTN BLOCK IKUMAR PANDIT ICIATES@GMAIL.CO
IM
202 JOMP (I) (COMM.) OMP (I) (COMM.)/1131/2025(02-09-2025 IAXIS BANK LTD VS INDRAJEET|LALIT PANDEY [8130383143 ILALITPANDEVASSO
[EXTN BLOCK KUMAR ICIATES@GMAIL.CO
IM
202 JOMP (I) (COMM.) OMP (I) (COMM.)/1132/2025/02-09-2025 IJAXIS BANK LTD VS AJAM KHAN |[LALIT PANDEY 8130383143 ILALITPANDEVASSO
[EXTN BLOCK ICIATES@GMAIL.CO
IM
202 JOMP (I) (COMM.) IOMP (I) (COMM.)/1187/2025[12-09-2025 IAXIS BANK LTD VS SHAHEEN|LALIT PANDEY 8130383143 [LALITPANDEVASSO
[EXTN BLOCK JAMAL ICIATES@GMAIL.CO
IM
202 JOMP (I) (COMM.) OMP (Di5-09-2025 IAXIS BANK LTD VS MEENU LALIT PANDEY 8130383143 ILALITPANDEVASSO
[EXTN BLOCK (COMM.)/1225/2025 ICIATES@GMAIL.CO
IM
202 JOMP (I) (COMM.) OMP (I) (COMM.)/1513/2025[10-10-2025 IDFC FIRST BANK LIMITED VSSANDEEP 9717028845 LITIGATION@SRCS
[EXTN BLOCK ISATPAL SINGH NAGAR PATHAK ILEGAL.COM
202 JOMP (I) (COMM.) OMP (D(5-09-2025 SHRIRAM FINANCE LTD VSMANOJ 0811133644 IMANOJKUMARO7@
[EXTN BLOCK (COMM.)/1222/2025 RAKESH KUMAR KUMAR IGMAIL.COM
202 JOMP (I) (COMM.) OMP (Dp6-09-2025 HDFC BANK LIMITED VS KAPILJMANISH 0650810426 IMSVERMACHAMBE
[EXTN BLOCK (COMM.)/1264/2025 GOYAL IVERMA IRS@GMAIL.COM
202 JOMP (I) (COMM.) OMP (D6-09-2025 IHDFC BANK LIMITED VS DHRUVMANISH 0650810426 IMSVERMACHAMBE
[EXTN BLOCK (COMM.)/1265/2025 GUPTA IVERMA RS@GMAIL.COM
202 IOMP (I) (COMM.) OMP (Dj16-09-2025 HDFC BANK LIMITED VSMANISH 0650810426 IMSVERMACHAMBE
[EXTN BLOCK (COMM.)/1266/2025 ISANDEEP SHARMA IVERMA RS@GMAIL.COM
202 [EX.COMM - AWARD BY ARB[EX.COMM - AWARD BYli5-05-2025 SMFG INDIA CREDIT CO LD VSVIMAL 8882225777 ROHIT@FIRSTASSO
[EXTN BLOCK ICOMM. IARB. COMM./19/2025 GURPREET SINGH KHURANA ICIATES.IN
202 [EX.COMM - AWARD BY ARB|[EX.COMM - AWARD BY]23-05-2025 IHANS RUBBER AND SPORTS PVT] = -
[EXTN BLOCK ICOMM. IARB. COMM./23/2025 LTD VS M/S INDIAN INSTITUE OH
IPATENT AND TRADE EDUCATION|
IAND RESEARCH PVT LTD
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202 [EXECUTION (COMM.) EXECUTION 11-07-2025 INEUTRAL NVOCC PRIVATESUNIL VERMA (9821961222 IANILDABASDNB@G
[EXTN BLOCK (COMM.)/218/2025 ILIMITED VS SHANKAR FREIGHT] IMAIL.COM
ILOGISTICS
202 IM-EX IM-EX/350/2025 11-09-2025 IM/S BEE SAFE FARMING PVT LTDYJAGRITIJAIN [7042312792 ILAWFIRM@UNSOL
[EXTN BLOCK MHROUGH ITS AR VIRENDER| IVEDLEGAL.COM
SINGH VS M/S ICU AGRI
ISOLUTION THROUGH ITS PROP|
202 [EXECUTION (COMM.) EXECUTION 15-10-2025 IASTAN GLOBAL AGENCIESPARVEEN KR [8750429500 IANILDABASDNB@G
[EXTN BLOCK (COMM.)/354/2025 MTHROUGH ITS PROPRIETOR VS IMAIL.COM
1MS UNIQ TRIMS INC|
IPARTNERSHIP FIRM THROUGH]
202 ICS (COMM) CS (COMM)/251/2022 130-03-2022 SUPER CASSETTES INDUSTRIES[LALIT PANDEY 8130383143 ILALITPANDEVASSO
[EXTN BLOCK LTD. VS M/S LEARNING LINKS ICIATES@,GMAIL.CO|
IPUBLISHING HOUSE P. LTD. AND| IM
ORS.
202 ICOUNTER CLAIM ICOUNTER CLAIM/13/2023 [27-02-2023 M/S LEARNING LINKSMANOJ 0811133644 IMANOJKUMARO7@
[EXTN BLOCK IPUBLISHING HOUSE PVT. LTD. VSKUMAR IGMAIL.COM
SUPER CASETTES INDUSTRIES
LTD.
202 JOMP (I) (COMM.) OMP (I)j29-08-2025 IYES BANK LTD VS SUNITA PREM|KARTIK 0811669863 IMOHNISH.SHARMA
[EXTN BLOCK (COMM.)/1080/2025 CHAND KUMAR @YESBANK.IN
202 IOMP (I) (COMM.) OMP (Dj29-08-2025 IYES BANK LTD VS AJAYKARTIK 0811669863 IMOHNISH.SHARMA
[EXTN BLOCK (COMM.)/1081/2025 GHILDIYAL KUMAR @YESBANK.IN
202 JOMP (I) (COMM.) OMP (I)29-08-2025 YES BANK LTD VS SEEMAKARTIK 0811669863 IMOHNISH.SHARMA
[EXTN BLOCK (COMM.)/1082/2025 IMALHOTRA KUMAR @YESBANK.IN
202 IOMP (I) (COMM.) OMP (Dj29-08-2025 IYES BANK LTD VS ADITYA VERMA[KARTIK 9811669863 IMOHNISH.SHARMA
[EXTN BLOCK (COMM.)/1083/2025 KUMAR @YESBANK.IN
202 IOMP (I) (COMM.) OMP (Dj29-08-2025 YES BANK LTD VS SHIVAMKARTIK 0811669863 IMOHNISH.SHARMA|
[EXTN BLOCK (COMM.)/1084/2025 IMISHRA KUMAR @YESBANK.IN
202 IOMP (I) (COMM.) OMP (Dj29-08-2025 IYES BANK LTD VS HIMADRIKARTIK 9811669863 IMOHNISH.SHARMA
[EXTN BLOCK (COMM.)/1085/2025 ILODHI KUMAR @YESBANK.IN
202 IOMP (I) (COMM.) OMP (D29-08-2025 IYES BANK LTD VS SUNIL KUMAR [KARTIK 0811669863 IMOHNISH.SHARMA
[EXTN BLOCK (COMM.)/1087/2025 KUMAR @YESBANK.IN
202 IOMP (I) (COMM.) OMP (I) (COMM.)/1177/2025[10-09-2025 HDFC  BANK LIMITED VSMANISH 0650810426 IMSVERMACHAMBE
[EXTN BLOCK ISUMIKSHA SINGH IVERMA RS@GMAIL.COM
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202 JOMP (I) (COMM.) OMP (I) (COMM.)/1179/2025[10-09-2025 HDFC BANK  LIMITED 0650810426 IMSVERMACHAMBE
[EXTN BLOCK SHUBHAM YADAV IVERMA RS@GMAIL.COM
202 JOMP (I) (COMM.) OMP (D10-09-2025 HDFC BANK LIMITED VSMANISH 0650810426 IMSVERMACHAMBE
[EXTN BLOCK (COMM.)/1180/2025 INDERPAL SINGH IVERMA IRS@GMAIL.COM
202 IOMP (1) (COMM.) OMP (Dj26-09-2025 IYES BANK LTD VS GANESH[LALIT PANDEY|8130383143 ILALITPANDEVASSO
[EXTN BLOCK (COMM.)/1387/2025 KUMAR ICIATES@,GMAIL.CO|
IM
202 ICS (COMM) CS (COMM)/962/2024 11-11-2024 PUNJAB NATIONAL BANK VS[LALIT PANDEY 8130383143 ILALITPANDEVASSO
[EXTN BLOCK RAHUL KAUSHIK ICIATES@,GMAIL.CO|
IM
202 ICS (COMM) CS (COMM)/354/2025 02-05-2025 ISTATE BANK OF INDIA VS BIMLA [LALIT PANDEY [8130383143 [LALITPANDEVASSO
[EXTN BLOCK ICIATES@,GMAIL.CO|
IM
202 JOMP (I) (COMM.) IOMP (I) (COMM.)/1178/2025[10-09-2025 [HDFC BANK LIMITED VS MANOJKARTIK 0811669863 IMOHNISH.SHARMA
[EXTN BLOCK KUMAR BHATI KUMAR @YESBANK.IN
202 JOMP (I) (COMM.) OMP (I) (COMM.)/1181/2025[10-09-2025 [HDFC BANK LIMITED VS ARVIND|KARTIK 0811669863 IMOHNISH.SHARMA
[EXTN BLOCK IAGARWAL KUMAR @YESBANK.IN
202 ICS (COMM) CS (COMM)/657/2024 131-07-2024 IM/S ALLIANCE TECH SOLUTIONSKARTIK 0811669863 IMOHNISH.SHARMA
[EXTN BLOCK [PVT LTD VS ABC INFO SYSTEMIKUMAR @YESBANK.IN
PVT PVT LTD
202 ICS (COMM) CS (COMM)/353/2025 02-05-2025 STATE BANK OF INIDA VSMANOJKUMAR|9654371856 JADVPANDEVMANOI
[EXTN BLOCK IMUNIPAL PANDEY @GMAIL.COM
202 IMISC DJ IMISC DJ/909/2025 19-09-2025 BHATIA ENTERPRISES THOUGH|SETHI 819099949653 ISETHI&MAHENDR
[EXTN BLOCK ITS PARTNERS VS MOGUIREMAHENDRU JU.INFO@GMAIL.CO
IFOODS PVT LTD THROUGH ITS| IM
IDIRECTOR DHANRAJ HIRIYANNA|
202 IMISC DJ IMISC DJ/938/2025 26-09-2025 BHATIA ENTERPRISES THROUGH|SETHI 81099949653 ISETHI&MAHENDR
[EXTN BLOCK ITS PARTNERS VS MOGUIREMAHENDRU JUINFO@GMAIL.CO
IFOODS PVT LTD THROUGH ITS| IM
IDIRECTOR DHANRAJ HIRIYANNA
202 IOMP (I) (COMM.) OMP (I) (COMM.)/1371/2025[23-09-2025 SHRIRAM FINANCE LTD VSMANOJ 0811133644 IMANOJKUMARO7@
[EXTN BLOCK INARESH SINGH KUMAR IGMAIL.COM
202 IOMP (I) (COMM.) OMP (I) (COMM.)/1373/2025[23-09-2025 SHRIRAM FINANCE LTD VSMANOJ 9811133644 IMANOJKUMARO7@
[EXTN BLOCK IMUSTAK KUMAR IGMAIL.COM
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202 ICS (COMM) CS (COMM)/175/2025 04-03-2025 STATE BANK OF INDIA VSRAJIV B.0811343911 [RAJIVBSAMAIR @G
[EXTN BLOCK IMANISH KUMAR SAMAIYAR IMAIL.COM
202 ICS (COMM) CS (COMM)/345/2023 20-04-2023 U D INDUSTRIES INDIA LIMITEDICHOPRA& 8178800668 ICONTRACTTOCCA@
[EXTN BLOCK VS SIDHARTH SHARMA ICHOPRA IGMAIL.COM
202 IOMP (I) (COMM.) OMP (Dj15-09-2025 IAXIS BANK LIMITED VS RASHMI [SANDEEP 0717028845 ILITIGATION@SRCS
[EXTN BLOCK (COMM.)/1226/2025 TTWARI IPATHAK ILEGAL.COM
202 JOMP (I) (COMM.) OMP (I) (COMM.)/1379/2025[25-09-2025 IJAXIS BANK LIMITED VS HARISH [SANDEEP 0717028845 ILITIGATION@SRCS
[EXTN BLOCK KUMAR PATHAK LEGAL.COM
18 SH. AJAY GUPTA,JWEST 210 [EX.COMM - AWARD BY ARB.[EX.COMM - AWARD BY/04-10-2025 STATE BANK OF INDIA VSVARUN BEDI [8285672608 IADVOCATEVARUNB|04-10-2025
IDISTRICT [EXTN BLOCK ICOMM./65/2025 IARB. COMM./65/2025 IMUKESH SINGH PROP CHAUHAN| [EDI@GMAIL.COM
(COMMERCIAL ISANITARY HARDWARE
ICOURT)
210 [EX/269/2025 [EX/269/2025 04-10-2025 IM/S SUNDARAM FINANCE VSNITIN MEHTA (8802218291 IADVOCATEMEHTA (04-10-2025
[EXTN BLOCK MOHD GUDDU IASSOCIATES09@GA
IMIL.COM
210 IOMP (I) (COMM.)/1424/2025 OMP (Djo4-10-2025 IAXIS BANK LIMITED VS SONIA |AMIT KUMAR (8860939556 JAMITKUMAR.294@ [04-10-2025
[EXTN BLOCK (COMM.)/1424/2025 RANGILA IREDIFFMAIL.COM
210 IOMP (1) (COMM.)/1425/2025 OMP (Djo4-10-2025 IAXIS BANK LIMITED VS ALKAIAMIT KUMAR [8860939556 AMITKUMAR.294@ [04-10-2025
[EXTN BLOCK (COMM.)/1425/2025 JAIN REDIFFMAIL.COM
210 IOMP (I) (COMM.)/1426/2025 OMP (Djo4-10-2025 IAXTS BANK LIMITED VSAMIT KUMAR (8860939556 AMITKUMAR.294@ (04-10-2025
[EXTN BLOCK (COMM.)/1426/2025 IASHVARYA TIWARI IREDIFFMAIL.COM
210 IOMP (I) (COMM.)/1427/2025 OMP (Djo4-10-2025 IAXIS BANK LIMITED VS MOHDSSANJEEV 9717028845 ILITIGATON@SRCSL|04-10-2025
[EXTN BLOCK (COMM.)/1427/2025 IHAIDER ASLAM PATHAK [EGAL.COM
210 IOMP (I) (COMM.)/1428/2025 OMP (Djo4-10-2025 IAXIS BANK LIMITED VS ANKUR [SANJEEV 0717028845 LITIGATON@SRCSL|04-10-2025
[EXTN BLOCK (COMM.)/1428/2025 [TRIPATHI PATHAK IEGAL.COM
210 IOMP (I) (COMM.)/1429/2025 OMP (Djo4-10-2025 IAXTS BANK LIMITED VS ANSHUL [SANJEEV 9717028845 ILITIGATON@SRCSL [04-10-2025
[EXTN BLOCK (COMM.)/1429/2025 IAGARWAL PATHAK [EGAL.COM
210 IOMP (I) (COMM.)/1430/2025 OMP (Djo4-10-2025 IAXIS BANK LIMITED VS ROHIT [SANJEEV 9717028845 LITIGATON@SRCSL|04-10-2025
[EXTN BLOCK (COMM.)/1430/2025 IYADAV PATHAK IEGAL.COM
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210 IOMP (1) (COMM.)/1455/2025 IOMP (I) (COMM.)/1455/2025/06-10-2025 IJAXIS BANK LIMITED VS VIJAY [AMIT KUMAR [8860939556 AMITKUMAR.294@ [06-10-2025
[EXTN BLOCK SINGH REDIFFMAIL.COM
210 JOMP (I) (COMM.)/1456/2025 OMP (Djp6-10-2025 IAXIS BANK LIMITED VS SNEHA [AMIT KUMAR [8860939556 AMITKUMAR.294@ [06-10-2025
[EXTN BLOCK (COMM.)/1456/2025 JAISWAL IREDIFFMAIL.COM
210 IOMP (I) (COMM.)/1457/2025 OMP (I) (COMM.)/1457/2025/06-10-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 ILITIGATON@SRCSL [06-10-2025
[EXTN BLOCK IPRAMOD KHARI IPATHAK [EGAL.COM
210 IOMP (I) (COMM.)/1458/2025 OMP (Djp6-10-2025 IDFC FIRST BANK LIMITED VS MD[SANJEEV 0717028845 ILITIGATON@SRCSL [06-10-2025
[EXTN BLOCK (COMM.)/1458/2025 ASIM PATHAK IEGAL.COM
210 IOMP (I) (COMM.)/1459/2025 OMP (Djo6-10-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 ILITIGATON@SRCSL|06-10-2025
[EXTN BLOCK (COMM.)/1459/2025 RAJESH GOEL [PATHAK I[EGAL.COM
210 IOMP (I) (COMM.)/1460/2025 OMP (Dj06-10-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 ILITIGATON@SRCSL [06-10-2025
[EXTN BLOCK (COMM.)/1460/2025 JANGBHADUR KALICHARAN PATHAK IEGAL.COM
210 IOMP (I) (COMM.)/1461/2025 OMP (I) (COMM.)/1461/2025/06-10-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 LITIGATON@SRCSL |06-10-2025
[EXTN BLOCK SUSHEEL KUMAR PATHAK I[EGAL.COM
210 [EXECUTION (COMM.)/341/2025 [EXECUTION 08-10-2025 MAX ENGINEERING ANDRANJAN 0868941046 08-10-2025
[EXTN BLOCK (COMM.)/341/2025 JAUTOMATION PVT LTD VSKUMAR

IANODYNE WATE

IENGENEERING CO PVT LTD
210 ICS (COMM)/824/2025 CS (COMM)/824/2025 08-10-2025 PREM NATH CHAURASIA VSDINESH 0811786731 DINESHKRD1143@G|08-10-2025
[EXTN BLOCK SHYAM SUNDER SURI ALIASKUMAR IMAIL.COM

[TONI SURI
210 IOMP (I) (COMM.)/1468/2025 OMP (Dj08-10-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 ILITIGATON@SRCSL|08-10-2025
[EXTN BLOCK (COMM.)/1468/2025 IANAND SWAROOP SHRIVASTAVA |PATHAK [EGAL.COM
210 ICS (COMM)/827/2025 CS (COMM)/827/2025 09-10-2025 STATE BANK OF INDIA VSKRISHNA 0899000289 IADVKRISHNA1411@ [09-10-2025
[EXTN BLOCK IDHYANENDRA SINGH KUMAR IGMAIL.COM

SHARMA

210 ICS (COMM)/828/2025 CS (COMM)/828/2025 09-10-2025 IMS DURGA INTERNATIONAL VSGIRISH GAUR (9811109763 IGIRISHGAURADV@ [09-10-2025
[EXTN BLOCK IMS CHARU HARJAI IYAHOO.COM
210 ICS (COMM)/829/2025 CS (COMM)/829/2025 09-10-2025 IRAJAT MEHTA PROPRIETOR OFDEEPAK 0811192957 KOHLI.DEEPAK@H [09-10-2025
[EXTN BLOCK IMS GRANITE STUDIO INDIA VSKOHLI IOTMAIL.COM

IROKIN GRANITE INDIA PVT LTD
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210 JOMP (I) (COMM.)/1480/2025 OMP (Dj09-10-2025 YES BANK LTD VS SANJAY|LALIT PANDEY (8130383143 ILEGAL@KATYALAS [09-10-2025
[EXTN BLOCK (COMM.)/1480/2025 ISAHANI ISOCIATES.COM
210 JOMP (I) (COMM.)/1481/2025 OMP (I) (COMM.)/1481/2025/09-10-2025 IYES BANK LTD VS LAKHAN|LALIT PANDEY[8130383143 ILEGAL@KATYALAS [09-10-2025
[EXTN BLOCK IKUMAR SINGH ISOCIATES.COM
210 JOMP (I) (COMM.)/1482/2025 OMP (Dj09-10-2025 IYES BANK LTD VS MOHD SADAB |[LALIT PANDEY (8130383143 ILEGAL@KATYALAS [09-10-2025
[EXTN BLOCK (COMM.)/1482/2025 ISOCIATES.COM
210 [EX.COMM - AWARD BY ARB[EX.COMM - AWARD BYl0-10-2025 SUNDARAM FINANCE LTD VSNITIN MEHTA 8802218291 IADVOCATEMEHTA [10-10-2025
[EXTN BLOCK ICOMM./67/2025 IARB. COMM./67/2025 ISANDHYA YADAV IASSOCIATES09@GA

IMIL.COM
210 [EXECUTION (COMM.)/345/2025 EXECUTION 10-10-2025 IKOTAK MAHINDRA BANK LTD VSMAYANK 09873347330 ILEGAL@KATYALAS [10-10-2025
[EXTN BLOCK (COMM.)/345/2025 IMAMTA ROADLINES IMAHAJAN ISOCIATES.COM
210 IOMP (I) (COMM.)/1491/2025 IOMP (I) (COMM.)/1491/2025[10-10-2025 SHRIRAM FINANCE LTD VSMANOJ 0811133644 IMANOJK.ADV@GM [10-10-2025
[EXTN BLOCK IVISHAL SINGH DHOTRAWAL KUMAR IAIL.COM
210 IOMP (I) (COMM.)/1492/2025 OMP (Dpo-10-2025 SHRIRAM FINANCE LTD VSMANOJ 0811133644 IMANOJK.ADV@GM [10-10-2025
[EXTN BLOCK (COMM.)/1492/2025 IDHARMENDRA KUMAR AIL.COM
210 IOMP (1) (COMM.)/1493/2025 OMP (Dito-10-2025 IAXIS BANK LIMITED VS SUDHAAMIT KUMAR (8860939556 JAMITKUMAR.294@ [10-10-2025
[EXTN BLOCK (COMM.)/1493/2025 KHARE REDIFFMAIL.COM
210 JOMP (I) (COMM.)/1494/2025 OMP (Dpo-10-2025 IAXTS BANK LIMITED VSAMIT KUMAR (8860939556 AMITKUMAR.294@ [10-10-2025
[EXTN BLOCK (COMM.)/1494/2025 KHURSHEED AHMED IREDIFFMAIL.COM
210 [EXECUTION (COMM.)/350/2025EXECUTION 13-10-2025 IANANDI DEVI VS MAYASHEELJRADHEY 0811041494 INOT PROVIDED 13-10-2025
[EXTN BLOCK (COMM.)/350/2025 RETAIL INDIA PVT LTD SHYAM
210 IOMP (1) (COMM.)/1519/2025 OMP (I) (COMM.)/1519/2025[13-10-2025 IAXIS BANK LIMITED VS ISRATIAMIT KUMAR [8860939556 AMITKUMAR.294@ [13-10-2025
[EXTN BLOCK JAHAN REDIFFMAIL.COM
210 IOMP (I) (COMM.)/1520/2025 OMP (Dj13-10-2025 IAXTS BANK LIMITED VS RUKSANAIAMIT KUMAR [8860939556 IAMITKUMAR.294@ [13-10-2025
[EXTN BLOCK (COMM.)/1520/2025 REDIFFMAIL.COM
210 IOMP (I) (COMM.)/1521/2025 OMP (I) (COMM.)/1521/2025(13-10-2025 IAXIS BANK LIMITED VS MUKESHIAMIT KUMAR [8860939556 AMITKUMAR.294@ [13-10-2025
[EXTN BLOCK KUMAR REDIFFMAIL.COM
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210 IOMP (I) (COMM.)/1522/2025 OMP (Dp3-10-2025 IAXIS BANK LIMITED VS P NAMIT KUMAR (8860939556 IAMITKUMAR.294@ [13-10-2025
[EXTN BLOCK (COMM.)/1522/2025 ISHRINIVASAN REDIFFMAIL.COM
210 JOMP (I) (COMM.)/1523/2025 OMP (Dp3-10-2025 IAXIS BANK LIMITED VSSANJEEV 0717028845 ILITIGATON@SRCSL [13-10-2025
[EXTN BLOCK (COMM.)/1523/2025 IRAMAVTAR SO KANHAIA PATHAK I[EGAL.COM
210 IOMP (I) (COMM.)/1524/2025 OMP (Dj13-10-2025 IAXIS BANK LIMITED VS M/SAMIT KUMAR [8860939556 AMITKUMAR.294@ [13-10-2025
[EXTN BLOCK (COMM.)/1524/2025 SHREE TYRES AND| REDIFFMAIL.COM

IAUTOMOBILES
210 IOMP (I) (COMM.)/1525/2025 OMP (I) (COMM.)/1525/2025[13-10-2025 IAXIS BANK LIMITED VS SHAHID [AMIT KUMAR [8860939556 AMITKUMAR.294@ [13-10-2025
[EXTN BLOCK IALI REDIFFMAIL.COM
210 JIOMP (I) (COMM.)/1526/2025 OMP (Dp13-10-2025 JAXIS BANK LIMITED VS MOHAN [SANJEEV 9717028845 ILITIGATON@SRCSL[13-10-2025
[EXTN BLOCK (COMM.)/1526/2025 RAM [PATHAK I[EGAL.COM
210 IOMP (I) (COMM.)/1527/2025 OMP (I) (COMM.)/1527/202513-10-2025 IAXIS BANK LIMITED VS[SANJEEV 0717028845 ILITIGATON@SRCSL[13-10-2025
[EXTN BLOCK WITENDRA KUMAR PATHAK IEGAL.COM
210 [EXECUTION (COMM.)/351/2025 [EXECUTION 14-10-2025 IALOK PACKAGING PVT LTD VSSANJAY 8826430730 ICHAMBERSOFSANJ {14-10-2025
[EXTN BLOCK (COMM.)/351/2025 IDHARMESH KALRA KUMAR IAYKUMAR@GMAIL.

ICOM

210 ICS (COMM)/842/2025 CS (COMM)/842/2025 14-10-2025 IANANYA METAL AND ALLOYS VSARVIND 0810286284 JARVINDDUGGALAD [14-10-2025
[EXTN BLOCK ISANDEEP KUMAR YADAV DUGGAL IV@GMAIL.COM
210 IOMP (I) (COMM.)/1555/2025 IOMP (I) (COMM.)/1555/2025[14-10-2025 IAXIS BANK LIMITED VS KAMALSANJEEV 0717028845 LITIGATON@SRCSL [14-10-2025
[EXTN BLOCK IDHARI SINGH [PATHAK I[EGAL.COM
210 IOMP (I) (COMM.)/1557/2025 IOMP (I) (COMM.)/1557/2025[14-10-2025 IAXIS BANK LIMITED VS VIMLA [SANJEEV 9717028845 ILITIGATON@SRCSL [14-10-2025
[EXTN BLOCK DEVI PATHAK [EGAL.COM
210 IOMP (I) (COMM.)/1559/2025 OMP (Di4-10-2025 IAXTS BANK LIMITED VSSANJEEV 0717028845 LITIGATON@SRCSL [14-10-2025
[EXTN BLOCK (COMM.)/1559/2025 IPRAMENDRA PATHAK IEGAL.COM
210 IOMP (I) (COMM.)/1560/2025 OMP (Dj14-10-2025 IAXIS BANK LIMITED VS MOHD [SANJEEV 9717028845 ILITIGATON@SRCSL [14-10-2025
[EXTN BLOCK (COMM.)/1560/2025 IAHSAN PATHAK [EGAL.COM
210 IOMP (I) (COMM.)/1562/2025 OMP (Dj14-10-2025 IJAXTS BANK LIMITED VS VASANA [SANJEEV 9717028845 LITIGATON@SRCSL[14-10-2025
[EXTN BLOCK (COMM.)/1562/2025 PATHAK IEGAL.COM
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210 JIOMP (I) (COMM.)/1564/2025 OMP (Dj14-10-2025 BANK LIMITED VSSANJEEV 9717028845 [ILITIGATON@SRCSL [14-10-2025
[EXTN BLOCK (COMM.)/1564/2025 IKUMARSEN SO HARI SINGH IPATHAK [EGAL.COM
210 IOMP (I) (COMM.)/1565/2025 OMP (Dp4-10-2025 IJAXIS BANK LIMITED VS SONU SOSANJEEV 0717028845 ILITIGATON@SRCSL [14-10-2025
[EXTN BLOCK (COMM.)/1565/2025 RAM BAHADUR PATHAK I[EGAL.COM
210 IOMP (I) (COMM.)/1567/2025 IOMP (I) (COMM.)/1567/2025[14-10-2025 IJAXIS BANK LIMITED VS SHREE [SANJEEV 9717028845 ILITIGATON@SRCSL [14-10-2025
[EXTN BLOCK RAM IPATHAK [EGAL.COM
210 IOMP (I) (COMM.)/1568/2025 OMP (Di4-10-2025 IAXIS BANK LIMITED VSSANJEEV 0717028845 ILITIGATON@SRCSL [14-10-2025
[EXTN BLOCK (COMM.)/1568/2025 IABHISHEK GARG PATHAK IEGAL.COM
210 IOMP (I) (COMM.)/1570/2025 OMP (Dj14-10-2025 IAXIS BANK LIMITED VS MOHD [SANJEEV 9717028845 ILITIGATON@SRCSL [14-10-2025
[EXTN BLOCK (COMM.)/1570/2025 IDAUD [PATHAK I[EGAL.COM
210 ICS (COMM)/846/2025 CS (COMM)/846/2025 15-10-2025 IAJAY GARG VS SHRI RAJESHIA.K. TRIPATHI [9311210052 JAKTRIPATHI5178@ [15-10-2025
[EXTN BLOCK KUMAR TYAGI IGMAIL.COM
210 ICS (COMM)/847/2025 CS (COMM)/847/2025 15-10-2025 [HR FURNISHINGS PVT LTD VS HAMAN DHYANI 9717464364 IAMANDHYANIADV |[15-10-2025
[EXTN BLOCK IAND F GLOBAL PRIVATE LIMITED @GMAIL.COM
210 IOMP (1) (COMM.)/1579/2025 IOMP (I) (COMM.)/1579/2025(15-10-2025 IJAXIS BANK LIMITED VS ANUJ [SANJEEV 9717028845 [ILITIGATON@SRCSL [15-10-2025
[EXTN BLOCK KUMAR PATHAK [EGAL.COM
210 IOMP (I) (COMM.)/1580/2025 OMP (Dp5-10-2025 IAXTS BANK LIMITED VSSANJEEV 0717028845 LITIGATON@SRCSL[15-10-2025
[EXTN BLOCK (COMM.)/1580/2025 HARPREET SINGH [PATHAK I[EGAL.COM
210 IOMP (I) (COMM.)/1581/2025 IOMP (I) (COMM.)/1581/2025[15-10-2025 IAXIS BANK LIMITED VS RINKI |AMIT KUMAR (8860939556 IAMITKUMAR.294@ [15-10-2025
[EXTN BLOCK SHARMA REDIFFMAIL.COM
210 IOMP (I) (COMM.)/1582/2025 OMP (Dp5-10-2025 IAXIS BANK LIMITED VS AJAY [SANJEEV 0717028845 LITIGATON@SRCSL[15-10-2025
[EXTN BLOCK (COMM.)/1582/2025 KUMAR PATHAK IEGAL.COM
210 IOMP (I) (COMM.)/1583/2025 OMP (Dj15-10-2025 TSC FINSERV PRIVATE LIMITED|LALIT PANDEY 8130383143 ILEGAL@KATYALAS [15-10-2025
[EXTN BLOCK (COMM.)/1583/2025 VS CAR CAR O BAR SERVICES ISOCIATES.COM

IPRIVATE LIMITED
210 [EXECUTION (COMM.)/355/2025 EXECUTION 16-10-2025 STATE BANK OF INDIA VSMS.S.SOOD [9811786067 IMSSSOODADVOCAT [16-10-2025
[EXTN BLOCK (COMM.)/355/2025 IDEEPAK [E@AMAIL.COM
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210 IOMP (I) (COMM.)/1601/2025 IOMP (I) (COMM.)/1601/2025(17-10-2025 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATON@SRCSL|17-10-2025
[EXTN BLOCK IDHARAMVEER DARIYAV SINGH [PATHAK [EGAL.COM
210 JOMP (I) (COMM.)/1602/2025 OMP (Dp7-10-2025 IDFC FIRST BANK LTD VS BALRAJ [SANJEEV 0717028845 ILITIGATON@SRCSL [17-10-2025
[EXTN BLOCK (COMM.)/1602/2025 JAIBHAGWAN PATHAK I[EGAL.COM
210 ICS (COMM)/851/2025 CS (COMM)/851/2025 18-10-2025 IKDPJ GLOBAL PVT LTD VS ATULJVIKAS DEEP [9868558612 ILAWVIKAS99 @GMA [18-10-2025
[EXTN BLOCK GUPTA IL.COM
210 ICS (COMM)/852/2025 CS (COMM)/852/2025 18-10-2025 SATYAPAL MITTAL VS SANJIVIO.P. GUPTA 0868005927 INFO@KNOWLEX.I [18-10-2025
[EXTN BLOCK KUMAR NOW DECEASSED| IN

MTHROUGH HIS LR
210 IOMP (I) (COMM.)/1623/2025 OMP (D18-10-2025 TSC FINSERV PRIVATE LIMITED|LALIT PANDEY 8130383143 ILEGAL@KATYALAS [18-10-2025
[EXTN BLOCK (COMM.)/1623/2025 VS CAR CAR O BAR SERVICES ISOCIATES.COM

IPRIVATE LIMITED
210 IOMP (I) (COMM.)/1624/2025 OMP (Dj18-10-2025 IYES BANK LTD VS TUBBY IMPEX|LALIT PANDEY 8130383143 ILEGAL@KATYALAS [18-10-2025
[EXTN BLOCK (COMM.)/1624/2025 PRIVATE LIMITED ISOCIATES.COM
210 IOMP (I) (COMM.)/1633/2025 OMP (Dj25-10-2025 IAXIS BANK LTD VS GYAN|LALIT PANDEY 8130383143 LEGAL@KATYALAS [25-10-2025
[EXTN BLOCK (COMM.)/1633/2025 IPRAKASH OJHA ISOCIATES.COM
210 IOMP (1) (COMM.)/1634/2025 OMP (Df25-10-2025 IAXIS BANK LTD VS VINODLALIT PANDEY 8130383143 ILEGAL@KATYALAS [25-10-2025
[EXTN BLOCK (COMM.)/1634/2025 KUMAR MAURYA ISOCIATES.COM
210 JOMP (I) (COMM.)/1635/2025 OMP (Di25-10-2025 IAXIS BANK LTD VS VARINDER [LALIT PANDEY 8130383143 LEGAL@KATYALAS [25-10-2025
[EXTN BLOCK (COMM.)/1635/2025 KUMAR ISOCIATES.COM
210 IOMP (I) (COMM.)/1636/2025 OMP (Df25-10-2025 IAXIS BANK LIMITED VS SANJEEVISANJEEV 0717028845 ILITIGATON@SRCSL [25-10-2025
[EXTN BLOCK (COMM.)/1636/2025 KUMAR MISHRA PATHAK [EGAL.COM
210 ICS (COMM)/858/2025 CS (COMM)/858/2025 27-10-2025 BANK OF BARODA VS WINTEXIDEEPA GUPTA 9312292558 IADVOCATE.DEEPA. [27-10-2025
[EXTN BLOCK ICORPORATE HUB IGUPTA@GMAIL.CO

IM

210 IOMP (I) (COMM.)/1655/2025 OMP (Djz7-10-2025 IAXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATON@SRCSL [27-10-2025
[EXTN BLOCK (COMM.)/1655/2025 SUDHAKAR SINGH PATHAK [EGAL.COM
210 IOMP (I) (COMM.)/1656/2025 OMP (Diz7-10-2025 IAXTS BANK LTD VS RAHUL MALIK|LALIT PANDEY [8130383143 LEGAL@KATYALAS [27-10-2025
[EXTN BLOCK (COMM.)/1656/2025 ISOCIATES.COM
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210 IOMP (I) (COMM.)/1657/2025 IOMP (I) (COMM.)/1657/202527-10-2025 IAXIS BANK LTD VS HARJEET|LALIT PANDEY 8130383143 ILEGAL@KATYALAS [27-10-2025
[EXTN BLOCK SINGH ISOCIATES.COM
210 JOMP (I) (COMM.)/1676/2025 OMP (D}28-10-2025 IAXIS BANK LTD VS SANTOSH|LALIT PANDEY 8130383143 ILEGAL@KATYALAS [28-10-2025
[EXTN BLOCK (COMM.)/1676/2025 IKUMAR SINGH ISOCIATES.COM
210 IOMP (I) (COMM.)/1677/2025 OMP (I) (COMM.)/1677/202528-10-2025 ISHRIRAM FINANCE LTD VS TULAMANOJ 0811133644 IMANOJK.ADV@GM [28-10-2025
[EXTN BLOCK RAM KUMAR JAIL.COM
210 IOMP (I) (COMM.)/1697/2025 OMP (D29-10-2025 I[HDFC BANK LTD VS VS TRADINGINAVEEN 0350569040 INAVEENK101A@YA [29-10-2025
[EXTN BLOCK (COMM.)/1697/2025 COMPANY SHARMA [HOO.COM
210 ICS (COMM)/865/2025 CS (COMM)/865/2025 130-10-2025 IM/S EMPIRE ALCOBREV PRIVATEN.P. SINGH 8510005604 INPSINGHANDASSO [30-10-2025
[EXTN BLOCK ILTD VS GAUTAM MALHOTRA ICIATES@GMAIL.CO
IM
210 ICS (COMM)/866/2025 CS (COMM)/866/2025 30-10-2025 IM/S GREAT GALLION VENTUREN.P. SINGH 8510005604 INPSINGHANDASSO [30-10-2025
[EXTN BLOCK LTD VS GAUTAM MALHOTRA ICIATES@GMAIL.CO
IM
210 JOMP (I) (COMM.)/1705/2025 OMP (Di31-10-2025 [HDFC BANK LTD VS ROSHAN LALJNAVEEN 9350569040 INAVEENK101A@YA [31-10-2025
[EXTN BLOCK (COMM.)/1705/2025 SHARMA SHARMA IHOO.COM
210 IOMP (1) (COMM.)/1706/2025 OMP (D31-10-2025 YES BANK LTD VS AKASH|SACHIN 011-26211488 ILEGAL@KATYALAS [31-10-2025
[EXTN BLOCK (COMM.)/1706/2025 [TRIPATHI KATYAL ISOCIATES.COM
19 ISH. NARESHWEST 103 [EX/269/2025 EX/269/2025 04-10-2025 M/S SUNDARAM FINANCE VS

[KUMAR [EXTN BLOCK IMOHD GUDDU

IMALHOTRA,

IDISTRICT JUDGE

(COMMERCIAL 403 ICS (COMM)/820/2025 CS (COMM)/820/2025 06-10-2025 IMS PSA POLYMERS PVT LTD VSPARAMJIT 9971829916 RLBAJURIST@GMA [23-09-2025

ICOURT) EXTN BLOCK SH PARAM JIT SINGH SINGH IL.COM
lho3 IOMP (I) (COMM.)/1445/2025 OMP (Djp6-10-2025 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 LITIGATION@SRCS [27-09-2025
[EXTN BLOCK (COMM.)/1445/2025 BIJENDER SINGH PATHAK LEGAL.COM
403 IOMP (I) (COMM.)/1446/2025 OMP (Dj06-10-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SRCS [27-09-2025
[EXTN BLOCK (COMM.)/1446/2025 IBINAY KUMAR SHARMA PATHAK ILEGAL.COM
o3 IOMP (1) (COMM.)/1447/2025 OMP (Dj06-10-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 LITIGATION@SRCS [27-09-2025
[EXTN BLOCK (COMM.)/1447/2025 RIZWAN HASHMEE PATHAK LEGAL.COM
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403 IOMP (I) (COMM.)/1448/2025 OMP (Dj06-10-2025 IS BANK LIMITED VS RAJU |JAMIT KUMAR (8860939576 JAMITKUMAR.294@ [27-09-2025
[EXTN BLOCK (COMM.)/1448/2025 IKAKHANDAKI IGMAIL.COM

103 JOMP (I) (COMM.)/1449/2025 OMP (Djp6-10-2025 IHINDUJA LEYLAND FINANCE VSAMIT KUMAR (8860939576 AMITKUMAR.294@ [27-09-2025
[EXTN BLOCK (COMM.)/1449/2025 IPHOOL SINGH IGMAIL.COM

403 IOMP (I) (COMM.)/1451/2025 OMP (I) (COMM.)/1451/2025/06-10-2025 IAXIS BANK LIMITED VSAMIT KUMAR [8860939576 AMITKUMAR.294@ [27-09-2025
[EXTN BLOCK IABHISHEK TALIYAN IGMAIL.COM

103 IOMP (I) (COMM.)/1452/2025 OMP (Djp6-10-2025 IAXIS BANK LIMITED VSSANJEEV 0717028845 ILITIGATION@SRCS [24-09-2025
[EXTN BLOCK (COMM.)/1452/2025 RAJENDRA NARULA PATHAK LEGAL.COM

403 JIOMP (I) (COMM.)/1453/2025 OMP (Djo6-10-2025 IAXIS BANK LIMITED VS SHOBHA |AMIT KUMAR (8860939576 AMITKUMAR.204@ [25-09-2025
EXTN BLOCK (COMM.)/1453/2025 TYAGI IGMAIL.COM

lho3 IOMP (I) (COMM.)/1454/2025 OMP (Dj06-10-2025 IAXIS BANK LIMITED VS MERAJAMIT KUMAR [8860939576 AMITKUMAR.294@ [27-09-2025
[EXTN BLOCK (COMM.)/1454/2025 KHAN IGMAIL.COM

403 ICS (COMM)/821/2025 CS (COMM)/821/2025 08-10-2025 IPARVEEN KUMAR VS OVINDER [SAMEER 0444446565 25-09-2025
[EXTN BLOCK SIDHAR

103 ICS (COMM)/822/2025 CS (COMM)/822/2025 08-10-2025 IMAHESH GOGIA VS SUNCITY[GAURAV 0718668998 IGAURAVKAKAR@G [25-09-2025
[EXTN BLOCK ISCHOOL KAKAR IMAIL.COM

103 JOMP (I) (COMM.)/1465/2025 OMP (Dj08-10-2025 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 LITIGATION@SRCS [27-09-2025
[EXTN BLOCK (COMM.)/1465/2025 IPINTU MUNDRIKA [PATHAK ILEGAL.COM

403 ICS (COMM)/830/2025 CS (COMM)/830/2025 09-10-2025 TECHNOFLEX PACKAGING VSKOMAL 7094202885 IDKS.ASSC2GMAIL.C [25-09-2025
[EXTN BLOCK KAVYA ENTERPRISES AND ANR [MUNDHRA OM

lho3 IOMP (I) (COMM.)/1483/2025 OMP (Dj09-10-2025 IYES BANK LTD VS DIVYAM|LALIT PANDEY 8130383143 LALITPANDEYADV [07-10-2025
[EXTN BLOCK (COMM.)/1483/2025 GAUTAM @GMAIL.COM

403 IOMP (I) (COMM.)/1484/2025 OMP (Dj09-10-2025 IYES BANK LTD VS VIJAY SINGH |LALIT PANDEY (8130383143 ILALITPANDEYADV |07-10-2025
[EXTN BLOCK (COMM.)/1484/2025 @GMAIL.COM

o3 IOMP (I) (COMM.)/1485/2025 OMP (Dj09-10-2025 YES BANK LTD VS PARASLALIT PANDEY 8130383143 LALITPANDEYADV [07-10-2025
[EXTN BLOCK (COMM.)/1485/2025 IMALHOTRA @GMAIL.COM
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403 [EXECUTION (COMM.)/346/2025EXECUTION 10-10-2025 IKOTAK MAHINDRA BANK VS
EXTN BLOCK (COMM.)/346/2025 MANOJ KUMAR
103 ICS (COMM)/835/2025 ICS (COMM)/835/2025 10-10-2025 INARESH GOYAL PROPRIETOR LGlYOMESH 9718167741 01-10-2025
[EXTN BLOCK ILOGISTICS VS TRANSHIPISHARMA

IPACKERS AND MOVERS PVT LTD
403 IOMP (I) (COMM.)/1495/2025 OMP (Dpo-10-2025 IYES BANK LTD VS RANA TRAVELSANANJAY 08-10-2025
[EXTN BLOCK (COMM.)/1495/2025 IPRIVATE LIMITED SINGH
103 IMISC DJ/979/2025 IMISC DJ/979/2025 14-10-2025 IMS PROFESSIONAL IMPEX PVTPANKAJ 09-10-2025
[EXTN BLOCK LTD VS MS SHIRDI INDUSTRIESKUMAR

LTD
403 IOMP (I) (COMM.)/1594/2025 OMP (D6-10-2025 IAXIS BANK LIMITED VS[SANJEEV 9717028845 ILITIGATION@SRCS [10-10-2025
[EXTN BLOCK (COMM.)/1594/2025 IMATESHWARI  CONSTRUCTION[PATHAK ILEGAL.COM

CO
403 IOMP (I) (COMM.)/1595/2025 OMP (D6-10-2025 IAXIS BANK LIMITED VS[SANJEEV 0717028845 ILITIGATION@SRCS [10-10-2025
[EXTN BLOCK (COMM.)/1595/2025 PARAMJEET SINGH PATHAK LEGAL.COM
403 JOMP (I) (COMM.)/1596/2025 OMP (D6-10-2025 IAXIS BANK LIMITED VSAMIT KUMAR [8860939576 AMITKUMAR.294@ (08-10-2025
[EXTN BLOCK (COMM.)/1596/2025 IPURUSHOTAM IGMAIL.COM
lho3 IOMP (1) (COMM.)/1597/2025 OMP (I) (COMM.)/1597/2025[16-10-2025 IJAXIS BANK LIMITED VS RAJAT [SANJEEV 9717028845 ILITIGATION@SRCS [04-10-2025
[EXTN BLOCK SHUKLA PATHAK LEGAL.COM
103 IOMP (I) (COMM.)/1598/2025 OMP (D6-10-2025 IAXTS BANK LIMITED VSSANJEEV 0717028845 LITIGATION@SRCS |04-10-2025
[EXTN BLOCK (COMM.)/1598/2025 ISAMUNDRA SINGH [PATHAK ILEGAL.COM
403 IOMP (I) (COMM.)/1599/2025 OMP (Dj16-10-2025 IAXIS BANK LIMITED VS TARIQ [SANJEEV 9717028845 ILITIGATION@SRCS |04-10-2025
[EXTN BLOCK (COMM.)/1599/2025 IAHMAD PATHAK LEGAL.COM
lho3 [EXECUTION (COMM.)/357/2025 [EXECUTION 17-10-2025 [EQUITAS SMALL FINANCE BANK|
EXTN BLOCK (COMM.)/357/2025 LTD VS SHYAM PAL
403 IOMP (I) (COMM.)/1603/2025 OMP (Djt7-10-2025 IJAXTS BANK LIMITED VS ARSHAD [SANJEEV 9717028845 ILITIGATION@SRCS [08-10-2025
[EXTN BLOCK (COMM.)/1603/2025 PATHAK ILEGAL.COM
o3 IOMP (1) (COMM.)/1604/2025 OMP (Djr7-10-2025 IAXIS BANK LIMITED VS RAJU [SANJEEV 9717028845 LITIGATION@SRCS [08-10-2025
[EXTN BLOCK (COMM.)/1604/2025 SINGH PATHAK LEGAL.COM
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403 IOMP (I) (COMM.)/1605/2025 OMP (Dp7-10-2025 IAXIS BANK LIMITED VS TARUN [SANJEEV 9717028845 ILITIGATION@SRCS [08-10-2025
[EXTN BLOCK (COMM.)/1605/2025 IPATHAK ILEGAL.COM

103 JIOMP (I) (COMM.)/1606/2025 OMP (Dp7-10-2025 IJAXIS BANK LIMITED VS SANTOSH|SANJEEV 0717028845 ILITIGATION@SRCS (08-10-2025
[EXTN BLOCK (COMM.)/1606/2025 IKUMAR MISHRA PATHAK ILEGAL.COM

403 IOMP (I) (COMM.)/1607/2025 OMP (Dp7-10-2025 IAXIS BANK LIMITED VS YOGESH [SANJEEV 0717028845 ILITIGATION@SRCS [08-10-2025
[EXTN BLOCK (COMM.)/1607/2025 KUMAR IPATHAK ILEGAL.COM

103 JOMP (I) (COMM.)/1608/2025 OMP (Dp7-10-2025 IJAXIS BANK LIMITED VS HEMANT [SANJEEV 0717028845 ILITIGATION@SRCS [08-10-2025
[EXTN BLOCK (COMM.)/1608/2025 KUMAR PATHAK LEGAL.COM

403 IOMP (I) (COMM.)/1609/2025 OMP (Di17-10-2025 IAXIS BANK LIMITED VS SAGAR  [SANJEEV 9717028845 ILITIGATION@SRCS [08-10-2025
[EXTN BLOCK (COMM.)/1609/2025 [PATHAK ILEGAL.COM

lho3 IOMP (I) (COMM.)/1610/2025 IOMP (I) (COMM.)/1610/2025(17-10-2025 IAXTS BANK LIMITED VS CHAUBEYAMIT KUMAR [8860939576 AMITKUMAR.294@ [08-10-2025
[EXTN BLOCK ICONSTRUCTION COMPANY IGMAIL.COM

403 JOMP (I) (COMM.)/1611/2025 OMP (I) (COMM.)/1611/2025[17-10-2025 IAXIS BANK LIMITED VSAMIT KUMAR [8860939576 AMITKUMAR.294@ |06-10-2025
[EXTN BLOCK ISURINDER KUMAR IGMAIL.COM

lho3 IOMP (1) (COMM.)/1612/2025 IOMP (I) (COMM.)/1612/2025(17-10-2025 IJAXTS BANK LIMITED VS BAJRANGSANJEEV 9717028845 ILITIGATION@SRCS [04-10-2025
[EXTN BLOCK SINGH PATHAK LEGAL.COM

103 IOMP (I) (COMM.)/1613/2025 OMP (I) (COMM.)/1613/2025[17-10-2025 IAXIS BANK LIMITED VS VEERSANJEEV 0717028845 LITIGATION@SRCS |04-10-2025
[EXTN BLOCK INARAYAN CHAUDHARY [PATHAK ILEGAL.COM

403 IOMP (I) (COMM.)/1614/2025 OMP (I) (COMM.)/1614/2025[17-10-2025 IAXIS BANK LIMITED VS UMESH|SANJEEV 9717028845 ILITIGATION@SRCS |04-10-2025
[EXTN BLOCK KUMAR YADAV PATHAK LEGAL.COM

lho3 IOMP (1) (COMM.)/1615/2025 IOMP (I) (COMM.)/1615/2025(17-10-2025 IAXIS BANK LIMITED VS ASHISHSANJEEV 0717028845 LITIGATION@SRCS |04-10-2025
[EXTN BLOCK KUMAR KESHARWANTI PATHAK LEGAL.COM

lho3 IOMP (I) (COMM.)/1616/2025 IOMP (I) (COMM.)/1616/2025(17-10-2025 IAXTS BANK LIMITED VS NISHANTISANJEEV 9717028845 ILITIGATION@SRCS [04-10-2025
[EXTN BLOCK ISINGH GAUR PATHAK ILEGAL.COM

o3 [EXECUTION (COMM.)/359/2025EXECUTION 18-10-2025 IGSI ENTERPRISES  PRIVATE

[EXTN BLOCK (COMM.)/359/2025 LIMITED VS NARESH KUMAR

IAHUJA
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403 [EXECUTION (COMM.)/360/2025EXECUTION 18-10-2025 HEMA CONNOISSEUR
[EXTN BLOCK (COMM.)/360/2025 ICOLLECTIONS PVT LTD VS

IDOMINION EXPO VENTURES PVT]

LTD
103 ICS (COMM)/853/2025 CS (COMM)/853/2025 18-10-2025 IKAVITA GARG VS SHRI SANJAY[SHALU 0311210052 IAKTRIPATHI5178@ [10-10-2025
[EXTN BLOCK TYAGI [KUMARI IGMAIL.COM
403 IOMP (I) (COMM.)/1619/2025 OMP (I) (COMM.)/1619/202518-10-2025 YES BANK LTD VS LAXMAN|LALIT PANDEY 8130383143 ILALITPANDEYADV |14-10-2025
[EXTN BLOCK SINGH @GMAIL.COM
103 IOMP (I) (COMM.)/1620/2025 OMP (D8-10-2025 IYES BANK LTD VS AMIT KUMAR|LALIT PANDEY [8130383143 ILALITPANDEYADV [14-10-2025
[EXTN BLOCK (COMM.)/1620/2025 JANA @GMAIL.COM
403 IOMP (I) (COMM.)/1621/2025 IOMP (I) (COMM.)/1621/202518-10-2025 IYES BANK LTD VS ARJUN SINGH [LALIT PANDEY 8130383143 ILALITPANDEYADV |[14-10-2025
[EXTN BLOCK @GMAIL.COM
lho3 IOMP (I) (COMM.)/1622/2025 OMP (Dj18-10-2025 IYES BANK LTD VS NARENDERILALIT PANDEY 8130383143 [LALITPANDEYADV [13-10-2025
[EXTN BLOCK (COMM.)/1622/2025 SHARMA @GMAIL.COM
403 JOMP (I) (COMM.)/1625/2025 OMP (D18-10-2025 IDFC FIRST BANK LTD VS ANIL [SANJEEV 9717028845 LITIGATION@SRCS [11-10-2025
[EXTN BLOCK (COMM.)/1625/2025 KUMAR PATHAK ILEGAL.COM
lho3 IOMP (1) (COMM.)/1626/2025 OMP (Dj18-10-2025 IAXTS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SRCS [08-10-2025
[EXTN BLOCK (COMM.)/1626/2025 DHARMENDRA KASHYAP PATHAK LEGAL.COM
103 IOMP (I) (COMM.)/1627/2025 OMP (Dp8-10-2025 IAXIS BANK LIMITED VS GOPA [SANJEEV 0717028845 LITIGATION@SRCS |08-10-2025
[EXTN BLOCK (COMM.)/1627/2025 RAM [PATHAK ILEGAL.COM
403 IOMP (I) (COMM.)/1638/2025 OMP (Dj25-10-2025 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SRCS [13-10-2025
[EXTN BLOCK (COMM.)/1638/2025 SHUBAN BHAT PATHAK LEGAL.COM
lho3 IOMP (I) (COMM.)/1640/2025 OMP (Di25-10-2025 IJAXIS BANK LTD VS BALIDEEN S  [LALIT PANDEY 8130383143 LALITPANDEYADV |[17-10-2025
[EXTN BLOCK (COMM.)/1640/2025 @GMAIL.COM
lho3 IOMP (I) (COMM.)/1641/2025 OMP (I) (COMM.)/1641/2025[25-10-2025 IJAXTS BANK LIMITED VS GOMTI [SANJEEV 9717028845 ILITIGATION@SRCS [17-10-2025
[EXTN BLOCK PATHAK ILEGAL.COM
o3 [EXECUTION (COMM.)/363/2025EXECUTION 27-10-2025 PRAVEEN KUMAR GOEL V§
[EXTN BLOCK (COMM.)/363/2025 IMANISH LALWANI
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403 [EXECUTION (COMM.)/364/2025EXECUTION 27-10-2025 SIDHARATHA DUGGAL VS|
[EXTN BLOCK (COMM.)/364/2025 ICHANDER SHEKHAR
103 ICS (COMM)/855/2025 CS (COMM)/855/2025 27-10-2025 ISTATE BANK OF INDIA VS RAMMANOJ 0654371856 IADVPANDEYMANO [15-10-2025
[EXTN BLOCK TIRATH PANDEY J@GMAIL.COM
403 ICS (COMM)/856/2025 CS (COMM)/856/2025 27-10-2025 BANK OF MAHARASHTRA VSSHAILESH 0891285888 IADVSHAILESHKUM [17-10-2025
[EXTN BLOCK ISMITA SINGH KUMAR AR@GMAIL.COM
103 ICS (COMM)/857/2025 CS (COMM)/857/2025 27-10-2025 RCK LEASING AND FINANCINGANIL 0810208488 IGAURIOMLAWOFFI [17-10-2025
[EXTN BLOCK IPRIVATE LTD VS MOHIT KUMAR[SEHRAWAT ICE-1@GMAIL.COM

ISHARMA
403 JOMP (I) (COMM.)/1652/2025 OMP (Dj27-10-2025 IAXIS BANK LTD VS ASHISH|LALIT PANDEY 8130383143 ILALITPANDEYADV [16-10-2025
[EXTN BLOCK (COMM.)/1652/2025 IKUMAR MODANWAL @GMAIL.COM
lho3 IOMP (I) (COMM.)/1653/2025 OMP (Dj27-10-2025 IAXIS BANK LTD VS PUNAM [LALIT PANDEY (8130383143 ILALITPANDEYADV [25-10-2025
[EXTN BLOCK (COMM.)/1653/2025 GUPTA @GMAIL.COM
403 JOMP (I) (COMM.)/1654/2025 OMP (Dj27-10-2025 IACCELERATE PRODUCTX|SUSHIL 9582483990 ISSALEGAL.09@GMA|17-102025
[EXTN BLOCK (COMM.)/1654/2025 IVENTURES PVT LTD VSSHUKLA IL.COM

ISAGARIKA BALA
103 ICS (COMM)/863/2025 CS (COMM)/863/2025 28-10-2025 ILAKSHMI FLOAT GLASS LIMITED|VIBHOR GARG (9811352998 IVIBHOR@BAVLEGA [17-10-2025
[EXTN BLOCK VS VIJAY DHAMEEJA PROP R V| L.IN

IGLASS INDUSTRIES
103 IOMP (I) (COMM.)/1685/2025 OMP (Dj28-10-2025 SHRIRAM FINANCE LTD VSLALIT PANDEY 8130383143 LALITPANDEYADV [27-10-2025
[EXTN BLOCK (COMM.)/1685/2025 IMAHESH CHAND @GMAIL.COM
403 IOMP (I) (COMM.)/1688/2025 OMP (Dj28-10-2025 IAXIS BANK LTD VS MADHAV|LALIT PANDEY 8130383143 ILALITPANDEYADV [27-10-2025
[EXTN BLOCK (COMM.)/1688/2025 GUPTA @GMAIL.COM
lho3 IOMP (I) (COMM.)/1689/2025 OMP (Dj28-10-2025 IAXIS BANK LTD VS PARVEEN|LALIT PANDEY 8130383143 LALITPANDEYADV [27-10-2025
[EXTN BLOCK (COMM.)/1689/2025 KUMAR @GMAIL.COM
403 IOMP (I) (COMM.)/1690/2025 OMP (Dj28-10-2025 IAXIS BANK LTD VS RIMPY|LALIT PANDEY (8130383143 ILALITPANDEYADV [27-10-2025
[EXTN BLOCK (COMM.)/1690/2025 KUMAR @GMAIL.COM
403 [EX.COMM - AWARD BY ARB[EX.COMM - AWARD BY30-10-2025 SMFG INDIA CREDIT CO LTD V§
[EXTN BLOCK ICOMM./68/2025 IJARB. COMM./68/2025 RITE MARKETING SOLUTION
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403 [EXECUTION (COMM.)/374/2025 EXECUTION 31-10-2025 OM TRANS LOGISTICS LIMITED|
[EXTN BLOCK (COMM.)/374/2025 VS AWS SHIPPING AND|
ILOGISTICS PVT LTD
103 ICS (COMM)/871/2025 CS (COMM)/871/2025 131-10-2025 IRAVI NAYYAR VS HARISH PAHWA|SURINDER 0868066342 ISKBADHWAR@GMAP5-10-2025
[EXTN BLOCK KUMAR IL.COM
BADHWAR
403 IOMP (I) (COMM.)/1712/2025 OMP (I) (COMM.)/1712/2025/31-10-2025 SHRIRAM FINANCE LTD VSLALIT PANDEY 8130383143 I[LALITPANDEYADV [30-10-2025
[EXTN BLOCK IAMRENDER KR YADAV @GMAIL.COM
20 ISH. PULASTYAINEW DELHIROON NO 1 IMISC. DJ 1445/2025 04.10.2025 M/S ECSO GLOBALVARUN 0999050203 IOFFICEMUDGAL@G[25.09.2025
IPARAMCHALA, IDISTRICT IPRIVATELIMITED VBS. CAROLYN[MUDGAL IMAIL.COM
IDISTRICT JUDGE] IMIRANDA
(COMMERCIAL
ICOURT)-01 [ROON NO 1 IOMP(I)(COMM) 221/2025 04.10.2025 M/S KAMAKHYA EQUIPMENTSANKIT KHATRI[7042012085 JANKITKHATRI3010 [19.09.2025
IPVT. LTD. VS. FATIK DHAR DAS| @GMAIL.COM
JAND ANR.
[ROON NO 1 [EX(COMM) 155/2025 04.10.2025 CANARA  BANK  ERSTWHILECHITRA 9212888057 INOT AVAILABLE 16.09.2025
ISYNDCATE BANK VS. M/S VICKYMALHOTRA
ICLOTHING STORE
ROON NO 1 ICOUNTER CLAIM k49/2025 06.10.2025 IANAMYA INDUSTRIES VS{AJAY SONDHI9717243243 IAJAY@SONDHILAW[26.09.2025
IMOVERS INTERNATIONATJABHISHEK ICHAMBERS.COM
CULSULTANCY PVT. LTD.ANDRANA, HARSH]
JANR. SINGHAL
[ROON NO 1 [EX(COMM) 160/2025 08.10.2025 [TULIP BROADCON PVT. LTD. VS|BHUSHAN 9899898765 IBHUSHANKAPUR@ [26.09.2025
M/S R. D. VERMA COMPANY PKAPUR IGMAIL.COM
ILTD.
[ROON NO 1 ICS(COMM) 771/2025 08.10.2025 BANK OF MAHARASHTRA VS|GAURAV 0910079111 KAJLA.GAURAW@G|06.10.2025
[KUNDN KAJLA IMAIL.COM
[ROON NO 1 ICS(COMM) 770/2025 08.10.2025 IBANK OF MAHARASHTRA VS|GAURAV 0910079111 IKAJLA.GAURAW@G|06.10.2025
DEEPALI KOLI AND ORS. KAJLA IMAIL.COM
[ROON NO 1 ICS(COMM) 769/2025 08.10.2025 IANEETA LEEKHA VS. KOTAK| RAMAN891561631 RAMAN7806@YAH [04.10.2025
IMAHINDRA BANK LTD. IGANDHI 00.COM
[ROON NO 1 [EX(COMMo 161/2025 08.10.2025 SACHIN BEHL VS. M/S SNACKSD & VLEGAL (9810911816 IDANDVLEGAL@GM [27.09.2025
INATIONA AND ORS. AIL.COM
[ROON NO 1 [EX(COMMo 162/2025 08.10.2025 UCO BANK VS. M/ SGADARIYAARUN 9811400314, LAWGICALALLIANC[13.08.2025
IMARKETING SERVICES SHARMA 9990708680 [E@GMAIL.COM
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[ROON NO 1 IMISC. DJ. 1552/2025 09.10.2025 M/S MTNL VS. M/S PECO 8457902716 INOT AVAILABLE 26.09.2025
ISOFTWARE LTD.
[ROON NO 1 IOMP(COMM) 160/2025 09.10.2025 [UNION OF INDIA VS. SPACEXB.C.BHATT (9891237346 IADVBHUVAN@YAH [19.09.2025
IMANPOWER (P) LTD 00.COM
[ROON NO 1 [EX(COMM)-AWARD BYj91/2025 09.10.2025 M/S ENKAY ENERPRISES VSJ[[SHAN 09871300094 ISHANLEGALAID@ [04.10.2025
JARB.COMM- [UNION OF INDIA SACHDEVA IGMAIL.COM
[ROON NO 1 [EX(COMM)-AWARD BYjg2/2025 09.10.2025 IKOTAK MAHINDRA BANK VSMAYANK 0873347330 IMAYANK_MAHAJA [06.10.2025
JARB.COMM- INIRANKAR PANDEY IMAHAJAN INo5@YAHOO.COM
[ROON NO 1 [EX(COMM)-AWARD BY|93/2025 09.10.2025 IAXIS BANK LTD. VS. JAYIMAYANK 0873347330 IMAYANK_MAHAJA (06.10.2025
JARB.COMM- IPRAKASH IMAHAJAN INo5@YAHOO.COM
[ROON NO 1 IMISC. DJ 1553/2025 10.10.2025 RAJ KUMAR PROJAPATI VS{SHAILENDRA [8800652576 ISHAILENDERA@GN|08.10.2025
WITENDER KUMAR KISHORE ISLEGAL.IN
SINGH
[ROON NO 1 ICS(COMM) 775/2025 10.10.2025 M/S COMPLETE DEWATERIN TAIYAB9312222450 KMTAIYAB@GMAIL [06.10.2025
SYSTEMS PVT. LTD. VS. M/S SRIKHAN .COM
RAJRAJESH WARI INFRA|
[PROJECTS PVT. LTD.
[ROON NO 1 ICS(COMM) 774/2025 10.10.2025 IFARMART SERVICES PVT. LTD/SONDHI 819999925860 IDEEPANKUR@SON [02.09.2025
VS. MAHALAKSHMI TRADERS[PARTNERS DHIPARTNERS.CO
MHROUGH ITS PROPRIETOR M
IVIJAYBHARATHI
[ROON NO 1 ICS(COMM) 773/2025 10.10.2025 IFARMART SERVICES PVT. LTD/SONDHI &9999925860 DEEPANKUR@SON [01.09.2025
VS. MY FOOD PRODUCTSPARTNERS IDHIPARTNERS.CO
MHROUGH ITS PRORPEITOR| M
IMOHAMMED YUSUF
[ROON NO 1 IOMP(COMM) 161/2025 10.10.2025 T.S MAHADEVAN VS. SBI CARDS 2DEEPAK 09810903376 IADVDEEPAKPRAKA (09.09.2025
IPAYMENT SERVICES LTD. PRAKASH ISH@GMAIL.COM
[ROON NO 1 ICS(COMM) 788/2025 13.10.2025 HERO INVESTCORP PRIVATE[PRAMOD 9718209970 A ASTHA@THELEGI |07.10.2025
ILIMITED VS. OWNER/[KUMAR IST.COM
[PROPRIETOR SINGH
[ROON NO 1 ICS(COMM) 787/2025 13.10.2025 ICANARA BANK VS. SURESH SAURABH 0999797421 ISK.LAWNEXUS@G [21.07.2025
[KUSHAWAHA IMAIL.COM
[ROON NO 1 ICS(COMM) 786/2025 13.10.2025 M/S MOVIN EXPRESS PVT. LTDYJEEVESH 0811617186 VEEVESH@MAVENL09.10.2025

IVS. M/S ARSH INTERNATIONALO

IMEHTA

IEGAL.NET
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[ROON NO 1 ICS(COMM) 785/2025 13.10.2025 INS CORPORATION INDIA VS. GSPILOTUS LAW|9560270770, THELAWYERNT@G [06.10.2025
I[ELECTRONICS PVT. LTD. JASSOCIATES (9315522758 IMAIL.COM
[ROON NO 1 ICS(COMM) 784/2025 13.10.2025 STATE BANK OF INDIA VS. R AINIRMAL 0311131978 INOT AVAILABLW  (08.10.2025
KHALEELUL IMISHRA
[ROON NO 1 IOMP(COMM) 162/2025 13.10.2025 IMEHBOOB ALAM VS. EXCELLENTIKSHITIZ 8511990807 [KARJEELEGALITIE [09.10.2025
IGRAPHIC KARJEE & S@GMAIL.COM
IMRINAL
JAGARWAL
ROON NO 1 ICS(COMM) 783/2025 13.10.2025 M/S MOVIN EXPRESS PRIVATEJEEVESH 0811617186 VEEVESH@MAVENL09.10.2025
ILIMITED VS. M/S ANNAPURNAMEHTA I[EGAL.NET
ICARGO EXPRESS & ORS.
[ROON NO 1 IOMP(COMM) 164/2025 14.10.2025 [TATA CHEMICALS LTD. VS. M/SMANOJ 001-9811078574 [NOT AVAILABLE 24.09.2025
ISRI KRISHNA FERTILIZERS ANDSSINGH , ABHAY|
IJANR./ SINGH
[ROON NO 1 IOMP(COMM) 163/2025 14.10.2025 FUEL SAVE TECH PRIVATEKIRTIKAR 7011726405 ISUKULKIRTIKAR@ [27.09.2025
LIMITED VS. JAI AMBEY INDOSUKUL IGMAIL.COM
CHEM PVT. LTD.
ROON NO 1 IOMP(COMM) 165/2025 15.10.2025 IDELHI TRANSCO LIMITED VS{ANUBHA 7032442135 ICONTACT@NAUTIL [28.09.2025
IM/S L. D. SULANIA AND CO. DHULIA ITYAALEGAL.COM
[ROON NO 1 ICS(COMM) 796/2025 15.10.2025 IMUJEBUR REHMAN VS. SWAPAN[RAJIV RANJAN[8800234388 IWRAJIVRANJAN@G{10.10.2025
GANGULY IMAIL.COM
[ROON NO 1 ICS(COMM) 795/2025 15.10.2025 [UNICORN DENMART LTD. VS. |GUNJAN 0313350568 IGK@CGK.LEGAL, [10.10.2025
IMOHD. RIYAZ KUMAR JASSOCIATE@CGK.L
[EGAL
[ROON NO 1 ICS(COMM) 794/2025 15.10.2025 M/S SKYWAYS AIR SERVICESNEERAJ 0811267045 INFO@JUSLAWOFF [10.10.2025
LIMITED VERSUS PAVITHRAGUPTA [CES.COM
RAMADOSS
[ROON NO 1 ICS(COMM) 793/2025 15.10.2025 [UNION OF INDIA VS. YASHIKASHYAM 0711343590 IADVOCATESHYAMJ [04.10.2025
BHARARA KUMAR JHA HA@GMAIL.COM
[ROON NO 1 ICS(COMM) 792/2025 15.10.2025 IDUSHYANT SINGHAL VS. UNITEDAPPRV 8527291395 IMAIL@VGCLAWFIR [10.10.2025
INDIA INSURANCE CO. LTD. SARVARIA, IM.COM
SAHAJ
IAGGARAWAL
[ROON NO 1 IMISC. DJ 1602/2025 15.10.2025 IPEAK TRADERS VS. SGDC INDIAMS. BINDU INOT AVAILABLE [NOT AVAILABLE 10.10.2025

IPVT. LTD.
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[ROON NO 1 IOMP(COMM) 166/2025 16.10.2025 IM/S JAINA PROPERTIES & FINSSHAGUN 0891111129 ILAWYERSHAGUNM (08.09.2025
ILTD. VS. SMT. PROMILA IMEHTA I[EHTA@GMAIL.COM
[ROON NO 1 ICS(COMM) 802/2025 17.10.2025 PRIMUS SUPER  SPECIALITYMEENAKSHI [9810288545 [KAPIL@MKMIDHA. [10.10.2025
[HOSPITAL VS. DR. ALOKITIMIDHA, KAPIL ICOM,
GULATI IMIDHA IMEENAKSHIMIDHA|
L @GMAIL.COM
[ROON NO 1 ICS(COMM) 801/2025 17.10.2025 M/S NICE INTERNATIONAL LTD/PRADEEP 8802520831, JAMOD.DALELA@G [14.10.2025
IVS. M/S GAIL GAS LTD. KUMAR 0818045168 IMAIL.COM
[PANDEY
ROON NO 1 IOMP(COMM) 169/2025 17.10.2025 SH. PRAMOD SHARMA VS. SBITUSHAR 0873749711 IJADV.TUSHAR1345@ [08.10.2025
ICARDS AND PAYMENT SERVICESPARASHAR IGMAIL.COM
ILTD.
[ROON NO 1 ICS(COMM) 800/2025 17.10.2025 SH. VINOD TAYAL VS. ARUNRAHUL SOOD [9818715666 IADVOCATE_RAHUL14.10.2025
IBHARDWAJ @GMAIL.COM
[ROON NO 1 [EX(COMM) 171/2025 17.10.2025 ISH. MANAVJIT SINGH SANDHU &B.K. WADHWA/9711718716, IADVMAYANKMAINI|09.10.2025
ORS. VS. M/S PRATAPMAYANK 9953040018 @GMAIL.COM
[UNIVERSITY IMAINI, ANMOL]
ICHADHA,
ROON NO 1 [EX(COMM) 170/2025 17.10.2025 ISH. MANAVJIT SINGH SANDHU &B.K. WADHWA|97711718716, IADVMAYANKMAINI 09.10.2025
ORS. VS. M/S PRATAPMAYANK 9953040018 @GMAIL.COM
[UNIVERSITY IMAINI, ANMOLJ
ICHADHA,
[ROON NO 1 [EX(COMM) 169/2025 17.10.2025 DR. S L GROVER VS. M/S PRATAPB.K. WADHWA/9711718716, IADVMAYANKMAINI|09.10.2025
[UNIVERSITY & ORS. IMAYANK 9953040018 @GMAIL.COM
IMAINI, ANMOL]
ICHADHA,
[ROON NO 1 ICS(COMM) 807/2025 17.10.2025 ICROCS INC. VS. DR.NILAM PATELJSHRAVAN 0810017859 [UNITEDMARK@UN [16.10.2025
& ORS. KUMAR ITEDANDUNITED.C
BANSAL OM
[ROON NO 1 ICS(COMM) 809/2025 18.10.2025 ICANARA BANK VS. SHAILENDRAPPRANAY 9873101002 IPRANAY7ADVO@G [15.10.2025
GAUR SHARMA IMAIL.COM
ROON NO 1 CS(COMM) 810/2025 25.10.25 IB MONOTARO PRIVATE LIMITEDMAMTA RANI9555222902,97179[MAMTA@INTTLAD [16.10.2025
TRADE MARK) IVS SUPRIYA SEN @ SUPRIYO SEN JHA 35918 IVOCARE.COM
[ROON NO 1 ICS(COMM) 811/2025 27.10.2025 SUPRABHA MITRA VS M/S H VARCHIT 9811156111,959904|LEGAL@SIGMALEG [04.10.2025
IAIR CONDITIONING SYSTEM PVT,SINGHAL 3045 AL.IN
LTD. & ORS
[ROON NO 1 ICS(COMM) 812/2025 27.10.2025 M/S TRUE LINK FINANCERAJAT 0981800445 RAJATTRUELINK@ [25.10.2025

LIMITED VS MS. KAJAL AND ANR.

SARAWAT

IGMAIL.COM
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[ROON NO 1 ICS(COMM) 813/2025 27.10.2025 ISTATE BANK OF INDIA VS BANKVAIBHAV 9971336611 IVAIBHAV.YADAV@ [14.10.2025
IOF BARODA AND ORS. IYADAV [HOTMAIL.COM

[ROON NO 1 ICS(COMM) 814/2025 27.10.2025 OMT PLUMBING ENGINEERINGABHAY SINGH,[7389444445 IAS_ LAWCHAMBER [15.10.2025
IPVT. LTD. VS NKGANKITA @OUTLOOK.COM
INFRASTRUCTURE LIMITED JAGARWAL

[ROON NO 1 IOMP(COMM) 170/2025 28.10.2025 JANAKPURI SUPER SPECIALITY|GIRINDRA 0891175568 IGKPATHAKADVOCA|[18.10.2025
[HOSPITAL AND ARN. VS M/SKUMAR TE1@GMAIL.COM
GAURAV ENTERPRISES [PATHAK

[ROON NO 1 ICS(COMM) 820/2025 29.10.2025 IMANASH LIFESTYLE PRIVATEINAGESHWAR (9818823289 INFO@DEYANDKU [25.10.2025
ILIMITED VS SILVI HERBALS ANDKUMAR, IMHAR.COM
BEAUTY TREATS AND ANR. AYUSH DEY

[ROON NO 1 ICS(COMM) 819/2025 29.10.2025 ISTATE BANK OF INDIA VS SUJEETIVINAY KUMAR [9811134771,79822 [KUMARVINAY.65@ [25.10.2025
KUMAR 75426 IGMAIL.COM

[ROON NO 1 [EX(COMM) 175/2025 29.10.2025 IMOHINDER KUMAR GANDHI VSDHEERAJ 9953180454 IADVDKUMAR1@GM|17.10.2025
IAAR KAY UNIVERSAL PRIVATEKUMAR JAIL.COM
ILIMITED

ROON NO 1 ICS(COMM) 823/2025 130.10.2025 STATE BANK OF INDIA VS. MRASHOK 0810019614 BAHL.ASSOCIATES!1 [15.10.2025
JAI PRAKASH AND ANR. KUMAR BAHL 995@GMAIL.COM

[ROON NO 1 [EX(COMM) AWRD BY ARB.96/2025 [30.10.2025 IMS SUNDARAM FINANCE LTD. VSMANISHA 882675077 IMANISHABARUAHL|17.10.2025

ICOMM. ISHIVAM SOLANKI PROPRIEOR OFBARUAH [EGAL@GMAIL.COM

IM/S HARSH LOGISTICS

[ROON NO 1 [EX(COMM)-AWARD BY|97/2025 131.10.2025 ROYAL SEAS ENTERPRISES VS{AMIT KUMAR (9671441191 INOT AVAILABLE 28.10.2025

ARB.COMM- [EENRICHED RESTAURANT PVT,

ILTD.

[ROON NO 1 ICS(COMM) 826/2025 31.10.2025 SWARNJEET KAUR SACHDEVANAVDEEP 0811311360 INSINGH_1908@YA [28.10.2025
IVS. M/S NATIONAL INDUSRANCESINGH HOO.CO.IN
CO

[ROON NO 1 ICS(COMM) 825/2025 131.10.2025 IAKSHAT GUTPA VS. SANGEETHAJAY KUMAR(9811104015 JAKCHOPRA_ADV@ [28.10.2025
[YADAV ICHOPRA IYAHOO.IN

[ROON NO 1 ICS(COMM) 824/2025 31.10.2025 SUSHIL KUMAR VS. SANJEEVPPIYUSH JAIN (9873929289 IPIYUSHJAQINADVO(27.10.2025
KUMAR & ANR. ICATES@GMAIL.CO

M

[ROON NO 1 [EX(COMM) 156/2025 04.10.2025 CANARA BANK VS. RAJESHICHITRA 9212888057 INOT AVAILABLE  [27.09.2025

KUMAR IMALHOTRA
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BHUPESHINEW DELHIROON NO 25 17/2025 04-10-2025 IRMAL FIBRES PVT LTD VS [ARTI 0999556939 IAMANASHT99@GM {19.09.2025
IKATHOR TECHNICAL IGUPTA(P), JAIL.COM
[TEXTILES PVT LTD
[ROON NO 25 ICS (COMM) 765/2025 04-10-2025 IMS PREM PRINTING PRESSHITENDRA 0910290400 INAHATA.COMPANY [15.09.2025
THROUGH ITS PARTNER KUMAR @GMAIL.COM
ISH VIRENDER BHUTANI VS SH[NAHATA(P),
ISACHIN GANDOTRA
[ROON NO 25 [EXECUTION (COMM) 154/2025 04-10-2025 CANARA BANK ESTWHILECHITRA 0212888057 INOT PROVIDED 16.09.2025
ISYNDICATE BANK VS IMALHOTRA(P),
IDHRUV VERMA AND ORS
[ROON NO 25 [EXECUTION (COMM) 157/2025 06-10-2025 IVIJAY BANSAL VS S D|SANJAY INOT PROVIDED [NOT PROVIDED 25.09.2025
IENGINEERS AND OTHERS IGUPTA(P),
[ROON NO 25 JOMP (I) (COMM) 222/2025 06-10-2025 IM/S CLIX CAPITAL SERVICES PVTRAVI 0718182038 IJASSOCIATESRSGAR [04.10.2025
LTD VS MD SAHABUDDIN SHANKAR IG 1 @GRNAIL.COM
SO MOHAMMAD MAZIDIGARG(P),
(BORROWER)
[ROON NO 25 ICS (COMM) 766/2025 06-10-2025 WOGINDER SINGH VS D P JAINPANKAJ 8750328236 JADVOCATEVINEET [15.09.2025
IAND CO [KUMAR(P), A99(@GMAIL.COM
INFRASTRUCTURE PVT LTD
[ROON NO 25 [EXECUTION (COMM) 158/2025 06-10-2025 IM/S OM PRAKASH SUNIL KUMAR BHANU 9873180740 JADVSBSINGH19@G [24.09.2025
VS THE IMOHAN(P), IMAIL.COM
ORIENTAL INSURANCH
COMPANY LIMITED
[ROON NO 25 ICS (COMM) 768/2025 08-10-2025 MR VANDIT MALHOTRA VS |JAMITABH 9911116071 IMITABHMARWAH [27.09.2025
INOTESGEN IMARWAH(P), @OUTLOOK.COM
TECHNOLOGY PVT LTD
[ROON NO 25 IOMP (I) (COMM) 223/2025 08-10-2025 HERO FINCORP LTD VS NILESHMAYANK 0873347330 IMAYANK_MAHAJA (08.10.2025
IAGRAWAL IMAHAJAN(P), INo5@YAHOO.COM
[ROON NO 25 IOMP (1) (COMM) 224/2025 08-10-2025 IDFC FIRST BANK LTD VS [MAYANK 9873347330 IMAYANK_MAHAJA [08.10.2025
IPAWAN SHARMA IMAHAJAN(P), INo5@YAHOO.COM
[ROON NO 25 IOMP (I) (COMM) 225/2025 08-10-2025 IM/S CLIX CAPITAL SERVICES PVTRAVI 0718182038 JASSOCRATESRSGAR[04.10.2025
LTD VS MS GMDM SHANKAR IGL@GRNAI L. COM
GLOBAL ENERGY PVT LTD IGARG(P),
[ROON NO 25 [EXCOMM - AWARD BY ARB 89/2025 09-10-2025 IAXIS BANK LTD VS GAURAVMAYANK 9873347330 IMAYANK _MAHAJA (04.10.2025
COMM KUMAR IMAHAJAN(P), INo5@YAHOO.COM
[ROON NO 25 [EXCOMM - AWARD BY ARB 90/2025 09-10-2025 KOTAK MAHINDRA BANK LTD VSMAYANK 9873347330 IMAYANK_MAHAJA (04.10.2025
ICOMM NIRANKAR PANDEY IMAHAJAN(P), INo5@YAHOO.COM
IAND ANR
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[ROON NO 25 ICS (COMM) 772/2025 09-10-2025 IVINIT BHARGAVA VS DORNIERANANT 0810134489 IHAJELAYLAWASSO (06.10.2025

IGROUP INDIA PVT LTD [KUMAR ICIATES@
HAJELAY(P), IGMAIL.COM

[ROON NO 25 ICS (COMM) 777/2025 10-10-2025 IM/S VAYUDOOT IMPEX PVT LTDRUPESH INOT PROVIDED [NOT PROVIDED 06.10.2025
THROUGH ITS KUMAR
IDIRECTOR AR AMAN KAPOOR VS [MISHRA(P),
SABOO E COMMERCE PVT LTD

[ROON NO 25 ICS (COMM) 778/2025 10-10-2025 IFARMART SERVICE PVT LTD VS DEEPANKUR (9999925860 [IDEEPANKUR@SON [30.08.2025
IKAILASH CHAND SONDHI(P), IDHIPARTNERS.CO

IM

[ROON NO 25 ICS (COMM) 779/2025 10-10-2025 IFARMART SERVICE PVT LTD VS DEEPANKUR (9999925860 IDEEPANKUR@SON [30.08.2025

ISATPAL AND COMPANY SONDHI(P), DHIPARTNERS.CO
IM

[ROON NO 25 ICS (COMM) 776/2025 10-10-2025 IFARMART SERVICE PVT LTD VS [DEEPANKUR (9999925860 IDEEPANKUR@SON [30.08.2025
OLIVIA AGRO SONDHI(P), IDHIPARTNERS.CO
EXPORTS PVT LTD AND ORS IM

[ROON NO 25 IOMP (I) (COMM) 227/2025 13-10-2025 IDFC FIRST BANK LTD VS [MAYANK 9873347330 IMAYANK_MAHAJA (04.10.2025
ZULFUKAR BUNYAD ALI IMAHAJAN(P), INo5@YAHOO.COM

[ROON NO 25 ICS (COMM) 782/2025 13-10-2025 STATE BANKOF INDIA VS [SAURABH 0311131978 INOT PROVIDED 06.10.2025
SHARVAN KUMAR IGAUTAM(P),

[ROON NO 25 ICS (COMM) 781/2025 13-10-2025 IGUFIC BIOSCIENCES LIMITED VSABHISHEK 9871161549 IMAIL@LAWOFFICE [10.10.2025
AYUR GEN ICHANDRA IOFABHISHEKCHAN
HERBAL PVT LTD IMISHRA(P), DRAMISHRA.COM

[ROON NO 25 04/2025 13-10-2025 IALL THAT JAZZ VS KONCEPTMUDDASSIR(P)9971154800 INOT PROVIDED 26.09.2025
RETAIL CO g

[ROON NO 25 IOMP (1) (COMM) 226/2025 13-10-2025 IM/S CLIX CAPITAL SERVICES PVTRAVI 9718182038 JASSOCRATESRSGAR[10.10.2025
LTD VS SHANKAR IGL@GRNAI L. COM
CHHOTI LAL LAKDA AND ORS IGARG(P),

[ROON NO 25 IOMP (I) (COMM) 228/2025 14-10-2025 KOTAK MAHINDRA BANK VS MAYANK 0873347330 IMAYANK_MAHAJA [10.10.2025
IRAPID EXPRESS IMAHAJAN(P), INo5@YAHOO.COM

[ROON NO 25 IOMP (I) (COMM) 229/2025 15-10-2025 IHERO FINCORP LTD VS SCEAIMSMAYANK 9873347330 IMAYANK_MAHAJA [10.10.2025
IPRIVATE LIMITED IMAHAJAN(P), INo5@YAHOO.COM

[ROON NO 25 ICS (COMM) 789/2025 15-10-2025 IQUAD LIFESCIENCES PVT LTD VSSUHAIL 9711190303 ISUHAILKHANADV (08.10.2025

TRANSCHEM
LABORATORIES THROUGH PROP|

KHAN(P),

ISHRI PAUL PAISE

@GMAIL.COM
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[ROON NO 25 ICS (COMM) 790/2025 15-10-2025 [TRIUMPH INTERIOR PRODUCTSDHRUV 0071897143 IVCHAWLA@KRCCO.|09.10.2025
ILLP VS ICHAWLA(P), ICO.IN
IKONCORDE CONTRACTORS PVT]
LTD

[ROON NO 25 ICS (COMM) 791/2025 15-10-2025 IMR LAKSHAY VASHISHT VS [AMAN 0999168027 IOFFICE@ASK- 10.10.2025
ISTOREY AND IGAUR(P), IADVOCATES.COM
IDESIGN TELLERS LLP

[ROON NO 25 [EXECUTION (COMM) 164/2025 15-10-2025 BAJRANG LAL PROP OF MS P S|P CJHA(P), 0810476003 [PCJHAADVOCATES [26.09.2025
IMOULDING VS @GMAIL.COM
DI INFRACORP INDIA LTD
THROUGH ITS MANAGING

[ROON NO 25 [EXECUTION (COMM) 167/2025 15-10-2025 IST LIMITED VS SUMA TRADEXNIKHIL 0716528911 ICONTACTUS@AKJL [26.09.2025
IPRIVATE LIMITED FERNANDES(P AW.IN

[ROON NO 25 [EXECUTION (COMM) 168/2025 16-10-2025 REVEX PLASTICISERS PVT LTD [BHARAT 0810444651 ILEGISTAUXILIARY [13.10.2025
IVS HARSHIT GUPTA IGUPTA(P), @GMAIL.COM

[ROON NO 25 ICS (COMM) 799/2025 16-10-2025 IDOMS INDUSTRIES LIMITED VS [ANKUR 09873489278 JANKUR.SANGAL@K [14.10.2025
ISHREE GANESH SANGAL(P), HAITANCO.COM
IPEN STORES AND ANR

[ROON NO 25 ICS (COMM) 798/2025 16-10-2025 IDOMS INDUSTRIES LIMITED VS [ANKUR 0873489278 JANKUR.SANGAL@XK [15.10.2025
SHREE GANESH SANGAL(P), [HAITANCO.COM
PEN STORES AND ANR

[ROON NO 25 IOMP (I) (COMM) 230/2025 16-10-2025 IKOTAK MAHINDRA PRIME LTD [AMIT KUMAR9990659331 INOT PROVIDED 09.10.2025
VS KIRAN SHUKLA SINHA(P),

[ROON NO 25 IOMP (I) (COMM) 231/2025 16-10-2025 KOTAK MAHINDRA PRIME LTD JAMIT KUMAR{9990659331 INOT PROVIDED 10.10.2025
VS SEEMA SINHA(P),
IDEVI GUPTA AND ORS

[ROON NO 25 IOMP (COMM) 167/2025 16-10-2025 7 SKY HOLIDAY VS URGORAJESH 8447862586 [RAJAN3087@GMALI [14.10.2025
ICAPITAL LIMITED THROUGH KUMAR L.COM
ITS A R KANCHAN PATOLE PANDEY(P),

[ROON NO 25 IOMP (COMM) 168/2025 16-10-2025 [UNION OF INDIA VS M/S A KDHARMESH |9717347609 DHARMESHKAPOO [13.10.2025
IGULATI AND SONS KAPOOR(P), R27 @ GMAIL.COM

[ROON NO 25 95/2025 16-10-2025 M/S CELESTIAL VS M/S JEETRAHUL 9811217760 IMANISHBATRA777 [10.10.2025
[TRADERS KUMAR(P), @GMAIL.COM

[ROON NO 25 ICS (COMM) 803/2025 17-10-2025 STATE BANK OF INDIA VS [ASHISH 9891223874 ASHISHBATRA85@ [14.10.2025
PREETI PROP OF M/S ARNAV BATRA(P), IGMAIL.COM

ENTERPRISES
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[ROON NO 25 ICS (COMM) 806/2025 17-10-2025 INCC LTD VS CONSOLIDATED|(GAURAV 0811122114 TAI@JSECHAMBERS|13.10.2025
ICARPET INDUSTRIES LTD SINDHWANI(P) .COM

[ROON NO 25 ICS (COMM) 805/2025 17-10-2025 STATE BANK OF INDIA VS [ASHISH 0891223874 IASHISHBATRA85@ [14.10.2025
IBANWARI LAL BATRA(P), IGMAIL.COM

[ROON NO 25 ICS (COMM) 804/2025 17-10-2025 ISTATE BANK OF INDIA VS SAPNAJASHISH 0891223874 IASHISHBATRA85@ [14.10.2025
IPROP OF M/S JASH PACK INDIA [BATRA(P), IGMAIL.COM

[ROON NO 25 IOMP (I) (COMM) 232/2025 17-10-2025 IM/S CLIX CAPITAL SERVICES PVTRAVI 0718182038 IJASSOCRATESRSGAR[10.10.2025
ILTD VS MRS MADHU MODI SHANKAR IGL@GRNAI L. COM

IGARG(P),

[ROON NO 25 JOMP (I) (COMM) 234/2025 18-10-2025 IDFC FIRST BANK LTD VS RAVIMAYANK 09873347330 IMAYANK_MAHAJA [24.09.2025
IMALHOTRA IMAHAJAN(P), INoO5@YAHOO.COM

[ROON NO 25 IOMP (I) (COMM) 233/2025 18-10-2025 IDFC FIRST BANK LTD VS [MAYANK 9873347330 IMAYANK_MAHAJA [24.09.2025
RAKESH KUMAR IMAHAJAN(P), INo5@YAHOO.COM

[ROON NO 25 ICS (COMM) 808/2025 18-10-2025 M/S ET TU A PARTNERSHIPGAURAV 9810940055 INOT PROVIDED 23.09.2025
ICONCERN VS KOCHHAR(P),
ASTAN HOTELS NORTH LIMITED

[ROON NO 25 [EXECUTION (COMM) 172/2025 18-10-2025 IPROFESSIONAL IMPEX PRIVATEREEMA 0811129475 IKLMISHRAADVO@ [15.10.2025
LIMITED VS ANJANIMISHRA(P), IGMAIL.COM
TECHNOPLAST LIMITED

[ROON NO 25 ICS (COMM) 808/2025 18-10-2025 M/S ET TU A PARTNERSHIPGAURAV 0810940055 INOT PROVIDED 23.09.2025
CONCERN VS ASIAN HOTELSKOCHHAR(P),
INORTH LIMITED

[ROON NO 25 IOMP (1) (COMM) 233/2025 18-10-2025 IDFC FIRST BANK LTD VS [MAYANK 9873347330 IMAYANK_MAHAJA [30.09.2025
IRAKESH KUMAR IMAHAJAN(P), INo5@YAHOO.COM

[ROON NO 25 IOMP (I) (COMM) 234/2025 18-10-2025 IDFC FIRST BANK LTD VS RAVIMAYANK 0873347330 IMAYANK_MAHAJA [30.09.2025
IMALHOTRA IMAHAJAN(P), INo5@YAHOO.COM

[ROON NO 25 ICS (COMM) 815/2025 27-10-2025 IFAITH MERCANTILE PVT LTD VS [AYUSHI 9953767798 AYUSHIC4L@GMALI [13.10.2025
ISPERRY PLAST LTD ICHUGH(P), IL.COM

[ROON NO 25 ICS (COMM) 816/2025 27-10-2025 SUPRABHA MITRA THROUGH SPAIARCHIT 0599043045 LEGAL@SIGMALEG [15.10.2025
HOLDER HEMANT ARORA VS [SINGHAL(P), AL.IN
IANIL KUMAR RAI
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[ROON NO 25 IOMP (I) (COMM) 236/2025 28-10-2025 [HERO FINCORP LTD VS MRSMAYANK 0873347330 IMAYANK_MAHAJA [10.10.2025
ISIDDIQI HUMAAFROZ IMAHAJAN(P), INo5@YAHOO.COM
[ROON NO 25 ICS (COMM) 818/2025 28-10-2025 TRIVENI HOUSEHOLD ITEMSANKUR 0873489278 JANKUR.SANGAL@XK [09.10.2025
IMANUFACTURERS PRIVATESANGAL(P), [HAITANCO.COM
ILIMITED \S} SHEJAL
INDUSTRIES LLP AND ANR
ROON NO 25 IOMP (I) (COMM) 238/2025 29-10-2025 IDFC FIRST BANK LTD VS [MAYANK 9873347330 IMAYANK_MAHAJA 15.09.2025
[HARPREET KAUR IMAHAJAN(P), INo5@YAHOO.COM
[ROON NO 25 IMISC DJ 1644/2025 29-10-2025 IMS SUNEEL VS MR JAGMEETKISHORE INOT PROVIDED [NOT PROVIDED 06.10.2025
ISINGH KUMAR
ISRIVASTAVA(P
[ROON NO 25 JOMP (I) (COMM) 237/2025 29-10-2025 IDFC FIRST BANK LTD VS MOHDMAYANK 09873347330 IMAYANK_MAHAJA [30.09.2025
I[HABIB IMAHAJAN(P), INo5@YAHOO.COM
22 IMS. DEEPALINEW DELHIROON NO. 27 ISUIT FOR RECOVERY CS (COMM)/780/2025 10-10-2025 I[FARMART SERVICE PVT LTD VS [DEEPANKUR [7017361501 ISONDHIANDPARTN [28-08-2025
ISHARMA, DISTRICIDISTRICT ISUNRISE CONSULTANTSSSONDHI(P), I[ER@GMAIL.COM
JUDGE THROUGH ITS PROP
(COMMERCIAL
ICOURT)-03
[ROON NO. 27 ISUIT FOR RECOVERY CS (COMM)/764/2025 04-10-2025 SUNSHINE ENTERPRISES VS |DHEERAJ 9868087100 IDHEERAJ1752@GM [06-09-2025
THE DEPUTY DIRECTOR MM II  [KUMAR(P), AIL.COM
ROON NO. 27 [EXECUTION PETITION EXECUTION 06-10-2025 IBANK OF BARODA VS KRISHAN|GEETANJALI (8447833470 JADVOCATE.134@G [24-09-2025
(COMM)/159/2025 IKUMAR ARYA SHARMA(P), IMAIL.COM
ROON NO. 27 ISUIT FOR RECOVERY CS (COMM)/797/2025 15-10-2025 PRIME COMFORT PRODUCTS PVIBHUVANESH (9810149006 BHUVANESH@ABC [24-09-2025
LTD VS DUBEY MARKET SEHGAL(P), JOLAWOFFICES.CO
M
[ROON NO. 27 [EXECUTION PETITION [EXECUTION 04-10-2025 CANARA  BANK  ERSTWHILECHITRA 9212888057 ICHITRAMALHOTRA 16-09-2025
(COMM)/151/2025 SYNDICATE BANK VS MSMALHOTRA(P), ISOBTI@GMAIL.CO
IAKANSHA SHUKLA M
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[ROON NO. 27 [EXECUTION PETITION [EXECUTION 04-10-2025 CANARA  BANK  ERSTWHILECHITRA 9212888057 ICHITRAMALHOTRA 16-09-2025
(COMM)/152/2025 SYNDICATE BANK VS SHANNOMALHOTRA(P), ISOBTI@GMAIL.CO
BEGUM M
ROON NO. 27 [EXECUTION PETITION [EXECUTION 04-10-2025 CANARA  BANK ERSTWHILECHITRA 0212888057 ICHITRAMALHOTRA 16-09-2025
(COMM)/153/2025 ISYNDICATE BANK VS SURENDERMALHOTRA(P), ISOBTI@GMAIL.CO
[PANWAR M
[ROON NO. 27 ISUIT FOR RECOVERY CS (COMM)/767/2025 06-10-2025 ISHAH TC DISTRIBUTION LLP VS JARIHANT 8360795167 JARTHANT1992@HO [25-09-2025
INITYAM PHARMA AND ORS JAIN(P), TMAIL.COM
[ROON NO. 27 [EXECUTION PETITION [EXCOMM - AWARD BY ARB|08-10-2025 INDUS TOWERS LIMITED VS MEHUL 9910015003 INOT AVAILABLE 25-09-2025
ICOMM/88/2025 HOTEL CORPORATION OF INDIAPARTI(P),
ILTD
[ROON NO. 27 [EXECUTION PETITION EXECUTION 08-10-2025 INAVIGATORS  VISA  GLOBALRRISHAB 8130280098 JUSTIZIALEGAL@G [02-10-2025
(COMM)/163/2025 LOGISTICS LIMITED VS [KAUSHIK(P), IMAIL.COM
IPRADEEP KHANNA
[ROON NO. 27 IAPPLICATION U/S 151 CPC IMISC DJ/1554/2025 10-10-2025 ICAPARO FINANCIAL SOLUTIONSMALINI 09811087439 IMALINI.SUD @|04-10-2025
LTD VS LORD BUDDHA SSUD(P), ICAMPEX
ISOCIETY LEGAL.COM
ROON NO. 27 IAPPLICATION U/S 151 CPC IMISC DJ/1558/2025 13-10-2025 IFFCO KISAN SUVIDHA PVT LTD [AASTHA INOT AVAILABLE [NOT AVAILABLE 25-09-2025
IVS DEPT OF AGRICULTURE AND[TYAGI(P),
[FARMERS WELFARE AND ANR
[ROON NO. 27 ICOUNTER CLAIM ICOUNTER CLAIM/52/2025 [14-10-2025 INANDOS KARNATAKAPPTYUSH INOT AVAILABLE [NOT AVAILABLE 27-09-2025

IRESTAURANTS PVT LTD VS ANTU|
IMALHOTRA

ITTWARI(P),
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[ROON NO. 27 ICOUNTER CLAIM ICOUNTER CLAIM/51/2025 [14-10-2025 INANDOS KARNATAKAPTYUSH INOT AVAILABLE [NOT AVAILABLE [27-09-2025
RESTAURANTS PVT LTD VS [TIWARI(P),
IQBAL CHAND MALHOTRA
[ROON NO. 27 [EXECUTION PETITION EXECUTION 27-10-2025 REVEX PLASTICISERS LTD VS [BHARAT 0013534938 BHARAT.GUPTA@O [15-10-2025
(COMM)/173/2025 INANAJI NAMKEEN UDYOG PVT|IGUPTA(P), [UTLOOK.IN
LTD
ROON NO. 27 IEXECUTION PETITION IEXECUTION 27-10-2025 REVEX PLASTICISERS PVT LTD BHARAT 0013534938 BHARAT.GUPTA@O [15-10-2025
(COMM)/174/2025 VS KUSUM SURESH BARHE IGUPTA(P), [UTLOOK.IN
[ROON NO. 27 IAPPLICATION U/S 151 CPC IMISC DJ/1646/2025 29-10-2025 [UNION OF INDIA VS. INLANDIOM PRAKASH (9818199103 INOT AVAILABLE 23-10-2025
IWORLD LOGISTICS PVT. LTD.
ROON NO. 27 IAPPLICATION U/S 151 CPC IMISC DJ/1645/2025 20-10-2025 WELL TANS LOGISTIC (INDIA)UTTAM 8510013908 JUTTAMDAS1@GMAI{17-10-2025
IPVT LTD VS ASHOK ARORA KUMAR IL.COM
DAS(P),
[ROON NO. 27 ISUIT FOR RECOVERY CS (COMM)/817/2025 28-10-2025 IASTA SHIPPING INTERNATIONALABHISHEK 9811074290 IADVICELAW2@GM [18-10-2025
[TRANSPORT PVT LTD VS VVMKUMAR(P), AIL.COM
[EXIM PVT LTD
[ROON NO. 27 ISUIT FOR RECOVERY CS (COMM)/821/2025 130-10-2025 SAVILLS PROPERTY SERVICESKARAN 8826502108 KARANPRAKASH@ [25-10-2025
(INDIA) PVT LTD VS M/S EMGEEPRAKASH(P), IOUTLOOK.COM
[PROPERTIES SERVICES AND ORS
[ROON NO. 27 [EXECUTION PETITION [EXECUTION [30-10-2025 IMINOSHA PRINT SOLUTIONS PVTISANGEETA 0810243382 INOT AVAILABLE 16-10-2025
(COMM)/176/2025 LTD VS A SQUARE DIGITALSONDHI(P),

IPRESS
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ROON NO. 27 ISUIT FOR RECOVERY CS (COMM)/822/2025 30-10-2025 RAJIV  JAIN VS PUNJABADV ROHITINOT AVAILABLE [NOT AVAILABLE  [27-10-2025
INATIONAL BANK IMAHIYA(P),
[ROON NO. 27 IAPPLICATION U/S 151 CPC IMISC DJ/1655/2025 130-10-2025 ISRI CHAITANYASWAYAM 8076970271 ISWAYAM7697@GM [13-10-2025
CHILDREN&#039;S ACADEMY VS [PRAKASH AIL.COM
[EDUSMART SERVICES PVT LTDKASHYAP(P),
JAND ORS
[ROON NO. 27 APPLICATION U/S 151 CPC IMISC DJ/1656/2025 [30-10-2025 SRI CHAITANYA CHILDRENSSWAYAM 8076970271 ISWAYAM7697@GM [13-10-2025
IACADEMY VS EDUSSMART|PRAKASH JAIL.COM
ISERVCIES PV LTD AND ORS [KASHYAP(P),
[ROON NO. 27 IAPPLICATION U/S 151 CPC IMISC DJ/1657/2025 [30-10-2025 SRI CHAITANYAA CHILDRNSSWAYAM 8076970271 ISWAYAM7697@GM [13-10-2025
IACADEMY VS EDUSMART[PRAKASH AIL.COM
SERVICES PVT LTD [KASHYAP(P),
[ROON NO. 27 IOBJECTION u/s 34 OFOMP (COMM)/171/2025 30-10-2025 IKARUN KUMAR SURANA VS |KAILASH 0871979398 [KAILASHJOSHI8 @G{25-10-2025
ARBITRATION & CONCILIATION| IVANKON MODULAR PRIVATECHANDRA IMAIL.COM
ACT ILIMITED JOSHI(P),
[ROON NO. 27 IPETITION u/s OFOMP (I) (COMM)/235/2025 [28-10-2025 IM/S STERLITE TECHNOLOGIESABHISHEK 9968955329 IBHARDWAJ.ABHIS [27-10-2025
ARBITRATION LIMITED VS BHARAT SANCHARBBHARDWAJ(P), [HEK1990@GMAIL.C
INIGAM LTD OM
[ROON NO. 27 IPETITION u/s 9 OFOMP (I) (COMM)/239/2025 [31-10-2025 IAXIS FINANCE LTD VS TINKUASHISH 0312402821 INOT AVAILABLE 17-10-2025
JARBITRATION IBOSE KUMAR
SINGH(P),
[ROON NO. 27 IAPPLICATION U/S 151 CPC IMISC DJ/1658/2025 31-10-2025 [UNION OF INDIA NORTHENVIPIN KUMAR9871094738 INOT AVAILABLE 28-10-2025
RAILWAY VS SIMTECH[RAGHAV(P),
INTERNATIONAL
23 [IMS. SAVITA RAO,SOUTH 12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7355/2025/08-10-2025 IAXTS BANK LTD VS SHRI KUMARANUPAM 0654926809 ANUPAMJSINGH®@ [06.10.2025
IDISTRICT BLOCK-I ICONCILIATION ACT HEMANT SINGH(P), IGAMIL.COM
JUDGE(COMMERCI

AL COURT)
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[BLOCK-I

ICONCILIATION ACT

SINGH(P),

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7353/2025/08-10-2025 IFFCO KISAN FINANCE VS BABUASHISH 9999183119 IANUJ@AGCPARTNE|06.10.2025
[BLOCK-I ICONCILIATION ACT RAM [KUMAR [RS.CO.IN

IGUPTA(P),
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7351/2025|08-10-2025 IFFCO KISAN FINANCE VS [ASHISH 9999183119 IANUJ@AGCPARTNE(06.10.2025
[BLOCK-I ICONCILIATION ACT SAHDEV MOHAR SINGH KUMAR IRS.CO.IN

IGUPTA(P),
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7354/2025/08-10-2025 IFFCO KISAN FINANCE VS [ASHISH 9999183119 ANUJ@AGCPARTNE(06.10.2025
[BLOCK-I ICONCILIATION ACT IDEEPAK YADAV KUMAR [RS.CO.IN

IGUPTA(P),
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7352/2025/08-10-2025 IAXIS BANK LTD VS SHIKHARANUPAM 9654926809 ANUPAMJSINGH®@ [06.10.2025
[BLOCK-I ICONCILIATION ACT IAGARWAL SINGH(P), IGAMIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7350/2025/08-10-2025 IAXIS BANK LTD VS VIPANANUPAM 0654926809 ANUPAMJSINGH@ [06.10.2025
[BLOCK-I ICONCILIATION ACT IKHANNA SINGH(P), IGAMIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7346/2025|08-10-2025 IFFCO KISAN FINANCE VS |ASHISH 0999183119 JANUJ@AGCPARTNE|06.10.2025
BLOCK-I ICONCILIATION ACT RAKESH RAM BHAROSE LAL KUMAR RS.CO.IN

IGUPTA(P),
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7349/2025/08-10-2025 IAXIS BANK LTD VS GURPALANUPAM 9654926809 IANUPAMJSINGH@ [06.10.2025
[BLOCK-I ICONCILIATION ACT SINGH SINGH(P), IGAMIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7347/2025/08-10-2025 IAXIS BANK LTD VS RAJENDRAANUPAM 0654926809 IANUPAMJSINGH@ [06.10.2025
BLOCK-I ICONCILIATION ACT IYADAV SINGH(P), IGAMIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7345/2025/08-10-2025 IAXIS BANK LTD VS SIYARAMANUPAM 0654926809 ANUPAMJSINGH@ [06.10.2025
[BLOCK-I ICONCILIATION ACT YADAV SINGH(P), IGAMIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7348/2025/08-10-2025 IAXIS BANK LTD VS MANOJANUPAM 0654926809 IANUPAMJSINGH@ [06.10.2025
BLOCK-I ICONCILIATION ACT KUMAR SINGH(P), IGAMIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7342/2025|08-10-2025 IAXIS BANK LTD VS M|SUNITA 0871040589 INDOLEXLAW@GM [06.10.2025
[BLOCK-I ICONCILIATION ACT RAMACHANDRAN SINGH(P), IAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7344/2025|08-10-2025 IAXIS BANK LTD VS  SONLJSSUNITA 9871040589 INDOLEXLAW@GM (06.10.2025
[BLOCK-I ICONCILIATION ACT KUMAR SINGH(P), AIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7343/2025/08-10-2025 IAXIS BANK LTD VS KAVITA JANUPAM 0654926809 IANUPAMJSINGH@ [06.10.2025

IGAMIL.COM
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7341/2025/08-10-2025 IAXIS BANK LTD VS NARENDER [ANUPAM 9654926809 ANUPAMJSINGH@ (06.10.2025
[BLOCK-I ICONCILIATION ACT SINGH(P), IGAMIL.COM

12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7340/2025/08-10-2025 IAXIS BANK LTD VS NITISHADV 0871040589 INDOLEXLAW@GM [06.10.2025
[BLOCK-I ICONCILIATION ACT IRATHI (9390) DHEERAJ(P), IAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7337/2025/08-10-2025 IAXIS BANK LTD VS S ANANDADV 0871040589 INDOLEXLAW@GM [06.10.2025
[BLOCK-I ICONCILIATION ACT (3047) DHEERAJ(P), JAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7334/2025/08-10-2025 IAXIS BANK LTD VS BRIJESHADV 9871040589 INDOLEXLAW@GM [06.10.2025
BLOCK-I ICONCILIATION ACT KUMAR (1608) DHEERAJ(P), IAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7339/2025/08-10-2025 IAXIS BANK VS  JANARDANSHOBHA 0811192158 ISRSHOBHAGUPTA (06.10.2025
[BLOCK-I ICONCILIATION ACT YADAV IGUPTA(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7336/2025/08-10-2025 IAXIS BANK VS VIMALA DEVI SHOBHA 0811192158 ISRSHOBHAGUPTA [06.10.2025
[BLOCK-I ICONCILIATION ACT IGUPTA(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7335/2025/08-10-2025 IAXIS BANK LIMITED VS [AMIT 8860939556 AMITKUMAR.294@ (06.10.2025
[BLOCK-I ICONCILIATION ACT JASWANT KAUR KUMAR(P), IREDIFFMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7338/2025|08-10-2025 IAXIS BANK LIMITED VS JAMIT 8860939556 AMITKUMAR.294@ (06.10.2025
BLOCK-I ICONCILIATION ACT ISARABJIT KAUR [KUMAR(P), REDIFFMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7367/2025/08-10-2025 IAXIS BANK LTD VS NANDANSSHOBHA 0811192158 ISRSHOBHAGUPTA (06.10.2025
[BLOCK-I ICONCILIATION ACT IPUTTU LAL IGUPTA(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7364/2025/08-10-2025 IAXIS BANK LTD VS VINOD SHOBHA 0811192158 ISRSHOBHAGUPTA [06.10.2025
BLOCK-I ICONCILIATION ACT IGUPTA(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7366/2025|08-10-2025 IDFC FIRST BANK LTD VS NAVINISANJEEV 8285002845 IMANJUL.SOOD@SR (06.10.2025
[BLOCK-I ICONCILIATION ACT IDUTT MISHRA PATHAK(P), ICSLEGAL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7365/2025/08-10-2025 IYES BANK LTD VS SHAMSHADISANJEEV 8285002845 IMANJUL.SOOD@SR [06.10.2025
[BLOCK-I ICONCILIATION ACT IHUSSAIN PATHAK(P), ICSLEGAL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7363/2025/08-10-2025 YES BANK LTD VS MANOJISANJEEV 8285002845 IMANJUL.SOOD@SR [06.10.2025
[BLOCK-I ICONCILIATION ACT IMAWASI PATHAK(P), ICSLEGAL.COM
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12, NEW COURTCIVIL CASES CS (COMM)/458/2025 08-10-2025 RAHMAT ALI VS 9711746595 INOT PROVIDED 06.10.2025
[BLOCK-I IGHADOKE KAUSHIK(P),
12, NEW COURTICIVIL CASES CS (COMM)/454/2025 06-10-2025 SPIROTECH HEAT EXCHANGESADITYA 8588074107 TREHAN.VINIT@G [04.10.2025
[BLOCK-I PRIVATE LTD VS RAJ KISHORTREHAN(P), IMAIL.COM
[TRIPATHI

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7357/2025(08-10-2025 IAXIS BANK LIMITED VS [AMIT 8860939556 AMITKUMAR.294@ (06.10.2025
[BLOCK-I ICONCILIATION ACT BACHCHU SINGH KUMAR(P), REDIFFMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7362/2025|08-10-2025 IAXIS BANK LIMITED VS [AMIT 8860939556 IAMITKUMAR.294@ [06.10.2025
[BLOCK-I ICONCILIATION ACT MOHAMMAD JAVED AKHTER KUMAR(P), REDIFFMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7360/2025/08-10-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 IDELHI.JANGRAADV [06.10.2025
[BLOCK-I ICONCILIATION ACT LIMITED VS NEERAJ KUMAR JANGRA(P), IOCATE@GMAIL.CO

IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7359/2025/08-10-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 IDELHI.JANGRAADV|06.10.2025
[BLOCK-I ICONCILIATION ACT FINANCE LIMITED VS MUKESHYJANGRA(P), IOCATE@GMAIL.CO

GUPTA IM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7356/2025/08-10-2025 IAXIS BANK LIMITED VS [NIRAJ 0811306559 INIRAJKUMAR1976 [06.10.2025
[BLOCK-I ICONCILIATION ACT IVIRENDRA KUMAR KUMAR(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7361/2025/|08-10-2025 IAXIS BANK LIMITED VS |NIRAJ 0811306559 INIRAJKUMAR1976 [06.10.2025
BLOCK-I ICONCILIATION ACT BALWINDER SINGH KUMAR(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7358/2025/08-10-2025 IAXIS BANK LTD VS SUNEELSSHOBHA 0811192158 ISRSHOBHAGUPTA (06.10.2025
[BLOCK-I ICONCILIATION ACT KUMAR IGUPTA(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7408/2025/09-10-2025 IDFC FIRST BANK LTD VS [SANJEEV 8285002845 IMANJUL.SOOD@SR [08.10.2025
BLOCK-I ICONCILIATION ACT JITENDER LUTHRA PATHAK(P), ICSLEGAL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7407/2025(09-10-2025 IDFC FIRST BANK LTD VS ANIL [SANJEEV 8285002845 IMANJUL.SOOD@SR [08.10.2025
[BLOCK-I ICONCILIATION ACT CHAUHAN PATHAK(P), ICSLEGAL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7410/2025(09-10-2025 IKOTAK MAHINDRA PRIMERAJESH 0058726491 IDELHI.JANGRAADV|08.10.2025
[BLOCK-I ICONCILIATION ACT ILIMITED VS PRAVESH JAI JANGRA(P), IOCATE@GMAIL.CO

M
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7411/2025 [09-10-2025 KOTAK MAHINDRA PRIMERAJESH 9958726491 DELHI.JANGRAADV/|08.10.2025
[BLOCK-I ICONCILIATION ACT LIMITED VS NITISH KUMAR UVANGRA(P), IOCATE@GMAIL.CO

IM
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7485/2025[10-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA (09.10.2025
[BLOCK-I ICONCILIATION ACT IASHWANI KUMAR 8310 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7412/2025/09-10-2025 IKOTAK MAHINDRA PRIMERAJESH 0958726491 IDELHL.JANGRAADV|[08.10.2025
[BLOCK-I ICONCILIATION ACT ILIMITED VS KUNWAR PAL JANGRA(P), IOCATE@GMAIL.CO

IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7409/2025/09-10-2025 IAXIS BANK LTD VS RAJESH[SHOBHA 0811192158 ISRSHOBHAGUPTA [08.10.2025
[BLOCK-I ICONCILIATION ACT KUMAR IGUPTA(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7483/202510-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK_MAHAJA (09.10.2025
[BLOCK-I ICONCILIATION ACT RAJU 5024 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7484/2025[10-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 09873347330 IMAYANK_MAHAJA (09.10.2025
[BLOCK-I ICONCILIATION ACT IVIVEK KUMAR 8831 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7482/202510-10-2025 IAXIS BANK LTD VS  BILALSHOBHA 0811192158 ISRSHOBHAGUPTA [09.10.2025
[BLOCK-I ICONCILIATION ACT IAHMAD DAR IGUPTA(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7481/2025[10-10-2025 IAXIS BANK LTD VS AJAY KUMARSHOBHA 0811192158 ISRSHOBHAGUPTA (09.10.2025
[BLOCK-I ICONCILIATION ACT CHAUDHARY IGUPTA(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (COMM)/52/2025 10-10-2025 INIRDOSH JAIN VS M/S AMBITKARAN 0818768484 ICORPORATEJUDISL|09.10.2025
BLOCK-I ICONCILIATION ACT ISWITCHGEAR PVT LTD IAGGARWAL(P), LP@GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7480/2025[10-10-2025 IAXIS BANK LTD VS SHYAMJISHOBHA 0811192158 ISRSHOBHAGUPTA [09.10.2025
[BLOCK-I ICONCILIATION ACT IKATARA IGUPTA(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7466/2025[10-10-2025 IAXIS BANK LIMITED VS [NIRAJ 0811306559 INIRAJKUMAR1976 [09.10.2025
BLOCK-I ICONCILIATION ACT ISATYENDRA KUMAR SRIVASTAV [KUMAR(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7478/202510-10-2025 IAXIS BANK LIMITED VS [NIRAJ 0811306559 INIRAJKUMAR1976 [09.10.2025
[BLOCK-I ICONCILIATION ACT SURESHKUMAR LADHURAM KUMAR(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7468/2025[10-10-2025 IAXIS BANK LIMITED VS |NIRAJ 0811306559 INIRAJKUMAR1976 [09.10.2025
[BLOCK-I ICONCILIATION ACT RAVINDER MANN KUMAR(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7477/2025[10-10-2025 IAXIS BANK LIMITED VS PRINCE [NIRAJ 0811306559 INIRAJKUMAR1976 [09.10.2025
[BLOCK-I ICONCILIATION ACT IBHARDWAJ KUMAR(P), @GMAIL.COM
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7474/2025[10-10-2025 IAXIS BANK LIMITED VS SINDHINIRAJ 0811306559 INIRAJKUMAR1976 (09.10.2025
[BLOCK-I ICONCILIATION ACT INAJNIBEN NASHIRBHAI [KUMAR(P), @GMAIL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7476/2025[10-10-2025 IAXIS BANK LIMITED VS [NIRAJ 0811306559 INIRAJKUMAR1976 [09.10.2025
[BLOCK-I ICONCILIATION ACT IVIKRAMSINGH B RAJPUT [KUMAR(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7473/2025[10-10-2025 IAXIS BANK LIMITED VS PRAGYANIRAJ 0811306559 INIRAJKUMAR1976 [09.10.2025
[BLOCK-I ICONCILIATION ACT INDUSTRIES KUMAR(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7472/202510-10-2025 IAXIS BANK LIMITED VS A2ZNIRAJ 0811306559 INIRAJKUMAR1976 [09.10.2025
BLOCK-I ICONCILIATION ACT ILOGISTIC SOLUTION [KUMAR(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7471/2025 [10-10-2025 IAXIS BANK LTD VS WAZIRSHOBHA 0811192158 ISRSHOBHAGUPTA (09.10.2025
[BLOCK-I ICONCILIATION ACT SINGH IGUPTA(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7465/202510-10-2025 IAXIS BANK LIMITED VS |AMIT 8860939556 IAMITKUMAR.294@ [09.10.2025
BLOCK-I ICONCILIATION ACT PARKAHS MASIH KUMAR(P), REDIFFMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7470/2025[10-10-2025 IJAXIS BANK LIMITED VS PRIYAAMIT 8860939556 AMITKUMAR.294@ (09.10.2025
[BLOCK-I ICONCILIATION ACT GUPTA KUMAR(P), IREDIFFMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7469/202510-10-2025 IAXIS BANK LIMITED VS JAMIT 8860939556 AMITKUMAR.294@ (09.10.2025
BLOCK-I ICONCILIATION ACT ISUSHANT KUMAR KUMAR(P), REDIFFMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7479/2025[10-10-2025 IAXIS BANK LIMITED VS [AMIT 8860939556 AMITKUMAR.294@ (09.10.2025
[BLOCK-I ICONCILIATION ACT IKRISHAN KUMAR(P), IREDIFFMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7475/2025[10-10-2025 [TATA CAPITAL LTD VS D S HOMENAVEEN 0350569040 INAVEENK101@YAH (09.10.2025
BLOCK-I ICONCILIATION ACT ICONSTRUCTION PRIVATESHARMA(P), 00.COM

LIMITED
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7467/202510-10-2025 IAXIS BANK LTD VS BHOLESHOBHA 0811192158 ISRSHOBHAGUPTA (09.10.2025
BLOCK-I ICONCILIATION ACT OMPAL IGUPTA(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7459/2025[10-10-2025 IAXTS BANK LTD VS SAVIR KHANMAYANK 9873347330 IMAYANK _MAHAJA (09.10.2025
[BLOCK-I ICONCILIATION ACT 5623 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7457/202510-10-2025 IAXIS BANK LTD VS ANANAD [MAYANK 9873347330 IMAYANK_MAHAJA (09.10.2025
BLOCK-I ICONCILIATION ACT PRASAD 4158 IMAHAJAN(P), INo5@YAHOO.COM
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7460/2025(10-10-2025 IAXIS BANK LTD VS MONU [MAYANK 0873347330 IMAYANK_MAHAJA (09.10.2025
[BLOCK-I ICONCILIATION ACT IMISHRA 1469 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7456/2025[10-10-2025 IJAXIS BANK LTD VS MURSALEENMAYANK 0873347330 IMAYANK_MAHAJA [09.10.2025
[BLOCK-I ICONCILIATION ACT 6188 IMAHAJAN(P), INO5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7461/2025[10-10-2025 IAXIS BANK LTD VS SANDEEPMAYANK 0873347330 IMAYANK_MAHAJA (09.10.2025
[BLOCK-I ICONCILIATION ACT IKUMAR NISHAD IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7462/202510-10-2025 IAXIS BANK LTD VS KARTIK [MAYANK 9873347330 IMAYANK_MAHAJA (09.10.2025
[BLOCK-I ICONCILIATION ACT JOSHI 2265 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7463/2025[10-10-2025 IAXIS BANK LTD VS OANKAR [MAYANK 09873347330 IMAYANK_MAHAJA [09.10.2025
[BLOCK-I ICONCILIATION ACT ISINGH 6965 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7458/202510-10-2025 IAXIS BANK LTD VS NAVNEETMAYANK 0873347330 IMAYANK_MAHAJA [09.10.2025
[BLOCK-I ICONCILIATION ACT KUMAR TIWARI 9521 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7464/2025[10-10-2025 IAXIS BANK LTD VS AKASH [MAYANK 9873347330 IMAYANK_MAHAJA [09.10.2025
[BLOCK-I ICONCILIATION ACT IKUMAR 0271 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7454/202510-10-2025 IJAXIS BANK LTD VS DHARMRAJMAYANK 9873347330 IMAYANK_MAHAJA (09.10.2025
BLOCK-I ICONCILIATION ACT 0742 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7453/2025[10-10-2025 IAXIS BANK LTD VS RAHULSHOBHA 0811192158 ISRSHOBHAGUPTA (09.10.2025
[BLOCK-I ICONCILIATION ACT SHARMA IGUPTA(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7446/2025[10-10-2025 IAXIS BANK LTD VS SALONI JAIN [SHOBHA 0811192158 ISRSHOBHAGUPTA [09.10.2025
BLOCK-I ICONCILIATION ACT IGUPTA(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7455/2025[10-10-2025 IAXIS BANK LTD VS ABHISHEK[SHOBHA 0811192158 ISRSHOBHAGUPTA (09.10.2025
[BLOCK-I ICONCILIATION ACT KUMAR ARORA IGUPTA(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7451/2025 [10-10-2025 IAXIS BANK LTD VS ABDULSHOBHA 0811192158 ISRSHOBHAGUPTA [09.10.2025
[BLOCK-I ICONCILIATION ACT IHANNAN IGUPTA(P), @GMAIL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7452/202510-10-2025 IAXIS BANKLTD VS NIROTTAM A SHOBHA 0811192158 ISRSHOBHAGUPTA (09.10.2025
[BLOCK-I ICONCILIATION ACT IGUPTA(P), @GMAIL.COM
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7450/2025[10-10-2025 IAXIS BANK LTD VS ZAFAR SHOBHA 0811192158 ISRSHOBHAGUPTA [09.10.2025
[BLOCK-I ICONCILIATION ACT IGUPTA(P), @GMAIL.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7449/2025[10-10-2025 IAXIS BANK LTD VS NARAYANASHISH 9999183119 IANUJ@AGCPARTNE(09.10.2025
[BLOCK-I ICONCILIATION ACT LAL AHIR KUMAR IRS.CO.IN

IGUPTA(P),
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7448/2025[10-10-2025 IJAXIS BANK LTD VS SURENDRAASHISH 9999183119 ANUJ@AGCPARTNE(09.10.2025
[BLOCK-I ICONCILIATION ACT IKILAK KUMAR [RS.CO.IN

IGUPTA(P),
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7447/202510-10-2025 IAXIS BANK LTD VS HUKUMASHISH 9999183119 IANUJ@AGCPARTNE(09.10.2025
BLOCK-I ICONCILIATION ACT CHAND KUMAR RS.CO.IN

IGUPTA(P),
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7438/2025[10-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 09873347330 IMAYANK_MAHAJA [09.10.2025
[BLOCK-I ICONCILIATION ACT ISONU 0200 IMAHAJAN(P), INoO5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7533/2025[13-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK_MAHAJA 10.10.2025
BLOCK-I ICONCILIATION ACT PRAMOD KUMAR 2405 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7534/2025[13-10-2025 KOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [10.10.2025
[BLOCK-I ICONCILIATION ACT IZUAIL GAZI 5340 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7532/2025[13-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK_MAHAJA 10.10.2025
BLOCK-I ICONCILIATION ACT JAKIL 0813 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7538/2025[13-10-2025 IFINGROW  CAPITAL PRIVATEJITENDRA 0871361313 UVKSCHAUHAN@RE [10.10.2025
[BLOCK-I ICONCILIATION ACT LIMITED VS AMBIKAIKUMAR IDIFFMAIL.COM

I[ENTERPRISES SINGH(P),

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7535/202513-10-2025 KOTAK MAHINDRA BANK VS OMMAYANK 0873347330 IMAYANK_MAHAJA [10.10.2025
BLOCK-I ICONCILIATION ACT IPARKASH 1731 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7531/2025 [13-10-2025 KOTAK MAHINDRA BANK VS MAYANK 0873347330 IMAYANK_MAHAJA [10.10.2025
BLOCK-I ICONCILIATION ACT IROHTASH 6851 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7537/2025[13-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK_MAHAJA [10.10.2025
[BLOCK-I ICONCILIATION ACT ISUMIT KUMAR 6331 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7530/2025[13-10-2025 KOTAK MAHINDRA BANK VS MAYANK 9873347330 IMAYANK_MAHAJA [10.10.2025
BLOCK-I ICONCILIATION ACT KULDEEP SINGH 9810 IMAHAJAN(P), INo5@YAHOO.COM
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[BLOCK-I

ICONCILIATION ACT

IDUSHYANT KUMAR

KUMAR(P),

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7536/2025(13-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [10.10.2025
[BLOCK-I ICONCILIATION ACT IRAM KUMAR 0460 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7529/2025[13-10-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 IDELHI.JANGRAADV[10.10.2025
[BLOCK-I ICONCILIATION ACT PVT LTD VS DEEPAK SINGH JANGRA(P), IOCATE@GMAIL.CO
IM
12, NEW COURTICIVIL CASES ICS (COMM)/467/2025 13-10-2025 ISMALL FARMERS AGRI BUINSESSJATIN 0899818888 JATINJULKA07@OU}10.10.2025
[BLOCK-I ICONSORTIUM VS MS ANANDAYJULKA(P), ITLOOK.COM
IJAGRO FOODS
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7528/2025[13-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 IDELHIL.JANGRAADV[10.10.2025
[BLOCK-I ICONCILIATION ACT PVT LTD VS ABHILASH RADHEJANGRA(P), IOCATE@GMAIL.CO
SHYAM VERMA M
12, NEW COURTICIVIL CASES ICS (COMM)/469/2025 14-10-2025 IMANASH LIFESTYLE PRIVATEINAGESHWAR (90818823289 INFO@DEYANDKU [13.10.2025
[BLOCK-I LIMITED VS BALAJI TRADERS KUMHAR(P), IMHAR.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7591/2025 14-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 0958726491 IDELHI.JANGRAADV|13.10.2025
[BLOCK-I ICONCILIATION ACT PVT LTD VS ANITA OMPAL UVANGRA(P), IOCATE@GMAIL.CO
IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7589/2025[14-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 DELHI.JANGRAADV/[13.10.2025
[BLOCK-I ICONCILIATION ACT IPVT LTD VS USMAN DILSHAD JANGRA(P), IOCATE@GMAIL.CO
IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7592/2025[14-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 0958726491 IDELHI.JANGRAADV|13.10.2025
BLOCK-I ICONCILIATION ACT PVT LTD VS KARAN KUMAR JANGRA(P), IOCATE@GMAIL.CO
IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7593/2025[14-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 DELHI.JANGRAADV/[13.10.2025
[BLOCK-I ICONCILIATION ACT PVT LTD VS RAJKUMAR MURAT PJANGRA(P), IOCATE@GMAIL.CO
IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7588/2025[14-10-2025 ICNH INDUSTRIAL CAPITAL INDIA[RAJESH 0058726491 IDELHI.JANGRAADV13.10.2025
BLOCK-I ICONCILIATION ACT PVT LTD VS RAJVEER SINGH JANGRA(P), IOCATE@GMAIL.CO
IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7587/2025[14-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 DELHI.JANGRAADV|[13.10.2025
[BLOCK-I ICONCILIATION ACT IPVT LTD VS SHIVAM BRIJPAL JANGRA(P), IOCATE@GMAIL.CO
IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7590/2025(14-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 0058726491 IDELHI.JANGRAADV|13.10.2025
[BLOCK-I ICONCILIATION ACT PVT LTD VS NEPAL SIRDARJANGRA(P), IOCATE@GMAIL.CO
ISINGH M
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7584/2025[14-10-2025 IAXIS BANK LIMITED VS |JAMIT 8860939556 AMITKUMAR.294@ [13.10.2025
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7586/2025(14-10-2025 IAXIS BANK LIMITED VS |RAHUL 9971891788 INFO@AUALEGAL.C|13.10.2025
[BLOCK-I ICONCILIATION ACT IPARMANAND SO CHOORAMAN [CHAUHAN(P), OM
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7585/2025[14-10-2025 IAXIS BANK LIMITED VS HARI [RAHUL 0971891788 INFO@AUALEGAL.C|13.10.2025
[BLOCK-I ICONCILIATION ACT SHANKAR ICHAUHAN(P), OM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7644/2025(15-10-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 IDELHI.JANGRAADV|14.10.2025
[BLOCK-I ICONCILIATION ACT PVT LTD VS SHABAB AHMADJANGRA(P), IOCATE@GMAIL.CO
IKHAN IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7645/2025(15-10-2025 IAXIS BANK LIMITED VS MEG [RAHUL 9971891788 INFO@AUALEGAL.C14.10.2025
[BLOCK-I ICONCILIATION ACT ISINGH ICHAUHAN(P), OM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7643/2025(15-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 IDELHI.JANGRAADV[14.10.2025
[BLOCK-I ICONCILIATION ACT PVT LTD VS ASHOK KUMAR JANGRA(P), IOCATE@GMAIL.CO
IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7642/2025(15-10-2025 IAXIS BANK LIMITED VS SATYA [RAHUL 0971891788 INFO@AUALEGAL.C|14.10.2025
[BLOCK-I ICONCILIATION ACT PRAKASH ICHAUHAN(P), OM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7641/2025[15-10-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 DELHI.JANGRAADV|[14.10.2025
[BLOCK-I ICONCILIATION ACT FINANCE LIMITED VS KARANJANGRA(P), IOCATE@GMAIL.CO
RAKESH KUMAR IM
12, NEW COURTIEXECUTION PETITION EXECUTION 15-10-2025 IM/S PRIVE LUXURY LIMITED VS |SUNIL 0654224557 JADVSUNILSINGHP {14.10.2025
BLOCK-I (COMM)/143/2025 GROWTH SPURTS AND BEYONDSINGH(P), @GMAIL.COM
IPVT LTD ALIAS MAMA PEACHES
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7712/2025 [16-10-2025 IYES BANK LIMITED VS RAJANANJAY 7030378800 IJASAPLEGALANDAD (15.10.2025
[BLOCK-I ICONCILIATION ACT IKUMAR SINGH SINGH(P), IVOCATES@GMAIL.C
oM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7711/2025 [16-10-2025 ICNH INDUSTRIAL CAPITAL INDIA[RAJESH 0058726491 IDELHI.JANGRAADV15.10.2025
BLOCK-I ICONCILIATION ACT PVT LTD VS DHARMVEER OMYJANGRA(P), IOCATE@GMAIL.CO
PRAKASH M
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7709/2025[16-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 DELHI.JANGRAADV|[15.10.2025
[BLOCK-I ICONCILIATION ACT PVT LTD VS BHOOPENDRAJANGRA(P), IOCATE@GMAIL.CO
OMPRAKASH M
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7710/2025 [16-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 0058726491 IDELHI.JANGRAADV|15.10.2025
[BLOCK-I ICONCILIATION ACT PVT LTD VS KAUSHAL KAMTAJANGRA(P), IOCATE@GMAIL.CO
[PRASAD M
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7707/2025[16-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 DELHI.JANGRAADV/[15.10.2025
[BLOCK-I ICONCILIATION ACT PVT LTD VS BANTI YADAV UVANGRA(P), IOCATE@GMAIL.CO
IM
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7708/2025(16-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 IDELHI.JANGRAADV|15.10.2025
[BLOCK-I ICONCILIATION ACT IPVT LTD VS JAGGU BUDDHA UANGRA(P), IOCATE@GMAIL.CO
M
12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7705/2025[16-10-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 IDELHIL.JANGRAADV|[15.10.2025
[BLOCK-I ICONCILIATION ACT PVT LTD VS SATYAPRAKASHYJANGRA(P), IOCATE@GMAIL.CO
IVIDYADHAR M
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7706/2025(16-10-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 IDELHL.JANGRAADV 15.10.2025
[BLOCK-I ICONCILIATION ACT PVT LTD VS SHIV OM UANGRA(P), IOCATE@GMAIL.CO
M
12, NEW COURTEXECUTION PETITION [EXCOMM - AWARD BY ARB[16-10-2025 IMS ALLIED TUBES PVT LTDJAGRITI 8527506427 ILAWFIRM@UNSOL [15.10.2025
BLOCK-I COMM/55/2025 THROUGH ITS DIRECTORAR MRYJAIN(P), IVEDLEGAL.COM
RISHABH TANEJA VS M/
[TULIKA ENGINEERS PVT LTD
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7703/2025[16-10-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 IDELHI.JANGRAADV|15.10.2025
[BLOCK-I ICONCILIATION ACT [FINANCE LIMITED VS HASHIMUJANGRA(P), IOCATE@GMAIL.CO
IANSARI M
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7704/2025[16-10-2025 IPTRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 IDELHI.JANGRAADV[15.10.2025
BLOCK-I ICONCILIATION ACT FINANCE  LIMITED VS JANGRA(P), IOCATE@GMAIL.CO
IMOHAMMAD HAFILJ M
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7699/2025[16-10-2025 IJAXIS BANK LIMITED VS KARTAR|NIRAJ 0811306559 INIRAJKUMAR1976 [15.10.2025
[BLOCK-I ICONCILIATION ACT ISINGH ENTERPRISES [KUMAR(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7697/2025[16-10-2025 IAXIS BANK LTD VS AMAN [MAYANK 0873347330 IMAYANK_MAHAJA [15.10.2025
BLOCK-I ICONCILIATION ACT BHATTA 1555 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7700/202516-10-2025 PIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 DELHI.JANGRAADV15.10.2025
[BLOCK-I ICONCILIATION ACT FINANCE  LIMITED VS PJANGRA(P), IOCATE@GMAIL.CO
RAMSWAMI RAMVEER SINGH IM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7698/2025[16-10-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 IDELHI.JANGRAADV|15.10.2025
[BLOCK-I ICONCILIATION ACT [FINANCE LIMITED VS MO ASIF PJANGRA(P), IOCATE@GMAIL.CO
M
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7701/2025[16-10-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 DELHI.JANGRAADV[15.10.2025
BLOCK-I ICONCILIATION ACT FINANCE LIMITED VS JAIVEERJANGRA(P), OCATE@GMAIL.CO
RAMKALA M
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7702/2025[16-10-2025 PIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 IDELHI.JANGRAADV|15.10.2025
BLOCK-I ICONCILIATION ACT FINANCE LIMITED VS DURGESHUANGRA(P), IOCATE@GMAIL.CO
KUMAR M
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7696/2025[16-10-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 DELHI.JANGRAADV [15.10.2025
BLOCK-I ICONCILIATION ACT FINANCE LIMITED VS MOHITJANGRA(P), IOCATE@GMAIL.CO
CHOUDHARY IM
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12, NEW COURTICIVIL CASES CS (COMM)/472/2025 16-10-2025 IAMAN TRAVELS LTD VS RICKY|VIKRANT 09090969164 [HOODAMUKESHAD (15.10.2025
[BLOCK-I INAKHAT HUDDA(P), V@GMAIL.COM
12, NEW COURTICIVIL CASES CS (COMM)/476/2025 17-10-2025 [ESME CONSUMER PVT LTD VS [SANJAY 0810748529 IADMIN@RAGUELL [16.10.2025
[BLOCK-I INEELAM GUPTA TRADING ASAGGARWAL(P), IAW.COM

ISUN OVERSEAS ANR
12, NEW COURTICIVIL CASES CS (COMM)/475/2025 17-10-2025 CITY CAB COMPANY THROUGH|UTSAV 0891060955 IADVOCATESHASHA 16.10.2025
[BLOCK-I ITS SOLE PROPRIETOR MR ARUN[SAXENA(P), INKBAJPAI@GMAIL.

WULKA VS NEW YADAV TOUR| ICOM

IAND TRAVELS PVT LTD|
12, NEW COURTICIVIL CASES CS (COMM)/474/2025 17-10-2025 IMAX HEALTHCARE INSTITUTE[SWAPNIL 0873598716 IGARIMA@RALGEAL([16.10.2025
[BLOCK-I LTD VS MAXX LYFE HOSPITALIGAUR(P), .CO.IN

IAND TRAUMA CENTRE
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7753/2025[17-10-2025 IAXIS BANK LIMITED VS [RAHUL 9971891788 INFO@AUALEGAL.C{16.10.2025
[BLOCK-I ICONCILIATION ACT SURENDRA SINGH ICHAUHAN(P), OM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7755/2025[17-10-2025 IAXIS BANK LIMITED VS RAM [RAHUL 0971891788 INFO@AUALEGAL.C|16.10.2025
[BLOCK-I ICONCILIATION ACT SHARAN ICHAUHAN(P), OM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7756/2025(17-10-2025 IAXIS BANK LIMITED VS [RAHUL 0971891788 INFO@AUALEGAL.C16.10.2025
[BLOCK-I ICONCILIATION ACT IMALKHAN SINGH ICHAUHAN(P), OM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7754/2025[17-10-2025 IAXIS BANK LIMITED VS SABAB [RAHUL 0971891788 INFO@AUALEGAL.C[16.10.2025
BLOCK-I ICONCILIATION ACT HUSAIN ICHAUHAN(P), OM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7757/2025 [17-10-2025 IAXIS BANK LIMITED VS SIPAHIRAHUL 0971891788 INFO@AUALEGAL.C|16.10.2025
[BLOCK-I ICONCILIATION ACT ILAL SO ASHRFI ICHAUHAN(P), OM
12, NEW COURTICIVIL CASES IMISC DJ/213/2025 17-10-2025 M/S PERFECT FINSEC PRIVATEMANISH 0718506932 IADVMANISHASSOC {16.10.2025
BLOCK-I LTD VS MUZAMMIL KUMAR(P), TATE@GAMIL.COM
12, NEW COURTEXECUTION PETITION EXCOMM - AWARD BY ARB[17-10-2025 [UMAK HOSPITALITY PRIVATERAKESH 0811048468 DEEPDHAMIJA@SD|16.10.2025
[BLOCK-I COMM/57/2025 LIMITED VS MS MONICA ARORA [KUMAR(P), IGLAWCHAMBERS.C

oM

12, NEW COURTCIVIL CASES CS (COMM)/486/2025 18-10-2025 ICANARA BANK VS ALOK KUMARRITU 0873706792 RITUMISHRAADVO |17.10.2025
[BLOCK-I CHOUDHARY IMISHRA(P), ICATE@GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7789/2025[18-10-2025 IAXIS BANK LTD VS SHIVIMAYANK 0873347330 IMAYANK_MAHAJA [17.10.2025
BLOCK-I ICONCILIATION ACT ISHANKAR STONE CRUSHER 2620 [MAHAJAN(P), INo5@YAHOO.COM
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7788/2025[18-10-2025 IAXIS BANK LTD VS SHREEMAYANK 0873347330 IMAYANK_MAHAJA [17.10.2025
[BLOCK-I ICONCILIATION ACT ISHYAM BUILDCON 1879 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTEXECUTION PETITION EXECUTION 27-10-2025 IVVS MARBLES THROUGHIAMIT 0910162280 JAMITJURIST@GMA [25.10.2025
[BLOCK-I (COMM)/150/2025 IPARTNER VS MITRA GUHADUBEY(P), IL.COM
IBUILDERS INDIA CO
12, NEW COURTICIVIL CASES IMISC DJ/216/2025 27-10-2025 IAICA LAMINATES INDIA PVT LTD |ADITYA 0053744141 IADITYA.JADELEX@ [25.10.2025
[BLOCK-I VS M/S PRABHU PROJECTSPRAKASH IGMAIL.COM
INDIA THROUGH ITS SOLEARORA(P),
IPROPRIETOR MR KUNAL
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7813/2025 [27-10-2025 IYES BANK LTD VS AKANKSHANANJAY 7030378800 IJASAPLEGALANDAD [25.10.2025
[BLOCK-I ICONCILIATION ACT ROHILLA SINGH(P), IVOCATES@GMAIL.C|
oM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7814/2025[27-10-2025 IYES BANK LTD VS SANJEEV IANANJAY 7030378800 IASAPLEGALANDAD [25.10.2025
[BLOCK-I ICONCILIATION ACT SINGH(P), IVOCATES@GMAIL.C|
oM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7815/2025 [27-10-2025 YES BANK LTD VS MANOJANANJAY 7030378800 IASAPLEGALANDAD [25.10.2025
[BLOCK-I ICONCILIATION ACT IBIKRAM RAWAT SINGH(P), IVOCATES@GMAIL.C|
oM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7812/2025[27-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 DELHI.JANGRAADV|25.10.2025
[BLOCK-I ICONCILIATION ACT PVT LTD VS VIJAY SINGH JANGRA(P), IOCATE@GMAIL.CO
IM
12, NEW COURTIEXECUTION PETITION IM-EX/14/2025 27-10-2025 GOEL ENGINEERING WORKS VS [ROHIT 8506051151 ILEGALSERVICE1992[25.10.2025
BLOCK-I DSC LIMITED KUMAR(P), @GMAIL.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7839/2025/28-10-2025 IAXIS BANK LTD VS GULAB [MAYANK 0873347330 IMAYANK_MAHAJA [27.10.2025
[BLOCK-I ICONCILIATION ACT IKANWAR 3776 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTJU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7840/202528-10-2025 JAXIS BANK LTD VS PANKAJ 1767 [MAYANK 0873347330 IMAYANK_MAHAJA |27.10.2025
BLOCK-I ICONCILIATION ACT IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7874/2025129-10-2025 ICNH INDUSTRIAL CAPITAL INDIAKANIKA 0266434371 LEGAL12@ARENESS|28.10.2025
[BLOCK-I ICONCILIATION ACT PRIVATE LIMITED VS KULDEEPBAWEJA(P), LAW.COM
IDHARAMBIR
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7873/2025129-10-2025 IAXIS BANK LTD VS ASHOKMAYANK 0873347330 IMAYANK_MAHAJA 28.10.2025
[BLOCK-I ICONCILIATION ACT IKUMAR 6902 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7867/2025129-10-2025 IAXIS BANK LTD VS NAFISHMAYANK 0873347330 IMAYANK_MAHAJA [28.10.2025
[BLOCK-I ICONCILIATION ACT KHAN 1506 IMAHAJAN(P), INo5@YAHOO.COM
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7872/2025[29-10-2025 IAXIS BANK LTD VS VIKAS MAYANK 0873347330 IMAYANK_MAHAJA [28.10.2025
[BLOCK-I ICONCILIATION ACT [YADAV 4703 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7866/2025/29-10-2025 IJAXIS BANK LTD VS SADIK ALIMAYANK 0873347330 IMAYANK_MAHAJA [28.10.2025
[BLOCK-I ICONCILIATION ACT 8735 IMAHAJAN(P), INO5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7868/2025/29-10-2025 IAXIS BANK LTD VS BALRAMMAYANK 0873347330 IMAYANK_MAHAJA [28.10.2025
[BLOCK-I ICONCILIATION ACT IYADAV 5011 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7869/2025129-10-2025 IAXTIS BANK LTD VS SARITA DEVIMAYANK 9873347330 IMAYANK_MAHAJA [28.10.2025
[BLOCK-I ICONCILIATION ACT 9047 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7870/2025/29-10-2025 IAXIS BANK LTD VS SAROJ 4031 |[MAYANK 09873347330 IMAYANK_MAHAJA [28.10.2025
[BLOCK-I ICONCILIATION ACT IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7871/2025 [29-10-2025 IAXIS BANK LTD VS VIKRAM [MAYANK 0873347330 IMAYANK_MAHAJA [28.10.2025
[BLOCK-I ICONCILIATION ACT IDUTT 4799 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTICIVIL CASES CS (COMM)/491/2025 130-10-2025 IBANK OF MAHARASHTRA VS [KADAMBINI [9871226784 KKMUDGIL29@GM [29.10.2025
[BLOCK-I [USHA DHINGRA KUMAR AIL.COM
IMUDGIL(P),

12, NEW COURTICIVIL CASES CS (COMM)/490/2025 130-10-2025 PERPETUAL VISION LLP VS [ANSHUMAN(P)/9911373783 INFO@MARKSHIEL [29.10.2025
BLOCK-I IVAIBHAV S PINGALE , D.IN
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7902/202530-10-2025 IAXIS BANK LTD VS  VINITMAYANK 0873347330 IMAYANK_MAHAJA [29.10.2025
[BLOCK-I ICONCILIATION ACT IKUMAR 9998 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7903/202530-10-2025 IAXIS BANK LTD VS RAMSURATIMAYANK 0873347330 IMAYANK_MAHAJA [29.10.2025
BLOCK-I ICONCILIATION ACT 8420 IMAHAJAN(P), INo5@YAHOO.COM
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7904/2025[30-10-2025 ICNH INDUSTRIAL CAPITAL INDIAKANIKA 0266434371 LEGAL12@ARENESS|29.10.2025
[BLOCK-I ICONCILIATION ACT PRIVATE LIMITED VS SUSHMABAWEJA(P), LAW.COM

IDEVI
12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7901/2025(30-10-2025 ICNH INDUSTRIAL CAPITAL INDIAKKANIKA 0266434371 ILEGAL12@ARENESS|29.10.2025
[BLOCK-I ICONCILIATION ACT IPRIVATE LIMITED VS RESHAM[BAWEJA(P), ILAW.COM

ISINGH
12, NEW COURTICIVIL CASES CS (COMM)/492/2025 [30-10-2025 IMANASH LIFESTYLE PRIVATEINAGESHWAR (9818823289 INFO@DEYANDKU [29.10.2025
[BLOCK-I LIMITED VS ARTILLAKUMHAR(P), IMHAR.COM

INTERNATIONAL
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12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7900/202530-10-2025 IDFC FIRST BANK LTD VS [SANJEEV 8285002845 IMANJUL.SOOD@SR [29.10.2025
[BLOCK-I ICONCILIATION ACT INARENDER SINGH IPATHAK(P), ICSLEGAL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7899/202530-10-2025 IJAXIS BANK LTD VS UDAYVEERMAYANK 0873347330 IMAYANK_MAHAJA [29.10.2025
BLOCK-I ICONCILIATION ACT ISINGH 4830 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7897/2025/30-10-2025 IAXIS BANK LTD VS BRIJESHMAYANK 0873347330 IMAYANK_MAHAJA [29.10.2025
[BLOCK-I ICONCILIATION ACT 3899 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7896/202530-10-2025 IDFC FIRST BANK LTD VS RAJ[SANJEEV 8285002845 IMANJUL.SOOD@SR [29.10.2025
[BLOCK-I ICONCILIATION ACT KUMARI SINGH PATHAK(P), ICSLEGAL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7898/2025(30-10-2025 IAXIS BANK LTD VS HIMANSHU MAYANK 0873347330 IMAYANK_MAHAJA [29.10.2025
[BLOCK-I ICONCILIATION ACT IDHAKRE 8099 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7946/2025(31-10-2025 IDFC FIRST BANK LTD VS [SANJEEV 8285002845 IMANJUL.SOOD@SR [30.10.2025
[BLOCK-I ICONCILIATION ACT SHOBHIT GOYAL PATHAK(P), ICSLEGAL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7943/2025|31-10-2025 IDFC FIRST BANK LTD VS TALIB [SANJEEV 8285002845 IMANJUL.SOOD@SR [30.10.2025
[BLOCK-I ICONCILIATION ACT WAHIDALI PATHAK(P), ICSLEGAL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7944/2025(31-10-2025 IDFC FIRST BANK LTD VS [SANJEEV 8285002845 IMANJUL.SOOD@SR [30.10.2025
BLOCK-I ICONCILIATION ACT ISOALEH HASAN PATHAK(P), ICSLEGAL.COM

12, NEW COURT|U/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7959/2025/31-10-2025 IDFC FIRST BANK LTD VS NEHA [SANJEEV 8285002845 IMANJUL.SOOD@SR [30.10.2025
[BLOCK-I ICONCILIATION ACT IBIRBAL SINGH PATHAK(P), ICSLEGAL.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7949/2025|31-10-2025 IAXIS BANK LTD VS SUKHA RAMMAYANK 0873347330 IMAYANK_MAHAJA [30.10.2025
BLOCK-I ICONCILIATION ACT 0707 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7960/2025/31-10-2025 IAXIS BANK LTD VS PRATAPMAYANK 0873347330 IMAYANK_MAHAJA [30.10.2025
[BLOCK-I ICONCILIATION ACT ISINGH 7019 IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7958/2025(31-10-2025 IAXIS BANK LTD VS SUNIL 8417 [MAYANK 0873347330 IMAYANK_MAHAJA [30.10.2025
[BLOCK-I ICONCILIATION ACT IMAHAJAN(P), INo5@YAHOO.COM

12, NEW COURTU/S 9 OF THE ARBITRATION &OMP (I) (COMM)/7961/202531-10-2025 IAXIS BANK LTD VS AHMAD RAZAMAYANK 0873347330 IMAYANK_MAHAJA [30.10.2025
[BLOCK-I ICONCILIATION ACT 5656 IMAHAJAN(P), INo5@YAHOO.COM
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6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7297/2025/06-10-2025 IS BANK LTD VS SUNEEL [MAYANK 9873347330 IMAYANK_MAHAJA [22.09.2025
[BLOCK-I IKUMAR 1388 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7299/2025/06-10-2025 IJAXIS BANK LTD VS MOHAMMADMAYANK 0873347330 IMAYANK_MAHAJA (04.09.2025
[BLOCK-I IAMIR 9113 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7300/2025|06-10-2025 IAXIS BANK LTD VS NEHAMAYANK 0873347330 IMAYANK_MAHAJA [04.09.2025
[BLOCK-I IMISHRA 5412 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7295/2025/|06-10-2025 JAXIS BANK LTD VS PANNUMAYANK 0873347330 IMAYANK_MAHAJA (04.09.2025
BLOCK-I ROADLINES 5419 IMAHAJAN(P), No5@YAHOO.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7296/2025/06-10-2025 IAXIS BANK LTD VS SUNEEJMAYANK 09873347330 IMAYANK_MAHAJA |04.09.2025
[BLOCK-I IKUMAR 6308 IMAHAJAN(P), INoO5@YAHOO.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7298/2025|06-10-2025 IAXIS BANK LTD VS  KAPILJMAYANK 9873347330 IMAYANK_MAHAJA (04.09.2025
[BLOCK-I KUMAR 8846 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7333/2025/06-10-2025 IAXIS BANK LTD VS KRISHNAMAYANK 9873347330 IMAYANK_MAHAJA [22.09.2025
[BLOCK-I IMOHAN SINGH7092 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7332/2025/|06-10-2025 IJAXTS BANK LTD VS SIDDHARTH [MAYANK 9873347330 IMAYANK_MAHAJA [22.09.2025
BLOCK-I IGUPTA 8235 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL CS (COMM)/456/2025 06-10-2025 BANK OF INDIA VS SHALINIDEEPANKUR (9999925860 DEEPANKUR@SON [17.09.2025
[BLOCK-I IBHAMBRI AND ORS SONDHI(P), IDHIPARTNERS.CO

IM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7331/2025/06-10-2025 IAXIS BANK LTD VS NISHANT MAYANK 9873347330 IMAYANK_MAHAJA [22.09.2025
BLOCK-I SHARMA 8023 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7330/2025/06-10-2025 IJAXIS BANK LTD VS LOKESH 3797 MAYANK 0873347330 IMAYANK_MAHAJA [23.09.2025
[BLOCK-I IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL CS (COMM)/457/2025 06-10-2025 STATE BANK OF INDIA VS [SHIV 0811059032 ISHIVKTYAGI1@GM [20.09.2025
[BLOCK-I IDHARMENDER KUMAR ITYAGI(P), AIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7329/2025/|06-10-2025 IAXIS BANK LTD VS DEEPAK MAYANK 9873347330 IMAYANK_MAHAJA [13.10.2025
[BLOCK-I KUMAR 7133 IMAHAJAN(P), INo5@YAHOO.COM
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6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7326/2025/06-10-2025 IAXIS BANK LTD VS POOJAMAYANK 9873347330 IMAYANK_MAHAJA [14.10.2025
[BLOCK-I ISHARMA 0275 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7292/2025/06-10-2025 IJAXIS BANK LTD VS MAGA RAMMAYANK 0873347330 IMAYANK_MAHAJA [13.10.2025
[BLOCK-I 8182 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7293/2025/06-10-2025 IAXIS BANK LTD VS PANNUMAYANK 09873347330 IMAYANK_MAHAJA [14.10.2025
[BLOCK-I IROADLINES 5569 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7294/2025|06-10-2025 JAXIS BANK LTD VS KAPIL [MAYANK 0873347330 IMAYANK_MAHAJA [10.10.2025
[BLOCK-I KUMAR 7628 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL CS (COMM)/460/2025 08-10-2025 IACRES BUILDWELL PVT LTD VS |[SHIVANI 0811722485 ISALUJA.NITIN6@G [26.09.2025
[BLOCK-I INTERNATIONAL LAND|LOHIYA(P), IMAIL.COM
IDEVELOPERS
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7406/2025/|08-10-2025 IAXIS BANK LTD VS AMIT RAJMAYANK 9873347330 IMAYANK_MAHAJA (08.10.2025
BLOCK-I 2866 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL CS (COMM)/459/2025 08-10-2025 IMANASH LIFESTYLE PRIVATEINAGESHWAR (90818823289 INFO@DEYANDKU [04.10.2025
[BLOCK-I ILIMITED VS FACES [KUMHAR(P), IMHAR.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7416/2025/09-10-2025 IFFCO KISAN FINANCE VS [ASHISH 9999183119 ANUJ@AGCPARTNE©05.09.2025
BLOCK-I PREMSHANKAR JAT KUMAR RS.CO.IN
IGUPTA(P),
6, NEW COURTICOMMERCIAL CS (COMM)/461/2025 09-10-2025 MS TIRTH AGRO TECHNOLOGY|[SUDARSHAN (0810132015 ISUDARSHANBANSA [07.10.2025
[BLOCK-I PRIVATE LIMITED VS SUBODH[BANSAL(P), IL@UNITEDWORLD.
JINDAL TRADING AS JINDAL ICO.IN
IAUTO EXPORTS AND ANR
6, NEW COURTICOMMERCIAL OMP (COMM)/51/2025 09-10-2025 RAJNEESH KUMAR VS KOTAKABHISHEK 7011590542 IABHKT91@GMAIL.C23.09.2025
BLOCK-I IMAHINDRA BANK LTD ANR KUMAR(P), OM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7415/202509-10-2025 IFFCO KISAN FINANCE VS [ASHISH 9999183119 IANUJ@AGCPARTNE?26.09.2025
[BLOCK-I KHUSHI RAM MEENA KUMAR RS.CO.IN
IGUPTA(P),
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7417/2025 [09-10-2025 IFFCO KISAN FINANCE VS |ASHISH 9999183119 ANUJ@AGCPARTNE|15.10.2025
[BLOCK-I IBAJRANG JEDIYA KUMAR [RS.CO.IN
IGUPTA(P),
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7419/2025/09-10-2025 IFFCO KISAN FINANCE VS [ASHISH 9999183119 ANUJ@AGCPARTNE|16.10.2025
[BLOCK-I IYASHWANT SINGH MEENA KUMAR RS.CO.IN
IGUPTA(P),
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6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7420/2025/09-10-2025 IFFCO KISAN FINANCE ASHISH 9999183119 JANUJ@AGCPARTNE[23.09.2025
[BLOCK-I INIRANJAN CHARAN [KUMAR [RS.CO.IN

IGUPTA(P),
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7421/2025|09-10-2025 IFFCO KISAN FINANCE VS [ASHISH 9999183119 IANUJ@AGCPARTNE|14.10.2025
[BLOCK-I SURESH CHANDRA AHIR KUMAR IRS.CO.IN

IGUPTA(P),
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7425/2025/09-10-2025 YES BANK LTD VS NAVEENSSANJEEV 0717028845 ILITIGATION@SRCS [13.10.2025
[BLOCK-I KUMAR IPATHAK(P), ILEGAL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7413/2025/09-10-2025 IAXIS BANK LTD VS SARVESH[SHOBHA 081192158 ISRSHOBHAGUPTA [15.10.2025
[BLOCK-I KUMAR IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7414/2025|09-10-2025 IAXIS BANK LTD VS VINAY[SHOBHA 081192158 ISRSHOBHAGUPTA [14.10.2025
[BLOCK-I IPRATAP IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7418/2025/|09-10-2025 IFFCO KISAN FINANCE VS [ASHISH 9999183119 ANUJ@AGCPARTNE[13.10.2025
BLOCK-I RAJAN KUMAR KUMAR RS.CO.IN

IGUPTA(P),
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7422/2025/09-10-2025 IAXIS BANK VS NEERAJ SHOBHA 081192158 ISRSHOBHAGUPTA [04.10.2025
[BLOCK-I IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7423/2025|09-10-2025 JAXIS BANK LTD VS DIVYA JYOTISANJEEV 9717028845 ILITIGATION@SRCS [05.09.2025
BLOCK-I BHATIA PATHAK(P), LEGAL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7424/2025/09-10-2025 IAXIS BANK LTD VS SHIVAM [SANJEEV 0717028845 LITIGATION@SRCS [23.09.2025
[BLOCK-I IVERMA PATHAK(P), ILEGAL.COM
6, NEW COURTICOMMERCIAL CS (COMM)/466/2025 10-10-2025 IVAIBHAV GUPTA VS RADHEYANIL KUMAR9810134793 IALLIPCARE@GMAI [07.10.2025
BLOCK-I SHYAM GUPTA SAHU(P), L.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7571/2025 13-10-2025 JAXIS BANK LTD VS ROHIT SHOBHA 081192158 ISRSHOBHAGUPTA [08.10.2025
[BLOCK-I IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7575/2025 [13-10-2025 IAXIS BANK LTD VS SUMAN JAVINASH 1141513189 IJAVINASH.ADV@GM [06.10.2025
[BLOCK-I KUMAR(P), AIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7563/2025[13-10-2025 IDFC FIRST BANK LTD VS PREM SANJEEV 9717028845 LITIGATION@SRCS [06.10.2025
[BLOCK-I KUMAR PATHAK(P), LEGAL.COM
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6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7566/2025[13-10-2025 [TATA CAPITAL LTD VS D S HOMENAVEEN 9350569040 INAVEENK101A@YA [06.10.2025
[BLOCK-I ICONSTRUCTION PRIVATESHARMA(P), [HOO.COM

LIMITED
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7567/2025[13-10-2025 [TATA CAPITAL LTD VS D S HOMENAVEEN 0350569040 INAVEENK101A@YA [06.10.2025
[BLOCK-I ICONSTRUCTION PRIVATESHARMA(P), I[HOO.COM

LIMITED
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7576/2025[13-10-2025 IAXIS BANK LTD VS RAJA RAMIAVINASH 1141513189 IJAVINASH.ADV@GM [23.09.2025
[BLOCK-I GIRI KUMAR(P), JAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7577/2025 13-10-2025 IAXIS BANK LTD VS JAMALAVINASH 1141513189 IAVINASH.ADV@GM [24.09.2025
[BLOCK-I IMOHD KHAN KUMAR(P), IAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7581/2025 [13-10-2025 IAXIS BANK LTD VS SANJAYMAYANK 09873347330 IMAYANK_MAHAJA [04.10.2025
[BLOCK-I IKUMAR 2501 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7582/202513-10-2025 IAXIS BANK LTD VS SUNEELJMAYANK 9873347330 IMAYANK_MAHAJA (06.10.2025
[BLOCK-I KUMAR 1397 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7583/2025[13-10-2025 IAXIS BANK LTD VS GAYATRY [MAYANK 9873347330 IMAYANK_MAHAJA [08.10.2025
[BLOCK-I IBHADANA 4107 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL CS (COMM)/468/2025 13-10-2025 IPANKAJ GUPTA VS THESACHIN 9811560535 INOT PROVIDED 06.10.2025
BLOCK-I (ORIENTAL INSURANCE[VERMA(P),

ICOMPANY LIMITED THOUGH ITS|

IMANAGING DIRECTOR
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7569/2025[13-10-2025 IAXIS BANK LTD VS MANISH[SHOBHA 981192158 ISRSHOBHAGUPTA [26.09.2025
[BLOCK-I CHANDR AWASTHI IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7564/2025[13-10-2025 IAXIS BANK LTD VS ARVINDER [SANJEEV 9717028845 ILITIGATION@SRCS [23.09.2025
BLOCK-I KAUR PATHAK(P), LEGAL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7565/2025[13-10-2025 IAXIS BANK LIMITED VS [AMIT 8860939556 AMITKUMAR.294@ [24.09.2025
BLOCK-I SHRAWAN RAM KUMAR(P), REDIFFMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7568/2025[13-10-2025 IDHARA MOTOR FINANCE LTD VS K YADAV(P), [9999855157 IADVJITENDERYAD [19.09.2025
[BLOCK-I IAARIF ALI AV2107@GMAIL.CO

M

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7570/202513-10-2025 IAXIS BANK LTD VS YASHVANTISHOBHA 081192158 ISRSHOBHAGUPTA [11.09.2025
[BLOCK-I PRASAD TIWARI IGUPTA(P), @GMAIL.COM
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6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7572/2025[13-10-2025 JAXIS BANK LTD VS VISHAL SHOBHA 981192158 ISRSHOBHAGUPTA ([12.09.2025
[BLOCK-I IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7573/2025[13-10-2025 IJAXIS BANK VS SATISH KUMAR [SHOBHA 081192158 ISRSHOBHAGUPTA [15.09.2025
[BLOCK-I IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7574/2025[13-10-2025 IAXIS BANK LTD VS ARVINDSHOBHA 081192158 ISRSHOBHAGUPTA [15.09.2025.
[BLOCK-I IKUMAR SHARMA IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7578/2025[13-10-2025 IAXIS BANK LTD VS SHILPISHOBHA 081192158 ISRSHOBHAGUPTA [16.09.2025
[BLOCK-I IDUBLISH IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7579/2025[13-10-2025 IAXIS BANK LTD VS RAKESHISHOBHA 081192158 ISRSHOBHAGUPTA |17.09.2025
[BLOCK-I IKUMAR SINGH IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7580/2025[13-10-2025 IAXIS BANKLTD VS SAHIL SETH [SHOBHA 081192158 ISRSHOBHAGUPTA [15.09.2025
[BLOCK-I IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7631/2025 [14-10-2025 IAXIS BANK LTD VS YOGESHISHOBHA 081192158 ISRSHOBHAGUPTA [20.09.2025
[BLOCK-I SINGH IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL OMP (1) (COMM)/7633/2025[14-10-2025 IAXIS BANK LTD VS PAPPUSHOBHA 081192158 ISRSHOBHAGUPTA [22.09.2025
BLOCK-I RATHORE IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7634/2025[14-10-2025 IAXIS BANK LTD VS VIPENSSHOBHA 081192158 ISRSHOBHAGUPTA [26.09.2025
[BLOCK-I CHOUDHARY IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7635/2025[14-10-2025 IAXIS BANK LIMITED VS WORLDSAMIT 8860939556 IAMITKUMAR.294@ {10.10.2025
BLOCK-I WINDOW INFRASTRUCTURE A  [KUMAR(P), REDIFFMAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7636/2025[14-10-2025 IAXIS BANK LIMITED VS [AMIT 8860939556 AMITKUMAR.294@ [09.10.2025
[BLOCK-I IMANJINDER SINGH KUMAR(P), REDIFFMAIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7638/2025[14-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 JANGRAADVOCATE [23.09.2025
[BLOCK-I IPVT LTD VS RAJENDER KUMAR PJANGRA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7640/2025[14-10-2025 IAXIS BANK LIMITED VS [AMIT 8860939556 AMITKUMAR.294@ [23.09.2025
[BLOCK-I IENVIROTECH INDIA KUMAR(P), REDIFFMAIL.COM
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6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7632/2025[14-10-2025 IAXIS BANK LTD VS SURJIT SHOBHA 981192158 ISRSHOBHAGUPTA [26.09.2025
[BLOCK-I IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL EXECUTION 14-10-2025 RAJIT KAICKER SR CITIZEN VS JASHOK 9717728017 IDEEPAKLEGAL1985 [26.09.2025
[BLOCK-I (COMM)/142/2025 WMC TRADING PVT LTD KUMAR(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7622/2025[14-10-2025 IAXIS BANK LTD VS AMIT [MAYANK 09873347330 IMAYANK_MAHAJA [13.10.2025
BLOCK-I CHOUDHARY 3244 IMAHAJAN(P), No5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7623/2025[14-10-2025 IJAXIS BANK LTD VS SANJAY [MAYANK 0873347330 IMAYANK_MAHAJA [16.10.2025
[BLOCK-I CHAUDHARY 9235 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7624/2025[14-10-2025 IFFCO KISAN FINANCE VS |ASHISH 9999183119 JANUJ@AGCPARTNE[18.10.2025
[BLOCK-I IDEEPAK RAJA RAM KUMAR IRS.CO.IN

IGUPTA(P),
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7625/2025[14-10-2025 IFFCO KISAN FINANCE VS [ASHISH 9999183119 ANUJ@AGCPARTNE|16.10.2025
[BLOCK-I BIJENDER KUMAR KUMAR RS.CO.IN

IGUPTA(P),
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7626/2025[14-10-2025 IFFCO KISAN FINANCE VS |ASHISH 9999183119 IANUJ@AGCPARTNE[13.10.2025
[BLOCK-I ISATBIR ARJUN KUMAR IRS.CO.IN

IGUPTA(P),
6, NEW COURTICOMMERCIAL OMP (1) (COMM)/7627/2025[14-10-2025 IJAXIS BANKLTD VS AJIJ JAVINASH 1141513189 AVINASH.ADV@GM [06.10.2025
BLOCK-I KUMAR(P), AIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7628/2025[14-10-2025 IAXIS BANK LTD VS ROHITAVINASH 1141513189 IAVINASH.ADV@GM [08.10.2025
[BLOCK-I IVERMA KUMAR(P), IAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7629/2025[14-10-2025 IAXIS BANK LTD VS NAR SINGH |AVINASH 1141513189 JAVINASH.ADV@GM [06.10.2025
BLOCK-I KUMAR(P), AIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7630/2025[14-10-2025 IAXIS BANK LTD VS MITHILESHSHOBHA 081192158 ISRSHOBHAGUPTA [26.09.2025
[BLOCK-I KUMAR SINGH IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7637/2025[14-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 JANGRAADVOCATE [23.09.2025
[BLOCK-I IPVT LTD VS VICKY SATYAWAN {JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7639/2025[14-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 JANGRAADVOCATE [23.09.2025
[BLOCK-I PVT LTD VS MOHAMMADJANGRA(P), @GMAIL.COM
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6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7673/2025[15-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [13.10.2025
[BLOCK-I IROCKEY 3207 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7682/2025[15-10-2025 IFFCO KISAN FINANCE VS KINOJASHISH 9999183119 IANUJ@AGCPARTNE23.09.2025
[BLOCK-I IMADAN LAL KUMAR IRS.CO.IN
IGUPTA(P),
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7681/2025[15-10-2025 IFFCO KISAN FINANCE VS |ASHISH 9999183119 IANUJ@AGCPARTNE26.09.2025
[BLOCK-I SANDEEP SAT PAL KUMAR [RS.CO.IN
IGUPTA(P),

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7675/2025[15-10-2025 IAXIS BANK LTD VS SACHINSUNITA 0871040589 INDOLEXLAW@GM [12.09.2025
[BLOCK-I IAGGARWAL SINGH(P), IAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7674/2025[15-10-2025 IKOTAK MAHINDRA PRIME LTD [MAYANK 09873347330 IMAYANK_MAHAJA [10.10.2025
[BLOCK-I VS KAJAL AGGARWAL 0702 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7655/2025(15-10-2025 IJAXIS BANK LTD VS RITU SINGHMAYANK 9873347330 IMAYANK_MAHAJA (09.10.2025
[BLOCK-I 0412 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7658/2025[15-10-2025 IAXIS BANK LTD VS SAJID 0994 |[MAYANK 9873347330 IMAYANK_MAHAJA [08.10.2025
[BLOCK-I IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7660/2025(15-10-2025 IAXIS BANK VS NAJISH SHAMA |SHOBHA 081192158 ISRSHOBHAGUPTA [09.10.2025
BLOCK-I IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7663/2025[15-10-2025 IJAXIS BANK LTD VS RAJ KUMAR [SHOBHA 081192158 ISRSHOBHAGUPTA (09.10.2025
[BLOCK-I IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7665/2025[15-10-2025 IKOTAK MAHINDRA PRIMERAJESH 0058726491 JANGRAADVOCATE [08.10.2025
BLOCK-I ILIMITED VS KAVITA GOYAL JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7667/2025[15-10-2025 KOTAK MAHINDRA PRIMERAJESH 0958726491 JANGRAADVOCATE [06.10.2025
[BLOCK-I LIMITED VS DEVENDERJANGRA(P), @GMAIL.COM

ISONOFRANDHIR
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7668/2025[15-10-2025 IKOTAK MAHINDRA PRIMERAJESH 0058726491 JANGRAADVOCATE [08.10.2025
[BLOCK-I LIMITED VS ROHTASH SINGHYJANGRA(P), @GMAIL.COM

CF22374681
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7669/2025(15-10-2025 KOTAK MAHINDRA BANK VS MAYANK 9873347330 IMAYANK_MAHAJA [13.10.2025
[BLOCK-I IBHARAT GLASS AND ALUMINIUMMAHAJAN(P), INo5@YAHOO.COM

3919
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[BLOCK-I

GUPTA(P),

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7670/2025[15-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [14.10.2025
[BLOCK-I INTJAR 8678 IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7671/2025 [15-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [13.10.2025
[BLOCK-I IMOHD TAUKEER 9683 IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7672/2025[15-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 09873347330 IMAYANK_MAHAJA [10.10.2025
[BLOCK-I IMOHD SAHID 2390 IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7657/2025[15-10-2025 JAXIS BANK LTD VS VIVEKMAYANK 0873347330 IMAYANK_MAHAJA [06.10.2025
[BLOCK-I IVISHWAKARMA 7309 IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7661/2025[15-10-2025 IAXIS BANK LTD VS SUBHASHISHOBHA 081192158 ISRSHOBHAGUPTA [06.10.2025
[BLOCK-I CHANDRA IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7664/2025(15-10-2025 IAXIS BANK LTD VS PAWANSHOBHA 081192158 ISRSHOBHAGUPTA [23.09.2025
[BLOCK-I IMISHRA IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7676/2025[15-10-2025 IAXIS BANK LIMITED VS ANANDAMIT 8860939556 JAMITKUMAR.294@ [26.09.2025
[BLOCK-I IBIHARI KESHARI KUMAR(P), IREDIFFMAIL.COM

6, NEW COURTICOMMERCIAL OMP (1) (COMM)/7677/2025[15-10-2025 IAXIS BANK LIMITED VS [AMIT 8860939556 IAMITKUMAR.294@ [26.09.2025
BLOCK-I RAMKISHAN KUMAR(P), REDIFFMAIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7678/2025[15-10-2025 IAXIS BANK LIMITED VS RAVI AMIT 8860939556 AMITKUMAR.294@ [23.09.2025
[BLOCK-I KUMAR KUMAR(P), IREDIFFMAIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7679/2025[15-10-2025 IJAXIS BANK LIMITED VS GANESHAMIT 8860939556 AMITKUMAR.294@ (06.10.2025
BLOCK-I MEENA KUMAR(P), REDIFFMAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7680/2025[15-10-2025 IAXIS BANK LTD VS ASHWINDER[SHOBHA 981192158 ISRSHOBHAGUPTA [23.09.2025
[BLOCK-I KUMAR IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7727/2025 [16-10-2025 IAXIS BANK LTD VS UBAID ASHIQAVINASH 1141513189 AVINASH.ADV@GM (08.10.2025
[BLOCK-I QURESHI KUMAR(P), AIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7723/2025[16-10-2025 IAXIS BANK VS PRADEEP KUMAR [SHOBHA 081192158 ISRSHOBHAGUPTA [26.09.2025

@GMAIL.COM
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[BLOCK-I

PRAKASH NISHAD 8336

IMAHAJAN(P),

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7721/2025 [16-10-2025 IAXIS BANK LTD VS ATIN KUMAR |AVINASH 1141513189 JAVINASH.ADV@GM [23.09.2025
[BLOCK-I [KUMAR(P), JAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7722/2025[16-10-2025 IAXIS BANK LTD VS ABHAYAVINASH 1141513189 IAVINASH.ADV@GM [23.09.2025
[BLOCK-I IKUMAR SINGH KUMAR(P), IAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7724/2025[16-10-2025 IAXIS BANK VS SHALINI MISHRA |[SHOBHA 081192158 ISRSHOBHAGUPTA [26.09.2025
[BLOCK-I IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7725/2025[16-10-2025 IAXIS BANK LTD VS GOUSIASHOBHA 081192158 ISRSHOBHAGUPTA [23.09.2025
[BLOCK-I ILIYAS IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7726/2025[16-10-2025 IAXIS BANK LTD VS MANPREET|SHOBHA 081192158 ISRSHOBHAGUPTA [17.09.2025
[BLOCK-I SINGH IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7728/2025[16-10-2025 IAXIS BANK LTD VS NARGISMAYANK 9873347330 IMAYANK_MAHAJA [13.10.2025
[BLOCK-I IENTERPRISES 6541 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7729/2025[16-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 WANGRAADVOCATE [23.09.2025
[BLOCK-I PVT LTD VS AMIT KUMAR JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (1) (COMM)/7730/2025[16-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 JANGRAADVOCATE [26.09.2025
BLOCK-I [PVT LTD VS SHUBHAM PANWAR JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7731/2025 [16-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 UVANGRAADVOCATE [23.09.2025
[BLOCK-I PVT LTD VS MAYANK SINGH JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM),7781/2025 [17-10-2025 IAXIS BANK LTD VS PANNUMAYANK 0873347330 IMAYANK_MAHAJA 26.09.2025
BLOCK-I ROADLINES PRIVATE LIMITEDMAHAJAN(P), INo5@YAHOO.COM

5369
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7772/2025[17-10-2025 KOTAK MAHINDRA BANK VS MSMAYANK 0873347330 IMAYANK_MAHAJA [23.09.2025
[BLOCK-I IABHI ASSOCIATES 9195 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7783/2025[17-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK_MAHAJA [22.09.2025
[BLOCK-I IMOHD REHAN 7607 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7773/2025[17-10-2025 KOTAK MAHINDRA BANK VS OMMAYANK 9873347330 IMAYANK_MAHAJA [24.09.2025

INo5@YAHOO.COM
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6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7774/2025[17-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [25.09.2025
[BLOCK-I IMUBARIK 7481 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL CS (COMM)/479/2025 17-10-2025 RAMAN KUMAR VS SHRI SAIDHRUV 0711240355 IOFFICE.DHRUVGUP|13.10.2025
[BLOCK-I IENTERTAINMENTS PVT LTD IGUPTA(P), TA@GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7778/2025[17-10-2025 IAXIS BANK LTD VS RAKESH JANUPAM 0654926809 JANUPAISINGH@GM]|08.10.2025
[BLOCK-I SINGH(P), JAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7779/2025[17-10-2025 IAXIS BANK LTD VS |ANUPAM 0654926809 IANUPAISINGH@GM|06.10.2025
[BLOCK-I IBALSUKHNEET SINGH SINGH(P), IAIL.COM
6, NEW COURTICOMMERCIAL CS (COMM)/480/2025 17-10-2025 SATYA OM SECURITY VS [RISHAB 8076683052 RISHABHH96@GM [21.09.2025
[BLOCK-I IKENDRIYA VIDYALAYAIKHURANA(P), AIL.COM

ISANGATHAN
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7780/2025(17-10-2025 IJAXIS BANKLTD VS PRAVEZ ANUPAM 9654926809 JANUPAISINGH@GM|06.10.2025
[BLOCK-I SINGH(P), IAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7782/2025[17-10-2025 KOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK_MAHAJA [08.10.2025
[BLOCK-I IRKDS HEALTHCARE 6240 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7775/2025 [17-10-2025 IJAXIS BANK LIMITED VS MEENA AMIT 8860939556 AMITKUMAR.294@ [23.09.2025
BLOCK-I KUMARI [KUMAR(P), REDIFFMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7776/2025[17-10-2025 IAXIS BANK LIMITED VS [AMIT 8860939556 AMITKUMAR.294@ (08.10.2025
[BLOCK-I SULTANA PARVEEN KUMAR(P), IREDIFFMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7777/2025 [17-10-2025 IJAXIS BANK LIMITED VS HAIDAR |AMIT 8860939556 AMITKUMAR.294@ (06.10.2025
BLOCK-I IALL KUMAR(P), REDIFFMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7784/2025/17-10-2025 IAXIS BANK LIMITED VS SYED MAMIT 8860939556 AMITKUMAR.294@ [23.09.2025
[BLOCK-I IAHMAD KUMAR(P), REDIFFMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7785/202517-10-2025 [AXIS BANK LIMITED VS OM|AMIT 8860939556 IAMITKUMAR.204@ [26.09.2025
[BLOCK-I IPRAKASH GANGWAR KUMAR(P), REDIFFMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7786/2025[17-10-2025 IAXIS BANK LTD VS AVANISHMAYANK 9873347330 IMAYANK_MAHAJA [13.10.2025
[BLOCK-I KUMAR 0858 IMAHAJAN(P), INo5@YAHOO.COM
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6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7787/2025[17-10-2025 IAXIS BANK LTD VS KAMYAMAYANK 0873347330 IMAYANK_MAHAJA [14.10.2025
[BLOCK-I IBUILDCORP LIMITED 8226 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7797/2025[25-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [15.10.2025
[BLOCK-I IMANISH KUMAR JAIN 6342 IMAHAJAN(P), INO5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7794/2025[25-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 09873347330 IMAYANK_MAHAJA [15.10.2025
[BLOCK-I IARSHAD 1879 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7795/2025 [25-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [15.10.2025
[BLOCK-I IBALKISH 1695 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7796/2025[25-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 09873347330 IMAYANK_MAHAJA [15.10.2025
[BLOCK-I INIKHIL NITIN TRANSPORT COMAHAJAN(P), INo5@YAHOO.COM

8762
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7790/2025[25-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK_MAHAJA [13.10.2025
[BLOCK-I IAZEEM 6280 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7791/2025 [25-10-2025 KOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK_MAHAJA [14.10.2025
[BLOCK-I IABDUL NAFEY QURESHI 8638 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (1) (COMM)/7792/202525-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK_MAHAJA [13.10.2025
BLOCK-I KUSUM DEVI 2898 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7793/2025[25-10-2025 KOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [14.10.2025
[BLOCK-I INIKHIL NITIN TRANSPORT COMAHAJAN(P), INo5@YAHOO.COM

8781
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7838/202527-10-2025 IAXIS BANK LTD VS PREMAVINASH 1141513189 JAVINASH.ADV@GM [26.09.2025
BLOCK-I KRISHAN RANA KUMAR(P), AIL.COM
6, NEW COURTICOMMERCIAL EXECUTION 27-10-2025 BANK OF BARODA VS AJAY[CHITRA 0212888057 INOT PROVIDED 16.09.2025
[BLOCK-I (COMM)/151/2025 KUMAR IMALHOTRA(P),
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7837/202527-10-2025 [AXIS BANK LTD VS MANPREET MAYANK 0873347330 IMAYANK_MAHAJA [17.10.2025
[BLOCK-I ISINGH 1482 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7828/202527-10-2025 IAXIS BANK LIMITED VS NAKUM|NIRAJ 0811306559 INIRAJKUMAR1976 [06.10.2025
[BLOCK-I IGOPAL PITAMBARBHAI KUMAR(P), @GMAIL.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

[BLOCK-I

1898

IMAHAJAN(P),

INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7829/2025[27-10-2025 IAXIS BANK LIMITED 0811306559 INIRAJKUMAR1976 [08.10.2025
[BLOCK-I IPATADIYA ALPESH PRAFULBHAI [KUMAR(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7830/2025[27-10-2025 IAXIS BANK LIMITED VS [NIRAJ 0811306559 INIRAJKUMAR1976 [09.10.2025
[BLOCK-I IARJUNBHAI BALABHAIKUMAR(P), @GMAIL.COM

IKAMALIYA

6, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7831/2025[27-10-2025 IAXIS BANK LIMITED VS HAFEEJINIRAJ 9811306559 INIRAJKUMAR1976 [10.10.2025
[BLOCK-I ISOHARAB ULLAH KUMAR(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7832/2025[27-10-2025 JAXIS BANK LIMITED VS [AMIT 8860939556 AMITKUMAR.294@ [27.09.2025
[BLOCK-I IABHILASH KRISHNA KUMAR(P), REDIFFMAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7833/2025[27-10-2025 IAXIS BANK LIMITED VS SANJAY |AMIT 8860939556 IAMITKUMAR.294@ [26.09.2025
[BLOCK-I KUMAR KUMAR(P), IREDIFFMAIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7834/2025[27-10-2025 IAXIS BANK LIMITED VS AMIT AMIT 8860939556 AMITKUMAR.294@ [23.09.2025
[BLOCK-I KUMAR KUMAR(P), REDIFFMAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7835/2025[27-10-2025 IAXIS BANK LIMITED VS VED |AMIT 8860939556 JAMITKUMAR.294@ [26.09.2025
[BLOCK-I IPRAKASH KUMAR(P), IREDIFFMAIL.COM

6, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7836/2025[27-10-2025 IJAXTS BANK LIMITED VS SAMSULAMIT 8860939556 AMITKUMAR.294@ [15.09.2025
BLOCK-I KHAN [KUMAR(P), REDIFFMAIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7851/2025 [28-10-2025 IAXIS BANK LTD VS RAM [MAYANK 0873347330 IMAYANK_MAHAJA [13.10.2025
[BLOCK-I SUREMAN 2184 IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7852/2025[28-10-2025 IAXIS BANK LTD VS RAHUL MAYANK 0873347330 IMAYANK_MAHAJA (08.10.2025
BLOCK-I KUMAR 8309 IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7853/2025[28-10-2025 IAXIS BANK LTD VS SURAJEET]MAYANK 0873347330 IMAYANK_MAHAJA (06.10.2025
[BLOCK-I 2628 IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7854/2025[28-10-2025 IAXIS BANK LTD VS VIJAY MAYANK 0873347330 IMAYANK_MAHAJA [08.10.2025
[BLOCK-I IBAHADUR 5206 IMAHAJAN(P), INo5@YAHOO.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7855/2025[28-10-2025 IAXIS BANK LTD VS JAGANNATHMAYANK 0873347330 IMAYANK_MAHAJA [09.10.2025
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6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7856/2025/28-10-2025 IJAXIS BANK LTD VS SHIVSAGAR [MAYANK 9873347330 IMAYANK_MAHAJA [10.10.2025
BLOCK-I 9041 IMAHAJAN(P), No5@YAHOO.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7857/2025[28-10-2025 IAXIS BANK LTD VS RAMESHMAYANK 0873347330 IMAYANK_MAHAJA [08.10.2025
[BLOCK-I ICHANDRA TIWARI 3613 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7858/2025/28-10-2025 IAXIS BANK LTD VS SHANISHMAYANK 09873347330 IMAYANK_MAHAJA [25.10..2025
[BLOCK-I IKHAN 0593 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7859/2025[28-10-2025 IJAXIS BANK LTD VS ANAND [MAYANK 0873347330 IMAYANK_MAHAJA [25.10..2025
[BLOCK-I ISINGH 7231 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7875/2025[29-10-2025 IAXIS BANK LIMITED VS |NIRAJ 0811306559 INIRAJKUMAR1976 [27.10.2025
[BLOCK-I IPARVEEN IMTIYAZ SHEKH KUMAR(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7877/2025[29-10-2025 IAXIS BANK LTD VS SUNITA B SHOBHA 081192158 ISRSHOBHAGUPTA [24.09.2025
[BLOCK-I IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7878/202529-10-2025 IAXIS BANK LTD VS AJAY BISHT |SHOBHA 081192158 ISRSHOBHAGUPTA [25.09.2025
[BLOCK-I IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7879/2025/29-10-2025 IAXIS BANKLTD VS AMIT VERMA [SHOBHA 081192158 ISRSHOBHAGUPTA [25.09.2025
BLOCK-I IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7880/202529-10-2025 IAXIS BANK LTD VS SHARADSHOBHA 081192158 ISRSHOBHAGUPTA [25.09.2025
[BLOCK-I IKUMAR PANDEY IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (COMM)/54/2025 20-10-2025 SANDEEP YASHWANTISHEKHAR 8860166368 ISHEKHARNANAVAT|/08.10.2025
BLOCK-I INALAWADE VS MIS PIRAMALINANAVATY(P), Y@GMAIL.COM

IFINANCE LIMITED
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7891/2025[29-10-2025 IAXIS BANK LTD VS DEEPAKISHOBHA 081192158 ISRSHOBHAGUPTA (06.10.2025
[BLOCK-I SINGH IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7889/2025[29-10-2025 IAXIS BANK LTD VS DIGVIJAYSHOBHA 081192158 ISRSHOBHAGUPTA (08.10.2025
[BLOCK-I SINGH IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7888/2025[29-10-2025 IAXIS BANKLTD VS NIKKI DEVI [SHOBHA 081192158 ISRSHOBHAGUPTA (06.10.2025
[BLOCK-I IGUPTA(P), @GMAIL.COM
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6, NEW COURTICOMMERCIAL CS (COMM)/488/2025 29-10-2025 IFFCO MC CROP SCIENCHSHUBHAM 9407223688 ISHUBHAMSAIGAL@[24.09.2025
[BLOCK-I [PRIVATE LIMITED THROUGH ITS[SAIGAL(P), [PINNACLELAW.IN
IAUTHORIZED REPRESENTATIVE
MR DHEERAJ KUMAR GUPTA VS

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7881/2025[29-10-2025 IAXIS BANK LTD VS SUSHILSHOBHA 081192158 ISRSHOBHAGUPTA [24.09.2025
[BLOCK-I KUMAR IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7876/2025[29-10-2025 IAXIS BANK LTD VS  DALIPSHOBHA 081192158 ISRSHOBHAGUPTA [23.09.2025
[BLOCK-I KUMAR IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7875/2025[29-10-2025 JAXIS BANK LIMITED VS [NIRAJ 0811306559 INIRAJKUMAR1976 [24.09.2025
[BLOCK-I IPARVEEN IMTIYAZ SHEKH KUMAR(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7876/2025[29-10-2025 IAXIS BANK LTD VS DALIPSHOBHA 081192158 ISRSHOBHAGUPTA [15.09.2025
[BLOCK-I KUMAR IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7877/2025[29-10-2025 IAXIS BANK LTD VS SUNITA B SHOBHA 081192158 ISRSHOBHAGUPTA [16.09.2025
[BLOCK-I IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7878/202529-10-2025 IAXIS BANK LTD VS AJAY BISHT |SHOBHA 081192158 ISRSHOBHAGUPTA [17.09.2025
[BLOCK-I IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7879/2025/29-10-2025 IAXIS BANKLTD VS AMIT VERMA [SHOBHA 081192158 ISRSHOBHAGUPTA [23.09.2025
BLOCK-I IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7880/202529-10-2025 IAXIS BANK LTD VS SHARADSHOBHA 081192158 ISRSHOBHAGUPTA [26.09.2025
[BLOCK-I IKUMAR PANDEY IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7881/2025[29-10-2025 IAXIS BANK LTD VS SUSHIISHOBHA 081192158 ISRSHOBHAGUPTA [26.09.2025
BLOCK-I KUMAR IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7888/202529-10-2025 IJAXIS BANK LTD VS NIKKI DEVI [SHOBHA 081192158 ISRSHOBHAGUPTA [23.09.2025
[BLOCK-I IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7889/2025[29-10-2025 IAXIS BANK LTD VS DIGVIJAYSHOBHA 081192158 ISRSHOBHAGUPTA [22.09.2025
[BLOCK-I SINGH IGUPTA(P), @GMAIL.COM

6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7935/2025|30-10-2025 IAXIS BANK LTD VS FAREENASHOBHA 081192158 ISRSHOBHAGUPTA [22.09.2025
[BLOCK-I SHAKEEL IGUPTA(P), @GMAIL.COM
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6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7938/2025/30-10-2025 IS BANK LTD VS ASHAMAMAYANK 0873347330 IMAYANK_MAHAJA [13.10.2025
BLOCK-I KHATOON 7407 IMAHAJAN(P), No5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7940/2025/30-10-2025 IJAXIS BANK LTD VS NIRMALJMAYANK 0873347330 IMAYANK_MAHAJA [16.10.2025
[BLOCK-I IKUMAR MISHRA 2939 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7941/2025[30-10-2025 IAXIS BANK LTD VS ANURAGMAYANK 09873347330 IMAYANK_MAHAJA [16.10.2025
[BLOCK-I 6065 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7942/2025|30-10-2025 IJAXIS BANK LTD VS VIJAY [MAYANK 0873347330 IMAYANK_MAHAJA [13.10.2025
[BLOCK-I BAHADUR 3113 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL CS (COMM)/494/2025 130-10-2025 IPARAMOUNT RICE PVT LTD VS [SHRAVAN 1126843455 JUNITEDMARK@UN {17.10.2025
[BLOCK-I INEETU KATARIA TRADING ASBANSAL(P), ITEDANDUNITED.C
IPAWANPUTRA TRADING OM
ICOMPANY
6, NEW COURTICOMMERCIAL CS (COMM)/496/2025 [30-10-2025 IGLOBAL MEDILIFE SOLUTION VSRAJIV 7048945800 IPARVEENMALIK63 [27.09.2025
[BLOCK-I ABDUL SALAM WANI BAJAJ(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7936/2025/30-10-2025 IAXIS BANK LTD VS NARESHISHOBHA 081192158 ISRSHOBHAGUPTA [27.09.2025
[BLOCK-I KUMAR IGUPTA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7937/2025/30-10-2025 IJAXIS BANKLTD VS BHIM 4049 |[MAYANK 9873347330 IMAYANK_MAHAJA [28.10.2025
BLOCK-I IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7939/2025/30-10-2025 KOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [28.10.2025
[BLOCK-I INARESH CHAND 7794 IMAHAJAN(P), INo5@YAHOO.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7978/2025[31-10-2025 IKOTAK MAHINDRA PRIMERAJESH 0058726491 JANGRAADVOCATE [23.09.2025
BLOCK-I ILIMITED VS PARVEEN KANWAL JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7979/2025(31-10-2025 KOTAK MAHINDRA PRIMERAJESH 0958726491 UVANGRAADVOCATE [26.09.2025
[BLOCK-I LIMITED VS NAVEEN PATEL JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7980/2025(31-10-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 JANGRAADVOCATE [26.09.2025
[BLOCK-I LIMITED VS HASIM K JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7981/2025(31-10-2025 KOTAK MAHINDRA PRIMERAJESH 9958726491 JANGRAADVOCATE [26.09.2025
[BLOCK-I LIMITED VS JAVED SO JAKIR JANGRA(P), @GMAIL.COM
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6, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7982/2025(31-10-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 JANGRAADVOCATE [26.09.2025
[BLOCK-I FINANCE  LIMITED VS PJANGRA(P), @GMAIL.COM

IDHARMENDRA MISHREELAL
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7983/2025/31-10-2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 UVANGRAADVOCATE [23.09.2025
[BLOCK-I FINANCE LIMITED VS RAVIJANGRA(P), @GMAIL.COM

IBABURAO KAWADE
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7984/2025/31-10-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 JANGRAADVOCATE [26.09.2025
[BLOCK-I PVT LTD VS GURNAAM SINGHYJANGRA(P), @GMAIL.COM

GHUMAN
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7985/2025(31-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 WANGRAADVOCATE [23.09.2025
[BLOCK-I PVT LTD VS SHAHIDULISLAM (JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7986/2025/31-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 WANGRAADVOCATE [23.09.2025
[BLOCK-I IPVT LTD VS GAURAV BHATI JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7987/2025(31-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 JVANGRAADVOCATE [23.09.2025
[BLOCK-I PVT LTD VS RAJDEEP SINGH JANGRA(P), @GMAIL.COM
6, NEW COURTICOMMERCIAL OMP (I) (COMM)/7988/2025/31-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 WANGRAADVOCATE [23.09.2025
[BLOCK-I PVT LTD VS CHAALEERAJAJANGRA(P), @GMAIL.COM

RAVRAJA
6, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7989/2025(31-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 JANGRAADVOCATE [26.09.2025
BLOCK-I [PVT LTD VS RAHEESPAL LAL JANGRA(P), @GMAIL.COM

25 ISH. SANDEEPSOUTH 17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7269/2025/04-10-2025 IJAXIS BANK LIMITED VS ROMIL |AMIT 8860939556 JAMIKUMAR.294@R [12-09-2025
IYADAV [BLOCK-I KUMAR(P) IEDIFFMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7270/2025/04-10-2025 IAXIS BANK LIMITED VS |JAMIT 8860939556 JAMIKUMAR.294@R [12-09-2025
BLOCK-I MUKESH KUMAR KUMAR(P) [EDIFFMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7267/2025|04-10-2025 IAXIS BANK LTD VS SUNILSHOBHA 08911192158 ISRSHOBHAGUPTA [13-09-2025
[BLOCK-I KUMAR IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7243/2025/04-10-2025 IAXIS BANK VS SUNIL KUMARSHOBHA 08911192158 ISRSHOBHAGUPTA [13-09-2025
[BLOCK-I IPATEL IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7268/2025|04-10-2025 IAXIS BANK VS SACHIN BAINSLA [SHOBHA 08911192158 ISRSHOBHAGUPTA [13-09-2025
[BLOCK-I IGUPTA(P) @GMAIL.COM
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17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7266/2025/04-10-2025 IAXIS BANK VS SAURAB KUMAR [|SHOBHA 08911192158 ISRSHOBHAGUPTA [13-09-2025
[BLOCK-I IGUPTA(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7265/2025(04-10-2025 IAXIS BANK LTD VS  CIVIGSUNITA SINGH|9871040589, INDOLEXLAW@GM [13-09-2025
BLOCK-I ISERVICES HOLDING (P) 8920586266 AIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7245/2025(04-10-2025 IAXIS BANK LTD VS FAYAYAJ|SUNITA SINGH9871040589, INDOLEXLAW@GM [13-09-2025
[BLOCK-I IALAM (P) 8920586266 JAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7244/2025|04-10-2025 IAXIS BANK LTD VS KAMAISUNITA SINGH|9871040589, INDOLEXLAW@GM [13-09-2025
BLOCK-I ISINGH (P) 8920586266 AIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7246/2025/04-10-2025 IAXIS BANK LTD VS BADIT SINGH|AVINASH 0811182985 JAVINASH.ADV@GM [15-09-2025
[BLOCK-I [KUMAR(P) AIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7247/2025/|04-10-2025 IAXIS BANK LTD VS JYOTI DOGRAJAVINASH 0811182985 JAVINASH.ADV@GM [15-09-2025
[BLOCK-I [KUMAR(P) IAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7264/2025/04-10-2025 IAXIS BANK LTD VS RAJU IAVINASH 0811182985 IAVINASH.ADV@GM [15-09-2025
[BLOCK-I [KUMAR(P) AIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7261/2025|04-10-2025 IAXIS BANK LTD VS SHRI SHYAMIAVINASH 0811182985 JAVINASH.ADV@GM [15-09-2025
BLOCK-I ICONSTRUCTION COMPANY KUMAR(P) JAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7263/2025/04-10-2025 IAXIS BANK LIMITED VS [AMIT 8860939556 JAMIKUMAR.294@R [15-09-2025
[BLOCK-I JASVEER KAUR KUMAR(P) IEDIFFMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7262/2025/04-10-2025 IAXIS BANK LIMITED VS JAMIT 8860939556 IAMIKUMAR.294@R [15-09-2025
BLOCK-I SHRAWAN RAM KUMAR(P) [EDIFFMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7258/2025/|04-10-2025 IAXIS BANK LIMITED VS SUNNY |AMIT 8860939556 IAMIKUMAR.294@R [15-09-2025
[BLOCK-I KAMBOJ [KUMAR(P) IEDIFFMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7260/2025/04-10-2025 IAXIS BANK LIMITED VS [AMIT 8860939556 JAMIKUMAR.294@R [15-09-2025
[BLOCK-I GURDIYAL SINGH KUMAR(P) [EDIFFMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7259/2025/|04-10-2025 IAXIS BANK LIMITED VS [AMIT 8860939556 JAMIKUMAR.294@R [15-09-2025
[BLOCK-I ISANTOSH SHARMA [KUMAR(P) IEDIFFMAIL.COM
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17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7257/2025(04-10-2025 IS BANK LTD VS NEERAJSUNITA SINGH9871040589, INDOLEXLAW@GM [15-09-2025
[BLOCK-I KUMAR (P) 8920586266 JAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7250/2025/04-10-2025 IAXIS BANK LTD VS SAGARJSUNITA SINGH|9871040589, INDOLEXLAW@GM ([16-09-2025
[BLOCK-I ISINGH YADAV (P) 8920586266 IAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7255/2025(04-10-2025 IAXIS BANK LTD VS SHIV KUMAR |SUNITA SINGH{9871040589, INDOLEXLAW@GM [16-09-2025
BLOCK-I (P) 8920586266 JAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7249/2025|04-10-2025 IAXIS BANK LTD VS GARGISUNITA SINGH|9871040589, INDOLEXLAW@GM ([16-09-2025
BLOCK-I ISANGWAN (P) 8920586266 AIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7256/2025(04-10-2025 IAXIS BANK LTD VS JAGJIT|SUNITA SINGH9871040589, INDOLEXLAW@GM [16-09-2025
[BLOCK-I SINGH (P) 8920586266 JAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7252/2025/|04-10-2025 IAXIS BANK LTD VS PAYAL SAINI [SHOBHA 08911192158 ISRSHOBHAGUPTA [16-09-2025
[BLOCK-I IGUPTA(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7248/2025/04-10-2025 IAXIS BANK LTD VS PUKH RAJISHOBHA 98911192158 ISRSHOBHAGUPTA [16-09-2025
[BLOCK-I JANGIR IGUPTA(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7253/2025/|04-10-2025 IAXIS BANK LTD VS JASPALSUNITA SINGH9871040589, INDOLEXLAW@GM [16-09-2025
BLOCK-I ISINGH (P) 8920586266 JAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7251/2025 [04-10-2025 IJAXIS BANK LTD VS DEV KUMAR [SUNITA SINGH|9871040589, INDOLEXLAW@GM [20-09-2025
BLOCK-I (P) 8920586266 AIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7254/2025/04-10-2025 IAXIS BANK LTD VS |AVINASH 0811182985 IAVINASH.ADV@GM {17-09-2025
BLOCK-I SUKHWINDER KAUR KUMAR(P) AIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7241/2025|04-10-2025 IAXIS BANK LTD VS DEVENDERANUPAM 0654926809 ANUPAMJSINGH@ (17-09-2025
[BLOCK-I ISINGH SINGH(P) IGMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7242/2025/04-10-2025 IAXIS BANK LTD VS MUKULANUPAM 9654926809 ANUPAMJSINGH@ ([17-09-2025
[BLOCK-I IKUMAR VARMA SINGH(P) IGMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7327/2025/|06-10-2025 IAXIS BANK LTD VS ANKITANUPAM 0654926809 JANUPAMJSINGH@ [17-09-2025
[BLOCK-I KASWAR SINGH(P) IGMAIL.COM
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17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7328/2025|06-10-2025 JAXIS BANK LTD VS RAMESH IANUPAM 0654926809 ANUPAMJSINGH@ [17-09-2025
[BLOCK-I SINGH(P) IGMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7325/2025/06-10-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1[26-09-2025
[BLOCK-I INDIA LIMITED VS MANJUBHARDWAJ(P) @GMAIL.COM

RAJAK 6401
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7324/2025/06-10-2025 IAXIS BANK LTD VS UPENDRAANUPAM 0654926809 ANUPAMJSINGH@ [17-09-2025
[BLOCK-I SINGH SINGH(P) IGMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7321/2025/06-10-2025 IFFCO KISAN FINANCE VS [ASHISH 9999183119, IASHISH@AGCPART [26-09-2025
[BLOCK-I IRAMSURAT SITARAM KUMAR 0811517810 INERS.CO.IN

IGUPTA(P)

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7319/2025|06-10-2025 IAXIS BANK LTD VS NEERAJANUPAM 9654926809 IANUPAMJSINGH@ [17-09-2025
[BLOCK-I IMEHTA SINGH(P) IGMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7316/2025/06-10-2025 IAXIS BANK LTD VS POONAMIANUPAM 0654926809 JANUPAMJSINGH@ [17-09-2025
[BLOCK-I IYADAV SINGH(P) IGMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7322/2025/06-10-2025 IAXIS BANK LTD VS VICKY JANUPAM 9654926809 JANUPAMJSINGH@ [17-09-2025
[BLOCK-I SINGH(P) IGMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7315/2025 |06-10-2025 IAXIS BANK LTD VS PANKAJISHOBHA 08911192158 ISRSHOBHAGUPTA [17-09-2025
BLOCK-I KUMAR IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7323/2025/06-10-2025 IAXIS BANK LTD VS SUNILANUPAM 0654926809 ANUPAMJSINGH@ ([17-09-2025
[BLOCK-I KUMAR SINGH(P) IGMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7317/2025 [06-10-2025 IAXIS BANK LTD VS SARABJEETISHOBHA 08911192158 ISRSHOBHAGUPTA [17-09-2025
BLOCK-I KAUR IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7318/2025/|06-10-2025 IAXIS BANK LTD VS INDRAJ|ISUNITA SINGH9871040589, INDOLEXLAW@GM (17-09-2025
BLOCK-I ISINGH (P) 8920586266 AIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7314/2025|06-10-2025 IAXIS BANK LTD VS  SUPITISUNITA SINGH|9871040589, INDOLEXLAW@GM (17-09-2025
[BLOCK-I RAWAT (P) 8920586266 JAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7320/2025/06-10-2025 IAXIS BANK LTD VS SALMAN|SUNITA SINGH9871040589, INDOLEXLAW@GM [18-09-2025
[BLOCK-I CHOUDHARY (P) 8920586266 IAIL.COM
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17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7311/2025 |06-10-2025 IAXIS BANK LTD VS GURSEWAK [ANUPAM 0654926809 IANUPAMJSINGH@ [18-09-2025
[BLOCK-I SINGH(P) IGMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7306/2025/06-10-2025 IAXIS BANK LTD VS BABITASUNITA SINGH|9871040589, INDOLEXLAW@GM [19-09-2025
[BLOCK-I (2047) (P) 8920586266 JAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7307/2025/06-10-2025 IAXIS BANK VS TARSEM SINGH |SHOBHA 08911192158 ISRSHOBHAGUPTA [02-09-2025
[BLOCK-I IGUPTA(P) @GMAIL.COM

17, NEW COURT]
BLOCK-I

ICOMMERCIAL

OMP (I) (COMM)/7312/2025

06-10-2025

JAXIS BANK LTD VS KALEEM|
(3258)

SUNITA SINGH
(P)

9871040589,
8920586266

INDOLEXLAW@GM [19-09-2025
AIL.COM

17, NEW COURT]
BLOCK-I

ICOMMERCIAL

OMP (I) (COMM)/7313/2025

06-10-2025

IAXIS BANK LTD VS NEERAJ
BAJAJ (5372)

SUNITA SINGH
(P)

9871040589,
8920586266

INDOLEXLAW@GM [19-09-2025
JAIL.COM

[BLOCK-I

KHAN

PATHAK(P)

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7309/2025/06-10-2025 IAXIS BANK LTD VS KIRTI GAURSUNITA SINGH{9871040589, INDOLEXLAW@GM [19-09-2025
BLOCK-I (8231) (P) 8920586266 AIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7310/2025/06-10-2025 IAXIS BANK VS GULSHAN JAHAN |[SHOBHA 98911192158 ISRSHOBHAGUPTA [02-09-2025
[BLOCK-I IGUPTA(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7308/2025/|06-10-2025 IAXIS BANK LIMITED VS RAJIK |JAMIT 8860939556 IAMIKUMAR.294@R [25-09-2025
BLOCK-I KHAN KUMAR(P) I[EDIFFMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7305/2025/06-10-2025 IAXIS BANK LTD VS SUDHASHOBHA 08911192158 ISRSHOBHAGUPTA [29-09-2025
[BLOCK-I IBHARGAV IGUPTA(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7303/2025/06-10-2025 IAXIS BANK LTD VS YUSUF SHOBHA 08911192158 ISRSHOBHAGUPTA [29-09-2025
BLOCK-I IGUPTA(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7304/2025/06-10-2025 IAXIS BANK LIMITED VS [NIRAJ 0811306559 INIRAJKUMAR1976 [30-09-2025
[BLOCK-I IHUSSAIN USMAN SHEIKH [KUMAR(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7302/2025/06-10-2025 IAXIS BANK LTD VS KAPILDEV |SHOBHA 08911192158 ISRSHOBHAGUPTA [23-09-2025
[BLOCK-I IGUPTA(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7381/2025/|08-10-2025 IAXIS BANK LTD VS SHUJAT [SANJEEV 9717028845 LITIGATON@SRCSL[23-09-2025

[EGAL.COM
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17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7382/2025/08-10-2025 IS BANK LTD VS SUNIL [SANJEEV 9717028845 ILITIGATON@SRCSL [23-09-2025

[BLOCK-I KUMAR IPATHAK(P) [EGAL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7383/2025/08-10-2025 IAXIS BANK LTD VS PADAMSANJEEV 0717028845 ILITIGATON@SRCSL [23-09-2025

[BLOCK-I ISINGH NEGI PATHAK(P) I[EGAL.COM

17, NEW COURTICOMMERCIAL OMP (1) (COMM)/7384/2025/08-10-2025 IAXIS BANK LTD VS HARDAYALSANJEEV 9717028845 ILITIGATON@SRCSL [23-09-2025

[BLOCK-I GURJAR IPATHAK(P) [EGAL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7385/2025/08-10-2025 JAXIS BANK LTD VS RAZIA [SANJEEV 0717028845 ILITIGATON@SRCSL [23-09-2025

[BLOCK-I BEGUM PATHAK(P) IEGAL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7375/2025/08-10-2025 IDFC FIRST BANK LTD VS [SANJEEV 9717028845 ILITIGATON@SRCSL|03-10-2025

[BLOCK-I IVIJENDER SINGH PATHAK(P) I[EGAL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7379/2025/08-10-2025 YES BANK LTD VS CHHATHU|SANJEEV 0717028845 ILITIGATON@SRCSL|03-10-2025

[BLOCK-I IMAHTO PATHAK(P) IEGAL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7377/2025|08-10-2025 YES BANK LTD VS MAHESH|SANJEEV 9717028845 LITIGATON@SRCSL [03-10-2025

[BLOCK-I CHANDRA PATHAK(P) I[EGAL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7374/2025/08-10-2025 IYES BANK LTD VS DIKSHANT|SANJEEV 0717028845 ILITIGATON@SRCSL|03-10-2025

BLOCK-I KALIA PATHAK(P) [EGAL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7380/2025/08-10-2025 IYES BANK LTD VS PRASANJEET|ISANJEEV 0717028845 LITIGATON@SRCSL|03-10-2025

[BLOCK-I IBANDOPADHYAY PATHAK(P) I[EGAL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7378/2025/08-10-2025 YES BANK LTD VS NAVEENSANJEEV 0717028845 ILITIGATON@SRCSL |03-10-2025

BLOCK-I KUMAR PATHAK(P) [EGAL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7376/2025/08-10-2025 IYES BANK LTD VS VEER[SANJEEV 0717028845 LITIGATON@SRCSL|03-10-2025

[BLOCK-I TRADING CO PATHAK(P) IEGAL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7373/2025/08-10-2025 IAXIS BANK LIMITED VS |AMIT 8860939556 IAMIKUMAR.294@R (04-10-2025

[BLOCK-I JASWANT KAUR KUMAR(P) [EDIFFMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7372/2025/08-10-2025 KOTAK MAHINDRA PRIMERAJESH 0958726491 04-10-2025

[BLOCK-I LIMITED VS AMIT GUPTA UVANGRA(P) JANGRAADVOCATE
@GMAIL.COM
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17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7369/2025/08-10-2025 IS BANK LTD VS VEERU SOSHOBHA 08911192158 ISRSHOBHAGUPTA [23-09-2025
[BLOCK-I IKAPTAN SAINGH IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7368/2025/08-10-2025 IAXIS BANK LTD VS SHESHNATH [SHOBHA 08911192158 ISRSHOBHAGUPTA [23-09-2025
[BLOCK-I IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7370/2025/08-10-2025 IAXIS BANK LTD VS CHANDRA[SHOBHA 08911192158 ISRSHOBHAGUPTA [23-09-2025
[BLOCK-I IPRAKASH SHRI KRISHAN IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7371/2025 |08-10-2025 IJAXIS BANK LTD VS SHIVMOHANSHOBHA 08911192158 ISRSHOBHAGUPTA [23-09-2025
[BLOCK-I RAJESHKUMAR IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL ICS (COMM)/464/2025 09-10-2025 CANARA BANK VS RAMESH|SANJEEV 9711142200 ICHOPRA6791@GMA [24-09-2025
[BLOCK-I IDUBEY PROP KOUSHAL GLASSCHOPRA(P) IL.COM

IHOUSE
17, NEW COURTICOMMERCIAL CS (COMM)/463/2025 09-10-2025 IMS ESME CONSUMER PVT LTD [SANJAY 0873262006 IADMIN@RAGUELL [03-10-2025
[BLOCK-I VS SHIPRASHREE TRADING ASAGGARWAL(P) IAW.COM

ICOSMO HEAVEN
17, NEW COURTICOMMERCIAL CS (COMM)/465/2025 09-10-2025 INTERNATIONAL AESTHETICS|VIDIT 0910995511 IA445DEFCOL@GMA [06-10-2025
[BLOCK-I PVT LTD VS KRITIKA KAPOORIGUPTA(P) IL.COM

IALIAS KRITIKA KAPOOR MAKKAR
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7435/2025|09-10-2025 IAXIS BANK LTD VS SHIVAMISHOBHA 08911192158 ISRSHOBHAGUPTA [01-10-2025
BLOCK-I ISINGH IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7430/2025/09-10-2025 TATA CAPITAL VS D S HOMENAVEEN 0350569040 INAVEENK101A@YA [06-10-2025
[BLOCK-I ICONSTRUCTION PRIVATESHARMA(P) IHOO.COM

LIMITED
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7433/2025/09-10-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 27-09-2025
BLOCK-I ILIMITED VS ROHTASH SINGHJANGRA(P) JANGRAADVOCATE

CF23539996 @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7428/2025|09-10-2025 KOTAK MAHINDRA PRIMERAJESH 0958726491 27-09-2025
[BLOCK-I LIMITED VS ANITA MOHINDERJANGRA(P) JANGRAADVOCATE

SINGH @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7434/2025/09-10-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 27-09-2025
[BLOCK-I LIMITED VS PARVEEN VIZAN JANGRA(P) JANGRAADVOCATE

@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7431/2025/|09-10-2025 KOTAK MAHINDRA PRIMERAJESH 9958726491 27-09-2025
[BLOCK-I LIMITED VS KUMOD K UVANGRA(P) JANGRAADVOCATE
@GMAIL.COM
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17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7432/2025/09-10-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 27-09-2025

[BLOCK-I LIMITED VS NAVEEN TYAGI JANGRA(P) JANGRAADVOCATE
@GMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7429/2025/09-10-2025 IAXIS BANK LTD VS SATYAKAM|SHOBHA 08911192158 ISRSHOBHAGUPTA [29-09-2025

[BLOCK-I IARYA IGUPTA(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7427/2025/09-10-2025 IAXIS BANK LTD VS VISHNUISHOBHA 08911192158 ISRSHOBHAGUPTA [29-09-2025

[BLOCK-I KUMAR IGUPTA(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7426/2025|09-10-2025 IAXIS BANK LTD VS SHADABSHOBHA 08911192158 ISRSHOBHAGUPTA [29-09-2025

[BLOCK-I IANSARI IGUPTA(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7523/2025[10-10-2025 IAXIS BANK LTD VS |SHOBHA 08911192158 ISRSHOBHAGUPTA [29-09-2025

[BLOCK-I IPUSHPENDRA KUMAR SINGH IGUPTA(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7525/2025[10-10-2025 IAXIS BANK LTD VS PANKAJISHOBHA 08911192158 ISRSHOBHAGUPTA [29-09-2025

[BLOCK-I IBAGHEL IGUPTA(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7524/2025[10-10-2025 IAXIS BANK LTD VS MOHD ASIFSHOBHA 98911192158 ISRSHOBHAGUPTA [29-09-2025

[BLOCK-I ISATFI IGUPTA(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7526/2025[10-10-2025 IAXIS BANK LTD VS SURESHISHOBHA 08911192158 ISRSHOBHAGUPTA [01-10-2025

BLOCK-I KUMAR IGUPTA(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7527/2025[10-10-2025 IAXIS BANK LTD VS ALOK BAJPAI[SHOBHA 08911192158 ISRSHOBHAGUPTA [30-09-2025

[BLOCK-I IGUPTA(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7512/2025 [10-10-2025 IAXIS BANK LIMITED VS ANSARINIRAJ 0811306559 INIRAJKUMAR1976 [30-09-2025

BLOCK-I ZUBEDA BANU KUMAR(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7518/2025 10-10-2025 IAXIS BANK LIMITED VS [NIRAJ 0811306559 INIRAJKUMAR1976 [30-09-2025

[BLOCK-I IMUBEEN [KUMAR(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7513/2025 [10-10-2025 IAXIS BANK LIMITED VS SAURAF [NIRAJ 0811306559 INIRAJKUMAR1976 [30-09-2025

[BLOCK-I KHAN KUMAR(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7511/2025 10-10-2025 IAXIS BANK LIMITED VS RAVINIRAJ 0811306559 INIRAJKUMAR1976 [30-09-2025

[BLOCK-I SHANKER RAO [KUMAR(P) @GMAIL.COM
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17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7516/2025 [10-10-2025 IAXIS BANK LIMITED 0811306559 INIRAJKUMAR1976 [06-10-2025
[BLOCK-I IVIRENDRA KUMAR KUMAR(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7519/2025 [10-10-2025 IAXIS BANK LIMITED VS [NIRAJ 0811306559 INIRAJKUMAR1976 [30-09-2025
[BLOCK-I IRAJKUMAR SINGH AND ORS KUMAR(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7521/2025 [10-10-2025 IAXIS BANK LIMITED VS YOGITANIRAJ 0811306559 INIRAJKUMAR1976 [07-10-2025
[BLOCK-I ICONSTRUCTION KUMAR(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7520/2025[10-10-2025 IJAXIS BANK LIMITED VS HARDIK|NIRAJ 0811306559 INIRAJKUMAR1976 [07-10-2025
[BLOCK-I IMAVI ENTERPRISES [KUMAR(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7510/2025[10-10-2025 IAXIS BANK LIMITED VS A27NIRAJ 0811306559 INIRAJKUMAR1976 [07-10-2025
[BLOCK-I ILOGISTIC SOLUTION [KUMAR(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7522/2025[10-10-2025 IAXIS BANK LTD VS THAN SINGH|SHOBHA 08911192158 ISRSHOBHAGUPTA [30-09-2025
[BLOCK-I KACHHAWAHA IGUPTA(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7517/2025 [10-10-2025 IAXIS BANK LIMITED VS |AMIT 8860939556 JAMIKUMAR.294@R [07-10-2025
[BLOCK-I IHARVINDER SALUJA [KUMAR(P) I[EDIFFMAIL.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7514/2025 10-10-2025 IJAXTS BANK LIMITED VS GAURAVAMIT 8860939556 JAMIKUMAR.294@R [07-10-2025
BLOCK-I KUMAR MISHRA KUMAR(P) [EDIFFMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7515/2025 [10-10-2025 IAXIS BANK LTD VS TUSHARSHOBHA 08911192158 ISRSHOBHAGUPTA [07-10-2025
[BLOCK-I IBHATIA IGUPTA(P) @GMAIL.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7509/2025[10-10-2025 IAXIS BANK LTD VS VISHUN MAYANK 9873347330 IMAYANK_MAHAJA [07-10-2025
BLOCK-I DAYAL 0401 IMAHAJAN(P) INo5@YAHOO.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7508/202510-10-2025 IAXIS BANK LTD VS SARITA [MAYANK 0873347330 IMAYANK_MAHAJA (07-10-2025
[BLOCK-I ISHUKLA 3626 IMAHAJAN(P) INo5@YAHOO.COM

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7505/2025[10-10-2025 IAXIS BANK LTD VS |MAYANK 9873347330 IMAYANK_MAHAJA |07-10-2025
[BLOCK-I IVASHIMUDDIN 9063 IMAHAJAN(P) INo5@YAHOO.COM

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7507/2025[10-10-2025 IAXIS BANK LTD VS KRISHAN MAYANK 9873347330 IMAYANK_MAHAJA (07-10-2025
BLOCK-I PAL 7473 IMAHAJAN(P) No5@YAHOO.COM
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17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7506/2025[10-10-2025 IAXIS BANK LTD VS HASHIM ALIMAYANK 0873347330 IMAYANK_MAHAJA [07-10-2025
BLOCK-I 3215 IMAHAJAN(P) No5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7504/2025[10-10-2025 IAXIS BANK LTD VS MANJITSHOBHA 08911192158 ISRSHOBHAGUPTA [07-10-2025
[BLOCK-I SINGH IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7502/2025[10-10-2025 IAXIS BANK LTD VS  VIKASMAYANK 09873347330 IMAYANK_MAHAJA [01-10-2025
[BLOCK-I CHAUDHARY 7883 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7500/2025[10-10-2025 JAXIS BANK LTD VS TARUNMAYANK 0873347330 IMAYANK_MAHAJA [01-10-2025
[BLOCK-I IYADAV 9594 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7499/2025[10-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 09873347330 IMAYANK_MAHAJA [03-10-2025
[BLOCK-I OMPRAKASH 4121 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7501/2025 [10-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK_MAHAJA (03-10-2025
[BLOCK-I IMANPREET SINGH 3170 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7503/2025[10-10-2025 KOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK_MAHAJA [03-10-2025
[BLOCK-I IAJAMAT ALI 3963 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7498/202510-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK_MAHAJA (03-10-2025
BLOCK-I IATUL YADAV 7043 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7560/2025[13-10-2025 IAXIS BANK LTD VS BHAGWANSHOBHA 08911192158 ISRSHOBHAGUPTA (08-10-2025
[BLOCK-I SAHAY IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7557/2025 [13-10-2025 IAXIS BANK LTD VS ARVINDISHOBHA 08911192158 ISRSHOBHAGUPTA [08-10-2025
BLOCK-I KUMAR YADAV IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7562/2025[13-10-2025 IAXIS BANK LTD VS MOHDSHOBHA 08911192158 ISRSHOBHAGUPTA (08-10-2025
[BLOCK-I KHURSHID D KHAN IGUPTA(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7561/2025 [13-10-2025 IAXIS BANK LTD VS SUKHRAM |ASHISH 9999183119, IASHISH@AGCPART (08-10-2025
[BLOCK-I [KUMAR 0811517810 INERS.CO.IN

IGUPTA(P)
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7558/202513-10-2025 IAXIS BANK LTD VS RAVINDRAIASHISH 9999183119, IASHISH@AGCPART [08-10-2025
[BLOCK-I IMEENA KUMAR 0811517810 INERS.CO.IN
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17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7559/2025[13-10-2025 JAXIS BANK LTD VS SUKHCHAINIASHISH 9999183119, IASHISH@AGCPART |08-10-2025
[BLOCK-I SINGH KUMAR 0811517810 INERS.CO.IN
IGUPTA(P)
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7555/2025[13-10-2025 IAXIS BANK LTD VS HATA RAM |ASHISH 9999183119, IASHISH@AGCPART [08-10-2025
[BLOCK-I KUMAR 0811517810 INERS.CO.IN
IGUPTA(P)
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7556/2025[13-10-2025 IAXIS BANK LTD VS HIRARAM |ASHISH 0999183119, IASHISH@AGCPART [08-10-2025
[BLOCK-I KUMAR 9811517810 INERS.CO.IN
IGUPTA(P)
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7551/2025 [13-10-2025 IJAXIS BANK LTD VS PARAMJEETAVINASH 0811182985 IAVINASH.ADV@GM [24-09-2025
BLOCK-I SINGH KUMAR(P) JAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7552/2025[13-10-2025 IAXIS BANK LTD VS SUDHIRMAYANK 09873347330 IMAYANK_MAHAJA [01-10-2025
[BLOCK-I IKUMAR 0621 IMAHAJAN(P) INoO5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7554/2025[13-10-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 30-09-2025
[BLOCK-I LIMITED VS AMRESH KUMARUJANGRA(P) JANGRAADVOCATE
SINHA @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7553/2025[13-10-2025 KOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK_MAHAJA [03-10-2025
[BLOCK-I IPAWAN GROVER 1915 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7550/2025[13-10-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 130-09-2025
BLOCK-I LIMITED VS ANIL KUMAR JANGRA(P) JANGRAADVOCATE
@GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7546/2025[13-10-2025 KOTAK MAHINDRA PRIMERAJESH 0958726491 130-09-2025
[BLOCK-I LIMITED VS PAWAN KUMAR JANGRA(P) JANGRAADVOCATE
@GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7547/2025[13-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK_MAHAJA [03-10-2025
BLOCK-I IMANPREET SINGH 7720 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7548/2025[13-10-2025 KOTAK MAHINDRA BANK VS MAYANK 0873347330 IMAYANK_MAHAJA (03-10-2025
[BLOCK-I IMOHIT SHARMA 3073 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7549/2025[13-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK_MAHAJA [03-10-2025
[BLOCK-I IFAIM AHMED 6842 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7545/2025[13-10-2025 KOTAK MAHINDRA BANK VS MAYANK 9873347330 IMAYANK_MAHAJA (03-10-2025
[BLOCK-I IDHARMENDRA KUMAR 1794 IMAHAJAN(P) INo5@YAHOO.COM
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17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7543/2025[13-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [03-10-2025
BLOCK-I IABHISHEK TYAGI 5737 IMAHAJAN(P) No5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7542/2025[13-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [03-10-2025
[BLOCK-I IAMIL KHAN 9637 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7544/2025[13-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 09873347330 IMAYANK_MAHAJA [03-10-2025
BLOCK-I KIRTI SONI 4475 IMAHAJAN(P) No5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7541/2025 [13-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 09-10-2025
[BLOCK-I PVT LTD VS ASHOK KUMAR JANGRA(P) JANGRAADVOCATE
@GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7540/202513-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 09-10-2025
[BLOCK-I PVT LTD VS NIRAJ KUMARI JANGRA(P) JANGRAADVOCATE
@GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7539/2025(13-10-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 09-10-2025
[BLOCK-I IFINANCE LIMITED VS SHAHDATJANGRA(P) JANGRAADVOCATE
IAMIR @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7620/2025[14-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 11-10-2025
[BLOCK-I PVT LTD VS BRESH CHANDRA JANGRA(P) JANGRAADVOCATE
@GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (1) (COMM)/7618/2025[14-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 0958726491 10-10-2025
BLOCK-I PVT LTD VS HARVEER SINGH  JANGRA(P) JANGRAADVOCATE
@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7619/2025 [14-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 10-10-2025
[BLOCK-I PVT LTD VS VINEET KUMAR UVANGRA(P) JANGRAADVOCATE
@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7621/2025 [14-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 11-10-2025
BLOCK-I PVT LTD VS ABU BAKKARJANGRA(P) JANGRAADVOCATE
SIDDIQUE @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7617/2025 14-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 11-10-2025
[BLOCK-I PVT LTD VS ABDUL SHAHIDJANGRA(P) JANGRAADVOCATE
ILASKAR @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7613/2025 [14-10-2025 IAXTS BANK LIMITED VS LOKESH AMIT 8860939556 IAMIKUMAR.294@R [11-10-2025
[BLOCK-I IDALAL KUMAR(P) [EDIFFMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7616/2025 14-10-2025 IAXIS BANK LIMITED VS [RAHUL 9971891788 INFO@AUALEGAL.Cj11-10-2025
[BLOCK-I RAJENDRA KUMAR ICHAUHAN(P) OM
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17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7614/2025 [14-10-2025 IJAXIS BANK LIMITED VS RAM] 8860939556 AMIKUMAR.294@R [11-10-2025
[BLOCK-I INIVAS PRAJAPATI KUMAR(P) [EDIFFMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7615/2025 [14-10-2025 IAXIS BANK LIMITED VS [RAHUL 0971891788 INFO@AUALEGAL.C[11-10-2025
[BLOCK-I SHUSHIL KUMAR ICHAUHAN(P) OM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7690/2025[15-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 11-10-2025
[BLOCK-I PVT LTD VS SHIV LALI JANGRA(P) JANGRAADVOCATE
@GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7695/2025(15-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 11-10-2025
[BLOCK-I IPVT LTD VS PINKI RAKESH JANGRA(P) JANGRAADVOCATE
@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7693/2025[15-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 10-10-2025
[BLOCK-I PVT LTD VS RAHUL KUMAR JANGRA(P) JANGRAADVOCATE
@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7692/2025[15-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 10-10-2025
[BLOCK-I PVT LTD VS DHEERENDRAJANGRA(P) JANGRAADVOCATE
IKUMAR RAJPUT @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7694/2025[15-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 11-10-2025
[BLOCK-I IPVT LTD VS SARVESH KUMAR JANGRA(P) JANGRAADVOCATE
@GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (1) (COMM)/7691/2025[15-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 11-10-2025
BLOCK-I IPVT LTD VS RIDIP DAS JANGRA(P) JANGRAADVOCATE
@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7689/2025[15-10-2025 IAXIS BANK LIMITED VS [RAHUL 0971891788 INFO@AUALEGAL.C{11-10-2025
[BLOCK-I IDHARMENDRA SO JAYPRAKASH |[CHAUHAN(P) OM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM),7687/2025/15-10-2025 IAXIS BANK LIMITED VS |RAHUL 0971891788 INFO@AUALEGAL.C[13-10-2025
BLOCK-I DUKHRAN ICHAUHAN(P) OM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7686/2025(15-10-2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 13-10-2025
[BLOCK-I [FINANCE LIMITED VS SUMITJANGRA(P) JANGRAADVOCATE
ICHOUDHARY UCL0000309424 @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7688/2025(15-10-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 13-10-2025
[BLOCK-I FINANCE  LIMITED VS PJANGRA(P) JANGRAADVOCATE
HIMANSHU PAHUJA @GMAIL.COM
17, NEW COURTICOMMERCIAL EXCOMM - AWARD BY ARBj16-10-2025 SUNDARAM FINANCE LTD VS INITIN 0773667288, IADVOCATE.MEHTA [26-09-2025
[BLOCK-I COMM/56/2025 IDUSHYANT I IMEHTA(P), 8802218291 IASSOCIATE09 @GM
AIL.COM
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17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7744/2025[16-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 14-10-2025
[BLOCK-I PVT LTD VS MAHESH RAMYJANGRA(P) JANGRAADVOCATE
IACHHAIVAR @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7745/2025[16-10-2025 ICNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 14-10-2025
[BLOCK-I PVT LTD VS PANKAJ KUMAR JANGRA(P) JANGRAADVOCATE
@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7746/2025[16-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 14-10-2025
[BLOCK-I PVT LTD VS GIRJA SHANKAR JANGRA(P) JANGRAADVOCATE
@GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7742/2025[16-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 0958726491 14-10-2025
[BLOCK-I PVT LTD VS PRITI MANVESHAR PJANGRA(P) JANGRAADVOCATE
@GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7743/2025[16-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 14-10-2025
[BLOCK-I IPVT LTD VS BISHAN SINGH JANGRA(P) JANGRAADVOCATE
@GMAIL.COM
17, NEW COURTICOMMERCIAL CS (COMM)/473/2025 16-10-2025 [UNION BANK OF INDIA VS |JARUN KUMARQ312400295 ICONNECT@SNSLEG|13-10-2025
[BLOCK-I IVAIBHAV NARAYAN SINGH SHUKLA(P) AL.IN
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7741/2025 [16-10-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 13-10-2025
[BLOCK-I IFINANCE LIMITED VS AAKASHYJANGRA(P) JANGRAADVOCATE
KUMAR @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (1) (COMM)/7739/2025[16-10-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 13-10-2025
BLOCK-I [FINANCE LIMITED VS KRISHNAUJANGRA(P) JANGRAADVOCATE
RAJENDER SINGH @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7740/2025[16-10-2025 PIRAMAL CAPITAL AND HOUSINGRAJESH 0958726491 13-10-2025
[BLOCK-I [FINANCE LIMITED VS PRAVEENJANGRA(P) JANGRAADVOCATE
INAGAR @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7735/2025[16-10-2025 IAXIS BANK LTD VS RAJEEVMMAYANK 9873347330 IMAYANK_MAHAJA [14-10-2025
BLOCK-I KUMAR 7781 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7733/2025[16-10-2025 IAXIS BANK LTD VS YUVRAJMAYANK 0873347330 IMAYANK_MAHAJA [14-10-2025
BLOCK-I ICONSTRACTION 0488 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7734/2025[16-10-2025 IAXIS BANK LTD VS DEVENDRA [MAYANK 9873347330 IMAYANK_MAHAJA [14-10-2025
[BLOCK-I IYADAV 1927 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7738/2025[16-10-2025 IAXIS BANK LTD VS PRAVESHMAYANK 9873347330 IMAYANK_MAHAJA [14-10-2025
[BLOCK-I KUMAR MISHRA 5691 IMAHAJAN(P) INo5@YAHOO.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7736/2025[16-10-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 13-10-2025
BLOCK-I FINANCE LIMITED VS DALJITJANGRA(P) JANGRAADVOCATE
KAUR @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7732/2025[16-10-2025 PIRAMAL CAPITAL AND HOUSING[RAJESH 0958726491 13-10-2025
BLOCK-I [FINANCE LIMITED VS KAPILJANGRA(P) JANGRAADVOCATE
KUMAR @GMAIL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7737/2025 [16-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 09873347330 IMAYANK_MAHAJA [14-10-2025
BLOCK-I INIKHIL NITIN TRANSPORT COMAHAJAN(P) INo5@YAHOO.COM
0972
17, NEW COURTICOMMERCIAL [EXCOMM - AWARD BY ARBj17-10-2025 IKOTAK MAHINDRA PRIME LTD [KUSHAL 7009793548 RISHABH.ERUDITE [11-10-2025
BLOCK-I COMM/59/2025 VS SHAYRI PRADEEP KUMAR(P) LEGAL@GMAIL.CO
M
17, NEW COURTICOMMERCIAL EXECUTION 17-10-2025 CANARA BANK VS JORAWARDEEPANJAL (8390227354 IDEEPANJALCH@G [01-10-2025
[BLOCK-I (COMM)/148/2025 ISINGH ICHOUDHARY( IMAIL.COM
P)
17, NEW COURTICOMMERCIAL EXECUTION 17-10-2025 ICANARA BANK VS HARVENDRADEEPANJAL (8390227354 IDEEPANJALCH@G [01-10-2025
BLOCK-I (COMM)/147/2025 ISINGH ICHOUDHARY( IMAIL.COM
P)
17, NEW COURTICOMMERCIAL CS (COMM)/481/2025 17-10-2025 BANK OF BARODA VS SANTOSH[ERAM 9717099220 [ERAMADV2000@G [13-10-2025
BLOCK-I IGARMENS KHAN(P) IMAIL.COM
17, NEW COURTICOMMERCIAL CS (COMM)/482/2025 17-10-2025 IMAYOR SPORTS PVT LTD VS [PRAMOD 0868920473, IPKAGG.ADV@GMALI {14-10-2025
BLOCK-I ISHAKIL AHMED KUMAR 9810554989 L.COM
IJAGARWAL(P)
17, NEW COURTICOMMERCIAL ICS (COMM)/485/2025 17-10-2025 WAROI INTERIORS VS METRODVEEP 0212425255 TEAM@LEGAL7.IN [14-10-2025
BLOCK-I BUILDTECH CONSTRUCTION LLP |[AHUJA(P)
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7771/2025 [17-10-2025 IAXIS BANK LIMITED VS [RAHUL 9971891788 INFO@AUALEGAL.Cj15-10-2025
BLOCK-I IABHISHEK KUMAR ICHAUHAN(P) oM
17, NEW COURTICOMMERCIAL CS (COMM)/483/2025 17-10-2025 SMALL FAMERS AGRI BUSINESSJATIN 0899818888 JATINJULKA07@OUj14-10-2025
BLOCK-I ICONSORTIUM VS M/S NARESHYULKA(P) ITLOOK.COM
IMUSHROOM GROWER
17, NEW COURTICOMMERCIAL CS (COMM)/484/2025 17-10-2025 M/S JAINSONS DEPARTMENTALIPUNEET 9899141610 JAORPUNEET@GMA [15-10-2025
BLOCK-I ISTORES VS M/S UNITED COFFEEDHAWAN(P) [L.COM
HOUSE AND ORS
17, NEW COURTICOMMERCIAL [EXCOMM - AWARD BY ARB[17-10-2025 GOYAL PUBLISHER VS NCBANITYA 9811207921 ISAVIOUR.LAWYER [16-10-2025
BLOCK-I COMM/58/2025 [EXPORTS SHARMA(P), @GMAIL.COM
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17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7824/2025[27-10-2025 IYES BANK LTD VS BM WEARSANANJAY 7030378800 JASAPLEGALANDAD [17-10-2025
[BLOCK-I IPRIVATE LIMITED SINGH(P) IVOCATES@GMAIL.C
OM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7826/2025[27-10-2025 IYES BANK LTD VS PRAMODANANJAY 7030378800 IASAPLEGALANDAD (17-10-2025
[BLOCK-I IAGARWAL SINGH(P) IVOCATES@GMAIL.C|
oM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7827/2025[27-10-2025 YES BANK LTD VS DEEPAKANANJAY 7030378800 IASAPLEGALANDAD |[17-10-2025
[BLOCK-I CHADHA SINGH(P) IVOCATES@GMAIL.C|
oM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7822/2025[27-10-2025 IJAXIS BANK LTD VS SANGEETA |ASHISH 9999183119, IASHISH@AGCPART [15-10-2025
[BLOCK-I KUMAR 0811517810 INERS.CO.IN
IGUPTA(P)
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7821/2025[27-10-2025 IDFC FIRST BANK LTD VS [SANJEEV 9717028845 ILITIGATON@SRCSL[17-10-2025
[BLOCK-I IAJAYPAWAR OMVEER PATHAK(P) I[EGAL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7823/2025[27-10-2025 IAXIS BANK LTD VS MADHUASHISH 9999183119, JASHISH@AGCPART [15-10-2025
[BLOCK-I CHAUHAN KUMAR 0811517810 INERS.CO.IN
IGUPTA(P)
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7825/2025[27-10-2025 IAXIS BANK LTD VS RAJESHIASHISH 0999183119, IASHISH@AGCPART [15-10-2025
[BLOCK-I KUMAR KUMAR 0811517810 INERS.CO.IN
IGUPTA(P)
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7820/2025[27-10-2025 IDFC FIRST BANK LTD VS [SANJEEV 0717028845 ILITIGATON@SRCSL {17-10-2025
BLOCK-I BHAWNA KHANNA PATHAK(P) [EGAL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7819/2025[27-10-2025 IDFC FIRST BANK LTD VS [SANJEEV 0717028845 LITIGATON@SRCSL[17-10-2025
[BLOCK-I IPARVINDER SINGH PATHAK(P) I[EGAL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7865/202529-10-2025 ICNH INDUSTRIAL CAPITAL INDIA[KANIKA 026643437 1 ILEGAL12@ARENESS]22-10-2025
BLOCK-I PRIVATE LIMITED VS ANUJBAWEJA(P) LAW.COM
IMANIPAL
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7860/202529-10-2025 IJAXIS BANK LTD VS MUSTAK 9933MAYANK 0873347330 IMAYANK_MAHAJA [24-10-2025
[BLOCK-I IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7861/2025[29-10-2025 IAXIS BANK LTD VS RAVINDRMAYANK 9873347330 IMAYANK_MAHAJA [28-10-2025
[BLOCK-I 5574 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7862/2025[29-10-2025 IAXIS BANK LTD VS SANJAYMAYANK 9873347330 IMAYANK_MAHAJA [25-10-2025
[BLOCK-I KUMAR 0264 IMAHAJAN(P) INo5@YAHOO.COM
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17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7863/202529-10-2025 IAXIS BANK LTD VS CHUNA RAMMAYANK 0873347330 IMAYANK_MAHAJA [24-10-2025
BLOCK-I 1476 IMAHAJAN(P) No5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7864/2025[29-10-2025 IJAXIS BANK LIMITED VS SAHILNIRAJ 0811306559 INIRAJKUMAR1976 [25-10-2025
[BLOCK-I [TRANSPORT COMPANY KUMAR(P) @GMAIL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7911/2025 [30-10-2025 IAXIS BANK LTD VS MOHITIMAYANK 09873347330 IMAYANK_MAHAJA [28-10-2025
[BLOCK-I IKUMAR SINGH 6756 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7910/2025[30-10-2025 JAXIS BANK LTD VS VINOD 0482 [MAYANK 0873347330 IMAYANK_MAHAJA [28-10-2025
[BLOCK-I IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7912/2025[30-10-2025 ICNH INDUSTRIAL CAPITAL INDIAKKANIKA 026643437 1 [LEGAL12@ARENESS|29-10-2025
[BLOCK-I IPRIVATE LIMITED VS RANJITIBAWEJA(P) ILAW.COM

SINGH
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7909/2025|30-10-2025 ICNH INDUSTRIAL CAPITAL INDIAJKKANIKA 026643437 1 [LEGAL12@ARENESS|29-10-2025
[BLOCK-I PRIVATE  LIMITED VS BAWEJA(P) LAW.COM

IPAWANDEEP SINGH BAL
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7908/2025/30-10-2025 IDFC FIRST BANK LTD VS ARUN |[SANJEEV 9717028845 LITIGATON@SRCSL [23-10-2025
[BLOCK-I GRISHCHANDRA PATHAK(P) I[EGAL.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7907/2025|30-10-2025 IDFC FIRST BANK LTD VS [SANJEEV 0717028845 [LITIGATON@SRCSL[23-10-2025
BLOCK-I IASHISH JAIN PATHAK(P) [EGAL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7906/2025/30-10-2025 IJAXIS BANK LTD VS JUMMA 1886 [MAYANK 0873347330 IMAYANK_MAHAJA [24-10-2025
[BLOCK-I IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7905/2025/30-10-2025 IAXIS BANK LTD VS VIJAY SINGHMAYANK 0873347330 IMAYANK_MAHAJA [24-10-2025
BLOCK-I 0264 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7955/2025(31-10-2025 IDFC FIRST BANK LTD VS [SANJEEV 0717028845 LITIGATON@SRCSL [23-10-2025
[BLOCK-I IRAVINDRA SINGH CHAUHAN PATHAK(P) IEGAL.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7957/2025[31-10-2025 IAXIS BANK LTD VS VIJNESH 3185MAYANK 9873347330 IMAYANK_MAHAJA [24-10-2025
[BLOCK-I IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7951/2025 [31-10-2025 IAXIS BANK LTD VS NARPAT RAMMAYANK 9873347330 IMAYANK_MAHAJA [24-10-2025
BLOCK-I 0098 IMAHAJAN(P) INo5@YAHOO.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

LTD

17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7950/2025/31-10-2025 IS BANK LTD VS SUDEESHMAYANK 0873347330 IMAYANK_MAHAJA [24-10-2025
[BLOCK-I IKUMARI 6748 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7952/2025[31-10-2025 IJAXIS BANK LTD VS RAKESHMAYANK 0873347330 IMAYANK_MAHAJA [24-10-2025
BLOCK-I BABU 4429 IMAHAJAN(P) No5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7953/2025[31-10-2025 IAXIS BANK LTD VS SUSHEELJMAYANK 09873347330 IMAYANK_MAHAJA [24-10-2025
[BLOCK-I ISINGH 7210 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7947/2025(31-10-2025 JAXIS BANK LTD VS MOHD NASIRMAYANK 0873347330 IMAYANK_MAHAJA [24-10-2025
[BLOCK-I 9127 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7948/2025/31-10-2025 IAXIS BANK LTD VS RAMVATIMAYANK 09873347330 IMAYANK_MAHAJA [24-10-2025
[BLOCK-I 4122 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7954/2025(31-10-2025 IAXIS BANK LTD VS RAJUMAYANK 9873347330 IMAYANK_MAHAJA [25-10-2025
[BLOCK-I ICHAUHAN 9758 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL OMP (I) (COMM)/7956/2025[31-10-2025 IAXIS BANK LTD VS MAGADEMAYANK 9873347330 IMAYANK_MAHAJA [25-10-2025
[BLOCK-I JOTIRAM GANGADHAR 4498 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7945/2025(31-10-2025 IJAXIS BANK LTD VS SURENDRAMAYANK 9873347330 IMAYANK_MAHAJA [28-10-2025
BLOCK-I KUMAR 6275 IMAHAJAN(P) INo5@YAHOO.COM
17, NEW COURTICOMMERCIAL EXECUTION 31-10-2025 ICONTRA DEFENCE VS PLAXONICIANKUR DAS(P) 8390822993 JADVOCATE.ANKUR [30-10-2025
[BLOCK-I (COMM)/153/2025 [TECHNOLOGIES IDAS@GMAIL.COM
26 SH. AJAY KUMARSOUTH 29, NEW COURTICOMMERCIAL EXECUTION 09-10-2025 IGOPSONS PAPERS PVT LTD VS [CHANDRA 9810652956 ICMGOYALADVOCAT|07.10.2025
JAIN, [BLOCK-II (COMM)/141/2025 M/S PRISTINE PUBLICATIONSMOHAN [E@GMAIL.COM
JUDGE PVT LTD IGOYAL(P),
(COMMERCIAL
ICOURT) (DIGITAL)- 29, NEW COURTICOMMERCIAL EXECUTION 16-10-2025 OUTLOOK PUBLICATION INDIASETU 9873109672 IMAIL@CURARELEG|14.10.2025
04 [BLOCK-II (COMM)/144/2025 PVT LTD VS M/S SYSOTELNIKET(P), IAL.COM
[TECHNOLOGIES PVT LTD
29, NEW COURTICOMMERCIAL EXECUTION 20-10-2025 [UMANG MIDHA VS AGRO CRAFTINAKUL 8882205139 ICONTACT@THEPA [27.10.2025
[BLOCK-II (COMM)/152/2025 IEARTH LLP AND ORS ICHAUDHARY(P INLEGAL.COM
29, NEW COURTICOMMERCIAL OMP (COMM)/53/2025 20-10-2025 BHAIRAV PANDEY VS MOTILALANISH 0818266660 ADVDHINGRA@GM [28.10.2025
BLOCK-II OSWAL FINANCIAL SERVICES[DHINGRA(P), AIL.COM
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29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7894/2025[29-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 JANGRAADVOCATE [27.10.2025
[BLOCK-II IPVT LTD VS SHAMESH DIN JANGRA(P), @GAMIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/7885/2025[29-10-2025 IJAXIS BANK LTD VS VIKAS SINGH|MAYANK 0873347330 IMAYANK_MAHAJA [28.10.2025
[BLOCK-II IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/7884/202529-10-2025 IAXIS BANK LTD VS BHOOPENDRMAYANK 0873347330 IMAYANK_MAHAJA [28.10.2025
[BLOCK-II SINGH IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/7886/2025[29-10-2025 IAXIS BANK LTD VS  VIPINMAYANK 0873347330 IMAYANK_MAHAJA [28.10.2025
[BLOCK-II KUMAR GAUD IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7883/2025[29-10-2025 IAXIS BANK LTD VS VIJAY PAL |[MAYANK 09873347330 IMAYANK_MAHAJA [24.10.2025
[BLOCK-II IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/7882/2025[29-10-2025 IJAXIS BANKLTD VS SAPNA IMAYANK 9873347330 IMAYANK_MAHAJA [24.10.2025
BLOCK-II IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/7887/202529-10-2025 IAXIS BANK LTD VS AMBAREESH [MAYANK 9873347330 IMAYANK_MAHAJA [24.10.2025
[BLOCK-II IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/7890/2025[29-10-2025 IAXIS BANK LTD VS SACHIN IMAYANK 9873347330 IMAYANK_MAHAJA [24.10.2025
[BLOCK-II IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/7892/202529-10-2025 IAXIS BANK LTD VS VIKRAM AMIT 8860939556 AMITKUMAR.294@ [25.10.2025
[BLOCK-II SINGH KUMAR(P), IREDIFFMAIL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/7893/202529-10-2025 IAXIS BANK LTD VS BANDIPORAAMIT 8860939556 IAMITKUMAR.204@ [25.10.2025
[BLOCK-II COLLEGE OF INFORMATIONKUMAR(P), REDIFFMAIL.COM
[TECHNOLOGY

29, NEW COURTICOMMERCIAL CS (COMM)/495/2025 130-10-2025 BANK OF MAHARASHTRA VS |[KADAMBINI [7838821105, KKMUDGIL29@GM [28.10.2025
[BLOCK-II IHARJINDER KAUR KUMAR 0871226784 JAIL.COM

IMUDGIL(P),
29, NEW COURTICOMMERCIAL CS (COMM)/493/2025 [30-10-2025 IBANK OF MAHARASHTRA VS [KADAMBINI [7838821105, [KKMUDGIL29@GM [28.10.2025
[BLOCK-II IMAHESH BHARDWAJ KUMAR 0871226784 AIL.COM

IMUDGIL(P),
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7914/2025[30-10-2025 IAXIS BANK LTD VS MOHD SARIMMAYANK 9873347330 IMAYANK_MAHAJA [28.10.2025
BLOCK-II IMAHAJAN(P), INo5@YAHOO.COM
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29, NEW COURTICOMMERCIAL OMP (I) (COMM)/7915/2025 [30-10-2025 IMAYANK 0873347330 IMAYANK_MAHAJA [28.10.2025
[BLOCK-II IKRISHANAKANT IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/7930/2025/30-10-2025 CNH INDUSTRIAL CAPITALSAGAR 0266434371 ILEGAL12@ARENESS[29.10.2025
[BLOCK-II (INDIA) PVT LTD VS MANDEEPAGGARWAL ILAW.COM

ISINGH AND ANR
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/7934/2025/30-10-2025 IDFC FIRST BANK LTD VS ARUN[SANJEEV 9717028845 [ILITIGATION@SRCS [22.10.2025
[BLOCK-II IKANCHI RAM IPATHAK(P), ILEGAL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7931/2025[30-10-2025 IDFC FIRST BANK LTD VS [SANJEEV 0717028845 ILITIGATION@SRCS [23.10.2025
[BLOCK-II IDEEPIKA TAKKAR PATHAK(P), LEGAL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/7932/2025/30-10-2025 IDFC FIRST BANK LTD VS [SANJEEV 9717028845 ILITIGATION@SRCS [23.10.2025
[BLOCK-II GAJENDRA SINGH PATHAK(P), ILEGAL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7933/2025|30-10-2025 IDFC FIRST BANK LTD VS [SANJEEV 0717028845 ILITIGATION@SRCS [23.10.2025
BLOCK-II PRERNA BHOJWANI PATHAK(P), LEGAL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/7975/2025[31-10-2025 IDFC FIRST BANK LTD VS VIBHA [SANJEEV 9717028845 LITIGATION@SRCS [23.10.2025
[BLOCK-II IDEVI PATHAK(P), ILEGAL.COM
29, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7976/2025(31-10-2025 IDFC FIRST BANK LTD VS VIJAY [SANJEEV 0717028845 ILITIGATION@SRCS [23.10.2025
[BLOCK-II KUMAR PATHAK(P), LEGAL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/7973/2025[31-10-2025 IDFC FIRST BANK LTD VS [SANJEEV 0717028845 LITIGATION@SRCS [23.10.2025
[BLOCK-II [HIMANSHU BHAGWAN SAHAI PATHAK(P), ILEGAL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/7970/2025/31-10-2025 IAXIS BANK LTD VS RINKU IMAYANK 9873347330 IMAYANK_MAHAJA [24.10.2025
[BLOCK-II IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/7969/2025(31-10-2025 IJAXIS BANK LTD VS GUDDI DEVI MAYANK 0873347330 IMAYANK_MAHAJA [24.10.2025
[BLOCK-II IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/7968/2025/31-10-2025 IAXIS BANK LTD VS AVADHESHMAYANK 9873347330 IMAYANK_MAHAJA [24.10.2025
[BLOCK-II SINGH IMAHAJAN(P), INo5@YAHOO.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/7971/2025 [31-10-2025 IAXIS BANK LTD VS MOHD ALAM [MAYANK 0873347330 IMAYANK_MAHAJA [25.10.2025
BLOCK-II IMAHAJAN(P), INo5@YAHOO.COM
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29, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7977/202531-10-2025 IDFC FIRST BANK LTD VS ONKARSANJEEV 9717028845 ILITIGATION@SRCS [25.10.2025
[BLOCK-II KAPIL IPATHAK(P), ILEGAL.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/7972/2025[31-10-2025 IJAXIS BANK LTD VS ATUL KUMARMAYANK 0873347330 IMAYANK_MAHAJA [25.10.2025
[BLOCK-II IMAHAJAN(P), INO5@YAHOO.COM
29, NEW COURTICOMMERCIAL OMP (I) (COMM)/7974/2025[31-10-2025 IDFC FIRST BANK LTD VS [SANJEEV 0717028845 ILITIGATION@SRCS [25.10.2025
[BLOCK-II IMAYANK GUPTA IPATHAK(P), ILEGAL.COM
277 ISH. LOKESHSOUTH ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7234/2025|04-10-2025 IJAXIS BANK LTD VS BHUPENDRA JAVINASH 1151513189 IAVINASHADV@GM [30-08-2025

[IKUMAR SHARMA, [BLOCK-II KUMAR(P), IAIL.COM

IDISTRICT

JUDGE(COMMERCI

AL COURT)
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7235/2025(04-10-2025 IAXIS BANK LTD VS JAVED KHAN|SANJEEV 9717028845 LITIGATION@SRCS [23-08-2025
[BLOCK-II PATHAK(P), ILEGAL
ko, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7236/2025/|04-10-2025 IDFC FIRST BANK LTD VS SEETASSANJEEV 9717028845 ILITIGATION@SRCS [23-08-2025
[BLOCK-II IRAM KASANA IPATHAK(P), ILEGAL
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7237/2025(04-10-2025 IAXIS BANK LTD VS DEEPAK [SANJEEV 0717028845 ILITIGATION@SRCS [23-08-2025
[BLOCK-II IMISHRA IPATHAK(P), ILEGAL
4o, NEW COURTICOMMERCIAL CS (COMM)/452/2025 04-10-2025 [UNION BANK OF INDIA VS [ALKA 07113433590 IADVOCATESHYAMK|22-09-2025
[BLOCK-II IDINESH KUMAR SHARMA IMISHRA(P), [UMARJHA@GMAIL.

ICOM
4o, NEW COURTICOMMERCIAL CS (COMM)/453/2025 04-10-2025 JAGMOHAN GUPTA VS |AMIT 09871291420 WURISPRUDENCEO1 [22-09-2025
[BLOCK-II REDCLIFFE LIFETECH PRIVATESINGH(P), 1@GMAIL.COM
LIMITED
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ho, NEW COURTICOMMERCIAL OMP (COMM)/50/2025 04-10-2025 ROHIT D VS SUNDARAMIASHIF 0911640095 VITENDRAREXWAL [27-09-2025
BLOCK-II IFINANCE KHAN(P), 37@GMAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7228/2025/04-10-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 JANGRAADVOCATE [25-09-2025
BLOCK-II FINANCE LIMITED VS FAZALJANGRA(P), @GMAIL.COM

IAHMAD
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7229/2025/04-10-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 WANGRAADVOCATE [25-09-2025
BLOCK-II [FINANCE LIMITED VS  ANIIJANGRA(P), @GMAIL.COM

DIXIT
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7230/2025/04-10-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 WANGRAADVOCATE [25-09-2025
BLOCK-II [FINANCE LIMITED VS SAGARJANGRA(P), @GMAIL.COM

IVASHISHTHA
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7232/2025/04-10-2025 IAXIS BANK LTD VS ISHANTADV 9871040589 INDOLEXLAW@GM [06-09-2025
BLOCK-II IKUMAR (7343) DHEERAJ(P), JAIL.COM
o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7233/2025/04-10-2025 IAXIS BANK LTD VS MANESH SANJEEV 0717028845 ILITIGATION@SRCS [23-08-2025
BLOCK-II PATHAK(P), ILEGAL
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7231/2025|04-10-2025 IAXIS BANK LTD VS PANKAJAVINASH 1141513189 JAVINASHADV@GM [03-09-2025
BLOCK-II KUMAR [KUMAR(P), JAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7238/2025/04-10-2025 IAXIS BANK LTD VS MOSIM SUNITA 0871040589 IL 05-08-2025
BLOCK-II SINGH(P), INDOLEXI"AW@GM

JAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7239/2025/04-10-2025 IAXIS BANK LTD VS |SUNITA 9871040589 IL 05-08-2025
BLOCK-II RAMANPREET SINGH SINGH(P), INDOLEXI"AW@GM
JAIL.COM
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4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7240/2025/04-10-2025 IAXIS BANK LTD VS RACHNA SUNITA 0871040589 IL 05-08-2025
BLOCK-II SINGH(P), INDOLEXI"AW@GM
JAIL.COM

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7273/2025(06-10-2025 IAXIS BANK LTD VS POOJAANUPAM 0654926809 JANUOAMLSINGH@ [18-09-2025
BLOCK-II SHARMA SINGH(P), IGMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7274/2025/06-10-2025 IAXIS BANK LTD VS RAHULANUPAM 9654926809 JANUOAMLSINGH@ [18-09-2025
BLOCK-II TYAGI SINGH(P), IGMAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7275/2025(06-10-2025 IAXIS BANK LTD VS DINESHANUPAM 0654926809 ANUOAMLSINGH@ [18-09-2025
[BLOCK-II ISINGH SINGH(P), IGMAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7276/2025/06-10-2025 IAXIS BANK LTD VS NAVNEET MAYANK 09873347330 IMAYANK_MAHAJA [23-09-2025
BLOCK-II ISHARMA1089 IMAHAJAN(P), INo5@GMAIL.COM
o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7277/2025|06-10-2025 IAXIS BANK LTD VS NEERAJSHOBHA 08911192158 ISRSHOBHAGUPTA [12-09-2025
BLOCK-II KUMAR IGUPTA(P), @GMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7279/2025/06-10-2025 IAXIS BANK LTD VS VINODISHOBHA 08911192158 ISRSHOBHAGUPTA [12-09-2025
BLOCK-II ISANVARLAL BHARGAV IGUPTA(P), @GMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7278/2025/06-10-2025 IAXIS BANK LTD VS SAURABH [MAYANK 0873347330 IMAYANK_MAHAJA [23-09-2025
BLOCK-II JAISWAL 6962 IMAHAJAN(P), INo5@GMAIL.COM
ho, NEW COURTICOMMERCIAL CS (COMM)/455/2025 06-10-2025 SHUBHAM GOLDIEE MASALE PVI]SHRAVAN 9810017859 RISHI@UNITEDAN [25-09-2025
BLOCK-II LTD VS SUNIL KUMARBANSAL(P), IDUNITED.COM

DHANDHANIA
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ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7288/2025/06-10-2025 IKOTAK MAHINDRA BANK VS [PARV 0643644534 [PARV.MAHAJANO007/02-06-2025
BLOCK-II IMANOJ GUPTA 764 IMAHAJAN(P), @GMAIL.COM

ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7287/2025/06-10-2025 IKOTAK MAHINDRA BANK VS [PARV 0643644534 IPARV.MAHAJANO007/02-06-2025
BLOCK-II I[HARSH THAKUR 119 IMAHAJAN(P), @GMAIL.COM

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7286/2025/06-10-2025 IAXIS BANK LTD VS SHAKTI [SANJEEV 9717028845 ILITIGATION@SRCS [23-08-2025
BLOCK-II SHARMA PATHAK(P), ILEGAL

ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7285/2025/06-10-2025 IJAXIS BANK LTD VS VISHAL [SANJEEV 9717028845 ILITIGATION@SRCS [23-08-2025
BLOCK-II IAGGARWAL IPATHAK(P), ILEGAL

ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7284/2025/06-10-2025 IAXIS BANK LTD VS SHIVKESHAVINASH 1141513189 JAVINASHADV@GM [10-07-2025
BLOCK-II IMEENA KUMAR(P), JAIL.COM

o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7282/2025/06-10-2025 IAXIS BANK VS RAJKUMARISHOBHA 08911192158 ISRSHOBHAGUPTA [10-09-2025
BLOCK-II IBAJPAYEE IGUPTA(P), @GMAIL.COM

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7281/2025(06-10-2025 IAXIS BANK LTD VS MAGANVIR |SHOBHA 08911192158 ISRSHOBHAGUPTA [10-09-2025
BLOCK-II IGUPTA(P), @GMAIL.COM

ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7280/2025|06-10-2025 IAXIS BANK LTD VS HARVINDERSHOBHA 08911192158 ISRSHOBHAGUPTA [10-09-2025
BLOCK-II IKAUR IGUPTA(P), @GMAIL.COM

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7271/2025 [06-10-2025 IAXIS BANK LTD VS OM PRAKASHANUPAM 0654926809 JANUOAMLSINGH@ [18-09-2025
BLOCK-II IMADAAN SINGH(P), IGMAIL.COM
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ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7272/2025(06-10-2025 IS BANK LTD VS SANJAYANUPAM 0654926809 ANUOAMLSINGH@ [18-09-2025
BLOCK-II KUMAR AMANKAR SINGH(P), IGMAIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7283/2025|06-10-2025 IJAXIS BANK LTD VS SHABNAM |AVINASH 0654926809 ANUOAMLSINGH@ (18-09-2025
BLOCK-II KUMAR(P), IGMAIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7393/2025/08-10-2025 IAXIS BANK LTD VS RAMANAND |SHOBHA 098911192158 ISRSHOBHAGUPTA [10-09-2025
BLOCK-II IGUPTA(P), @GMAIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7392/2025/08-10-2025 IAXIS BANK LTD VS NEETUISHOBHA 08911192158 ISRSHOBHAGUPTA [10-09-2025
BLOCK-II ISINGH IGUPTA(P), @GMAIL.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7394/2025/08-10-2025 IJAXIS BANK LTD VS VIVEK SOOD [SHOBHA 08911192158 ISRSHOBHAGUPTA [10-09-2025
BLOCK-II IGUPTA(P), @GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7395/2025/08-10-2025 IAXIS BANK LIMITED VS DURGANIRAJ 0811306559 ILEGALMINDSINTE [08-09-2025
BLOCK-II IPRASAD YADAV KUMAR(P), RNATIONAL@GMAI

L.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7396/2025/08-10-2025 IAXIS BANK LIMITED VS MURARINIRAJ 0811306559 ILEGALMINDSINTE [08-09-2025
BLOCK-II LAL SHARMA [KUMAR(P), RNATIONAL@GMAI

IL.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7397/2025/08-10-2025 IAXIS BANK LIMITED VS [NIRAJ 0811306559 ILEGALMINDSINTE (08-09-2025
BLOCK-II IDEVENDRA KUMAR [KUMAR(P), RNATIONAL@GMAI

IL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7398/2025/08-10-2025 IAXIS BANK LTD VS NEERAJANUPAM 0654492680 JANUOAMLSINGH@ [18-09-2025
BLOCK-II IBESOYA SINGH(P), IGMAIL.COM
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4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7399/2025/08-10-2025 IAXIS BANK LTD VS SHAHNAZAR [MAYANK 0873347330 IMAYANK_MAHAJA [23-09-2025
BLOCK-II CHAUDHARY 4567 IMAHAJAN(P), No5@GMAIL.COM

ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7400/2025/08-10-2025 IAXIS BANK LTD VS DEEPAK [MAYANK 09873347330 IMAYANK_MAHAJA [23-09-2025
[BLOCK-II ICHAUDHRY 7479 IMAHAJAN(P), INo5@GMAIL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7401/2025/08-10-2025 IAXIS BANK LTD VS ARUNA KNOXMAYANK 9873347330 IMAYANK_MAHAJA [23-09-2025
[BLOCK-II 8312 IMAHAJAN(P), INo5@GMAIL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7402/2025/08-10-2025 IAXIS BANK LTD VS KIRAN [MAYANK 09873347330 IMAYANK_MAHAJA [23-09-2025
BLOCK-II SHUKLA 0453 IMAHAJAN(P), No5@GMAIL.COM

ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7403/2025/08-10-2025 IAXIS BANK LTD VS MOHD [MAYANK 09873347330 IMAYANK_MAHAJA [23-09-2025
[BLOCK-II SHAVEJ 3113 IMAHAJAN(P), INo5@GMAIL.COM

o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7405/2025/08-10-2025 IAXIS BANK LTD VS DROPATIMAYANK 9873347330 IMAYANK_MAHAJA [23-09-2025
[BLOCK-II 6143 IMAHAJAN(P), INo5@GMAIL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7386/2025/08-10-2025 IAXIS BANK LTD VS PRINCEANUPAM 0654492680 JANUOAMLSINGH@ [08-09-2025
BLOCK-II BANSAL SINGH(P), IGMAIL.COM

ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7387/2025/08-10-2025 IAXIS BANK LTD VS GAURAV ANUPAM 0654492680 ANUOAMLSINGH®@ [08-09-2025
[BLOCK-II SINGH(P), IGMAIL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7388/2025/08-10-2025 IAXIS BANK LTD VS VIJAY IANUPAM 0654492680 JANUOAMLSINGH@ [08-09-2025
[BLOCK-II SINGH(P), IGMAIL.COM
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ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7389/2025/08-10-2025 IAXIS BANK LTD VS YOGINDER |ANUPAM 0654492680 ANUOAMLSINGH@ (08-09-2025
BLOCK-II SINGH(P), IGMAIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7391/2025|08-10-2025 IAXIS BANK VS SHIV NARESH SHOBHA 0891192158 ISRSHOBHAGUPTA [15-09-2025
BLOCK-II IGUPTA(P), @GMAIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7390/2025/08-10-2025 IAXIS BANK VS ROOBINA SHAIKH|SHOBHA 9891192158 ISRSHOBHAGUPTA [15-09-2025
BLOCK-II IGUPTA(P), @GMAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7404/2025/08-10-2025 IDHARA MOTOR FINANCE LTD VS K YADAV(P), 9998551587 IADJITENDRAYADA [20-09-2025
BLOCK-II ISAKIV ALI V2017@GMAIL.COM
ho, NEW COURTICOMMERCIAL CS (COMM)/462/2025 09-10-2025 IMS TIRTH AGRO TECHNOLOGY[SUDARSHAN (9810132015 ILEGAL@UNITEDW |04-10-2025
BLOCK-II PRIVATE LIMITED VS MSBANSAL(P), JORLD-CO-IN

INARSINH TRAILERS AND ANR
o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7491/2025[10-10-2025 IAXIS BANK LTD VS VIJAY [MAYANK 9873347330 IMAYANK_MAHAJA [23-09-2025
BLOCK-II IKUMAR 1238 IMAHAJAN(P), INo5@GMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7492/2025[10-10-2025 IAXIS BANK LTD VS SAMARDEEPMAYANK 9873347330 IMAYANK_MAHAJA [23-09-2025
BLOCK-II 1803 IMAHAJAN(P), INo5@GMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7493/2025[10-10-2025 IAXIS BANK LTD VS RAJESH DEVISHOBHA 0811192158 ISRSHOBHAGUPTA [03-09-2025
BLOCK-II IGUPTA(P), @GMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7494/2025[10-10-2025 IAXIS BANK LTD VS YASHIKA SHOBHA 0811192158 ISRSHOBHAGUPTA [03-09-2025
BLOCK-II IGUPTA(P), @GMAIL.COM
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4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7495/2025[10-10-2025 IS BANK LTD VS ASHOOKSHOBHA 0811192158 ISRSHOBHAGUPTA [03-09-2025
[BLOCK-II KUMAR IGUPTA(P), @GMAIL.COM

ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7496/2025[10-10-2025 IAXIS BANK LTD VS VIVEKSHOBHA 0811192158 ISRSHOBHAGUPTA (03-09-2025
[BLOCK-II IBAJPAI IGUPTA(P), @GMAIL.COM

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7488/2025[10-10-2025 IAXIS BANK LTD VS ADESH [MAYANK 9873347330 IMAYANK_MAHAJA [23-09-2025
[BLOCK-II IKUMAR 2994 IMAHAJAN(P), INo5@GMAIL.COM

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7486/2025[10-10-2025 IAXIS BANK LTD VS JAGDEV|SHOBHA 0811192158 ISRSHOBHAGUPTA [03-09-2025
[BLOCK-II SINGH RAJPUT IGUPTA(P), @GMAIL.COM

ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7489/2025[10-10-2025 IAXIS BANK LTD VS MANOJMAYANK 09873347330 IMAYANK_MAHAJA [23-09-2025
[BLOCK-II IKUMAR 7292 IMAHAJAN(P), INo5@GMAIL.COM

o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7490/2025[10-10-2025 IAXIS BANK LTD VS ASHOK [MAYANK 09873347330 IMAYANK_MAHAJA [23-09-2025
[BLOCK-II IKUMAR 4423 IMAHAJAN(P), INo5@GMAIL.COM

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7487/2025[10-10-2025 IAXIS BANK LTD VS PRASHANTMAYANK 9873347330 IMAYANK_MAHAJA [23-09-2025
BLOCK-II KUMAR PRAJAPATI 5193 IMAHAJAN(P), INo5@GMAIL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7601/2025[14-10-2025 IAXIS BANK LTD VS SHABAAJ [MAYANK 0873347330 IMAYANK_MAHAJA [23-09-2025
[BLOCK-II ICHOUHAN 2855 IMAHAJAN(P), INo5@GMAIL.COM

ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7594/2025[14-10-2025 IJAXIS BANK LTD VS YOGENDRAMAYANK 9873347330 IMAYANK_MAHAJA [23-09-2025
[BLOCK-II ISINGH 8639 IMAHAJAN(P), INo5@GMAIL.COM
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4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7595/2025[14-10-2025 IAXIS BANK LTD VS HARIOMMAYANK 0873347330 IMAYANK_MAHAJA [23-09-2025
BLOCK-II ISINGH 8994 IMAHAJAN(P), INo5@GMAIL.COM

ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7596/2025[14-10-2025 IAXIS BANK LTD VS RAJ RANIMAYANK 9873347330 IMAYANK_MAHAJA [23-09-2025
[BLOCK-II 3219 IMAHAJAN(P), INo5@GMAIL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7597/2025[14-10-2025 IAXIS BANK LTD VS NEETAM 5252MAYANK 9873347330 IMAYANK_MAHAJA [23-09-2025
BLOCK-II IMAHAJAN(P), INo5@GMAIL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7598/2025[14-10-2025 IAXIS BANK LTD VS RISHABH [MAYANK 09873347330 IMAYANK_MAHAJA [23-09-2025
[BLOCK-II ISINGH 4311 IMAHAJAN(P), INo5@GMAIL.COM

ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7599/2025[14-10-2025 IAXIS BANK LTD VS RAM |MAYANK 09873347330 IMAYANK_MAHAJA [23-09-2025
BLOCK-II IKISHUN1600 IMAHAJAN(P), INo5@GMAIL.COM

o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7602/2025[14-10-2025 IAXIS BANK LTD VS RAMVATI [MAYANK 9873347330 IMAYANK_MAHAJA [23-09-2025
BLOCK-II IDEVI 5526 IMAHAJAN(P), INo5@GMAIL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7603/2025[14-10-2025 IAXIS BANK LTD VS SUNIL [MAYANK 9873347330 IMAYANK_MAHAJA [23-09-2025
BLOCK-II KUMAR 8334 IMAHAJAN(P), INo5@GMAIL.COM

ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7604/2025(14-10-2025 IFFCO KISAN FINANCE VS [ASHISH 9999183119 IASHISH@AGCPART [23-09-2025
BLOCK-II IARVIND ARVIND KUMAR INERS.CO.IN

IGUPTA(P),
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7605/2025[14-10-2025 IFFCO KISAN FINANCE VS |ASHISH 9999183119 IASHISH@AGCPART [23-09-2025
BLOCK-II IBALWANT SINGH KUMAR INERS.CO.IN
IGUPTA(P),
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o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7606/2025(14-10-2025 IFFCO KISAN FINANCE VS [ASHISH 0999183119 IASHISH@AGCPART [23-09-2025
[BLOCK-II IPRADHAN GOCHAR [KUMAR INERS.CO.IN

IGUPTA(P),
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7607/2025[14-10-2025 IDFC FIRST BANK LTD VS ROHIT SANJEEV 9717028845 [ILITIGATION@SRCS [04-10-2025
[BLOCK-II DUTT PATHAK(P), ILEGAL
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7608/2025[14-10-2025 IAXIS BANK LTD VS JAGEVSHARANUPAM 9654492809 JANUOAMLSINGH@ [04-10-2025
[BLOCK-II IAHIRWAR SINGH(P), IGMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7609/2025(14-10-2025 IAXIS BANK LIMITED VS |AMIT 8860939556 IAMITKUMAR294@R|04-10-2025
[BLOCK-II MUKESH KUMAR KUMAR(P), [EDIFFMAIL.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7610/2025[14-10-2025 IAXIS BANK LTD VS BANWARISHOBHA 0811192158 ISRSHOBHAGUPTA [03-09-2025
[BLOCK-II LAL IGUPTA(P), @GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7611/2025 [14-10-2025 IAXIS BANK LTD VS SANJAYSHOBHA 0811192158 ISRSHOBHAGUPTA [03-09-2025
[BLOCK-II [YADAV IGUPTA(P), @GMAIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7612/2025 [14-10-2025 IAXIS BANK LTD VS MANOJISHOBHA 0811192158 ISRSHOBHAGUPTA [03-09-2025
[BLOCK-II ISINGH IGUPTA(P), @GMAIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7600/2025(14-10-2025 IKOTAK MAHINDRA PRIME LTD [MAYANK 9873347330 IMAYANK_MAHAJA [23-09-2025
[BLOCK-II VS AKHILESH KUMAR 8266 IMAHAJAN(P), INo5@GMAIL.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7662/2025[15-10-2025 IAXIS BANK LTD VS SHREEMAYANK 9873347330 IMAYANK_MAHAJA [23-09-2025
[BLOCK-II ISHYAM BUILDCON 1867 IMAHAJAN(P), INo5@GMAIL.COM
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ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7650/2025[15-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 JANGRAADVOCATE [13-10-2025
BLOCK-II IPVT LTD VS JITENDRA KALYAN PJANGRA(P), @GMAIL.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7651/2025 [15-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 JVANGRAADVOCATE [13-10-2025
BLOCK-II IPVT LTD VS MAHIPAL SINGH JANGRA(P), @GMAIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7652/2025[15-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 WANGRAADVOCATE [13-10-2025
BLOCK-II IPVT LTD VS AJAB SINGH UANGRA(P), @GMAIL.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7656/2025[15-10-2025 YES BANK LTD VS  VINODSANJEEV 9717028845 ILITIGATION@SRCS [23-08-2025
[BLOCK-II IKUMAR LOHIYA IPATHAK(P), ILEGAL
k4o, NEW COURTICOMMERCIAL IOMP (1) (COMM)/7666/2025(15-10-2025 IAXIS BANK LTD VS MINAKSHISHOBHA 0811192158 ISRSHOBHAGUPTA |03-09-2025
BLOCK-II KUNVAR IGUPTA(P), @GMAIL.COM
o, NEW COURTICOMMERCIAL CS (COMM)/471/2025 15-10-2025 IGOA MEDICOS PRIVATE LIMITED [SARTHAK 9784339173 IOFFICE@KPANDAS [14-10-2025
BLOCK-II VS MEENAKSHI MEHROTRA JAIN(P), ISOCIATES.IN
4o, NEW COURTICOMMERCIAL CS (COMM)/470/2025 15-10-2025 ISMALL FARMERS AGRI BUSINESSYOGESH 0811895298 IYOGESHPACHAURI [13-10-2025
BLOCK-II ICONSORTIUM VS MAA BHUDEVIPACHAURI(P), IASSOCIATES @GMAI

ICE AND CHILLING PLANT] IL.COM

MHROUGH ITS PROPRIETOR|

IASHOK KUMAR
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7648/2025[15-10-2025 IAXIS BANK LTD VS |SHOBHA 0811192158 ISRSHOBHAGUPTA [03-09-2025
BLOCK-II ISATYANARAYAN SALWI IGUPTA(P), @GMAIL.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7649/2025[15-10-2025 IAXIS BANK LTD VS SHYAMSHOBHA 0811192158 ISRSHOBHAGUPTA (03-09-2025
BLOCK-II IPRATAP SINGH RAJAWAT IGUPTA(P), @GMAIL.COM
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4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7646/2025[15-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [23-09-2025
BLOCK-II IDINESH KUMAR 2476 IMAHAJAN(P), INo5@GMAIL.COM

ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7647/2025[15-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK_MAHAJA [23-09-2025
BLOCK-II ISHOBHA ENTERPRISES 5282 IMAHAJAN(P), INo5@GMAIL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7653/2025[15-10-2025 IAXIS BANK LIMITED VS |AVINASH 1151513189 JAVINASHADV@GM |[14-07-2025
BLOCK-II IPRASHANT KUMAR [KUMAR(P), AIL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7654/2025[15-10-2025 IAXIS BANK LIMITED VS |AVINASH 1151513189 JAVINASHADV@GM |[14-07-2025
[BLOCK-II MOHAMMAD AMIR KUMAR(P), JAIL.COM

ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7659/2025[15-10-2025 IKOTAK MAHINDRA PRIME LTD [MAYANK 09873347330 IMAYANK_MAHAJA |04-10-2025
BLOCK-II IVS ANUJ SHARMA 7569 IMAHAJAN(P), INo5@GMAIL.COM

o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7683/2025[15-10-2025 IAXIS BANK LTD VS SUSILA DEVI |AVINASH 1151513189 JAVINASHADV@GM |[14-07-2025
BLOCK-II KUMAR(P), JAIL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7684/2025[15-10-2025 IAXIS BANK LIMITED VS GIRRAJAVINASH 1151513189 JAVINASHADV@GM [14-07-2025
BLOCK-II ISINGH [KUMAR(P), JAIL.COM

ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7685/2025[15-10-2025 IJAXIS BANK LIMITED VS ROBINAVINASH 1151513189 AVINASHADV@GM [14-07-2025
BLOCK-II ISO SHER MOHAMMAD [KUMAR(P), JAIL.COM

ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7720/2025[16-10-2025 IJAXIS BANK LTD VS FARMAN 8518MAYANK 9873347330 IMAYANK_MAHAJA |04-10-2025
BLOCK-II IMAHAJAN(P), INo5@GMAIL.COM
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ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7749/2025[16-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 JANGRAADVOCATE [10-10-2025
BLOCK-II IPVT LTD VS YOGESH KUMAR UANGRA(P), @GMAIL.COM

ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7750/2025[16-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 JANGRAADVOCATE [10-10-2025
[BLOCK-II [PVT LTD VS RAJAT CHAUDHARY JANGRA(P), @GMAIL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7751/2025 [16-10-2025 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 WANGRAADVOCATE [10-10-2025
BLOCK-II IPVT LTD VS ROHIT KUMAR UANGRA(P), @GMAIL.COM

ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7752/2025[16-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 JANGRAADVOCATE [10-10-2025
[BLOCK-II IPVT LTD VS JATINDER SINGH  [JANGRA(P), @GMAIL.COM

ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7713/2025 [16-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 09873347330 IMAYANK_MAHAJA |04-10-2025
BLOCK-II IKULDEEP SINGH GOSAI 7436 IMAHAJAN(P), INo5@GMAIL.COM

o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7714/2025 [16-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK_MAHAJA |04-10-2025
[BLOCK-II ISUNNY 1893 IMAHAJAN(P), INo5@GMAIL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7715/2025 [16-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK_MAHAJA [04-10-2025
[BLOCK-II ISAMBHU 8420 IMAHAJAN(P), INo5@GMAIL.COM

4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7716/2025 [16-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [04-10-2025
BLOCK-II [UMESH KUMAR OJHA 0040 IMAHAJAN(P), INo5@GMAIL.COM

ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7717/2025 [16-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK_MAHAJA |04-10-2025
[BLOCK-II GUDIYA DEVI 1007 IMAHAJAN(P), INo5@GMAIL.COM
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ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7718/2025 [16-10-2025 IS BANK LTD VS SANTOSH|[SHOBHA 9891119158 ISRSHOBHAGUPTA [24-09-2025
[BLOCK-II KUMAR IGUPTA(P), @GMAIL.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7719/2025 [16-10-2025 IKOTAK MAHINDRA PRIME LTD [MAYANK 9873347330 IMAYANK_MAHAJA |04-10-2025
[BLOCK-II VS JAISAL KUMAR 7931 IMAHAJAN(P), INo5@GMAIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7747/2025[16-10-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 WANGRAADVOCATE [27-09-2025
[BLOCK-II LIMITED VS HARISH KURSEJA JANGRA(P), @GMAIL.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7748/2025[16-10-2025 IKOTAK MAHINDRA PRIMHERAJESH 9958726491 UANGRAADVOCATE [27-09-2025
[BLOCK-II LIMITED VS AJAY RATAN JANGRA(P), @GMAIL.COM
4o, NEW COURTICOMMERCIAL EXECUTION 16-10-2025 MHIRD UNICORN P. LTD. VSADITI TUTEJA (999630431 INOT GIVEN 14-10-2025
BLOCK-II (COMM)/145/2025 ISAASPAY P. LTD.
o, NEW COURTICOMMERCIAL EXECUTION 17-10-2025 IACKMY BUILDCON VSHIMANSHU 8750618722 ISWANIASSOCIATES [06-10-2025
[BLOCK-II (COMM)/149/2025 ISARASWATI AGRO LTD. IGARG
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7766/2025[17-10-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 WANGRAADVOCATE [27-09-2025
BLOCK-II FINANCE LIMITED VS RAHULJANGRA(P), @GMAIL.COM

IKATARIA
4o, NEW COURTICOMMERCIAL CS (COMM)/477/2025 17-10-2025 [UNION BANK OF INDIA VS NEHAJPARVEEN 0810268484 INOT GIVEN 10-10-2025
[BLOCK-II SINGHAL [KUMAR(P),
ho, NEW COURTICOMMERCIAL CS (COMM)/478/2025 17-10-2025 SMALL FARMERS AGRI BUSINESSJATIN 9899818888 JATINULKA07@OU (08-10-2025
[BLOCK-II ICONSORTIUM VS MS NPK AGROJULKA(P), ITLOOK

IPRODUCTS
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ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7770/2025[17-10-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 VANGRAADVOCATE [27-09-2025
BLOCK-II FINANCE LIMITED VS SUMITJANGRA(P), @GMAIL.COM
CHOUDHARY
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7769/2025[17-10-2025 IPIRAMAL CAPITAL AND HOUSING[RAJESH 9958726491 JVANGRAADVOCATE [27-09-2025
BLOCK-II FINANCE LIMITED VS MOHITJANGRA(P), @GMAIL.COM
IVIJAY
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7768/2025[17-10-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 WANGRAADVOCATE [27-09-2025
BLOCK-II IFINANCE LIMITED VS DAMODARJANGRA(P), @GMAIL.COM
IBHEEMASEN
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7758/2025[17-10-2025 IAXIS BANK LTD VS SUMAN 1329 [MAYANK 09873347330 IMAYANK_MAHAJA [04-10-2025
BLOCK-II IMAHAJAN(P), INo5@GMAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7759/2025[17-10-2025 IAXIS BANK LTD VS SUJEEET MAYANK 09873347330 IMAYANK_MAHAJA |04-10-2025
BLOCK-II IVERMA 6616 IMAHAJAN(P), INo5@GMAIL.COM
o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7760/2025[17-10-2025 IAXIS BANK LIMITED VS JYOTIINIRAJ 0811306559 ILEGALMINDSINTE [08-09-2025
BLOCK-II IGIRISH VASAVA KUMAR(P), RNATIONAL@GMAI
L.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7761/2025 [17-10-2025 IAXIS BANK LIMITED VS BHUVA [NIRAJ 0811306559 ILEGALMINDSINTE [08-09-2025
BLOCK-II RAJ [KUMAR(P), RNATIONAL@GMAI
IL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7762/2025[17-10-2025 IJAXTS BANK LIMITED VS SONARA [NIRAJ 0811306559 [LEGALMINDSINTE |08-09-2025
BLOCK-II IMAHESH [KUMAR(P), RNATIONAL@GMAI
IL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7763/2025(17-10-2025 IJAXIS BANK LIMITED VS NITU V|NIRAJ 0811306559 ILEGALMINDSINTE [08-09-2025
BLOCK-II UPADHYAY KUMAR(P), RNATIONAL@GMAI
L.COM
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ISINGH

ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7764/2025[17-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 UANGRAADVOCATE [27-09-2025
[BLOCK-II PVT LTD VS HARENDRAJANGRA(P), @GMAIL.COM
IMAHAVEER SINGH

ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7765/2025[17-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 JVANGRAADVOCATE [27-09-2025
[BLOCK-II IPVT LTD VS PRAVEEN KUMAR {JANGRA(P), @GMAIL.COM

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7767/2025[17-10-2025 IPIRAMAL CAPITAL AND HOUSINGRAJESH 9958726491 WANGRAADVOCATE [27-09-2025
[BLOCK-II FINANCE LIMITED VS RAJATJANGRA(P), @GMAIL.COM

GUPTA

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7810/2025[25-10-2025 IAXIS BANK LTD VS SANTOSH [MAYANK 09873347330 IMAYANK_MAHAJA [04-10-2025
[BLOCK-II IKUMAR 4830 IMAHAJAN(P), INo5@GMAIL.COM

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7798/2025[25-10-2025 IAXIS BANK LTD VS MITHLESH|SHOBHA 08911182158 ISRSHOBHAGUPTA [08-10-2025
[BLOCK-II IKUMAR SHARMA IGUPTA(P), @GMAIL.COM

o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7799/2025[25-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 VANGRAADVOCATE [27-09-2025
[BLOCK-II IPVT LTD VS BIRJO DEVI JANGRA(P), @GMAIL.COM

4o, NEW COURTICOMMERCIAL OMP (Dj25-10-2025 ICNH INDUSTRIAL CAPITAL INDIA[RAJESH 0058726491 JANGRAADVOCATE [27-09-2025
BLOCK-II (COMM)/7800/2025 IPVT LTD VS NURUL AMIN JANGRA(P), @GMAIL.COM

ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7801/2025[25-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 UANGRAADVOCATE [27-09-2025
[BLOCK-II IPVT LTD VS VIRENDRA SINGH [JANGRA(P), @GMAIL.COM

ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7802/2025[25-10-2025 CNH INDUSTRIAL CAPITAL INDIARAJESH 9958726491 JVANGRAADVOCATE [27-09-2025
[BLOCK-II PVT LTD VS RAGHVENDRAJANGRA(P), @GMAIL.COM
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4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7803/2025[25-10-2025 IJAXIS BANK LIMITED VS [RAHUL 9971891788 INFO@AUALEGAL.C[13-10-2025
[BLOCK-II ISUNDRAM SHREE CHAND YADAVICHAUHAN(P), OM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7807/2025[25-10-2025 IAXIS BANK LTD VS NIKHILSHOBHA 08911182158 ISRSHOBHAGUPTA (08-10-2025
[BLOCK-II GAHARWAR IGUPTA(P), @GMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7808/2025[25-10-2025 IAXIS BANK LTD VS AMANDEEP |SHOBHA 08911182158 ISRSHOBHAGUPTA [08-10-2025
[BLOCK-II IGUPTA(P), @GMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7809/2025[25-10-2025 IAXIS BANK LTD VS NITIN GILL [|SHOBHA 08911182158 ISRSHOBHAGUPTA [08-10-2025
[BLOCK-II IGUPTA(P), @GMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7811/2025 [25-10-2025 IYES BANKLTD VS RAJ ARORA |JANANJAY 7030378800 JASAPLEGALANDAD [18-10-2025
[BLOCK-II SINGH(P), IVOCATES@GMAIL.C

lOM
o, NEW COURTICOMMERCIAL CS (COMM)/487/2025 25-10-2025 ISTATE BANK OF INDIA VS AMIT[ERAM 9717099220 I[ERAMADV.2000@G [17-10-2025
[BLOCK-II KUMAR KHAN(P), IMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7804/2025[25-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK_MAHAJA [04-10-2025
BLOCK-II DINESH KUMAR 5330 IMAHAJAN(P), INo5@GMAIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7805/2025[25-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [04-10-2025
[BLOCK-II IVIKRAM SINGH 9276 IMAHAJAN(P), INo5@GMAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7806/2025[25-10-2025 IKOTAK MAHINDRA PRIME LTD [MAYANK 09873347330 IMAYANK_MAHAJA (04-10-2025
[BLOCK-II VS ANUJ SHARMA 7345 IMAHAJAN(P), INo5@GMAIL.COM
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4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7818/2025[27-10-2025 IAXIS BANK LTD VS KAMLESHMAYANK 0873347330 IMAYANK_MAHAJA [04-10-2025
BLOCK-II [PRASAD MISHRA 2541 IMAHAJAN(P), INo5@GMAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7816/2025[27-10-2025 IAXIS BANK LTD VS MEGHRAJMAYANK 9873347330 IMAYANK_MAHAJA |04-10-2025
[BLOCK-II ISINGH 5821 IMAHAJAN(P), INo5@GMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7817/2025 [27-10-2025 IAXIS BANK LTD VS ANIL 8069 |MAYANK 9873347330 IMAYANK_MAHAJA [04-10-2025
BLOCK-II IMAHAJAN(P), INo5@GMAIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7841/2025[28-10-2025 IAXIS BANK LTD VS MOHD [MAYANK 09873347330 IMAYANK_MAHAJA [04-10-2025
[BLOCK-II INAUSHAD 3070 IMAHAJAN(P), INo5@GMAIL.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7842/2025[28-10-2025 IAXIS BANK LTD VS SURESHMAYANK 09873347330 IMAYANK_MAHAJA |04-10-2025
BLOCK-II IKUMAR GOSWAMI 5683 IMAHAJAN(P), INo5@GMAIL.COM
o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7844/202528-10-2025 IAXIS BANK LTD VS SURESHASHISH 9999183119 ASHISH@AGCPART [17-10-2025
[BLOCK-II KUMAR KUMAR INERS.CO.IN

IGUPTA(P),
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7845/2025[28-10-2025 IAXIS BANK LTD VS ANKUSHISHOBHA 08911192158 ISRSHOBHAGUPTA [08-10-2025
[BLOCK-II TYAGI IGUPTA(P), @GMAIL.COM
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7846/202528-10-2025 IAXIS BANK LTD VS JOGARAM |ASHISH 9999183119 IASHISH@AGCPART [17-10-2025
BLOCK-II KUMAR INERS.CO.IN

IGUPTA(P),
ho, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7850/202528-10-2025 IAXIS BANK LIMITED VS BABITA [NIRAJ 9811306559 ILEGALMINDSINTE [04-10-2025
[BLOCK-II DEVI KUMAR(P), IRNATIONAL@GMAI

L.COM
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4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7849/202528-10-2025 IAXIS BANK LIMITED VS A27NIRAJ 0811306559 [LEGALMINDSINTE [04-10-2025
[BLOCK-II ILOGISTIC SOLUTION [KUMAR(P), [RNATIONAL@GMAI

IL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7848/2025[28-10-2025 IAXIS BANK LTD VS JASPALISHOBHA 08911192158 ISRSHOBHAGUPTA (08-10-2025
[BLOCK-II SINGH IGUPTA(P), @GMAIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7847/2025[28-10-2025 IAXIS BANK LTD VS NARENDRAISHOBHA 098911192158 ISRSHOBHAGUPTA [08-10-2025
[BLOCK-II IKUMAR SAINI IGUPTA(P), @GMAIL.COM
4o, NEW COURTICOMMERCIAL IOMP (I) (COMM)/7843/202528-10-2025 IAXIS BANK LTD VS MAHESH [MAYANK 09873347330 IMAYANK_MAHAJA [04-10-2025
[BLOCK-II 8887 IMAHAJAN(P), INo5@GMAIL.COM
ho, NEW COURTICOMMERCIAL CS (COMM)/489/2025 20-10-2025 ICANARA BANK VS ROHIT RITU 9873706792 [RITUMISHRA.ADVO(17-10-2025
[BLOCK-II IMISHRA(P), ICATS@GMAIL.COM
o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7924/202530-10-2025 IAXIS BANK LTD VS POONAM SHOBHA 08911192158 ISRSHOBHAGUPTA (08-10-2025
[BLOCK-II IGUPTA(P), @GMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7923/2025/30-10-2025 IAXIS BANK LTD VS SMUTISHOBHA 08911192158 ISRSHOBHAGUPTA [08-10-2025
[BLOCK-II RANJAN SAHU IGUPTA(P), @GMAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7921/2025[30-10-2025 IAXIS BANK LIMITED VS MAHEEPINIRAJ 9811306559 ILEGALMINDSINTE |04-10-2025
[BLOCK-II KUMAR [KUMAR(P), [RNATIONAL@GMAI

IL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7922/2025/30-10-2025 IAXIS BANK LIMITED VS SAHIINIRAJ 9811306559 ILEGALMINDSINTE [04-10-2025
[BLOCK-II [TRANSPORT COMPANY KUMAR(P), IRNATIONAL@GMAI

L.COM
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4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7929/2025/30-10-2025 IAXIS BANK LTD VS TINA GILL |SHOBHA 08911192158 ISRSHOBHAGUPTA [08-10-2025
BLOCK-II IGUPTA(P), @GMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7928/2025/30-10-2025 IAXIS BANK LTD VS VIVEK SINGH|SHOBHA 08911192158 ISRSHOBHAGUPTA [08-10-2025
BLOCK-II IGUPTA(P), @GMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7925/2025[30-10-2025 IAXIS BANK LTD VS  VIJAY|SHOBHA 098911192158 ISRSHOBHAGUPTA [08-10-2025
BLOCK-II IKUMAR SHARMA IGUPTA(P), @GMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7913/2025[30-10-2025 IAXIS BANK LTD VS MOHDASHISH 9999183119 IASHISH@AGCPART |[17-10-2025
[BLOCK-II [FAROOQ KUMAR INERS.CO.IN

IGUPTA(P),
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7917/2025 [30-10-2025 IAXIS BANK LTD VS HUKAMASHISH 9999183119 IASHISH@AGCPART [17-10-2025
BLOCK-II CHAND KUMAR INERS.CO.IN

IGUPTA(P),
o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7918/2025(30-10-2025 IAXIS BANK LTD VS RAJESHMAYANK 9873347330 IMAYANK_MAHAJA |04-10-2025
BLOCK-II IKUMAR GAUTAM 3902 IMAHAJAN(P), INo5@GMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7916/2025[30-10-2025 IAXIS BANK LTD VS SATYAVEERISUNITA 09871040589 IL 05-08-2025
BLOCK-II ISINGH SINGH(P), INDOLEXI"AW@GM

JAIL.COM

4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7919/2025[30-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 0873347330 IMAYANK_MAHAJA [04-10-2025
BLOCK-II IAKIL 5630 IMAHAJAN(P), INo5@GMAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7920/2025/30-10-2025 IKOTAK MAHINDRA BANK VS [MAYANK 9873347330 IMAYANK_MAHAJA |04-10-2025
BLOCK-II IMANJU RANI 6535 IMAHAJAN(P), INo5@GMAIL.COM
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4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7926/2025/30-10-2025 IAXIS BANK LTD VS SARJEENAADV 0871040589 IL 15-09-2025
[BLOCK-II (1418) DHEERAJ(P), INDOLEXI"AW@GM

JAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7927/2025(30-10-2025 IAXIS BANK LTD VS PARVEJ SUNITA 9871040589 IL 05-08-2025
[BLOCK-II SINGH(P), INDOLEXI"AW@GM

JAIL.COM
4o, NEW COURTICOMMERCIAL CS (COMM)/497/2025 31-10-2025 IMPERIAL BOOKS ANDADITYA 9971274278 IADITYA@MALOTRA[30-10-2025
[BLOCK-II STATIONERS VS URBAN BAE IMALHOTRA(P), IANDMALHOTRA.CO

IM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7965/2025/31-10-2025 IAXIS BANK LTD VS RAMDEI 9007MAYANK 09873347330 IMAYANK_MAHAJA [04-10-2025
[BLOCK-II IMAHAJAN(P), INo5@GMAIL.COM
4o, NEW COURTICOMMERCIAL EXECUTION 131-10-2025 SMALLFARMERSAGRIBUSINESSC BIJENDER 0810042699 JASSOCIATES.BIJEN [25-10-2025
[BLOCK-II (COMM)/154/2025 ONSORTIUM VS MIS SHREEJISINGH(P), IDERSING@GMAIL.C|

ICE AND COLD STORAGES lOM

o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7966/2025/31-10-2025 IAXIS BANK LTD VS SANTANMAYANK 9873347330 IMAYANK_MAHAJA |04-10-2025
[BLOCK-II IKUMAR 0030 IMAHAJAN(P), INo5@GMAIL.COM
4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7967/2025[31-10-2025 IAXIS BANK LTD VS JASVINDARMAYANK 9873347330 IMAYANK_MAHAJA [04-10-2025
BLOCK-II ISINGH 2231 IMAHAJAN(P), INo5@GMAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7962/2025/31-10-2025 IJAXIS BANK LIMITED VS ANARAVINASH 1141513189 AVINASHADV@GM [14-07-2025
[BLOCK-II SINGH [KUMAR(P), JAIL.COM
ho, NEW COURTICOMMERCIAL OMP (I) (COMM)/7963/2025/31-10-2025 IJAXIS BANK LIMITED VS GARIBAVINASH 1141513189 AVINASHADV@GM [14-07-2025
[BLOCK-II ICHAND SO RAMKALYAN KUMAR(P), AIL.COM
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IROHIT GOYAL

k4o, NEW COURTICOMMERCIAL OMP (I) (COMM)/7964/2025(31-10-2025 IAXIS BANK LTD VS GURSHAR 1141513189 AVINASHADV@GM (14-07-2025
BLOCK-II ISINGH KUMAR(P), AIL.COM
28 SH. LAL SINGH,SOUTH- 18 BLOCK 1 18CS(COMM) 802/2025 04-10-2025 RAILTEL ~ CORPORATION  OFASHOK SINGH (9313649228 IASOK60@YAHOO.C [26-09-2025
IDISTRICT JUDGE [EAST BLOCK 1 INDIA LIMITED VS CSC E- OM
GOVERNANCE SERVICES INDIA|
ILIMITED
JOMP (I) (COMM) 95/2025 06-10-2025 BRIJBASI FIRE SAFETY SYSTEM[TAMIM 9899959499 JANUBHAVBHASINS |05-10-225
IPVT. LTD. VS NUVIA INDIA PVT/QADARI 8@GMAIL.COM
ILTD. AND ANR.
ICS(COMM) 807/2025 08-10-2025 IROYAL MANPOWER SERVICES VSHASEENUDDI (9313069060 IPRAKASH1B1143@G |04-10-2025
[FARIDABAD AUTOCOMPIN IMAIL.COM
ISYSTEMS PRIVATE LTD.
ICS(COMM) 809/2025 08-10-2025 ICANARA BANK VS ISRAR AHMED|FAHAD KHAN (9219701292 IFAHADADVOCATEK|01-10-2025
IAND ANR. [HAN@GMAIL.COM
ICS(COMM) 810/2025 08-10-2025 B K CHHABRA VS INDER MOHAN[VIKAS BHATIA 9811379676 IVKSBHT6 @GMAIL.C27-09-2025
IBHAMBRI AND ANR oM
ICS(COMM) 824/2025 09-10-2025 BANK OF BARODA VS AMITERAM KHAN [9717099220 [ERAMADV2000@G [03-10-2025
KUMAR IMAIL.COM
[EX(COMM) 351/2025 13-10-2025 UJVN ENTERPRISES VS ADLOKAPURVA 7701976658 INOT MENTIONED [23-09-2025
ICREATION PVT LTD ROHILLA
ICS(COMM) 838/2025 14-10-2025 ISTATE BANK OF INDIA VS SUNILLDHARMENDRA8800784740 ISHUBHI1673@GMAI[12-10-2025
IBAL GUVER SINGH L.COM
ICONTEMPT PETITION 07/2025 15-10-2025 BENTLEY SYSTEMSAARSHIA 0818061242 IAARSHIA@SAIKRIS [11-10-2025
INCORPORATED AND ANR. VSBEHL [HNAASSOCIATES.C
RAJIV MITTAL AND ORS. OM
ICS(COMM) 849/2025 16-10-2025 [UNION BANK OF INDIA VSSAMRENDRA (9999114922 ISAMRENDRAKRAD (11-10-2025
IASHISH BEHL KUMAR V@YAHOO.COM
ICS(COMM) 853/2025 17-10-2025 M/S R.G SCIENTIFICAMAN MALIK (8882099072 IADVOCATEAKASHM|06-10-2025
ENTERPRISES PVT. LTD. V§ IALIK@GMAIL.COM
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LTD. VS. SAND G BAJAJ PVT. LTD.

[TIWARI

ICS(COMM) 861/2025 25-10-2025 IM/S AGNI HUNTEX PVT LTD VSRAJENDRA 0312046733 IYADAVRAZEN@GM |[15-10-2025
INAGESWARA RAO KANAPARTHI [YADAV JAIL.COM
[EX(COMM) 361/2025 130-10-2025 [UGRAYA FOODS AND FEEDS PVIISAMEER 0810134864 ISAMEERDEWAN123 [22-10-2025
ILTD VS SHRI PANKAJ SINGH DEWAN @REDIFFMAL.COM
29 ISH. LALIT KUMAR [|[SOUTH- 14 ICOMMERCIAL SUIT ICS/COMM/804/2025 06.10.2025 M/S IMPERIA DECORINIKHIL 0599083327 IMPERIADECORLE (05.10.2025
ILD. DJ COMM-02, [EAST INDUSTRIES VS. ANKITIKUMAR IGAL@GMAIL.COM
SOUTH IBHUPENDRABHAI PATEL
IDISTRICT,
ISAKET CS/COMM/808/2025 08.10.2025 VIJAY KUMAR THAREJA VSJMUDIT SOOD [9810247240 [ADV.MUDITSOOD@ |07.10.2025
IDELHI RAKESH SINGH IGMAIL.COM
CS/COMM/813/2025 08.10.2025 M/S SSB INDIA VS. M/S LAZYAJAY KUMAR9717314547 IAJAY3FAB@GMAIL. |07.10.2025
ICHUNKS SINGH ICOM
CS/COMM/819/2025 09.10.2025 M/S A.B. PAL ELECTRICALS PVT/HARSHIT 9910009277 [KCGLEGAL@GMAIL [08.10.2025
LTD. VS. MAHESH BAL ICHAWLA .COM
CS/COMMS827/2025 10.10.2025 IM/S QUALITY AUSTRIA CENTRALJROHIT KUMAR9810614546 IATTORNEYLBRAI@ [10.10.2025
IASTA VS. M/S AUTOLINEPODDAR IGMAIL.COM
INDUSTRIES LTD.
CS/COMM/841/2025 14.10.2025 [ROSTFREI STEEL PVT. LTD. VSM.R. SINGH[9312236226 IMRSINGHSISODIA [13.10.2025
IM/S BGR ENERGY SYSTEM LTD. [SISODIA @GMAIL.COM
ICS/COMM/830/2025 13.10.2025 HAZOORILAL AND SONS|VIREN BANSALI943343333 IVIRENBANSAL1@G [12.10.2025
JEWELLERS PVT. LTD. IMAIL.COM
CS/COMM/852/2025 17.10.2025 IM/S TRADITION EXPORTS VS[ROHAN 9958813761 IADVROHAN96@GM [16.10.2025
KEWAL ARORA BHAMBRI AIL.COM
CS/COMM/870/2025 290.10.2025 IM/S HSPS TEXTILE PVT. LTD. VS[VINAYAK 0899628833 ISRIVASTAVA.VINAY [28.10.2025
IM/S AMRIT IMPEX PVT. LTD. SRIVASTAVA AK@GMAIL.COM
ICS/COMM/834/2025 14.10.2025 IPATANJALI FOODS LTD. VS/SUDARSHAN (9810132105 ILEGAL@UNITEDW [13.10.2025
IDHARMENDRA SEWANI KUMAR JORLD.CO.IN
BANSAL
CS/COMM/859/2025 18.10.2025 MANMACHINE CAR CARE PVT,SHWETA 8368180177 ISHWETA.TIWARI@ (17.10.2025

IMANMACHINECAR
ICARE.COMM
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ICS/COMM//866/2025 28.10.2025 IMARTIN DAVIS VS. M/S UNITEDA 0891779857 OFFICE@ANITTAAD27.10.2025

IMETALIK PVT. LTD. ANA.COM
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30 . ICOMMERCIAL SUIT CS (COMM)/811/2025 08-10-2025 [UNION OF INDIA VS SMT RUCHIEAKHIL GUPTA [9811085046 IGUPTA26A@YAHOO[]26.09.2025
IKUMARI [EAST IARORA .CO.IN
CS (COMM)/822/2025 09-10-2025 IM/S. TIRTH ARGO TECHNOLOGY[SUDARSHAN (9810132015 ILEGAL@UNITEDW [03.10.2025
PVT. LTD. VS XXXXXXXXXXXX [KUMAR JORLD.CO.IN
BANSAL
CS (COMM)/823/2025 09-10-2025 OSHO OM TEXTURES VS MAAMAYANK 9990849579 IADVOCATE.MSKUS [09.10.2025
BHUBANESHWARI EXIM ANDSHEKHAR [HWAHA@GMAIL.C
IORS [KUSHWAHA OM
EX.COMM - AWARD BY[16-10-2025 SUNDARAM FINACNE LTD VSNITIN MEHTA 8802218291 IADVOCATE.MEHTA [14.10.2025
IARB. COMM./85/2025 IVICKY KUMAR VERMA AND ORS IASSOCIATE09@GM
AIL.COM
CS (COMM)/862/2025 25-10-2025 M/S P U HARDWARE VS M/SASHWANI 8800717111 IADVASHWANTYAGI |17.10.2025
IPICANO INTERIO LLP AND ORS  [TYAGI @GMAIL.COM
CS (COMM)/869/2025 20-10-2025 ICRYOVLVA BLOTECH PVT. LTD VSATISHAY 9468001007 ATISHAY171@GMALI [27.10.2025
HEENA SHAIKH SETHI L.COM
CS (COMM)/872/2025 130-10-2025 IM/S. ABRARI GADJET TRADINGSUMIT KUMAR9899501822 ISEMPER.FIDELIS.J [28.10.2025
IPVT. LTD. VS HARSHIT GUPTA ICHAUHAN JUS@GMAIL.COM
IMISC DJ 1162/2025 29.10.2025 IAMIT ADHESIVE V/S CHANAKYABABY RAI 9871157036 = 27.10.2025
[ENTERPRISES
CS (COMM)/837/2025 14.10.2025 IVIJAY RAUT V/S NAGESWARARAJENDRA 0312046733 IYADAVRAZEN@GM [10.10.2025
IRAO KANAPARTHI IYADAV JAIL.COM
31 IMS. ANU GROVERSOUTH- 21 ICOMMERCIAL SUIT CS (COMM)/812/2025 08-10-2025 IDEEPAK JAIN VS KADIMI TOOIYMANI BHADRA9811042284 IMANIBHADRAJAIN Y5926
IBALIGA [EAST IMANUFACTURING PVT LTD JAIN(P), @GMAIL.COM
[EXECUTION PETITION EXECUTION 09-10-2025 IMADHU GUPTA VS JAMMU ANDICHERRY 9212696986 IMRAN.HRLN@GM }45936
(COMM)/349/2025 KASHMIR BANK LIMITED IGUPTA(P), IAIL.COM
ICOMMERCIAL SUIT CS (COMM)/825/2025 09-10-2025 IMOHAMMAD AMJAD THAKUR VSINOT INOT PROVIDED [NOT PROVIDED 45929
MICROSOFT MR BILL GATES AND[PROVIDED
ORS
ICOMMERCIAL SUIT CS (COMM)/831/2025 13-10-2025 BENTLEY SYSTEMS INC AND ANR |RAHUL 9910044787 RAHUL.BERUAR@B 45938
VS SUBHASH CHANDER MITTAL [BERUAR(P), [ERUAR.COM
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[PVT. LTD.

ICOMMERCIAL SUIT CS (COMM)/839/2025 14-10-2025 RCPL LOGISTICS PRIVATEGAURAV 0833947824 IADVGAURAVPURI@}5936
LIMITED VS RKRM|PURI(P), IGMAIL.COM
INTERNATIONAL PRODUCTS
IPRIVATE LIMITED
IMISC. APPLICATION IMISC DJ/1124/2025 16-10-2025 GANESH CHANDRA MATHUR VS JANKIT KUMAR7870060007 IADV.VATSANKIT@Gl5944
M/S BIHANI MANUFACTURINGVATS(P), IMAIL.COM
ICOMPANY PVT LTD
ICOMMERCIAL SUIT CS (COMM)/848/2025 16-10-2025 M/S IMPERIA DECORINIKHIL 0599083327 IMPERIADECORLE Y5941
INDUSTRIES VS SHIV KUMARKUMAR(P), IGAL@GMAIL.COM
(PROPRIETOR OF SHREE SHYAM|
ISTEEL AND ACCESSORIES)
ICOMMERCIAL SUIT CS (COMM)/849/2025 16-10-2025 IADOBE INCORPORATED AND ANRAARSHIA 0910044787 INFO@BERUAR.CO [45941
VS NITIN VIJAY AND ORS BEHL(P), IM
[EXECUTION PETITION [EXCOMM - AWARD BY ARB[18-10-2025 JAADHAR HOUSING FINANCESATVIK 9911225335 ISATVIKBAJAJ@SUP 45940
COMM/86/2025 ILIMITED VS MR ASHOK KUMARBAJAJ(P), [ERNOVALEGAL.CO
JHA AND ANR IM
ICOMMERCIAL SUIT CS (COMM)/865/2025 27-10-2025 ISH MANMOHAN SINGHRAM MOHAN9999678001 IS.RM.LEGALLAWFI 45947
BHAGNIHAL VS SH RAJENDRAISINGH(P), RM@GMAIL.COM
SINGH
ICOMMERCIAL SUIT CS (COMM)/864/2025 27-10-2025 IM/S ARAVALAI PRINTERS ANDSHUBHANKAR (9871177024 INFO.SSLEGALPARTY5947
IPUBLISHERS PVT LTD VS M/S(P), INERS@GMAIL.COM
IRAGHAV ENTERPRISES
ICOMMERCIAL SUIT CS (COMM)/873/2025 130-10-2025 IM/S ACE INTERNATIONAL INC [RAJAT 9911036464 [RAJATVATS02WOR 45958
VS M/S RG AND SONS AND ORS |[VATS(P), K@GMAIL.COM
[EXECUTION PETITION EXCOMM - AWARD BY ARBj31-10-2025 KOTAK MAHINDRA PRIME LTD [KUSHAL 7009793548 RISHABH.ERUDITE l45927
COMM/89/2025 VS MOHD ISLAM AND ANR KUMAR(P), ILEGAL@GMAIL.CO
IM
32 IMS. NEELAM SINGH [SOUTH- 22 ICOMMERCIAL SUIT CS (COMM)/803/2025 06-10-2025 [UNION BANK OF INDIA VS SHRIMANOJ 9811085046 IGUPTA26A@YAHOO| 26-09-2025
[EAST GAURAV CHAUDHARY KUMAR .CO.IN
ICOMMERCIAL SUIT CS (COMM)/826/2025 10-10-2025 INTEC INFONET PRIVATERAHUL 0899218215 RAHULSSMALHOTR/07-10-2025
ILIMITED VS UNION OF INDIA IMALHOTRA A@GMAIL.COM
[EXECUTION PETITION EXECUTION 13-10-2025 IM/S MONGA SYNTHETHICS PVT/ANISH SARNA (9811995505 IADVOCATEANISHS |07-10-2025
(COMM.)/350/2025 ILTD. VS M/S NAYAN GARMENTS JARNA@GMAIL.COM
ICOMMERCIAL SUIT CS (COMM)/828/2025 13-10-2025 GATEWAYS AVIATION PVT. LTD/RISHABH DUA (9958903588 [DUARISHABHL@G |04-10-2025
VS CROSSBORDER LOGISTECH IMAIL.COM
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JUDGE(COMMERCI

ICOMMERCIAL SUIT CS (COMM)/829/2025 13-10-2025 IM/S S.V AIRTECH PVT. LTD. VSRAKESH 8920499007 IRAKESHJ09(GYAHO| 09-10-2025
IM/S DREAM INTERIOR SINGH 0.COM
[KALIRAMNA
ICOMMERCIAL SUIT CS (COMM)/832/2025 14-10-2025 IM/S ELCOM TRADING COMPANYBAL KRISHAN/9810130389 IBKCHHABRACO@A [11-10-2025
PVT. LTD. VS MR. MANTUCCHHABRA [HOO.CO.IN
IMANDAL (PROP.)
[EXECUTION PETITION EX.COMM - AWARD BYi5-10-2025 IM/S AMRIT LAL BEHL AND SONSAMAN SINHA |9990174008 JUSRLEGALADVISO |07-10-2025
IARB. COMM./84/2025 VS UNION OF INDIA RS@GMAIL.COM
ICOMMERCIAL SUIT OMP (COMM.)/63/2025 16-10-2025 IM/S KHANILJ IMPEX AND ANR. VSSAKET GOGIA (9739046560 ISAKETGOGIA@LAW [14-10-2025
IM/S TRANSNATIONAL SHIPPING TTITUDE.COM
INDIA PVT. LTD. AND ANR.
I[EXECUTION PETITION [EXECUTION 18-10-2025 IADITI TOYS PVT. LTD. VS SNNRISANJEEV 09810075779 ISANJEEVQUPTAQ1 [23-09-2025
(COMM.)/357/2025 PVT. LTD. IGUPTA @GMAIL.COM
ICOMMERCIAL SUIT CS (COMM)/855/2025 18-10-2025 IM/S. S S B C CONCRETE PVT. LTDPRAMOD 0811283658 [PKSLEAAL@VAHOO[16-10-2025
IVS HARVINDER SINGH SAHNI KUMAR .CO.IN
SHARMA
ICOMMERCIAL SUIT CS (COMM)/856/2025 18-10-2025 STATE BANK OF INDIA VS MR/DHARMENDRA|8800784740 ISHUBHI1673@GMAI[17-10-2025
IMAHENDRA SINGH IL.COM
[EXECUTION PETITION EXECUTION 29-10-2025 IM/S RANGOLI HANDLOOM PVT/SIDDHANT 9999369931, ISIDDHANTBANGAO [27-10-2025
(COMM.)/359/2025 LTD. VS M/S  GABRIELABANGA l@GMALL.COM
IENTERPRISES AND ANR.
ICOMMERCIAL SUIT OMP (I) (COMM.)/97/2025 [29-10-2025 DRIVEO ELECTRIC MOBILITY[SANJEEV 0717028845 LITIGATIAN@SRCS [13-10-2025
IPVT. LTD. VS REINVENTIPATHAK LEGAL.COM
IAGROCHAIN PRIVATE LIMITED
ICOMMERCIAL SUIT IMISC DJ/1172/2025 31-10-2025 IM/S GRAFIX SOLUTIONS VS M/SRAKESH 0911125245 JADVOCATERAKESB [28-10-2025
IVAJRA TRADERS AND ORS. SHARMA ISHARMA2006RA
IGMAIL.COM
33 IMS. NEERASOUTH- COMMERCIAL [COMMERCIAL SUIT [EXECUTION 04-10-2025 I[EKO BHARAT VENTURES PVT, KAILASH[9810202014 = 24-09-2025
IBHARIHOKE, [EAST SUIT (COMM.)/345/2025 LTD. ICHANDRA
IDISTRICT IVS RAHUL YADAV JOSHI
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IMISC DJ/1029/2025 06-10-2025 ICOIM INDIA PVT. LTD. 0582812402 ISHAAN2495@GMAI04-10-2025
IVS INTERNATIONAL PRINT O PACKUMAR SINGH| IL.COM
ILIMITED
EXECUTION 08-10-2025 IMUKESH VERMA PUBLIC| 08-10-2025
(COMM.)/348/2025 VS MS. EAGLE MEDICAL SYSTEM|PROSECUTOR
IPVT LTD
[EXECUTION 09-10-2025 INTEC CAPITAL LTD VS KEW[POOJA 0871169411 ILEGALPOOIACHAU [07-10-2025
(COMM.)/347/2025 [PRECISION PRIVATE LIMITED |[CHAUDHARY IDHARY@GMAIL.CO
THROUGH ITS DIRECTOR SH M
IMUNISH KUMAR BHUNSALI
CS (COMM)/820/2025 09-10-2025 STATE BANK OF INDIA VSSHIVTYAGI [9811059032 ISHIVKTYAGI1@GM [04-10-2025
GANESH CHANDER AIL.COM
CS (COMM)/821/2025 09-10-2025 URJIT PHARMACEUTICALS VSABHAY RAJ9999031721 [PUNEET@SAMAYAL/06-10-2025
ILIFE LINE MEDICOS IVERMA AW.IN
EXECUTION 13-10-2025 IBAGLA POLYFILMS LIMITED VS P| LAKSHYA8882440743 IN 25-09-2025
(COMM.)/352/2025 K ENTERPRISES SHARMA [FO@UPSCALELEGA
IL.COM
IEXECUTION 14-10-2025 SH RAJEEV MONGA VS SH|ANISH SARNA [9811995505 IADVOCATEANISHS |07-10-2025
(COMM.)/353/2025 IBHASKAR GUPTA JARNA@GMAIL.COM
EXECUTION 14-10-2025 IFREIGHT BRIDGE LOGISTICS PVTJARVIND 8800849986 IADVAKS@YAHOO.C |07-10-2025
(COMM.)/354/2025 LTD VS AMBASSADOR LOGISTICSKUMAR SINGH] 0.IN
IPVT LTD
ICS (COMM)/835/2025 14-10-2025 R AND R CONSULTING VS SH,|KM LUBNA 0312610477 LEGALREMEDIES2 [08-10-2025
GAURAV JAIN K(@GMAIL.COM
EXECUTION 15-10-2025 ISATYA PARKASH AND BROTHERSASEEM 98LL062351 IMCHROTRA _[11-10-2025
(COMM.)/356/2025 P LTD VS MUNICIPALUMEHROTRA ASEEM@YAHOO.CO
ICORPORATION OF DELHI L IN
CS (COMM)/858/2025 18-10-2025 STATE BANK OF INDIA VS SHJ/AMIT SINGH [7011848843 IAMIT.ADVOCATE13 |16-10-2025
KRISHAN @GMAIL.COM
OMP (COMM.)/64/2025 28-10-2025 IFCI LIMITED VS HDFC BANK LTD| AYUSH|9650160444 ICHAMBER495@GM [24-10-2025
KUMAR AIL.COM
[EXECUTION [30-10-2025 STATE BANK OF INDIA VSSUCHITA 8896932838 IGNIHOTRISUCHITA [05-10-2025
(COMM.)/360/2025 ROSHNI DIXIT @GMAIL.COM
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CS (COMM)/875/2025 1-10-2025 INFOTECHJAKHIL VERMA [9999086312 RISTPARTNERS [28-10-2025
PRIVATE LIMITED VS NECHRA @GMAIL.COM
IMARKETING PRIVATE LIMITED
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IAGROCHAIN PRIVATE LIMITED

ICOMMERCIAL SUIT CS (COMM)/803/2025 06-10-2025 [UNION BANK OF INDIA VS SH 0811085046 IGUPTA26A@YAHOO| 26-09-2025
GAURAV CHAUDHARY [KUMAR .CO.IN
ICOMMERCIAL SUIT ICS (COMM)/826/2025 10-10-2025 INTEC INFONET PRIVATERAHUL 0899218215 IRAHULSSMALHOTR[07-10-2025
ILIMITED VS UNION OF INDIA IMALHOTRA A@GMAIL.COM
[EXECUTION PETITION EXECUTION 13-10-2025 IM/S MONGA SYNTHETHICS PVTJANISH SARNA (9811995505 JADVOCATEANISHS |07-10-2025
(COMM.)/350/2025 ILTD. VS M/S NAYAN GARMENTS JARNA@GMAIL.COM
ICOMMERCIAL SUIT CS (COMM)/828/2025 13-10-2025 IGATEWAYS AVIATION PVT. LTD.RISHABH DUA 9958903588 IDUARISHABHL@G |04-10-2025
VS CROSSBORDER LOGISTECH IMAIL.COM
IPVT. LTD.
ICOMMERCIAL SUIT CS (COMM)/829/2025 13-10-2025 IM/S S.V AIRTECH PVT. LTD. VSRAKESH 8920499007 [RAKESHJ09(GYAHO| 09-10-2025
IM/S DREAM INTERIOR SINGH 0.COM
KALIRAMNA
ICOMMERCIAL SUIT CS (COMM)/832/2025 14-10-2025 M/S ELCOM TRADING COMPANYBAL KRISHAN/9810130389 BKCHHABRACO@A [11-10-2025
PVT. LTD. VS MR. MANTUICHHABRA HOO.CO.IN
IMANDAL (PROP.)
[EXECUTION PETITION EX.COMM - AWARD BYj15-10-2025 IM/S AMRIT LAL BEHL AND SONSAMAN SINHA |9990174008 I[USRLEGALADVISO |07-10-2025
IJARB. COMM./84/2025 VS UNION OF INDIA IRS@GMAIL.COM
ICOMMERCIAL SUIT OMP (COMM.)/63/2025 16-10-2025 IM/S KHANILJ IMPEX AND ANR. VSSAKET GOGIA (9739046560 ISAKETGOGIA@LAW|14-10-2025
IM/S TRANSNATIONAL SHIPPING| [TTITUDE.COM
INDIA PVT. LTD. AND ANR.
[EXECUTION PETITION EXECUTION 18-10-2025 IADITTI TOYS PVT. LTD. VS SNNRISANJEEV 0810075779 ISANJEEVQUPTAQ1 [23-09-2025
(COMM.)/357/2025 IPVT. LTD. IGUPTA @GMAIL.COM
ICOMMERCIAL SUIT ICS (COMM)/855/2025 18-10-2025 M/S. S S B C CONCRETE PVT. LTD[PRAMOD 0811283658 IPKSLEAAL@VAHOO{16-10-2025
IVS HARVINDER SINGH SAHNI KUMAR .CO.IN
SHARMA
ICOMMERCIAL SUIT CS (COMM)/856/2025 18-10-2025 STATE BANK OF INDIA VS MR/DHARMENDRAB800784740 ISHUBHI1673@GMAIj17-10-2025
IMAHENDRA SINGH L.COM
[EXECUTION PETITION EXECUTION 20-10-2025 M/S RANGOLI HANDLOOM PVT/SIDDHANT 9999369931, ISIDDHANTBANGAO [27-10-2025
(COMM.)/359/2025 ILTD. VS M/S GABRIELABBANGA M@GMALL.COM
[ENTERPRISES AND ANR.
ICOMMERCIAL SUIT OMP (I) (COMM.)/97/2025 [29-10-2025 DRIVEO ELECTRIC MOBILITY[SANJEEV 9717028845 LITIGATIAN@SRCS [13-10-2025
IPVT. LTD. VS REINVENTIPATHAK LEGAL.COM




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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NUMBER

ICOMMERCIAL SUIT IMISC DJ/1172/2025 IM/S GRAFIX SOLUTIONS VS M/SRAKESH 9911125245 IADVOCATERAKESB [28-10-2025
IVAJRA TRADERS AND ORS. SHARMA ISHARMA2006RA

IGMAIL.COM

131-10-2025

35 SH. RAJ KUMARSOUTH- 39 ICS COM/814/25 08.10.25 [UNION BANK OFAKHIL GUPTA 0811085046 26.09.25 IDATE OF E-
TRIPATHI, [EAST INDIA VS MOHD FILING
IDISTRICT IAHMAD
WUDGE(COMMERCI
AL COURT)

ICS COM/815/25 08.10.25 [UNION BANK OFRAKHIL GUPTA 9811085046 T 26.09.25 26.09.25
INDIA VS SHRI ANKIT)
SRIVASTAVA

IMISC DJ/1040/25 08.10.25 SURJIT LAL BHOPALIADITYA CHOPRA 0811455552 06.10.25 26.09.25
VS MS R AND B
ISOLUTIONS AND ORS

IM-EX/61/2025 13.10.25 IPUNJAB NATIONAILJPRANSHU VASHISHT 0099737225 10.10.25 06.10.25
BANK VS VIPIN|
KUMAR TIWARI

[EX COM AWARD/83/25 13.10.25 IKOTAK MAHINDRAAMIT KUMAR SINHA 09090659331 13.09.25 10.10.25
PRIME LTD VS|
HIMANSHU GIRDHAR

[EX/COMM/355/25 14.10.25 BINARY GRAFFITIDEEPAK BHARTI 8860608332 09.10.25 13.09.25
INFOTECH PTVT LTD|
VS KETSAAL RETAILS
ILLP

ICS COM/833/25 14.10.25 ICOLONEL RETDABHISHEK ANAND 8588824399 06.10.25 09.10.25
IGRINDRA CHHABRA|
VS HIMANSHU MANN

ICS COMM/836/25 14.10.25 IASCLCARE  PRIVATEAVINASH SHARMA 0810386632 IAVINASH.LAW@ [30.09.25 06.10.25
LIMITED VS GALAXY| GMAIL.COM,
IAUTOMOBILES
[PRIVATE LIMITED
IAND OTHERS



mailto:gupta26@yahoo.co.in
mailto:gupta26@yahoo.co.in
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ICS/COMM/840/25 15.10.25 [UNION BANK OFRAJENDRA YADAV 9312046733 IYADAVRAZEN @G
INDIA VS RAMA IMAIL.COM

SHARMA

00.10.25 30.09.25

ICS/COMM/844/25 16.10.25 SHARAD ISFAHANI ~~SOCIATES 9990067910 ISFAHANI 13.10.25 09.10.25
INSULATIONS AND LASSOCIATES@G
INTERIORS PVT LTD| IMAIL.COM

VS FLOW TECH AIR
IPVT LTD

ICS/COMM/850/25 17.10.25 RAJESH LAL VSRUCHI KHURANA 08111 70646 RUCHIKHURANA [09.10.25 13.10.25
IGOOGLY MEDIA| IADVOCATE@GM
I[HOLDINGS PTE LTD IAIL.COM

ICS/COMM/851/25 17.10.25 IMR GAURANGMAHESH AGARWAL 9654899888 14.10.25 09.10.25
SINGHANIA SOLE
IPROPRIETOR TRINITY|
ICALCIUM VS M/S|
[DECO VINYL PVT. LTD.

IMISC DJ/1154/25 25.10.25 IMUKESH KUMAR VSH. KPANDA 021388157 25.10.25 14.10.25
SAMVARDHANA
IMOTHERSON HAMAK]
IYOREX ENGINEERED
ILOGISTICS LTD

[EX/COMM/358/25 27.10.25 IM/S. L COMPS ANDINDER SINGH ADHIKARI 0811309971 B 15.10.25 25.10.25
IMPEX PVT LTD V¢
IM/S. EXCLUSIVE
INTERNATIONAL

ICS/COMM/863/25 27.10.25 IM/S AGNI HUNTEXRAJENDRA YADAV 0312046733 15.10.25 15.10.25
PVT LTD VS AYUSH
IMAHESHWARI

ICS/COMM/867/2025 28.10.25 IM/S IMPERIA DECORYJAIN & VERMA ASSOCIATES 9599083327  [MPERIADECORL{13.10.25 15.10.25
INDUSTRIES V/S RAV]| EGAL@GMAIL.C
ILOHIA OM
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INFOSOLUTION

BANSAL

ICS/ COMM/868/2025 29.10.25 SHANKAR GUPTA V/SNAVEEN KUMAR 0971722433 18.10.25 13.10.25
PRETTY PRINCESS|
[EXPORT
IMISC/DJ/1167/2025 29.10.25 JATINDER SINGHNANDWANTI AND ASSOCIATES 0810528802  [OFFICE@NANDW|25.09.25 18.10.25
ARNEJA V/§ IANI.CO.IN
IMUNICIPAL
ICORPORATION OH
DELHI
IMISC DJ/1173/2025 31.10.25 I[ECOTONE  SYSTEMSSIDHARTH ARORA ADVOCATE 0839211111 ISIDDHARTHARO [18.09.25 25.09.25
PVT. LTD.AND ANR| RA@LIVE.COM
IV/S PREKSHA
IMISC DJ/1174/2025 31.10.25 PREKSHA V/SSIDHARTH ARORA ADVOCATE (9839211111 SIDDHARTHARO [18.09.25 18.09.25
ECOTONE  SYSTEMS RA@LIVE.COM
PVT. LTD. AND ANR.
IMISC DJ/1174/2025 31.10.25 IPREKSHA V/SSIDHARTH ARORA ADVOCATE 0839211111 SIDDHARTHARO [18.09.25
ECOTONE  SYSTEMS RA@LIVE.COM
PVT. LTD. AND ANR.
136 ISH. DEVENDER[EAST 209 ICS COMM 74 2764/2025 04-10-2025 IBANSAL SALES CORP. PVT.LTD{SH VINAYAK9810400291 IGNAGGARWAL.CO [04.10.25
[KUMAR, DISTRICT] VS MY INTERIO BHARDWAJ @GMAIL.COM
WUDGE
(COMMERCIAL
ICOURT) 209 ICS COMM 74 2778 /2025 06-10-2025 IADVENTURE OVERLAND PVT/SH RACHIT9871716265 IADVOCATERACHIT [06.10.25
LTD. VS NOMAD ADVENTURESGUPTA IGUPTA@GMAIL.CO
IOVERLAND PVT. LTD, M
209 ICS COMM 74 2803/2025 08-10-2025 ISTATE BANK OF INDIA VS SATISHMS SHUCHITA8896932838 JAGNIHOTRISUCHIT 08.10.25
KUMAR DIXIT IA@GMAIL.COM
209 ICS COMM 74 2813/2025 09-10-2025 [UNION BANK OF INDIA VSSH SIDHARTH/9818509714 09.10.25
IMANOJ SEHGAL JOSHI
209 ICS COMM 74 2829/2025 13-10-2025 BANSAL BUSINESS CORP. VSMS AANCHALj9910969692 BANSALAANCHAL2 [10.10.25

010@GMAIL.COM
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209 ICS COMM 74 2872/2025 15-10-2025 IAPURVA CREATIONS PVT. LTD. VSSH VIKAS9971336949 IVIKASTIWARIADVO (14.10.25
ILINKERS INDIA LOGISTICS PVT[TIWARI ICATE.OFFICE@GMA|
ILTD. [L.COM
209 ICS COMM 74 2913/2025 17-10-2025 IAJAY BANSAL VS SHARONSH VARUN|9868571116 ICOGNIZALEGAL@G [16.10.25
CHANDRASEKHAR PROPMAHESHWARI IMAIL.COM
IMAGNET WIRES AND CABLES
209 ICS COMM 74 2927/2025 18-10-2025 STATE BANK OF INDIA VSSH VIJAY|9810210832 IVIJAYPRAKASH968 18.10.25
IVINEESH YADAV [PRAKASH > @GMAIL.COM
209 ICS COMM 74 2029/2025 18-10-2025 RICHCREDIT FINANCE PVT. LTD/SH VISHWA(9811136731 IVISHWARANJAN71 [18.10.25
IVS RASIK PRODUCTS P. LTD. RANJAN @YAHOO.COM
KUMAR
209 ICS COMM 74 2931/2025 18-10-2025 IDES RAJ KAPOOR VS MOHANISH RAVINDER9871513364 IRAVINDRAKUMAR1 18.10.25
IMAHETA KUMAR 031969 @GMAIL.CO
M
209 ICS COMM 74 2061/2025 28-10-2025 [UPGRID SOLUTIONS PVT. LTD. VSSH RUPESH|9643008880 ICONTACT@AAALEG(28.10.25
IDEEPAK KASANA IGUPTA JAL.PRO
209 ICS COMM 74 2993/2025 29-10-2025 IPUNJAB NATIONAL BANK VSMS JYOTI7000041067 UYOTI_GAUTAM201 [29.10.25
[RAKESH SINGH IGAUTAM 0@YAHOO.COM
209 ICS COMM 74 3011/2025 [31-10-2025 ISTATE BANK OF INDIA VS DOMARISH SURESH9810099445 ISURESH.SHARMA71(31.10.25
SINGH KUMAR [7@GMAIL.COM
SHARMA
209 IOMP COMM 75 3020/2025 01-11-2025 IARUN PASRICHA VS GODREJISH SAGARB010164371 JADVOCATESAGARJ [31.10.25
IFINANCE LTD. SHIVAM IAISWAL@GMAIL.C
JAISWAL OM
37 IMS. RUBY ALKAEAST 101 ICS COMM 74 2769/2025 04-10-2025 IDONWAR BROTHERS PVT. LTD VSSH VEDANT|9811327685 ISUMANTBHARDWA |04.10.25
IGUPTA, DISTRICT] IONISH INFRA BHARDWAJ J@GMAIL.COM
JUDGE
(COMMERCIAL
ICOURT) 101 IOMP COMM 73 2807/2025 08-10-2025 SARLA SHARMA VS AIRCON[SH  PRANAVig958123005 IPRANAV@PGOFFIC [08.10.25
ISYSTEMS INDIA PVT. LTD. IGUPTA [E.CO.IN
101 ICS COMM 74 2809/2025 08-10-2025 ONEHPLUS HEALTHCARE PVTSH MANOJ9654158406 IMANOJLAW16@GM [08.10.25
ILTD. VS CARDIAC CARRE ANDKUMAR AIL.COM
IALLIED HEALTH PVT. LTD.
101 ICS COMM 74 2856/2025 14-10-2025 IASHOK GARG VS RAHUL BANSAL [SH BRIJESH|9899222783 LAWSOLUTIONPOI [14.10.25

INT@GMAIL.COM
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101 IOMP COMM 73 2016/2025 17-10-2025 IMORE RETAIL PVT. LTD. VSSH RAVNEET8700139797 IADVRAVNEETSING [17.10.25
IDEVENDER SINGH SINGH [H@GMAIL.COM
101 IOMP COMM 73 2926/2025 18-10-2025 ISDF CHEMICALS INDIA VS ONGCSH ROSHAN|9560622223 [ROSHAN@CHAMBE [18.10.25
ILTD. SANTHALIA [RSOFRSANTHALIA.
ICOM
101 ICS COMM 74 2040/2025 25-10-2025 IPUNJAB NATIONAL BANK VSMS JYOTI7000041067 UYOTI_GAUTAMZ201 [25.10.25
[RAKESH SINGH IGAUTAM 0@YAHOO.COM
101 ICS COMM 74 2978/2025 29-10-2025 INASRULLAH KHAN VS MUKESH|SH WASIM/9910681789 IASHRAFWASIMASH [29.10.25
SHARMA JASHRAF RAF@GMAIL.COM
101 ICS COMM 74 2983/2025 29-10-2025 STATE BANK OF INDIA VSSH VIJAY|9810210832 IVIJAYPRAKASH968 29.10.25
GAUTHAM MENON PRAKASH > @GMAIL.COM
101 ICS COMM 74 3006/2025 31-10-2025 CANARA BANK VS SUMAN PROPSH KUMARQ718909886 IADV.VISHWJEET@ [30.10.25
IAUM PATANJALI STORE IVISHWJEET IGMAIL.COM
101 ICS COMM 74 3015/2025 01-11-2025 IAAA. TECHNO LEGAL SERVICESSH GAURAV|9811284899 IDELLAWS2000@G [31.10.25
IVS G R INFRAPROJECTS LTD. [KUMAR SINGH IMAIL.COM
38 ISH. GORAKH NATHNORTH 201, NEW[C.S.(COMM) 119/2025 04-10-2025 BANK OF BARODA VS SUDHIRUMESH JOSHI (9910568669 IADVUMESHJOSHI@[|25-09-2025
IPANDEY, DISTRICT[EAST BUILDING KKD ISINGH IGMAIL.COM
JUDGE
(COMMERCIAL)-01
---DO-- IC.S.(COMM) 120/2025 08-10-2025 INDIAN FAB VS MOHD. ARHAN [SIDDHANT 9999369931 ISIDDHANTBANGAO [26-09-2025
BANGA h@GMAIL.COM
---DO-- IC.S.(COMM) 121/2025 13-10-2025 STATE BANK OF INDIA VSSUCHITA 8896932838 IAGNIHOTRISUCHIT[12-10-2025
DHANNU DIXIT IA@GMAIL.COM
---DO-- IC.S.(COMM) 122/2025 14-10-2025 IDBI BANK LTD VS PRAMOD JAIN [SATISH 0911191050 ISATISH@K1FINDIA. [11-10-2025
KUMAR ICOM
---DO-- IC.S.(COMM) 123/2025 14-10-2025 IDBI BANK LTD VS RAHUL JAIN [SATISH 9911191050 ISATISH@K1FINDIA. 11-10-2024
KUMAR ICOM
---DO-- IC.S.(COMM) 124/2025 17-10-2025 IVIRENDRA KUMAR JAIN VSASHOK 8851403309 IAGARWAL71@YAHO[10-10-2025
ICHANDER BHAN JAGARWAL 0.COM
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---DO-- IC.S.(COMM) 125/2025 25-10-2025 ISTANDARD TRADERS IGULSHAN 0891150888, IGULSHANSHARMA1[17-10-2025
VS REEKOMED HEALTHCARESHARMA 8076955090 074@GMAIL.COM
IAND SURGICAL PRODUCTS
---DO-- IC.S.(COMM) 126/2025 27-10-2025 IMOHD NAWAB SHIVESH Pi8791673106 BHARDWAJMOHIT [108-10-2025
IVS RIYAZ AKBAR SINGH, MOHIT]| 29922 @GMAIL.COM
[KUMAR
---DO-- IC.S.(COMM) 127/2025 131-10-2025 IBANK OF BARODA VS LIYAKAT[UMESH JOSHI [9910568669 IADVUMESHJOSHI@[30-10-2025
ALI IGMAIL.COM
---DO-- IC.S.(COMM) 128/2025 131-10-2025 BANK OF BARODA VS SUDHA[UMESH JOSHI [9910568669 IADVUMESHJOSHI@[30-10-2025
SHARMA IGMAIL.COM
---DO-- [EX. (COMM) 81/2025 04-10-2025 IBANK OF MAHARASHTRA RAKESH 0891691568 IRAKESH.ADVOT@G [16-09-2025
IVS VISHAL KUMAR IMAIL.COM
---DO-- [EX. (COMM) 82/2025 04-10-2025 IBANK OF MAHARASHTRA RAKESH 0891691568 [RAKESH.ADVOT@G [16-09-2024
IVS SANDEEP MALIK KUMAR IMAIL.COM
---DO-- [EX. (COMM) 83/2025 06-10-2025 INIAZ AHMAD DEV RAJ9811387613 IDEVSHARMAADVO
VS MOHD AFSAR ALAM SHARMA ICATE@GMAIL.COM
---DO-- [EX. (COMM) 84/2025 06-10-2025 IMR SUNIL KUMAR JUN LEGAL8527506427, ILAWFIRM@UNSOL
IVS SANDHYA TYAGI IGROUP  LAW[y042312792 IVEDLEGAL.COM
[FIRM
---DO-- [EX. (COMM) 85/2025 06-10-2025 IMR ANIL KUMAR JUN LEGAL8527506427, LAWFIRM @UNSOL
IVS SANDHYA TYAGI IGROUP  LAW[j042312792 IVEDLEGAL.COM
IFIRM
---DO-- [EX. (COMM) 86/2025 10-10-2025 BANK OF BARODA VS MOHD.,RAKESH 0891691568 IRAKESH.ADVOT@G [08-10-2025
JAMIL KUMAR IMAIL.COM
---DO-- [EX. (COMM) 87/2025 15-10-2025 RESHMA COLLECTION INAEEM 0210386190 INAAEMADV2021@G
IVS NYSAA RETAIL VENTURE PVIIAHMED IMAIL.COM
LTD
[--DO-- IMISC DJ 333/2025 08-10-2025 IMUKESH AGGARWAL VS MUKESH[PADAM 29-09-2025
KUMAR KUMAR
KHANNA
---DO-- IMISC DJ 337/2025 10-10-2025 IANAND JAIN PROP CRAFT METAJAWAHAR 09-10-2025
VS ASHOK KUMAR SHARMA ICHAWLA
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---DO---- IMISC DJ 338/2025 10-10-2025 IMS SUPER SURGMED PVT LTD SHAILENDRA 10-10-2025
VS MS  SRISHTI = PHARMASSINGH
MTHROUGH ITS PROPRIETOR SH]
IVIPIN VERMA
---DO---- ICS 235/2025 17-07-2025 SHRI GAURI SHANKAR SHARMATRANSFERIN | - -
IVS B P DUBEY
130 ISH. SUDESH[SHAHDARA(301, NEW COURT|CS (COMMERCIAL) 04-10-2025 [EXECUTION IPARITOSH JAIN VS HOUSE OFMS. BABITA [7017895042 IBABBABITA@GMAI [19-09-2025
[KUMAR, DISTRICT] BUILDING (COMM.)/214/2025 IDIAGNOSTIC HEALTHCARE IL.COM
JUDGE,
ICOMMERCIAL
ICOURT-01
301, NEW COURT|CS (COMMERCIAL ) 04-10-2025 ICS (COMM)/580/2025 |[STATE BANK OF INDIA VSSH.GAURAV (9953226302 [PRAKASH.GAURAV |[13-09-2025
BUILDING SAMEER SINGH RATHORE 01@GMAIL.COM
301, NEW COURTICS (COMMERCIAL ) 04-10-2025 ICS (COMM)/581/2025 [MS DEEPTI GUPTA VS S AND S|SH. VIDIT|9910995011 |A445DEFCOL@GMA [20-09-2025
BUILDING IENTERPRISES IGUPTA [L.COM
301, NEW COURT|CS (COMMERCIAL ) 06-10-2025 ICS (COMM)/585/2025 [ELPRON EXCHANGE WATERSH. PRAMOD9871724396 ICHAUHANPRAMOD [23-09-2025
BUILDING [ENGG PVT LTD VS SH ABDULSINGH 833@GMAIL.COM
IWAHID
301, NEW COURTICS (COMMERCIAL) 09-10-2025 EX. - AWARD BYKOTAK MAHINDRA PRIME LTD[SH. SAGAR7053284188 ISAGARMISHRA2490[24-09-2025
BUILDING IARB./41/2025 IVS HARISH VERMA IMISHRA @GMAIL.COM
301, NEW COURTICS/COMMERCIAL 09-10-2025 [EXECUTION IAPOLLO PIPES LIMITED VSSH. SHRIHAR9548888420 JADVOCATE.SHRIHA 25-09-2025
BUILDING (COMM.)/216/2025 INIRMAL POLYMERS [TRIPATHI R@GMAIL.COM
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LTD

301, NEW COURTICS (COMMERCIAL ) 09-10-2025 [EXECUTION ISARAOGI SUPER SALES PVT LTD[SH. VARUN|8285672608 JADVOCATEVARUNB [24-09-2025
BUILDING (COMM.)/217/2025 IVS MS SAGAR SELECTION BEDI [EDI@GMAIL.COM
301, NEW COURTICS (COMMERCIAL) 10-10-2025 ICS (COMM)/590/2025 [MAHAVIR SINGH VS SURINDERSH. PUNEET9810759570 IADVPUNEETGOEL [19-09-2025
BUILDING IKUMAR SHARMA IGOEL @GMAIL.COM
301, NEW COURTICS (COMMERCIAL) 10-10-2025 ICS (COMM)/595/2025 [MS NEWTRACK INTERNATIONALSH. DEEPAK9650335116 JAGARWALANDROY [10-10-2025
BUILDING JAUTOMOTIVES PVT LTD VS DRKUMAR @GMAIL.COM

IARUN KUMAR SACHAN JAGGARWAL
301, NEW COURTICS (COMMERCIAL) 13-10-2025 EX. - AWARD BYDELHI MERCANTILE CO OPSH. ROHITj9958823185 [ROHIT.AN2009@G [22-08-2025
BUILDING IARB./42/2025 [URBAN T C SOCIETY LTD VSGOSWAMI IMAIL.COM

[PUSHPA DEVI
301, NEW COURTICS (COMMERCIAL) 13-10-2025 ICS (COMM)/596/2025 |AKSHAT JAIN PROP OF ARTHANTISH. VIKAS9811379676 IVKSBHT6@GMAIL.Cl26-09-2025
BUILDING [TRADERS VS M/S TRENT ARRESTBHATIA oM

CLOTHING PVT LTD
301, NEW COURTICS (COMMERCIAL) 13-10-2025 ICS (COMM)/597/2025 |AJAY ARORA VS ANJU SACHDEVAMS. NIDHIg211117762 INIDHIGUPTA@GMA[09-10-2025
BUILDING IJAND ORS IGUPTA [L.COM
301, NEW COURTICS (COMMERCIAL) 13-10-2025 ICS (COMM)/598/2025 [MIRAJ ENTERTAINMENT PVTSH. ARUNP045375818 JUPADHYAYARUN13 [08-10-2025
BUILDING ILTD VS JAI KRISHAN ESTATE PVIJUPADHYAY 7@GMAIL.COM
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INAGWANI

301, NEW COURTICS (COMMERCIAL) 14-10-2025 ICS (COMM)/600/2025 [NIKHIL GUPTA VS ARJUN KUMARISH. MANDEEP(9823068861 IMANDEEPMBANSA (04-10-2025
BUILDING IDUGGAR BANSAL L@GMAIL.COM
301, NEW COURTICS (COMMERCIAL) 15-10-2025 ICS (COMM)/604/2025 |ASHWANI SETHI VS RAJESH|SH. RAJIVI9999151151 [THAKURALANDTH [06-10-2025
BUILDING ISETHI [THUKRAL AKURAL@GMAIL.C
OM

301, NEW COURTICS (COMMERCIAL) 15-10-2025 ICS (COMM)/605/2025 [NUTAN GARMENTS VS SATNAMISH. NAVJOT9899689905 INAVJIOTKWATRA@ [10-10-2025
BUILDING ISHOPPING CENTRE [KWATRA IGMAIL.COM
301, NEW COURTICS (COMMERCIAL) 16-10-2025 EXECUTION IMS NAV BHARAT ENTERPRISESSH.A KJAIN (8920260088 JAKJAIN123@GMAIL [24-09-2025
BUILDING (COMM.)/222/2025 THROUGH ITS PARTNER VS M/S .COM

LAXMINARAYANAN FINSOL PVT]

ILTD
301, NEW COURTICS (COMMERCIAL) 16-10-2025 ICS (COMM)/608/2025 [SHREE BANKEY BEHARI FABRICSSH. = RAKESH[9718565756 [RAKESH.NAUTIYAL [15-10-2025
BUILDING IPVT LTD VS SILKI GODHA PROPNAUTIYAL 21@GMAIL.COM

ISIVI COLLECTION
301, NEW COURTICS (COMMERCIAL) 16-10-2025 ICS (COMM)/609/2025 |[AKASH VS ABHAY YOGI SH. SATISH|9868515197 JADVSATISHKUMAR [13-10-2025
BUILDING KUMAR 2002@GMAIL.COM
301, NEW COURTICS (COMMERCIAL) 17-10-2025 ICS (COMM)/611/2025 [VLK ASSOCIATES PVT. LTD. VSSH. MANISH(9968466963 IADVMANISHKUMA [14-10-2025
BUILDING IDEEPAK KANHAIYALALIKUMAR [R@GMAIL.COM
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301, NEW COURTICS (COMMERCIAL) 25-10-2025 OMP (COMM)/12/2025 [SURJIT SINGH MATHARU VSSH. RANDHIR9350908007 IRANDHIRKALKAL®@[15-10-2025
BUILDING IHARVINDER SINGH ISINGH KALKAL IYAHOO.CO.IN
301, NEW COURTICS (COMMERCIAL) 27-10-2025 IMISC DJ/980/2025 RAMESH JINDAL VS M/S SUPERISH. SHRESHTH|9871206484 ISHRESHTH@LAWK {17-10-2025
BUILDING SMELTERS LIMITED JAIN IN.INS
301, NEW COURTICS (COMMERCIAL) 28-10-2025 ICS (COMM)/615/2025 (GIRDHARI LAL SHARMA VSSH. PADAM K.9818539988 PADAMKUMARKHA [27-09-2025
BUILDING IMOHAN LAL KHANNA INNA@GMAIL.COM
301, NEW COURTICS (COMMERCIAL) 20-10-2025 EX. - AWARD BYM/S ABHISHEK INFRA VS M/S D SSH. RIZWAN (0643349576 IRIZWANOFFICEO050 [18-10-2025
BUILDING IARB./46/2025 PIPELINE PROJECTS PVT LTD 6@GMAIL.COM
301, NEW COURTICS (COMMERCIAL) 29-10-2025 EXECUTION IMEENA AND ORS VS ANEESH|SH. DUSHYANT(9810387906 ISISODIYA_2004@R [27-10-2025
BUILDING (COMM.)/228/2025 JEWELLERS PVT LTD SISODIA [EDIFFMAIL.COM
301, NEW COURTICS (COMMERCIAL) 20-10-2025 ICS (COMM)/616/2025 |SUNIL JAIN VS SIDDHANT|SH. PADAM K.,9818539988 IPADAMKUMARKHA [18-10-2025
BUILDING KHANDELWAL KHANNA INNA@GMAIL.COM
301, NEW COURTICS (COMMERCIAL) 20-10-2025 ICS (COMM)/617/2025 [LOKESH VASON VS ANURAGSH. S. K{0810439195 ISUSHANT.BHAURI [28-10-2025
BUILDING UPADHYAYA BHADURI @GMAIL.COM
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301, NEW COURTICS (COMMERCIAL) 31-10-2025 ICS (COMM)/623/2025 [SANJAY JAIN VS MAHESHMOHD. 0312157803 JADVOCATESARFAR [28-10-2025
BUILDING IKUMAR TEKCHAND THADANI SARFARAZ AZ@YAHOO.COM
4o IMS. KIRAN BANSAL,SHAHDARA[ROOM NO 208 [COMMERCIAL 04-10-2025 ICS (COMM)/582/2025 [NS INTERIOR CONTRACTS PVTISANDEEP 9205496159 ZISHANALAMSIDD [04-10-2025
IDISTRICT JUDGE, ILTD VS MISTER SCOTCH CO ICHOUDHARY( QUI@GMAIL.COM
(COMMERCIAL P),
ICOURT)
[ROOM NO 208 ICOMMERCIAL 09-10-2025 ICS (COMM)/589/2025 SHREE BANKEY BEHARI FABRICSSEHDEV 9718565756 IRAKESH.NAUTIYAL [09-10-2025
PVT LTD VS SATISH KUMARRANA(P), 21@GMAIL.COM
RAWAL PROP MAHIMA|
ICOLLECTION
ROOM NO 208  |COMMERCIAL 10-10-2025 ICS (COMM)/594/2025 [DARSHAN POWER SOLUTIONS |ANUBHAV 9811677831 IADVOCATE.ANUBH [10-10-2025
VS DUBEY AGENCY AND KRISHISHARMA(P), IAVSHARMA @GMAI
IAGRO IL.COM
[ROOM NO 208 ICOMMERCIAL 10-10-2025 ICS (COMM)/593/2025 [CENTRAL BANK OF INDIA VS [KAMAL 0868249232 IKAMAL77MEHTA@ [10-10-2025
JAVED PASHA IMEHTA(P), IGMAIL.COM
[ROOM NO 208 ICOMMERCIAL 10-10-2025 ICS (COMM)/592/2025 [CENTRAL BANK OF INDIA VS [KAMAL 0868249232 [KAMAL77MEHTA@ [10-10-2025
[RAZIA AND ANR IMEHTA(P), IGMAIL.COM
[ROOM NO 208 ICOMMERCIAL 15-10-2025 ICS (COMM)/607/2025 M/S DEEPAK AUTOMOBILES [KULJEET 0811133477 ICOSACHDEVA@GM [15-10-2025
THROUGH ITS PARTNER MR[SINGH AIL.COM
INISCHAL SINGHANIA VS SHISACHDEVA(P),
SATYAVEER SINGH PROP M/S
ROOM NO 208  |COMMERCIAL 20-10-2025 ICS (COMM)/619/2025 [KAWALJEET SINGH VS MINAJANKIT 7827427060 IAKASH321MOURYA [29-10-2025
IDESAI IMEHTA(P), @GMAIL.COM
ROOM NO 208 [COMMERCIAL 29-10-2025 ICS (COMM)/618/2025 MS BRIJ INDUSTRIES VS PYOTI 9999440419 IVIKASHBHATIA280 [29-10-2025
IMAYASHEEL  RETAIL  INDIAVERMA(P), @GMAIL.COM
ILIMITED
ROOM NO 208  |COMMERCIAL 30-10-2025 ICS (COMM)/622/2025 [NANDULI PROPRIETOR OF M SATUL 9555542111 JASKLEGALASSOCIA [30-10-2025
ISANGRAMI CAB SERVICE VS INRAWAT(P), TES@GMAIL.COM
SHORTS INDIA ADVERTISING
IJAND SERVICE PRIVATE LIMITED
[ROOM NO 208 ICOMMERCIAL 31-10-2025 ICS (COMM)/624/2025 B L AGRO INDUSTRIES LIMITEDRAJESH 9312400662 THECALTRADE@G [31.10.2025
VS DEEP SHAKTI NATURAL SHARMA IMAIL.COM
ROOM NO 208  [COMMERCIAL 31-10-2025 ICS (COMM) 625/2025 [BANK OF BARODA V/S MANOJIUMESH JOSHI 9910568669 IADVUMESHJOSHI@[31-10-2025
TYAGI IGMAIL.COM
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ROOM NO 208  |COMMERCIAL 28-10-2025 EX - AWARD BYJAXIS BANK VS MOHD ISRAQ SHOBHA 0811192158 ISRSHOBHAGUPTA [28-10-2025
IARB/45/2025 IGUPTA(P), @GMAIL.COM
[ROOM NO 208 ICOMMERCIAL 15-10-2025 EXECUTION IRASTOGI FASHIONS PVT LTD VS MUKESH 0810682372 ISHEKHAWATILEGA [15-10-2025
(COMM)/221/2025 ISANA QURESHI [KUMAR(P), IL@YAHOO.IN
ROOM NO 208 [COMMERCIAL 28-10-2025 EX - AWARD BY|GANESH DIAGNOSTIC IMAGINGMUKESH 0718264244 IMUKESHBHARDWA [28-10-2025
IARB/44/2025 CENTER VS DR HEDGEWARBHARDWAJ(P), V63@GMAIL.COM
JAAROGYA SANSTHAN
[ROOM NO 208 ICOMMERCIAL 28-10-2025 [EXECUTION IMOHD ZEESHAN VS  NOORAJAY 9999093759 IVIKRAMSETHILAW [28-10-2025
(COMM)/227/2025 IAHMED NAUSHAD SHARMA(P), IFIRM@GMAIL.COM
ROOM NO 208 ICOMMERCIAL 15-10-2025 OMP (MHMS GOLDEN CHARIOTIDHRUVA 0871387425 [UDDHAVKHANNAL.Al15-10-2025
(COMM)/82/2025 I[HOSPITALITY SERVICES PVT LTD [VIG(P), IDVOCATE@GMAIL.
VS DELHI METRO RAIL ICOM
ICORPORATION LTD
[ROOM NO 208 ICOMMERCIAL 04-10-2025 IMISC DJ/858/2025 IM/S SURESH APPARELS VS [BHARAT 9268300000 IBHARAT.GUPTARK [04-10-2025
SHEKHAR SHARMA PRAKASH(P), ICA@GMAIL.COM
[ROOM NO 208 ICOMMERCIAL 17-10-2025 IMISC DJ /989/2025 INAMAN JAIN VS IBRAN PTYUSH 8700925528 PITYUSHKATYAL98@[17-10-2025
KATYAL IGMAIL.COM
a1 ISH. SANJAY[SHAHDARA| ICS(COMM) 579/2025 04.10.2025 SUKHDEEP SINGH VSSANDHYA GUPTA 0873822121 T 23.09.2025
ISHARMA-II, SANDEEP MISHRA
IDISTRICT JUDGE,||
ICOMMERCIAL
ICOURT ICS(COMM) 584/2025 06.10.2025 RAHISUDDIN VSMOHD ARIF 0810405873  [uvaish61@gmail.cd22.09.2025
IABDUL MANNAN
ICS(COMM) 586/2025 08.10.2025 RAHIMUDDIN VSMUHAMMAD ARIF 0810405873 [eemten 06.10.2025
KAMNA KUMARI
ICS(COMM) 587/2025 08.10.2025 BANK OF BARODA VSUMESH JOSHI 0910568669 [t 25.00.2025
SIKHA SADH
ICS(COMM) 588/2025 09.10.2025 SURENDER BAJAJ VSKRISHAN RANA 9810897276 e om0 Lo 06.10.2025
IVISHAL JAIN
[EX(COMM) 218/2025 09.10.2025 DUPLEX CABLES PVTIPARAS AGGARWAL 0810600656 [ 04.10.2025
ILTD VS SSS HARNESS



mailto:aggarwalsandhya31@gmail.com
mailto:uvaish61@gmail
mailto:advocatearif704@gmail.com
mailto:advumeshjoshi@gmail.com
mailto:krana.company9002@gmail.com
mailto:parasaggarwaladv@gmail.com

S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

[EX(COMM) 219/2025 IM/S SUN SIGN ANDR K PALIWAL 9313321173 v Apaliematcon 06.10.2025
TECHNOLOGIES VS
IM/S DEEPIKAA|
IADVERTISING
[EX(COMM) 220/2025 13.10.2025 KISHORE KUMAR[|SURAJ GUPTA 0266641386 [*memeemen 06.10.2025
JARORA VS M/S ATH
INDIA INFRATECH]|
PVT LTD

[EX AWARD 43/2025 14.10.2025 IJAXIS BANK VS ARJUNMAYANK MAHAJAN 9873347330 o asagmateon 10.10.2025
SHARMA

10.10.2025

ICS(COMM) 601/2025 14.10.2025 IM/S UTC MARKETINGPRIYANKA SETHIA 9711251567 [remeersephaniesetmizegmalene 1§ 10,2025
PVT LTD VS|
IBIRENDRA TIWARI

ICS(COMM) 602/2025 14.10.2025 SURESH GUPTA VSPRATEEK MEHTA 0911886609 [ esmeon 13.10.2025
RAJAT SHARMA

ICS(COMM) 603/2025 14.10.2025 CENTRAL BANK OFKAMAL MEHTA 0868249232 et Emateon 09.10.2025
INDIA VS ARUNESH]
IKRISHNA TRIPATHI

ICS(COMM) 606/2025 15.10.2025 ICENTRAL BANK OFKAMAL MEHTA 0868249232 a7l
INDIA VS MUKESH,|
KUMAR & ANR.

09.10.2025

ICS(COMM) 610/2025 16.10.2025 IM/S CLG GROUP VSMUNISH SINGHAL 9810007954 [T 15.10.2025
SHARIF AHMED &
IANR

[EX(COMM) 223/2025 16.10.2025 INORTECHFERRO RAJESH KHAWARE 0319919165 forectetapmenon: 14.10.2025
IALLOYS PVT LTD VS
[TUF METALLURGICAL
PVT LTD

[EX(COMM) 224/2025 17.10.2025 STATE BANK  OFDAVENDER KUMAR 9990110440 erendeTIOgmateom 15.10.2025
INIDIA VS NISHANT)
KUMAR TYAGI

ICS(COMM) 613/2025 18.10.2025 STATE BANK OF INDIAPANKAJ KUMAR 8010812345  ["mTreesmien 10.10.2025
VS ANITA

ICS(COMM) 614/2025 18.10.2025 IM/S ROLLING STONERAAHITHYA RAJ MISHRA 90899699242  ["mermen 10.10.2025
HOTELS PVYT LTD V§
PRET PAL  SINGH]
IDHINGRA

[EX(COMM) 225/2025 25.10.2025 IM/S NAV BHARATA K JAIN 802026008 [rosetmassmsgimlan o 4.00.2025
IENTERPRISES VS MS
ISIDHI VINAYAK WALL
INFRA PVT LTD



mailto:adv.rkpaliwal@gmail.com
mailto:vakilsurajgupta@gmail.com
mailto:mayankadv35@gmail.com
mailto:chambersofpriyankasethia@gmail.cm
mailto:2015mehta.associates@gmail.com
mailto:kamal77mehta@gmail.com
mailto:kamal77mehta@gmail.com
mailto:adv@thedelhilawfirm.com
mailto:contact@tlaspartners.org
mailto:devender3110@gmail.com
mailto:advocatepankaj2018@gmail.com
mailto:sanghi.piyush@gmail.com
mailto:advocateakjain.associates@gmail.com
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[EX(AWARD) 47/2025 30.10.2025 IKOTAK MAHINDRAAMIT KUMAR SINHA 9990659331 04.10.2023
PRIME LTD VS MOHD
SHARAFAT
ICS(COMM) 621/2025 30.10.2025 IMUKESH GOEL VSKASHISH GUPTA 8130383066  [*rereesmen 18.10.2025
SUDHIR KUMAR
ICS(COMM) 620/2025 30.10.2025 [TANU VS M/S DEVSUMIT JAIN 9999391995 [evocstesumidan@gmaiicom 20.10.2025
IMEDICOS
IMISC DJ 990/2025 31.10.2025 IMEENA  JAIN  VSNISHANT SHARMA 9582987175 ST 30.10.2025
IMOTION INDUSTRIES
42 ISH. PAWAN KUMARISHAHDARA|C. NO. 304 ICOMMERCIAL CS (COMM)/583/2025 04.10.2025 IGAURISHANKAR SHARMA & ANRPREM RATAN (9717703511 22.09.2025
IMATTO DJ (COMM-| VS AMAN SHARMA
04)
C. NO. 304 ICOMMERCIAL EXECUTION 04.10.2025 SH RAHUL JAIN VS IFTIKHARVINEET HANS (9811268978 [HANSVLNEET@YA [26.09.2025
(COMM.)/215/2025 IAHMED HOO.CO.IN
C. NO. 304 ICOMMERCIAL CS (COMM)/591/2025 00.10.2025 WEMBRACE BIOPHARMA PVT|SUNIL 0811981142 INEWTONLAWCHA [01.10.2025
ILTD. SHARMA IMBERS@GMAIL.CO
IM
C.NO. 304 ICOMMERCIAL CS (COMM)/599/2025 13.10.2025 IM/S DARSHAN POWERANUBHAV 0811677831 JADVOCATE.ANUBH (08.10.2025
ISOLUTIONS VS M/S MAA MATHARISHARMA IAVSHARMA @GMAI
IENTERPRISES L.COM
C. NO. 304 ICOMMERCIAL EXECUTION 25.10.2025 IMS NAV BHARAT ENTERPRISESA.K JAIN 0350838495 JADVOCATEAKJAIN. [24.09.2025
(COMM.)/226/2025 VS MOHD SAHID AND OTHER IASSOCIATES@GMA]
IL.COM
C. NO. 304 ICOMMERCIAL CS (COMM)/627/2025 31.10.2025 RANCHODMAL POONAMJIDHARMENDRA{Q650508945 IADVDK.YADAV79@ [28.10.2025
IRATHOD VS GIRIRAJ BANSAL &K. YADAV IGMAIL.COM
JANR.
C. NO. 304 ICOMMERCIAL CS (COMM)/626/2025 131.10.2025 DR. AMRITA JAGDISH GOTUR VSSACHIN 0975492578 INFO@RECENNSLE [29.10.2025
[UKAR HEALTH CARE PVT LTD. BAJPAI IGAL.COM



mailto:advamitkumar@gmail.com
mailto:kashishgupta0222@gmail.com
mailto:advocatesumitjain@gmail.com
mailto:nishant71759@gmail.com

S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

43 IMS. PREETINORTH- lto6 ICIVIL CS (COMM)/687/2025 04-10-2025 IM/S VIP PLASTICS VS M/S RWBSHUBHANKAR (9999147160 ISUBHANKARSEHGA|09-12-2025
IAGARWAL GUPTA,WEST IPLANTWORLD PVT LTD AND ORS [SEHGAL(P), L@GMAIL.COM
IDISTRICT JUDGE,
(COMMERCIAL
ICOURT) CS (COMM)/694/2025 06-10-2025 IM/S MODERN LAMINATORS PVI[DR  ANURAGH810059650 INFO@ASVASSOCIA|12-11-2025
LTD VS ASSOCIATED[KUMAR ITES.COM
INDUSTRIES IAGARWAL(P),
CS (COMM)/690/2025 06-10-2025 IDARSHANA DEVI JINDAL VS M/SINEERAJ 7678191666 15-11-2025
IACU IST CHOICE INSURANCEGUPTA(P),
IBROKERS PVT LTD
CS (COMM)/695/2025 06-10-2025 IMR ANIL GUPTA PROPRIETOR OFJAGRITI 7042312792 ILAWFIRM@UNSOL [13-11-2025
IMS ANIL ENTERPRISES VS MRJAIN(P), IVEDLEGAL.COM
IPUSHPENDER PATEL}
PROPRIETOR OF MS SHREH
CS (COMM)/693/2025 06-10-2025 IABHISHEK AGARWAL VS M/SRAKESH 9711771000 RAKESH.ADVOCAT [20-04-2026
DLS HEIGHT INDIA PRIVATEKUMAR(P), [EL8 @GMAIL.COM
LIMITED
CS (COMM)/692/2025 06-10-2025 IABHISHEK AGARWAL VS |RAKESH 9711771000 [RAKESH.ADVOCAT [20-04-2026
IMOHAN SINGH KUMAR(P), [EL8 @GMAIL.COM
CS (COMM)/691/2025 06-10-2025 IABHISHEK AGARWAL VS PIYUSHRAKESH 9711771000 RAKESH.ADVOCAT [20-04-2026
KHANDELWAL [KUMAR(P), IEL8 @GMAIL.COM
CS (COMM)/699/2025 08-10-2025 IMANISH MITTAL VS SURESHSAMRIDHI 9038090848 INFO(@KELELLP.C (01-04-2026
THAKUR SAMRIDHI(P), OM
CS (COMM)/701/2025 10-10-2025 RADHEY RADHEYHARDIK 9250024093 IADVOCATEVISHAL [26-11-2025
INTERNATIONAL VS SHRISAXENA(P), IBANSAL@GMAIL.C
IBANKEY BIHARI CHEMICALS OM
CS (COMM)/700/2025 10-10-2025 PRASHANT LAHOTI VS  MSJATIN 9911112828 JATIN93RANA@GM [26-11-2025
IMUDHAR PLYWOOD PRIVATERANA(P), AIL.COM
LIMITED
CS (COMM)/702/2025 10-10-2025 IM/S PSPR ENTERPRISES PVT LTD [SACHIN 0811962836 25-11-2025
VS R K TRADING COMPANY IMALIK(P),
CS (COMM)/717/2025 14-10-2025 ICANARA BANK VS ANITA SANJEEV 9111142200 ICHUPRA6791@GMA [08-11-2025
ICHOPRA(P), [L.COM
CS (COMM)/716/2025 14-10-2025 ICANARA BANK VS JYOTI SANJEEV 0111142200 ICHUPRA6791@GMA [08-11-2025
ICHOPRA(P), [L.COM
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CS (COMM)/715/2025 14-10-2025 [UNION BANK OF INDIA VS |DEEPA 0312292558 IADVOCATE.DEEPA. [22-11-2025
SPARSH DANG IGUPTA(P), IGUPTA@GMAIL.CO
IM
CS (COMM)/714/2025 14-10-2025 IWET AND DRY PERSONAL CARERAKESH 9582934967 ILEGUSINTELLECT [08-11-2025
PVT LTD VS LS SHOPEE [TTWARI(P), @GMAIL.COM
THROUGH ITS PROPRIETOR MY
SWARN LATA
CS (COMM)/713/2025 14-10-2025 KRPC ENTERPRISES PVT LTD VS [PULKIT 0810077443 IMUKESHKAPOORL [13-11-2025
[HEMANT KUMAR BARANWAL JARORA(P), [EGAL.2003@GMAIL
.COM
CS (COMM)/712/2025 14-10-2025 ISUBHASH CHANDER KAPOOR VS |ASHIT 0810200942 , 23-12-2025
IMEHARVAN SINGH KAPOOR(P), RK@TRANSJURIS.O
IRG
CS (COMM)/711/2025 14-10-2025 KICX EDUCATION GATEWAY PVI|GAURAV 8797130013 TATVALAWLLP@G [06-11-2025
ILTD AND ORSS VS TELEGRAM FZPATEL(P), IMAIL.COM
ILLC AND ORS
CS (COMM)/710/2025 14-10-2025 IDEEPANSHU DAHIYA VS ZEBANIL 9891176191 JANAILPRUTHI25@G[22-11-2025
LAB PHARMACY LTD PRUTHI(P), IMAIL.COM
CS (COMM)/727/2025 15-10-2025 INITESH CHHAJER VS M/SMIRTUNJAY 9899184570 IADVOBSRATHORE [21-11-2025
IMADHAYV BUILDERS SINGH @YAHOO.COM
INAROOKA(P),
CS (COMM)/726/2025 15-10-2025 INICHOLAS HEALTHCAREPRASHANT 87505-09178 IPROGRCSSIVELAW [21-11-2025
LIMITED VS CHETAN MEDICOS [SHARMA(P), IOFIKES.PLO((I:GMA|
[L.COM
CS (COMM)/725/2025 15-10-2025 IM/S RADHEY RADHEY[TARUN 9999199160 JADVTARUNSHARM |[14-11-2025
[ENTERPRISES VS M/S GOODISHARMA(P), A24@GMAIL.COMN
GLAMM GROUP
CS (COMM)/727/2025 15-10-2025 INITESH CHHAJER VS M/SMIRTUNJAY 9899184570 IADVOBSRATHORE [21-11-2025
IMADHAV BUILDERS SINGH @YAHOO.COM
INAROOKA(P),
CS (COMM)/730/2025 16-10-2025 RAJU DEVI VS THE NEW INDIAMANISH 8077085763 LEGALAID.SAKETP [06-12-2025
IASSURANCE COM LTD SHARMA(P), IALIWAL@GMAIL.C
oM
CS (COMM)/729/2025 16-10-2025 IM/S SV LEATHER INDIA PVT LTD ANIL KUMAR09811277331 ICHHABRANASSOCI [04-12-2025
VS NITIN CHOPRA ICHHABRA(P), ATES@GMAIL.COM
CS (COMM)/732/2025 17-10-2025 ISTATE BANK OF INDIA VS LAXMINAVRUTI 8376043196 INAVRUTITYAGI@G [06-12-2025
DEVI IOJHA(P), IMAIL.COM
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PINNACLE PILING INDIA PVT LTD

KUMAR(P),

CS (COMM)/731/2025 17-10-2025 ICANARA BANK VS SH UMESHANSHUMAN [9990042642 ISRLANSHUS3@GM [02-12-2025
SHARMA PROP OF M/S R SSRIVASTAVA(P JAIL.COM
IENTERPRISES s
ICS (COMM)/736/2025 18-10-2025 SHAMSHER KHAN AND ANR VS [NEERAJ 9818606997 IADVNEERAJSHAH |[11-12-2025
HDFC ERGO GENERALJKUMAR @GMAIL.COM
INSURANCE SHAH(P),
CS (COMM)/741/2025 28-10-2025 ICANARA BANK VS RAM KRIPAL |JANSHUMAN (990042642 ISRJ.ANSHUS3(II)C [22-11-2025
ISRIVASTAVA(P IMATLCOM
ICS (COMM)/740/2025 28-10-2025 IM/S RAMA KRISHNA ELECTROKUNAL 7503444555 JADVKUNALMALIK [02-12-2025
COMPONENTS PVT LTD VS M/SMALIK(P), @SMAIL.COM
INDIANA LED LIGHTNING LLP|
IAND ORS
CS (COMM)/742/2025 28-10-2025 M/S P S PRINTERS VS M/S 4 URAM GOPALj9953700748 JADVOCATERAMGO [05-12-2025
IFORMULATIONS PRIVATESHARMA(P), IPAL1991@GMAIL.C
LIMITED OM
ICS (COMM)/743/2025 28-10-2025 BANK OF BARODA VS MRIPRATYUSH 9971444643 ISUPRAPARTNERSL [23-04-2026
BHUPAL KUMAR AND ANR PARIMAL(P), IEGAL@GMAIL.COM
CS (COMM)/745/2025 29-10-2025 RSPL HEALTH PRIVATE LIMITED JANIL. KUMAR(Q810134793 AJ.LIPCARE@GMALI [28-11-2025
VS M/S KATARIA GENERALSAHU(P), IL.COM
ISTORE
CS (COMM)/744/2025 20-10-2025 IPUMA SE VS PRASHANT GARG |GAUTAM 9999093893 [ELUDICALION.LEG [06-11-2025
BHASIN(P), AL@OUTLOOK.COM
CS (COMM)/747/2025 29-10-2025 IBANK OF BARODA VS KAPIL DEVIAKSHAY 9650501903 IADVHUNNYSHARM [20-12-2025
RAJ(P), |A.28 @GMAIL.COM
CS (COMM)/746/2025 20-10-2025 IBANK OF BARODA VS SUNDEEPAKSHAY 9650501903 IADVHUNNYSHARM [20-12-2025
GUPTA RAJ(P), A.28 @GMAIL.COM
ICS (COMM)/749/2025 30-10-2025 ICANARA BANK VS SALIMICHITRA 0212888057 ICHITRAMALHOTRA[12-12-2025
QURESHI IMALHOTRA(P), @GMAIL.COM
CS (COMM)/753/2025 31-10-2025 IMOHIT GUPTA VS ICICIICHAKIT 9350613613 ILEXCHAKITSINGHA[@23-01-2026
LOMBARD GENERAL INSURANCESINGHAL(P), L@GMAIL.COM
CO LTD
CS (COMM)/754/2025 131-10-2025 SURBHI TRADERS VS M/SSIDDHARTH 7903952037 IADV.RAHULSAND@ [20-12-2025

IGMAIL.COM
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205 ICIVIL ICS(COMM.)/688/25 04.10.25 SURESH SINGHAL VS. BEST CITY] 7701841949 IPARAMSANTLEGAL {13.09.25

I[ESTATE MANAGEMENT (P) LTD. [SINGHAL @GMAIL.COM

ICS(COMM.)/689/25 04.10.25 LITHIUM POWER VS. BOBBYNIPUN KR. 9716718806 JADV.NIPUNGARUD [09.09.25
IBATTERY @GMAIL.COM

ICS(COMM.)/696/25 06.10.25 IDARSHANA DEVI JINDAL VS. M/SSHIVAM 7678191666 JADVSHIVAMMEHT [29.09.25
JACU 15" CHOICE INSURANCE BROKERSIMEHTA A@GMAIL.COM
(P) LTD.

CS(COMM.)/697/25 06.10.25 KHANAK ENTERPRISES VS. ICICIARJUN 0711961568 JADVARJUN11595@G[29.09.25
BANK IMAIL.COM

ICS(COMM.)/698/25 06.10.25 IABHISHEK AGARWAL VS. SHEELARAKESH KR. (9711771000 RAKESH.ADVOCAT [24.09.25
KUKREJA [E18 @GMAIL.COM

CS(COMM.)/703/25 10.10.25 IAVNEET GUPTA VS. M/S OSHONACHIN MITTAL|9811112729 JACHINMITTAL13@Gj24.09.25
INDUSTRIES LTD. IMAIL.COM

ICS(COMM.)/704/25 10.10.25 IMANISH MITTAL VS. RAM|KAUSHIK 9038090848 INFO@KCLCLLP.CO [23.09.25
ILUBHAI ICHATTERJEE IM

CS(COMM.)/705/25 10.10.25 IMANISH MITTAL VS. DEEPAKKAUSHIK 9038090848 INFO@KCLCLLP.CO [29.09.25
ISINGLA ICHATTERJEE IM

CS(COMM.)/706/25 13.10.25 KARL EDWARD RICE VS. ADAM EIIARVIND 938301753 IGOPAL.ARVIND@G [09.10.25
IMEGRIST IGOPAL IMAIL.COM

CS(COMM.)/707/25 13.10.25 IM/S KRISH EDUCARE VS. RASHMIINEHA BATRA (8920111892 ILAWNATURALE@G [07.10.25
ISINGH & ORS. IMAIL.COM

ICS(COMM.)/708/25 13.10.25 IVISHAL PIPES LTD. VS. ASHOK|PRADEEP KR. [9311323423 JANIKETEXCEL@GM|23.09.25
KR. GUPTA IAIL.COM

CS(COMM.)/709/25 13.10.25 KAMLA DEVI VS. SANJAY NAGPAL|PAWAN KR. 0868156947 ISIS_ PAWAN@REDI |04.10.25

[FFMAIL.COM

ICS(COMM.)/718/25 14.10.25 [TECHNOFIELD CO. VS|VISEWENDRA (9871704611 IVERMAVISHWEND |04.10.25

BROADWAY LINKS PVT. LTD. IVERMA RA@YAHOO.CO.IN
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CS(COMM.)/719/25 15.10.25 WET & DRY PERSONAL CARE PVT| 0582931401 ILEGISINTELLECT@ [09.10.25
ILTD. VS. R.S INTERNATIONAL TTWARI IGMAIL.COM

CS(COMM.)/720/25 15.10.25 INICHOLAS HEALTHCARE LTD. VSMS. BHAWNA{9810905600 BHAWNAADV.17@G [30.09.25
B. VIJAY KR. JAIN IMAIL.COM

CS(COMM.)/721/25 15.10.25 INIKE INNOVATIVE C.V VS|PRAMOD KR.9810481016 IMAIL@THELEGIST. [08.10.25
OWNER/PROPRIETOR SINGH ICOM

CS(COMM.)/722/25 15.10.25 IADIDAS AG VS. OWNER PROP. TIKPRAMOD KR|9718209970 IAASTHA@THELEGI [08.10.25
[TOK FASHION SINGH IST.COM

CS(COMM.)/723/25 15.10.25 TSB TUBES AND TANK VS|DEEPAK 9999980081 IDEEPAKYADAVADV |04.10.25
TRILOCHAN MANGARAJ IYADAV IOCATE@GMAIL.CO

IM

CS(COMM.)/724/25 15.10.25 Q-FACTOR FINANCE &J.S JAISWAL 9818085460 JAISWAL1512@GMA|19.09.25
INVESTMENTS (P) LTD. VS| IL.COM
POONAM DEVI

CS(COMM.)/733/25 17.10.25 JAY KR. TRADING VS. PANKAJIANIL KR. SAHU|9810134793 IALLIPCARE@GMAI |15.10.25
TTWARI IL.COM

CS(COMM.)/734/25 17.10.25 JAY KR. TRADING VS. KAMLESHIANIL KR. SAHU|9810134793 IALLIPCARE@GMAI |[15.10.25
KR. L.COM

CS(COMM.)/735/25 17.10.25 M/S DRJ PETROCHEM (P) LTD./AJAY 0811197157 JADVOCATE.AJAYKH|[13.10.25
IVS. MS. FLEXITUFF VENTURESKHATANA IATANNA@GMAIL.C
INTERNATIONAL LTD. OM

CS(COMM.)/737/25 25.10.25 M/S WE PRINT VS. M/SPAWAN GUPTA|9818320441 IADVOCATEGUPTA4 |17.10.25
HERBANICS COSMETICS (P) LTD. 1@GMAIL.COM

CS(COMM.)/738/25 25.10.25 INEW BALANCE INC VS[PRAMOD KR/9810481016 IMAIL@THELEGIST. |17.10.25
IOWNER/PROP. TIK TOK FASHION [SINGH ICOM

CS(COMM.)/739/25 27.10.25 ISWIFT SECURITAS (P) LTD. VSJSUNIL GOYAL [9310617732 ISUNELGI@GMAIL.C[02.10.25
R.G INDUSTRIES OM

CS(COMM.)/748/25 29.10.25 IM/S RAMAKRISHNA ELECTROKUNAL MALIK7503444555 IADVKUNALMALIK [24.10.25

COMPONENTS (P) LTD. VS. M/S
LITHION POWER (P) LTD.

i& ASSOCIATES

@GMAIL.COM
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CS(COMM.)/750/25 130.10.25 BANK OF BARODA VS. MRJSUMEET 9953154353 ISUPRAPARTNERSL [24.10.25
RAMESH KR. KALBANDE & ANR. |ANAND [EGAL@GMAIL.COM

CS(COMM.)/751/25 130.10.25 BANK OF BARODA VS. MRJ|SUMEET 9953154353 ISUPRAPARTNERSL [24.10.25
IPURUSHOTTAM PRAKASHIANAND IEGAL@GMAIL.COM
IGAUTAM AND ANR.

CS(COMM.)/752/25 130.10.25 BANK OF BARODA VS. MRJSUMEET 9953154353 ISUPRAPARTNERSL |17.10.25
IADITYA SHARMA & ANR. IANAND [EGAL@GMAIL.COM




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING
NUMBER
s H. JAGDISHNORTH  [303 ICIVIL . - - -
IKUMAR, DISTRICT]
UUDGE,
COMMERCIAL
ICOURT
CASE NUMBER
EX.COMM - AWARD BY[09-10-2025 [AXIS BANK LTD VS KUMARMAYANK NOT INOT MENTIONEDNOT
IARB.COMM/53/2025 ENTERPRISES MAHAJAN  MENTIONED ININ E  FILINGMENTIONED
E FILINGPPORTAL AS  SINGLE
PORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
EXECUTION 09-10-2025 PUNJAB NATIONAL BANK VSPARAS NOT INOT MENTIONEDNOT
(COMM.)/256/2025 MUKESH KUMAR IAGGARWAL [MENTIONED ININ E  FILINGMENTIONED
E FILINGIPORTAL AS  SINGLE
PORTAL PAGE IS
RECIEVED
THROUGH
MAIL
EXECUTION 17-10-2025 SHRI VINOD KUMAR BANGA VSSRIBALLABH [NOT INOT MENTIONEDNOT
(COMM.)/264/2025 MS SATKRITI INFOTAINMENTISHARAN MENTIONED ININ E  FILINGMENTIONED
PVT LTD E FILING[PORTAL AS  SINGLE
PORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
EXECUTION 17-10-2025 MS CIMCO ENTERPRISES VS MSKUNAL NOT INOT MENTIONEDNOT
(COMM.)/265/2025 SURYA PAINTS AND ANR IMASIWAL MENTIONED ININ E  FILINGMENTIONED
E FILINGPORTAL AS  SINGLE
PORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/350/2025 [17-10-2025 TOYOTA FINANCE SERVICE INDIARAJESH NOT INOT MENTIONEDNOT
LTD VS SIRIDI BHAGYALAXMI JANGRA MENTIONED ININ E  FILINGMENTIONED
DORA E FILINGIPORTAL AS  SINGLE
PORTAL PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
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FILING

CS (COMM.)/696/2025 17-10-2025 IRAJESH BHARGAVA PROPRIETOR[KAPIL. KUMARNOT INOT MENTIONEDNOT
IMS JOLLY ENGINEERING WORKS|GIRI IMENTIONED IN[IN E FILINGMENTIONED
VS PUNJAB IRON AND STEEL [E. FILING[PORTAL IAS SINGLE
[TRADING CO AND ORS IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/698/2025 18-10-2025 BR GREEN INDUSTRIES PVT LTDPRADEEP INOT INOT MENTIONEDNOT
VS SATACHI GLOBAL PRIVATEKUMAR IMENTIONED IN[IN E FILINGMENTIONED
LIMITED 1 FILINGPORTAL IAS SINGLE
[PORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
EXECUTION 25-10-2025 STATE BANK OF INDIA VSPRANSHU INOT INOT MENTIONEDNOT
(COMM.)/267/2025 INAVEEN KUMAR IVASHISHTH |MENTIONED INJIN E FILINGMENTIONED
[E FILING[PORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/700/2025 25-10-2025 IAULTEN DIGITAL PRIVATEROHAN INOT INOT MENTIONEDNOT
ILIMITED VS DAIKCELL INDIA[SANDAL IMENTIONED IN[IN E FILINGMENTIONED
IPRIVATE LIMITED 1 FILING[PORTAL IAS SINGLHE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
EXECUTION 27-10-2025 SHIV BHOLA FILAMENTSSEEMA GUPTA NOT INOT MENTIONEDNOT
(COMM.)/268/2025 IPRIVATE LIMITED VS GEETA JAIN| IMENTIONED IN[IN E FILINGMENTIONED
1 FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/701/2025 27-10-2025 OSHO TRADE SERVICES LLP VSACHIN MITTALNOT INOT MENTIONEDNOT
ISANITYA INDUSTRIES IMENTIONED IN[IN E FILINGMENTIONED
1 FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/702/2025 27-10-2025 [UNION BANK OF INDIA VSDEEPA GUPTA NOT INOT MENTIONEDNOT
IANTRAM FOODS AND| IMENTIONED IN[IN E FILINGMENTIONED
IBEVERAGES LLLP AND ORS [E. FILING[PORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER NAME VS
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NUMBER

ADVOCATE EMAIL
ID

DATE OF E-
FILING

CS (COMM.)/703/2025 27-10-2025 [UNION BANK OF INDIA VSDEEPA GUPTA NOT INOT MENTIONEDNOT
ICHOUHAN FASHION POINT IMENTIONED IN[IN E FILINGMENTIONED
E FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/707/2025 28-10-2025 RAMESH KUMAR GUPTA VSRAJEEVJAIN NOT INOT MENTIONEDNOT
SHREE POWER CABLES IMENTIONED IN[IN E FILINGMENTIONED
ICORPORATION 1 FILINGPORTAL IAS SINGLE
[PORTAL PAGE IS|
RECIEVED
THROUGH
IMAIL
CS (COMM.)/708/2025 28-10-2025 SURESH BANSAL VS ARCHITIDEVENDRA INOT INOT MENTIONEDNOT
GUPTA KUMAR IMENTIONED IN[IN E FILINGMENTIONED
SHARMA E FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/710/2025 28-10-2025 IDBI BANK LTD VS NAVEEN IVIVEK KUMAR NOT INOT MENTIONEDNOT
IMENTIONED INJIN E FILINGMENTIONED
E FILINGPORTAL IAS SINGLE|
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/711/2025 28-10-2025 GEMTREE NATURAL PRODUCESACHIN. INOT INOT MENTIONEDNOT
PVT. LTD. VS DULAL CHANDRA| IMENTIONED IN[IN E FILINGMENTIONED
ISAHA 1 FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
EX.COMM - AWARD BY|29-10-2025 KOTAK MAHINDRA PRIME LTD/SAGAR INOT INOT MENTIONEDNOT
IARB.COMM/58/2025 IVS PANKAJ SO PADAM SINGH IMISHRA IMENTIONED IN[IN E FILINGMENTIONED
E FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/351/2025 [30-10-2025 IBINDIYA CAPITAL LTD. VS ABDUBANKE BIHARINOT INOT MENTIONEDNOT
SALIM SHARMA IMENTIONED IN[IN E FILINGMENTIONED
E FILINGIPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
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46

SH. RAKESHNORTH
[KUMAR-II,
DISTRICT  JUDGE
(COMMERCIAL)

CS (COMM.)/714/2025 130-10-2025 CANARA BANK VS PARVESH[VARUN INOT INOT MENTIONEDNOT
SINGLA STORE THROUGH ITSMITTAL IMENTIONED IN[IN E FILINGMENTIONED
IPROPRIETOR E FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
EX.COMM - AWARD BY3i1-10-2025 BIZLOAN PRIVATE LTD. VS OM|VIKAS BHATIA NOT INOT MENTIONEDNOT
IARB.COMM/59/2025 IPRAKASH IMENTIONED IN[IN E FILINGMENTIONED
E FILINGPORTAL IAS SINGLE
[PORTAL PAGE IS|
RECIEVED
THROUGH
IMAIL
CS (COMM.)/716/2025 [31-10-2025 IDHARAM RAJ MONGIA VS JAIJAMIT POONIA NOT INOT MENTIONEDNOT
KUMAR IMENTIONED IN[IN E FILINGMENTIONED
E FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/717/2025 31-10-2025 IDHARAM RAJ MONGIA VS MDAMIT POONIA NOT INOT MENTIONEDNOT
IZAKARIA IMENTIONED INJIN E FILINGMENTIONED
E FILINGPORTAL IAS SINGLE|
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/718/2025 [31-10-2025 IDHARAM RAJ MONGIA VSAMIT POONIA NOT INOT MENTIONEDNOT
SHAHNAZ PARVEEN IMENTIONED IN[IN E FILINGMENTIONED
E FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
303 CIVIL B - L L
CASE NUMBER




S.NO COURT
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DATE
REGISTRATION
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ADVOCATE EMAILDATE OF E-

EX.COMM - AWARD BY|09-10-2025 IAXIS BANK LTD VS KUMARMAYANK INOT INOT MENTIONEDNOT
IARB.COMM/53/2025 [ENTERPRISES IMAHAJAN IMENTIONED ININ E FILINGMENTIONED
E FILINGPORTAL AS  SINGLE
[PORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
EXECUTION 09-10-2025 IPUNJAB NATIONAL BANK VSPARAS INOT INOT MENTIONEDNOT
(COMM.)/256/2025 IMUKESH KUMAR AGGARWAL MENTIONED IN[IN E FILINGMENTIONED
E FILING[PORTAL AS  SINGLE
[PORTAL PAGE IS|
RECIEVED
THROUGH
IMAIL
EXECUTION 17-10-2025 SHRI VINOD KUMAR BANGA VSSRIBALLABH [NOT INOT MENTIONEDNOT
(COMM.)/264/2025 MS SATKRITI INFOTAINMENTISHARAN IMENTIONED ININ E FILINGMENTIONED
IPVT LTD E FILINGPORTAL AS  SINGLE
IPORTAL PAGE IS|
RECIEVED
THROUGH
IMAIL
EXECUTION 17-10-2025 MS CIMCO ENTERPRISES VS MSKUNAL INOT INOT MENTIONEDNOT
(COMM.)/265/2025 ISURYA PAINTS AND ANR IMASIWAL IMENTIONED IN|IN E FILINGMENTIONED
E FILINGPORTAL AS  SINGLE
[PORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/350/2025 [17-10-2025 [TOYOTA FINANCE SERVICE INDIARRAJESH INOT INOT MENTIONEDNOT
LTD VS SIRIDI BHAGYALAXMI JANGRA IMENTIONED IN[IN E FILINGMENTIONED
IDORA E FILING[PORTAL AS  SINGLE
IPORTAL PAGE IS|
RECIEVED
THROUGH
IMAIL
CS (COMM.)/696/2025 17-10-2025 IRAJESH BHARGAVA PROPRIETORKAPIL KUMARNOT INOT MENTIONEDNOT
IMS JOLLY ENGINEERING WORKS|GIRI IMENTIONED IN[IN E FILINGMENTIONED
VS PUNJAB IRON AND STEEL E FILING[PORTAL AS  SINGLE
[TRADING CO AND ORS IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/698/2025 18-10-2025 BR GREEN INDUSTRIES PVT LTDPRADEEP INOT INOT MENTIONEDNOT
VS SATACHI GLOBAL PRIVATEKUMAR IMENTIONED ININ E FILINGMENTIONED
ILIMITED E FILINGPORTAL AS  SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH

IMAIL
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EXECUTION 25-10-2025 STATE BANK OF INDIA VSPRANSHU INOT INOT MENTIONEDNOT
(COMM.)/267/2025 INAVEEN KUMAR IVASHISHTH |MENTIONED IN[IN E FILINGMENTIONED
E FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/700/2025 25-10-2025 IAULTEN DIGITAL PRIVATEROHAN INOT INOT MENTIONEDNOT
ILIMITED VS DAIKCELL INDIASANDAL IMENTIONED IN[IN E FILINGMENTIONED
IPRIVATE LIMITED 1 FILINGPORTAL IAS SINGLE
[PORTAL PAGE IS|
RECIEVED
THROUGH
IMAIL
[EXECUTION 27-10-2025 ISHIV BHOLA FILAMENTSISEEMA GUPTA NOT INOT MENTIONEDNOT
(COMM.)/268/2025 IPRIVATE LIMITED VS GEETA JAIN| IMENTIONED IN[IN E FILINGMENTIONED
E FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/701/2025 27-10-2025 OSHO TRADE SERVICES LLP VSACHIN MITTALNOT INOT MENTIONEDNOT
ISANIYA INDUSTRIES IMENTIONED IN[IN E FILINGMENTIONED
E FILINGPORTAL IAS SINGLE|
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/702/2025 27-10-2025 IUNION BANK OF INDIA VSDEEPA GUPTA NOT INOT MENTIONEDNOT
IANTRAM FOODS AND| IMENTIONED IN[IN E FILINGMENTIONED
IBEVERAGES LLLP AND ORS 1 FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/703/2025 27-10-2025 IUNION BANK OF INDIA VSDEEPA GUPTA NOT INOT MENTIONEDNOT
ICHOUHAN FASHION POINT IMENTIONED IN[IN E FILINGMENTIONED
E FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/707/2025 28-10-2025 RAMESH KUMAR GUPTA VSRAJEEVJAIN [NOT INOT MENTIONEDNOT
SHREE POWER CABLES] IMENTIONED IN[IN E FILINGMENTIONED
ICORPORATION E FILINGIPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
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NUMBER

ADVOCATE EMAIL
ID

DATE OF E-
FILING

CS (COMM.)/708/2025 28-10-2025 SURESH BANSAL VS ARCHITIDEVENDRA INOT INOT MENTIONEDNOT
GUPTA [KUMAR IMENTIONED IN[IN E FILINGMENTIONED
SHARMA [E. FILING[PORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/710/2025 28-10-2025 IDBI BANK LTD VS NAVEEN IVIVEK KUMAR NOT INOT MENTIONEDNOT
IMENTIONED IN[IN E FILINGMENTIONED
1 FILINGPORTAL IAS SINGLE
[PORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/711/2025 28-10-2025 GEMTREE NATURAL PRODUCHSACHIN. INOT INOT MENTIONEDNOT
IPVT. LTD. VS DULAL CHANDRA IMENTIONED IN[IN E FILINGMENTIONED
ISAHA [E FILING[PORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
EX.COMM - AWARD BY|29-10-2025 IKOTAK MAHINDRA PRIME LTDJ/SAGAR INOT INOT MENTIONEDNOT
IARB.COMM/58/2025 IVS PANKAJ SO PADAM SINGH IMISHRA IMENTIONED IN[IN E FILINGMENTIONED
1 FILING[PORTAL IAS SINGLHE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/351/2025 [30-10-2025 IBINDIYA CAPITAL LTD. VS ABDUIYBANKE BIHARINOT INOT MENTIONEDNOT
SALIM SHARMA IMENTIONED IN[IN E FILINGMENTIONED
1 FILINGPORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/714/2025 30-10-2025 CANARA BANK VS PARVESHVARUN INOT INOT MENTIONEDNOT
SINGLA STORE THROUGH ITSMITTAL IMENTIONED IN[IN E FILINGMENTIONED
IPROPRIETOR E FILING[PORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
EX.COMM - AWARD BY|31-10-2025 BIZLOAN PRIVATE LTD. VS OM|VIKAS BHATIA NOT INOT MENTIONEDNOT
IARB.COMM)/59/2025 PRAKASH MENTIONED ININ E  FILINGMENTIONED
[E. FILING[PORTAL IAS SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH

IMAIL




S.NO COURT
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CASE TYPE

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER NAME VS
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ADVOCATE EMAILDATE OF E-
ID FILING

IMOVERS

CS (COMM.)/716/2025 31-10-2025 IDHARAM RAJ MONGIA VS JAIJAMIT POONIA NOT INOT MENTIONEDNOT
IKUMAR IMENTIONED IN[IN E FILINGMENTIONED
E FILING[PORTAL IAS  SINGLE
IPORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/717/2025 131-10-2025 DHARAM RAJ MONGIA VS MDAMIT POONIA [NOT INOT MENTIONEDNOT
IZAKARIA IMENTIONED INJIN E FILINGMENTIONED
E FILING[PORTAL AS  SINGLE
[PORTAL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/718/2025 131-10-2025 IDHARAM RAJ MONGIA VSAMIT POONIA NOT INOT MENTIONEDNOT
SHAHNAZ PARVEEN IMENTIONED IN[IN E FILINGMENTIONED
E FILING[PORTAL IAS  SINGLE
[PORTAL PAGE IS|
RECIEVED
THROUGH
IMAIL
47 SH. RAJ KUMAR,SOUTH- 603 ICOMMERCIAL SUIT CS COMM. 526/2025 08.10.2025 STATE BANK OF INDIA VSMUKESH 0811756351 IMUKESHRAJANAD [22.09.2025
IDISTRICT JUDGEWEST ISUNDAR KUMAR RAJAN VOCATE@GMAIL.C
(COMMERCIAL OM
ICOURT-01
603 ICOMMERCIAL SUIT ICS COMM. 527/2025 09.10.2025 PUMA SE VS ASHOK KUMAR IGAUTAM 9999306881 [ELUDICATION.LEG [07.10.2025
BHASIN AL@OUTLOOK.COM|
603 ICOMMERCIAL SUIT CS COMM. 529/2025 09.10.2025 STATE BANK OF INDIA VSNIRMAL 0311131978 IOFFICE.NIRMALMI (04.10.2025
INARESH KUMAR IMISHRA ISHRA@GMAIL.COM
603 ICOMMERCIAL SUIT ICS COMM. 531/2025 09.10.2025 ISTATE BANK OF INDIA VS SATISHNIRMAL 0311131978 IOFFICE.NIRMALMI (04.10.2025
KUMAR IMISHRA ISHRA@GMAIL.COM
603 ICOMMERCIAL SUIT ICS COMM. 532/2025 09.10.2025 STATE BANK OF INDIA VSINIRMAL 0311131978 IOFFICE.NIRMALMI (04.10.2025
PUSHPA KUMAR CHETRI IMISHRA ISHRA@GMAIL.COM
603 ICOMMERCIAL SUIT ICS COMM. 533/2025 09.10.2025 KSHITIJ GOYAL VS. SHREEVISHAL GARG (9810171302 INOT GIVEN 45936
ISHYAM STEELS
603 ICOMMERCIAL SUIT CS COMM. 538/2025 10.10.2025 R.K CONTAINER LINE PVT. LTD[|PRITISH 0810264114 IPRITISHSABHARW (03.10.2025
VS PROFESSIONAL CARGOISABHARWAL AL1@GMAIL.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER
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REGISTRATION

OFPETITIONER

NAME VS
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ADVOCATE
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ADVOCATE EMAIL
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FILING

603 ICOMMERCIAL SUIT ICS COMM 540/2025 13.10.2025 XVSY IGAUTAM 9999306881 I[ELUDICATION.LEG [09.10.2025
BHASIN AL@OUTLOOK.COM|
603 ICOMMERCIAL SUIT ICS COMM 544/2025 15.10.2025 XVSY IGAUTAM 0999306881 I[ELUDICATION.LEG [10.09.2025
BHASIN AL@OUTLOOK.COM

603 ICOMMERCIAL SUIT ICS COMM 545/2025 15.10.2025 IFLYWINGS SIMULATORS|VIPUL  VIJAY|9911001133 IVIPULVIJAYLAMBA {14.10.2025
[TRAINING CENTRE LIMITED VSLAMBA @GMAIL.COM
IMAYANK KUMAR SINGH

603 ICOMMERCIAL SUIT ICS COMM 552/2025 16.10.2025 INETSARANG COMPUTER INC. VSRISHI 8826232692 [RISHI0009@GMAIL [11.09.2025
ICHIRAG KIRIT PATEL PRAKASH .COM

603 ICOMMERCIAL SUIT ICS COMM 553/2025 17.10.2025 IM/S KRISHNAVI INDIA VS M/SMAMTA 0650993177 IMAMTASHARMAO4 [10.09.2025
IANKUR EXPORTS IGAUTAM 02@YAHOO.CO.IN

603 ICOMMERCIAL SUIT ICS COMM 570/2025 [30.10.2025 BANK OF BARODA VS. NITINSUDHA 9899913203 IADVSUDHASHUKLA[24.10.2025
KUMMAR PHALSWAL SHUKLA @GMAIL.COM

603 ICOMMERCIAL SUIT CS COMM 571/2025 130.10.2025 BANK OF BARODA VS. SUNILSUDHA 0899913203 IADVSUDHASHUKLA]24.10.2025
KUMAR SHUKLA @GMAIL.COM

603 ICOMMERCIAL SUIT CS COMM 572/2025 [30.10.2025 BANK OF BARODA VS ABHINAY|[SUDHA 9899913203 IADVSUDHASHUKLA[24.10.2025
ISEMWAL SHUKLA @GMAIL.COM

603 ICOMMERCIAL SUIT ICS COMM 573/2025 130.10.2025 BANK OF BARODA VS NAZIAMASUDHA 0899913203 IADVSUDHASHUKLA]24.10.2025
KHAN SHUKLA @GMAIL.COM

603 ICOMMERCIAL SUIT CS COMM 581/2025 30.10.2025 SANKALP FIN SEC PVT LTD VSNITISH 9953472718 ILEXGENTEX@GMAI[22.09.2025
IMAHESH BABU SHARMA L.COM

603 ICOMMERCIAL SUIT ICS COMM 590/2025 130.10.2025 DYNAMIC AIR AND SEA PVT LTD/SHIVAM 0654545855 LEGAL@SHIVAMSH [29.10.2025
VS JASWINDER SINGH SHARMA JARMA.INFO

603 IPETITION U/S 9 OMP(I) COMM. 160/2025 [06.10.2025 IM/S CHOLAMANDALAM[RAVI 9911883595 JASSOCIATESRSGAR [23.09.2025
INVESTMENT AND FINANCE COJSHANKAR IGi@GMAIL.COM
LTD VS ASHOK KUMAR

603 IPETITION U/S 9 OMP(I) COMM. 161/2025 06.10.2025 IM/S CHOLAMANDALAM|RAVI 0911883595 JASSOCIATESRSGAR [23.09.2025
INVESTMENT AND FINANCE CO.,SHANKAR IG1@GMAIL.COM
LTD VS SURESH
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603 IPETITION U/S 9 OMP(I) COMM. 162/2025 [06.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [23.09.2025
INVESTMENT AND FINANCE CO.SHANKAR IG1@GMAIL.COM
ILTD VS RAMESH KUMAR

603 IPETITION U/S 9 OMP(I) COMM. 163/2025 [06.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [23.09.2025
INVESTMENT AND FINANCE COJ/SHANKAR IG1@GMAIL.COM
ILTD VS AP TRAVELES SOLUTION

603 IPETITION U/S 9 OMP(I) COMM. 164/2025 [06.10.2025 IM/S CHOLAMANDALAM|RAVI 0911883595 JASSOCIATESRSGAR [23.09.2025
INVESTMENT AND FINANCE CO.SHANKAR IGi@GMAIL.COM
ILTD VS JEETENDER H

603 IPETITION U/S 9 OMP(I) COMM. 175/2025 08.10.2025 IAXIS BANK LTD. VS PRADEEPAMIT KUMAR (8860939556 IAMITKUMAR.294@ [15.09.2025
BAFORA REDIFFMAIL.COM

603 IPETITION U/S 9 OMP(I) COMM. 176/2025 08.10.2025 IAXIS BANK LTD. VS GOPAIAMIT KUMAR (8860939556 AMITKUMAR.294@ [15.09.2025
SHARMA IREDIFFMAIL.COM

603 IPETITION U/S 9 OMP(I) COMM. 177/2025 08.10.2025 IAXIS BANK LTD. VS VIPIN KUMARJAMIT KUMAR (8860939556 IAMITKUMAR.204@ [15.09.2025

REDIFFMAIL.COM

603 IPETITION U/S 9 OMP(I) COMM. 185/2025 [09.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [23.09.2025
INVESTMENT AND FINANCE COJ/SHANKAR IG1i@GMAIL.COM
ILTD VS NASIR KHAN

603 IPETITION U/S 9 OMP(I) COMM. 186/2025 [09.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [23.09.2025
INVESTMENT AND FINANCE CO.,SHANKAR IG1@GMAIL.COM
LTD VS RAM CHANDER

603 IPETITION U/S 9 OMP(I) COMM. 187/2025  [09.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [23.09.2025
INVESTMENT AND FINANCE COJ/SHANKAR IG1@GMAIL.COM
LTDVS JKNO. 1

603 IPETITION U/S 9 OMP(I) COMM. 188/2025 [09.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [23.09.2025
INVESTMENT AND FINANCE CO.,SHANKAR IG1@GMAIL.COM
LTD VS BHARAT RATN

603 IPETITION U/S 9 OMP(I) COMM. 189/2025  [09.10.2025 IM/S CHOLAMANDALAM|RAVI 0911883595 JASSOCIATESRSGAR [23.09.2025
INVESTMENT AND FINANCE CO/SHANKAR IG1i@GMAIL.COM
ILTD VS SANDEEP S

603 IPETITION U/S 9 OMP(I) COMM. 190/2025  [09.10.2025 IM/S CHOLAMANDALAM[RAVI 9911883595 JASSOCIATESRSGAR [23.09.2025
INVESTMENT AND FINANCE CO.,SHANKAR IG1@GMAIL.COM
LTD VS YOGENDER R

603 IPETITION U/S 9 OMP(I) COMM. 191/2025 09.10.2025 IM/S CHOLAMANDALAM|RAVI 0911883595 JASSOCIATESRSGAR [23.09.2025
INVESTMENT AND FINANCE CO.,SHANKAR IG1@GMAIL.COM
LTD VS NAVEEN KUMAR
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603 IPETITION U/S 9 (OMP(I) COMM. 192/2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [23.09.2025
INVESTMENT AND FINANCE COJ/{SHANKAR IGi@GMAIL.COM
ILTD VS INDRAJ SINGH

603 IPETITION U/S 9 OMP(I) COMM. 193/2025 [09.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [23.09.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
LTD VS SUMIT KUMAR

603 IPETITION U/S 9 OMP(I) COMM. 197/2025 10.10.2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 IADVOCATEASHOK1 [06.10.2025
INDIA LIMITED VS RAJESHWARIKUMAR @GMAIL.COM
IDEVI

603 IPETITION U/S 9 OMP(I) COMM. 198/2025  [10.10.2025 TOYOTA FINANCIAL SERVICESASHOK 0013493108 IADVOCATEASHOK1 [06.10.2025
INDIA LIMITED VS RAVI KUMAR [KUMAR @GMAIL.COM

603 IPETITION U/S 9 OMP(I) COMM. 199/2025  [10.10.2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 IADVOCATEASHOK1 [06.10.2025
INDIA LIMITED VS NITESH KUMAR @GMAIL.COM

603 IPETITION U/S 9 OMP(I) COMM. 200/2025 [10.10.2025 [TOYOTA FINANCIAL SERVICESASHOK 9013493108 JADVOCATEASHOK1 (06.10.2025
INDIA LIMITED VS GURSHARNKUMAR @GMAIL.COM
SINGH

603 IPETITION U/S 9 OMP(I) COMM. 201/2025  [10.10.2025 TOYOTA FINANCIAL SERVICESASHOK 9013493108 IADVOCATEASHOK1 [06.10.2025
INDIA LIMITED VS JOONISHKUMAR @GMAIL.COM
IPRABHA SP

603 IPETITION U/S 9 OMP(I) COMM. 202/2025 [10.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [26.09.2025
INVESTMENT AND FINANCE CO.,SHANKAR IG1@GMAIL.COM
LTD VS NIVASC

603 IPETITION U/S 9 OMP(I) COMM. 203/2025 [10.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [26.09.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
LTD VS KAUSHIUK TRANSPORT]
COMPANY

603 IPETITION U/S 9 OMP(I) COMM. 204/2025 [10.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [26.09.2025
INVESTMENT AND FINANCE COJSHANKAR IGi@GMAIL.COM
LTD VS KRP MINING PRIVATE
LIMITED

603 IPETITION U/S 9 OMP(I) COMM. 205/2025  [10.10.2025 IM/S CHOLAMANDALAM|RAVI 0911883595 IJASSOCIATESRSGAR [26.09.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
LTD VS KSRP MINING P LTD

603 IPETITION U/S 9 OMP(I) COMM. 206/2025 [10.10.2025 IM/S CHOLAMANDALAM[RAVI 9911883595 JASSOCIATESRSGAR [26.09.2025
INVESTMENT AND FINANCE COJSHANKAR IGi@GMAIL.COM
LTD VS VIVIL KUMAR

603 IPETITION U/S 9 OMP(I) COMM. 233/2025 [13.10.2025 IM/S CHOLAMANDALAM|RAVI 0911883595 JASSOCIATESRSGAR [29.09.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
LTD VS SAMAR
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603 IPETITION U/S 9 OMP(I) COMM. 232/2025 [13.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [29.09.2025
INVESTMENT AND FINANCE COJ/{SHANKAR IGi@GMAIL.COM
ILTD VS VISHAL K

603 IPETITION U/S 9 OMP(I) COMM. 231/2025  [13.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [29.09.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
LTD VS MUKESH KUMAR

603 IPETITION U/S 9 OMP(I) COMM. 230/2025 [13.10.2025 IM/S CHOLAMANDALAM|RAVI 0911883595 JASSOCIATESRSGAR [29.09.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
ILTD VS BALWINDER SINGH

603 IPETITION U/S 9 OMP(I) COMM. 229/2025  [13.10.20225 IM/S CHOLAMANDALAM|RAVI 0911883595 IJASSOCIATESRSGAR [29.09.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
LTD VS RAJA RAM

603 IPETITION U/S 9 OMP(I) COMM. 228/2025 [13.10.2025 IM/S CHOLAMANDALAM|RAVI 0911883595 JASSOCIATESRSGAR [26.09.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
LTD VS KSRP MINING P LTD

603 IPETITION U/S 9 OMP(I) COMM. 227/2025  [13.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [26.09.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
LTD VS SHEKHAR H

603 IPETITION U/S 9 OMP(I) COMM. 226/2025 [13.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [26.09.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
LTD VS ABID

603 IPETITION U/S 9 OMP(I) COMM. 225/2025  [13.10.20225 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [26.09.2025
INVESTMENT AND FINANCE CO/SHANKAR IG1@GMAIL.COM
LTD VS RATTI KHAN

603 IPETITION U/S 9 OMP(I) COMM. 224/2025 [13.10.20225 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [26.09.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
LTD VS KUNALR

603 IPETITION U/S 9 OMP(I) COMM. 223/2025 [13.10.20225 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [26.09.2025
INVESTMENT AND FINANCE COJSHANKAR IGi@GMAIL.COM
LTD VS MAHAKAAL TRADERS

603 IPETITION U/S 9 OMP(I) COMM. 222/2025 [13.10.20225 IM/S CHOLAMANDALAM|RAVI 0911883595 IJASSOCIATESRSGAR [26.09.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
LTD VS SHAHALAM

603 IPETITION U/S 9 OMP(I) COMM. 221/2025  [13.10.20225 IM/S CHOLAMANDALAM[RAVI 9911883595 JASSOCIATESRSGAR [26.09.2025
INVESTMENT AND FINANCE COJSHANKAR IGi@GMAIL.COM
LTD VS BABLU BADY MAKER

603 IPETITION U/S 9 OMP(I) COMM. 240/2025 [14.10.2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 IADVOCATEASHOK1 [06.10.2025
INDIA LIMITED VS AJEET SINGHKUMAR @GMAIL.COM
ISOLANKI
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603 IPETITION U/S 9 OMP(I) COMM. 241/2025  [14.10.2025 TOYOTA FINANCIAL SERVICESASHOK 0013493108 IADVOCATEASHOK1 [06.10.2025
INDIA LIMITED VS KARAMKUMAR @GMAIL.COM
SINGH

603 IPETITION U/S 9 OMP(I) COMM. 242/2025 [14.10.2025 TOYOTA FINANCIAL SERVICESASHOK 9013493108 IADVOCATEASHOK1 [06.10.2025
INDIA LIMITED VS SURYA NATHIKUMAR @GMAIL.COM
IMAURYA

603 IPETITION U/S 9 OMP(I) COMM. 243/2025 [14.10.2025 [TOYOTA FINANCIAL SERVICESASHOK 0013493108 IADVOCATEASHOK1 [06.10.2025
INDIA LIMITED VS MUKHTIARKUMAR @GMAIL.COM
SINGH

603 IPETITION U/S 9 OMP(I) COMM. 244/2025 [14.10.2025 TOYOTA FINANCIAL SERVICESASHOK 0013493108 IADVOCATEASHOK1 [06.10.2025
INDIA LIMITED VS ROHMAKKUMAR @GMAIL.COM
QAMUDDIN

603 IPETITION U/S 9 OMP(I) COMM. 255/2025  [16.10.2025 IM/S CHOLAMANDALAM|RAVI 0911883595 JASSOCIATESRSGAR {10.10.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
LTD VS RAJEEV KUMAR

603 IPETITION U/S 9 OMP(I) COMM. 256/2025 [16.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [10.10.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
LTD VS GURDHYAN SINGH

603 IPETITION U/S 9 OMP(I) COMM. 257/2025  [16.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR {10.10.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
LTD VS SAHILS

603 IPETITION U/S 9 OMP(I) COMM. 258/2025 [16.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR {10.10.2025
INVESTMENT AND FINANCE CO.,SHANKAR IG1@GMAIL.COM
LTD VS SIDHIVINAYAK]
[TRANSPORT

603 IPETITION U/S 9 OMP(I) COMM. 259/2025 [17.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR {10.10.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
LTD VS OM TRADING COMPANY

603 IPETITION U/S 9 OMP(I) COMM. 260/2025 [17.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR {10.10.2025
INVESTMENT AND FINANCE COJSHANKAR IGi@GMAIL.COM
LTD VS AAKASH GARG

603 IPETITION U/S 9 OMP(I) COMM. 261/2025  [17.10.2025 IM/S CHOLAMANDALAM|RAVI 0911883595 JASSOCIATESRSGAR {10.10.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
LTD VS DAYANAND B

603 IPETITION U/S 9 OMP(I) COMM. 262/2025 [17.10.2025 IM/S CHOLAMANDALAM[RAVI 9911883595 JASSOCIATESRSGAR [10.10.2025
INVESTMENT AND FINANCE COJSHANKAR IGi@GMAIL.COM
LTD VS SATNAM SINGH

603 IPETITION U/S 9 OMP(I) COMM. 263/2025 [18.10.2025 IM/S CHOLAMANDALAM|RAVI 0911883595 JASSOCIATESRSGAR [10.10.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
LTD VS NITIN S
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603 IPETITION U/S 9 OMP(I) COMM. 264/2025 [18.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR {10.10.2025
INVESTMENT AND FINANCE COJ/{SHANKAR IGi@GMAIL.COM
ILTD VS BS CONSTRUCTION

603 IPETITION U/S 9 OMP(I) COMM. 265/2025 [18.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [10.10.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
LTD VS SHYAM CONSTRUCTION|
COMPANY

603 IPETITION U/S 9 OMP(I) COMM. 266/2025 [18.10.2025 IM/S CHOLAMANDALAM|RAVI 0911883595 JASSOCIATESRSGAR {10.10.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
ILTD VS VIKRAM SINGH

603 IPETITION U/S 9 OMP(I) COMM. 267/2025 [18.10.2025 IM/S CHOLAMANDALAM|RAVI 0911883595 JASSOCIATESRSGAR [10.10.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
LTD VS RAJATP

603 IPETITION U/S 9 OMP(I) COMM. 269/2025 [25.10.2025 IM/S CHOLAMANDALAM|RAVI 0911883595 JASSOCIATESRSGAR {10.10.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
ILTD VS PAPPU KUMAR YADAV

603 IPETITION U/S 9 OMP(I) COMM. 270/2025 [25.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [10.10.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
LTD VS MOHIT LAMBA

603 IPETITION U/S 9 OMP(I) COMM. 271/2025 25.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 IJASSOCIATESRSGAR 14.10.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
LTD VS PAVAN KUMAR

603 IPETITION U/S 9 OMP(I) COMM. 272/2025  [25.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR |14.10.2025
INVESTMENT AND FINANCE CO/SHANKAR IG1@GMAIL.COM
LTD VS ASHISH HOODA

603 IPETITION U/S 9 OMP(I) COMM. 273/2025  [25.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [14.10.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
LTD VS RAJBIR

603 IPETITION U/S 9 OMP(I) COMM. 289/2025  [27.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR |14.10.2025
INVESTMENT AND FINANCE COJSHANKAR IGi@GMAIL.COM
LTD VS SURDENDER KUMAR

603 IPETITION U/S 9 OMP(I) COMM. 288/2025 [27.10.2025 IM/S CHOLAMANDALAM|RAVI 0911883595 JASSOCIATESRSGAR [14.10.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
LTD VS NARVEER R

603 IPETITION U/S 9 OMP(I) COMM. 287/2025 [27.10.2025 IM/S CHOLAMANDALAM[RAVI 9911883595 JASSOCIATESRSGAR (14.10.2025
INVESTMENT AND FINANCE COJSHANKAR IGi@GMAIL.COM
LTD VS SONU P

603 IPETITION U/S 9 OMP(I) COMM. 286/2025 [27.10.2025 IM/S CHOLAMANDALAM|RAVI 0911883595 JASSOCIATESRSGAR |[14.10.2025
INVESTMENT AND FINANCE COJ/SHANKAR IGi@GMAIL.COM
LTD VS RAJVREER R
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603 IPETITION U/S 9 OMP(I) COMM. 285/2025  [27.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR |14.10.2025
INVESTMENT AND FINANCE COJSHANKAR IGi@GMAIL.COM
ILTD VS DEEPAK S

603 IPETITION U/S 9 OMP(I) COMM. 328/2025 [28.10.2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [14.10.2025
INVESTMENT AND FINANCE CO./SHANKAR IG1@GMAIL.COM
ILTD VS SURENDER KUMAR

603 IPETITION U/S 9 OMP(I) COMM. 327/2025 [28.10.2025 IM/S CHOLAMANDALAM|RAVI 0911883595 IJASSOCIATESRSGAR |14.10.2025
INVESTMENT AND FINANCE COJSHANKAR IG1@GMAIL.COM
ILTD VS SURENDER KUMAR

603 IEXECUTION [EX. COMM.248/2025 25.10.2025 STATE BANK OF INDIA VS REKHA[VINAY 0811134771 [KUMARVINAY.65@ [14.10.2025
PALIWAL [KUMADR IGMAIL.COM

603 [EXECUTION [EX. COMM.236/2025 08.10.2025 IAXIS BANK LTD. VS TIKA SAWAD |[SHOBHA 0811192158 ISRSHOBHAGUPTA [06.10.2025

IGUPTA @GMAIL.COM

603 I[EXECUTION [EX. COMM.237/2025 08.10.2025 IAXIS  BANK LTD. VS RANJITISHOBHA 0811192158 ISRSHOBHAGUPTA (06.10.2025
BISHTA IGUPTA @GMAIL.COM

603 IEXECUTION [EX. COMM.232/2025 04.10.2025 IAXIS BANK LTD. VS MITHLESH[SHOBHA 0811192158 ISRSHOBHAGUPTA [24.09.2025
KUMAR THAKUR IGUPTA @GMAIL.COM

603 [EXECUTION [EX. COMM.235/2025 08.10.2025 IAXIS BANK LTD. VS PRIYANKAISHOBHA 0811192158 ISRSHOBHAGUPTA [24.09.2025
ISINGH IGUPTA @GMAIL.COM

603 [EXECUTION [EX. COMM.233/2025 06.10.2025 M/S PLL - PCL (J.V.) VSARJUN D.9871298532 IADV.ARJUNDSING [27.09.2025
INATIONAL HIGHWAYS[SINGH [H@GMAIL.COM/OF
JAUTHORTY OF INDIA [FICE@AGVERTIASL

AW.COM

603 [EXECUTION [EX. COMM.239/2025 09.10.2025 BANK OF MAHARASHTRA VSSUMAN 0540649131 JADVOCATESSUMAN|24.09.2025
IMOHIT BARARIA [KUMAR SINGH 82@@GAMIL.COM

603 [EXECUTION [EX. COMM.240/2025 090.10.2025 BANK OF MAHARASHTRA VSSUMAN 0540649131 IADVOCATESSUMAN|24.09.2025
RAVI TOMAR [KUMAR SINGH 82@@GAMIL.COM

603 [EXECUTION [EX. COMM.251/2025 28.10.2025 IM/S GANESH DIAGNOSTIC &MUKESH 0781264244 JADV.MUKESHBHAR [27.10.2025
IMAGING CENTRE PVT. LTD. VSBHARDWAJ DWAJ63@GMAIL.C
THE CDMO, WEST OM

603 [EXECUTION [EX. COMM.254/2025 28.10.2025 IPRIYANSHU KUMARAANCHAL 0654554644 IADVOCATEALOK197[28.10.2025
PRIYADARSHI VS RAJ KUMAR BULDHRAJA 5@GMAIL.COM
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613 ICOMMERCIAL [EX. COMM / 230/2025 04-10-2025 IVICHITRA CONSTRUCTION PVT|PRIYANKA 8595897711 INFINITYLEGALS@ [25-09-2025
[EXECUTION LTD. VS MTNL IGMAIL.COM
613 ICOMMERCIAL [EX. COMM / 231/2025 04-10-2025 IVICHITRA CONSTRUCTION PVT/PRIYANKA 8595897711 INFINITYLEGALS@ [25-09-2025
IEXECUTION LTD. VS MTNL IGMAIL.COM
613 ICOMMERCIAL OMP (I)(COMM)/275/2025 [25-10-2025 IAXIS BANK LTD VS SATISH |AMIT KUMAR (8860939556 AMITKUMAR.294@ [15-09-2025
ISUIT KUMAR REDIFFAMIL.COM
613 ICOMMERCIAL OMP (I)(COMM)/276/2025 [25-10-2025 IAXIS BANK LTD VS S P |[AMIT KUMAR [8860939556 IAMITKUMAR.294@ [15-09-2025
ISUIT IASSOCIATE REDIFFAMIL.COM
613 ICOMMERCIAL OMP (I)(COMM)/277/2025 [25-10-2025 IM/S CHOLAMANDALAM|RAVI 0911883595 JASSOCIATESRSGAR [15-09-2025
ISUIT INVESTMENT AND FINANCE[SHANKAR IGi@GMAIL.COM
ICOMPANY LIMITED
VS GYANENDER NAGAR
613 ICOMMERCIAL OMP (I)(COMM)/278/2025 [25-10-2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR (15-09-2025
ISUIT INVESTMENT AND FINANCESHANKAR IGi@GMAIL.COM
ICOMPANY LIMITED
VS MOOL CHAND
613 ICOMMERCIAL OMP (I)(COMM)/279/2025 [25-10-2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [15-09-2025
ISUIT INVESTMENT AND FINANCE[SHANKAR IGi@GMAIL.COM
ICOMPANY LIMITED
VS IKRAMUDDIN
613 ICOMMERCIAL OMP (I)(COMM)/280/2025 [25-10-2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR |[15-09-2025
ISUIT INVESTMENT AND FINANCESHANKAR IG1@GMAIL.COM
ICOMPANY LIMITED
VS SHRIBABA TRANSPORT]
613 ICOMMERCIAL OMP (I)(COMM)/281/2025 [25-10-2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [21-09-2025
ISUIT INVESTMENT AND FINANCE[SHANKAR IGi@GMAIL.COM
ICOMPANY LIMITED
VS ISHWAR SINGH
613 ICOMMERCIAL OMP (I)(COMM)/282/2025 [25-10-2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [21-09-2025
ISUIT INVESTMENT AND FINANCESHANKAR IGi@GMAIL.COM
ICOMPANY LIMITED
VS ANILR
613 ICOMMERCIAL OMP (I)(COMM)/283/2025 [25-10-2025 IM/S CHOLAMANDALAM|RAVI 9911883595 JASSOCIATESRSGAR [21-09-2025
ISUIT INVESTMENT AND FINANCESHANKAR IGi@GMAIL.COM
ICOMPANY LIMITED
VS TILAK RAJ
613 ICOMMERCIAL OMP (I)(COMM)/284/2025 [25-10-2025 IM/S CHOLAMANDALAM[RAVI 9911883595 JASSOCIATESRSGAR [21-09-2025
ISUIT INVESTMENT AND FINANCESHANKAR IGi@GMAIL.COM
ICOMPANY LIMITED
VS AJAY KAMBOJ
613 ICOMMERCIAL OMP (I)(COMM)/274/2025 [25-10-2025 IJAXIS BANK LTD VS RAM SARAN [AMIT KUMAR [8860939556 AMITKUMAR.294@ [15-09-2025
ISUIT REDIFFAMIL.COM
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613 ICOMMERCIAL CS (COMM)/558/2025 29-10-2025 [UNION BANK OF INDIA VS JARVIND 0810618195 JARVINDSINHA1@G [25-10-2025
ISUIT ISHASHI BALA SINHA(P), IMAIL.COM
613 ICOMMERCIAL OMP (I)(COMM)/329/2025 [29-10-2025 IAXIS BANK LTD VS S P |AMIT KUMAR (8860939556 IAMITKUMAR.294@ [04-10-2025
ISUIT IASSOCIATE REDIFFAMIL.COM
613 ICOMMERCIAL CS (COMM)/560/2025 29-10-2025 ISTATE BANK OF INDIA VS RAM[RAVINDRA 8076466594 JADVRNARAYAN@G [18-09-2025
ISUIT ISINGH INARAYAN IMAIL.COM
SINGH(P),
613 ICOMMERCIAL CS (COMM)/561/2025 29-10-2025 R K CONTAINER LINE PVT LTD [PRITISH 0810264114 IPRITISHSABHARW (19-09-2025
ISUIT VS PROFESSIONAL CARGOISABHARWAL AL1@GMAIL.COM
IMOVERS
613 ICOMMERCIAL [EXCOMM - AWARD BY ARB [29-10-2025 IAXIS BANK LTD VS TAPAN [SANJEEV 0717028845 ILITIGATION@SRCS [22-08-2025
[EXECUTION COMM/37/2025 IBISWAS PATHAK(P), [LIGAL.COM
613 ICOMMERCIAL [EXCOMM - AWARD BY ARB [29-10-2025 IAXIS BANK LTD VS AKSHAY[SANJEEV 9717028845 ILITIGATION@SRCS [22-08-2025
IEXECUTION COMM/38/2025 KUMAR CHATURVEDI PATHAK(P), LIGAL.COM
613 ICOMMERCIAL IEXCOMM - AWARD BY ARB [29-10-2025 IAXIS BANK LTD VS SACHINSHOBHA 0811192158 ISRSHOBHAGUPTA [30-08-2025
[EXECUTION COMM/39/2025 KUMAR IGUPTA(P), @GMAIL.COM
613 ICOMMERCIAL [EXCOMM - AWARD BY ARB [29-10-2025 IAXIS BANK LTD VS MONIKASHOBHA 0811192158 ISRSHOBHAGUPTA [16-09-2025
IEXECUTION COMM/40/2025 ISINGH IGUPTA(P), @GMAIL.COM
613 ICOMMERCIAL IEXECUTION 29-10-2025 M / S KARUNA AGENCIESSHIVEN 7838443353 IADVSHIVENBANGA [27-10-2025
[EXECUTION (COMM)/252/2025 [THROUGH ITS PARTNER BANGA(P), @GMAIL.COM
SHRI SUDHIR KUMAR|
IMALHOTRA VS SMT SAHIDA
613 ICOMMERCIAL CS (COMM)/564/2025 29-10-2025 ICANARA BANK VS VINOD|CHITRA 9212888057 ICHITRAMALHOTRA[28-10-2025
IEXECUTION KUMAR BHASIN IMALHOTRA(P), @GMAIL.COM
PROP M/S AVL INTERNATIONAL
613 ICOMMERCIAL CS (COMM)/582/2025 30-10-2025 [UNION BANK OF INDIA VS |ARVIND 0810618195 JARVINDSINHA1@G [28-10-2025
IEXECUTION INARESH KUMAR SINHA(P), IMAIL.COM
613 ICOMMERCIAL CS (COMM)/587/2025 31-10-2025 IBECON PIPE INDUSTRIES VS SAAKAAR 9811600007 ISAAKAAR@SAAKAA 29-10-2025
IEXECUTION IV R INFRAPROJECTS AND ANR  [SARDANA(P), IRSARDANA.COM
613 ICOMMERCIAL OMP (I)(COMM)/342/2025 [31-10-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1[15-10-2025
IEXECUTION INDIA LIMITED VS BHARDWAJ(P), @GMAIL.COM
[TORNE JITENDRA ASHOK 7364
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613 ICOMMERCIAL OMP (I)(COMM)/334/2025 [31-10-2025 KOTAK MAHINDRA BANK LTD V§ 9958683230 JASSOCIATESRSGAR [28-10-2025
[EXECUTION VIRENDER SHANKAR IG8 @GMAIL.COM
613 ICOMMERCIAL OMP (I)(COMM)/335/2025 [31-10-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1[15-10-2025
IEXECUTION INDIA LIMITED VS BHARDWAJ(P), @GMAIL.COM
UJAWAHAR SINGH 9919
613 ICOMMERCIAL OMP (I)(COMM)/336/2025 [31-10-2025 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1{15-10-2025
[EXECUTION INDIA LIMITED VS BHARDWAJ(P), @GMAIL.COM
SURAB KHAN 4916
613 ICOMMERCIAL OMP (I)(COMM)/337/2025 [31-10-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1[15-10-2025
IEXECUTION INDIA LIMITED VS BHARDWAJ(P), @GMAIL.COM
TUKARAM MANSHING RATHOD|
1227
613 ICOMMERCIAL OMP (I)(COMM)/338/2025 [31-10-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1[15-10-2025
[EXECUTION INDIA LIMITED VS BHARDWAJ(P), @GMAIL.COM
SUHANA CHAUDHARY 6536
613 ICOMMERCIAL OMP (I)(COMM)/339/2025 [31-10-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.115-10-2025
IEXECUTION INDIA LIMITED VS BHARDWAJ(P), @GMAIL.COM
ISURAJ TOURS ANDTRAVELS 1581
613 ICOMMERCIAL OMP (I)(COMM)/340/2025 [31-10-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 JADVOCATEASHOK.1[15-10-2025
IEXECUTION INDIA LIMITED VS BHARDWAJ(P), @GMAIL.COM
JITENDRA KUMAR 0873
613 ICOMMERCIAL OMP (I)(COMM)/341/2025 [31-10-2025 TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1[15-10-2025
IEXECUTION INDIA LIMITED VS BHARDWAJ(P), @GMAIL.COM
TRITON  FACILITATORS AND|
LOGISTIQUE PRIVATE LIMITED|
613 ICOMMERCIAL CS (COMM)/588/2025 31-10-2025 LALIT YADAV VS ASHISHIC. 9873469955 IADVOCATESHREYT [29-10-2025
I[EXECUTION IAWASTHI [PARKASH(P), IANWAR@GMAIL.CO
IM
613 ICOMMERCIAL CS (COMM)/589/2025 [31-10-2025 ISTATE BANK OF INDIA VS NITINVAIBHAV 9971336611 VAIBHAV.YADAV@ [30-10-2025
[EXECUTION IPANT IYADAV(P), HOTMAIL.COM
613 ICOMMERCIAL [EX. COMM / 231/2025 04-10-2025 IVICHITRA CONSTRUCTION PVT/PRIYANKA 8595897711 INFINITYLEGALS@ [25-09-2025
IEXECUTION LTD. VS MTNL IGMAIL.COM
49 ISH. GAUTAMSOUTH- 614 JARBITRATION OMP (I)(COMM)/172/2025 [06-10-2025 CHOLAMANDALAM INVESTMENTMR. RAVI|9911883595 JASSOCIATESRSGAR [23.09.2025
IMANAN, DISTRICTIWEST IAND FINANCE CO LTD VS |SHANKAR IGi@GMAIL.COM
JUDGE, SUMAN S
ICOMMERCIAL
ICOURT-03 614 JARBITRATION OMP (I)(COMM)/173/2025 |06-10-2025 CHOLAMANDALAM INVESTMENT{MR. RAVI9911883595 IASSOCIATESRSGAR [23.09.2025
IAND FINANCE CO LTD VS |[SHANKAR IGi@GMAIL.COM
RAMPAL K
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614 JARBITRATION OMP (I)(COMM)/174/2025 [06-10-2025 IAXIS BANK LTD VS ABDUL 8860939556 IAMITKUMAR.204@ [15.09.2025
HALEEM [KUMAR REDIFFMAIL.COM

614 JARBITRATION OMP (I)(COMM)/165/2025 [06-10-2025 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [23.09.2025
IAND FINANCE COMPANY[SHANKAR IGi@GMAIL.COM
ILIMITED VS SUBHASHD

614 JARBITRATION OMP (I)(COMM)/166/2025 [06-10-2025 IM/S CHOLAMANDALAMMR. RAVI|9911883595 JASSOCIATESRSGAR [23.09.2025
INVESTMENT AND FINANCE COSHANKAR IGi@GMAIL.COM
ILTD VS JOGINDER KUMAR

614 JARBITRATION OMP (I)(COMM)/167/2025 [06-10-2025 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883595 JASSOCIATESRSGAR [23.09.2025
IAND FINANCE CO LTD VS |[SHANKAR IGi@GMAIL.COM
IDALBIR SINGH

614 JARBITRATION OMP (I)(COMM)/168/2025 [06-10-2025 CHOLAMANDALAM INVESTMENTMR. RAVI|9911883595 JASSOCIATESRSGAR [23.09.2025
IAND FINANCE CO LTD VS |[SHANKAR IGi@GMAIL.COM
IRAGHUVEER SINGH

614 JARBITRATION OMP (I)(COMM)/169/2025 [06-10-2025 CHOLAMANDALAM INVESTMENTMR. RAVI|9911883595 JASSOCIATESRSGAR [23.09.2025
JAND FINANCE CO LTD VS JATIN[ISHANKAR IGi@GMAIL.COM
YADAV

614 JARBITRATION OMP (I)(COMM)/170/2025 [06-10-2025 CHOLAMANDALAM INVESTMENTMR. RAVI|9911883595 JASSOCIATESRSGAR [23.09.2025
IAND FINANCE CO LTD VS SUNILSHANKAR IGi@GMAIL.COM
KUMAR

614 JARBITRATION OMP (I)(COMM)/171/2025 [06-10-2025 CHOLAMANDALAM INVESTMENTMR. RAVI|9911883595 JASSOCIATESRSGAR [23.09.2025
IAND FINANCE CO LTD VS [SHANKAR IG1@GMAIL.COM
KRISHAN KUMAR

614 JARBITRATION IOMP (I)(COMM)/181/2025 [08-10-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 JASSOCIATESRSGAR [23.09.2025
INVESTMENT AND FINANCE[SHANKAR IGi@GMAIL.COM
COMPANY LIMITED VS G
SHYAM

614 JARBITRATION OMP (I)(COMM)/179/2025 [08-10-2025 IM/S CHOLAMANDALAMMR. RAVI|9911883595 JASSOCIATESRSGAR [23.09.2025
INVESTMENT AND FINANCESHANKAR IGi@GMAIL.COM
ICOMPANY LIMITED VS HAME
R

614 ARBITRATION IOMP (I)(COMM)/178/2025 [08-10-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 IJASSOCIATESRSGAR [23.09.2025
INVESTMENT AND FINANCESHANKAR IGi@GMAIL.COM
COMPANY LIMITED VS YOGESH]
KUMAR

614 ICOMMERCIAL SUIT CS (COMM)/528/2025 09-10-2025 STATE BANK OF INDIA VS NISHIMR. NIRMAIJ9311131978 IADVNIRMALMISHR |04.10.2025
GAUTAM IMISHRA A@GMAIL.COM

614 ICOMMERCIAL SUIT CS (COMM)/530/2025 09-10-2025 STATE BANK OF INDIA VS M/SMR. NIRMAILj9311131978 IADVNIRMALMISHR |04.10.2025
SATYAMEV  SURGICALS ANDMISHRA A@GMAIL.COM
INDUSTRIES
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614 JARBITRATION OMP (I)(COMM)/207/2025 [10-10-2025 IM/S CHOLAMANDALAMMR. RAVI|9911883595 JASSOCIATESRSGAR [26.09.2025
INVESTMENT AND FINANCESHANKAR IGi@GMAIL.COM
ICOMPANY LIMITED VS MOHIT

614 ICOMMERCIAL SUIT CS (COMM)/537/2025 10-10-2025 IMOGLI LABS INDIA PVT LTD VS MR. RAVI9911883595 JASSOCIATESRSGAR [01.10.2025
IDINESH SHANTILAL JAIN PROPISHANKAR IGi@GMAIL.COM
JAYRISHABH METAL ENGG CO

614 JARBITRATION OMP (I)(COMM)/213/2025 [10-10-2025 IM/S CHOLAMANDALAMMR. RAVI|9911883595 JASSOCIATESRSGAR [26.09.2025
INVESTMENT AND FINANCE[SHANKAR IGi@GMAIL.COM
ICOMPANY LIMITED VS SANJEE
KUMAR

614 JARBITRATION OMP (I)(COMM)/211/2025 [10-10-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 IJASSOCIATESRSGAR [26.09.2025
INVESTMENT AND FINANCESHANKAR IGi@GMAIL.COM
COMPANY LIMITED VS
ISHRIBABA TRANSPORT CARRIER

614 JARBITRATION OMP (I)(COMM)/210/2025 [10-10-2025 IM/S CHOLAMANDALAMMR. RAVI|9911883595 JASSOCIATESRSGAR [26.09.2025
INVESTMENT AND FINANCE[SHANKAR IGi@GMAIL.COM
COMPANY LIMITED VS RAMESH]
IR

614 JARBITRATION OMP (I)(COMM)/209/2025 [10-10-2025 IM/S CHOLAMANDALAMMR. RAVI|9911883595 JASSOCIATESRSGAR [27.09.2025
INVESTMENT AND FINANCESHANKAR IGi@GMAIL.COM
ICOMPANY LIMITED VS KRISHAN

614 JARBITRATION OMP (I)(COMM)/208/2025 [10-10-2025 IM/S CHOLAMANDALAMMR. RAVI|9911883595 IJASSOCIATESRSGAR [27.09.2025
INVESTMENT AND FINANCE[SHANKAR IGi@GMAIL.COM
COMPANY LIMITED VS ANKIT]
IBAISLA

614 ICOMMERCIAL SUIT CS (COMM)/534/2025 10-10-2025 IHOSPIDECOR INTERIOR VS MR. 9810779585 ISINGHDHARMEND [08.10.2025
IAMOD KUMAR IDHARMENDER| RAADV@YAHOO.CO

SINGH LIN

614 JARBITRATION OMP (I)(COMM)/214/2025 [10-10-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 IJASSOCIATESRSGAR [08.10.2025
INVESTMENT AND FINANCE[SHANKAR IGi@GMAIL.COM
COMPANY LIMITED VS MAHIP.
D

614 JARBITRATION OMP (I)(COMM)/212/2025 [10-10-2025 IM/S CHOLAMANDALAMMR. RAVI|9911883595 JASSOCIATESRSGAR [08.10.2025
INVESTMENT AND FINANCESHANKAR IGi@GMAIL.COM
COMPANY LIMITED VS
JOGINDER SINGH

614 [EXECUTION IEXECUTION 13-10-2025 RUCHIKA SINGH VS BHUSHANMR. AMIT[7678656578 AMITKUMAR.204@ [26.09.2025

(COMM)/241/2025 SERVEXPERT PRIVATE LIMITED [SISODIA REDIFFMAIL.COM

614 ICOMMERCIAL SUIT CS (COMM)/546/2025 15-10-2025 IPORTRONICS DIGITAL PRIVATEMR. SUMIT|9911995000 IMAIL@NAGPAL.LA [10.10.2025
LIMITED VS SUNNY ARORA INAGPAL W

614 [EXECUTION EXECUTION 15-10-2025 ICICI BANK LTD VS MANDEEPMR. MANISH|9892029649 IADVYADAVMANISH|N/A

(COMM)/242/2025 KUMAR IYADAV @GMAIL.COM
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614 ICOMMERCIAL SUIT CS (COMM)/548/2025 16-10-2025 ICANARA BANK VS SAURAV IMR. SUBODH9810840045 ISKJHAASSOCIATES [09.10.2025
KR KHA [@YAHOO.COM
614 ICOMMERCIAL SUIT CS (COMM)/547/2025 16-10-2025 XXXXX VS YYYYY IMR.GAUTAM (9999093893 [ELUDICATION.LEG [14.10.2025
BHASIN AL@OUTLOOK.COM
614 ICOMMERCIAL SUIT CS (COMM)/551/2025 16-10-2025 JOGO TECHNOLOGIES VS |MR. VIBHOR/9717488878 IALCHAMBERS.GUR [15.10.2025
IDWARKA SHUTTLERS IJAGGARWAL [UGRAM@GMAIL.CO
IM
614 IEXECUTION [EXECUTION 17-10-2025 INDUSIND BANK LTD VS M/SMR. PANKAJ|9958732424 [ROY.PANKAJ@YAH [15.10.2025
(COMM)/247/2025 [EXPRESS SERVICES KUMAR 00.COM
614 [EXECUTION [EXECUTION 17-10-2025 INDUSIND BANK LTD VS SUNILMR. PANKAJ|9958732424 [ROY.PANKAJ@YAH [15.10.2025
(COMM)/246/2025 IKUMAR SHARMA [KUMAR 00.COM
614 I[EXECUTION EXECUTION 17-10-2025 INDUSIND BANK LTD VS M/SMR. PANKAJ|9958732424 [ROY.PANKAJ@YAH [15..10.2025
(COMM)/245/2025 IEXPRESS SERVICES KUMAR 00.COM
614 IEXECUTION IEXECUTION 25-10-2025 IM/S SUNDARAM FINANCE LTD [MS. MANISHA882675077 IMANISHAHARUAH. {17.10.2025
(COMM)/249/2025 IVS MADAN LAL BARUHA ILEGAL@GMAIL.CO
M
614 JARBITRATION OMP (I)(COMM)/311/2025 [27-10-2025 IM/S CHOLAMANDALAMMR. RAVI|9911883595 JASSOCIATESRSGAR {10.10.2025
INVESTMENT AND FINANCESHANKAR IG1@GMAIL.COM
ICOMPANY LIMITED VS SUSHI
ILOHAN
614 JARBITRATION OMP (I)(COMM)/304/2025 [27-10-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 JASSOCIATESRSGAR [10.10.2025
INVESTMENT AND FINANCESHANKAR IG1@GMAIL.COM
ICOMPANY LIMITED VS MUKESH
[H
614 JARBITRATION OMP (I)(COMM)/305/2025 [27-10-2025 IM/S CHOLAMANDALAMMR. RAVI|9911883595 JASSOCIATESRSGAR {10.10.2025
INVESTMENT AND FINANCHSHANKAR IGi@GMAIL.COM
COMPANY LIMITED VS ASHISH]
HOODA
614 JARBITRATION OMP (I)(COMM)/306/2025 [27-10-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 JASSOCIATESRSGAR {10.10.2025
INVESTMENT AND FINANCHSHANKAR IG1i@GMAIL.COM
COMPANY LIMITED Vs
IHITENDER A
614 JARBITRATION OMP (I)(COMM)/307/2025 [27-10-2025 IM/S CHOLAMANDALAMMR. RAVI|9911883595 JASSOCIATESRSGAR [10.10.2025
INVESTMENT AND FINANCHSHANKAR IGi@GMAIL.COM
COMPANY LIMITED VS WALL
BRICKS FIELD
614 JARBITRATION OMP (I)(COMM)/308/2025 [27-10-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 JASSOCIATESRSGAR [10.10.2025
INVESTMENT AND FINANCESHANKAR IGi@GMAIL.COM
ICOMPANY LIMITED VS ASHISH
[ENTERPRISES
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614 JARBITRATION OMP (I)(COMM)/309/2025 [27-10-2025 IM/S CHOLAMANDALAMMR. RAVI|9911883595 JASSOCIATESRSGAR {10.10.2025
INVESTMENT AND FINANCESHANKAR IGi@GMAIL.COM
ICOMPANY LIMITED VS SAVITA S

614 JARBITRATION OMP (I)(COMM)/310/2025 [27-10-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 JASSOCIATESRSGAR [10.10.2025
INVESTMENT AND FINANCESHANKAR IGi@GMAIL.COM
COMPANY LIMITED VS
INETWORK ROADLINES

614 JARBITRATION OMP (I)(COMM)/303/2025 [27-10-2025 IM/S CHOLAMANDALAMMR. RAVI|9911883595 JASSOCIATESRSGAR {10.10.2025
INVESTMENT AND FINANCE[SHANKAR IGi@GMAIL.COM
COMPANY LIMITED VS M/S
KHALSA SCREENING PLANT

614 ICOMMERCIAL SUIT CS (COMM)/555/2025 28-10-2025 XXXXX VS YYY IMR. GAUTAM[9999093893 [ELUDICATION.LEG [28.10.2025

BHASIN IAL@OUTLOOK.COM

614 ICOMMERCIAL SUIT CS (COMM)/557/2025 28-10-2025 ICANARA BANK VS AA POLYSTERMS. SARITAj9560812121 JADVSARITAKUMAR [23.09.2025
[THREADS KANWAR [@GMAIL.COM

614 ICOMMERCIAL SUIT CS (COMM)/575/2025 [30-10-2025 ICANARA BANK VS NAZMAMS. SARITA9560812121 JADVSARITAKUMAR [22.09.2025
KHATOON KANWAR I@GMAIL.COM

614 ICOMMERCIAL SUIT CS (COMM)/584/2025 130-10-2025 ISANKALP FINSEC PVT LTD VS MR. NITISH|9953472718 LEXGENTEM@GMA [25.09.2025
IRAM PRASAD SHARMA IL.COM

614 ICOMMERCIAL SUIT CS (COMM)/585/2025 [30-10-2025 ISANKALP FINSEC PVT LTD VS MR. NITISH|9953472718 ILEXGENTEM @GMA [22.09.2025
IASHISH KUMAR SHARMA IL.COM

614 ICOMMERCIAL SUIT ICS (COMM)/565/2025 30-10-2025 XXXXX VS YYYYY IMR.GAUTAM (9999093893 [ELUDICATION.LEG [28.10.2025

BHASIN IAL@OUTLOOK.COM

614 ICOMMERCIAL SUIT CS (COMM)/583/2025 [30-10-2025 ISANKALP FINSEC PVT LTD VS MR. NITISH9953472718 ILEXGENTEM @GMA [2309.2025
RAJESH KUMAR RUHIL SHARMA [L.COM

614 JARBITRATION OMP (I)(COMM)/180/2025 [16-10-2025 IM/S CHOLAMANDALAMMR. RAVI9911883595 IJASSOCIATESRSGAR [26.09.2025
INVESTMENT AND FINANCESHANKAR IGi@GMAIL.COM
COMPANY LIMITED VS NEE
KUMAR

614 JARBITRATION OMP (I)(COMM)/182/2025 [16-10-2025 IM/S CHOLAMANDALAMMR. RAVI|9911883595 JASSOCIATESRSGAR [26.09.2025
INVESTMENT AND FINANCESHANKAR IGi@GMAIL.COM
COMPANY LIMITED VS
IVASHISTA LOGISTICS PRIVAT

614 JARBITRATION OMP (I)(COMM)/183/2025 [16-10-2025 IM/S CHOLAMANDALAM[MR. RAVI9911883595 IJASSOCIATESRSGAR [26.09.2025
INVESTMENT AND FINANCESHANKAR IGi@GMAIL.COM
COMPANY LIMITED VS NEE
LAMBA
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614 JARBITRATION OMP (I)(COMM)/184/2025 [16-10-2025 IM/S CHOLAMANDALAMMR. RAVI|9911883595 JASSOCIATESRSGAR [26.09.2025
INVESTMENT AND FINANCESHANKAR IGi@GMAIL.COM
ICOMPANY LIMITED VS GAURAV|
[PARASHAR

614 JARBITRATION OMP (I)(COMM)/215/2025 [14-10-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1(06.10.2025
INDIA LIMITED VS BALA GUPTABHARDWAJ @GMAIL.COM
7120

614 JARBITRATION OMP (I)(COMM)/216/2025 [16-10-2025 [TOYOTA FINANCIAL SERVICESMR. RAHULB376049807 IADVOCATEASHOK.1/06.10.2025
INDIA LIMITED VS GOVINDBHAIBHARDWAJ @GMAIL.COM
LALAJI PRAJAPATI 5903

614 ARBITRATION OMP (I)(COMM)/217/2025 [14-10-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL)8376049807 JADVOCATEASHOK.1(06.10.2025
INDIA LIMITED VS SANJAYBHARDWAJ @GMAIL.COM
ISINGH 5728

614 JARBITRATION OMP (I)(COMM)/218/2025 [15-10-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1/06.10.2025
INDIA LIMITED VS SHARUKHBHARDWAJ (@GMAIL.COM
IKHAN 0518

614 JARBITRATION OMP (I)(COMM)/219/2025 [15-10-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1/06.10.2025
INDIA LIMITED VS PATI/BHARDWAJ @GMAIL.COM
ISAMEER SARJERAO 0991

614 JARBITRATION OMP (I)(COMM)/220/2025 [14-10-2025 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1/06.10.2025
INDIA LIMITED VS PARWATI SBHARDWAJ (@GMAIL.COM
1347

614 JARBITRATION OMP (I)(COMM)/234/2025 [16-10-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[106.10.2025
INDIA LIMITED VS HUKMA RAMBHARDWAJ @GMAIL.COM
IMURAWATIYA 7674

614 JARBITRATION OMP (I)(COMM)/235/2025 [16-10-2025 [TOYOTA FINANCIAL SERVICESMR. RAHULj8376049807 IADVOCATEASHOK.1(06.10.2025
INDIA LIMITED VS UDAY SINGHBHARDWAJ @GMAIL.COM
IDHAKAR 5514

614 JARBITRATION OMP (I)(COMM)/236/2025 [16-10-2025 TOYOTA FINANCIAL SERVICESMR. RAHULB376049807 IADVOCATEASHOK.1/06.10.2025
INDIA LIMITED VS KAMLESHBHARDWAJ @GMAIL.COM
KUMARI 0347

614 JARBITRATION OMP (I)(COMM)/237/2025 [16-10-2025 [TOYOTA FINANCIAL SERVICESMR. RAHULB376049807 JADVOCATEASHOK.1/06.10.2025
INDIA LIMITED VS RAVNEETBHARDWAJ @GMAIL.COM
INAGI 6756

614 JARBITRATION OMP (I)(COMM)/238/2025 [16-10-2025 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1/06.10.2025
INDIA LIMITED VS BHAGVANBHARDWAJ @GMAIL.COM
DAS 6043

614 JARBITRATION OMP (I)(COMM)/239/2025 [17-10-2025 [TOYOTA FINANCIAL SERVICESMR. RAHULj8376049807 IADVOCATEASHOK.1[06.10.2025
INDIA LIMITED VS SALASARBHARDWAJ @GMAIL.COM
ICOMSERVE LLP 7881
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50 ISH. RAKESH[SOUTH- 509 [EXECUTION (COMM.) 234/2025 06-10-2025 IMS SUNDARAM FINANCE LTD VSMANISHA 8826750777 IMANISHABARUAHL04.10.2025
[IPANDIT, DISTRICI|WEST ISATPAL SINGH AND ORS BARUAH [EGAL@GMAIL.COM
JUDGE,
ICOMMERCIAL
ICOURT-04
509 ICS (COMM) 523/2025 06-10-2025 IMS POOJA TRAVELS THROUGH|N.C. SHARMA (9999926425 ISHARMAADVOCAT (04.10.2025
ITS PROPRIETOR RAJINDER [E@GMAIL.COM
IPRAKASH SHARMA VS MS VIP
[TRAVEL SERVICE PVT LTD
509 [EXECUTION (COMM.) 238/2025 08-10-2025 SURYA VIJAY SAW MILLS VSKARAN ANAND9811867947 JADV.KARANANAND (06.10.2025
SHRADHA SABURI ENGINEERS @GMAIL.COM
IPVT LTD
509 ICS (COMM) 524/2025 08-10-2025 IMS DUSTIN FASHION WORLD VSPUNEET 0718302748 IAGOCHIYA2000@G [06.10.2025
INAYSAA RETAIL VENTURE PVIKUMAR IMAIL.COM
ILTD
509 ICS (COMM) 525/2025 08-10-2025 (OZONE PHARMACEUTICALS LTDISURENDER 9999993833 ISURENDERSUPARN|06.10.2025
MTHROUGH ITS AUTHORIZEDTYAGI @GMAIL.COM

REPRESENTATIVE SH RACHIT]
IMANCHANDA VS PRAFUL KALE
PROPRIETOR OF EPIC PHARMA

509 IM.EX 155/2025 09-10-2025 GEE TEE TRADING CO THRGH[KSHITIJ 9927020390 07.10.2025
INAVEEN VS SHREE BALAJI AUTOAGGARWAL
IELECTRIC WORKS THROUGH IT§

IPROPERITOR
509 JOMP (I)(COMM.) 104/2025 10-10-2025 TOYOTA FINANCIAL SERVICESRAVI 9958683230,9718 [ASSOCIATESGARGT1 (09.10.2025
INDIA LIMITED VS EDVIN[SHANKAR 222050 @GMAIL.COM
IGARDIA 4757 IGARG &
JADVOCATES
509 IOMP (I)(COMM.) 195/2025 10-10-2025 [TOYOTA FINANCIAL SERVICESRAVI 9958683230,9718 [ASSOCIATESGARGT1 (09.10.2025
INDIA LIMITED VS MOHDSHANKAR 222050 @GMAIL.COM
INADEEM 4144 IGARG &
JADVOCATES
509 IOMP (I)(COMM.) 106/2025 10-10-2025 TOYOTA FINANCIAL SERVICESRAVI 0958683230,9718 [ASSOCIATESGARGT1 (09.10.2025
INDIA LIMITED VS FAUZIYA ASHANKAR 222050 @GMAIL.COM
4635 IGARG &

JADVOCATES




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

509 ICS (COMM) 535/2025 10-10-2025 PUMA SE VS ASHOK KUMAR IGAUTAM 0999093893 IELUDICATION.LEG [09.10.2025
BHASIN AL@OUTLOOK.COM

509 ICS (COMM) 536/2025 10-10-2025 IM/S HOSPIDECOR INTERIOR VSDHARMENDER[9810779585 09.10.2025
ISANTOSH KUMAR SINGH SINGH

509 ICS (COMM) 539/2025 10-10-2025 IMOGLI LABS INDIA PVT LTD VSITARUN VERMA[9871495838 ICSTARUNVERMA®@ [09.10.2025
IAMARJEET GIRI PROPRIETOR) IGMAIL.COM
KRISHNA ENGINEERING WORKS

509 ICS (COMM) 541/2025 14-10-2025 IVISHWAS KUMAR VS ASHA RANIR.P. SHARMA [8178635246,9868 [PANKAJRSHARMAZ2 (09.10.2025
.GORVER 281091 567@GMAIL.COM

509 ICS (COMM) 542/2025 15-10-2025 STATE BANK OF NIDA VS ASVINAY KUMAR (9811134771 IKUMARVINAY.65@ [14.10.2025
[TRADERS THROUGH ITS IGMAIL.COM
IPROPRIETOR SH AMARJIT SINGH

509 ICS (COMM) 543/2025 15-10-2025 IDHANUKA AGRITECH LTD VSARUN KUMAR09811104452 ARUN@THEACMEC [14.10.2025
ISRIKAR BIOTECH PVT LTD VHA 0.COM

509 JOMP (I)(COMM.) 245/2025 16-10-2025 IM/S CHOLAMANDALAM|RAVI 9958683230,9718 [ASSOCIATESGARGT1 [06.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS SUMIT R [GARG &

JADVOCATES

509 JOMP (I)(COMM.) 246/2025 16-10-2025 IM/S CHOLAMANDALAM[RAVI 0058683230,9718 JASSOCIATESGARGT1 [06.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS VINOD[GARG &
KUMAR JADVOCATES

509 IOMP (I)(COMM.) 247/2025 16-10-2025 IM/S CHOLAMANDALAM|RAVI 9958683230,9718 |JASSOCIATESGARGT1 [06.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS YADAV|GARG &
IELECTRICAL STORE IADVOCATES
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509 JOMP (I)(COMM.) 248/2025 16-10-2025 IM/S CHOLAMANDALAM[RAVI 0058683230,9718 JASSOCIATESGARGT1 [06.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS SAMYAK|GARG &
CHAUDHARY JADVOCATES

509 IOMP (I)(COMM.) 249/2025 16-10-2025 IM/S CHOLAMANDALAM|RAVI 9958683230,9718 |JASSOCIATESGARGT1 [06.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS PARDEEP|GARG &
KUMAR JADVOCATES

509 JOMP (I)(COMM.) 250/2025 16-10-2025 IM/S CHOLAMANDALAM|RAVI 9958683230,9718 [ASSOCIATESGARGI1 [06.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS SHRIRAM|GARG &
IBUILDER JADVOCATES

509 JOMP (I)(COMM.) 251/2025 16-10-2025 IM/S CHOLAMANDALAM|RAVI 0958683230,9718 [ASSOCIATESGARGT1 [06.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VSIGARG &
RAMCHANDERS JADVOCATES

509 IOMP (I)(COMM.) 252/2025 16-10-2025 IM/S CHOLAMANDALAM|RAVI 9958683230,9718 |JASSOCIATESGARGT1 [06.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS SUBHASH|GARG &
T JADVOCATES

509 IOMP (I)(COMM.) 253/2025 16-10-2025 IM/S CHOLAMANDALAM|RAVI 0958683230,9718 [ASSOCIATESGARGT1 (06.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
COMPANY LIMITED VS BANTIGARG &
KUMAR JADVOCATES

509 JOMP (I)(COMM.) 254/2025 16-10-2025 IM/S CHOLAMANDALAM|RAVI 9958683230,9718 [ASSOCIATESGARGT1 [06.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS JAIDEEP|GARG &
M JADVOCATES

509 ICS (COMM) 549/2025 16-10-2025 WYTRA TECHNOLOGY SOLUTIONSRISHI 8826232692 IRISHI009P@GMAIL [26.09.2025
IPVT LTD AND ORS VS NAGESH|PRAKASH .COM
IVELAGA OTHERS

509 ICS (COMM) 550/2025 16-10-2025 STATE BANK OF INDIA VSVINAY KUMAR (9811134771 [KUMARVINAY.65@ [15.10.2025
IPRIYANKA BARAL IGMAIL.COM
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509 [EXECUTION (COMM.) 244/2025 17-10-2025 SURESH KUMAR AND CO IMPEXARVIND 0810680082 JARVINDKAKU@YA [15.10.2025
IPVT LTD VS AMYRA TRADING [KUMAR [HOO.IN

509 IMISC DJ ADJ 706/2025 17-10-2025 IPUNJAB NATIONAL BANK VS MSKANIKA 0810980834 JARENESS@ARENES [16.10.2025
RADHIKA STORES AND DAIRY[BAWEJA ISLAW.COM
MHROUGH ITS PROP ROSHNI|
IDEVI PRAJAPATI

509 JOMP (I)(COMM.) 268/2025 25-10-2025 SANJAY SINGH VS MUKESH[TARUN 0810202014 IMCLLAWOFFICES@ [18.10.2025
SHARMA SINGLA IGMAIL.COM

509 JOMP (I)(COMM.) 200/2025 27-10-2025 IM/S CHOLAMANDALAM|RAVI 0958683230,9718 [ASSOCIATESGARGT1 (08.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS ANILGARG &
KUMAR JADVOCATES

509 IOMP (I)(COMM.) 201/2025 27-10-2025 IM/S CHOLAMANDALAM|RAVI 9958683230,9718 |JASSOCIATESGARG1 (08.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS KAUSHIK|GARG &
[TRANSPORT COMPANY JADVOCATES

509 IOMP (I)(COMM.) 292/2025 27-10-2025 IM/S CHOLAMANDALAM|RAVI 0958683230,9718 [ASSOCIATESGARGT1 (08.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS KULDEEP|IGARG &
D JADVOCATES

509 JOMP (I)(COMM.) 293/2025 27-10-2025 IM/S CHOLAMANDALAM|RAVI 9958683230,9718 [ASSOCIATESGARGT1 [08.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS SHYAM|GARG &
ISUPPLIERS CO JADVOCATES

509 JOMP (I)(COMM.) 204/2025 27-10-2025 IM/S CHOLAMANDALAM[RAVI 0058683230,9718 JASSOCIATESGARGT1 (08.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS MINAXI S [GARG &

JADVOCATES

509 IOMP (I)(COMM.) 295/2025 27-10-2025 IM/S CHOLAMANDALAM|RAVI 9958683230,9718 |JASSOCIATESGARG1 (08.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS GODARA[GARG &
I[EARTH MOVERS IADVOCATES
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509 IOMP (I)(COMM.) 206/2025 27-10-2025 IM/S CHOLAMANDALAM|RAVI 9958683230,9718 [ASSOCIATESGARGT1 (08.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS SATISH N [GARG &
JADVOCATES
509 IOMP (I)(COMM.) 297/2025 27-10-2025 IM/S CHOLAMANDALAM|RAVI 9958683230,9718 |JASSOCIATESGARGT1 (08.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS SUBHASH|GARG &
IPAL JADVOCATES
509 JOMP (I)(COMM.) 208/2025 27-10-2025 IM/S CHOLAMANDALAM|RAVI 9958683230,9718 [ASSOCIATESGARGI1 [08.10.2025
INVESTMENT AND FINANCHESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS SUMIT|GARG &
IKUMAR AHLAWAT JADVOCATES
509 JOMP (I)(COMM.) 209/2025 27-10-2025 IM/S CHOLAMANDALAM|RAVI 0958683230,9718 [ASSOCIATESGARGT1 (08.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS AMIT IGARG &
JADVOCATES
509 IOMP (I)(COMM.) 300/2025 27-10-2025 IM/S CHOLAMANDALAM|RAVI 9958683230,9718 |JASSOCIATESGARG1 (08.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS MONUGARG &
TYAGI JADVOCATES
509 IOMP (I)(COMM.) 301/2025 27-10-2025 IM/S CHOLAMANDALAM|RAVI 0958683230,9718 [ASSOCIATESGARGT1 (08.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
COMPANY LIMITED VS RAHULGARG &
ISINGH JADVOCATES
509 JOMP (I)(COMM.) 302/2025 27-10-2025 IM/S CHOLAMANDALAM|RAVI 9958683230,9718 [ASSOCIATESGARGT1 [08.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS KAUSHIK|GARG &
[TRANSPORT COMPANAY JADVOCATES
509 I[EXECUTION (COMM.) 250/2025 28-10-2025 STATE BANK OF INDIA VS ESSAARTI BANSAIL9971729922 JAARTIMITTAL2016 (18.10.2025
IKAY ENTERPRISES THROUGH @GMAIL.COM
PROPRIETOR SHYAM KUMAR|
IMISHRA
509 IOMP (I)(COMM.) 312/2025 28-10-2025 IM/S CHOLAMANDALAM[RAVI 0958683230,9718 [ASSOCIATESGARGT1 (08.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS DAKSH|GARG &
LOGISTICS PROP AKASH GUPTA |ADVOCATES
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509 IOMP (I)(COMM.) 313/2025 28-10-2025 IM/S CHOLAMANDALAM|RAVI 9958683230,9718 [ASSOCIATESGARGT1 (08.10.2025
INVESTMENT AND FINANCHESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS ANUJ ARG &
ADVOCATES
509 IOMP (I)(COMM.) 314/2025 28-10-2025 IM/S CHOLAMANDALAM|RAVI 9958683230,9718 |JASSOCIATESGARGT1 [18.10.2025
INVESTMENT AND FINANCHSHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS KAILASH|IGARG &
ICHANDER DVOCATES
509 JOMP (I)(COMM.) 315/2025 28-10-2025 IM/S CHOLAMANDALAM|RAVI 9958683230,9718 [ASSOCIATESGARGI1 [18.10.2025
INVESTMENT AND FINANCHESHANKAR 222050 @GMAIL.COM
COMPANY LIMITED VS SURAJIGARG &
ISINGH DVOCATES
509 JOMP (I)(COMM.) 316/2025 28-10-2025 IM/S CHOLAMANDALAM|RAVI 0958683230,9718 [ASSOCIATESGARGT1 [18.10.2025
INVESTMENT AND FINANCHESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS RANBIRIGARG &
ISINGH DVOCATES
509 IOMP (I)(COMM.) 317/2025 28-10-2025 IM/S CHOLAMANDALAM|RAVI 9958683230,9718 |JASSOCIATESGARG1 [18.10.2025
INVESTMENT AND FINANCHESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS HIMANIGARG &
IMETALS DVOCATES
509 IOMP (I)(COMM.)/318/2025 318/2025 28-10-2025 IM/S CHOLAMANDALAM|RAVI 0958683230,9718 [ASSOCIATESGARGT1 [18.10.2025
INVESTMENT AND FINANCHSHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS SAURABH|GARG &
CHHIKARA DVOCATES
509 IOMP (I)(COMM.)/319/2025 319/2025 28-10-2025 IM/S CHOLAMANDALAM|RAVI 9958683230,9718 [ASSOCIATESGARGT1 [18.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS AASHISH|IGARG &
KUMAR DVOCATES
509 IOMP (I)(COMM.)/320/2025 320/2025 28-10-2025 IM/S CHOLAMANDALAM|RAVI 9958683230,9718 [ASSOCIATESGARGT1 [18.10.2025
INVESTMENT AND FINANCHESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS NEERAJ R [GARG &
DVOCATES
509 IOMP (I)(COMM.)/321/2025 321/2025 28-10-2025 IM/S CHOLAMANDALAM|RAVI 9958683230,9718 |JASSOCIATESGARGT1 [18.10.2025
INVESTMENT AND FINANCHSHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS RAMESH|GARG &
D DVOCATES
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509 IOMP (I)(COMM.)/322/2025 322/2025 28-10-2025 IM/S CHOLAMANDALAM[RAVI 0058683230,9718 JASSOCIATESGARGT1 18.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
COMPANY LIMITED VS RAM|GARG &
ICHANDER IADVOCATES
509 IOMP (I)(COMM.)/323/2025 323/2025 28-10-2025 IM/S CHOLAMANDALAM[RAVI 0958683230,9718 [ASSOCIATESGARGT1 [17.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
ICOMPANY LIMITED VS DEEPAK R |GARG &
IADVOCATES
509 IOMP (I)(COMM.)/324/2025 324/2025 28-10-2025 IM/S CHOLAMANDALAM|RAVI 9958683230,9718 [ASSOCIATESGARGI1 [17.10.2025
INVESTMENT AND FINANCE[SHANKAR 222050 @GMAIL.COM
COMPANY LIMITED VS SANDEEP|IGARG &
KUMAR JADVOCATES
509 IOMP (I)(COMM.)/325/2025 325/2025 28-10-2025 IM/S CHOLAMANDALAM|RAVI 0958683230,9718 [ASSOCIATESGARGT1 [17.10.2025
INVESTMENT AND FINANCE[SHANKAR 222050 @GMAIL.COM
COMPANY LIMITED VS ANAND|GARG &
IPACKERS AND MOVERS JADVOCATES
509 IOMP (I)(COMM.)/326/2025 326/2025 28-10-2025 IM/S CHOLAMANDALAM|RAVI 9958683230,9718 JASSOCIATESGARGT1 (17.10.2025
INVESTMENT AND FINANCESHANKAR 222050 @GMAIL.COM
COMPANY LIMITED VS NAVEENGARG &
RATHEE IADVOCATES
509 ICS (COMM)/554/2025 554/2025 28-10-2025 IPUMA SE VS SAKSHAM IGAUTAM 9999093893 I[ELUDICATION.LEG [27.10.2025
BHASIN AL@OUTLOOK.COM|
509 ICS (COMM)/556/2025 556/2025 28-10-2025 ICANARA BANK VS JMD MOTORS [SARITA 09560812121 INFO@STKLEGAL.I [27.10.2025
[KANWAR IN
509 ICS (COMM)/559/2025 559/2025 20-10-2025 UNDER ARMOUR VS ASHOKGAUTAM 9999093893 [ELUDICATION.LEG [28.10.2025
KUMAR BHASIN AL@OUTLOOK.COM|
509 ICS (COMM)/562/2025 562/2025 20-10-2025 [UNION BANK OF INDIA VS M/SS.P CHUGH &8744006090 ANILMISRA@SNLA [28.10.2025
BALAJI CREDENTIALS AND ANR [ANIL MISRA IWOFFICES.COM
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509 ICS (COMM)/563/2025 563/2025 29-10-2025 [UNION BANK OF INDIA VS M/SS.P CHUGH &8744006090 JANILMISRA@SNLA [28.10.2025
BALAJI SECURITY GROUP ANDANIL MISRA WOFFICES.COM
ORS

509 ICS (COMM)/566/2025 566/2025 130-10-2025 B2B HOSPITALITY PVT LTD VSINISHANT 0631082831 INISHANTVERMAAD[29.10.2025
BANERJEE VENTURES PVT LTD [VERMA IV4513@GMAIL.COM

509 ICS (COMM)/567/2025 567/2025 130-10-2025 BANK OF BARODA VS MUKESH|SUDHA 9899913203 ISUDHASHUKLA®@G [28.10.2025
KUMAR AND OTHER SHUKLA IMAIL.COM

509 ICS (COMM)/568/2025 568/2025 130-10-2025 BANK OF BARODA VS AMANSUDHA 0899913203 ISUDHASHUKLA@G [28.10.2025
IAGGARWAL SHUKLA IMAIL.COM

509 ICS (COMM)/569/2025 569/2025 [30-10-2025 ISTATE BANK OF INDIA VS SEPOY|R.N. SINGH 8076466594 JADVRNARAYAN@G [19.09.2025
IMAJID KHAN IMAIL.COM

509 ICS (COMM)/574/2025 574/2025 130-10-2025 CANARA BANK VS NIHARIKAJASHOK 0560396555 [KAKKARASHOK@R [29.10.2025
ISINGLA KUMAR [EDIFFMAIL.COM

509 ICS (COMM)/576/2025 576/2025 130-10-2025 IMS SANKALP FINSEC PVT LTD VSINITISH 9953472718 ILEXGENTEN@GMA [28.10.2025
INITESH SHARMA SHARMA IL.COM

509 ICS (COMM)/577/2025 577/2025 [30-10-2025 IMS SANKALP FINSEC PVT LTD VSINITISH 9953472718 ILEXGENTEN@GMA [09.10.2025
GAURAV KUMAR SHARMA IL.COM

509 ICS (COMM)/578/2025 578/2025 [30-10-2025 IMS SANKALP FINSEC PVT LTD VSINITISH 9953472718 ILEXGENTEN@GMA [09.10.2025
IANIL KUMAR SHARMA [L.COM
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509 ICS (COMM)/579/2025 579/2025 130-10-2025 IMS SANKALP FINSEC PVT LTD VSINITISH 0053472718 ILEXGENTEN@GMA (09.10.2025
IANAND PRAKASH SHARMA IL.COM
509 ICS (COMM)/580/2025 580/2025 130-10-2025 IMS SANKALP FINSEC PVT LTD VSNITISH 0953472718 ILEXGENTEN@GMA [19.09.2025
DAYA SHANKAR SINGH SHARMA [L.COM
509 JOMP (I)(COMM.)/330/2025 330/2025 31-10-2025 TOYOTA FINANCIAL SERVICESRAVI 9958683230,9718 [ASSOCIATESGARGI1 [30.10.2025
INDIA LIMITED VS MANVI PRIYASHANKAR 222050 @GMAIL.COM
4822 IGARG &
JADVOCATES
509 IOMP (I)(COMM.)/331/2025 331/2025 31-10-2025 [TOYOTA FINANCIAL SERVICESRAVI 0958683230,9718 [ASSOCIATESGARGT1 [30.10.2025
INDIA LIMITED VS PAWAN[SHANKAR 222050 @GMAIL.COM
IKUMAR 7102 IGARG &
JADVOCATES
509 IOMP (I)(COMM.)/332/2025 332/2025 31-10-2025 [TOYOTA FINANCIAL SERVICESRAVI 9958683230,9718 |JASSOCIATESGARGT1 [30.10.2025
INDIA LIMITED VS JITENDRASHANKAR 222050 @GMAIL.COM
KUMAR 0268 IGARG &
IJADVOCATES
509 IOMP (I)(COMM.)/333/2025 333/2025 31-10-2025 [TOYOTA FINANCIAL SERVICESRAVI 9958683230,9718 |JASSOCIATESGARGT1 [30.10.2025
INDIA LIMITED VS SUBHAM|SHANKAR 222050 @GMAIL.COM
INDRAJIT PATEL 5178 IGARG &
IADVOCATES
509 ICS (COMM)/586/2025 586/2025 31-10-2025 ICANARA BANK VS AMBA LUXURYJASHOK 9560396555 [KAKKARASHOK@R [30.10.2025
IMATTRESSES PVT LTD [KAKKAR I[EDIFFMAIL.COM
2534




IST OF CASES WHERE E-PAYMENT OF COURT FEES WAS MADE DURING THE MONTH OF October-2025.

DISTRICT COURT CASETYPE CASE DATE OFPETITIONER NAMEADVOCATE ADVOCATE ADVOCATE DATE OF E-
ROOM NUMBER REGISTRAVS RESPONDENT MOBILE EMAIL ID PAYMENT
TION NAME NUMBER COURT FEES

IMS. NEELOFER ABIDA| 01, ExtensionRecovery ICS COMM-+06.10.2025 [UNION BANK OF INDIADEEPA GUPTA  [9312292558 [MNGLAWOFFICE[30.09.2025
IPERVEEN DISTRICT] Block, Tis| 1067/2025 'S MEENAL BAJPAYEE |(@GMAIL.COM
VUDGE (COMMERCIAL [Hazari Courts,|
ICOURT)-01 IDelhi
1301, ExtensionRecovery ICS COMM-+08.10.2025 [INDIN BANK VSARUN KUMAR9312400295 IMNGLAWOFFICE [12.09.2025
[Block, Ti| 1074/2025 AISHALI JAIN ISHUKLA (@GMAIL.COM
[Hazari Courts,)
IDelhi
1301, Extension[Recovery ICS COMM-+09.10.2025 [M/s SARDARI LAL &ANIL SETHI 9811109342 IMNGLAWOFFICE[06.10.2025
[Block, Tis| 1081/2025 ICOMPANY VS M/s YF( |(@GMAIL.COM
[Hazari Courts,| [PROJECTS PVT. LTD.
IDelhi
1301, ExtensionfTRADEMARK [CS COMM-09.10.2025 [CARATLANE TRADINGSHRAVAN 6201970125 IMNGLAWOFFICE |07.10.2025
[Block, Tis| 1083/2025 IPRIVATE LIMITED VSKUMAR BANSAL |@GMAIL.COM
[Hazari Courts,| IASHOK JEWELS|
[Delhi [PRIVATE LIMITED
1301, Extension[Recovery ICS COMM-H16.10.2025 M/s CQ\EANDEEP GARG [9811362403 ISANDEEPGARGA [13.10.2025
IBlock, Tis| 1104/2025 ICORPORATION VS M/s INDCO@GMAIL.C
[Hazari Courts,| ISHIVA FURNISHINGS |OM
[Delhi
1301, Extension[Recovery ICS COMM-H+17.10.2025 [PREM COLOR CHEMARUN KUMAR9810768996  |JARUNYADAV1131 [24.09.2025
[Block, Tis| 1110/2025 [PVT. LTD. VS  SHRIYADAV |(@GMAIL.COM
[Hazari Courts,| ISHANKAR  SAHAKAR]|
IDelhi ISAKHAR  KARKHANA|
[LTD.
301, ExtensionRecovery Cs COMM-17.10.2025 [RAMESH BRIJ LALJPAWAN KUMAR(9873938816 IMITTALPKO8@G [27.10.2025
[Block, Tis| l1111/2025 ISANTANI VS MEGHAMITTAL [MAIL.COM
Hazari Courts,) IGUPTA
IDelhi
301, Extension[Recovery ICS COMM-18.10.2025 [RAJEEV GOEL VS AVKSACHET 9871273111 IADVOCATESACH [13.10.2025
IBlock, Ti 1114/2025 IMARKETING PVT. LTD. [SHARMA IETSHARMA@GM
[Hazari Courts,)| IAIL.COM
IDelhi
2 [SH. RAJESH KUMAR|ICENTRAL 1306 ICS (COMM) ICS 04-10-2025 [CANARA BANK Vs M/S{Gunjan Kumar(P), 9313350568 lgk@cgk.legal [25.07.2025
IGOEL, DISTRICT] (COMM)/1064/2 VEEJAY TRADING CO
PUDGE (COMMERCIAL 025
ICOURT)-02
1306 ICS (COMM) ICS 06-10-2025 BANK OF INDIA Vs [Varun Sharma(P), |9811161300 ladvvarunsharma@|22.09.2025
(COMM)/1069/2 BABU lgmail.com
025
1306 ICS (COMM)/ [CS 06-10-2025 [ARUN KUMAR Vs [Rakesh Kumar(P), |9711771000 frakesh.advocate18 [26.09.2025
(COMM)/1070/2 [SAMA PARVEEN (@gmail.com
025
1306 ICS (COMM)/ [CS 08-10-2025 [GANT AB Vs ASHOK|Shravan Bansal(P),l9718833632 unitedmark@unite[25.09.2025
(COMM)/1076/2 IKUMAR idandunited.com
025
1306 ICS (COMM)/ [CS 08-10-2025 BANK OF INDIA VSVarun Sharma(P), [9811161300 ladvvarunsharma@[22.09.2025
(COMM)/1079/2 IDEEPESH JAIN lgmail.com
025
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1306 ICS (COMM) ICS 09-10-2025 [SMT REKHA Vs BSESANANT RAO(P), [87506562223 [sudhir_sukhija@y [03.12.2024
(COMM)/1084/2 [Yamuna Power Ltd lahoo.com
025

1306 ICS (COMM) ICS 10-10-2025 |[AJAY KUMAR JOSHI VSRAMKUMAR 9811908940 ipindilawari83@g[22.08.2025
(COMM)/1087/2 ANU JAIN ISHARMA(P), Imail.com
025

1306 ICS (COMM) ICS 27-10-2025 [BANK OF BARODA VSGEETANJALI 8447833470  [advocate.134@gm [15.10.2025
(COMM)/1119/20] [SHOORVEER SINGH  |[SHARMA lail.com
25

06 ICS (COMM) ICS 29-10-2025 [M/S INDIAN FAB VSSIDDHANT 9999369931  [siddhantbangao4 [06.10.2025
(COMM)/1129/2 IM/S AKAL DESIGNERBANGA (@gmail.com
025 IPVT LTD COMPANY]

JAND ORS
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TION NAME NUMBER COURT FEES

1303, ExtensionfSuit ICS COMM|09.10.2025 [M/S SALASAR TRADINGROHAN 8447523211 ichambersofavyukt |08.10.2025
[KUMAR SHARMA,| [Block, Tis[Recovery 1082/2025 ICO VS MS KANHAIYAAGGARWAL (@gmail.com
IDISTRICT JUDGE, [Hazari Courts,| [TRADING CO
ICOMMERCIAL COURT-| IDelhi
3
1303, ExtensionfSuit forlCS COMM[13.10.2025 [BHANU VERMA VSSATYENDRA 9811161525 ISKSINGHL16@G [16.09.2025
[Block, Tis[Recovery 1090/2025 [MUNICIPAL [KUMAR SINGH [MAIL.COM
[Hazari Courts,| ICORPORATION OF|
IDelhi [DELHI & ANR.
1303, ExtensionSuit forCS COMM[16.10.2025 [MS SATYA PLASTIMONIKA KATYALj9810256667 JADV.KATYAL@G [03.10.2025
[Block, Tis[Recovery 1103/2025 [THROUGH ITS PROP, [MAIL.COM
Hazari Courts,) ISH VIJAY MANCHANDA|
IDelhi S MS DINDAYAL
[INDUSTRIES LIMITED
03, ExtensionSuit forCS COMM]29.10.2025 [TEAMASLA INASIR AZIZ 9654426442  [NASIRAZIZANDC [10.07.2025
[Block, Tis[Recovery 1130/2025 IMARKETING PVT. LTD,| [OMPANY@GMAI
[Hazari Courts,) VS M/S GLOBAL IL.COM
IDelhi [EXPORT
ICORPORATION
[THROUGH PARTNERS
03, ExtensionSuit forlCS/COMM/1135/|31.10.2025 [TEAMASLA INASIR AZIZ 9654426442  [NASIRAZIZANDC [30.10.2025
[Block, Tis[Recovery 2025 IMARKETING PVT. LTD,| [OMPANY@GMAI
[Hazari Courts,| VS M/S D S RETAI| IL.COM
Delhi [THROUGH ITS
[PARTNERS MRS
[POONAM TANDON AND|
¥ [MS ANIL KUMARICENTRAL [ROOM NO.304 [RECOVERY ICS 06.10.2025 [LAXMAN KUMAE'I_’RANAYTRIVED19810660640 IPRANAY.TRIVEDI[24.09.2025
[SISODIA, DISTRICT] (COMM)1068/20 [RAHEJA V/S HI-TECH| |@YAHOO.CO.IN
PUDGE, COMMERCIAL 25 [MINERALS
ICOURT-04
[ROOM NO.304 [RECOVERY ICS 13.10.2025 [BC SANITAN V/§E(APIL KHER 9891-072-729 [ANILKHER@GM [26.08.2025
(COMM)1093/20 [SIMRAN SALUJA IAIL.COM
25
[ROOM NO.304 [RECOVERY ICS 15.10.2025 |AKHILESH ISHRAM VIR VATS|9818-365-011 [VATSAADVOCAT [11.09.2025
(COMM)1097/20 IKHANDELWAL v/q [E1978 @GMAIL.C
25 ISANDEEP KUMAR] |OM
[YADAV
[ROOM NO.304 [RECOVERY ICS 15.10.2025 |[KARTIKEY GARG AND[PARIKSHIT 9868-873-986 [PMAHIPAL09@G [08.10.2025
(COMM)1100/20 RS V/S UMANG| [MAIL.COM
25 IGUPTA
[ROOM NO.304 [RECOVERY ICS 16.10.2025 |STATE BANK OF INDIAR.N. SINGH 18076-466-594 [ADVRNARAYAN [19.09.2025
(COMM)1105/20 [V/S MAHINDER SINGH |(@GMAIL.COM
25
[ROOM NO.304 [RECOVERY ICS 18.10.2025 [M/S SHREE MM|[PANKHI 9811-116-256  [PANKHI27@GMA [16.09.2025
(COMM)1113/20 [ENTERPRISES v/9 IL.COM
25 ISUPER KICKS AND ANR
[ROOM NO.304 [RECOVERY ICS 25.10.2025 [M/S RAKESH KUMARFSATYENDER KRi9811-116-256 [SKSINGH16@GM [13.10.2025
(COMM)1118/20 IGOEL V/S MCD ISINGH |AIL.COM
25
IROOM NO.304 [RECOVERY ICS 28.10.2025 M/S LAGNIMAYANK GOEL [9599-766-668 [MGLAWCHAMBE [17.10.2025
(COMM)1123/20 [ENTERPRISES V/S M/ [RS@GMAIL.COM
25 [ELECTREX
INTERNATIONAL
IROOM NO.304 [RECOVERY ICS 29.10.2025 [SHRI TIRUPATIANKIT GUPTA  [9717-134-040 [ADVOCATE.ANKI [14.10.2025
(COMM)1132/20 [ENTERPRISES v/q TG@GMAIL.COM
25 IAKSHIT JAIN
[ROOM NO.304 [RECOVERY ICS 31.10.2025 |[CHAYA EDUCATION|GAURAV PATEL [9455-160-761 [GAURAVPATEL18[28.10.2025

(COMM)1139/20 [PVT LTD v/S 20 @GMAIL.COM
25 [TELEGRAM FZ LLC
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I5 [SH. MANOJ KUMARCENTRAL [305 IRECOVERY ICS 08-10-2025 [RUDRA PRATAP SINGHMehul Gupta(P), [,9811959407 = [25-09-2025
[DISTRICT JUDG (COMM)/1080/2 [KAURAV Vs  RAJIV| [kumardavenderu/
COMMERCIAL 025 IMOOLCHANDANI \ahoacom
ICOURT)-05
1305 IRECOVERY ICS 130-10-2025 [Viva Books PrivateNarender 9811140704 nvashishta(cDgma [17-10-2025
(COMM)/1133/2 [Limited Vs  ShikharnVashishta(P), fil.com
025 [Stationers and Sports
1305 IRECOVERY ICS 28-10-2025 [TEAMASIA INASIR AZIZ(P), (9654426442 nasirazizandcoinp [10-07-2025
(COMM)/1126/2 IMARKETING PVT LTD lany@gniail.com
025 s JJ TRADE LINKS|
[PVT LTD THROUGH ITS|
[DIRECTOR
6 [SH. RAM LAL MEENA, [CENTRAL 410 ICS ICS 06-10-2025 [VIJAY MEHRASURINDER NATH|9811174566 snchoudhri@yaho [20.09.2025
IDJ COMM-06 TIS| (COMM)/1065/ |(COMM)/1065/2 [THROUGH ATTORNEY [CHOUDHRI(P), lo.co.in
[HAZRI COURT]| 2025 025 Vs M/S ATC LOGISTICS|
ICENTRAL DELHI ISOLUTIONS PVT LTD
k1o ICS ICS 06-10-2025 [BM BEARING"l_’ooja Gupta(P), [8826531091 litigationalegal2@ [20.09.2025
(COMM)/1072/ |(COMM)/1072/2 ICOMPANY Vs lgmail.com
2025 025 ISHAKUNT
[ENTERPRISES PVT LTD
k1o ICS ICS 13-10-2025 |[STATE BANK OF INDIA [Siddharth(P), 9643524909 dv.siddharth3119 [21.09.2025
(COMM)/1089/|(COMM)/1089/2 s KRISHNA 92 @gmail.com
025 025 IVAISHNAV
k1o ICS ICS 14-10-2025 [K AND C THROUGH ITSJATIN  ANANDi9910507208  [atinananddwivedif02.04.2025
(COMM)/1094/|(COMM)/1094/2 IPROPRIETOR IDWIVEDI(P), (@gmail.com
025 025 IMOHAMMAD
IKHURSHEED
ICHOUDHARY Vs J K|
IPAPER LTD THROUGH]
o ALANACTNO
k1o ICS CS 15-10-2025 [YOGESH AGGARWAL f[satyendra kumar9811161525 Isksingh116 @gmail 25.09.2025
(COMM)/1098/((COMM)/1098/2 s MUNICIPALsingh(P), lcom
2025 025 ICORPORATION OF
[DELHI AND ANR
k1o [CS ICS 16-10-2025 |SHRI DEEPAK BAJAJANSHIMA PURI (9911569395 [puries_1@yahoo.c [17.07.2025
(COMM)/1101/ |(COMM)/1101/2 [TRADING AS MESC .in
2025 025 [TRADERS (INDIA)|
IREGD Vs VISHAL JAIN|
[TRADING AS MONIKAS|
JAND CO
k10 ICS ICS 27-10-2025 [SAROJ BALA  SOLEjsatyendra kumar9811161525 lsksingh116 @gmail [22.09.2025
(COMM)/1120/ (COMM)/1120/2 IPROPRIETOR OF M/Ssingh(P), fcom
2025 025 BALAJI ENTERPRISE
s MUNICIPAY
ICORPORATION OF|
[DELHI AND ANR
7 [SH. MUKESH KUMARICENTRAL |COURT ROOMICIVIL SUIT ICS(COMM) 06.10.2025 [SHIVAM BANSAL VSATUL SAHI 9873355153 latulsahi@liv.com [23.09.2025
IGUPTA, DISTRICT] 02 1066/2025 [PRAKASH GOWDIAYA
PUDGE, COMMERCIAL
ICOURT-07
ICOURT ROOMICIVIL SUIT ICS(COMM) 08.10.2025 [BANK OF BARODA VS[VARUN SHARMA 9811161300 |Adv.varunsharma [22.09.2025
02 1073/2025 [FIRDOSH KHATUN (@gmail.com

ICOURT ROOM[CIVIL SUIT OMP(I) COMM]10.10.2025 [HDFC BANK LTD. VSANISH BHOLA [9811452022 lAnish_bhola17@y [NA
1302 977/2025 IAFJAL KHAN lahoo.com

ICOURT ROOM[CIVIL SUIT IOMP(I) COMM][i0.10.2025 [HDFC BANK LTD. VSANISH BHOLA [9811452022 lAnish_bhola17@y [NA
1302 978/2025 IASHISH lahoo.com

ICOURT ROOM[CIVIL SUIT OMP(I) COMMi10.10.2025 [HDFC BANK LTD. VSANISH BHOLA [9811452022 lAnish_bhola17@y [NA
1302 979/2025 [RAJNISH KUCHCHAL lahoo.com
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ROOM(CIVIL SUIT OMP(I) COMM[10.10.2025 [DCB BANK LTD. VSANISH BHOLA [9811452022 lAnish_bhola1y@y
1302 980/2025 IMOHD. ABBAS lahoo.com

ICOURT ROOM[CIVIL SUIT IOMP(I) COMM[i0.10.2025 [DCB BANK LTD. VSANISH BHOLA [9811452022 lAnish_bhola17@y [NA
1302 981/2025 ISATNAM RAJARAM lahoo.com

ICOURT ROOMICIVIL SUIT OMP(I) COMM |[16.10.2025 [HDFC BANK LTD. VSANISH BHOLA [9811452022 |Anish_bhola17@y [NA

1302 1010/2025 IMOHD. DANISH| lahoo.com
IAKHTAR
ICOURT ROOMICIVIL SUIT __ |EX. (COMM)16.10.2025 |SHRI ASHOK SHARMASWADESH 0899848679  [swadeshbansal738 [na
1302 503/2025 VS M/S INDOSPIRIT]MAHABIR l04@gmail.com
BARS (P) Ltd. BANSAL
ICOURT ROOM|CIVIL SUIT ICS(COMM) 25.10.2025 |SAVITA RANI VS NITYARAVI 9811213677 avi.k.chandhok@ [30.09.2025
1302 1117/2025 [ELECTROCONTROLS |[CHANDHOK lgmail.com
[PVT. LTD.

ICOURT ROOM|CIVIL SUIT ICS(COMM) 27.10.2025 M/S SBC MINERALSMANU GARG 9999448797  Jashishchauhan@a [14.10.2025
302 1121/2025 [PVT. LTD. VS MAYUR| kassociates.org.in
IASHOK KUMAR MALU

ICOURT ROOM[CIVIL SUIT OMP(I)COMM [27.10.2025 [TATA CAPITAL LTD. VSIANISH BHOLA [9811452022 lAnish_bhola17@y [NA
1302 1040/2025 IKE ENGINEERS PVT| hoo.com
[LTD.

ICOURT ROOM[CIVIL SUIT OMP(I)COMM  [27.10.2025 [TATA CAPITAL LTD. VSIANISH BHOLA [9811452022 lAnish_bhola17@y [NA
1302 1042/2025 IKE ENGINEERS PVT| lahoo.com
[LTD.

ICOURT ROOMICIVIL SUIT OMP(I)COMM  [27.10.2025 [TATA CAPITAL LTD. VSANISH BHOLA [9811452022 |Anish_bhola17@y [NA

1302 1043/2025 IKE ENGINEERS PVT| hoo.com
[LTD.

8 [|SH. SANJEEV KUMAR|ICENTRAL (308 IRECOVERY ICS l25-09-2025 [PULKIT SABOO Vs [Bharat Prakash 19268300000 [24.09.2025 OF
IMALHOTRA, DISTRICT] (COMM)/1063/2 [UMESH SINGH bharatguDtarkca@|RS. 28,940/-
PUDGE, COMMERCIAL 025 lgmail.com
ICOURT

1308 [TRADE MARK [CS 13-10-2025 [SURYA ROSHNISHRIHAR 95488 88420 [legal@boostip.in  [03-10-2025 O
(COMM)/1095/2 [LIMITED Vs [TRIPATHI(P), [27,000/-
025 ISAMVIVAAN SURYA
[NDIA PVT LTD AND|
IORS
1308 IRECOVERY ICS 17-10-2025 [STATE BANK OF INDIA [Suchita Dixit(P), (8896932838 gnihotrisuchita( [13-10-2025 o]
(COMM)/1116/2 Vs Manohar Lal (@gmail.com [Rs.15235/
25
1308 [TRADE MARK [CS 27-10-2025 [HERO INVESTCORPfastha sharma(P), [9810481016 imail@thelegist.co [09-10-2025 o]
(COMM)/1124/2 [PVT LTD AND ANR Vs y [Rs. 12,500/~
025 IASHOK KUMAR|
(UNKNOWN)
1308 IRECOVERY ICS 28-10-2025 [TEAMASIA INASIR AZIZ(P), (0654426442 /pnasirazizandconip [10-07-2025  of
((COMM)/1131/20 IMARKETING PVT LTD| 18448839615 lany@gmail.com  [Rs. 99,950/-
25 THROUGH ITS|

[DIRECTOR Vs  M/S|
IDMJ BAGS  VILLA|

[THROUGH PARTNERS
1308 ISUIT FORICS (COMM)15-10-2025 |[GURCHARANJIT SINGHNEHA 9811343754 Inr [09-10-2025  of|
IPERMANENT [1099/2025 IANAND AND ANR. VS§MALHOTRA [Rs. 90,000/~
IAND IMANINDER SINGH

IMANDATORY
[[INJUNCTION
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1308 (TRADE[CS 1109/2025 16-10-2025 [MOTION EDUCATION|GAURAV PATEL (9455160761 tatvalawllp@gmail 13-10-2025
IMARK) [PRIVATE LIMITED Vs 18797130013 l.com [Rs.5600/-
[TELEGRAM FZ LLC AND)
IANR.
9 [SH. DEEPAK GARG,CENTRAL [309 IRECOVERY ICS 13-10-2025 [Yogesh  Aggarwal VSSH.SATYENDRA (9811161525 slvsinghll6@ gmailjog.10.2025
IDISTRICT JUDGE, (COMM)/1092/2 Municipal Corporation off KUMAR SINGH | com
ICOMMERCIAL COURT- 025 Delhi
109
1309 IRECOVERY ICS 17-10-2025 JANKUR WARIKOO VsSh. Gaurav Patel 9455160761 |Gauravi2ate1829 [16.10.2025
(COMM)/1112/20| [Telegram FZ LLC (@gmail.com
25
1309 IRECOVERY ICS 18-10-2025 MS Colortone Marketing@h.Sandeep Garg (9811362403 lsandecpgargandeo [16.10.2025
(COMM)/1115/20] P Ltd Vs MS Shiva (@gmail.com
25 [Furnishings
1309 IRECOVERY ICS l27-10-2025 [[NTEX TECHNOLOGIEgFH. KRAMVEER (9891396019 karmveer@lexanal [28.10.2025
(COMM)/1122/2 INDIA LIMITED Vs MI vtico.cOM
025 ISUPER SURGICAL
[THROUGH ITS
[PARTNERS
1309 IRECOVERY ICS 28-10-2025 |[STATE BANK OF INDIAJEEWAN 9810099243 WPGADVOCATE(tf25.10.2025
(COMM)/1125/2 [Vs SOHAN SINGH [PARKASH GUPTA CMAIL.COM
025
1309 IRECOVERY ICS 29-10-2025 [TEAMASIA [NASIR AZIZ 9654426442 nasirazizandcomp [27.10.2025
(COMM)/1127/2 IMARKETING PVT LTD| lany@gmail.com
025 [THROUGH ITS
[DIRECTOR Ve
IGURPREET SINGH]
[PROPRIETOR M/
MEHAR
1309 IRECOVERY ICS 29-10-2025 [TEAMASIA INASIR AZIZ 9654426442  [nasirazizandcomp [27.10.2025
(COMM)/1128/2 IMARKETING PVT LTD| lany@gmail.com
025 [THORUGH ITS
IDIRECTOR Vi
ICHIRAGH ANIL
IPARMAR PROPRIETOR
IM/S CP FASHIONZ
1309 IRECOVERY ICS 31-10-2025 [Bank of Baroda Vs RajSH. UMESH|9910568669 dvumeshjoshi@g [29.10.2025
(COMM)/1138/2 [Kumar JOSHI imail.com
025
o [SH. AJAY PANDEY,CENTRAL [3o7 (Civil ICS 14-10-2025 [Anil Kumar Prop of M/sfsatyendra kumar9811161525 lsksinghll6@gmail. 22-09-2025
IDISTRICT JUDGE, (COMM)/1096/2 JAK and Co Vs Municipalsingh(P), om
ICOMMERCIAL COURT 025 ICorporation of Delhi
1307 (Civil ICS 16-10-2025 [Rajnish Yadav Vs [Satyajit Kumar(P),|9555215464 lcinmoyassociates [08-10-2025
(COMM)/1106/2 Municipal Corporation of| (@gmail.com
025 [Delhi
1307 (Civil ICS 16-10-2025 [Dayanand  Anglo-Vedi¢MILIND 9210107303 thejuralsolutions@J10-10-2025
(COMM)/1107/2 ICollege Trust and|SRIVASTAVA(P), lgmail.com
025 [Management Society and|
JAnr Vs Lala Arjun Das|
[Memorial DAV  Publi
ISchool
307 (Civil CS 31-10-2025 [BANK OF BARODA Vs [Umesh Joshi(P), [9910568669  |advumeshjoshi@g [27-10-2025
(COMM)/1140/2 JAKSHAY KUMAR imail.com
025
1 [SH. S.S RATHI/CENTRAL [COURT ROOMCS (COMM) ICS 10-10-2025 BANK OF INDIA VsVarun Sharma 9811161300 ladvvarunsharma@|22.09.2025
IDISTRICT JUDGE | 1310 (COMM)/1086/2 [SUNIL MISHRA lgmail.com
ICOMMERCIAL COURT 025
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ROOMICS (COMM) ICS 16-10-2025 JAI NARAIN RADHEY[Siddhant Banga (9999369931  [siddhantbangao4 [08.10.2025
1310 (COMM)/1102/2 [SHYAM CO PVT LTD vs (@gmail.com
025 [DAMAN JIT SINGH]
IAHLUWALIA
ICOURT ROOM|CS (COMM) ICS 31-10-2025 [S N ELECTEL PRIVATE[Anant Bhushan [9312401165 [bhushan_anant@ [13.10.2025
310 ((COMM)/1136/2 ILIMITED Vs ALFA DEAL lhotmail.com
025 IPRIVATE LIMITED
ICOURT ROOM|CS (COMM) ICS 31-10-2025 [MRKL FAB PRIVATEAnuj Gupta 9999936866  laga.justice@gmail. [18.10.2025 &
1310 (COMM)/1137/2 ILIMITED V| om 01.11.2025
025 IMAHALAKSHMI
[TEXTILES
ICOURT ROOM|CS (COMM) ICS 09-10-2025 [CARATLANE TRADING[Shravan Bansal 6201970125 unitedmark@unite(07.10.2025
1310 (COMM)/1083/2 [PRIVATE LIMITED vs| dandunited.com
025 JASHOK JEWELS|
IPRIVATE LIMITED
iz [SH. RAVINDER BEDILCENTRAL [o1 ICOUNTER 50/2025 06.10.2025 [VALUE CODERS INDIAABHINAV 9818406005 |ABHINAV1iDHIN
IDISTRICT JUDGE, ICLAIM [LLP v/S ABCDHINGRA IGRA@GMAIL.CO
ICOMMERCIAL COURT [PUBLISERS & M
IDISTRIBUTORS PVT]
[LTD
l1o1 [OMPTCOMM |929/2025 [06.10.2025 [HDFC BANK LTD V/S HANISH BHOLA _ [9811452022  |ANISHBHOLA1,
IS LUTHRA @YAOO.COM
o1 [OMP I COMM [930/2025 06.10.2025 [HDFC BANK LTD V/SANISH BHOLA [9811452022 IANISHBHOLA17
IDAYA RAM @YAOO.COM
ko1 IOMP I COMM [934/2024 06.10.2025 [M/S TATA CAPITAL LTDRASHIKA 1997168068 [SUPPORT@ARVL
/S SURENDRA SINGH[RANJAN IAWCHAMBERS.C
[RATHORE |0.IN
ko1 ICS COMM l1075/2025 08.10.2025 [PANKAJ MITTAL V/§|l—3HUPESH 9810260246 IBHUPESHNARUL|26.09.2025
[UNION OF INDIA INARULA IA@GMAIL.COM
ko1 IOMP I COMM [963/2025 08.10.2025 [DCB BANK LTD V/SIANISH BHOLA [9811452022 IANISHBHOLA17
[VEENA RANT MAINI @YAOO.COM
ro1 IOMP I COMM [964/2025 08.10.2025 [DCB BANK LTD V/SIANISH BHOLA [9811452022 IANISHBHOLA17
[DHARMPAL @YAOO.COM
uo1 IOMP I COMM [966/2025 08.10.2025 [DCB BANK LTD V/SIANISH BHOLA [9811452022 IANISHBHOLA17
[NAVNEET KUMAR] |@YAOO.COM
ISHARMA
ko1 ICS COMM 1085/2025 09.10.2025 |SH. BISHAN SAROOPRAJEEV KUMAR (8076444374 IADVRAJEEV74@ [25.09.2025
[BHARWAJ PROP. OF IGMAIL.COM
IGLASS BELTS &
[DIAMOND TOOLS V/§
ISH. SUSHIL UDAR|
[PROP OF S.S|
learronnnrone
ko1 ICS COMM 1088/2025 10.10.2025 [BANK OF INDIA V/SVARUN SHARMA (9811161300 JADV.VARUNSHA [22.09.2025
[RAM AVTAR [RMA@GMAIL.CO
(M
ko1 ICS COMM 1091/2025 13.10.2025 [M/S SARDARI LAL &ANIL SETHI 9811109342 IASETHIADVOCAT|06.10.2025
ICOMP.V/S M/S ASIAN| [E@QYAHOO.COM
ICONSTRUCTION
ICOMPANY




COURT DISTRICT COURT CASETYPE CASE DATE OFPE NER NAMEADVOCATE ADVOCATE ADVOCATE DATE OF E-
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Kuo1 MP I COMM (988/2025 13.10.2025 [TATA CAPITAL LTD V/SANISH BHOLA (9811452022 IANISHBHOLA17
[BANWARI LAL GARG |@YAOO.COM

ko1 [EX.COMM l492/2025 13.10.2025 |CEC-CICI JV & ORS V/§|
IORIENTAL INSURANCE|
ICO. LTD

ko1 [EX.COMM l496/2025 14.10.2025 |ASGAR ALI V/S
[BUSHRA FOOTWEAR

ko1 ICONTEMPT  [24/2025 14.10.2025 PJINENDER KUMAR]

IPETITION AIN v/s MANOJ|

[TIWARI

l1o1 [OMPICOMM [1000/2025 [15.10.2025 [HDFC BANK LTD V/SANISH BHOLA  [9811452022  |ANISHBHOLA1,
[MAHIKA MANOCHA |@YAOO.COM

l1o1 [OMPICOMM [1001/2025 [i5.10.2025 [HDFC BANK LTD V/SANISH BHOLA  [9811452022  |ANISHBHOLA1,
[KULBIR SINGH PABBY @YAOO.COM

o1 [OMP I COMM [1002/2025 15.10.2025 [HDFC BANK LTD V/SANISH BHOLA [9811452022 IANISHBHOLA17
ILAKSHAY BHUTANI @YAOO.COM

ko1 [MISC DJ 794/2025 17.10.2025 [DELTA AIR FREIGHTMANAV BHALL [9899988310 IMANAVBHALL13
IPVT LTD V/S LARK| l2@GMAIL.COM
[LABORATORIES

ko1 IOMP I COMM [1023/2025 18.10.2025 [TATA CAPITAL LTD V/SIANISH BHOLA  [|9811452022 IANISHBHOLA17
JAJAY KUMAR MEENA @YAOO.COM

ko1 IOMP I COMM [1024/2025 18.10.2025 [TATA CAPITAL LTD V/S|ANISH BHOLA  [|9811452022 IANISHBHOLA17
IKE ENGINEERS PVT| @YAOO.COM
[LTD

ro1 IOMP I COMM [1025/2025 18.10.2025 [TATA CAPITAL LTD V/SANISH BHOLA (9811452022 IANISHBHOLA17
[KE ENGINEERS PVT]| @YAOO.COM
[ILTD

ro1 IOMP I COMM [1026/2026 18.10.2025 [TATA CAPITAL LTD V/SANISH BHOLA  [9811452022 IANISHBHOLA17
[KE ENGINEERS PVT] |@YAOO.COM
[ILTD

Kuo1 MP I COMM [1047/2025 27.10.2025 [DCB BANK LTD V/SIANISH BHOLA [9811452022 IANISHBHOLA17
WAVED ALI @YAOO.COM

ko1 MP I COMM [1048/2025 27.10.2025 [DCB BANK LTD V/SANISH BHOLA [9811452022 IANISHBHOLA17
[MOHD IRSHAD |@YAOO.COM

ko1 [EX.COMM I519/2025 28.10.2025 [SARTAJ SINGH V/SMOHIT BATRA (9811893100 IADV.BATRA@GM
[RAKSHA IAIL.COM
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025

ILTD 1182

ROOMICIVIL SUIT IOMP (IYo6-10-2025 [HDFC BANK LTD. VSANISH lanishbhola17@yah

ko2 ((COMM.)/933/2 IDEEP KUMAR SINGH ~ [BHOLA(P), 0.com

025
ICOURT ROOMICIVIL SUIT  [CS 06-10-2025 [UNION BANK OF INDIADEEPA GUPTA [ dvocate.deepagup|30.09.2025
ko2 (COMM)/1071/2 Vs Noor Mohammad ta@gmail.com

025
ICOURT ROOM[CIVIL SUIT IOMP (Djo8-10-2025 DCB BANK LTD VSANISH e lanishbhola17@yah [NA
ko2 (COMM.)/965/2 [RAVENDRA SINGH [BHOLA(P), loo.com

025
ICOURT ROOM[CIVIL SUIT ICS 08-10-2025 BANK OF INDIA VsVARUN SHARMA 9811161300 ladvvarunsharma@[22.09.2025
ko2 (COMM)/1077/2 [Balwant Singh lgmail.com

025
ICOURT ROOMICIVIL SUIT __[CS 08-10-2025 [UNION BANK OF INDIAROHIT  KUMAR[9868089772  [Sanjeev.pandey20 [12.09.2025
ko2 (COMM)/1078/2 [Vs KARAN SINGH IGARG llo@gmail.com

025
ICOURT ROOM[CIVIL SUIT IOMP (Dfi3-10-2025 [TATA CAPITAL LTD. V§PARUL BHOLA [ lanishbhola17@yah [NA
ko2 (COMM.)/989/2 [PRAMOD KUMAR joo.com

025
ICOURT ROOM[CIVIL SUIT IOMP (I)13-10-2025 [HDFC BANK LTD. VSANISH e lanishbhola17@yah [NA
ko2 (COMM.)/990/2 IDHARMBIR RAY IBHOLA(P), 0.com

025
ICOURT ROOM[CIVIL SUIT IOMP (Iy15-10-2025 [HDFC BANK LTD VSANISH T lanishbhola17@yah [NA
ko2 (COMM.)/1003/ [MOHD ASLAM KHAN  [BHOLA(P), 0.com

2025
ICOURT ROOM(CIVIL SUIT IOMP (I)y15-10-2025 [HDFC BANK LTD VSANISH e lanishbhola17@yah [NA
ro2 (COMM.)/1004/ IKAUSHAL KUMARBHOLA(P), 0.com

2025 ISAHU
ICOURT ROOM[CIVIL SUIT IOMP (I)15-10-2025 [HDFC BANK LTD VSANISH T lanishbhola17@yah [NA
Kuo2 ((COMM.)/1005/2| [FIRDAUSH KHATOON [BHOLA(P), 0.cOM

025
ICOURT ROOMICIVIL SUIT OMP (I)15-10-2025 [HDFC BANK LTD VSANISH I lanishbhola17@yah [NA
uo2 (COMM.)/1006/ [BALAVEER SINGH [BHOLA(P), 0.com

2025
ICOURT ROOMCIVIL SUIT  [OMP (Df15-10-2025 [HDFC BANK LTD VSANISH lanishbhola17@yah[NA
ko2 ((COMM.)/1007/2| IVASHANK PRASHAR  [BHOLA(P), 0.com

025
ICOURT ROOM[CIVIL SUIT [Execution 16-10-2025 [RAKESH KUMAR VSDEEKSHA GUPTA[9312221851 rkgconsultant@gm{NA
ko2 ((Comm.)/504/20 PUST PROMINE il.com

25 [PRIVATE LIMITED
ICOURT ROOMICIVIL SUIT CS 16-10-2025 |CAI ZHENGHAO  VsMD. BILAL 9599818688  [m25bilal@yahoo.c [26.08.2025
uo2 (COMM)/1108/2 [BHUVI ENTERPRISES jom

025
ICOURT ROOMICIVIL SUIT IOMP (Iy25-10-2025 [TATA CAPITAL LTD. VSANISH e lanishbhola17@yah [NA
ko2 (COMM.)/1034/2] IKE ENGINEERS PVTBHOLA(P), joo.com

OF E-
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ISHOES PVT LTD

ROOMICIVIL SUIT IOMP (Iy27-10-2025 [DCB  BANK LTD. VSANISH lanishbhola17@yah
ko2 ((COMM.)/1050/2| INAEEM ALAM [BHOLA(P), 0.com
025
ICOURT ROOMCIVIL SUIT  [OMP (I)27-10-2025 [DCB BANK LTD VSANISH lanishbhola17@yah [NA
ko2 (COMM.)/1051/2 [HAKIMUDDIN [BHOLA(P), loo.com
025 IALLAHBANDA
ICOURT ROOMICIVIL SUIT [Execution 28-10-2025 [REETA AGGARWAL VSSAMEER DIWAN ["" sameerdiwan123@[NA
ko2 (Comm.)/518/20 JATINDER GUPTA reddifmail.com
25
ICOURT ROOMICIVIL SUIT [Execution 31-10-2025 [VIVA BOOKS P. LTD. VsN VASISHTH e nvasistha@gmail.c[NA
ko2 (Comm.)/523/20 IAMIT KR. fom
25
ICOURT ROOM[CIVIL SUIT Misc. DJ{31-10-2025 [NIKE INNOVATIVE VSSARWAN KUMAR[" unitedmark@unite[]NA
ko2 820/2025 [BILAL KHALID ORS. dandunited.com
ASHUTOSHWEST ICS ICS l04-10-2025 BANK OF INDIA Vs [Nirmal Kumar(P), 9953128141 [Not Mentioned [11-09-2025
[KUMAR, DISTRICT] (COMM)/816/20 IM/S RD GARRAGH
PUDGE (COMMERCIAL 25 IAUTOMOBILES
ICOURT) IPRIVATE LIMITED AND|
IORS
ICS ICS 04-10-2025 [PUNJAB AND  SIND(Geetanjali 18285103528 contact@randglaw [22-09-2025
(COMM)/817/20 IBANK Vs KARANJEET[Tiwari(P), lchambers.com
25 ISINGH SIDHU AND)|
IANR
[CS ICS l04-10-2025 |SH ROSHAN LALSHALU 9311210052 lantripathy517@gm[18-09-2025
(COMM)/818/20 KALRA Vs SHRI PREM[KUMARI(P), lail.com
25 [KAPOOR AND ANR
ICS ICS l04-10-2025 [SHRI GANESH[HARISH 18447732234 [kuldeepkumarvash[23-09-2025
(COMM)/819/20 [TRADING COMPANY[KUMAR(P), lisht@rediffmail.co
25 [THROUGH ITS SOLE fm
IPROPRIETOR Vs
ISHIVA TEX FAB PVT]
ILIMITED AND ORS
ICS ICS 08-10-2025 M/S  PSA POLYMERS[Ritik Malik(P), 19999653611 irIbajurist@gmail.c 17-09-2025
(COMM)/826/20 [PVT LTD Vs M/S| m
25 ICHETNA ELECTRONICS|
IPVT LTD AND ORS
ICS ICS l08-10-2025 [M/S WOODVER[Taksh Suri(P), 8800532569  [taksh.suri@outloo [30-09-2025
((COMM)/825/20 ICOATINGS PVT LTD Vs .com
25 IGAURI SHANKAR|
IARORA SOLH
IPROPRIETOR OF RAJA|
[PAINTS AND|
rADNUADE orADD
ICS Cs 09-10-2025 [STATE BANK OF INDIA (Gopal Chand9810210832  |vijayprakash9682 [22-09-2025
((COMM)/832/20 Vs RUCHI OBERAISharma(P), (@gmail.com
25 [PROP OF HARI|
[TRADERS
ICS ICS l09-10-2025 M/S MEMBRANETarun Sharma(P), (9999199160 ladvtarorasharma2 [29-08-2025
(COMM)/833/20 [DECORES PVT LTD Vs 4@gmail.com
25 IM/S PAHAL SOLAR PVT]
[LTD
ICS ICS 109-10-2025 [STATE BANK OF INDIA [Gopal Chand9810210832 vijayprakash9682 [22-09-2025
(COMM)/831/20 Vs KAVITA PROP OFSharma(P), (@gmail.com
25 'AISHNO IMPEX
ICS ICS 13-10-2025 [SHOENIVERS AND ANR[FANISH KUMAR[9811143749 ffanishjain@gmail. |04-10-2025
(COMM)/839/20 Vs COLUMBUS  PAIN(P), om
25 INTERNATIONAL




COURT

DISTRICT COURT

ROOM

CASE TYPE

CASE
NUMBER

DATE OFPE
REGISTRAVS

TION

NER NAMEADVOCATE
RESPONDENT
NAME

ADVOCATE

MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-
PAYMENT O
COURT FEES

ICS 13-10-2025 [Rati Ram Bansal Vs JANKUR 9811126091 lankursinghaladvocf27-09-2025
((COMM)/838/20 ishambhar Singh{SINGHAL(P), te@gmail.com
25 hekhawat
ICS ICS 14-10-2025 M/S MINT O PACKSVIJAY CHANDRA[9810474034 cjhaandassociates[29-09-2025
((COMM)/840/20 IPRIVATE LIMITED ANDJJHA(P), (@gmail.com
25 IORS Vs CANARA BANK|
IAND ANR
ICS ICS 16-10-2025 M/S BESTECH|Bharat Garg(P), (9711979113 bharatgarg.lkandb [06-10-2025
(COMM)/848/20] [ENTERPRISES Vs lg@gmail.com
25 IRAJESH DUA|
[PROPRIETOR OF M/S
[ZOYA ENTERPRISES
ICS ICS 17-10-2025 |AMASHI INDUSTRIEiamandeep 9873350565  [namansinghoo13 [06-10-2025
(COMM)/850/20 [PVT LTD THROUGH ITSSingh(P), (@gmail.com
25 IAUTHORISED
IDIRECTOR  SANTOKH]
[DHUNNA Vs PARWAT]
[PROPRIETOR OF M/S
ICS ICS 18-10-2025 On Clouds GmbH Vs [Shravan Bansal(P),6201970125 unitedmark@unite16-10-2025
(COMM)/854/20 IMOHD SUHAIL dandunited.com
25
ICS ICS l27-10-2025 [STATE BANK OF INDIA [MANOJ 9654371856 ladvpandeymanoj [14-10-2025
((COMM)/862/20 s PREM SINGH [PANDEY(P), (@gmail.com
25
ICS ICS 31-10-2025 [CANARA BANK Vs [CHITRA 9212888057 chitramalhotrasob [01-09-2025
(COMM)/870/20 IPRIYANKA BUDHIRAJAMALHOTRA(P), ti@gmail.com
o5 IPROP M/S PRIYANKA|
ICREATION
15 [MS. PREETI AGARWAL|WEST ICS(COMM) 867/2025 30.10.2025 [BANK OF INDIA VS. M/SAMRENDRA 9910717081 ladvamrendra22@ [16.10.2025
IGUPTA, DISTRICT] IKAKE GENERAL STORE [NATH SHUKLA lgmail.com
PUDGE (COMMERCIAL
ICOURT)-02
ICS/(COMM)  [872/2025 31.10.2025 [MAYUR AMIFABSRISHABH 7503414900  [rsinghal3062@gm [26.09.2025
[[NDIA LLP VS. SHASHI [SINGHAL il.com
ICS/(COMM)  [873/2025 31.10.2025 [MOHD. ASIF VSPJASPAL SINGH [8368283918  [advocatefaizkhan [08.10.2025
[SHABBIR SAIFI (@gmail.com
16 |[SH. RAGHUBIR SINGH,WEST [Execution 09-10-2025 |Aqualite Industries|
IDISTRICT JUDGE| ((Comm.)/344/20 [Private Limited Vs
COMMERCIAL 25 [Vikram Singh
ICOURT)-03
[Execution 27-10-2025 [LFG Hardware Private|
(Comm.)/365/20 [Limited Vs  Jayanthi
25 |Shashi Kumar
[Execution 29-10-2025 [CAMPUS ACTIVEWEAR)
(Comm.)/371/20 [Vs GOPAL BHATIA
25
OMP (Ij04-10-2025 |Axis Bank Limited VSAMIT KUMAR(P), (8860939556 |AMITKUMAR.294 NIL
(COMM.)/1412/2 [KAYAMUDDIN |(@REDIFMAIL.CO
025 IQURESHI (M
IOMP (Ijo4-10-2025 |Axis Bank Limited VSAMIT KUMAR(P), (8860939556 |AMITKUMAR.294 NIL
(COMM.)/1415/2 ISURENDER SINGH |@REDIFMAIL.CO
025 M
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IOMP (IY04-10-2025 |Axis Bank Limited VSAMIT KUMAR(P),[8860939556 |AMITKUMAR.294
(COMM.)/1417/2 ISANDEEP KHICHAR |(@REDIFMAIL.CO
025 M
IOMP (IY04-10-2025 |Axis Bank Limited VSAMIT KUMAR(P),[8860939556 |AMITKUMAR.294[NIL
(COMM.)/1418/2 [RAHUL KUMAR GUPTA |(@REDIFMAIL.CO
025 M
IOMP (I)15-10-2025 [TSC FINSERV PRIVATELALIT PANDAY|8130383148 lalitpandayadvasso[NIL
(COMM.)/1584/2] ILIMITED Vs CAR CAR O|(P) ciates@gamil.com
025 IBAR SERVICES|

[PRIVATE LIMITED
IOMP (Dfi5-10-2025 [TSC FINSERV PRIVATHLALIT _ PANDAY[8130383148 alitpandayadvasso[NIL
(COMM.)/1585/2 ILIMITED Vs CAR CAR O|(P) ciates@gamil.com
025 IBAR SERVICES|

IPRIVATE LIMITED
(OMP (T)28-10-2025 [Shriram Finance Ltd VsManoj Kumar(P), [0811133644 IMANOJ.ADV@GA [NIL
(COMM.)/1691/2 MOHAMMAD JUBER [MIL.COM
025
(OMP (T}28-10-2025 [Shriram Finance Ltd VsManoj Kumar(P), 9811133644 IMANOJ.ADV@GA [NIL
(COMM.)/1693/2| [TAUFEEQUE  ALFAAZ [MIL.COM
025 [KHAN
OMP (Dlo4-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845  [LITIGATON@SEC|NIL
(COMM)/1420/2 NITIN KUMAR PATHAK(P), SLEGAL.COM
025
lOMP (Dlo4-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845  |[LITIGATON@SEC|NIL
(COMM)/1423/2 MADHURI SINGH PATHAK(P), SLEGAL.COM
025
lOMP (Dlo4-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845  |[LITIGATON@SEC|NIL
(COMM)/1421/2 ABDUL QADIR PATHAK(P), SLEGAL.COM
025
lOMP (Dlo4-10-2025 |AXIS BANK LIMITED VSSANJEEV 0717028845  |LITIGATON@SEC|NIL
(COMM)/1422/2 DEVENDRA KUMAR  [PATHAK(P), SLEGAL.COM
025
OMP (Djo4-10-2025 [AXIS BANK LIMITED VSSANJEEV 0717028845  [LITIGATON@SEC|NIL
(COMM)/1419/2 NKG [PATHAK(P), ISLEGAL.COM
025 INFRASTRUCTURE

LIMITED 35
OMP (I)}o4-10-2025 MS THERMALSanjam Chaba(P),
((COMM)/1416/2 [ENGINEERS AND|
025 INSULATORS PVT LTD

Vs GNCTD
OMP (I}06-10-2025 |Axis Bank Limited Vs [AMIT KUMAR(P), (8860939556 |AMITKUMAR.294 NIL
((COMM)/1434/2 ISANJEEV KUMAR (@REDIFMAIL.CO
025 M
IOMP (I}o6-10-2025 [[DFC FIRST BANKISANJEEV 9717028845 ILITIGATON@SEC|NIL
((COMM)/1433/2 [LIMITED Vs TALIBPATHAK(P), ISLEGAL.COM
025 IKAISH MOHHAMAD
IOMP (Iy06-10-2025 [IDFC ~ FIRST  BANKSANJEEV 9717028845 ILITIGATON@SEC|NIL
(COMM)/1432/2 ILIMITED Vs KAMAL [PATHAK(P), ISLEGAL.COM
025 [HASAN
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ICS 08-10-2025 [NIKE INNOVATE CV Vs [Shravan Bansal(P),|6201970125 [UNITEDMARK@ [25-09-2025
(COMM)/823/20 IASHOK KUMAR [UNITEDANDUNI
o5 [TED.COM
IOMP (I}0o8-10-2025 [[DFC FIRST BANKISANJEEV 9717028845 ILITIGATON@SEC|NIL
(COMM)/1467/2 [LIMITED Vs SAHIL [PATHAK(P), ISLEGAL.COM
025 IKARMAKAR
IOMP (D}o8-10-2025 [IDFC FIRST BANK|SANJEEV 9717028845 ILITTIGATON@SEC|NIL
(COMM)/1466/2 ILIMITED Vs ADITYA [PATHAK(P), ISLEGAL.COM
025 IBANSAL
[Execution 09-10-2025 |ABS INDIA PVT LTD Vs |SIDDHARTH KR
(Comm)/343/20 JABC  INFOSYSYTEMSSINGH(P),
25 IPVT LTD
IOMP (IY09-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATON@SEC|NIL
(COMM)/1479/2 ASHUTOSH NARAYAN [PATHAK(P), ISLEGAL.COM
025 ISINGH
OMP (Dj09-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845  [LITIGATON@SEC|NIL
(COMM)/1478/2 RAMMURTI [PATHAK(P), SLEGAL.COM
025
IOMP (Djo9-10-2025 [Yes Bank Ltd Vs RINKIADV. LALIT|8130383148 alitpandayadvasso[NIL
(COMM)/1477/2 IRAM NIWAS IPANDEY(P), ciates@gamil.com
025
IOMP (Djo9-10-2025 [Yes Bank Ltd Vs |ADV. LALIT|8130383148 lalitpandayadvasso[NIL
(COMM)/1476/2 IDINESH BIDHURI IPANDEY(P), lciates@gamil.com
025
IOMP (Djo9-10-2025 [Yes Bank Ltd Vs [ADV. LALIT|8130383148 alitpandayadvassoNIL
(COMM)/1475/2 [SURESH VERMA IPANDEY(P), lciates@gamil.com
025
IOMP (Dfro-10-2025 [Yes Bank Ltd Vs ANKITIADV. LALIT|8130383148 lalitpandayadvasso[NIL
(COMM)/1510/2 IKALSHAN [PANDEY(P), ciates@gamil.com
025
[Execution 10-10-2025 [Kotak Mahindra BankMAYANK
(Comm)/347/20 td Vs TUSHARMAHAJAN(P),
25 [BUILDING MATERIALS|
IAND CEMENT STORE
IOMP (I)10-10-2025 [Yes Bank Ltd Vs AJABADV. LALIT|8130383148 lalitpandayadvasso[NIL
(COMM)/1508/2 ISINGH [PANDEY(P), [ciates@gamil.com
025
IOMP (I)10-10-2025 [Yes Bank Ltd Vs NEHAADV. LALIT|8130383148 lalitpandayadvasso[NIL
(COMM)/1509/2 INEHA [PANDEY(P), [ciates@gamil.com
025
[Execution 13-10-2025 [NEERU JINDAL Vs [Sohan Lal(P),
(Comm)/348/20 ISANDEEP BANSAL
25
IOMP (I}13-10-2025 |Axis Bank Limited Vs [AMIT KUMAR(P), (8860939556 |AMITKUMAR.294 NIL
(COMM)/1518/2 [RATTAN |@REDIFMAIL.CO
025 M
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IOMP (I)13-10-2025 |Axis Bank Limited Vs [AMIT KUMAR(P),[8860939556 |AMITKUMAR.294
(COMM)/1517/2 IASHOK KUMAR| (@REDIFMAIL.CO
025 ICHAUBEY M
ICS 13-10-2025 [SHOENIVERS AND ANRJFANISH KUMAR[9811143749 IFANISHKJAIN@ [04-10-2025
(COMM)/837/20 Vs COLUMBUS PAIN(P), IGAMIL.COM
25 IPREMIER SHOES PVT|

[ILTD
IOMP (Df13-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITTIGATON@SEC|NIL
(COMM)/1516/2 LAXMI DEVI [PATHAK(P), ISLEGAL.COM
025
OMP (Dfi3-10-2025 |AXIS BANK LIMITED VSSANJEEV 0717028845  [LITIGATON@SEC|NIL
(COMM)/1515/2 RUPA RAM I[PATHAK(P), ISLEGAL.COM
025
IOMP (I)13-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATON@SEC|NIL
(COMM)/1514/2 AJAY KUMAR 45 IPATHAK(P), ISLEGAL.COM
025
OMP (Dfi4-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845  [LITIGATON@SEC|NIL
(COMM)/1566/2 BHAV SINGH [PATHAK(P), SLEGAL.COM
025
OMP (Dli4-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845  [LITIGATON@SEC|NIL
(COMM)/1563/2 SHIVAM CHAUHAN IPATHAK(P), ISLEGAL.COM
025
lOMP (Dfia-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845  |[LITIGATON@SEC|NIL
(COMM)/1561/2 ASHOK KUMAR IPATHAK(P), ISLEGAL.COM
025 IMISHRA
lOMP (Dlia-10-2025 |AXIS BANK LIMITED VYSANJEEV 9717028845  |[LITIGATON@SEC|NIL
(COMM)/1558/2 MEENAKSHI SINGH [PATHAK(P), ISLEGAL.COM
025 [CHAUHAN 44
lOMP (Dli4-10-2025 |AXIS BANK LIMITED VSSANJEEV 0717028845  |LITIGATON@SEC|NIL
(COMM)/1554/2 RAMESHWAR SO  [PATHAK(P), SLEGAL.COM
025 [CHATURI
OMP (D14-10-2025 |AXIS BANK LIMITED VSSANJEEV 0717028845  [LITIGATON@SEC|NIL
((COMM)/1556/2 AASU KHA [PATHAK(P), SLEGAL.COM
025
IOMP (I)14-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATON@SEC|NIL
(COMM)/1553/2 SAGEER AHMAD [PATHAK(P), SLEGAL.COM
025
IOMP (I)14-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATON@SEC|NIL
(COMM)/1552/2 RISHABH MISHRRA [PATHAK(P), ISLEGAL.COM
025
IOMP (Dj14-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATON@SEC|NIL
(COMM)/1551/2 NARSA RAM IPATHAK(P), ISLEGAL.COM
025
ICS 14-10-2025 [Praveen Kumar Vs SaiSHIVANI [Not Mentioned [Not Mentioned [22-09-2025
(COMM)/843/20 [Ram Industries [TOMAR(P),
25
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ICS 14-10-2025 [MS SHRI 9990904350  [advocateakjha@ga [08-08-2023,08-
(COMM)/841/20 [EARTH MOVERS Vs MKUMAR JHA(P), mil.com |08-2023,10-10-
25 N LARSEN AND| 2025
[TOUBRO
ICONSTRUCTION
IOMP (I)14-10-2025 |Axis Bank Limited Vs [AMIT KUMAR(P),[8860939556 |AMITKUMAR.294[NIL
(COMM)/1550/2 IALOK KUMAR SINGH (@REDIFMAIL.CO
025 M
IOMP (Dj14-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATON@SEC|NIL
(COMM)/1549/2 JEET S O MURTI [PATHAK(P), ISLEGAL.COM
025
OMP (Dli4-10-2025 |AXIS BANK LIMITED VSSANJEEV 0717028845  [LITIGATON@SEC|NIL
(COMM)/1546/2 SATYA PRAKASH I[PATHAK(P), ISLEGAL.COM
025
IOMP (I)14-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATON@SEC|NIL
(COMM)/1548/2 PREMLATA SHAHI [PATHAK(P), ISLEGAL.COM
025
OMP (Dfi4-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845  [LITIGATON@SEC|NIL
(COMM)/1547/2 HADAMAN SO [PATHAK(P), SLEGAL.COM
025 ISUKHARAM
IOMP (Dp5-10-2025 |Axis Bank Limited Vs [AMIT KUMAR(P),[8860939556 |AMITKUMAR.294NIL
(COMM)/1586/2 ISHAKTI SINGH |(@REDIFMAIL.CO
025 M
lOMP (Dfi5-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845  |[LITIGATON@SEC|NIL
(COMM)/1587/2 BABU LAL GURJAR IPATHAK(P), ISLEGAL.COM
025
ICS [16-10-2025 [TARZAN ELECTRICALSBhaskar Vali(P), [9910358225 loffice@vali.co.in  [Not Mentioned
((COMM)/849/20 PRIVATE LIMITED Vs
25 IANIL KUMAR
lOMP (Dfi6-10-2025 [IDFC _ FIRST _ BANK|SANJEEV 0717028845  |LITIGATON@SEC|NIL
(COMM)/1593/2 LIMITED Vs CHANDER[PATHAK(P), SLEGAL.COM
025 [DEEP
OMP (Di7-10-2025 |IDFC FIRST BANK LTD [SANJEEV 0717028845  [LITIGATON@SEC|NIL
(COMM)/1600/2 Vs MUSTAFA [PATHAK(P), ISLEGAL.COM
025 IAZIMUDDIN
OMP (I}18-10-2025 [Yes Bank Ltd Vs |ADV. LALIT|8130383148 lalitpandayadvasso[NIL
(COMM)/1632/2 ISUDESH JAGDISHPANDEY(P), ciates@gamil.com
025 [YADAV
OMP (I}18-10-2025 [Yes Bank Ltd Vs RAMIADV. LALIT8130383148 [lalitpandayadvasso[NIL
(COMM)/1631/2 [BARAN [PANDEY(P), ciates@gamil.com
025
IOMP (D[18-10-2025 [Yes Bank Ltd Vs SUNNYJADV. LALIT|8130383148 lalitpandayadvasso[NIL
(COMM)/1630/2 [KUMAR GULIYANI [PANDEY(P), lciates@gamil.com
025
IOMP (Iy25-10-2025 [Yes Bank Ltd Vs [ADV. LALIT|8130383148 lalitpandayadvasso[NIL
(COMM)/1648/2 IVIJEESH PS [PANDEY(P), ciates@gamil.com
025
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IOMP (I)25-10-2025 |AXIS BANK LTD Vs |JADV. LALIT|8130383148 lalitpandayadvasso[NIL

(COMM)/1647/2 [PIYUSH MAHAJAN [PANDEY(P), [ciates@gamil.com

025

IOMP (Df25-10-2025 [IDFC FIRST BANK|ISANJEEV 9717028845 ILITIGATON@SEC|NIL
(COMM)/1646/2 [LIMITED Vs DEEPAK [PATHAK(P), ISLEGAL.COM

025 IPRASAD

IOMP (Dj25-10-2025 [IDFC FIRST BANK|SANJEEV 9717028845 ILITTIGATON@SEC|NIL
(COMM)/1645/2 ILIMITED Vs SANJEEV [PATHAK(P), ISLEGAL.COM

025 IKUMAR

[Execution l25-10-2025 [Aqualite IndustrieARCHIT

((Comm)/362/20 [Private Limited Vs [SINGHAL(P),

25 KASTF IQUBAL

IOMP (D27-10-2025 JAXIS BANK LTD Vs [ADV. LALIT|8130383148 alitpandayadvasso[NIL
(COMM)/1666/2 IABHISHEK SHARMA  [PANDEY(P), ciates@gamil.com

025

IOMP (I)27-10-2025 |AXIS BANK LIMITED VSSANJEEV

(COMM)/1665/2 AMIT YADAV IPATHAK(P),

025

ICS [27-10-2025 [Shri Shreyas Kukreja Vs [MUKESH

(COMM)/861/20 [Shri Sarabjit Singh IAGGARWAL(P),

25

lOMP (Dl27-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845  |[LITIGATON@SEC|NIL
(COMM)/1664/2 SHABLU IPATHAK(P), ISLEGAL.COM

025

Misc l27-10-2025 [State Bank of India Vs [Krishna Kif

IDJ/1012/2025 Yatender Kumar [Sharma(P),

ICS 27-10-2025 [LAKSHAY KAPOOR Vs |Gulab Chandrag35797977 ladvgyadav@gamil.[08-10-2025
(COMM)/860/20 JAJAY KUMAR JAINER  [Yadav(P), fcom

25

IM-Ex/401/2025 [27-10-2025 [BANK OF BARODA Vs [Nidish Gupta(P),

ISUNIL MADAN
ICS 27-10-2025 |DEEP OlILsakshi(P), 9818712068 ishakshithakur263 [26-09-2025
((COMM)/859/20 ICORPORATION Vs (@gamil.com
25 ICHANDAN
IOMP (I)27-10-2025 |Axis Bank Limited Vs [AMIT KUMAR(P),[8860939556 |AMITKUMAR.294[NIL
(COMM)/1663/2 IAMIT SHARMA |(@REDIFMAIL.CO
025 M
IOMP (I)27-10-2025 |AXIS BANK LTD Vs |ADV. LALIT|8130383148 lalitpandayadvasso[NIL
(COMM)/1662/2 IASHOK KUMAR [PANDEY(P), lciates@gamil.com
025
IOMP (I)28-10-2025 |AXIS BANK LTD Vs |ADV. LALIT|8130383148 lalitpandayadvasso[NIL
(COMM)/1694/2 [RAGHVENDRA TIWARI [PANDEY(P), ciates@gamil.com

025
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[Execution 28-10-2025 |JAUTOVIKAS SALES AND[YOMESH
((Comm)/368/20 ISERVICE PVT LTD Vs [SHARMA(P),
25 IAVINASH RAI
[Execution 28-10-2025 [AUTOVIKAS SALES ANDYOMESH
(Comm)/369/20 ISERVICE PVT LTD Vs [SHARMA(P),
lo5 IAVINASH RAI
OMP (I)}28-10-2025 [Shriram Finance Ltd Vs [Manoj Kumar(P),
(COMM)/1692/2 IGOVIND
025
ICS 29-10-2025 [Abdul Haq Vs  M/SSHIVANI 18057399884  [Not Mentioned  [14-10-2025
(COMM)/864/20 [mphi Products PrivateTOMAR(P),
25 [Limited
ICS 130-10-2025 [RAVI NAYYAR Vs fsurinder Kumar [9868066342  [Not Mentioned 7-10-2025
((COMM)/868/20] IGINNI VIRK badhwar(P),
25
IOMP (I)30-10-2025 |AXIS BANK LTD Vs [Sunita Singh(P),
(COMM)/1704/2 TPIN KUMAR
025
IOMP (Iy30-10-2025 |AXIS BANK LTD Vs [Sunita Singh(P),
(COMM)/1703/2 ISHIVAM GIRI
025
IOMP (I)31-10-2025 [HDFC BANK LTD Vs [NAVEEN
(COMM)/1720/2 ISAHJAD AKHATAR  [SHARMA(P),
025
(OMP (D31-10-2025 [Shriram Finance Ltd Vs [Manoj Kumar(P), [9811133644 IMANOJ.ADV@GA [NIL
(COMM)/1719/2 [TAUFEEQUE  ALFAAZ IMIL.COM
025 [KHAN
OMP (D31-10-2025 [Shriram Finance Ltd Vs [Manoj Kumar(P), [9811133644 IMANOJ.ADV@GA [NIL
(COMM)/1718/2 [RANJIT YADAV [MIL.COM
025
7 [SH. SANJEEV|WEST ICS (COMM) ICS l22-11-2023 [M/S TAURUSGAGAN GUPTA 9971287776 ladvgagangupta@g [09.09.2023
IAGGARWAL, DISTRICT]| ((COMM)/864/20 IPACKAGING PVT LTD)| mail.com
PVUDGE (COMMERCIAL 23 Vs M/S CREAMY FOODS|
ICOURT) ILIMITED
[Execution [Execution 04-09-2024 [Arti Kochar Vs SECRETJAGRITIJAIN 7042312792 ILAWFIRM@UNS [NIL
(Comm.) (Comm.)/234/20 IMERMAID BAR  AND) IOLVEDLEGAL.CO
24 [LOUNGE PVT LTD AND| M
IORS
ICS (COMM) ICS 11-03-2025 [State Bank Of India V4ASHOK KUMAR (9811896060 lkumarashokadvoc [07.03.2025
(COMM)/199/20 ISUNDER te@gmail.com
25
ICS (COMM) ICS 19-03-2025 [PR Metals Vs R K SteellAnandB.L.Srivasta (9818964910 srivastavanand(@y[17.03.2025
(COMM)/216/20 [Traders a lahoo.co.in
25
ICS (COMM) ICS 23-05-2025 [GENETIX BIOTECH|Shri Madhav8700568975  [madhavgawri 1f28.04.2025
(COMM)/444/20 IASTIA LIMITED VsiGawri (@gmail.com
25 IACCUTEST BIOLOGICS|
[PRIVATE LIMITED
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[Execution [Execution 24-02-2025 [DEEPAK  BANSAL VSVIPIN DILAWAR [93 12203957 ipindilawari83@g[NIL
(Comm.) (Comm.)/51/202 [M/S ADITYA MOULDS imail.com
5
ICS (COMM) ICS 13-05-2025 [State Bank of India VSKRISHAN KR9958891040 [info@krissjurisnco|05.05.2025
(COMM)/396/20 [Raj Rani ISHARMA .com
25
ICS (COMM) ICS 05-06-2025 [ROBIN SINGH VSIVINAY BHASIN  [9914029491 [VINAYKUMARBH [31.05.2025
(COMM)/504/20 [LAKHVINDER KAUR IASIN@GMAIL.CO
25 M
[OMP (IYOMP (If17-09-2025 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 alitpandevassociatiNIL
(COMM.) (COMM.)/1277/2 INAVEEN YADAV les@gmail.com
025
IOMP (DoMP (Dp7-09-2025 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 alitpandevassociatiNIL
(COMM.) (COMM.)/1278/2| I[KAILASH JAGDEO les@gmail.com
025
IOMP (DOMP (Dj18-09-2025 [Yes Bank Ltd Vs AMITILALIT PANDEY (8130383143 alitpandevassociatiNIL
(COMM.) (COMM.)/1289/2] [BHATI les@gmail.com
025
IOMP (DIOMP (Dj18-09-2025 |Yes Bank Ltd Vs DINESH[LALIT PANDEY (8130383143 alitpandevassociatiNIL
(COMM.) (COMM.)/1290/2] IKUMAR les@gmail.com
025
OMP (DOMP (Df19-09-2025 [Yes Bank Ltd Vs RAVILALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.) (COMM.)/1327/2 IKASHYAP les@gmail.com
025
IOMP (DIOMP (Df19-09-2025 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 alitpandevassociat{NIL
(COMM.) (COMM.)/1328/2| IRAGHUVIR SINGH les@gmail.com
025
IOMP (DIOMP (Dj20-09-2025 [HDFC BANK LTD VSLALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.) (COMM.)/1333/2 IRITU GHILORIA les@gmail.com
025
loMP (DjoMP (Dj08-10-2025 [DFC _ FIRST _ BANK|SANDEEP 0717028845  [LITIGATION@SR |NIL
(COMM.) (COMM.)/1462/2] [LIMITED Vs ARUNPATHAK ICSLEGAL.COM
025 [KUMAR RAGHAV
ICS (COMM)  [CS 29-03-2025 [SHYAM SUNDER RATHIAbR &Associates
((COMM)/246/20 Vs M/S SP AGRO|
25 INDUSTIRES
MP (IyYomMP (I}02-09-2025 [SHRIRAM FINANCEMANOJ KUMAR (9811133644 imanojkumaro7@g [NIL
(COMM.) (COMM.)/1110/2 [LIMITED Vs ASLAM imail.com
025
MP (Iyomp (I}02-09-2025 [AXIS BANK LTD VSLALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.) (COMM.)/1125/2 IMUMTAJ les@gmail.com
025
IOMP (IYOMP (Iy02-09-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.) (COMM.)/1126/2 WATINDER SINGH les@gmail.com
025
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(DlOMP (Djo2-09-2025 ]AXIS BANK LTD VSLALIT PANDEY (8130383143 lalitpandevassociat|
(COMM.) (COMM.)/1127/2 ISHAKIR ALI les@gmail.com
025
MP (Iyomp (I}02-09-2025 [AXIS BANK LTD VSLALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.) (COMM.)/1128/2 ISAMBHU DAYAL les@gmail.com
025
[OMP (DlOMP (Dj20-09-2025 [Yes Bank Ltd Vs VIKASH[LALIT PANDEY [8130383143 lalitpandevassociat{NIL
(COMM.) (COMM.)/1330/2] [KUMAR les@gmail.com
025
[OMP (IYOMP (Iy09-10-2025 [Yes Bank Ltd  VSLALIT PANDEY (8130383143 alitpandevassociatiNIL
(COMM.) (COMM.)/1471/2 IMEBOOB ALI les@gmail.com
025
IRP/1/2024 [RP/1/2024 25-11-2024 [LUMINOUS POWERBIRENDER 9810616615 prijenderdhull@ya il
[TECHNOLOGIES VsDHULL lhoo.com
IAPEX ENTERPRISES|
JAND ANR
IOMP (DOMP (Djo2-09-2025 ]AXIS BANK LTD VSLALIT PANDEY (8130383143 alitpandevassociatiNIL
(COMM.) (COMM.)/1129/2 [RAMESH KUMAR] les@gmail.com
025 IPANDIT
IOMP (DIOMP (Djo2-09-2025 ]AXIS BANK LTD VSLALIT PANDEY (8130383143 alitpandevassociatiNIL
(COMM.) (COMM.)/1131/2 INDRAJEET KUMAR les@gmail.com
025
OMP (DOMP (Djo2-09-2025 ]AXIS BANK LTD VSLALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.) (COMM.)/1132/2 IAJAM KHAN les@gmail.com
025
IOMP (DIOMP (Dj12-09-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 alitpandevassociat{NIL
(COMM.) (COMM.)/1187/2 ISHAHEEN JAMAL les@gmail.com
025
IOMP (DIOMP (Df15-09-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.) (COMM.)/1225/2 IMEENU les@gmail.com
025
IOMP (IYOMP (Ij10-10-2025 [IDFC ~ FIRST = BANK|SANDEEP 9717028845 litigation@sreslegalNIL
(COMM.) (COMM.)/1513/2 [LIMITED Vs SATPAIIPATHAK .coM
025 ISINGH NAGAR
IOMP (IYomP (I}15-09-2025 [Shriram Finance Ltd VSMANOJ KUMAR (9811133644 imanojkumaro7@g [NIL
(COMM.) (COMM.)/1222/2] [RAKESH KUMAR imail.com
025
MP (IyYomMP (I}16-09-2025 [Hdfc Bank Limited VsManish Verma 9650810426  [msvermachambers|NIL
(COMM.) (COMM.)/1264/2] [KAPIL GOYAL (@gmail.com
025
MP (IYOoMP (I}16-09-2025 [Hdfc Bank Limited VsManish Verma 9650810426  [msvermachambers|NIL
(COMM.) (COMM.)/1265/2 [DHRUV GUPTA (@gmail.com
025
IOMP (IYOMP (I)16-09-2025 [Hdfc Bank Limited VsManish Verma 9650810426  [msvermachambers|NIL
(COMM.) (COMM.)/1266/2| ISANDEEP SHARMA (@gmail.com
025
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[Ex.COMM 4Ex.COMM 415-05-2025 [SMFG INDIA CREDIT] 18882225777 IROHIT@FIRSTAS
IJAward by ArbJAward by Arb) ICO LD Vs Gurpreet Singh[KHURANA ISOCIATES.IN
IComm. IComm./19/2025
[Ex.COMM {Ex.COMM 423-05-2025 [Hans Rubber And Sport: - - INIL
JAward by ArbJAward by Arb) [Pvt Ltd Vs M/S Indian|
|Comm. IComm./23/2025 [nstitue of Patent and|
frade Education and|
Research Pvt Ltd
[Execution [Execution 11-07-2025 [Neutral NVOCC PrivatelSUNIL VERMA (9821961222 lanildabasdnb@gm [NIL
(Comm.) (Comm.)/218/20 [Limited Vs  Shankar fail.com
25 ifreight Logistics
IM-Ex IM-Ex/350/2025 [11-09-2025 [M/S BEE SAFEJAGRITIJAIN 7042312792 lawfirm@unsolved [NIL
[FARMING PVT LTD| egal.com
[THROUGH ITS AR
IRENDER SINGH Vs
M/S ICU AGRY]|
ISOLUTION THROUGH]
bre ppAp A pavizany
[Execution [Execution 15-10-2025 [Asian Global AgenciesPARVEEN KR 8750429500  [anildabasdnb@gm [NIL
(Comm.) (Comm.)/354/20 [Through its Proprietor Vs lail.com
25 iMs UNIQ TRIMS INC|
[Partnership Firm|
[Through its partners
ICS (COMM) ICS 130-03-2022 [SUPER CASSETTE IT PANDEY (8130383143 alitpandevassociatiNIL
(COMM)/251/20 [INDUSTRIES LTD. Vs les@,gmail.com
22 [M/S LEARNING LINKS|
IPUBLISHING HOUSE P,
[LTD. AND ORS.
ICounter Claim [Counter 27-02-2023 [M/S LEARNING LINKSMANOJ KUMAR [9811133644 imanojkumaro7@g [NIL
IClaim/13/2023 IPUBLISHING HOUS imail.com
[PVT. LTD. Vs SUPE!
ICASETTES INDUSTRIES|
[LTD.
IOMP (IYOMP (I)29-08-2025 [YES BANK LTD VSKARTIK KUMAR (9811669863 [Mohnish.sharma@[NIL
(COMM.) (COMM.)/1080/ ISUNITA PREM CHAND [vesbank.in
2025
IOMP (IYOMP (I)29-08-2025 [YES BANK LTD Vs AJAY[KARTIK KUMAR (9811669863 [Mohnish.sharma@[NIL
(COMM.) (COMM.)/1081/2 IGHILDIYAL yesbank.in
025
IOMP (DIOMP (Dl29-08-2025 [YES BANK LTD VSKARTIK KUMAR (9811669863 IMohnish.sharma@}18.09.2025
(COMM.) (COMM.)/1082/2| ISEEMA MALHOTRA resbank.in
025
loMP (DjoMP (Dj29-08-2025 [YES BANK LTD VSKARTIK KUMAR [9811669863  [Mohnish.sharma@NIL
(COMM.) ((COMM.)/1083/2| IADITYA VERMA resbank.in
025
[OMP (DlOoMP (Df29-08-2025 [YES BANK LTD VSKARTIK KUMAR (9811669863 IMohnish.sharma@|NIL
(COMM.) (COMM.)/1084/ ISHIVAM MISHRA yesbank.in
2025
MP (IYOMP (I)29-08-2025 [YES BANK LTD VSKARTIK KUMAR (9811669863 IMohnish.sharma@[NIL
(COMM.) ((COMM.)/1085/2] [HIMADRI LODHI yesbank.in
025
MP (DoMp (D29-08-2025 [YES BANK LTD VSKARTIK KUMAR (9811669863 IMohnish.sharma@|[NIL
(COMM.) (COMM.)/1087/2] ISUNIL KUMAR yesbank.in
025
IOMP (IYOMP (I)10-09-2025 [Hdfc Bank Limited VsManish Verma 9650810426  [msvermachambers|NIL
(COMM.) (COMM.)/1177/2 ISUMIKSHA SINGH (@gmail.com
025
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(DlOMP (Df10-09-2025 [Hdfc Bank Limited VsManish Verma 90650810426 Imsvermachamber
(COMM.) (COMM.)/1179/2 [SHUBHAM YADAV (@gmail.com
025
MP (DoMp (I)10-09-2025 [Hdfc Bank Limited VsManish Verma 9650810426  [msvermachambers|NIL
(COMM.) (COMM.)/1180/2 [INDERPAL SINGH (@gmail.com
025
[OMP (DlOMP (Dj26-09-2025 [Yes  Bank Ltd  VSLALIT PANDEY (8130383143 lalitpandevassociat{NIL
(COMM.) (COMM.)/1387/2 IGANESH KUMAR les@,gmail.com
025
ICS (COMM) ICS 11-11-2024 [PUNJAB NATIONALLALIT PANDEY (8130383143 alitpandevassociatiNIL
(COMM)/962/20 BANK Vs RAHUL les@,gmail.com
24 IKAUSHIK
ICS (COMM) ICS l02-05-2025 [State Bank Of India VSLALIT PANDEY [8130383143 alitpandevassociatiNIL
(COMM)/354/20 IBIMLA les@,gmail.com
25
IOMP (DOMP (Df1o-09-2025 [Hdfc Bank Limited VSKARTIK KUMAR (9811669863 [Mohnish.sharma@|NIL
(COMM.) (COMM.)/1178/2 IMANOJ KUMAR BHATI [vesbank.in
025
IOMP (DIOMP (Dpo-09-2025 [Hdfc Bank Limited VSKARTIK KUMAR (9811669863 [Mohnish.sharma@|NIL
(COMM.) (COMM.)/1181/2 JARVIND AGARWAL [vesbank.in
025
IcsccomM)  [cs [31-07-2024 M/S ALLIANCE TECHJKARTIK KUMAR [9811669863  [Mohnish.sharma@|NIL
(COMM)/657/20 ISOLUTIONS PVT LTD Vi lvesbank.in
24 IJABC INFO SYSTEM PVT]|
[PVT LTD
ICS (COMM) ICS l02-05-2025 [STATE BANK OF INIDAMANOJKUMAR [9654371856 ladvpandevmanoi [29.04.2025
(COMM)/353/20 Vs MUNIPAL IPANDEY (@gmail.com
25
Misc DJ [Misc 19-09-2025 [BHATIA ENTERPRISESSETHI &1999949653 lsethi&mahendru.i [NIL
IDJ/909/2025 [THOUGH ITSMAHENDRU Info@gmail.com
[PARTNERS Vs

IMOGUIRE FOODS PVT|
ILTD THROUGH IT§
[DIRECTOR  DHANRAJ|

TR IVANMIA ZInIvanD

Misc DJ Misc 26-09-2025 BHATIA ENTERPRISESSETHI &1999949653 lsethi&mahendru.i [NIL
IDJ/938/2025 THROUGH ITSMAHENDRU Info@gmail.com
[PARTNERS Vs

IMOGUIRE FOODS PVT]
ILTD THROUGH ITS|
[IDIRECTOR  DHANRAJ|

TR IVANATA ZINIVAQD

IOMP (IYOMP (I)23-09-2025 [Shriram Finance Ltd V§MANOJ KUMAR (9811133644 imanojkumaro7@g [NIL
(COMM.) ((COMM.)/1371/2 INARESH SINGH mail.com
025
MP (IYOMP (I)23-09-2025 [Shriram Finance Ltd V§MANOJ KUMAR (9811133644 imanojkumaro7@g [NIL
(COMM.) (COMM.)/1373/2 IMUSTAK mail.com
025
ICS (COMM) ICS 04-03-2025 [STATE BANK OF INDIA[Rajiv B. Samaiyar 9811343911 [RAJIVBSAMAIR@[25.02.2025
(COMM)/175/20 Vs MANISH KUMAR IGMAIL.COM
25
ICS (COMM) ICS 20-04-2023 J D INDUSTRIES INDIAICHOPRA& 18178800668 ICONTRACTTOCC [11.04.2023

(COMM)/345/20 ILIMITED Vs SIDHARTHICHOPRA IA@GMAIL.COM
23 ISHARMA
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(IYOMP (I)15-09-2025 |AXIS BANK LIMITED VSSANDEEP 9717028845 ILITIGATION@SR
(COMM.) (COMM.)/1226/2] [RASHMI TIWARI [PATHAK ICSLEGAL.COM
025
MP (DoMp (Df25-09-2025 JAXIS BANK LIMITED VSSANDEEP 9717028845 ILITIGATION@SR [NIL
(COMM.) (COMM.)/1379/2 [HARISH KUMAR [PATHAK ICSLEGAL.COM
025
18 [SH. AJAY GUPTA WEST ICS ICS 15-10-2025 JAJAY GARG Vs SHRIA.K. Tripathi 9311210052 laktripathi5178@g 09.10.2025
IDISTRICT JUDGE| (COMM)/846/2|(COMM)/846/20 [RAJESH KUMAR TYAGI imail.com
COMMERCIAL COURT)) 025 25
ICS ICS 15-10-2025 [HR FURNISHINGS PVTJAman Dhyani 19717464364 lamandhyaniadv@ [22.09.2025
(COMM)/847/2|(COMM)/847/20 LTD Vs F AND H lgmail.com
025 25 IGLOBAL PRIVATE
ILIMITED
ICS CS 18-10-2025 [KDPJ GLOBAL PVT LTD[Vikas Deep 9868558612  [Lawvikasg9@gmai|30.07.2025
(COMM)/851/2 |[(COMM)/851/20 Vs ATUL GUPTA .com
025 25
ICS ICS 18-10-2025 [SATYAPAL MITTAL VsO.P. Gupta 9868005927  [info@knowlex.in [18.10.2025
(COMM)/852/2(COMM)/852/20 ISANJIV KUMAR NO
025 25 [DECEASSED THROUGH]|
HIS LR
ICS CS 30-10-2025 [M/S EMPIREN.P. Singh 8510005604 psinghandassociali3.10.2025
(COMM)/865/2|(COMM)/865/20 JALCOBREV  PRIVATE]| tes@gmail.com
025 o5 ILTD Vs  GAUTAM|
MALHOTRA
ICS CS 30-10-2025 [M/S GREAT GALLIONN.P. Singh 8510005604 psinghandassociali3.10.2025
(COMM)/866/2|(COMM)/866/20 ENTURE LTD Vg tes@gmail.com
025 o5 IGAUTAM MALHOTRA
ICS CS 08-10-2025 [Prem Nath Chaurasia Vs[Dinesh Kumar 9811786731 dineshkrd1143@g [14.08.2025
(COMM)/824/2|(COMM)/824/20 IShyam Sunder Suri alia imail.com
025 25 [Toni Suri
ICS ICS 109-10-2025 [State Bank of India VsgKrishna Kuman9899000289  [advkrishna1411@g [11.09.2025
(COMM)/827/2|(COMM)/827/20 IDhyanendra Singh |[Sharma Imail.com
025 25
ICS Cs 09-10-2025 [MS DURGA[Girish Gaur 9811109763 girishgauradv@ya [26.09.2025
(COMM)/828/2{(COMM)/828/20| INTERNATIONAL Vs M| 00.com
025 25 [CHARU HARJAI
ICS ICS 09-10-2025 [RAJAT MEHTADeepak Kohli 9811192957 ohli.deepak@hot [23.09.2025
(COMM)/829/2|(COMM)/829/20| IPROPRIETOR OF MS| mail.com
025 25 IGRANITE STUDIQ|
[[INDIA Vs ROKIN|
IGRANITE INDIA PVT)
[LTD
MP (DIOMP (I)13-10-2025 |AXIS BANK LIMITED VsSanjeev Pathak 9717028845 [Litigaton@sreslegal28.06.2025
(COMM.)/1523/((COMM.)/1523/2 [RAMAVTAR SO| .com
2025 025 [KANHATA
ICS CS 14-10-2025 |ANANYA METAL ANDArvind Duggal 9810286284 rvindduggaladv@[26.09.2025
(COMM)/842/2|(COMM)/842/20 JALLOYS Vs SANDEEP] lgmail.com
025 25 IKUMAR YADAV
19 [SH. NARESH KUMAR[WEST [EX/269/2025 |EX/269/2025 l04-10-2025 [M/S SUNDARAM]
IMALHOTRA, DISTRICT] [FINANCE Vs  Mohd|
PUDGE (COMMERCIAL IGuddu
ICOURT)
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ICS ICS 06-10-2025 [Ms Psa Polymers Pvt LtdPARAMJIT 9971829916 IRLBAJURIST@G [23-09-2025
(COMM)/820/2/(COMM)/820/20 Vs SH PARAM JITISINGH [MAIL.COM
025 25 [SINGH

MP (Iyomp (I}o6-10-2025 [[DFC FIRST BANKISANJEEV 9717028845 ILITIGATION@SR [27-09-2025
((COMM.)/1445/((COMM.)/1445/2| ILIMITED Vs BIJENDER [PATHAK ICSLEGAL.COM
2025 025 ISINGH
IOMP (DoMp (Djo6-10-2025 IDFC FIRST BANK|SANJEEV 9717028845 ILITIGATION@SR [27-09-2025
(COMM.)/1446 |(COMM.)/1446/2] [LIMITED Vs BINAY[PATHAK ICSLEGAL.COM

2025 025 IKUMAR SHARMA
IOMP (DoMP (Do6-10-2025 IDFC  FIRST = BANK[SANJEEV 9717028845 ILITIGATION@SR [27-09-2025
(COMM.)/1447/((COMM.)/1447/2 ILIMITED Vs RIZWAN [PATHAK ICSLEGAL.COM
2025 025 IHASHMEE
IOMP (DoMP (Do6-10-2025 |Axis Bank Limited VSAMIT KUMAR 18860939576  JAMITKUMAR.294 [27-09-2025
(COMM.)/1448 |(COMM.)/1448/2| [RAJU KAKHANDAKI |@GMAIL.COM

2025 025
loMP (DjoMP (Djo6-10-2025 [HINDUJA _ LEYLANDAMIT KUMAR __ [8860939576 _ |AMITKUMAR.29427-09-2025
(COMM.)/1449 [(COMM.)/1449/2] [FINANCE Vs PHOOL |@GMAIL.COM

2025 025 ISINGH
IOMP (DIOMP (Djo6-10-2025 |Axis Bank Limited VSAMIT KUMAR 18860939576  JAMITKUMAR.294 [27-09-2025
(COMM.)/1451/|(COMM.)/1451/2 IABHISHEK TALIYAN |(@GMAIL.COM
2025 025
[OMP (DOMP (Djo6-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [24-09-2025
(COMM.)/1452/|((COMM.)/1452/2 IRAJENDRA NARULA [PATHAK ICSLEGAL.COM
2025 025
IOMP (DIOMP (Djo6-10-2025 |Axis Bank Limited VSAMIT KUMAR 18860939576  |JAMITKUMAR.294[25-09-2025
(COMM.)/1453/((COMM.)/1453/2 ISHOBHA TYAGI |@GMAIL.COM
2025 025
IOMP (DIOMP (Do6-10-2025 |Axis Bank Limited VSAMIT KUMAR 18860939576  JAMITKUMAR.294 [27-09-2025
(COMM.)/1454/((COMM.)/1454/2| IMERAJ KHAN (@GMAIL.COM
2025 025
ICS ICS 08-10-2025 [Parveen Kumar VSSAMEER SIDHAR [9444446565 [25-09-2025
(COMM)/821/2|(COMM)/821/20 vinder
025 25
ICS ICS 08-10-2025 MAHESH GOGIA VSGAURAV KAKAR [9718668998 IGAURAVKAKAR  [25-09-2025
(COMM)/822/2|(COMM)/822/20| [Suncity School |@GMAIL.COM
025 25

MP (DIOMP (D}o8-10-2025 [IDFC FIRST BANKISANJEEV 9717028845 ILITIGATION@SR [27-09-2025
(COMM.)/1465/[(COMM.)/1465/2| ILIMITED Vs PINTU [PATHAK ICSLEGAL.COM
2025 025 IMUNDRIKA
ICS ICS 109-10-2025 TECHNOFLEX IKOMAL 7094202885  [DKS.ASSC2GMAI [25-09-2025
(COMM)/830/2{(COMM)/830/20| IPACKAGING Vs KavydMUNDHRA L.COM
025 25 [Enterprises and anr
IOMP (IYOMP (IY09-10-2025 [Yes Bank Ltd Vs DIVYAM|LALIT PANDEY (8130383143 ILALITPANDEYAD[07-10-2025
(COMM.)/1483 |(COMM.)/1483/2| IGAUTAM IV@GMAIL.COM

2025 025
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MP (IYOMP (IY09-10-2025 [Yes Bank Ltd Vs VIJAY[LALIT PANDEY (8130383143 ILALITPANDEYAD(07-10-2025
(COMM.)/1484 [(COMM.)/1484/2) ISINGH IV@GMAIL.COM
2025 025
MP (DoMp (IY09-10-2025 [Yes Bank Ltd Vs PARASLALIT PANDEY (8130383143 ILALITPANDEYAD[07-10-2025
(COMM.)/1485 [(COMM.)/1485/2] IMALHOTRA IV@GMAIL.COM
2025 025
[Execution [Execution 10-10-2025 [KOTAK MAHINDRA|
(Comm.)/346/2|(Comm.)/346/20 [BANK Vs MANOJ|
025 25 IKUMAR
ICS ICS 10-10-2025 [NARESH GOYALYOMESH 9718167741 1-10-2025
(COMM)/835/2|(COMM)/835/20 [PROPRIETOR LGSHARMA
025 25 ILOGISTICS Vi
TRANSHIP PACKERS|
IAND MOVERS PVT LTD
IOMP (IYOMP (I)10-10-2025 [YES BANK LTD Vs RANAANANJAY SINGH 8-10-2025
(COMM.)/1495/|(COMM.)/1495/2| [TRAVELS PRIVATE
2025 025 ILIMITED
[Misc Misc 14-10-2025 [Ms Professional ImpexPANKAJ KUMAR [09-10-2025
IDJ/979/2025 [DJ/979/2025 [Pvt Ltd Vs MS SHIRD]
[INDUSTRIES LTD
[OMP (DIOMP (Dp6-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [10-10-2025
(COMM.)/1594/|(COMM.)/1594/2| IMATESHWARI IPATHAK ICSLEGAL.COM
2025 025 ICONSTRUCTION CO
[OMP (DOMP (Dp6-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [10-10-2025
(COMM.)/1595/|(COMM.)/1595/2 IPARAMJEET SINGH  [PATHAK ICSLEGAL.COM
2025 025
IOMP (DIOMP (Df16-10-2025 |Axis Bank Limited VSAMIT KUMAR 18860939576  JAMITKUMAR.294 (08-10-2025
(COMM.)/1596/|(COMM.)/1596/2 PURUSHOTAM (@GMAIL.COM
2025 025
(OMP (DIOMP (Df16-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR |04-10-2025
(COMM.)/1597/((COMM.)/1597/2 RAJAT SHUKLA IPATHAK ICSLEGAL.COM
2025 025
IOMP (IYOMP (I)16-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [04-10-2025
(COMM.)/1598 [(COMM.)/1598/2] ISAMUNDRA SINGH  [PATHAK ICSLEGAL.COM
2025 025
IOMP (IYOMP (I)16-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [04-10-2025
(COMM.)/1599/[(COMM.)/1599/2| [TARIQ AHMAD [PATHAK ICSLEGAL.COM
2025 025
[Execution [Execution 17-10-2025 [EQUITAS SMALL
(Comm.)/357/2|(Comm.)/357/20 [FINANCE BANK LTD Vs
025 25 ISHYAM PAL
MP (DoMp (Dj17-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [08-10-2025
(COMM.)/1603 [(COMM.)/1603/2 IARSHAD IPATHAK ICSLEGAL.COM
2025 025
loMP (DjOMP (Dfi7-10-2025 |AXIS BANK LIMITED VSSANJEEV 0717028845  [LITIGATION@SR |08-10-2025
(COMM.)/1604 |(COMM.)/1604/2] RAJU SINGH [PATHAK ICSLEGAL.COM
2025 025
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MP (IYOMP (I)17-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [08-10-2025
(COMM.)/1605 |(COMM.)/1605/2 [TARUN IPATHAK ICSLEGAL.COM
2025 025
MP (DoMp (Df17-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [08-10-2025
(COMM.)/1606 |(COMM.)/1606/2] ISANTOSH KUMAR[PATHAK ICSLEGAL.COM
2025 025 IMISHRA
[OMP (IyompP (Iy17-10-2025 [AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR |08-10-2025
(COMM.)/1607/|((COMM.)/1607/2| [YOGESH KUMAR [PATHAK ICSLEGAL.COM
2025 025
IOMP (DoMP (Df17-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [08-10-2025
(COMM.)/1608 |(COMM.)/1608/ [HEMANT KUMAR [PATHAK ICSLEGAL.COM
2025 2025
loMP (DjoMP (Df17-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845  [LITIGATION@SR [08-10-2025
(COMM.)/1609 [(COMM.)/1609/2 ISAGAR IPATHAK ICSLEGAL.COM
2025 025
IOMP (DOMP (Dfi7-10-2025 |Axis Bank Limited VSAMIT KUMAR 18860939576  JAMITKUMAR.294 (08-10-2025
(COMM.)/1610/[(COMM.)/1610/2 ICHAUBEY |@GMAIL.COM
2025 025 ICONSTRUCTION
ICOMPANY
IOMP (DIOMP (Dpi7-10-2025 |Axis Bank Limited VSAMIT KUMAR 18860939576  JAMITKUMAR.294 (06-10-2025
(COMM.)/1611/ (COMM.)/1611/2 ISURINDER KUMAR (@GMAIL.COM
2025 025
[OMP (DOMP (Dp7-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR |04-10-2025
(COMM.)/1612/((COMM.)/1612/2 BAJRANG SINGH PATHAK ICSLEGAL.COM
2025 025
[OMP (DIOMP (Df17-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR |04-10-2025
(COMM.)/1613/|(COMM.)/1613/2 IVEER NARAYAN[PATHAK ICSLEGAL.COM
2025 025 [CHAUDHARY
(OMP (DIOMP (Df17-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR |04-10-2025
(COMM.)/1614/|(COMM.)/1614/2 [UMESH KUMAR YADAV [PATHAK ICSLEGAL.COM
2025 025
IOMP (IYOMP (I)17-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [04-10-2025
(COMM.)/1615/|(COMM.)/1615/2 IASHISH KUMAR[PATHAK ICSLEGAL.COM
2025 025 [KESHARWANI
IOMP (IYOMP (I17-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [04-10-2025
(COMM.)/1616/|(COMM.)/1616/2 [NISHANT SINGH GAUR [PATHAK ICSLEGAL.COM
2025 025
[Execution [Execution 18-10-2025 |GSI ENTERPRISES|
(Comm.)/359/2|(Comm.)/359/20 [PRIVATE LIMITED Vs
025 25 INARESH KUMAR]
IAHUJA
[Execution [Execution 18-10-2025 [HEMA CONNOISSEUR|
(Comm.)/360/2|(Comm.)/360/20 ICOLLECTIONS PVT LTD|
025 25 s DOMINION EXPO|
[VENTURES PVT LTD
ICS ICS 18-10-2025 [KAVITA GARG Vs SHRISHALU KUMARI (9311210052 IAKTRIPATHI5178 [10-10-2025
(COMM)/853/2|(COMM)/853/20 ISANJAY TYAGI |(@GMAIL.COM
025 25




COURT DISTRICT COURT CASETYPE CASE DATE OFPETITIONER NAMEADVOCATE ADVOCATE ADVOCATE DATE OF E-
NO. ROOM NUMBER REGISTRAVS RESPONDENT MOBILE EMAIL ID PAYMENT OF
TION NAME NUMBER COURT FEES

MP (IYOMP (I)18-10-2025 [Yes Bank Ltd VSLALIT PANDEY (8130383143 ILALITPANDEYAD[14-10-2025
(COMM.)/1619/((COMM.)/1619/2 [LAXMAN SINGH IV@GMAIL.COM
2025 025

MP (DoMp (I)18-10-2025 [Yes Bank Ltd Vs AMIT|LALIT PANDEY (8130383143 ILALITPANDEYAD[14-10-2025
(COMM.)/1620 |(COMM.)/1620/2] [KUMAR JANA [V@GMAIL.COM

2025 025
IOMP (DoMp (I)18-10-2025 [Yes Bank Ltd Vs ARJUN|LALIT PANDEY (8130383143 ILALITPANDEYAD|14-10-2025
(COMM.)/1621/|(COMM.)/1621/2 ISINGH [V@GMAIL.COM
2025 025
IOMP (DoMP (I)18-10-2025 [Yes Bank Ltd VSLALIT PANDEY (8130383143 ILALITPANDEYAD[13-10-2025
(COMM.)/1622/(COMM.)/1622/2| INARENDER SHARMA [V@GMAIL.COM
2025 025
IOMP (IYOMP (I)18-10-2025 [IDFC FIRST BANK LTD|SANJEEV 9717028845 ILITIGATION@SR [11-10-2025
(COMM.)/1625/|(COMM.)/1625/2 [Vs ANIL KUMAR [PATHAK ICSLEGAL.COM
2025 025
IOMP (IYOMP (I)18-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [08-10-2025
(COMM.)/1626 |(COMM.)/1626/2| [DHARMENDRA [PATHAK ICSLEGAL.COM

2025 025 [KASHYAP
[OMP (DIOMP (Dp8-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR |08-10-2025
(COMM.)/1627/((COMM.)/1627/2, IGOPA RAM PATHAK ICSLEGAL.COM
2025 025
[OMP (DOMP (D25-10-2025 [IDFC FIRST BANKISANJEEV 9717028845 ILITIGATION@SR [13-10-2025
(COMM.)/1638 |(COMM.)/1638/2] ILIMITED Vs SHUBAN [PATHAK ICSLEGAL.COM

2025 025 BHAT
[OMP (DIOMP (Dj25-10-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD[17-10-2025
(COMM.)/1640 |(COMM.)/1640/2] BALIDEEN S @GMAIL.COM

2025 025
(OMP (DIOMP (D25-10-2025 |AXIS BANK LIMITED VSSANJEEV 9717028845 ILITIGATION@SR [17-10-2025
(COMM.)/1641/((COMM.)/1641/2 IGOMTI IPATHAK ICSLEGAL.COM
2025 025
[Execution [Execution 27-10-2025 |PRAVEEN KUMAR]
(Comm.)/363/2|(Comm.)/363/20 IGOEL Vs  MANISH]|
025 25 [LALWANT
[Execution [Execution 27-10-2025 (Sidharatha Duggal Vg
(Comm.)/364/2|(Comm.)/364/20 IChander Shekhar
025 25
ICS ICS 27-10-2025 [STATE BANK OF INDIAMANOJ PANDEY [9654371856 IADVPANDEYMA [15-10-2025
(COMM)/855/2((COMM)/855/20 Vs RAM TIRATH INOJ@GMAIL.CO
025 25 M
ICS ICS 27-10-2025 [BANK OHFSHAILESH 9891285888  |ADVSHAILESHK [17-10-2025
(COMM)/856/2|(COMM)/856/20 IMAHARASHTRA VSKUMAR [UMAR@GMAIL.C
025 25 ISMITA SINGH OM
ICS ICS 27-10-2025 [RCK Leasing andANIL SEHRAWAT|9810208488  [GAURIOMLAWO [17-10-2025
(COMM)/857/2|(COMM)/857/20 [Financing Private Ltd V| IFFICE-
025 25 IMohit Kumar Sharma 1@GMAIL.COM
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MP (IYOMP (Iy27-10-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD[16-10-2025
(COMM.)/1652/[(COMM.)/1652/2| IASHISH KUMAR| IV@GMAIL.COM
2025 025 IMODANWAL
MP (DoMp (D27-10-2025 AXIS BANK LTD VS[LALIT PANDEY (8130383143 ILALITPANDEYAD[25-10-2025
(COMM.)/1653/[(COMM.)/1653/2| IPUNAM GUPTA IV@GMAIL.COM
2025 025
[OMP (IyompP (Df27-10-2025 |Accelerate ProductxlSUSHIL SHUKLA 9582483990  [SSALEGAL.09@G [17-102025
(COMM.)/1654/[(COMM.)/1654/2] Jentures Pvt Ltd Vs IMAL.COM
2025 025 ISagarika Bala
ICS ICS 28-10-2025 [Lakshmi ~ Float Glass{VIBHOR GARG [9811352998 [VIBHOR@BAVLE [17-10-2025
(COMM)/863/2/(COMM)/863/20 Limited Vs  Vija IGAL.IN
025 25 IDhameeja Prop R V Glas:
[Industries
IOMP (DoMP (D[28-10-2025 [Shriram Finance Ltd VSLALIT PANDEY 18130383143 ILALITPANDEYAD|27-10-2025
(COMM.)/1685 [(COMM.)/1685/2| IMAHESH CHAND IV@GMAIL.COM
2025 025
loMP (DjoMP (D28-10-2025 |AXIS BANK LTD VSLALIT PANDEY |[8130383143  |LALITPANDEYAD]7-10-2025
(COMM.)/1688 [(COMM.)/1688/2| IMADHAV GUPTA @GMAIL.COM
2025 025
[OMP (DIOMP (Df28-10-2025 |JAXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD|27-10-2025
(COMM.)/1689 |(COMM.)/1689/2| IPARVEEN KUMAR @GMAIL.COM
2025 025
[OMP (DOMP (D28-10-2025 |AXIS BANK LTD VSLALIT PANDEY (8130383143 ILALITPANDEYAD|27-10-2025
(COMM.)/1690 |(COMM.)/1690/2] IRIMPY KUMAR @GMAIL.COM
2025 025
[Ex.COMM {Ex.COMM 430-10-2025 [SMFG INDIA CREDIT]
lJAward by ArbJAward by Arb) ICO LTD Vs RITH
IComm./68/202 [Comm./68/2025 IMARKETING
5 ISOLUTION
[Execution [Execution 31-10-2025 [OM TRANS LOGISTICS|
(Comm.)/374/2|(Comm.)/374/20 ILIMITED Vs AWS|
025 25 [SHIPPING AND|
ILOGISTICS PVT LTD
ICS ICS 31-10-2025 [RAVI NAYYAR VsSURINDER 9868066342 |SKBADHWAR@G [25-10-2025
(COMM)/871/2 [(COMM)/871/20 [HARISH PAHWA [KUMAR IMAIL.COM
025 25 [BADHWAR
IOMP (IYOMP (I)31-10-2025 [Shriram Finance Ltd VSLALIT PANDEY (8130383143 ILALITPANDEYAD[30-10-2025
(COMM.)/1712/|(COMM.)/1712/2 [Amrender Kr Yadav [V@GMAIL.COM
2025 025
20 [SH. PULASTYANEW DELHI [t ICOUNTER l49/2025 06.10.2025 ANAMYA INDUSTRIESAJAY SONDHI)9717243243 IAJAY@SONDHIL [15.09.2025
[PARAMCHALA, ICLAIM VS. MOVERSABHISHEK IAWCHAMBERS.C
IDISTRICT JUDGE INTERNATIONAL [RANA, HARSH] OM
COMMERCIAL ICULSULTANCY PVT.[SINGHAL
ICOURT)-01 ILTD.AND ANR.
L [CS(COMM) [771/2025 08.10.2025 [BANK OFGAURAV KAJLA (9910079111 IKAJLA.GAURAW [24.09.2025
MAHARASHTRA VS| |(@GMAIL.COM
IKUNDN
L [CS(COMM) [770/2025 08.10.2025 |BANK OFGAURAV KAJLA (9910079111 IKAJLA.GAURAW [24.09.2025
MAHARASHTRA VS| |(@GMAIL.COM
IDEEPALI KOLI AND|
IORS.
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ICS(COMM) 775/2025 10.10.2025 M/S COMPLETEM TAIYAB KHAN (9312222450 IKMTAIYAB@GM [27.09.2025
[DEWATERING |AIL.COM
ISYSTEMS PVT. LTD. VS|
IM/S SRI RAJRAJESH|
'ARI INFRA PROJECTS|
[PVT. LTD.
L [CS(COMM) 788/2025 13.10.2025 [HERO INVESTCORP|PRAMOD KUMAR[9718209970 IAMASTHA@THELE [20.09.2025
[PRIVATE LIMITED VS,|SINGH IGIST.COM
IOWNER/ PROPRIETOR
L ICS(COMM) 786/2025 13.10.2025 [M/S MOVIN EXPRESSUEEVESH MEHTA[9811617186 JEEVESH@MAVE|06.10.2025
PVT. LTD. VS. M/ INLEGAL.NET
IARSH
INTERNATIONALO
It ICS(COMM) 785/2025 13.10.2025 [NS CORPORATION|LOTUS LAW[9560270770, [THELAWYERNT [27.06.2025
[INDIA VS. GSPIASSOCIATES 0315522758  |@GMAIL.COM
[ELECTRONICS PVT|
ILTD.
i [CS(COMM) _ [/84/2025 [13.10.2025 [STATE BANK OF INDIANIRMAL MISHRA[9311131978 _ |[NOT AVAILABLW [06.08.2025
[VS. R A KHALEELUL
i [CS(COMM) __ [783/2025 [13.10.2025 [M/S MOVIN EXPRESSPEEVESH MEHTA[9811617186  PEEVESH@MAVE|06.10.2025
[PRIVATE LIMITED VS. INLEGAL.NET
M/S ANNAPURNA|
ICARGO EXPRESS &
IORS.
il [OMP(COMM) [163/2025 14.10.2025 [FUEL SAVE TECH|KIRTIKAR SUKULj7011726405 [SUKULKIRTIKAR [03.03.2020
IPRIVATE LIMITED VS| |(@GMAIL.COM
VAT AMBEY INDO CHEM|
[PVT. LTD.
L IOMP(COMM) [165/2025 15.10.2025 [DELHI TRANSCOANUBHA 7032442135 ICONTACT @NAUT[]27.09.2025
ILIMITED VS. M/S L. D/DHULIA ILIYAALEGAL.CO
ISULANIA AND CO. M
il ICS(COMM) 796/2025 15.10.2025 [MUJEBUR REHMAN VS.[RAJIV RANJAN (8800234388 |[WRAJIVRANJAN [06.10.2025
ISWAPAN GANGULY |@GMAIL.COM
il ICS(COMM) 795/2025 15.10.2025 [UNICORN DENMARTIGUNJAN KUMAR (9313350568 IGK@CGK.LEGAL, [08.10.2025
ILTD. VS. MOHD. RIYAZ IASSOCIATE@CG
IK.LEGAL
L ICS(COMM) 794/2025 15.10.2025 [M/S  SKYWAYS AIRNEERAJ GUPTA (9811267045 INFO@JUSLAWO [12.09.2025
ISERVICES LIMITED) [FFICES.COM
[VERSUS PAVITHRA|
IRAMADOSS
L ICS(COMM) 793/2025 15.10.2025 [UNION OF INDIA VS/SHYAM KUMAR[9711343590 IADVOCATESHYA [11.09.2025
[YASHIKA BHARARA UHA MJHA@GMAIL.C
|OM
1l ICS(COMM) 792/2025 15.10.2025 [DUSHYANT SINGHALJAPPRV 8527291395 IMAIL@VGCLAWF|11.09.2025
[VS. UNITED INDIASARVARIA, TRM.COM
INSURANCE CO. LTD. [SAHAJ
IAGGARAWAL
L [CS(COMM) 1802/2025 17.10.2025 [PRIMUS SUPERMEENAKSHI 0810288545 IKAPIL@MKMIDH|09.10.2025
ISPECIALITY HOSPITALUMIDHA, KAPIL IA.COM,
S. DR. ALOKIT GULATIMIDHA IMEENAKSHIMID
[HA1@GMAIL.CO
M
It ICS(COMM) 1801/2025 17.10.2025 [M/S NICEPRADEEP 18802520831, |AMOD.DALELA@ [13.08.2025
[INTERNATIONAL LTD./KUMAR PANDEY (9818045168 IGMAIL.COM
S. M/S GAIL GAS LTD.




COURT

DISTRICT

COURT
ROOM

CASE TYPE

CASE
NUMBER

DATE OFPE NER NAME.
REGISTRAVS RESPONDENT

TION

NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-
PAYMENT O
COURT FEES

ICS(COMM) 800/2025 17.10.2025 [SH. VINOD TAYAL VS[RAHUL SOOD 9818715666 IADVOCATE_RAH [22.09.2025
IARUN BHARDWAJ [UL@GMAIL.COM
L [CS(COMM) 1809/2025 18.10.2025 |[CANARA BANK VS[PRANAY 9873101002 IPRANAY7ADVO@ [12.06.2025
ISHAILENDRA GAUR ISHARMA IGMAIL.COM
It 810/2025 25.10.25 [[B MONOTAROMAMTA RANI9555222902,971MAMTA@INTTLA[09.10.2025
ICS(COMM) [PRIVATE LIMITED VSJHA 7935918 [DVOCARE.COM
(TRADE ISUPRIYA  SEN @
IMARK) ISUPRIYO SEN
It ICS(COMM) 811/2025 27.10.2025 |SUPRABHA MITRA VSARCHIT 9811156111,9599|LEGAL@SIGMAL [23.09.2025
IM/S H V  AIRSINGHAL 043045 EGAL.IN
ICONDITIONING
ISYSTEM PVT. LTD. &
IORS
L ICS(COMM) 812/2025 27.10.2025 [M/S TRUE LINK[RAJAT SARAWAT[981800445 IRAJATTRUELINK|16.10.2025
[FINANCE LIMITED VS| |(@GMAIL.COM
MS. KAJAL AND ANR.
i [CS(COMM) __ [813/2025 [27.10.2025 [STATE BANK OF INDIAVAIBHAV YADAV 9971336611 [VAIBHAV.YADAYV [13.03.2023
S BANK OF BARODA| |@HOTMAIL.COM
JAND ORS.
L ICS(COMM) 814/2025 27.10.2025 [OMT PLUMBINGABHAY SINGH,7389444445 |AS_LAWCHAMB [04.07.2025
[ENGINEERING PVTANKITA [ER@OUTLOOK.C
[LTD. Vs NKGAGARWAL |OM
[INFRASTRUCTURE
[LIMITED
il ICS(COMM) 1820/2025 29.10.2025 [MANASH LIFESTYLﬂNAGESHWAR 10818823289 INFO@DEYANDK|16.10.2025
IPRIVATE LIMITED VSKUMAR, AYUSH] [UMHAR.COM
ISILVI HERBALS ANDDEY
[BEAUTY TREATS AND)|
IANR.
il ICS(COMM) 819/2025 29.10.2025 |STATE BANK OF INDIAVINAY KUMAR [9811134771,798 [KUMARVINAY.65 [21.10.2025
VS SUJEET KUMAR 2275426 |@GMAIL.COM
il ICS(COMM) 823/2025 130.10.2025 |STATE BANK OF INDIAASHOK KUMAR[9810019614 IBAHL.ASSOCIAT [01.10.2025
[VS. MR. JAI PRAKASH[BAHL [ES1995@GMAIL.C|
IAND ANR. |OM
L ICS(COMM) 826/2025 31.10.2025 [SWARNJEET KAURNAVDEEP SINGH 9811311360 INSINGH_1908@Y|06.10.2025
ISACHDEVA VS. M/ IAHOO.CO.IN
INATIONAL
INDUSRANCE CO
il ICS(COMM) 825/2025 131.10.2025 |AKSHAT GUTPA VSJ[AJAY KUMAR9811104015 IAKCHOPRA_ADV(09.10.2025
ISANGEETE YADAV ICHOPRA @YAHOO.IN
1l ICS(COMM) 824/2025 31.10.2025 [SUSHIL KUMAR VSJPIYUSH JAIN 9873929289 IPTYUSHJAQINAD [14.10.2025
ISANJEEV KUMAR & [VOCATES@GMAI
IANR. IL.COM
21 |[SH. BHUPESH KUMAR/NEW DELHI 25 [CS (COMM) 765/2025 l04-10-2025 10910290400 INahata.comPany@[15.09.2025
IDISTRICT JUDGE] lgmail.com
COMMERCIAL COURT))
25 ICS (COMM 766/2025 06-10-2025 [PANKAJ 8750328236  fadvocatevineetagg [15.09.2025
[KUMAR(P), (@gmail.com
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25 ICS (COMM) 768/2025 08-10-2025 lAmitabh 9911116071 imitabhmarwah@o

[Marwah(P), tlook.com

27.09.2025

25 ICS (COMM) 772/2025 109-10-2025 [Vinit Bhargava Vs [ANANT KUMAR[9810134489 lhajelaylawassociat |06.10.2025
[Dornier Group India PviHAJELAY(P), les@ gmail.com
ILtd
25 ICS (COMM) [777/2025 10-10-2025 IRUPESH KUMARNOT [NOT PROVIDED [06.10.2025
IMISHRA(P), [PROVIDED
25 ICS (COMM) 778/2025 10-10-2025 [FARMART SERVICE[DEEPANKUR 9999925860  [Deepankur@sond [30.08.2025
[PVT LTD Vs KAILASH|SONDHI(P), lhipartners.com
ICHAND
25 ICS (COMM) [779/2025 10-10-2025 [FARMART SERVICEDEEPANKUR 9999925860  [Deepankur@sond [30.08.2025
PVT LTD Vs SATPALSSONDHI(P), lhipartners.com
JAND COMPANY
25 ICS (COMM) [776/2025 10-10-2025 [DEEPANKUR 9999925860  [Deepankur@sond [30.08.2025
ISONDHI(P), ipartners.com
25 ICS (COMM) 782/2025 13-10-2025 |STATE BANKOF INDIA [SAURABH 9311131978 [NOT PROVIDED (06.10.2025

s SHARVAN KUMAR  [GAUTAM(P),

25 ICS (COMM) 781/2025 13-10-2025 IAbhishek Chandra (9871161549 imail @lawofficeofa [10.10.2025
Mishra(P), bhishekchandrami
lshra.com
25 ICS (COMM) 789/2025 15-10-2025 ISUHAIL 9711190303 isuhailkhanadv@g |08.10.2025
IKHAN(P), imail.com
25 ICS (COMM) [790/2025 15-10-2025 IDhruv Chawla(P), (9971897143 vchawla@kreco.co./09.10.2025
fin
25 ICS (COMM) 791/2025 15-10-2025 lJAman Gaur(P), 9999168027  [office@ask- [10.10.2025

ladvocates.com

25 ICS (COMM) 799/2025 16-10-2025 IAnkur Sangal(P), (90873489278 lankur.sangal@kha [14.10.2025
fitanco.com

25 ICS (COMM) 798/2025 16-10-2025 |Ankur Sangal(P), [0873489278 fankur.sangal@kha [15.10.2025
fitanco.com

25 ICS (COMM) 803/2025 17-10-2025 IJASHISH 9891223874 lashishbatra85@g [14.10.2025

[BATRA(P), imail.com
25 [CS (COMM) 1806/2025 17-10-2025 [NCC  Ltd Vs IGAURAV 9811122114 lai@jsechambers.c[13.10.2025
IConsolidated CarpetiSINDHWANI(P), fom

[Industries Ltd
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25 ICS (COMM) 805/2025 17-10-2025 [State Bank Of India Vs [ASHISH 0891223874 lashishbatra85@g [14.10.2025
[BANWARI LAL [BATRA(P), imail.com
25 ICS (COMM) 804/2025 17-10-2025 [State Bank Of India Vs |JASHISH 9891223874 lashishbatra85@g [14.10.2025
ISapna Prop of M/S JashiBATRA(P), imail.com
Pack India
25 ICS (COMM) 808/2025 18-10-2025 [M/S ET TU AGAURAV 9810940055  [not provided [23.09.2025
[PARTNERSHIP [KOCHHAR(P),
ICONCERN Vs
ASIAN HOTELS NORTH]
[LIMITED
25 [CS (COMM)  [815/2025 27-10-2025 [FAITH =~ MERCANTILEAyushi Chugh(P), (9953767798  |ayushic4l@gmail.c[13.10.2025
[PVT LTD Vs SPERRY| jom
IPLAST LTD
25 ICS (COMM) 1816/2025 27-10-2025 [SUPRABHA MITRAARCHIT 9599043045  [legal@sigmalegal.ifi5.10.2025
THROUGH SPAISINGHAL(P), n
I[HOLDER HEMANT]
JARORA Vs ANIL
[KUMAR RAT
25 ICS (COMM) 1818/2025 28-10-2025 [TRIVENI HOUSEHOLDAnkur Sangal(P), (9873489278 nkur.sangal@kha [09.10.2025
[TEMS fitanco.com
IMANUFACTURERS
IPRIVATE LIMITED Vs
ISHEJAL INDUSTRIES|
ILLP AND ANR
22 [MS. DEEPALI SHARMA, 27 [SUTT FOR[CS l04-10-2025 [SUNSHINE [DHEERAJ 9868087100  [sondhiandpartner [19-09-2025
IDISTRICT JUDGE| IRECOVERY (COMM)/764/20 [ENTERPRISES Vs THEKUMAR(P), (@gmail.com
COMMERCIAL 25 [DEPUTY DIRECTO!
ICOURT)-03 MM II
27 [SUTT FOR[CS l06-10-2025 [SHAH TCArihant Jain(P), [8360795167 Idheeraji752@gmail12-09-2025
IRECOVERY (COMM)/767/20 IDISTRIBUTION LLP Vs .com
25 INITYAM PHARMA AND)|
IORS
27 ICOUNTER ICounter 14-10-2025 [NANDOS KARNATAKAPIYUSH INOT larihant1ig92@hot [23-05-2025
ICLAIM Claim/52/2025 IRESTAURANTS PVTTIWARI(P), IAVAILABLE imail.com
ILTD Vs Anu Malhotra
127 [COUNTER ICounter 14-10-2025 [NANDOS KARNATAKAPIYUSH INOT [NOT AVAILABLE [24-05-2025
ICLAIM Claim/51/2025 IRESTAURANTS PVTTIWARI(P), IAVAILABLE
ILTD Vs Igbal Chand|
Malhotra
27 ISUIT FORICS 15-10-2025 [PRIME COMFORTBHUVANESH 9810149006 INOT AVAILABLE [02-09-2025
IRECOVERY (COMM)/797/20 [PRODUCTS PVT LTD VSSEHGAL(P),
25 DUBEY MARKET
27 ISUIT FORICS 28-10-2025 |ASIA SHIPPINGJAbhishek 9811074290 ladvicelaw2@gmail [14-10-2025
IRECOVERY (COMM)/817/20 [INTERNATIONAL [Kumar(P), L.com
25 [TRANSPORT PVT LTD
Vs VVM EXIM PVT LTD
127 ISUIT FORICS 130-10-2025 [SAVILLS PROPERTY|[Karan Prakash(P), (8826502108 karanprakash@outfto-10-2025
IRECOVERY (COMM)/821/20 ISERVICES (INDIA) PVT] llook.com
25 ILTD Vs M/s EMGEH
[PROPERTIES SERVICES|
JAND ORS
127 ISUIT FOR(CS 130-10-2025 [RAJIV  JAIN Vs |ADV ROHITINOT [NOT AVAILABLE [02-09-2025
[RECOVERY (COMM)/822/20 [PUNJAB NATIONALMAHIYA(P), IAVAILABLE
25 IBANK
27 JOBJECTION  [OMP 130-10-2025 [Karun Kumar Surana Vs [Kailash ~Chandral9871979398 [kailashjoshi8 @gm [28-10-2025
[U/S 34 OF(COMM)/171/20 [Vankon Modular PrivatejJoshi(P), lail.com
IARBITRATION |25 [Limited
&
ICONCILIATIO
INACT
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23 [MS. SAVITA RAO | 12, New ICIVIL CASES  |CS 08-10-2025 frahmat ali Vs  sunillKapil Kaushik(P), |9711746595 INot provided 10.03.2022
IDISTRICT [Block-1 ((COMM)/458/20 lghadoke
PUDGE(COMMERCIAL 25
ICOURT)
12, New CourtCIVIL CASES |[CS l06-10-2025 |[SPIROTECH HEAT]Aditya Trehan(P), (8588074107 trehan.vinit@gmail01.09.2025
Block-I (COMM)/454/20 [EXCHANGES PRIVATE] .com
25 LTD Vs RAJ KISHOR|
[TRIPATHI
12, New CourtiCIVIL CASES [CS 13-10-2025 [SMALL FARMERS AGRIJATIN JULKA(P), (0899818888  [jatinjulkao7@outl |06.10.2025
[Block-1 (COMM)/467/20 [BUINSESS fook.com
25 ICONSORTIUM Vs MS|
IANANDA AGRO FOODS
12, New CourtCIVIL CASES [CS 14-10-2025 MANASH  LIFESTYLENAGESHWAR 9818823289  finfo@deyandkumhf10.10.2025
[Block-I (COMM)/469/20 IPRIVATE LIMITED Vs [KUMHAR(P), lar.com
25 IBALAJI TRADERS
12, New CourtiCIVIL CASES [CS 16-10-2025 |Aman Travels Ltd Vs [Vikrant Hudda(P),|9990969164 hoodamukeshadv [6.10.2025
[Block-1 (COMM)/472/20 [Ricky Nakhat (@gmail.com
25
12, New CourtiCIVIL CASES [CS 17-10-2025 [Esme Consumer Pvt Ltd [Sanjay 9810748529 ladmin@raguellaw. [10.10.2025
[Block-I (COMM)/476/20 s Neelam  GuptalAggarwal(P), fcom
25 [Trading as Sun Overseas

fanr

12, New CourtiCIVIL CASES [CS l17-10-2025 [(City Cab Company[Utsav Saxena(P), 9891060955  |advocateshashank [13.10.2025
[Block-I (COMM)/475/20 Through its Sole] bajpai@gmail.com

25 [Proprietor Mr Arun Julk:
Vs New Yadav Tour and
[Travels Pvt Ltd Through|

lits Authorized|
o o O Llaw
2, New CourtiCIVIL CASES [CS 17-10-2025 [MAX Healthcare InstituteSWAPNIL 9873598716 lgarima@ralgeal.co[14.10.2025
IBlock-1 (COMM)/474/20 Ltd Vs Maxx LyfelGAUR(P), lin
25 [Hospital and Traum
ICentre
2, New CourtiCIVIL CASES [CS 18-10-2025 [Canara Bank Vs AlokIRITU MISHRA(P),|9873706792 [ritumishraadvocat [20.08.2025
Block-I (COMM)/486/20 IKumar Choudhary le@gmail.com
25
12, New CourtiCIVIL CASES [CS 30-10-2025 [Bank of Maharashtra Vs [KADAMBINI 9871226784 [kkmudgil2g @gmail25.01.2025
IBlock-1 (COMM)/491/20 [Usha Dhingra IKUMAR .com
o5 IMUDGIL(P),
12, New CourtCIVIL CASES |CS 30-10-2025 [Perpetual Vision LLP Vs [ANSHUMAN(P), (9911373783 info@markshield.i [27.10.2025
[Block-I ((COMM)/490/20 IVaibhav S Pingale n
25
12, New CourtiCIVIL CASES |[CS 130-10-2025 [MANASH LIFESTYLENAGESHWAR 10818823289 info@deyandkumh(22.10.2025
[Block-I (COMM)/492/20 [PRIVATE LIMITED Vs [KUMHAR(P), r.com
25 IARTILLA
[INTERNATIONAL
24 [MS. ANURADHASOUTH 16, New CourtiCommercial ICS 30-10-2025 [PARAMOUNT RICE PVT{Shravan Bansal(P),[1126843455 unitedmark@unitef17.10.2025
[SHUKLA BHARDWAJ, [Block-1 ((COMM)/494/20 [ILTD Vs NEETU| dandunited.com
IDISTRICT 25 [KATARIA TRADING AS|
PUDGE(COMMERCIAL [PAWANPUTRA
ICOURT) [TRADING COMPANY
6, New CourtiCommercial Cs 10-10-2025 [VAIBHAV GUPTA Vs |ANIL KUMAR/9810134793 Ilipcare@gmail.coj07.10.2025
[Block-I (COMM)/466/20 [RADHEY SHYAM[SAHU(P), fm
25 IGUPTA
16, New CourtiCommercial ICS l09-10-2025 [Ms Tirth AgroSUDARSHAN 9810132015 udarshant 1@/07.10.2025
[Block-1 (COMM)/461/20 [Technology PrivateBANSAL(P), nitedworld.co.in
25 Limited Vs  Subodh|

Yindal Trading as Jindall
lAuto Exports and Anr
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25 [SH. SANDEEP YADAV 17, New CourtCommercial ICS 09-10-2025 [CANARA BANK Vs [Sanjeev Chopra(P)|9711142200 lchopra6791@gmai [24-09-2025
Block-T ((COMM)/464/20 IRAMESH DUBEY PROP| .com
25 [KOUSHAL GLASS|
[HOUSE
7, New CourtCommercial ICS 09-10-2025 [Ms Esme Consumer PvtfSanjay 9873262006  [admin@raguellaw. (06-10-2025
[Block-1 (COMM)/463/20 Ltd Vs ShiprashreelAggarwal(P) om
25 Trading as Cosm
[Heaven
7, New CourtCommercial ICS 09-10-2025 INTERNATIONAL [VIDIT GUPTA(P) [9910995511 lag45defcol@gmail jo4-09-2025
[Block-I (COMM)/465/20 JAESTHETICS PVT LTD l.com
25 Vs Kritika Kapoor alias|
[Kritika Kapoor Makkar
17, New CourtCommercial ICS 16-10-2025 [UNION BANK OF INDIA |[Arun Kumar9312400295  [connect@snslegal.ifi1-10-2025
[Block-I (COMM)/473/20 Vs VAIBHAV NARAYAN|Shukla(P) n
25 ISINGH
17, New CourtCommercial ICS 17-10-2025 [BANK OF BARODA Vs [Eram Khan(P) 9717099220 leramadv2000@g [27-09-2025
[Block-1 (COMM)/481/20 ISANTOSH GARMENS imail.com
25
17, New CourtiCommercial ICS 17-10-2025 [MAYOR SPORTS PVI[PRAMOD KUMAR/9868920473, [pkagg.adv@gmail. 06-10-2025
[Block-I (COMM)/482/20 [ILTD Vs SHAKILJAGARWAL(P) 9810554989 fcom
o5 IAHMED
17, New CourtiCommercial ICS 17-10-2025 |Small Famers AgriJATIN JULKA(P) [90899818888 fjatinjulkao7@outl [23-09-2025
[Block-I (COMM)/483/20 Business Consortium Vs ook.com
25 [M/s Naresh Mushroom
IGrower
17, New CourtiCommercial ICS l17-10-2025 [M/S JAINSONSPUNEET 9899141610 laorpuneet@gmail. [10-10-2025
[Block-1 (COMM)/484/20 IDEPARTMENTAL IDHAWAN(P) lcom
o5 ISTORES Vs  M/S|
[UNITED COFFEE
[HOUSE AND ORS
17, New CourtiCommercial ICS 17-10-2025 (aroi Interiors Vs MetroDveep Ahuja(P) 9212425255 team@legal7.in  J14-10-2025
Block-I (COMM)/485/20 Buildtech  Construction|
25 [LLP
26 [Sh. Ajay Kumar JainSOUTH INIL
IDistrict Judge|
Commercial Court)|
Digital)-o4
27 [SH. LOKESH KUMARSOUTH 29, New CourtiCommercial ICS 30-10-2025 [BANK OFKADAMBINI 7838821105,  |[kkmudgil2g@gmaif25.01.2025
HARMA, DISTRICT] [Block-1T (COMM)/493/20 IMAHARASHTRA Vs [KUMAR 9871226784 .com
PUDGE(COMMERCIAL 25 IMAHESH BHARDWAJ [MUDGIL(P),
ICOURT)
29, New CourtiCommercial Cs 30-10-2025 [BANK OHFKADAMBINI 7838821105,  [kkmudgil2g@gmail25.01.2025
[Block-IT ((COMM)/495/20 IMAHARASHTRA Vs [KUMAR 0871226784  [l.com
o5 I[HARJINDER KAUR IMUDGIL(P),
28 [SH. LAL SINGH,SOUTH- 18 BLOCK 1 ICS(COMM) 802/2025 l04-10-2025 |RAILTEL JASHOK SINGH (9313649228 lsok69@yahoo.com[23-09-2025
IDISTRICT JUDGE [EAST ICORPORATION OF
[INDIA LIMITED Vs CSC|
[E-GOVERNANCE
ISERVICES INDIA|
[LIMITED
ICS(COMM) 1807/2025 l08-10-2025 [ROYAL MANPOWERHASEENUDDIN &{9313069060  [prakashib1143@g |04-10-2025
ISERVICES VsPRAKASH imail.com
[FARIDABAD IKUMAR
IAUTOCOMP  SYSTEMS|
[PRIVATE LTD.
ICS(COMM) 1809/2025 08-10-2025 CANARA  BANK  VSFAHAD KHAN 9219701292 ffahadadvocatekha [24-09-2025
[SRAR AHMED AND| n@gmail.com
IANR.
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vksbht6 @gmail.co [22-09-2025

ILTD.

ICS(COMM) 824/2025 09-10-2025 BANK OF BARODA VSERAM KHAN 9717099220 leramadv2000@g |04-09-2025
IAMIT KUMAR imail.com
ICS(COMM) 1838/2025 14-10-2025 [STATE BANK OF INDIADHARMENDRA (8800784740  [shubhi1673@gmaill12-09-2025
[Vs SUNIL BAL GUVER [SINGH l.com
[CS(COMM) 849/2025 16-10-2025 [UNION BANK OF INDIASAMRENDRA 9999114922 lsamrendrakradv@ [27-08-2025
|Vs ASHISH BEHL [KUMAR ahoo.com
ICS(COMM) 1853/2025 17-10-2025 M/s R.G SCIENTIFICAMAN MALIK 18882099072 dvocateakashmalifi6-09-2025
[ENTERPRISES PVT| k@gmail.com
ILTD. Vs ROHIT GOYAL
ICS(COMM) 1861/2025 25-10-2025 [M/S AGNI HUNTEX PVT[RAJENDRA 9312046733 yadavrazen@gmailf15-10-2025
ILTD Vs NAGESWARAYADAV l.com
[RAO KANAPARTHI
H. LALIT KUMAR ISOUTH- 14 ICOMMERCIAL [CS/COMM/804/ |06.10.2025 M/S IMPERIA DECORNIKHIL KUMAR [9599083327 [IMPERIADECORL{03.09.2025
D. DJ COMM-o02, [EAST ISUIT 2025 [[INDUSTRIES VS. ANKIT]| I[EGAL@GMAIL.C
OUTH EAST]| [BHUPENDRABHAI |OM
ISTRICT, [PATEL
AKET COURT, DELHI
ICS/COMM/808/ |08.10.2025 [VIJAY KUMARMUDIT SOOD 9810247240 IADV.MUDITSOO (08.04.2025
2025 [THAREJA VS. RAKESH] ID@GMAIL.COM
ISINGH
ICS/COMM/813/ |08.10.2025 [M/S SSB INDIA VS. M/SAJAY KUMAR9717314547 IAJAY3FAB@GMA [11.09.2025
2025 ILAZY CHUNKS ISINGH IL.COM
ICS/COMM/819/ |09.10.2025 [M/S AB. PAUHARSHIT 19910009277 IKCGLEGAL@GM [26.09.2025
2025 [ELECTRICALS PVT/CHAWLA JAIL.COM
[LTD. VS. MAHESH BAL
ICS/COMMS827/2 [10.10.2025 [M/S QUALITY AUSTRIAROHIT KUMAR9810614546 IATTORNEYLBRAI[229.09.2025
025 ICENTRAL ASIA VS. M/SPODDAR |@GMAIL.COM
IAUTOLINE
[INDUSTRIES LTD.
ICS/COMM/841/ [14.10.2025 [ROSTFREI STEEL PVT.,M.R. SINGHl9312236226 IMRSINGHSISODI [11.08.2025
2025 [LTD. VS. M/S BGRSSISODIA IA@GMAIL.COM
[ENERGY SYSTEM LTD.
ICS/COMM/830/ [13.10.2025 [HAZOORILAL ANDVIREN BANSAL (943343333 TRENBANSAL1@[27.09.2025
2025 ISONS JEWELLERS PVT| IGMAIL.COM
ILTD.
ICS/COMM/852/ [17.10.2025 [M/S TRADITIONROHAN 19958813761 IADVROHANQ6@ [27.09.2025
2025 [EXPORTS VS. KEWALBHAMBRI IGMAIL.COM
IJARORA
ICS/COMM/870/ [29.10.2025 M/S HSPS TEXTILEVINAYAK 0899628833  [SRIVASTAVA.VIN [19.04.2025
2025 [PVT. LTD. VS. M/SSRIVASTAVA IAYAK@GMAIL.C
IAMRIT IMPEX PVT| M
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ICS/COMM/834/ |14.10.2025 [PATANJALI FOODSSUDARSHAN 9810132105 ILEGAL@UNITED [18.09.2025
2025 [LTD. VS KUMAR BANSAL [WORLD.CO.IN
[DHARMENDRA
ISEWANT
ICS/COMM/859/ [18.10.2025 [MANMACHINE CAR[SHWETA TIWARI 8368180177 ISHWETA.TIWARI [16.05.2025
2025 ICARE PVT. LTD. VS. §| (@MANMACHINE
IAND G BAJAJ PVT. LTD. ICARCARE.COMM
ICS/COMM//866 [28.10.2025 [MARTIN DAVIS VS. M/SANITTA 9891779857 [OFFICE@ANITTA [01.07.2025
/2025 [UNITED METALIK PVT| IADANA.COM
ILTD.
30 [SH. VRINDA KUMARI [SOUTH- %) [Commercial ICS 08-10-2025 [UNION OF INDIA VsAkhil Gupta 9811085046  [gupta26a@yahoo.¢[23.09.2025
[EAST Suit (COMM)/811/20 ISMT RUCHIE ARORA jo.in
25
ICS 09-10-2025 M/S.  TIRTH ARGOSUDARSHAN 9810132015 egal @unitedworld[20.09.2025
(COMM)/822/20 [TECHNOLOGY PVT[KUMAR BANSAL L.co.in
25 [LTD. Vs XXXXXXXXXXXX
ICS 09-10-2025 OSHO OM TEXTURESmayank shekhan999o849579 dvocate.mskushw{06.10.2025
(COMM)/823/20 s MAAkushwaha ha@gmail.com
25 [BHUBANESHWARI
[EXIM AND ORS
ICS 25-10-2025 [M/S P U HARDWARE Vsfashwani tyagi 18800717111 IADVASHWANTYA[16.10.2025
(COMM)/862/20 IM/s PICANO INTERIO| IGI@GMAIL.COM
25 [LLP AND ORS
ICS 20-10-2025 [CRYOVLVA  BLOTECHATISHAY SETHI [9468001007  [Atishay171@gmail.[06.05.2025
(COMM)/869/20 IPVT. LTD Vs Heena| fcom
25 |Shaikh
ICS 30-10-2025 [M/S. ABRARI GADJET|Sumit kumar9899501822  [SEMPER.FIDELIS[27.10.2025
(COMM)/872/20 [TRADING PVT. LTD. Vschauhan lJUS@GMAIL.CO
25 [Harshit Gupta M
ICS 14.10.2025 |VIJAY RAUT V/SI—RAJENDRA 9312046733 adavrazen@gmail(09.10.2025
(COMM)/837/20 INAGESWARA RAO[YADAV L.com
25 [KANAPARTHI
31 [MS. ANU GROVERSOUTH- 21 ICommercial ICS 08-10-2025 [DEEPAK JAIN Vs [Mani Bhadra [9811042284 imanibhadrajain@ {45926
[BALIGA [EAST Suit (COMM)/812/20 [Kadimi ToolJain(P), lgmail.com
25 Manufacturing Pvt Ltd
[Execution [EXECUTION 09-10-2025 MADHU GUPTA Vs [CHERRY 9212696986  fimran.hrln@gmail 45936
[Petition (COMM)/349/20 NAMMU AND KASHMIRIGUPTA(P), L.com
25 [BANK LIMITED
ICommercial  |CS 09-10-2025 MOHAMMAD  AMJADNot provided [Not provided  [Not provided 5929
Suit (COMM)/825/20 [THAKUR Vs
25 IMICROSOFT MR BILLY
IGATES AND ORS
[Commercial  [CS 13-10-2025 [Bentley Systems Inc andRahul Beruar(P), [9910044787  [rahul.beruar@ber 45938
ISuit (COMM)/831/20 |Anr Vs Subhash| ar.com
25 Chander Mittal
ICommercial ICS 14-10-2025 [RCPL LOGISTICSGaurav Puri(P), 19833947824 |advgauravpuri@g 45936
ISuit (COMM)/839/20 [PRIVATE LIMITED Vs imail.com
lo5 RKRM
INTERNATIONAL
[PRODUCTS PRIVATE|
[LIMITED
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Misc. Misc 16-10-2025 |[GANESH CHANDRAANKIT  KUMAR[7870060007  [adv.vatsankit@gm 45944
|Application IDJ/1124/2025 MATHUR Vs M/SVATS(P), il.com
[BIHANT
IMANUFACTURING
ICOMPANY PVT LTD
[Commercial ICS 16-10-2025 [M/S  Imperia  DecorfNIKHIL 9599083327  [imperiadecorlegal 45941
ISuit ((COMM)/848/20 [[ndustries Vs ShivKUMAR(P), (@gmail.com
25 [Kumar (Proprietor of|
|Shree Shyam Steel and|
|Accessories)
ICommercial ICS 16-10-2025 [ADOBE |Aarshia Behl(P), (90910044787 info@beruar.com [45941
ISuit (COMM)/849/20 INCORPORATED AND)
25 IANR Vs NITIN VIJAY|
JAND ORS
[Execution [EXCOMM +18-10-2025 |JAADHAR HOUSINGSATVIK 9911225335 lsatvikbajaj@super 45940
[Petition JAward by Arb [FINANCE LIMITED Vs [BAJAJ(P), novalegal.com
IComm/86/2025 I[MR ASHOK KUMAR]|
VHA AND ANR
ICommercial ICS 27-10-2025 [SH MANMOHAN SINGHEam Mohan[9999678001 .r.m.legallawfirm 45947
Suit (COMM)/865/20 [BHAGNIHAL Vs SHSingh(P), (@gmail.com
25 [RAJENDRA SINGH
ICommercial ICS l27-10-2025 [M/S ARAVALAISHUBHANKAR(P 9871177024 info.sslegalpartner 45947
Suit (COMM)/864/20 [PRINTERS AND|, ls@gmail.com
25 [PUBLISHERS PVT LTD
Vs M/S RAGHAV|
[ENTERPRISES
[Commercial ICS 130-10-2025 M/S ACﬁl_{ajatVats(P), 9911036464 [rajatvatso2work@ 45958
Suit (COMM)/873/20 INTERNATIONAL INC lgmail.com
o5 Vs M/s RG AND SONS|
JAND Ors
[Execution [ExCOMM 431-10-2025 [KOTAK MAHINDRAKushal Kumar(P), [7009793548  [rishabh.eruditeleg 45927
[Petition JAward by  Arl IPRIME LTD Vs MOHD) lal@gmail.com
IComm/89/2025 [[SLAM AND ANR
32 [MS. NEELAM SINGH ISOUTH- 22 ICommercial ICS 06-10-2025 [UNION BANK OF INDIAManoj Kumar 9811085046 lgupta26a@yahoo.cj25-09-2025
ILD. DJ COMM-o05, [EAST Suit (COMM)/803/20 Vs SHRI GAURAY| .in
ISOUTH EAST]| 25 ICHAUDHARY
IDISTRICT,
[SAKET COURT, DELHI
ICommercial ICS 10-10-2025 [INTEC INFONET|RAHUL 9899218215 rahulssmalhotra@ [03-10-2025
Suit (COMM)/826/20 [PRIVATE LIMITED VSMALHOTRA lgmail.com
25 [UNION OF INDIA
ICommercial ICS 13-10-2025 |[GATEWAYS AVIATION|Rishabh Dua 9958903588  [duarishabhl@gmaifo4-10-2025
ISuit (COMM)/828/20] [PVT. LTD. Vs [l.com
o5 ICROSSBORDER
[LOGISTECH PVT. LTD.
ICommercial ICS 13-10-2025 [M/S S.V AIRTECH PVTJRAKESH SINGH[8920499007 [rakeshJo9(gyahoo.J17-07-2025
Suit ((COMM)/829/20 [LTD. Vs M/S DREAMJKALIRAMNA om
25 [INTERIOR
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[Enterprises Through its|
[Proprietor Mr.  Vija;
ISinghal

[Commercial ICS 14-10-2025 [M/S ELCOM TRADINGBAL KRISHAN|9810130389 bkchhabraco@aho [04-10-2025
Suit (COMM)/832/20 ICOMPANY PVT. LTD. VSCHHABRA .co.in
25 IMR. MANTU MANDAL
(PROP.)
[Commercial ICS 18-10-2025 [M/S. S S B C CONCRETE[PRAMOD KUMARI9811283658 Ipksleaal@vahoo.coj01-06-2025
Suit (COMM)/855/20 [PVT. LTD. VSSHARMA lin
25 [HARVINDER SINGH]
ISAHNI
ICommercial CS 18-10-2025 [STATE BANK OF INDIADharmendra Singhi8800784740  [shubhi1673@gmaill10-07-2025
Suit (COMM)/856/20 s MR. MAHENDRA l.com
25
133 [MsS. NEERASOUTH- [Commercial ~ [CS [09-10-2025 [STATE BANK OF INDIA[Shiv Tyagi 9811059032 [shivktyagi1@gmail [04-10-2025
[BHARIHOKE, [EAST Suit (COMM)/820/20 [Vs GANESH CHANDER l.com
IDISTRICT 25
PUDGE(COMMERCIAL
ICOURT)
ICommercial ICS 109-10-2025 [URJIT IABHAY RAJ9999031721 [puneet@samayala |09-09-2025
ISuit (COMM)/821/20 [PHARMACEUTICALS VSVERMA in
25 ILIFE LINE MEDICOS
ICommercial ICS 14-10-2025 [R AND R CONSULTING KM LUBNA 9312610477 egalremedies2k( [22-09-2025
Suit (COMM)/835/20 s SH. GAURAV JAIN (@gmail.com
25
[Commercial ICS 18-10-2025 [STATE BANK OF INDIAAMIT SINGH 7011848843 lamit.advocate13@ [14-10-2025
Suit (COMM)/858/20 s SH. KRISHAN lgmail.com
25
[Commercial ICS 31-10-2025 [SIMMTRONICS IAKHIL VERMA  [9999086312 yuristpartners@g [28-10-2025
Suit (COMM)/875/20 INFOTECH PRIVATE] imail.com
25 [LIMITED Vs NECHRA|
IMARKETING PRIVATE|
[LIMITED
134 [MS.NIRJA BHATIA, LD/SOUTH- 30 ICS (comm) 816/2025 09.10.2025 [Pinnacle Innovatory V/S—IDeepakK Bansal (9910845806  |deepakbansalsus@(04.10.2025
IDISTRICT JUDGEEAST ISNNR PVT LTD. lgmail.com
COMMERCIAL
ICOURT-07)DIGITAL
ISOUTH-EAST, SAKET|
ICOURT
0 ICS (COMM) 845/2025 16.10.2025 [Mrs. Shaleen VirmanifAayushi SJ9818455784  |AAYUSHI@GACH [14.10.2025
[Karnik Vs Mr. RajeeviRhazanchi IAMBERS.COM
[Seth ISuruchi Jaiswal
ICS (COMM)  [847/2025 16.10.2025 [Union Bank of India VsSamrander Kumar(9999114922  [samarendrakradv [11.10.2025
[Vineet Saini (@yahoo.com
ICS (COMM) 854/2025 17.10.2025 et & Dry Personal Care[Rakesh Tiwari 9582931401 legusintellect@gm |09.10.2025
Pvt. Ltd. Vs  Asr lail.com

OF E-
PAYMENT OF
COURT FEES
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ISH. RAJ KUMA!

[TRIPATHI, DISTRICT[EAST
PUDGE(COMMERCIAL
ICOURT)
136 [SH. DEVENDERJEAST [209 IRECOVERY 281/2025 15-10-2025 [STATE BANK OF INDIASUCHITA DIXIT |- - 14-10-2025
[KUMAR, DISTRICT] [VS. SATISH KUMAR
PUDGE (COMMERCIAL
ICOURT)
137 [MS. RUBY ALKAEAST o1 [CS COMM 204/2025 29.10.2025 [NASRULLAH KHAN VS[SH. WASIM[9891458643 IADVDARSHANSI [04.10.2025
IGUPTA, DISTRICT] [MUKESH SHARMA IASHRAF INGH325@GMAIL,|
PUDGE (COMMERCIAL| ICOM
ICOURT)
o1 ICS COMM 297/2025 31.10.2025 [CANARA BANK VSSH. KUMARI9718909886  |ADV.VISHWJEET [25.10.2025
ISUMAN [VISHWJEET |(@GMAIL.COM
138 [SH. GORAKH NATHNORTH- 201, NewC.S.(COMM) [119/2025 l04-10-2025 BANK OF BARODA VSUMESH JOSHI [9910568669 dvumeshjoshi@g [25-09-2025
IPANDEY, DISTRICT[EAST [Building KKD ISUDHIR SINGH imail.com
PUDGE
COMMERCIAL)-01
F-do-- (--do-- 121/2025 13-10-2025 [STATE BANK OF INDIASUCHITA DIXIT [8896932838 gnihotrisuchita@ [11-12-2025
s DHANNU lgmail.com
F-do-- (--do-- 122/2025 14-10-2025 [[DBI BANK LTD VSSATISH KUMAR [9911191050 isatish@kifindia.co[09-10-2025
IPRAMOD JAIN fm
+-do-- F--do-- 123/2025 14-10-2025 [[DBI BANK LTD VSSATISH KUMAR [9911191050 satish@kifindia.co09-10-2025
IRAHUL JAIN Im
F--do-- IC.S.(COMM) [127/2025 31-10-2025 [BANK OF BARODA VSUMESH JOSHI (9910568669  [advumeshjoshi@g [30-10-2025
ILIYAKAT ALI imail.com
F--do-- IC.S.(COMM) [128/2025 31-10-2025 BANK OF BARODA VSUMESH JOSHI (9910568669 [advumeshjoshi@g [30-10-2025
ISUDHA SHARMA imail.com
39 [SH. SUDESH KUMAR/SHAHDARA [NIL
[IDISTRICT JUDGE,
ICOMMERCIAL COURT-|
1
4o [MS. KIRAN BANSAL,SHAHDARA ROOM NO 208 [COMMERCIAL [CS l04-10-2025 NS INTERIOR[SANDEEP 1.08.2025
[DISTRICT JUDGE, (COMM)/582/20 ICONTRACTS PVT LTD [CHOUDHARY(P),
COMMERCIAL COURT)) 25 [Vs MISTER SCOTCH CO
IROOM NO 208 |COMMERCIAL |[CS 09-10-2025 [SHREE BANKEY|Sehdev Rana(P), 6.10.2025
(COMM)/589/20 [BEHARI FABRICS PVT]
25 [ILTD Vs SATISH|
[KUMAR RAWAL PROP|
[MAHIMA COLLECTION
IROOM NO 208 [COMMERCIAL |CS 10-10-2025 [DARSHAN POWER[Anubhav 6.10.2025
(COMM)/594/20 ISOLUTIONS Vs DUBEY[Sharma(P),
25 JAGENCY AND KRISH]
IAGRO
[ROOM NO 208 [COMMERCIAL [CS 10-10-2025 |[CENTRAL BANK OFKAMAL 8.10.2025
(COMM)/593/20 INDIA Vs  JAVEDMEHTA(P),
25 IPASHA
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[ROOM NO 208 [COMMERCIAL [CS 10-10-2025 [CENTRAL BANK OFKAMAL 8.10.2025
(COMM)/592/20 INDIA Vs RAZIA ANDMEHTA(P),
25 IANR
IROOM NO 208 [COMMERCIAL |CS 15-10-2025 [M/s Deepak Automobiles [Kuljeet Singh| [13.10.2025
(COMM)/607/20 [Through Its Partner MnSachdeva(P),
25 INischal Singhania Vs SH]
ISATYAVEER SINGH|
[PROP M/S SHREE|
IGURU KRIPA|
[ROOM NO 208 [COMMERCIAL [CS 29-10-2025 [Kawaljeet Singh Vs [Ankit Mehta(P), 8.10.2025
(COMM)/619/20 [Minal Desai
25
[ROOM NO 208 [COMMERCIAL [CS 29-10-2025 Ms Brij Industries Vs [JYOTI VERMA(P), 0.01.2024
(COMM)/618/20 IMAYASHEEL  RETAIL
25 [[NDIA LIMITED
[ROOM NO 208 [COMMERCIAL |CS 30-10-2025 [NANDULI PROPRIETORATUL RAWAT(P), [24.10.2025
(COMM)/622/20 IOF M S SANGRAMI CAB|
25 ISERVICE Vs IN|
ISHORTS INDIA|
IADVERTISING AND|
ISERVICE  PRIVATE
[ROOM NO 208 [COMMERCIAL |CS 31-10-2025 [B L AGRO INDUSTRIESRAJESH [28.10.2025
(COMM)/624/20 ILIMITED Vs DEEPSHARMA
25 ISHAKTI NATURAL
l41 [SH. SANJAY SHARMAJSHAHDARA 303, New CourtiCS(COMMERCI|CS(COMM) 04.10.2025 [SUKHDEEP SINGH VSSANDHYA GUPTA| [20.09.2025
I, DISTRICT JUDGE, [Building IAL) 579/2025 ISANDEEP MISHRA
ICOMMERCIAL COURT
1303, New CourtCS(COMMERCI|CS(COMM) 06.10.2025 [RAHISUDDIN VSMOHD ARIF [16.12.2024
[Building IAL) 584/2025 JABDUL MANNAN
1303, New CourtCS(COMMERCI|CS(COMM) 08.10.2025 [RAHIMUDDIN VSMUHAMMAD 106.10.2025
Building IAL) 586/2025 IKAMNA KUMARI IARTF
1303, New CourtCS(COMMERCI|CS(COMM) 08.10.2025 BANK OF BARODA VS|UMESH JOSHI [25.09.2025
[Building IAL) 587/2025 ISIKHA SADH
1303, New CourtjCS(COMMERCI|CS(COMM) 09.10.2025 [SURENDER BAJAJ VSKRISHAN RANA 10.07.2025
[Building IAL) 588/2025 [VISHAL JAIN
1303, New CourtjCS(COMMERCI|CS(COMM) 14.10.2025 [M/S UTC MARKETINGPRIYANKA 9.10.2025
[Building IAL) 601/2025 [PVT LTD VS BIRENDRASETHIA
[TIWARI
1303, New CourtCS(COMMERCI|CS(COMM) 14.10.2025 [SURESH GUPTA VSPRATEEK [29.09.2025
[Building IAL) 602/2025 [RAJAT SHARMA MEHTA
1303, New CourtjCS(COMMERCI|CS(COMM) 14.10.2025 |CENTRAL BANK OFKAMAL MEHTA 8.10.2025
Building IAL) 603/2025 INDIA VS ARUNESH|
IKRISHNA TRIPATHI
1303, New CourtjCS(COMMERCI|CS(COMM) 15.10.2025 |CENTRAL BANK OFKAMAL MEHTA 8.10.2025
[Building IAL) 606/2025 INDIA VS MUKESH]|
IKUMAR & ANR.
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1303, New CourtCS(COMMERCI|CS(COMM) 16.10.2025 [M/S CLG GROUP VSMUNISH 5.10.2025
[Building IAL) 610/2025 ISHARIF AHMED & ANR [SINGHAL
1303, New CourtjCS(COMMERCI|CS(COMM) 18.10.2025 [STATE BANK OF INDIAJPANKAJ KUMAR 9.10.2025
[Building IAL) 613/2025 VS ANITA
1303, New CourtCS(COMMERCI|CS(COMM) 18.10.2025 [M/S ROLLING STONERAAHITHYA RAJ| [15.10.2025
[Building IAL) 614/2025 [HOTELS PVYT LTD VSMISHRA
IPRET PAL SINGH]
[DHINGRA
03, New CourtjCS(COMMERCI|CS(COMM) 30.10.2025 MUKESH GOEL VSKASHISH GUPTA [13.10.2025
[Building IAL) 621/2025 ISUDHIR KUMAR
03, New CourtjCS(COMMERCI|CS(COMM) 30.10.2025 [TANU VS M/S DEVISUMIT JAIN [29.10.2025
[Building IAL) 620/2025 IMEDICOS
42 SH. PAWAN KUMARSHAHDARA [C No 304 [COMMERCIAL [CS [04.10.2025 |[GAURISHANKAR [PREM RATAN __ [9717703511 [10.06.2025
IMATTO DJ (COMM-04) (COMM)/583/20 ISHARMA & ANR. Vg
25 IAMAN SHARMA
IC No 304 ICOMMERCIAL [Execution 04.10.2025 [Sh Rahul Jain Vs IftikhafVineet Hans 9811268978 lhansvineet@yahoo[22.08.2025
(Comm.)/215/20 IAhmed l.co.in
25
IC No 304 [COMMERCIAL [CS 09.10.2025 WEMBRACE [SUNIL SHARMA (9811981142 mewtonlawchambe[01.10.2025
(COMM)/591/20 IBIOPHARMA PVT LTD. rs@gmail.com
25
IC No 304 ICOMMERCIAL [CS 13.10.2025 [M/S DARSHAN POWER[Anubhav Sharma (9811677831 ladvocate.anubhavs(06.10.2025
(COMM)/599/20 ISOLUTIONS Vs M/S| lharma@gmail.com|
25 MAA MATHAR]
[ENTERPRISES
IC No 304 ICOMMERCIAL [Execution 25.10.2025 [MS Nav Bharat{A.K JAIN 9350838495  fadvocateakjain.ass [25.10.2025
(Comm.)/226/20 [Enterprises Vs  Mohd| lociates@gmail.co
25 ISahid and other m
IC No 304 ICOMMERCIAL [CS 31.10.2025 |RANCHODMAL [DHARMENDRA (9650508945 dvdk.yadav79@g [15.10.2025
(COMM)/627/20 [POONAMJI RATHOD VSK. YADAV imail.com
25 IGIRIRAJ BANSAL &
IANR.
IC No 304 ICOMMERCIAL [CS 31.10.2025 |DR. AMRITA JAGDISH|SACHIN BAJPAI (9975492578 info@recennslegal.[28.10.2025
(COMM)/626/20 IGOTUR VS UKAR| om
25 [HEALTH CARE PVT]
ILTD.
43 [MS. PREETI AGARWALINORTH- INIL
IGUPTA, DISTRICT|WEST
VUDGE, (COMMERCIAL/
ICOURT)
ua [SH.DEVENDER KUMARNORTH- INIL
DANGALA WEST
l45 [SH. JAGDISH KUMAR/NORTH INTL.
IDISTRICT JUDGE,
ICOMMERCIAL COURT
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ISH. RAKESH KUMAR-NORTH
I, DISTRICT JUDG

COMMERCIAL)
47 [SH. RAJ KUMAR,[SOUTH- 1603 [Commercial ICS COMM J08.10.2025 [STATE BANK OF INDIAMUKESH RAJAN (9811756351 imukeshrajanadvoc[22.09.2025
[DISTRICT JUDGEWEST ISuit 526/2025 [VS SUNDAR KUMAR late@gmail.com

COMMERCIAL COURT-|
o1

1603 ICommercial ICS COMM,09.10.2025 [PUMA SE VS ASHOKIGAUTAM BHASIN|9999306881  [Eludication.legal@(07.10.2025
Suit 527/2025 [KUMAR loutlook.com
1603 [Commercial ICS COMM 09.10.2025 [STATE BANK OF INDIANIRMAL MISHRA|9311131978 office.nirmalmishr [22.08.2025
Suit 529/2025 [VS NARESH KUMAR la@gmail.com
03 ICommercial ICS COMM J09.10.2025 [STATE BANK OF INDIANIRMAL MISHRA|9311131978 office.nirmalmishr [22.08.2025
Suit 531/2025 [VS SATISH KUMAR la@gmail.com
03 ICommercial ICS COMM J09.10.2025 [STATE BANK OF INDIANIRMAL MISHRA|9311131978 office.nirmalmishr [22.08.2025
Suit 532/2025 S PUSHPA KUMAR| la@gmail.com
ICHETRI
03 [Commercial ICS COMMJ09.10.2025 [KSHITIJ GOYAL VS|VISHAL GARG 9810171302 [NOT GIVEN 106.10.2025
Suit 533/2025 ISHREE SHYAM STEELS
03 ICommercial CS COMM.10.10.2025 [R.K CONTAINER LINEPRITISH 9810264114 [pritishsabharwal1 [10.09.2025
Suit 538/2025 IPVT. LTD VSSABHARWAL (@gmail.com
[PROFESSIONAL CARGO|
[MOVERS
603 ICommercial CS COMM[13.10.2025 [KVSY IGAUTAM BHASIN|9999306881  [Eludication.legal@/08.10.2025
Suit 540/2025 outlook.com
603 ICommercial CS COMM[15.10.2025 [XVSY IGAUTAM BHASIN|9999306881  |eludication.legal@ [13.10.2025
Suit 544/2025 utlook.com
1603 ICommercial ICS COMM[15.10.2025 [FLYWINGS TPUL VIJAY|9911001133 vipulvijaylamba@gf25.09.2025
Suit I545/2025 [SIMULATORS [LAMBA imail.com

[TRAINING CENTRE
ILIMITED VS MAYANK|

IKUMAR SINGH
1603 ICommercial ICS COMM[16.10.2025 [NETSARANG IRISHI PRAKASH (8826232692  [rishicoog@gmail. [14.10.2025
Suit 552/2025 ICOMPUTER INC. VS| om
ICHIRAG KIRIT PATEL
1603 [Commercial ICS COMM[17.10.2025 [M/S KRISHNAVI INDIAMAMTA GAUTAM([9650993177 imamtasharmao4o0 [08.10.2025
Suit 553/2025 VS M/S ANKUR] l2@yahoo.co.in
[EXPORTS
1603 [Commercial ICS COMM|30.10.2025 [BANK OF BARODA VS{SUDHA SHUKLA (9899913203 dvsudhashukla@ [17.09.2025
Suit I570/2025 INITIN KUMMAR| lgmail.com
IPHALSWAL
1603 ICommercial ICS COMM|30.10.2025 [BANK OF BARODA VS/SUDHA SHUKLA (9899913203 [advsudhashukla@ [17.09.2025

Suit 571/2025 ISUNIL KUMAR lgmail.com
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1603 [Commercial ICS COMM|30.10.2025 [BANK OF BARODA V. 9899913203  [advsudhashukla@
Suit I572/2025 IABHINAY SEMWAL lgmail.com

[17.09.2025

1603 [Commercial ICS COMM]30.10.2025 [BANK OF BARODA VSSUDHA SHUKLA [9899913203 dvsudhashukla@ [17.09.2025
Suit 573/2025 INAZIAMA KHAN lgmail.com
603 [Commercial CS COMM|30.10.2025 [SANKALP FIN SEC PVTNITISH SHARMA |9953472718 lexgentex@gmail.c[17.07.2025
ISuit 581/2025 [LTD VS MAHESH BABU jom
603 [Commercial ICS COMM|30.10.2025 [DYNAMIC AIR AND SEAISHIVAM 9654545855  [legal@shivamshar [31.10.2025
Suit 590/2025 [PVT LTD. VSSHARMA Ima.info
JASWINDER SINGH
u8 EH BALWANT _ RAISOUTH- 13 ICommercial [EX. COMM l04-10-2025 [VICHITRA [Priyanka 18595897711 finfinitylegals@gm [NA
 ANSAL, DISTRICI|WEST [Execution 230/2025 ICONSTRUCTION  PVT| lail.com
PDUGE, COMMERCIAL ILTD. VS MTNL
ICOURT-02
13 ICommercial [EX. COMM /lo4-10-2025 [VICHITRA [Priyanka 8595897711 finfinitylegals@gm [NA
[Execution 231/2025 ICONSTRUCTION  PVT, il.com
[LTD. VS MTNL
13 ICommercial (OMP (I}25-10-2025 |Axis Bank Ltd Vs [AMITKUMAR (8860939556 [amitkumar.294@r [NA
Suit (COMM)/275/20 ISATISH KUMAR lediffamil.com
25
13 ICommercial IOMP (Df25-10-2025 |Axis Bank Ltd Vs S P |[AMIT KUMAR 18860939556  jamitkumar.294@r [NA
Suit (COMM)/276/20 IASSOCIATE lediffamil.com
25
1613 ICommercial IOMP (I)25-10-2025 [M/s Cholamandalam[RAVI SHANKAR (9911883595 lassociatesrsgargl [NA
ISuit (COMM)/277/20 [Investment And Finance] (@gmail.com
25 ICompany Limited
Vs GYANENDER|
INAGAR
1613 ICommercial IOMP (I)25-10-2025 [M/s Cholamandalam[RAVI SHANKAR (9911883595 lassociatesrsgargl [NA
ISuit (COMM)/278/20 [[nvestment And Finance] (@gmail.com
25 ICompany Limited

Vs MOOL CHAND

613 ICommercial IOMP (I)25-10-2025 [M/s CholamandalamRAVI SHANKAR (9911883595 lassociatesrsgargl [NA
Suit (COMM)/279/20 [[nvestment And Finance| (@gmail.com
25 ICompany Limited

Vs Ikramuddin

1613 ICommercial IOMP (I)25-10-2025 [M/s CholamandalamRAVI SHANKAR (9911883595 lassociatesrsgargl [NA
ISuit ((COMM)/280/20 [[nvestment And Finance (@gmail.com
25 Company Limited
Vs Shribaba Transport|
(Carrier
1613 [Commercial IOMP (I)25-10-2025 [M/s CholamandalamRAVI SHANKAR (9911883595 lassociatesrsgarglt [NA
ISuit (COMM)/281/20 [[nvestment And Finance (@gmail.com
25 Company Limited

[Vs Ishwar Singh

613 [Commercial IOMP (I)25-10-2025 [M/s CholamandalamRAVI SHANKAR (9911883595 ssociatesrsgargl [NA
ISuit (COMM)/282/20 [[nvestment And Finance] (@gmail.com
25 ICompany Limited
Vs Anil R
1613 ICommercial IOMP (I)25-10-2025 [M/s Cholamandalam[RAVI SHANKAR (9911883595 lassociatesrsgargl [NA
ISuit (COMM)/283/20 [[nvestment And Finance] (@gmail.com
25 ICompany Limited

Vs Tilak Raj
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1613 [Commercial IOMP (I)25-10-2025 [M/s CholamandalamRAVI SHANKAR (9911883595 lassociatesrsgarg1
ISuit ((COMM)/284/20 [[nvestment And Finance] (@gmail.com

25 Company Limited
Vs Ajay Kamboj

1613 [Commercial IOMP (I)25-10-2025 |Axis Bank Ltd Vs RAM JAMIT KUMAR 18860939556  [amitkumar.294@r [NA
Suit (COMM)/274/20 ISARAN lediffamil.com
25
1613 ICommercial ICS 29-10-2025 [Union Bank of India Vs [Arvind Sinha(P), (9810618195 larvindsinhai@gm [25-10-2025
ISuit (COMM)/558/20 |IShashi Bala fail.com
25
613 [Commercial IOMP (I)29-10-2025 |Axis Bank Ltd Vs S P JAMIT KUMAR  [8860939556 [amitkumar.294@r [NA
ISuit (COMM)/329/20 IASSOCIATE lediffamil.com
25
13 ICommercial ICS 29-10-2025 [STATE BANK OF INDIA [Ravindra Narayan8076466594 [advrnarayan@gmaf19-08-2025
Suit (COMM)/560/20 Vs RAM SINGH |Singh(P), il.com
25
13 ICommercial CS 29-10-2025 [R K Container Line PvilPritish Sabharwal (9810264114 [pritishsabharwal1 [10-09-2025
Suit (COMM)/561/20 ILtd Vs  Professionall (@gmail.com
25 [Cargo Movers

13 [Commercial [ExCOMM 429-10-2025 |AXIS BANK LTD Vs [SANJEEV 9717028845 litigation@sresliga [NA
[Execution |Award by Arb TAPAN BISWAS IPATHAK(P), .com
IComm/37/2025
13 ICommercial [ExXCOMM 429-10-2025 |AXIS BANK LTD Vs [SANJEEV 9717028845 litigation@sresliga [NA
[Execution |Award by Arb IAKSHAY KUMARPATHAK(P), .com
Comm/38/2025 ICHATURVEDI
1613 ICommercial [ExCOMM 129-10-2025 [AXIS BANK LTD Vs [Shobha Gupta(P), [9811192158 isrshobhagupta@g [NA
[Execution |Award by Arb ISACHIN KUMAR imail.com
Comm/39/2025
1613 ICommercial [ExCOMM 129-10-2025 [AXIS BANK LTD Vs [Shobha Gupta(P), [9811192158 lsrshobhagupta@g [NA
[Execution |Award by Arb IMONIKA SINGH imail.com
Comm/40/2025
613 [Commercial ~ [Execution 29-10-2025 M/ S  KARUNAShiven Banga(P), [7838443353  jadvshivenbanga@ [NA
[Execution (Comm)/252/20 IAGENCIES THROUGH]| lgmail.com
25 [[TS PARTNER

SHRI SUDHIR KUMAR|
IMALHOTRA Vs SMT|

ISAHIDA
lbpADDIDTAD a1 d
1613 ICommercial ICS 29-10-2025 [CANARA BANK Vs [CHITRA 9212888057  [chitramalhotra@g [08-10-2025
[Execution (COMM)/564/20 [VINOD KUMAR BHASINMALHOTRA(P), imail.com
25 [PROP M/S AVY
[INTERNATIONAL
1613 [Commercial ICS 30-10-2025 [UNION BANK OF INDIA [Arvind Sinha(P), (9810618195 larvindsinhai@gm [25-10-2025
[Execution (COMM)/582/20 Vs NARESH KUMAR il.com
25
1613 [Commercial ICS 31-10-2025 [BECON PIPESAAKAAR 0811600007  [saakaar@saakaars [09-10-2025
[Execution (COMM)/587/20 INDUSTRIES Vs ISARDANA(P), lardana.com
25 R INFRAPROJECTS
IAND ANR
1613 ICommercial IOMP (I¥31-10-2025 [TOYOTA FINANCIALjRahul 8376049807  ladvocateashok.1@ [NA
[Execution (COMM)/342/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs

[TORNE JITENDRA|
IASHOK 7364
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1613 [Commercial IOMP (I¥31-10-2025 [Kotak Mahindra BanklRAVI SHANKAR (9958683230  [associatesrsgarg8
[Execution ((COMM)/334/20 [Ltd Vs Virender (@gmail.com
25
1613 [Commercial IOMP (D31-10-2025 [TOYOTA FINANCIALjRahul 18376049807 dvocateashok.1@ [NA
[Execution (COMM)/335/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs
JAWAHAR SINGH 9919
1613 [Commercial IOMP (D[31-10-2025 [TOYOTA FINANCIALjRahul 18376049807  Jadvocateashok.1@ [NA
[Execution (COMM)/336/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs
SURAB KHAN 4916
613 [Commercial IOMP (I¥31-10-2025 [TOYOTA FINANCIALjRahul 8376049807  [advocateashok.1@ [NA
[Execution (COMM)/337/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs
TUKARAM MANSHING]
[RATHOD 1227
13 ICommercial IOMP (Df31-10-2025 [TOYOTA FINANCIALjRahul 18376049807 dvocateashok.1@ [NA
[Execution (COMM)/338/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 ILIMITED Vs
ISUHANA CHAUDHARY|
536
13 ICommercial IOMP (Df31-10-2025 [TOYOTA FINANCIALjRahul 18376049807 dvocateashok.1@ [NA
[Execution (COMM)/339/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [LIMITED Vs
ISURAJ TOURS|
IANDTRAVELS 1581
13 [Commercial IOMP (Df31-10-2025 [TOYOTA FINANCIALJRahul 18376049807  Jadvocateashok.1@ [NA
[Execution (COMM)/340/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [LIMITED Vs
JITENDRA KUMAR|
10873
13 ICommercial IOMP (D31-10-2025 [TOYOTA FINANCIALRahul 18376049807  Jadvocateashok.1@ [NA
[Execution (COMM)/341/20 ISERVICES INDIABhardwaj(P), lgmail.com
25 [LIMITED Vs
[TRITON FACILITATORS|
IAND LOGISTIQUE
IPRIVATE LIMITED 4188
613 ICommercial CS 31-10-2025 [Lalit Yadav Vs Ashish(C. Parkash(P), 9873469955  fadvocateshreytanwj29-10-2025
[Execution (COMM)/588/20 IAwasthi ar@gmail.com
25
613 ICommercial CS 31-10-2025 (State Bank Of India Vs VAIBHAV 9971336611 vaibhav.yadav@ho[30-10-2025
[Execution (COMM)/589/20 INITIN PANT [YADAV(P), tmail.com
25
613 ICommercial [EX. COMM l04-10-2025 [VICHITRA [Priyanka 8595897711 linfinitylegals@gm [NA
[Execution 231/2025 ICONSTRUCTION  PVT| lail.com
[LTD. VS MTNL
49 [SH. GAUTAM MANAN,SOUTH- 1614 IARBITRATION [OMP (IY06-10-2025 CHOLAMANDALAM IMR. RAV19911883595 IASSOCIATESRSG [N/A
[DISTRICT JUDGE,WEST (COMM)/172/20 [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
ICOMMERCIAL COURT-| 25 [FINANCE CO LTD VS M
3 ISUMAN S
1614 IARBITRATION [OMP (IY06-10-2025 CHOLAMANDALAM MR. RAV19911883595 IASSOCIATESRSG [NA
(COMM)/173/20 [INVESTMENT AND[SHANKAR JARG1@GMAIL.CO]
25 [FINANCE CO LTD VS M
[RAMPAL K
1614 JARBITRATION [OMP (Djo6-10-2025 |AXIS BANK LTD VS [MR. AMIT|8860939556 |AMITKUMAR.294 [NA
(COMM)/174/20 IABDUL HALEEM [KUMAR |@REDIFFMAIL.C
25 oM
1614 IARBITRATION [OMP (IY06-10-2025 CHOLAMANDALAM MR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM)/165/20 [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
25 IFINANCE COMPANY| (M
[LIMITED VS
ISUBHASHD
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1614 IARBITRATION [OMP (IYo6-10-2025 [M/S . RAV19911883595 IASSOCIATESRSG [N/A
(COMM)/166/20 ICHOLAMANDALAM ISHANKAR JARG1@GMAIL.CO]
25 [INVESTMENT AND| M
[FINANCE CO LTD VS
VOGINDER KUMAR
1614 JARBITRATION [OMP (IY06-10-2025 CHOLAMANDALAM MR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM)/167/20 [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
25 [FINANCE CO LTD VS (M
[DALBIR SINGH
1614 IARBITRATION |OMP (I}06-10-2025 CHOLAMANDALAM IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM)/168/20 INVESTMENT AND[SHANKAR IARG1@GMAIL.CO|
25 IFINANCE CO LTD VS (M
[RAGHUVEER SINGH
614 [ARBITRATION [OMP (Djo6-10-2025 CHOLAMANDALAM __ |MR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM)/169/20 [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
25 [FINANCE CO LTD VS (M
JATIN YADAV
14 [ARBITRATION [OMP (Djo6-10-2025 CHOLAMANDALAM __ |MR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM)/170/20 [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
25 [FINANCE CO LTD VS M
ISUNIL KUMAR
14 [ARBITRATION [OMP (Djo6-10-2025 CHOLAMANDALAM __ |MR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM)/171/20 [INVESTMENT AND[SHANKAR IARG1@GMAIL.CO]
25 [FINANCE CO LTD VS M
IKRISHAN KUMAR
14 IARBITRATION [OMP (Djo8-10-2025 M/S IMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM)/181/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO|
25 [INVESTMENT AND| M
[FINANCE COMPANY]|
[LIMITED VS GHAN|
ISHYAM
14 IARBITRATION [OMP (IYo8-10-2025 M/S IMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM)/179/20 ICHOLAMANDALAM  [SHANKAR JARG1@GMAIL.CO|
25 [INVESTMENT AND| M
[FINANCE COMPANY]|
[LIMITED VS HAMENT]
IR
1614 IARBITRATION [OMP (IYo8-10-2025 [M/S IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM)/178/20 ICHOLAMANDALAM  [SHANKAR JARG1@GMAIL.CO|
25 [INVESTMENT AND| M
[FINANCE COMPANY|
[LIMITED VS YOGESH]
IKUMAR
1614 ICOMMERCIAL [CS 109-10-2025 |[STATE BANK OF INDIA [MR. NIRMALj9311131978 IADVNIRMALMIS [23.07.2025
SUIT (COMM)/528/20 VS NISHI GAUTAM IMISHRA [HRA@GMAIL.CO
25 M
1614 ICOMMERCIAL [CS 109-10-2025 |[STATE BANK OF INDIA [MR. NIRMALj9311131978 IADVNIRMALMIS [23.07.2025
SUIT ((COMM)/530/20 VS M/S SATYAMEVMISHRA HRA@GMAIL.CO
25 ISURGICALS AND| M
[INDUSTRIES
1614 IARBITRATION [OMP (I)10-10-2025 M/S IMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM)/207/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO]
25 [INVESTMENT AND| M
[FINANCE COMPANY]|
ILIMITED VS MOHIT
1614 ICOMMERCIAL [CS 10-10-2025 [MOGLI LABS INDIA PVIMR. RAV19911883595 IASSOCIATESRSG [N/A
ISUIT (COMM)/537/20 [LTD VS DINESHISHANKAR JARG1@GMAIL.CO]
25 ISHANTILAL JAIN PROP| M
UAYRISHABH METAL
[ENGG CO
614 IARBITRATION |OMP (Djr0-10-2025 M/S IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM)/213/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO]
25 [INVESTMENT AND| (M
[FINANCE COMPANY|
ILIMITED VS SANJEEV]|
[KUMAR
1614 IARBITRATION [OMP (I10-10-2025 M/S MR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM)/211/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO]
25 [INVESTMENT AND| (M
[FINANCE COMPANY|
[LIMITED VS
ISHRIBABA TRANSPORT]
ADDIDD
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1614 IARBITRATION [OMP (I)10-10-2025 [M/S IMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM)/210/20 ICHOLAMANDALAM ISHANKAR JARG1@GMAIL.CO]
25 [INVESTMENT AND| M
[FINANCE COMPANY|
ILIMITED VS RAMESH]
R
614 IARBITRATION |OMP (Djro-10-2025 M/S IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM)/209/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO]
25 [INVESTMENT AND| (M
[FINANCE COMPANY|
ILIMITED VS KRISHAN
1614 IARBITRATION |OMP (Djr0-10-2025 M/S IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM)/208/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO|
25 [INVESTMENT AND| (M
[FINANCE COMPANY]|
[LIMITED VS ANKIT]
[BAISLA
1614 ICOMMERCIAL [CS 10-10-2025 [HOSPIDECOR MR. 9810779585 ISINGHDHARME [25.07.2025
ISUIT (COMM)/534/20 INTERIOR VS AMODDHARMENDER DRAADV@YAH
25 IKUMAR ISINGH 0.CO.IN
14 [ARBITRATION [OMP (Dfio-10-2025 [M/S IMR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM)/214/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO]
25 [NVESTMENT AND| M
IFINANCE COMPANY|
[LIMITED VS MAHIPAL
D
14 [ARBITRATION [OMP (Dfio-10-2025 [M/S IMR. RAV19911883595  |ASSOCIATESRSG |N/A
(COMM)/212/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO]
25 [NVESTMENT AND| M
[FINANCE COMPANY|
[LIMITED VS
PWOGINDER SINGH
14 [EXECUTION  [Execution 13-10-2025 [RUCHIKA SINGH VS MR. AMIT|7678656578 IAMITKUMAR.294 [N/A
((Comm)/241/202] IBHUSHAN [SISODIA |@REDIFFMAIL.C
5 ISERVEXPERT PRIVATE| IOM
ILIMITED
14 ICOMMERCIAL |CS 15-10-2025 [PORTRONICS DIGITALMR. SUMIT|9911995000 IMAIL@NAGPAL.LIN/A
SUIT (COMM)/546/20 IPRIVATE LIMITED VS [NAGPAL AW
25 ISUNNY ARORA
1614 IEXECUTION  [Execution 15-10-2025 [[CICI BANK LTD VS [MR. MANISH[9892029649 |ADVYADAVMANI [N/A
((Comm)/242/20 MANDEEP KUMAR [YADAV [SH@GMAIL.COM
25
1614 ICOMMERCIAL [CS 16-10-2025 [CANARA BANK VS [MR. SUBODH KR[9810840045 ISKJHAASSOCIAT [10.05.2025
SUIT (COMM)/548/20 ISAURAV KHA [ES@YAHOO.COM
25
1614 ICOMMERCIAL [CS 16-10-2025 [X X VS YYYYY IMR.GAUTAM 9999093893  |[ELUDICATION.L [N/A
SUIT (COMM)/547/20 [BHASIN [EGAL@OUTLOO
25 IK.COM
1614 ICOMMERCIAL [CS 16-10-2025 JOGO TECHNOLOGIES MR. VIBHOR([9717488878 IALCHAMBERS.G [N/A
ISUIT (COMM)/551/20 VS DWARKAAGGARWAL [URUGRAM@GM
25 ISHUTTLERS IAIL.COM
1614 [EXECUTION  |[Execution 17-10-2025 [INDUSIND BANK LTD [MR. PANKAJ|9958732424 [ROY.PANKAJ@YAN/A
(Comm)/247/20 Vs M/S EXPRESSKUMAR HOO.COM
25 ISERVICES
1614 [EXECUTION  [Execution 17-10-2025 [INDUSIND BANK LTD [MR. PANKAJ|9958732424 IROY.PANKAJ@YAIN/A
((Comm)/246/20 VS SUNIL KUMARKUMAR [HOO.COM
25 ISHARMA
1614 IEXECUTION  [Execution 17-10-2025 [INDUSIND BANK LTD MR. PANKAJ|9958732424 [ROY.PANKAJ@YAIN/A
(Comm)/245/20 VS M/S EXPRESSKUMAR [HOO.COM
25 ISERVICES
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1614 [EXECUTION  |Execution 25-10-2025 [M/S SUNDARAMMS. MANISHA882675077 IMANISHAHARUAIN/A
((Comm)/249/20 [FINANCE LTD VS [BARUHA [H.LEGAL@GMAI
25 IMADAN LAL IL.COM

1614 JARBITRATION [OMP (Df27-10-2025 M/S MR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM)/311/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO]
25 [INVESTMENT AND| (M

[FINANCE COMPANY]|
ILIMITED VS SUSHIL

[LOHAN
1614 IARBITRATION [OMP (Df27-10-2025 M/S MR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM)/304/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO|
25 [INVESTMENT AND| (M

[FINANCE COMPANY]|
[LIMITED VS MUKESH|

[H
1614 JARBITRATION [OMP (Df27-10-2025 M/S MR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM)/305/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO]
25 [INVESTMENT AND| (M

[FINANCE COMPANY]|
[LIMITED VS ASHISH|

[HOODA
14 [ARBITRATION [OMP (Dl7-10-2025 M/S MR RAVI[0011883595  |ASSOCIATESRSG [N/A
(COMM)/306/20 ICHOLAMANDALAM  [SHANKAR JARG1@GMAIL.CO|
o5 INVESTMENT AND) M
FINANCE ~ COMPANY|
ILIMITED Vs
[HITENDER A
14 [ARBITRATION [OMP (Df7-10-2025 M/S MR RAVI[0011883595  |ASSOCIATESRSG [N/A
(COMM)/307/20 ICHOLAMANDALAM  [SHANKAR ARG1@GMAIL.CO|
o5 INVESTMENT AND) M

[FINANCE COMPANY]|
[LIMITED VS WALIA
IBRICKS FIELD

14 IARBITRATION [OMP (D27-10-2025 M/S IMR. RAV19911883595 IASSOCIATESRSG [N/A
((COMM)/308/20] ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO|
25 [INVESTMENT AND| M

[FINANCE COMPANY]
ILIMITED VS ASHISH|

[ENTERPRISES
14 IARBITRATION [OMP (Iy27-10-2025 M/S IMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM)/309/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO]
25 [INVESTMENT AND| M

[FINANCE COMPANY|
ILIMITED VS SAVITA S

1614 IARBITRATION [OMP (I)27-10-2025 M/S IMR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM)/310/20 ICHOLAMANDALAM  [SHANKAR JARG1@GMAIL.CO|
25 [INVESTMENT AND| M
[FINANCE COMPANY|
[LIMITED Vs
INETWORK ROADLINES
1614 IARBITRATION [OMP (I)27-10-2025 M/S IMR. RAV19911883595 IASSOCIATESRSG [N/A
((COMM)/303/20 ICHOLAMANDALAM  [SHANKAR JARG1@GMAIL.CO|
25 [INVESTMENT AND| M

[FINANCE COMPANY]|
ILIMITED \& M/
[KHALSA ~ SCREENING

ANIT

1614 ICOMMERCIAL [CS 28-10-2025 VS YYY IMR. GAUTAM[9999093893  [ELUDICATION.L [N/A
SUIT (COMM)/555/20 [BHASIN EGAL@OUTLOO
25 IK.COM
1614 ICOMMERCIAL [CS 28-10-2025 [CANARA BANK VS AAMS. SARITA|9560812121 IADVSARITAKUM [N/A
ISUIT (COMM)/557/20 [POLYSTER THREADS |[KANWAR IARI@GMAIL.CO
25 M
1614 ICOMMERCIAL [CS 30-10-2025 [CANARA BANK VS |MS. SARITAl9560812121 IADVSARITAKUM [N/A
ISUIT (COMM)/575/20 [NAZMA KHATOON [KANWAR IARI@GMAIL.CO
25 M
1614 ICOMMERCIAL [CS 130-10-2025 [SANKALP FINSEC PVIMR. NITISH|9953472718 ILEXGENTEM@G [N/A
ISUIT (COMM)/584/20 [LTD VS RAM PRASAD [SHARMA [MAIL.COM
25
614 ICOMMERCIAL [CS [30-10-2025 [SANKALP FINSEC PVIMR. NITISH9953472718  [LEXGENTEM®@G |N/A

SUIT (COMM)/585/20 [ILTD \S ASHISH[SHARMA IMAIL.COM
25 IKUMAR
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ICOMMERCIAL [CS 130-10-2025 9999093893  [ELUDICATION.L
SUIT ((COMM)/565/20 [BHASIN [EGAL@OUTLOO
25 IK.COM
1614 ICOMMERCIAL [CS 30-10-2025 [SANKALP FINSEC PVIMR. NITISH|9953472718 ILEXGENTEM@G [N/A
ISUIT (COMM)/583/20 [LTD Vs RAJESHISHARMA [MAIL.COM
25 IKUMAR RUHIL
1614 IARBITRATION |OMP (Dp6-10-2025 M/S IMR. RAVI9911883595 IASSOCIATESRSG [N/A
(COMM)/180/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO|
25 [INVESTMENT AND| (M

[FINANCE COMPANY]|
[LIMITED VS NEERA/J|

[KUMAR
1614 JARBITRATION [OMP (Dp6-10-2025 M/S MR. RAV19911883595 IASSOCIATESRSG [N/A
(COMM)/182/20 ICHOLAMANDALAM ISHANKAR IARG1@GMAIL.CO]
25 [INVESTMENT AND| (M

[FINANCE COMPANY]|
[LIMITED VS VASHISTA|
ILOGISTICS PRIVATE|

b orron

14 [ARBITRATION [OMP (Dfi6-10-2025 M/S MR RAVI[0011883595  |ASSOCIATESRSG [N/A
(COMM)/183/20 ICHOLAMANDALAM  [SHANKAR JARG1@GMAIL.CO|
o5 INVESTMENT AND) M

[FINANCE COMPANY]|
[LIMITED VS NEERAJ|

ILAMBA
14 [ARBITRATION [OMP (Di6-10-2025 M/S MR RAVI[0011883595  |ASSOCIATESRSG [N/A
(COMM)/184/20 ICHOLAMANDALAM  [SHANKAR ARG1@GMAIL.CO|
o5 INVESTMENT AND) M

[FINANCE COMPANY]|
[ILIMITED VS GAURAYV|

IPARASHAR
14 [ARBITRATION [OMP (Dlia-10-2025 [TOYOTA  FINANCIALMR. RAHUI|8376049807  |ADVOCATEASHO |N/A
(COMM)/215/20 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
25 [LIMITED VS  BALA|
IGUPTA 7120
14 IARBITRATION (OMP (Iy16-10-2025 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM)/216/20 ISERVICES INDIABHARDWAJ K.1@GMAIL.COM
25 [LIMITED VS
IGOVINDBHAI ~ LALAJ]|
[PRAJAPATI 5903
1614 IARBITRATION (OMP (I)14-10-2025 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [N/A
(COMM)/217/20 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
25 [LIMITED VS SANJAY|
[SINGH 5728
614 [ARBITRATION [OMP (Dli5-10-2025 [TOYOTA  FINANCIALMR. RAHULJ8376049807  |ADVOCATEASHO [N/A
(COMM)/218/20 ISERVICES INDIABHARDWAJ K.1@GMAIL.COM
25 [LIMITED Vs

ISHARUKH KHAN 0518

lb14 [ARBITRATION [OMP (Dfi5-10-2025 [TOYOTA  FINANCIAIMR. RAHUI8376049807  |ADVOCATEASHO [N/A
(COMM)/219/20 ISERVICES INDIABHARDWAJ K.1@GMAIL.COM
o5 LIMITED VS  PATIL

ISAMEER SARJERA(
991

1614 IARBITRATION [OMP (I)14-10-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM)/220/20 ISERVICES INDIABHARDWAJ K.1@GMAIL.COM
25 [LIMITED VS PARWAT]
IS 1347
1614 IARBITRATION [OMP (I)16-10-2025 [TOYOTA FINANCIALJMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM)/234/20 ISERVICES INDIABHARDWAJ K.1@GMAIL.COM
25 [ILIMITED VS HUKMA|
[RAM MURAWATIYA|
7674
614 IARBITRATION |OMP (I)16-10-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 |[ADVOCATEASHO [N/A
(COMM)/235/20 ISERVICES INDIABHARDWAJ K.1@GMAIL.COM
25 ILIMITED VS  UDAY]
ISINGH DHAKAR 5514
614 [ARBITRATION [OMP (Dfi6-10-2025 [TOYOTA  FINANCIALMR. RAHUI|8376049807  |ADVOCATEASHO |N/A
(COMM)/236/20 ISERVICES INDIABHARDWAJ [K.1@GMAIL.COM
25 ILIMITED VS KAMLESH]

[KUMARI 0347
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IARBITRATION |OMP (I16-10-2025 [TOYOTA FINANCIALMR. RAHUIL8376049807 |ADVOCATEASHO
(COMM)/237/20 ERVICES INDIABHARDWAJ K.1@GMAIL.COM
25 [ILIMITED VS RAVNEET]
INAGI 6756
614 IARBITRATION |OMP (Df16-10-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 |[ADVOCATEASHO [N/A
(COMM)/238/20 [SERVICES INDIABHARDWAJ K.1@GMAIL.COM
25 ILIMITED VS BHAGVAN|
[DAS 6043
1614 IARBITRATION [OMP (Iy17-10-2025 [TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO [N/A
(COMM)/239/20 [SERVICES INDIABHARDWAJ [K.1@GMAIL.COM
25 ILIMITED VS SALASAR|
ICOMSERVE LLP 7881
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I50 [SH. RAKESH PANDIT, 509 [Execution 234/2025 06-10-2025 [MS SUNDARAMMANISHA 8826750777 imanishabaruahleg
[DISTRICT JUDGE,WEST (Comm.) [FINANCE LTD VsBARUAH lal@gmail.com
ICOMMERCIAL COURT-| ISATPAL SINGH AND)|
104 ORS

509 ICS (COMM) 523/2025 06-10-2025 [MS Pooja TravelgN.C. SHARMA 9999926425  [sharmaadvocate@ [15.03.2025
[Through its Proprietor lgmail.com

Rajinder Prakash Sharmal
Vs Ms VIP Travel Service|

[Pvt Ltd

509 [Execution 238/2025 108-10-2025 [Surya Vijay Saw Mills VsKaran Anand 9811867947 ladv.karananand @

(Comm.) |IShradha Saburi| lgmail.com

[Engineers Pvt Ltd

509 ICS (COMM) I524/2025 08-10-2025 [MS DUSTIN FASHIONJPUNEET KUMAR 9718302748 lagochiya2000@g [24.09.2025

ORLD Vs Naysaa Retaill imail.com

venture Pvt Ltd

509 ICS (COMM) 525/2025 l08-10-2025 [OZONE [SURENDER 9999993833  [surendersuparn@g20.08.2025
[PHARMACEUTICALS  [TYAGI imail.com
ILTD THROUGH ITS|
IAUTHORIZED

[REPRESENTATIVE SH|
[RACHIT MANCHANDA|

npapr warm]
509 [M.Ex 155/2025 09-10-2025 |GEE TEE TRADING CO[KSHITIJ 19927020390
[THRGH NAVEEN VSAGGARWAL
ISHREE BALAJI AUTO|
[ELECTRIC WORKS|
[THROUGH ITS
IPROPERITOR

509 [OMP 1)194/2025 10-10-2025 [TOYOTA FINANCIALJRAVI SHANKAR/9958683230,97 [associ

(COMM.) [SERVICES INDIAIGARG &18222050 imail.com
[LIMITED Vs EDVINADVOCATES
IGARDIA 4757

1@g

509 [OMP I}195/2025 10-10-2025 [TOYOTA FINANCIALJRAVI SHANKAR/9958683230,97 [associ 1@g
(COMM.) I[SERVICES INDIAIGARG &18222050 Imail.com

[LIMITED Vs MOHDADVOCATES
INADEEM 4144

509 [OMP 1}196/2025 l0-10-2025 [TOYOTA FINANCIALJRAVI SHANKAR[9958683230,97 [associatesgarg1@g
(COMM.) ISERVICES INDIAIGARG &18222050 Imail.com

[LIMITED Vs FAUZIYA AADVOCATES
1635

509 ICS (COMM) 535/2025 10-10-2025 [PUMA SE Vs ASHOK|GAUTAM BHASIN|9999093893 leludication.legal@ [08.10.2025
IKUMAR utlook.com

509 ICS (COMM) 536/2025 10-10-2025 [M/S HOSPIDECORIDHARMENDER (9810779585 [25.07.2025
INTERIOR Vs SANTOSH|SINGH
[KUMAR SINGH

509 ICS (COMM) 539/2025 10-10-2025 [MOGLI LABS INDIA PVI[TARUN VERMA (9871495838 [cstarunverma@gm{30.09.2025
[LTD Vs AMARJEET GIR]| il.com
[Proprietor Krishna]
[Engineering Works

509 ICS (COMM) 541/2025 14-10-2025 [VISHWAS KUMAR VsR.P. SHARMA 8178635246,98 [pankajrsharma25613.06.2025
IASHA RANI GORVER 68281091 7@gmail.com

1509 ICS (COMM) I542/2025 15-10-2025 [STATE BANK OF NIDAVINAY KUMAR (9811134771 kumarvinay.65@g [11.10.2025
Vs AS TRADERS| imail.com
THROUGH ITS|
[PROPRIETOR SH|
IAMARJIT SINGH

509 [CS (COMM) I543/2025 15-10-2025 [DHANUKA AGRITECHARUN KUMAR([9811104452 larun@theacmeco.c06.10.2025
[LTD Vs SRIKARJHA jom
IBIOTECH PVT LTD
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509 (If245/2025 16-10-2025 M/s CholamandalamlRAVI  SHANKARI9958683230,97 fassociatesgargl@g
(COMM.) [Investment And FinanceGARG &(18222050 Imail.com
Company Limited VSADVOCATES
[Sumit R
509 MP (I)246/2025 16-10-2025 [M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinancelGARG &18222050 imail.com
ICompany Limited VSADVOCATES
[Vinod Kumar
509 IOMP (If247/2025 16-10-2025 [M/s CholamandalamlRAVI  SHANKARI9958683230,97 fassociatesgargl@g
(COMM.) Investment And FinanceGARG &(18222050 [mail.com
ICompany Limited VSADVOCATES
[Yadav Electrical Store
509 [OMP (I)248/2025 16-10-2025 [M/s Cholamandalam[RAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &[18222050 imail.com
ICompany Limited VSADVOCATES
ISamyak Chaudhary
509 IOMP (Dj249/2025 16-10-2025 M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &[18222050 imail.com
ICompany Limited VSADVOCATES
IPardeep Kumar
509 IOMP (Df250/2025 16-10-2025 M/s Cholamandalam[RAVI  SHANKAR9958683230,97 [associ 1@g
(COMM.) [Investment And FinanceGARG &{18222050 imail.com
ICompany Limited VSADVOCATES
IShriram Builder
509 IOMP (D251/2025 16-10-2025 M/s Cholamandalam[RAVI  SHANKAR/9958683230,97 [asso 1@g
(COMM.) [[nvestment And FinanceGARG &18222050 imail.com
ICompany Limited VSADVOCATES
[RamchanderS
509 OMP (I)252/2025 16-10-2025 [M/s Cholamandalam[RAVI  SHANKAR9958683230,97 lassoci 1@g
(COMM.) [[nvestment And FinanceGARG &18222050 Imail.com
ICompany Limited VSADVOCATES
[Subhash T
509 IOMP (I)253/2025 16-10-2025 [M/s Cholamandalam[RAVI  SHANKAR[9958683230,97 fassociatesgargl@g
(COMM.) [Investment And FinanceGARG &18222050 imail.com
ICompany Limited VSADVOCATES
[Banti Kumar
509 IOMP (I)254/2025 16-10-2025 [M/s Cholamandalam[RAVI  SHANKAR[9958683230,97 fassociatesgargl@g
(COMM.) [Investment And FinanceGARG &18222050 imail.com
ICompany Limited VSADVOCATES
Vaideep M
509 ICS (COMM) 549/2025 16-10-2025 [ytra TechnologyRISHI PRAKASH [8826232692  [rishioogp@gmail. [22.09.2025
[Solutions Pvt Ltd And| lcom
IOrs Vs Nagesh Velaga
thers
509 ICS (COMM) 550/2025 16-10-2025 [state Bank of India VSVINAY KUMAR [9811134771 kumarvinay.65@g [14.10.2025
[PRIYANKA BARAL imail.com
509 [Execution 244/2025 17-10-2025 [SURESH KUMAR ANDARVIND KUMAR (9810680082  farvindkaku@yaho
(Comm.) ICO IMPEX PVT LTD Vs .in
IAMYRA TRADING
1509 [MISC DJ ADJ [706/2025 17-10-2025 [PUNJAB NATIONALJKANIKA BAWEJA[9810980834 reness@arenessla
[BANK Vs MS RADHIKA| .com
ISTORES AND DAIRY]
[THROUGH ITS PROP|
IROSHNI DEV]|
[PRAJAPATI
509 [OMP (I)268/2025 25-10-2025 [Sanjay Singh Vs MukeshTARUN SINGLA (9810202014 imcllawoffices@gm
(COMM.) ISharma fail.com
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509 (Iy290/2025 27-10-2025 [M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &18222050 imail.com
Company Limited Vs AniADVOCATES
[Kumar
509 MP (I)291/2025 27-10-2025 M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinancelGARG &18222050 imail.com
ICompany Limited VSADVOCATES
[Kaushik Transport]
ICompany
509 IOMP (Iy292/2025 27-10-2025 M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &18222050 imail.com
ICompany Limited VSADVOCATES
[Kuldeep D
509 [OMP (I)293/2025 27-10-2025 [M/s Cholamandalam[RAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) Investment And FinanceGARG &18222050 [mail.com
ICompany Limited VSADVOCATES
IShyam Suppliers Co
509 IOMP (Dj294/2025 27-10-2025 M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [Investment And FinanceGARG &18222050 [mail.com
ICompany Limited VSADVOCATES
Minaxi S
509 IOMP (Dj295/2025 27-10-2025 M/s Cholamandalam[RAVI  SHANKAR9958683230,97 [associ 1@g
(COMM.) [Investment And FinanceGARG &{18222050 imail.com
ICompany Limited VSADVOCATES
IGodara Earth Movers
509 IOMP (Dj296/2025 27-10-2025 M/s Cholamandalam[RAVI  SHANKAR/9958683230,97 [asso 1@g
(COMM.) [Investment And FinanceGARG &18222050 [mail.com
ICompany Limited VSADVOCATES
[Satish N
509 OMP (Dl297/2025 27-10-2025 M/s Cholamandalam[RAVI  SHANKAR9958683230,97 lassoci 1@g
(COMM.) [[nvestment And FinanceGARG &18222050 Imail.com
ICompany Limited VSADVOCATES
[Subhash Pal
509 IOMP (I)298/2025 27-10-2025 M/s Cholamandalam[RAVI  SHANKAR[9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &18222050 Imail.com
ICompany Limited VSADVOCATES
ISumit Kumar Ahlawat
509 IOMP (Iy299/2025 27-10-2025 M/s Cholamandalam[RAVI  SHANKAR[9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &18222050 Imail.com
ICompany Limited VSADVOCATES
Amit
509 IOMP (I)300/2025 27-10-2025 M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &[18222050 Imail.com
ICompany Limited VSADVOCATES
Monu Tyagi
509 IOMP (I)301/2025 27-10-2025 [M/s Cholamandalam[RAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &18222050 imail.com
Company Limited VSADVOCATES
[Rahul Singh
509 MP (I)302/2025 27-10-2025 [M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &18222050 imail.com
Company Limited VSADVOCATES
[Kaushik Transport]
ICompanay
509 [Execution 250/2025 28-10-2025 [state bank of india Vs ESSAARTI BANSAL (9971729922 artimittal2016@g
(Comm.) [KAY ENTERPRISES| imail.com
THROUGH
[PROPRIETOR SHYAM|
IKUMAR MISHRA
509 IOMP (I)312/2025 28-10-2025 M/s Cholamandalam[RAVI  SHANKAR[9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &18222050 imail.com
ICompany Limited VSADVOCATES
[Daksh  Logistics  Prop|
IAkash Gupta
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509 (I)313/2025 28-10-2025 M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &18222050 imail.com
Company Limited VSADVOCATES
IAnuj
509 MP (I)314/2025 28-10-2025 M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinancelGARG &18222050 imail.com
ICompany Limited VSADVOCATES
[Kailash Chander
509 IOMP (I¥315/2025 28-10-2025 M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &18222050 imail.com
ICompany Limited VSADVOCATES
[Suraj Singh
509 [OMP (I)316/2025 28-10-2025 M/s Cholamandalam[RAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [[nvestment And FinanceGARG &[18222050 imail.com
ICompany Limited VSADVOCATES
[Ranbir Singh
509 IOMP (Df317/2025 28-10-2025 M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.) [Investment And FinanceGARG &18222050 [mail.com
ICompany Limited VSADVOCATES
Himani Metals
509 IOMP (D(318/2025 28-10-2025 M/s Cholamandalam[RAVI  SHANKAR9958683230,97 [associ 1@g
(COMM.)/318/ [Investment And FinanceGARG &{18222050 imail.com
2025 ICompany Limited VSADVOCATES
ISaurabh Chhikara
509 IOMP (D319/2025 28-10-2025 M/s Cholamandalam[RAVI  SHANKAR/9958683230,97 [asso 1@g
(COMM.)/319/2| [[nvestment And FinanceGARG &18222050 imail.com
025 ICompany Limited VSADVOCATES
|Aashish Kumar
509 OMP (D320/2025 28-10-2025 M/s Cholamandalam[RAVI  SHANKAR9958683230,97 lassoci 1@g
(COMM.)/320/ [[nvestment And FinanceGARG &18222050 Imail.com
2025 ICompany Limited VSADVOCATES
[Neeraj R
509 IOMP (I)321/2025 28-10-2025 M/s Cholamandalam[RAVI  SHANKAR[9958683230,97 fassociatesgargl@g
(COMM.)/321/2| [[nvestment And FinanceGARG &18222050 Imail.com
025 ICompany Limited VSADVOCATES
[Ramesh D
509 IOMP (Iy322/2025 28-10-2025 M/s Cholamandalam[RAVI  SHANKAR[9958683230,97 fassociatesgargl@g
(COMM.)/322/ [[nvestment And FinanceGARG &18222050 Imail.com
2025 ICompany Limited VSADVOCATES
[Ram Chander
509 IOMP (I¥323/2025 28-10-2025 M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.)/323/ [[nvestment And FinanceGARG &[18222050 imail.com
2025 ICompany Limited VSADVOCATES
Deepak R
509 IOMP (I¥324/2025 28-10-2025 [M/s Cholamandalam[RAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.)/324/ [[nvestment And FinanceGARG &18222050 imail.com
2025 Company Limited VSADVOCATES
ISandeep Kumar
509 MP (I¥325/2025 28-10-2025 M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.)/325/ [[nvestment And FinanceGARG &18222050 imail.com
2025 Company Limited VSADVOCATES
lAnand  Packers  and|
Movers
509 MP (I¥326/2025 28-10-2025 M/s CholamandalamRAVI  SHANKAR9958683230,97 fassociatesgargl@g
(COMM.)/326/ [[nvestment And FinanceGARG &18222050 mail.com
2025 ICompany Limited VSADVOCATES
[Naveen Rathee
509 ICS 554/2025 28-10-2025 [Puma Se Vs Saksham IGAUTAM BHASIN[9999093893 [eludication.legal@ [25.10.2025
(COMM)/554/2 loutlook.com
025
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509 ICS 556/2025 28-10-2025 [CANARA BANK Vs JMD[SARITA KANWAR[9560812121 info@stklegal.in  [15.10.2025
(COMM)/556/2 IMOTORS
025

509 ICS 559/2025 29-10-2025 [Under Armour Vs AshokiGAUTAM BHASIN|9999093893 [eludication.legal@ [27.10.2025
(COMM)/559/2 [Kumar loutlook.com
025

509 ICS 562/2025 20-10-2025 [Union Bank of India V§S.P CHUGH &8744006090 [anilmisra@snlawo [08.10.2025
(COMM)/562/2 IM/s Balaji Credential§ANIL MISRA [ffices.com
025 land Anr

509 ICS 563/2025 29-10-2025 [Union Bank of India VsS.P CHUGH &J8744006090 [anilmisra@snlawo [08.10.2025
(COMM)/563/2 IM/s Balaji Security GroupANIL MISRA [ffices.com
025 land Ors

509 ICS 566/2025 30-10-2025 [B2B Hospitality Pvt LtdNISHANT VERMA|9631082831 nishantvermaadv4 [27.10.2025
(COMM)/566/2 [Vs Banerjee Ventures Pvi| I513@gmail.com
025 ILtd

509 ICS 567/2025 30-10-2025 BANK OF BARODA VsSUDHA SHUKLA (9899913203  |sudhashukla@gmal06.11.2025
(COMM)/567/2 IMUKESH KUMAR AND| il.com
025 IOTHER

509 ICS 568/2025 30-10-2025 |bank of baroda Vs AmanSUDHA SHUKLA (9899913203  [sudhashukla@gmafi7.09.2025
(COMM)/568/2 laggarwal il.com
025

509 ICS 569/2025 30-10-2025 [State Bank of India VsR.N. SINGH 8076466594  [advrnarayan@gmaf19.08.2025
(COMM)/569/2 ISepoy Majid Khan il.com
025

509 ICS 574/2025 30-10-2025 [CANARA  BANK  VSASHOK KUMAR (9560396555  |kakkarashok@redif29.10.2025
(COMM)/574/2 INITHARIKA SINGLA [ffmail.com
025

509 ICS 576/2025 30-10-2025 [MS Sankalp Finsec PvtNITISH SHARMA 9953472718 llexgenten@gmail.cf17.07.2025
(COMM)/576/2 Ltd Vs NITESH SHARMA m
025

509 ICS 577/2025 30-10-2025 [MS Sankalp Finsec PvtNITISH SHARMA (9953472718 llexgenten@gmail.cf17.07.2025
(COMM)/577/2 [Ltd Vs GAURAV KUMAR m
025

509 ICS 578/2025 30-10-2025 [MS Sankalp Finsec PvtNITISH SHARMA 9953472718 llexgenten@gmail.cf17.07.2025
(COMM)/578/2 [Ltd Vs ANIL KUMAR m
025

509 ICS 579/2025 30-10-2025 [MS Sankalp Finsec PvtNITISH SHARMA (9953472718 lexgenten@gmail.cft7.07.2025
(COMM)/579/2 [Ltd Vs ANAND, m
025 [PRAKASH

509 ICS 580/2025 30-10-2025 [MS Sankalp Finsec PvtNITISH SHARMA (9953472718 lexgenten@gmail.cft7.07.2025
(COMM)/580/2 ILtd Vs DAYA SHANKAR| lom
025 ISINGH

1509 IOMP (I¥330/2025 31-10-2025 [TOYOTA FINANCIALJRAVI SHANKAR[9958683230,97 [associatesgarg1@g
(COMM.)/330/ ISERVICES INDIAIGARG &18222050 mail.com
2025 ILIMITED Vs MANVIADVOCATES

[PRIYA 4822
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509 [OMP (D(331/2025 131-10-2025 [TOYOTA FINANCIALJRAVI SHANKAR/9958683230,97 [associatesgarg1@g
(COMM.)/331/2| ERVICES INDIAIGARG &18222050 imail.com
025 [LIMITED Vs PAWANADVOCATES
[KUMAR 7102
509 IOMP (D(332/2025 31-10-2025 [TOYOTA FINANCIALJRAVI  SHANKAR[9958683230,97 [associatesgarg1@g
(COMM.)/332/ ISERVICES INDIAGARG &(18222050 [mail.com
2025 ILIMITED Vs JITENDRAADVOCATES
[KUMAR 0268
509 IOMP (D(333/2025 31-10-2025 [TOYOTA FINANCIALJRAVI  SHANKAR[9958683230,97 [associatesgarg1@g
(COMM.)/333/ ISERVICES INDIAGARG &(18222050 [mail.com
2025 ILIMITED Vs SUBHAMADVOCATES
INDRAJIT PATEL 5178
509 ICS 586/2025 31-10-2025 [CANARA BANK  VSASHOK KAKKAR [9560396555 |kakkarashok@redi[30.09.2025
(COMM)/586/2 IAMBA LUXURY| ffmail.com
025 IMATTRESSES PVT LTD
[TOTAL 781




IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF OCTOBER 2025

COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE
REGISTRATIO RESPONDENT NAME E MOBILE
N

NUMBER
PROCESS

IMS. NEELOFER ABIDA PERVEEN| 1301, ISUIT S COMM-10.09.2025 [DINESH JAIN  VSHARSH [9711513525 IGOYAL.HAJ04.10.2025
IDISTRICT JUDGE (COMMERCIA XTENSI [RECOVERY 990/2025 INOD KUMAR IGOYAL [RSH345@
ICOURT)-01 ON IGMAIL.CO

BLOCK, M

1S

[HAZART

'OURTS,

IDELHI

01, SUIT FORICS COMM419.09.2025 IMAHENDER  KUMAR[KAUSHLE [9873578142  |GAURASS [09.10.2025

XTENSI [RECOVERY 1030/2025 'S RITU SHARMA INDER CIATES.S|

N ISINGH INGH@G

LOCK, IMAIL.COM|

ITIS

[HAZARI

ICOURTS,

IDELHI

1301, ISUIT FOR[CS COMM-+18.07.2025 OHINDER _ KUMARSAHIB 9811449906  [SAHIBSIN [25.09.2025

[EXTENSI RECOVERY 813/2025 [VS RAJINDER PRASAD SINGH IGHo6@G

ION [MAIL.COM|

IBLOCK,

[T1S

[HAZARI

ICOURTS,

[IDELHHI

2 |SH. RAJESH KUMAR GOEL,/CENTRAL |NIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-02

I3 [MS. DEVENDER KUMAR SHARMA,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-03

4 [MS ANIL KUMAR  SISODIA,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

5 [SH. MANOJ KUMAR DISTRICIICENTRAL |NIL
VUDGE (COMMERCIAL COURT)-05

6 |SH. RAM LAL MEENA, DJ COMM-CENTRAL [NIL
06 TIS HAZRI COURT CENTRAL
IDELHI

7 [SH. MUKESH KUMAR GUPTA/CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07

8 |SH. SANJEEV KUMAR MALHOTRA,[CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL|
ICOURT




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

9 [SH. DEEPAK GARG, DISTRI
WUDGE, COMMERCIAL COURT-09

o [SH. AJAY PANDEY, DISTRICTICENTRAL [307 ICIVIL IOMP(I)COM[21-07-2025 [DCB BANK LTD. VS/ANISH 9811452022 |ANISH_B [30-10-2025
WUDGE, COMMERCIAL COURT IM./629/202 IMOHD. IRFAN BHOLA(P) HOLA17@
5 b [YAHOO.CO|
M
i1 [SH. S.S RATHI, DISTRICT JUDGE,CENTRAL [COURT [CS (COMM) S(COMM)35128-03-2025  |SHARAD KAPOORRHEA  [9917079999 |ADVRTAL [04.10.2025
ICOMMERCIAL COURT JROOM IPROPRIETOR OF M/SLUTHRA HAMBER
10 IACE ELECTRONICS VS| S@GMAIL.
[PRAMOD  TELECOM| ICOM
[PRIVATE LIMITED
ICOURT [CS (COMM) S (COMM)/87331-07-2025 JAARYA LIGHTING PVTSARVAJE (9555700013 [SARVAJEE04.10.2025
[ROOM [LTD. VS  CHISHTIET T@SKTCH
10 [LIGHT ANDKUMAR IAMBERS.C|
[ELECTRICALS ANDTHAKUR OM
RS.
ICOURT [CS (COMM) CS (COMM)/42402-04-2025 IARTHANT ISURENDE|9999993833 [SURENDE [10.10.2025
[ROOM [ELECTRICALS VSR KR| [RSUPERN
310 [ELECTROWER [TYAGI (@GMAIL.C]
[TECHNOLOGIES PVT]| OM
[LTD
ICOURT [CS (COMM) [CS (COMM)/76307-07-2025 [FUTURE FOCUSUTTAM 9990143407 |ADVUTTA [17.10.2025
[JROOM [INFOTECH PVT LTD VSKUMAR MSINGH@
310 [DC TECHNOLOGIES] IGMAIL.CO
ISOLUTION INDIA PVT] M
[LTD
| ICOURT _|MISC DJ iscDI/720202[17-09-2025  |]M/S BANWARI LAISURINDE [8585948005 [SURINDE [17.10.2025
JROOM IARORA AND SONS VSRR SINGH [RADVOCA
1310 IM/S S R FOILS AND| TE1@GMA
[HYGIENE PVT LTD [[L.COM
ICOURT [CS (COMM) °S (COMM)/99911-09-2025 [M/S VASTRAM INDIAVIKRANT (9811377679 IADVOCAT [17.10.2025
JROOM [PVT LTD VS SANJAYPJAIN [EWIDU@G|
1310 [KUMAR YADAV [MAIL.COM|
ICOURT [CS (COMM) °S (COMM)/974908-09-2025 INOD KUMARSATISH [9810934875 | 17.10.2025
JROOM [BANSAL VS SUMANKUMAR
310 IBANSAL JAIN
ICOURT [CS (COMM) S (COMM)/93319-08-2025 IGRAPESH SHAH VSANKIT 9990786641 |ANKIT.BA [27.10.2025
JROOM IMITALI GARG [BATRA TRA30@G

1310 [MAIL.COM]



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
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h2 [SH. RAVINDER BEDI, DISTRI [CS COMM 1053/2025 [25/09/2025 ERO INVEST CORP| 106.10.2025
WUDGE, COMMERCIAL COURT [PVT LTD V/S ASHOK]
IKUMAR (UNKNOWN)
ko1 IOMP I COMM 898/2025 [25/09/2025 [TATA CAPITAL LTDANISH 9811452022  |JANISHBH [06.10.2025
/S NIWANSHU[BHOLA LA17@YA|
ISHARMA [HOO.COM
o1 IOMP I COMM 900/2025 [25/09/2025 [TATA CAPITAL LTDANISH (9811452022 [ANISHBH [06.10.2025
/S GIRJESH SINGH ~ [BHOLA OLA17@YA]
[HOO.COM
ho1 [CS COMM 1061/2025 [27.09.2025 IAMIT GARG V/STARUN (9871495838 [ASH.ASSO [06.10.2025
[MANOJ BUBNA VERMA ICIATES @O}
[UTLOOK.C
OM
ko1 IOMP I COMM 934/2024  [06.10.2025 IM/S TATA CAPITALJRASHIKA (997168068 ISUPPORT [09.10.2025
[LTD V/S SURENDRARANJAN (@ARVLAW|
ISINGH RATHORE CHAMBER|
IS.CO.IN
ko1 ICS COMM 1091/2025 [13.10.2025 IM/S SARDARI LAL &ANIL 9811109342  |ASETHIAD}15.10.2025
ICOMP.V/S M/S ASIANSETHI OCATE@
ICONSTRUCTION [YAHOO.CO|
ICOMPANY M
lio1 ICS COMM [1085/2025 [09.10.2025  |BISHAN SAROO! EEV [8076444374 |ADVRAJE [14.10.2025
[BHARDWAJ V/SKUMAR [EV74@GM
ISUSHIL UPAR IAIL.COM
ko1 ICS COMM [723/2025 [01.07.2025 [LAKHMI CHAN TEJOOSIDDHAN (9999369931 14.10.2025
IMAL V/S AMRISH[T BANGA
[BEDI
ko1 IOMP I COMM 988/2025 [13.10.2025 [TATA CAPITAL LTDANISH 9811452022  |JANISHBH [17.10.2025
/S BANWARI LAIBHOLA OLA17@YA]
IGARG [HOO.COM
ho1 (OMP I COMM 964/2025 [08.10.2025 [DCB BANK V/SANISH 9811452022  |ANISHBH [17.10.2025
[DHARMPAL [BHOLA LA17@YA]
[HOO.COM
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ho1 OMP I COMM 963/2025 [08.10.2025 IDCB BANK LTD V/§ 9811452022  |ANISHBH [17.10.2025
EENA RANI MAINI  [BHOLA LA17@YA]
[HOO.COM

ho1 (OMP I COMM 930/2025 [06.10.2025 [HDFC BANK LTD V/SANISH 9811452022  |ANISHBH [17.10.2025
[DAYA RAM [BHOLA LA17@YA]
[HOO.COM

ko1 IOMP I COMM 929/2025 [06.10.2025 [HDFC BANK LTD V/S HANISH 9811452022  |JANISHBH [17.10.2025
S LUTHRA [BHOLA OLA17@YA]
[HOO.COM

ko1 MP I COMM 1000/2025 [15.10.2025 [HDFC BANK LTD V/SANISH 9811452022  |ANISHBH [17.10.2025
[MANIKA MANOCHA [BHOLA IOLA17@YA|
[HOO.COM

ko1 IOMP I COMM 1001/2025 [15.10.2025 [HDFC BANK LTD V/SANISH 9811452022  |JANISHBH [17.10.2025
[KULBIR SINGH [BHOLA IOLA17@YA|
[HOO.COM

ko1 IOMP I COMM 1002/2025 [15.10.2025 [HDFC BANK LTD V/SANISH 9811452022  |JANISHBH J17.10.2025
[LAKSHAY BHUTANI  [BHOLA IOLA17@YA]
[HOO.COM

13 |[SH. M.K NAGPAL, DISTRICTICENTRAL [|NIL
WUDGE, COMMERCIAL COURT

14 |SH. ASHUTOSH KUMAR, DISTRICTWEST INIL
IWUDGE (COMMERCIAL COURT)

15 [MS. PREETI AGARWAL GUPTA,WEST ICOMMERCIAL ICS (COMM)22-07-2025 IM/S EXIM CORP INDIAADARSH (9811673672  [ABHAS.MI [26-09-2025
IDISTRICT JUDGE (COMMERCIAL 895/2023 /S ARIEN GLOBAL [TTWARI [SHRA@GA|
ICOURT)-02 MIL.COM

ICS (COMM)j12-08-2025 [APIS INDIA P LTD VSMUKUND 18285202359 [NOT l01-10-2025
895/202312 [SUPER MARCHE 37 [YADAV MENTION
13/2025 [ED




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
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PROCESS
’ARVEEN KUMARSAMEER 944444656
ARG Vs NMRSIDANA
PHYROCHEM P LTD [ED
16 |[SH. RAGHUBIR SINGH, DISTRICTIWEST INIL
WUDGE (COMMERCIAL COURT)-03
7 [|SH. SANJEEV AGGARWAL,WEST INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)
18 [SH. AJAY GUPTA, DISTRICT JUDGEWEST INIL
((COMMERCIAL COURT)
19 |[SH. NARESH KUMAR MALHOTRA,WEST INIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)
20 [SH. PULASTYA PARAMCHALA,NEW DELHI o5
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01
21 [SH. BHUPESH KUMAR, DISTRICTINEW DELHI |25 IOMP (I) COMM 214 / 2025 [24.09.2025 IM/S CLIX CAPITALSH. [NOT 104.10.2025
WUDGE (COMMERCIAL COURT) SERVICES PVT. LTD./PUNEET [PROVIDED
V/S RAJ
M/S ACE EMBEDDED|
[NTENSIVE CARE|
[UNITS
[PVT. LTD.
IOMP (I) COMM  |180 / 2025 [20.08.2025 [HERO FINCORP LTD|SH. 9873347303  [14.10.2025
S SHAIKHMAYANK
MUMTAZBEN IMAHAJA
N
22 [MS. DEEPALI SHARMA, DISTRICIINEW DELHI |7 SUIT FOR[CS [21/09/24 [IDEUTSCHE BANK AG|GURVIND 9871692197 45936
WWUDGE (COMMERCIAL COURT)-03 [RECOVERY (COMM)/78 S. M/S VENDMARTER SURI
13/2024 [RETAILS PVT. LTD. &
IORS.
ISUIT FORICS 21/09/24 [DEUTSCHE BANK AGIGURVIND 9871692197 k45936
IRECOVERY (COMM)/78 S. M/S ENHANCER[ER SURI
l/24 ISOLUTIONS PVT. LTD.
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ISUIT S 27/10/24 [IDEUTSCHE BANK AGIGURVIND 9871692197 k45936
IRECOVERY (COMM)/76 S. M/S IONULE LTD.J[ER SURI
2/24 & ORS.
[SUIT FOR[CS l02/09/25 [M/S HIM CABLEWAYSSHAURYA[NOT 15936
IRECOVERY (COMM)/13 S THE DIRCETORICHAURAS|AVAILABLE
8/25 IGENERAL BORDER[IYA
[ROADS BORDE!
[ROADS
RGANISATION
IGOVERNMENT OF
[INDIA
ISUIT FORICS(COMM)/|23/08/25 IASHISH SHARMA|LOKESH (8218747879 145936
[RECOVERY 662/25 [PROP SHREE INDIAMISHRA
[TRADE VS GXPRESS
ISOLUTIONS  (INDIA)|
[PVT. LTD
ISUIT FORICS(COMM)/ [o1/09/25 MANOJ KUMAR VSAMIT 9811766971 5938
[RECOVERY 680/25 IABHAY PRINT ANDKUMAR
ISOLUTION
ISUIT FOR|CS(COMM)/[03/09/25 ISBIV SUMAN SHIV  Klg811059032 45938
[RECOVERY 687/25 TYAGI
ISUIT FOR[CS 01/09/25 ICOGOPORT PVT LTD[UDAY 9810868162 45938
[RECOVERY (COMM)/67 S SHALIA EXPORT [KUMAR
9/25
SUIT FOR[CS 470425 [VK JAIN VS NITIN PALJARCHIT [8447958168 45938
[RECOVERY (COMM)/29 ISINGH HOODA ISINGHAL
/25
ISUIT FORICS 02/06/25 [DEUTSCHE BANK AG|GURVIND (9871692197 145940
[RECOVERY (COMM)/44 S.  M/S JUPITERER SURI
l/25 [ENTERPRISES & ORS.
ISUIT FORICS 09/09/25 [DEUTSCHE BANK AGGURVIND (9871692197 45940
[RECOVERY (COMM)/70 S. M/S MDGIER SURI
7/25 ICONSULTANTS  PVT|
[LTD.
[SUIT FOR(CS b0/03/25 [SURENDER  KUMARDEEPAK |[NOT 15946
IRECOVERY (COMM)/21 S. SUBHASHAGGARW [AVAILABLE
I3/25 [BHIWANIWAL AL
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ISUIT FORICS 08/07/25 ICANARA BANK VS|/KUNAL (9910200911 {45955
IRECOVERY (COMM)/51 TJENDER & ANR SHARMA
1/25
ISUIT FORICS 24/10/24 ICANARA BANK VS M/SKR_[SHAN 9810233261 45958
IRECOVERY (COMM)/87 [TANYAR FOOD [KUMAR
/24
[PETITION U/S 9OMP (D28/10/25 ISTERLITE IABHISHE (9968955329 45958
IOF ARBITRATION|(COMM)/23 [TECHNOLOGIES K
& CONCILIATION}5/25 [LIMITED VS. BHARATBHARDW
IACT ISANCHAR NIGAMAJ
[LIMITED & ANR
23 [MS. SAVITA RAO, DISTRICTSOUTH INIL
WUDGE(COMMERCIAL COURT)
24 [MS. ANURADHA SHUKLASOUTH 6, NEWICOMMERCIAL ICS(COMM) [10.07.2024 ISTATE BANK OF INDIAKAMLESHNIL INIL 8.10.2025
IBHARDWAJ, DISTRICT] ICOURT 25/2024 VS DHARA SINGH [KUMAR
WUDGE(COMMERCIAL COURT) IBLOCK-I ISINGH
6, NEWICOMMERCIAL ICS 08-10-2025 IACRES BUILDWELLSSHIVANI [9811722485  [SALUJA.NIj09.10.2025
ICOURT (COMM)/46 [PVT  LTD VS  [LOHIYA(P TIN6@GM
[BLOCK-I 0/2025 INTERNATIONAL N IAIL.COM
[LAND DEVELOPERS
6, NEWICOMMERCIAL _ [CS 08-10-2025  [MANASH  LIFESTYLENAGESH [9818823289 [INFO@DE [14.10.2025
ICOURT (COMM)/45 [PRIVATE LIMITED VS WAR [YANDKUM|
[BLOCK-I 9/2025 [FACES [KUMHAR((| [HAR.COM
P,
6, NEWICOMMERCIAL ICS 17-10-2025 [RAMAN KUMAR VS [DHRUV (9711240355 [OFFICE.D [18.10.2025
ICOURT (COMM)/47 ISHRI SAIGUPTA(P), [HRUVGUP
|BLOCK-I 9/2025 [ENTERTAINMENTS [TA@GMAI
[PVT LTD [L.COM
6, NEWICOMMERCIAL ICS 17-10-2025 ISATYA OM SECURITY RISHAB (8076683052 [RISHABH [18.10.2025
ICOURT (COMM)/48 S KENDRIYAKHURAN [Ho6@GMA|
[BLOCK-I 0/2025 IDYALAYA A(P), [[L.COM
ISANGATHAN
,  NEWICOMMERCIAL ICS 09-10-2025 MS TIRTH AGRO[SUDARSH |9810132015 [SUDARSH I27.10.2025
ICOURT (COMM)/46 [TECHNOLOGY AN IANBANSA
[BLOCK-I 1/2025 [PRIVATE LIMITED VS [BANSAL(P [L@UNITE
ISUBODH JINDAL), [DWORLD.
[TRADING AS JINDAL ICO.IN
JAUTO EXPORTS AND|
IANR




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
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ISH. SANDEEP YADAV

26 [SH. AJAY KUMAR JAIN, DISTRICTSOUTH l29, NEW|COMMERCIAL ICS [25-08-2025 M/S PRECISIONPRAN 9811294972 'VPRAN [04.10.2025
WUDGE (COMMERCIAL COURT) ICOURT (COMM)/40 IABRASIVES PVT LTD [KRISHNA RISHNA
((DIGITAL)-04 [BLOCK-IT 1/2025 VS SUNITA MAGO JANA(P), (@GMAIL.C]

IOM

29, NEWICOMMERCIAL MP (I)}22-08-2025 M/S YES BANKIANANJAY [7030378800 |ASAPLEGA[28.10.2025

ICOURT (COMM)/58 [ILIMITED VS  RAMJSINGH(P), [LANDADV

IBLOCK-II 92/2025 ISINGH IOCATES@
IGMAIL.CO
M

29, NEWCOMMERCIAL MP (I)22-08-2025 M/S YES BANKIANANJAY [7030378800 |ASAPLEGA}28.10.2025

ICOURT (COMM)/58 [LIMITED VS  SINGH(P), [LANDADV

IBLOCK-IT 90/2025 [RUKHSAN BEGUM IOCATES@
IGMAIL.CO
M

29, NEWCOMMERCIAL [OMP (I)}28-08-2025 [PIRAMAL FINANCEANANJAY [7030378800 |ASAPLEGA29.10.2025

ICOURT (COMM)/61 [LTD Vs GEETASINGH(P), [LANDADV

IBLOCK-II 74/2025 VEEVAN LAL IOCATES@
IGMAIL.CO
M

29, NEWICOMMERCIAL [OMP (D}28-08-2025 [PIRAMAL FINANCEANANJAY (7030378800 |ASAPLEGA}29.10.2025

ICOURT (COMM)/61 [LTD VS MAYUR KOLI [SINGH(P), [LANDADV

IBLOCK-II 87/2025 IOCATES@
IGMAIL.CO
M

bo, NEWCOMMERCIAL _ [OMP __ (I)28-08-2025  [PIRAMAL __ FINANCEANANJAY [7030378800 |ASAPLEGA[9.10.2025

ICOURT (COMM)/61 LTD VS  ANITASINGH(P), [LANDADV

BLOCK-TI 75/2025 IGOVERDHAN IOCATES@
IGMAIL.CO
M

29, NEWICOMMERCIAL IOMP (I)}28-08-2025 [PIRAMAL FINANCEANANJAY (7030378800 |ASAPLEGA}29.10.2025

ICOURT (COMM)/61 ILTD \& VIRAJISINGH(P), ILANDADV

[BLOCK-II 80/2025 [KAMBLE CATES@
IGMAIL.CO
M

29, NEW|COMMERCIAL [OMP (I)}28-08-2025 [PIRAMAL FINANCEANANJAY [7030378800 |ASAPLEGA}29.10.2025

ICOURT (COMM)/61 [LTD VS MOHAMMED [SINGH(P), [LANDADV

[BLOCK-II [76/2025 IMOOPANTAKATH CATES@
IGMAIL.CO
M

29, NEW|COMMERCIAL [OMP (I)}28-08-2025 [PIRAMAL FINANCEANANJAY [7030378800 |ASAPLEGA29.10.2025

ICOURT (coMM)/61 LTD VS  RAKESH[SINGH(P), ILANDADV
BLOCK-TI 77/2025 [KUMAR IOCATES@
IGMAIL.CO

M
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29, NEW|COMMERCIAL [OMP (I)}28-08-2025 [PIRAMAL FINANCEA 7030378800 |ASAPLEGAJ29.10.2025
OURT (COMM)/61 ILTD VS SANTOSHSSINGH(P), [LANDADV
BLOCK-II 88/2025 [HADA IOCATES@
IGMAIL.CO
M
27 [SH. LOKESH KUMAR SHARMA,SOUTH ko, NEW|COMMERCIAL ICS (COMM)j15-05-2025 DAGMOHAN GUPTA VSSH. 9810017859 RISHI@U [15-10-2025
IDISTRICT JUDGE(COMMERCIAL| ICOURT K53/2025 [REEFIBE LIFETECH [SHARVAN INITEDAN
ICOURT) [BLOCK-IT [BANSAL [DUNITED.
ICOM

o, NEWICOMMERCIAL ICS (COMM)08-04-2025 [UBI Vs RAMANJITENDR (9810197626  JITENDRA[25-10-2025

ICOURT 195/2023 [KUMAR IA GARG GARGADV
[BLOCK-II (@GMAIL.C]
OM
o, NEWICOMMERCIAL ICS (COMM)i22-09-2025 [UBI Vs DINESHALKA 9711343590  [NOT [25-10-2025
ICOURT ls2/2025 IKUMAR SHARMA IMISHRA IGIVEN
IBLOCK-IT
28 |[SH. LAL SINGH, DISTRICT JUDGE [SOUTH- INIL
[EAST
29 [SH. LALIT KUMAR [SOUTH- 14 ICOMMERCIAL ICS/COMM/ [20.09.2024 VIKAS PUBLICATIONNAVEEN (9843372972 [NAVEENT [18.10.2025
ILD. DJ COMM-02, DJ-COMM-2,[EAST ISUIT 3698/24 [HOUSE  VS.  M/SKUMAR RIPATHI3
AKET COURTS, NEW DELHI. IANJANEYA BANK[TRIPATHI 1012@GMA]|
[HOUSE [L.COM
130 [SH. VRINDA KUMARI [SOUTH- INIL

[EAST




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N
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131 [MS. ANU GROVER BALIGA [SOUTH-EAST ICOMMERCIAL ICS 08-10-2025 [DEEPAK JAIN VS [MANI 9811042284
ISUIT (COMM)/81 [KADIMI TOOLBHADRA [DRAJAIN
2/2025 IMANUFACTURING JAIN(P), (@GMAIL.C]
[PVT LTD OM
[EXECUTION [EXECUTIO [09-10-2025 IMADHU GUPTA VS [CHERRY [9212696986 [[MRAN.HR|-
PETITION IN DAMMU ANDGUPTA(P), [LN@GMAI
(COMM)/34 IKASHMIR BANK| IL.COM
9/2025 [LIMITED
ICOMMERCIAL ICS 09-10-2025 IMOHAMMAD AMJADNOT INOT INOT -
ISUIT (COMM)/82 [THAKUR VS [PROVIDE [PROVIDED  [PROVIDE
l5/2025 IMICROSOFT MR BILLD D
IGATES AND ORS
ICOMMERCIAL ICS [13-10-2025 BENTLEY SYSTEMS[RAHUL  [9910044787 |RAHUL.BE|-
ISUIT (COMM)/83 [NC AND ANR VS&QRUAR( [RUAR@BE
1/2025 ISUBHASH CHANDERP), [RUAR.CO
MITTAL M
ICOMMERCIAL ICS 14-10-2025 RCPL LOGISTICSGAURAV (9833947824 |ADVGAUR |-
ISUIT (COMM)/83 [PRIVATE LIMITED VS [PURI(P), AVPURI@
9/2025 [RKRM IGMAIL.CO
INTERNATIONAL M
[PRODUCTS PRIVATE|
[LIMITED
MISC. MISC 16-10-2025 IGANESH CHANDRAANKIT 7870060007 |ADV.VATS |-
IAPPLICATION IDJ/1124/20 IMATHUR VS  M/SKUMAR ANKIT@G
25 [BIHANI 'ATS(P), [MAIL.COM|
IMANUFACTURING
ICOMPANY PVT LTD
[COMMERCIAL _ [CS [16-10-2025 _ |M/S IMPERIA DECORNIKHIL [9599083327 |IMPERIADJ-
ISUIT (COMM)/84 [INDUSTRIES VS SHI%UMAR(P [ECORLEG
8/2025 [KUMAR (PROPRIETO IAL@GMAI
F SHREE SHYAM| [L.COM
ISTEEL AND|
IACCESSORIES)
ICOMMERCIAL ICS 16-10-2025 IADOBE JAARSHIA 9910044787 [INFO@BE |-
ISUIT (COMM)/84 [INCORPORATED ANDBEHL(P), [RUAR.CO
9/2025 JANR VS NITIN VIJAY| M
IAND ORS
[EXECUTION [EXCOMM -18-10-2025 IAADHAR HOUSINGSATVIK  |9911225335  [SATVIKBA |-
[PETITION IAWARD BY] [FINANCE LIMITED VS [BAJAJ(P), JAJ@SUPH]
IARB [MR ASHOK KUMAI [RNOVALE
ICOMM/86/ VHA AND ANR IGAL.COM
2025
[COMMERCIAL ICS [27-10-2025 SH MANMOHANRAM 9999678001  [S.R.M.LEG |-
ISUIT (COMM)/86 ISINGH BHAGNIHAL [MOHAN IALLAWFIR]
I5/2025 VS SH RAJENDRASINGH(P), M@GMAIL|
ISINGH L.COM
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N
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[COMMERCIAL ICS [27-10-2025 M/S ARAVALAISHUBHA (9871177024 NFO.SSLE]
ISUIT (COMM)/86 [PRINTERS ANDINKAR(P), IGALPART
/2025 [PUBLISHERS PVT LTD INERS@G
VS M/S RAGHAYV| [MAIL.COM|
[ENTERPRISES
[COMMERCIAL ICS I30-10-2025 M/S ACERAJAT 9911036464  [RAJATVAT}--
ISUIT (COMM)/87 [NTERNATIONAL INC [VATS(P), IS02WORK
l3/2025 VS M/S RG AND SONS| (@GMAIL.C|
IAND ORS IOM
[EXECUTION [EXCOMM -31-10-2025 [KOTAK MAHINDRAKUSHAL (7009793548 [RISHABH. |-
[PETITION IAWARD BY] IPRIME LTD VS MOHDKUMAR(P [ERUDITEL|
IARB [[SLAM AND ANR ) [EGAL@GM|
lcoMM/89/ JAIL.cOM
2025
ICOMMERCIAL ICS 29-08-2025 [KOTAK MAHINDRAKUSHAL (9958724670 [KUSHAL.Kf--
ISUIT (COMM)/69 [PRIME LTD VS |[KUMAR(P [UMAR@E
9/2025 SHUBHAM N [RUDITELE]
ICHAUDHARY IGAL.ASTA
BORROWER) AND|
IANR
[EXECUTION [EXCOMM -29-08-2025 [KOTAK MAHINDRADEEPJYO (9811997661  [DEEPJYOT}--
[PETITION IAWARD BY] [BANK LTD VS MOHD[T |SINGH@Y|
IARB IASIF ISINGH(P), AHOO.CO
lcoMM/67/2 M
025
132 [MS. NEELAM SINGH [SOUTH- INIL
[EAST
133 [MS. NEERA BHARITHOKE,SOUTH- INIL
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)
134 [MS. NIRJA BHATIA, DJ, DIGITAL-SOUTH- ] ICS (COMM) [705/2025 [01.09.2025 [M/S KRISHAN KAR PIN 9625323394  [VIPINYAD [27.10.2025
07, SOUTH EAST DISTRICT, [EAST [ILLP VS M/S PUNJABIYADAV AV3@GMA|
[BY NATURE [[L.COM
ICS (COMM) 1385/2025 [05.05.2025 IABB INDIA VSROHIT 9891483988 |RSHUKLA.[29.10.2025
[ENGINEERING SHUKLA IACTLEGAY
[PROJECT (@GMAIL.C]
OM
ICS (COMM) I550/2025 |07.07.2025 IMADURA COATS VSSANDEEP [9810394594 |SANDEEP [15.10.2025
[KAMALDEEP ISHNU ISHNU20
108@GMAI
[L.COM




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N
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ICS (COMM) I371/2025  |01.05.2025 IAMBHA ELECTRICALSNITIN 9999650755 17.10.2025
S M/S SAINIJAIN OMPANY
[BROTHERS (@GMAIL.C]
OM
ICS (COMM) U85/2022  [23.05.2022 [S.K.GHOSH VSSEEMA  [9818296378 [SEEMASH [17.10.2025
[HINDON CHEMICALS {SHARMA ARMA74@
IGMAIL.CO
M
ICS (COMM) 682/2025 [21.08.2025 M/S PRAKRITIKIABHINAV [9810196968 |[ADV.ABHI [28.10.2025
ISAMVARDHAN PVIIGARG INAVGARG
[LTD Vs MANISH| (@GMAIL.C]
[LUNIA OM
ICS (COMM) 757/2025 19.09.2025 BANK OF BARODA VSKUMAR [9718909886 |ADV.VISH [29.10.2025
[SURAJ KR MAUNI [VISHVAJE] 'AJEET@
[ET IGMAIL.CO
M
ICS (COMM) 726/2025 [10.09.2025 M/S PRAKRITIKIABHINAV (9810196968 |ADV.ABHI [18.10.2025
SAMVARDHAN PVT|IGARG INAVGARG
[LTD VS BELU DEVI (@GMAIL.C]
OM
ICS (COMM) lu78/2023 [18.05.2023 M/S ARUNARVIND (9810308483 |ARVIND.D [10.11.2025
[NDUSTRIES VSDHINGRA| [HINGRA.A
[HUAWAEU [DVOCATE
[TELECOMMUNICATIO (@GMAIL.C]
[NS INDIA CO. PVT LTD,| OM
ICS (COMM) 752/2025 [18.09.2025 [RAKESH JAINA VS M/SAKSHAY (9968305242 [ADV.DHA [07.11.2025
[INT SOLUTIONS &DHAWAN 'AN18@G|
IORS. [MAIL.COM]
ICS (COMM) 818/2025 [09.10.2025 [UNION BANK OFAKHIL 9811085046  |GUPTA26 [01.11.2025
[[INDIA VS MS ZAHIDA |GUPTA @YAHOO.
ICO.IN
ICS (COMM) 817/2025 [09.10.2025 [UNION BANK  OFAKHIL 0811085046 |GUPTA26 [01.11.2025
[NDIA VS MANOJIGUPTA (@YAHOO.
IARORA ICO.IN
ICS (COMM) 13876/2024 [22.11.2024 SURENDER KUM RAMOD (9871724396 [CHAUHAN|01.11.2025
IGOEL VS M/S FABSINGH [PRAMODS
[ENGINEERING PVT) 33@GMAI
[LTD [L.COM
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ICS (COMM) kU65/2025 [29.05.2025 ICHANDAN KUMARJDAYANAN|9971057511 IADVDNPA [10.11.2025
ICHAUDHARY VSD INDEY@G
IALPHA SHOPE & ANR. [PANDEY IMAIL.COM]
ICS (COMM) 843/2025 [15.10.2025 SAMKAN PRODUCTSSHIVANK [9793155553  |JADVSHIVAi4.11.2025
[PVT LTD VS INSPACEAR INKURSHU
[INTERIORS PVT LTD [SHUKLA [KLA@GMA|
[[L.COM
ICS (COMM) 193/2025 [10.03.2025 ICARGOPEOPLE SH J S9811765540 PSARORA. [29.10.2025
[LOGISTICS &ARORA 58 @GMAI
SHIPPING VS MR| [L.COM
ISATISH KUMAR
ICS (COMM) I550/2025 |07.07.2025 IMADURA COATS PVTMR. 9810394594 [SANDEEP [14.11.2025
[LTD. VS KAMALDEEPSANDEEP [VISHNU20|
[PROPRIETOR OF M/SVISHNU 8@GMIL.
[MUSKAN ICOM
[ENTERPRISES
ICS (COMM) 845/2025 [16.10.2025 SHALEEN  VIRMANIAAYUSHI (9818455784 [AAYUSHI [18.11.2025
[KARNIK VS RAJEEVS. @GACHA
ISETH [KHAZANC]| [MBERS.CO|
[HI M
ICS (COMM) 66/2025 23.01.2025 ISIPAHI SINGH VS ETAYOGRAJ (9811132049 [ADVOCAT [14.11.2025
[ENGINEERING IGULLAIY [EYOGRAJ.
A IGULLAIYA|
IASSOCIAT @GMAIL.C]
[ES OM
ICS (COMM) 842/2025 [15.10.2025 M/S JAINSONSSH 18860301018  |ASSOCIAT [15.11.2025
[DEPARTMENTAL INAVEEN [ESNPLAW
ISTORE VS M/S AXARO[LOHIA (@GMAIL.C]
[ENTERTAINMENT PVT] M
[LTD.
ICS (COMM) [704/2025 [01.09.2025 [THETA INVESTMENTSSH 9582483990 [SSALEGALJ15.11.2025
[PVT LTD VS WILSONSUSHIL L09@GMAI
[ENGINEERING ISHUKLA [L.COM
ORKS AND ORS
ICS (COMM) 13939/2025 [13.12.2024 [PETROPOL INDIA LTD|VIKAS 19990008499 TKASSHA |28.11.2025
S AGRANTE REALITYSHARMA RMALAW
[LTD. FFICES@
IGMAIL.CO
M
ICS (COMM) I575/2025  [12.07.2025 ISTATE BANK OF INDIAVIPIN 9868523230 |ADVRNAR [21.11.2025
'S SUBRAN SINGH [YADAV AYAN@G
[MAIL.COM|




DISTRICT COURT

CASE TYPE CASENO. DATE

REGISTRATIO RESPONDENT NAME E
N

16.10.2025

OFPETITIONER NAME VSADVOCA’

ADVOCATE
MOBILE
NUMBER

ISAMAREN|9999114922
IDRA
[KUMAR

ADVOCAT DATE OF]

E EMAILELECTRONIC|

ID SERVICE OF
PROCESS

[SAMAREN [19.11.2025

ICOURT)

35 [SH. RAJ KUMAR TRIPATHI,SOUTH- INIL
IDISTRICT JUDGE(COMMERCIALEAST




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

136 [SH. DEVENDER KUMAR, DISTRI
WUDGE (COMMERCIAL COURT)

137 [MS. RUBY ALKA GUPTA, DISTRICTEAST [Lo1 [CS COMM 209/2025 [24-07-2025 M/S CMG BIOTECHI?NUJ 7503380065 |ADVOCAT [08-10-2025
WUDGE (COMMERCIAL COURT) IPVT. LTD. V/S M/SKUMAR [E.ANUJ@(
[MATINS HEALTH| IONSULTA
ICARE INT.COM
lo1 ICS COMM 265/2025 [16-09-2025 [M/S SHIV  SHAKTISANJEEV (9810066196 [RAJIV@DSho-10-2025
[TRADERS V/S SOUTHKUMAR [LAWOFFI(
[INDIAN BANKISHARMA [ES.IN
[LIMITED
101 ICS COMM 158/2024 [18-05-2024 IAYAAN FINSERVEABHISHE 9811074290 |ADVICAELJ14-10-2025
INDIA PVT. LTD. V/SK KUMAR AW2@GM
[LANCER TRADING| IAIL.COM
ICOMPANY
101 ICS COMM 267/2025  [19-09-2025 IM/S DOT PRORENTRAUSHAN(8750877805 [THEVIRTUJ15-10-2025
[FARMIN PVT. LTD. V/SKUMAR ALLAWYE
[PRAVEEN SHARMA [RS@GMAI
[L.COM
101 ICS (COMM) 231/2025  [13-08-2025 M/S CHEMSYNTH[R. CJo868118015 [RETITWARIJ16-10-2025
[DRUGS ANDTTWARI ADV@GM
[PHARMACEUTICALS IAIL.COM

/S M/S  JAYWIN|
[REMEDIES PVT. LTD.

101 [CS COMM 207/2025  [22-07-2025 VINOD WASAN V/SN. K|9810215264 |[NAVEENK [17-10-2025
IM/S DTWELVE SPACESGOYAL IGOYAL@Y
[PVT. LTD. IAHOO.CO
M
101 ICS (COMM) 254/2024  [03-09-2024 ISHIVA ASPHALTICPARVEEN (9711615956 18-10-2025

[PRODUCTS PVT. LTD.SINGHAL
/S DEBATOSH ROY

101 ICS COMM 282/2025 [08-10-2025 M/S ONEHPLUSB. M} IMANOJLA [26-10-2025
[HEALTHCARE PVT[SINGH 16@GMA|
ILTD. v/S M/SRANA lIL.COM

ICARDIAC CARE &
ALLIED HEALTH PVT,

[LTD.
138 [SH. GORAKH NATH PANDEY,NORTH- lo1, NEWICS (COMM) 109/2025 [12-08-2025 YOY BATH FITTINGS| 5USHYAN9013173324 BHARGAV j06-10-2025
IDISTRICT JUDGE (COMMERCIAL)-[EAST [BUILDIN S MAA KALIT IALEGAL@

o1 IG KKD [EMPORIUM [BHARGAV| IGMAIL.CO
A M




CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VSADVOCAT ADVOCATE

REGISTRATIO RESPONDENT NAME E
N

MOBILE
NUMBER

ADVOCAT DATE OF]

E EMAILELECTRONIC|

ID SERVICE OF
PROCESS

I--DO---- [CS (COMM) 118/2025 [25-09-2025 ISARASWATI IDEVESH [9999814755 [DEVESH.A08-10-2025
ICHAUDHARI VS BABAPRATAP [DV@GMAI
ICYLINDER TESTSINGH [L.COM
[HOUSE & ORS.
|--DO---- |OMP (I) (COMM) [16/2025 03-09-2025 [PIRAMAL FINANACEANANJAY 7030378800 [SINGH.AN [08-10-2025
[LIMITED ISINGH ANJAY@G
[VS SANDEEP KUMAR [MAIL.COM|
|--DO---- [CS (COMM) 117/2025 18-09-2025 BIMLESH VS INDIAAJEET 9718299477 FFICE@AJ08-10-2025
[FIRST LIFE)YADAV & [YALEGAL.]|
[NSURANCE COM.ASSOCIAT N
[LTD. [ES
|--DO---- |CS (COMM) 119/2025 04-10-2025 BANK OF BARODA VS[UMESH [9910568669 |ADVUMES j08-10-2025
[SUDHIR SINGH OSHI [HJOSHI@
IGMAIL.CO
M
I--DO---- |CS (COMM) 29/2025 14-10-2025
|--DO---- |CS (COMM) 120/2025 [08-10-2025 [INDIAN FAB VSSIDDHAN 9999369931  [SIDDHAN [28-10-2025
IMOHD. ARHAN [T BANGA [TBANGAO
4 @GMAIL.
ICOM
[—-DO-— [CS (COMM) [(25/2025 [25-10-2025 _ [STANDARD TRADERS |GULSHAN[9891150888, [GULSHAN [28-10-2025
S REEKOMEDSHARMA (8076955090 [SHARMA1
[HEALTHCARE  AND)| l974@GMA
ISURGICAL PRODUCTS [[L.COM
139 [SH. SUDESH KUMAR, DISTRICTSHAHDARA [NIL
WUDGE, COMMERCIAL COURT-01




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]

REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF]
PROCESS
[MS. KIRAN BANSAL, DISTRIC [COMMERCIAL ICS COMM05-06-2025 'TATE BANK OF INDIAIGOPAL 9810210832 . 104.10.2025
WUDGE, (COMMERCIAL COURT) INO 208 [CIVIL 1378/2025 'S SHIV PRASAD PROPICHAND (@SBI.CO.I
OF R S SURGICALSHARMA N
ORKS

[ROOM [COMMERCIAL ICS COMMi25-08-2025 [UNION BANK  OFKAMALJI (9890410729 [KAMALJIT|08.10.2025

INO 208 [CIVIL I520/2025 [NDIA VS MOHITT SINGH| SINGHRA
[SOORMA PROPRANOT NOT@GM
ISHALIMAR JOD IAIL.COM

ROOM  [COMMERCIAL ICS COMM]j29-08-2025 'ANDANA BANSAL VSSANTANU 9810688245 [SANTANU [15.10.2005

INO 208 [CIVIL I525/2025 [BOOKING JIN]] UNG [KANUNGO|
[PRIVATE LIMITED 0 ADV@GM
IAIL.COM

JROOM [COMMERCIAL ICS COMM|19-09-2025 [PUNJAB NATIONALJPARAS 9810600656 |[PARASAG [15.10.2005

INO 208 [CIVIL I565/2025 BANK VS BISHANAGGARW IGARWALA
ISWAROOP AL [DV@GMAI
IL.COM

JROOM ICOMMERCIAL ICS COMM]|22-09-2025 IMITTAL FABRICS PVIKAMAL (9560570576 [MAILKAM [15.10.2005
INO 208  [CIVIL I569/2025 [LTD VS ROHIT JAIN  |GARG ALGARG@
IGMAIL.CO
M

[ROOM ICOMMERCIAL ICS COMM]|10-09-2025 AZHAR AHMED VSHARMES 9871070666  |ADVNITIN J17.10.2025

INO 208  [CIVIL 554/2025 IRAMESH SHARMA  [H KUMAR| [KRVERMA
@GMAIL.C]
M
[41 [SH. SANJAY SHARMA-II, DISTRICTB03,  NEW[S ICS(COMM) 06.10.2025  |RAHISUDDIN VSMUHAM [9810405873  [UVAISH61 [09.10.2025
WUDGE, COMMERCIAL COURT ICOURT COMME [584/2025 IABDUL MANNAN IMAD ARIF| (@GMAIL.C]
BUILDING, [RCIAL) OM
IKKD/DELHI
1303, NEWI[CS ICS(COMM) 04.10.2025 ISUKHDEEP VSSANDHYA (9873822121  [AGGARWA|09.10.2025
ICOURT COMME [579/2025 ISANDEEP IGUPTA [LSANDHY
[BUILDING, [RCIAL) A31@GMA
[KKD/DELHI [[L.COM
Bo3, NEW[CS Ics(coMm) 08.10.2025  |RAHIMUDDIN VSMUHAM 9810405873 [UVAISH61 [09.10.2025
ICOURT COMME [|586/2025 [KAMNA AD ARIF| @GMAIL.C]
[BUILDING, [RCIAL) M
[KKD/DELHI
1303, NEW[CS ICS(COMM) 08.10.2025 BANK OF BARODA VS[UMESH [9910568669 |ADVUMES |09.10.2025
ICOURT COMME [587/2025 [SIKHA JOSHI [HIOSHI@
[BUILDING, [RCIAL) IGMAIL.CO

I[KKD/DELHI M




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

1303, S ICS(COMM) 29.08.2024 IM/S SK ENGINEERINGISOBAN (9548714568 [SOBANAD [14.10.2025
OURT COMME W50/2024 S M/S NIPUNFSINGH @GMAIL,
BUILDING, [RCIAL) IAPPLIANCES [RAWAT ICOM
[KKD/DELHI
Bo3, NEWCS ICS(COMM) l13.05.2025 IM/S SURESHBHARAT [9268300000 [BHARAT.GJi4.10.2025
ICOURT COMME [304/2025 IAPPARELS VS SONIA [PRAKASH [UPTARKC
[BUILDING, [RCIAL) A@GMAIL,
[KKD/DELHI ICOM
1303, NEW[CS ICS(COMMo [11.09.2025 [KAPIL GUPTA VS M/SSADDAM (9650016442 [SADDAMH|14.10.2025
ICOURT COMME [556/2025 IGURU CONTRACTOR  [HUSSAIN [USSAIN96
[BUILDING, [RCIAL) 54@GMIL.
IKKD/DELHI ICOM
1303, NEW[CS ICS(COMM) 14.03.2024 ELOCITY [YOUGEND|9971055101  [MRINAL@ [14.10.2025
ICOURT COMME [174/2024 [ENGINEERING VS M/S[ER SINGH [MHVLEGA|
[BUILDING, [RCIAL) MAHESH WINDING [L.CO.IN
IKKD/DELHI
1303, NEWCS ICS(COMM) 04.10.2025 [SUKHDEEP VS|SANDHA [9873822121 [AGGARWA}18.10.2025
ICOURT COMME [579/2025 SANDEEP YA GUPTA [LSANDHY
[BUILDING, [RCIAL) A31@GMA
IKKD/DELHI [[L.COM
Bo3, NEW[CS ICS(COMM) [17.04.2025 IMADHAV COTEX VSNEERAJ [9810061735 |V4LEGALAB0.10.2025
ICOURT COMME |235/2025 [BAMAN IKUMAR ID@YAHO
BUILDING, [RCIAL) 10.COM
[KKD/DELHI
lhz [SH. PAWAN KUMAR MATTO DJSHAHDARA [NIL
I(COMM-o04)
43 [MS. PREETI AGARWAL GUPTA,NORTH- INIL
IDISTRICT JUDGE, (COMMERCIALWEST
ICOURT)




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

44 [SH.DEVENDER KUMAR JANGALA [NORTH-
WEST

K5 [SH. JAGDISH KUMAR, DISTRICTINORTH INIL
WUDGE, COMMERCIAL COURT

146 [SH. RAKESH KUMAR-II, DISTRICTNORTH INIL
WUDGE (COMMERCIAL)

47 [SH. RAJ KUMAR, DISTRICT JUDGESOUTH INIL
((COMMERCIAL COURT-01 WEST

K¥8 [SH. BALWANT RAI BANSAL,SOUTH INIL
IDISTRICT JDUGE, COMMERCIALWEST
ICOURT-02

49 [SH. GAUTAM MANAN, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-03 WEST

I50 [SH. RAKESH PANDIT, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-04 (WEST

[TOTAL 32




ILIST OF TOTAL NO. OF CASES RANDOMLY ALLOCATED DURING THE MONTH OF OCTOBER-2025

DISTRICT COURT NAME CASE TYPE CASE COUNT
(NO. OF CASES

RANDOMLY

ALLOCATED)

[TIS HAZARI COURT IMS. NEELOFER ABIDA PERVEEN[784 CS (COMM) 7
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01
OMP (I) COMM 15
MISC. DJ 2
EXECUTION (COMM) 6
2 [TIS HAZARI COURT ICENTRAL ISH. RAJESH KUMAR GOEL, DISTRICT};85 CS (COMM) 9
WUDGE (COMMERCIAL COURT)-02
OMP (I) (COMM) 9
EXECUTION 6
3 [TIS HAZARI COURT I[CENTRAL [MS. DEVENDER KUMAR SHARMA,786 CS (COMM) 5
IDISTRICT JUDGE, COMMERCIAL
ICOURT-03
OMP (I) COMM 13
OMP (MISC. COMM) 2
EXECUTION (COMM) 2
% [TIS HAZARI COURT ICENTRAL IMS ANIL KUMAR SISODIA, DISTRICT[;87 RECOVERY 10
WUDGE, COMMERCIAL COURT-04
MISC. 2
EXECUTION 4
OMP (I) (COMM) 12
5 [TIS HAZARI COURT ICENTRAL ISH. MANOJ KUMAR DISTRICT JUDGE[788 ICS (COMM) 3
((COMMERCIAL COURT)-05
IMISC. DJ 1
[EXECUTION 6
IOMP (I) (COMM) 9
6 [TIS HAZARI COURT ICENTRAL [SH. RAM LAL MEENA, DJ COMM-06 TIS[789 ICS(COMM)/OMPI/EXECUTION 21
[HAZRI COURT CENTRAL DELHI 'ARBT./MISC. DJ
7 [TIS HAZARI COURT ICENTRAL ISH. MUKESH KUMAR GUPTA,) CS(COMM) +COUNTER CLAIM 4
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07




OMP(I) COMM + OMP(COMM)

12

ICOMMERCIAL COURT

[CENTRA
IL

EXECUTION 2
MISC. DJ 2
8 [TIS HAZARI COURT ICENTRAL SH. SANJEEV KUMAR MALHOTRA,CENTRA CS (COMM) 7
IDISTRICT JUDGE, COMMERCIALIL
ICOURT
EXECUTION 5
OMP (I) (COMM) 14
MISC. DJ 4
9 [TIS HAZARI COURT [CENTRAL SH. DEEPAK GARG, DISTRICT JUDGE,(CENTRA CS (COMM) 8
ICOMMERCIAL COURT-09 IL
EXECUTION (COMM) 5
OMP (I) (COMM) 15
MIS DJ 1
10 TIS HAZARI COURT ISH. AJAY PANDEY, DISTRICT JUDGE,[CENTRA CIVIL 1
ICOMMERCIAL COURT IL
1 [TIS HAZARI COURT SH. S.S RATHI, DISTRICT JUDGE,CENTRA [TOTAL CASES E-FILED IN THE]| 15
ICOMMERCIAL COURT IL IMONTH AND RBT
12 [TIS HAZARI COURT ISH. RAVINDER BEDI, DISTRICT JUDGE, [CENTRA |CS(COMM) 5
ICOMMERCIAL COURT IL
MP(I)COMM 6
[EXECUTION (COMM 3
IMISC DJ n
[EX COMM AWARD BY ARBj
ICOMM
ICONTEMPT PETITION il
13 TIS HAZARI COURT SH. M.K NAGPAL, DISTRICT JUDGE, CS(COMM) + COUNTER CLAIM 4




OMP(I) COMM

12

UTION / EX. AWARD BY ARBITR|

MISC. DJ + MISC EX

OMP (COMM) o
[TOTAL 202
vy [TIS HAZARI COURT IWEST SH. ASHUTOSH KUMAR, DISTRICT[789 ICS 7
WUDGE (COMMERCIAL COURT)
MP (I) b9
IEXECUTION W
IM-EX il
[EX ARB COMM L
5 IMS. PREETI AGARWAL GUPTA,790 ICS COMM B
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-02
[[PR CASES INIL
IOMP (I) COMM b
IOMP COMM INIL
IEXECUTION COMM 8
6 IWEST SH. RAGHUBIR SINGH, DISTRICT{;91 Ics (coMm) o
WUDGE (COMMERCIAL COURT)-03
PM(I)/ARBITRATION/MISC |69

7

ICOMM

IMISC DJ 1l

ICOUNTER CLAIM

IEXECUTION o
ISH. SANJEEV AGGARWAL, DISTRICTWEST ICS (COMM) 5
WUDGE (COMMERCIAL COURT)

[EXECUTION (COMM)

[OMP (COMM)




[OMP (1) (COMM)

56

n8 SH. AJAY GUPTA, DISTRICT JUDGEWEST [CS(COMM.) 2
((COMMERCIAL COURT)
[EX (COMM) o
IOMP(I)(COMM) 62
19 SH. NARESH KUMAR MALHOTRA,WEST ICS(COMM) 11
IDISTRICT JUDGE (COMMERCIAL
ICOURT)
IOMP(I)(COMM) 61
IEXECUTION (COMM) 6
IEX. COMM AWARD il
IMISC DJ/ CIV DJ 1l
ICOUNTER-CLAIM n
TOTAL 416
20 [IPATIALA HOUSE COURT INEW DELHI |SH. PULASTYA PARAMCHALA,44 ICS(COMM) 29
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01
TRADE MARK n
IARBITRATION U/S 9 1l
I[ARBITRATRATION U/S 34 o

21

IMISC. DJ/ COUNTER CLAIM

[EXECUTION(COMM) m
SH. BHUPESH KUMAR, DISTRICTj24 [cS (CoMM) b3
WUDGE (COMMERCIAL COURT)

[EX(COMM) m

MP (COMM)

OMP (I) (COMM)

IMISC. DJ

22

IMS. DEEPALI SHARMA, DISTRICT|
WUDGE (COMMERCIAL COURT)-03

SUIT FOR RECOVERY

EXECUTION PETITION

OBJECTION U/S 34 OF
ARBITRATION &
CONCILIATION ACT

APPLICATION U/S 151 OF CPC




COUNTER CLAIM

PETITION U/S 9 OF

ARBITRATION &
CONCILIATION ACT
TOTAL 148
23 ISAKET COURT [SOUTH IMS. SAVITA RAO, DISTRICT[614 CS (COMM) 12
WUDGE(COMMERCIAL COURT)
EX. COMM. 2
OMP COMM. 1
EX. COMM. AWARD 2
OMP (1) COMM. 159
24 [SAKET COURT ISOUTH IMS. ANURADHA SHUKLA BHARDWAJ,503 CS (COMM) 20
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)
503 EX. COMM. 2
OMP COMM. 2
EX. COMM. AWARD 2
OMP (I) COMM. 184
l25 [SH. SANDEEP YADAV 614 CS (COMM) 8
EX. COMM. 3
EX. COMM. (AWARD) 3
OMP (1) COMM. 147
26 SH. AJAY KUMAR JAIN, DISTRICTj503 CS (COMM) 2
WUDGE (COMMERCIAL COURT)|
(DIGITAL)-04
EX. COMM. 3
OMP COMM. 1

OMP (I) COMM.

26




27 ISH. LOKESH KUMAR SHARMA,| CS (COMM) 12
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)
EX. COMM. 1
OMP COMM. 1
OMP (I) COMM. 189
ARB. A. COMM. 1
[TOTAL 783
28 [SAKET COURT ISOUTH-EAST [SH.LAL SINGH, DISTRICT JUDGE COMMERCIAL 13
18
[BLOCK 1
29 ISAKET COURT ISH. LALIT KUMAR COMMERCIAL 15
ILD. DJ COMM-02, DJ-COMM-2, SAKET]
ICOURTS, NEW DELHI. 14
30 ISAKET COURT ISH. VRINDA KUMARI COMMERCIAL SUIT, o
PETITION U/S. 34 OF
20 ARBITRATION AND
CONCILIATION ACT &
EXECUTION PETITION
131 SAKET COURT IMS. ANU GROVER BALIGA COMMERCIAL SUIT, 13
ARBITRATION PETITION &
21 EXECUTION PETITION
132 [SAKET COURT IMS. NEELAM SINGH COMMERCIAL SUIT, 14
PETITION U/S. 34 OF
22 ARBITRATION AND
CONCILIATION ACT &
EXECUTION PETITION
133 SAKET COURT IMS. NEERA BHARIHOKE, DISTRICT COMMERCIAL SUIT, o
WUDGE(COMMERCIAL COURT) PETITION U/S. 34 OF
23 ARBITRATION AND
CONCILIATION ACT &
LVODOTTTION DETITIAON
134 [SAKET COURT IMS. NIRJA BHATIA, DJ(DIGITAL)- - -
07SOUTH EAST DISTRICT,
30
135 ISAKET COURT ISH. RAJ KUMAR TRIPATHI, DISTRICT] CS (COMM)-15 EX-07-,MISS DJ 28
WUDGE(COMMERCIAL COURT) -0 OMP (COMM-5, CS DJ-0
39 (COM)-0, ARBA -0, RTI -0
[TOTAL 114
36 [KARKARDOOMA [EAST SH. DEVENDER KUMAR, DISTRICT209 CS(COMM-74) 13
WUDGE (COMMERCIAL COURT)
OMP(COMM)-73 o
OMP (COMM)-78 0o
OMP (COMM)-75 1
37 IKARKARDOOMA I[EAST IMS. RUBY ALKA GUPTA, DISTRICT 101 CS(COMM-74) 8
WUDGE (COMMERCIAL COURT)
OMP(COMM-73) 3




OMP (COMM)-78 o
[TOTAL 22
138 [KARKARDOOMA INORTH-EAST [SH. GORAKH NATH PANDEY, DISTRICT[74 CS (COMM) 10
WUDGE (COMMERCIAL)-01
OMP (I) (COMM) o
OMP (COMM) o
MISC. DJ 3
EXECUTION PETITON 7
[TOTAL 20
39 IKARKARDOOMA SHAHDARA [SH. SUDESH KUMAR, DISTRICTj57 CS(COMM) 15
WUDGE, COMMERCIAL COURT-01
EXECUTION 4
MISC.DJ CASE 2
OMP(COMM) o
RESTORED/RBT 1
Yo IMS. KIRAN BANSAL 156 CS(COMM) 11
156 EX COMM 4
OMP (I) COMM 1
MISC DJ 2
k1 SH. SANJAY SHARMA-II, DISTRICT| CS(COMM) 14
WUDGE, COMMERCIAL COURT
EXECUTION 8
MISC.DJ CASE 1
y2 SH. PAWAN KUMAR MATTO DJ CS(COMM) 5
(COMM-04)
EX 2

[TOTAL

70




la3 [ROHINT COURT INORTH-WEST [MS. PREETI AGARWAL GUPTA};58 CS(COMM) 40
IDISTRICT JUDGE, (COMMERCIAL
ICOURT)
OMP 100
MISC DJ 3
EX 11
COUNTER CLAIM/CONTEMP 1
PETIION
l1a SH.DEVENDER KUMAR JANGALA 759 CS(COMM) 30
OMP(COMM.)/OMP (I)(COMM.) 58
MISC DJ/RTI 6
EX 18
[TOTAL 267
lus [ROHINI COURT INORTH SH. JAGDISH KUMAR, DISTRICT{;60 [CS(COMM.) 42)
WUDGE, COMMERCIAL COURT
[OMPI(COMM)& OMP (COMM) 16|
IEXECUTION 20|
IMISC. APPLICATION DJ 11
IREVIEW PET/ CONT.PET ol
146 INORTH SH. RAKESH KUMAR-II, DISTRICT]

WUDGE (COMMERCIAL)

ICS(COMM.)

MPI(COMM)& OMP (COMM)

IEXECUTION




IMISC DJ

TOTAL 113
l47 [DWARKA COURTS [SOUTH WEST [SH. RAJ KUMAR, DISTRICT JUDGE 603 [CS(COMM) 22|
(COMMERCIAL COURT-01
OMP (I) (COMM.) 81
I[EX COMM AWARD 10|
us [IDWARKA COURTS ISH. BALWANT RAI BANSAL, DISTRICT] 613 ICS (COMM) 5l
WDUGE, COMMERCIAL COURT-02
[OMP (I) (COMM.) 11
49 IDWARKA COURTS SH. GAUTAM MANAN, DISTRICT] 614 ICS (COMM) 25
WUDGE, COMMERCIAL COURT-03
MP (I) (COMM.) 89|
[EX COMM AWARD [¢
50 IDWARKA COURTS SH. RAKESH PANDIT, DISTRICT509 ICS (COMM) 26|
WUDGE, COMMERCIAL COURT-04
IOMP (I) (COMM.) 88|
[EX COMM AWARD 6
TOTAL 275

GRAND TOTAL

2155




[LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF OCTOBER-2025

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM REGISTRAT NAME VS
ION RESPONDENT FRAMINLISTING OFAFFIDAVI AFFIDAVI WRITTEN ORAL  OTHER

NAME G THEWITNESSES T OFT OFARGUMEN ARGUME STAGES/H
ISSUES EVIDENCEWITNESS TS NTS EARING
ES DATE

MS. NEELOFER ABIDAICENTRAL 1301, ISUIT 02/2024  [17.08.2024 [ALLIED TUBES04.10.20[25.10.2025 28.10.2025 |07.11.2025 [18.11.2025 [18.11.202
IPERVEEN DISTRICT JUDGE [EXTENSIO RECOVERY [PVT. LTD. VSk25 53
((COMMERCIAL COURT)-01 IN BLOCK| JAMIT SANON
[TIS
[HAZART
ICOURTS,
IDELHI
1301, ISUIT FORI669/2025 [06.06.2025 [KAILASH 09.10.20[29.10.2025 130.10.2025 [30.10.2025¢ F INIL
[EXTENSIO RECOVERY ICHAND GUPTA]25
IN' BLOCK, &k ORS. V§
[TIS INEETI
[HAZARI ISHARMA &
ICOURTS, IORS.
[DELHI
1301, ISUIT FO§|688/2025 [13.06.2025 /S.  R.  KJ09.10.20(04.11.2025 [07.11.2025 [14.11.2025 [02.12.2025 02.12.202[NIL
[EXTENSIO [RECOVERY IGOEL ABHEY}]25 5
[N BLOCK| [KUMAR  JAIN]|
[TIS 'S MUNICIPAL
[HAZART ICORPORATION
ICOURTS, F DELHI
[DELHI
2 |[SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM) [753/2025 05.07.2025 [RAKESH 04.10.2018.10.2025 18.10.2025 [07.11.2025(06.12.2025 [12.12.202
[DISTRICT JUDGE| ALHOTRA VSf25 [15.11.2025 [15.11.2025 [21.11.2025 5
I((COMMERCIAL COURT)-02 IMCD
1306 ICS (COMM) [614/2025 27.05.2025 [M/S 08.10.20[25.10.2025 25.10.2025 [11.11.2025 [06.12.2025 08.12.202]
INOCTURNAL |25 22.11.2025 22.11.2025 [24.11.2025 5
S M/
[HAVELLS
[NDIA LTD
1306 ICS (COMM) [788/2025 [11.07.2025 [HARJEET 09.10.20[25.10.2025 25.10.2025 [31.10.2025[22.11.2025 [26.11.202
[KAUR BAGGA]25 [07.11.2025 [07.11.2025 [12.11.2025 B
VS MCD
1306 ICS (COMM) }98/2025 [06.05.2025 [DR  ROSHAN]|13.10.20 [31.10.2025 1.10.2025 [12.11.2025 [06.12.2025 [17.12.202
ILAL 25 22.11.2025 22.11.2025 [26.11.2025 5
JAGGARWAL V¢
IMAYANK
IGUPTA
1306 ICS (COMM) [589/2025 [22.05.2025 [MOHSIN [14.10.20 [31.10.2025 131.10.2025 [13.11.2025 [12.12.2025 [19.12.202
[DEHLVI VSi25 22.11.2025 22.11.2025 [28.11.2025 5
ISANA
[HERBALS PVT|
ILTD
1306 ICS (COMM) [1047/2024 [20.09.2024 [KALPANA [17.10.20 [10.11.2025 10.11.2025 [17.11.2025 [24.12.2025 [12.01.202
IBHANDARI VS5 29.11.2025 29.11.2025 [09.12.2025 6
JARTHANT
JALUMINIUM
1306 ICS (COMM) [668/2025 [06.06.2025 [RAJESH 27.10.20 [07.11.2025 7.11.2025 [17.11.2025 [24.12.2025 [05.01.202)
[KUMAR YADAVj25 26.11.2025 26.11.2025 [08.12.2025|
S  SHRIRAM|
IGENERAL
INSURANCE CO|
ILTD
1306 ICS (COMM) [873/2024 [12.08.2024 [DEEPTI PATEIL}29.10.20[22.11.2025 22.11.2025 [24.11.2025[21.02.2026 [25.02.202|
S. C.P. PATElj25 9.01.2026 9.01.2026 [TO 6
[FARM  SEEDS [26.11.2025
[PVT LTD
[12.01.2026
07.02.202
I3 [MS. DEVENDER KUMAR|CENTRAL 1303, ISUIT FORCS(COMM) [23.01.2025 [M/S 08.10.20(12.11.2025 [12.11.2025 [19.11.2025 [26.11.2025 [26.11.202
ISHARMA, DISTRICT JUDGE,| [EXTENSIO RECOVERY [NO 107/2025) ISILVERTONES |25 5
ICOMMERCIAL COURT-03 IN BLOCK| ISPECIALITY
[TIS [TEXTILE PVT)
[HAZARI ILTD VS M/§
ICOURTS, ISUDHA SALES|
[DELHI & OR.
1303, ISUIT FORICS(COMM) [08.05.2025 JAMIT KHANNAJ31.10.20 [20.11.2025 20.11.2025 04.12.2025[11.12.2025 [11.12.202
[EXTENSIO RECOVERY [NO VS AAMIR o5 5
IN BLOCK, l507/2025 IPROP OF M/S§
[TIS [H.B.SKY
[HAZART ISHIRTS
ICOURTS,
[DELHI




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI
4 MS ANIL KUMAR SISODIA,CENTRAL 1304 [RECOVERY [CS 23.05.2025 [ELITE 14.10.20 |DE- 01.12.2025 ANDBEFORE [BEFORE [BEFORE [15.12.202
[DISTRICT JUDGE), [EXTENSIO COMM)590 [ENTERPRISES |25 02.12.2025 AND PE-DE- IPE- 15.12.2025 |5
ICOMMERCIAL COURT-04 IN  BLOCK] 2025 /S 17.11.2025 AND|02.12.2025 [19.11.2025
[THC [R.S.BUILDER [19.11.2025
[DELHI
1304 IRECOVERY [CS 15.05.2025 [SHANTANU 29.10.20 [PE- 26.11.2025 ANDBEFORE [BEFORE [BEFORE
[EXTENSIO COMM)/45 IGARG V/Ses5 27.11.2025 AND DE-DE- IPE- 17.12.2025
IN  BLOCK]| l2/2025 [TULSI HING [08.12.2025 AND|09.12.2025 [27.11.2025
[THC ICOMPANY 0.12.2025
[DELHI
5 [SH. MANOJ KUMAR|CENTRAL  |NIL
IDISTRICT JUDGE|

((COMMERCIAL COURT)-05

6 |SH. RAM LAL MEENA, DJICENTRAL INIL
ICOMM-06 TIS HAZRI COURT]|
ICENTRAL DELHI

7 |SH. MUKESH KUMARICENTRAL INIL
IGUPTA, DISTRICT JUDGE,
ICOMMERCIAL COURT-07

B [SH. SANJEEV  KUMARCENTRAL [NIL
IMALHOTRA, DISTRICT|
UUDGE, COMMERCIAL/
ICOURT

9 [SH. DEEPAK GARG,CENTRAL |NIL
IDISTRICT JUDGE,|
ICOMMERCIAL COURT-09

1o ([SH. AJAY PANDEY,CENTRAL (307 ICIVIL ICS/COMM./ |02-06-2023 [PAWAN GARG}--- --- --- F--- — — -—-
IDISTRICT JUDGE, 893/2023 S.  SAURABH|
ICOMMERCIAL COURT [RAWLLEY AND|
JANR.

07 ICIVIL °S/COMM./ [02-01-2024 [SH. SANJAY|
l12/2024 PJAIN PROP. OH
/S S.S|
ICHEMICALS

S. JAY ACH
[TECHNOLOGIE
IS LTD.

1307 ICIVIL ICS/COMM./ J10-10-2022 [KRBL LIMITED|
[2304/2022 S. MOJ|
"OMMODITIES
[[NDIA PRIVATE
[ILIMITED

11 SH. S.S RATHI, DISTRICTICENTRAL [310 ICS (COMM) [CS (COMM)/960j04-09-2024 [M/S  CAPITALjo8.10.20} ILC IAS PER
WUDGE, COMMERCIAL IMETALS 25 IAPPOINTE ORDER,
ICOURT [THROUGH ID FOR[LIST OF
JAUTHORISED [EVIDENCEWITNESS
[PARTNER IRECORDI [ES BH
IDINESH BAFNA| ING [FILED

S MRS ITHIN
ADDIIA TATN nAV:
1310 °S (COMM)  [CS (COMM)/810117-07-2025 [HAMDARD 08.10.20[PE-03.11.2025 F F
INATIONAL 25
[FOUNDATION
INDIA) \E|
[HAMDARD
[EDUCATIONAL
JAND
IADITARI L
10 ICS (COMM) [CS (COMM)/129%25-11-2024 [HERO 09.10.20} ILC IAS PER|
[INVESTCORP |25 IAPPOINTE ORDER,
[PRIVATE D FOR|PARTIES
ILIMITED \E| [EVIDENCE[TO FILH
[BHAVANA RAM RECORDI [LIST OF
ING TTNESS
[ES, TH

ANV
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IMCD

ROOM REGISTRAT NAME VS
1310 ICS (COMM) [CS (COMM)/690j23-06-2025 [PUMA SE VS
IDINESH 25 IAPPOINTE ORDER,
IBINDAL AND| ID FOR[LIST OF
JANR. [EVIDENCEWITNESS
IRECORDI [ES BH
ING [FILED
ITHIN
DAV
1310 °S (COMM) [CS 23-06-2025 [PUMA SE VS09.10.20+ ILC IAS PER|
COMM)/691 JEETENDRA |25 IAPPOINTE [ORDER,
2025 ISINGH ALIAS| D FOR[LIST OR
PEETU GURJA [EVIDENCE[WITNESS
IRECORDI [ES BH
ING [FILED
ITHIN
NAV:
10 ICS (COMM) [CS (COMM)/524114-05-2025 [STEEL METALj10.10.20 [ ILC IAS PER|
[TUBES ( INDIA)25 IAPPOINTE ORDER,
IPVT. LTD V§ D FOR[LIST OR
JOCEAN STEEL [EVIDENCEWITNESS
[INDUSTRIES IRECORDI [ES BH
ING [FILED
TTHIN
L NAV:
1310 ICS (COMM) [CS (COMM)/503j07-05-2025 [STATE  BANKI13.10.20 [PE-06.11.2025 - IAS PER
JOF INDIA VSes IORDER,
[PREETI JOSHI [LIST OF
TTNESS
[ES, IH
ANY, BH
[FILED
ATTTLITN
1310 ICS (COMM) [CS (COMM)/762j07-07-2025 [MOHAL LAI}13.10.20 | ILC IAS PER|
[PROP. OF M/Si25 IAPPOINTE ORDER,
[TEXTILE D FOR[LIST OF
IAGENCY \E| [EVIDENCEWITNESS
[BHUPINDER IRECORDI [ES BH
ISINGH PROP| ING [FILED
F M/§ ITHIN
lrApwED DAV
10 °S (COMM)  [CS (COMM)/897{05-08-2025 [STATE ~ BANK[13.10.20 [PE-15.10.2025 F AS  PER
IOF INDIA VSe5 IORDER,
IM/S SATl LIST OR
IMEDICINES TTNESS
THROUGH IT¢| IES, IH
[PROP IANY, BH
[PRADEEP [FILED
lrimaap ATTTLITN
1310 ICS (COMM) [CS (COMM)/775/08-07-2025 [KUNAL 14.10.20 | ILC IAS PER|
IMITTAL VS5 IAPPOINTE ORDER,
IMANIK KUMAR] D FOR[LIST OF
IMONDAL [EVIDENCEWITNESS
[RECORDI [ES BH
ING [FILED
TTHIN
L NAV:
1310 ICS (COMM) [CS (COMM)/890j02-08-2025 [MANJU  JAINji4.10.20 [PE-07.11.2025 - IAS PER
S ANURADHAR5 RDER,
IMAGGON [LIST OF
TTNESS
[ES BH
[FILED
ITHIN
DAV
1310 ICS (COMM) [CS (COMM)/856/28-07-2025 [KRISHNA 14.10.20 [PE-04.11.2025 o IAS PER)
[KUMAR VS5 IORDER,
IPANKAJ JOSHI [ILIST O
TTNESS
[ES BH
[FILED
ITHIN
NAV
10 ICS (COMM) [CS (COMM)/62729-05-2025 [CANARA BANKI25.10.20 [ ILC IAS PER|
VS VIJAYpes5 IAPPOINTE ORDER,
[KUMAR D FOR[LIST OR
[EVIDENCEWITNESS
IRECORDI [ES, IH
ING IANY, BE
[FILED
ALTTLITAL
1310 ICS (COMM) [CS (COMM)/902i07-08-2025 [SHRIKANT 131.10.20 [PE-13.11.2025 o IAS PER|
ICHAUDHARY |25 IORDER,
VS GURPREET| [LIST OF
ISINGH GULATI TTNESS
[ES, IH
IANY, BH
[FILED
ATTTLITN
12 [SH. RAVINDER BEDL|CENTRAL 401 ICS COMM 575/2025 20.05.2025 [BANK OFHj15.10.20
IDISTRICT JUDGE), IBARODA  V/S25 (PE-
ICOMMERCIAL COURT [HIMANSHU [7.11.202
[BANSAL 5
11.11.2
025
IDE-
13 [SH. M.K NAGPAL, DISTRICTICENTRAL [CIVIL SUITICS (COMM)j16.08.2022 [M/S KARIM|
WUDGE, COMMERCIAL 1979/2025 [HOTELS
ICOURT IPVT LTD. V|
[MOHAMMA
[D TALHA
ICIVIL SUITICS(COMM) 1.07.2025 [M/S RK]
99/2025 IGOEL
JABHAY KR|]
WAIN \E
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DISTRICT

COURT

CASE TYPE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGISTRAT

NAME

VS

ICS(COMM) [01.08.2024 [SRI
[840/2024 INARAYAN
[IMERCANTI
ILES PVT]
ILTD. \E
[NITCO
IMARBLE
D ANITE
CIVIL SUITICS(COMM) 8.01.2025 [SHREE
134/2025 [GOKULAM
ICHIT ANDj
[FINANCE
ICOMPANY
IPVT LTD VS
SRA|
1ADRAT

4 [SH. ASHUTOSH KUMAR,WEST ICS ICS 01-02-2025 [KRISHAN 04-10-  [NIL NIL NIL [NIL NIL NIL
IDISTRICT JUDGE| COMM)/90 [KUMAR 2025
I((COMMERCIAL COURT) 2025 PINDAL

[PROPRIETOR

IOF M/S JAI

IGANESH STEEL|

lco. -- VS M/S|
DI D

ICS ICS 10-03-2025 [SURESH 08-10- |NIL INIL INIL INIL INIL INIL
COMM)/193} IKUMAR  JAINR025
2025 [PROP. M/§|

EER METALS|
- \E|
JAMANPREET

ISINGH PROP|
) INDED)

ICS ICS 26-04-2025 [THE SUPREME09-10- [NIL INIL INIL [NIL INIL INIL
COMM)/33 INDUSTRIES [2025
/2025 ILIMITED v§

IMANJUNATHA
ENKATAPURA|
INARAYANASW
JAM (TRADING|
Ac QD ANCE)

5 [MS. PREETI AGARWALWEST INIL
IGUPTA, DISTRICT JUDGE
I((COMMERCIAL COURT)-02

16 |[SH. RAGHUBIR  SINGH,WEST [NIL
IDISTRICT JUDGE|
I((COMMERCIAL COURT)-03

7 [SH. SANJEEV AGGARWAL|WEST INIL
IDISTRICT JUDGH
((COMMERCIAL COURT)

18 [SH. AJAY GUPTA, DISTRICTWEST INIL
WUDGE (COMMERCIAL
ICOURT)

19 |[SH. NARESH KUMAR|WEST [NIL
[MALHOTRA, DISTRICT]

WUDGE (COMMERCIAL
ICOURT)

20 (SH. PULASTYAINEW DELHI [1 ICS(COMM) [B14/2024 05.04.2024 [FEDERAL- 10.10.20 WITHIN ONEWITHIN [NOT IDATE NOTDATE IFINAL
[IPARAMCHALA, DISTRICT IMOGUL 25 EEK IONE [FILED IGIVEN INOT IARGUMEN|
WUDGE (COMMERCIAL IGOETZE INDIA| WEEK IGIVEN [T/
ICOURT)-01 ILTD. VS| [06.01.2026

[EMTEX
JENGINEERING
[PRIVATE
— I rnrTEn.
ICS(COMM) [801/2024  [24.09.2024 [LALIT KUMAR}7.10.20 WITHIN ONEWITHIN [NOT IDATE NOTDATE [FINAL
JARORA VSj25 EEK NE [FILED IGIVEN INOT JARGUMEN|
ISKYLARK WEEK IGIVEN [T/
ICABLES  AND| [12.01.2026
ICORDS LTD.

ICS(COMM) [323/2025 02.05.2025 [COMPUTER 17.10.20 WITHIN ONEWITHIN |[NOT IDATE NOTDATE [FINAL
PUNCTION PVRi25 WEEK IONE [FILED IGIVEN INOT IARGUMEN(
ILTD. VS. FIVE WEEK IGIVEN [T/
ISPLASH [12.01.2026
[NFOTECH
[PVT. LTD

ICS(COMM) [361/2025 15.05.2025 [M/S SONAI30.10.20 WITHIN ONEWITHIN [NOT IDATE NOTDATE IFINAL
ICORPORATION |25 WEEK IONE [FILED IGIVEN NOT IARGUMEN|
[[NDIA VS| WEEK IGIVEN [T/
IBANK Of 14.01.2026
IBARODA




SR

COURT

DISTRICT

COURT

CASE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI NAME VS
21 (SH. BHUPESH KUMAR,NEW DELHI |25 ICS (COMM.) 842 /2024 09.10.2024 [RK 08.10.20/WITHIN ON THIN [NOT IDATE NOTDATE MISC.
[DISTRICT JUDGE| [ELECTRICALS |24 EEK NE [FILED IGIVEN INOT IAPPREAN
I((COMMERCIAL COURT) R. § EEK IGIVEN [CE
[ELECTRICAL 25.02.2026
PVT. LTD.
ICS (COMM.) 668 /2021 [24.12.2021 [SANJAY GUPTA|27.10.20 WITHIN ONEWITHIN |[NOT IDATE NOTDATE MISC.
JAND ANOTHER]25 WEEK IONE [FILED IGIVEN INOT IAPPREAN
S EEK IGIVEN [CE
TILLOTAMA 5.01.2026
ISARANGI
ICS (COMM.) T505 /2024 |07.06.2024 |B. L. AGRO[&27.10.20 [WITHIN ONEWITHIN [NOT IDATE NOT|DATE  [MISC.
[NDUSTRIES |25 WEEK IONE [FILED IGIVEN INOT IAPPREAN
[LIMITED \E| WEEK IGIVEN |CE
PAISWAL 22.12.2025
ENTERPRISES|
JAND ORS.
ICS (COMM.) |117/ 2024 |08.05.2018 [INDRAPRASTH [30.10.20[WITHIN ONEWITHIN [NOT IDATE NOTDATE MISC.
IA-  INTERCITY}]25 EEK IONE [FILED IGIVEN INOT IAPPREAN
[TRAVELS VS WEEK IGIVEN [CE
CENTRAL 8.12.2025
[PROVIDENT
[FUND
ICOMMISSIONE
ICS (COMM.) 872 /2024 |24.10.2024 130.10.20WITHIN ONEWITHIN [NOT IDATE NOTDATE IMISC.
(25 EEK NE [FILED IGIVEN INOT IAPPREAN
EEK IGIVEN |CE
24.12.2025
22|MS. DEEPALI SHARMA,NEW DELHI NIL
[IDISTRICT JUDGH
(COMMERCIAL COURT)-03
23 [MS. SAVITA RAO, DISTRICT|SOUTH 12, NEW[JCIVILSUIT [CS (COMM)06.04.20223SHRI PREM]|10.10.20 [10.11.2025 ITH INp4.11.2025|NIL INIL INIL
WUDGE(COMMERCIAL ICOURT 203/23 ICHAND 25 15 DAYS
ICOURT) IBLOCK-I JAGARWAL VS|
CELEBRATION
IS EVENTS PVT|
ILTD.
2, NEWCIVILSUIT [CS (COMM)o1.12.2022 [[FFCO M(15.10.20 [07.11.2025 WITH INp7.11.2025 [NIL INIL INIL
ICOURT 673/22 ICROP SCIENCE?25 15 DAYS
IBLOCK-I [P LTD VS. ARUP|
[KUMAR
IMOHANTA
24MS. ANURADHA SHUKLASOUTH 16, NEW|COMMERCIA [CCS(COMM) [01.05.2025 [SMALL 14.10.20 [14.11.2025 14.11.2025 [05.12.2025|NIL 109.01.202[NIL
IBHARDWALJ, DISTRICT| ICOURT L 231/2025 IFARMERS o5 5
WUDGE(COMMERCIAL IBLOCK-I JAGRIBUSINESS
ICOURT) S SANDYA
25 [SH. SANDEEP YADAV ISOUTH 17, NEW|COMMERCIAICS(COMM)/ [29-01-2024 |[MAHESH 17-10- 1-10-2025 I3 DAYSH 06.01.2026 -
ICOURT [L l51/2024 [EDIBLE  OILlo25 BEFORE
IBLOCK-I [INDUSTRIES [THE
S. M/§ INDOH
INAKODA FOOD|
IMARKETING &
IORS.
17, NEW|COMMERCIACS(COMM)/ |o7-01-2023 [POORAN 29-10-  [14-11-2025 13 DAYS- [22-01-2026 - -
ICOURT IL 12/2023 ISINGH GARG]o25 IBEFORE
[BLOCK-I IVS. HEALH] THE
ICARE AT INDOH
[HOME INDIA|
[PVT. LTD.
17, NEWICOMMERCIACS 24-05-2023 [LOTUS I31-10-  [19-01-2026 [ONE F - F o
ICOURT IL COMM)/314 [HERBALS PVT[2025 EEK
[BLOCK-I 2023 [ILTD. VS TATA| IBEFORE
JAIG GENERAL THE
[INSURANCE INDOH
ICO. LTD.
26(SH. AJAY KUMAR JAIN,SOUTH INIL
[IDISTRICT JUDGH
((COMMERCIAL COURT,
(DIGITAL)-04
27 (SH. LOKESH KUMARSOUTH ko, NEW|CS/COMMER [CS/COMM/3[13-01-2023 [PANASONIC  [15-01- | 9-10- F - 4-12-2025)
ISHARMA, DISTRICT| ICOURT  [CIAL l3/2023 ILIFE 024 024
WUDGE(COMMERCIAL [BLOCK-II ISOULUTIONS
ICOURT) [INDIA P. LTD|
S AMIT|
[ENTERPRISES




DISTRICT COURT . DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGI NAME VS
ko, NEWCS/COMMER [CS/COM/60 [26-08-2023 [[V [30-05- | F - - F l13-11-2025
ICOURT ICIAL /2023 ICOMMUNICATIf2024
[BLOCK-II JON VS JAKSON|
[LTD.
ko, NEWCS/COMMER [CS/COM/38 |08-06-2023 [M/S NLMKpo-o7- | 14-05-2025} 3 F 8-12-2025
ICOURT ICIAL 2/2023 [[INDIA SERVICEl2024
IBLOCK-II ICENTER VS
[POSCO
IPOGGENAMP
[ELECTRICAL
ISTEEL
ko, NEW|CS/COMMER [CS/COM/54 [27-09-2023 JAKMY 25-09- | 26-11-2024 [ - F 20-11-2025
[COURT ICIAL /2023 BUILDCON PJ2024
IBLOCK-II ILTD. VS SM(
[ENTERPRISES
[P. LTD.
ko, NEWICS/COMMER [CS/COM/47 [08-10-2024 [MRS. BALAfi1-02- | 26-11-2024 | - F [11-11-2025
ICOURT ICIAL 13/2024 IDEVI VSp2o25
[BLOCK-II IMUNICIPAL
ICORPORATION
IOF DELHI
28|SH. LAL SINGH, DISTRICTSOUTH-EAST[18 BLOCK 1CS(COMM) |547/2025 l07-07-2025 [STATE  BANK|14-10- 0-10-2025 0-10-2025[17-11-2025 [17-11-2025 [07-11-
WUDGE F INDIA VSio25 2025
JANIL
IGOSWAMI
29 [SH. LALIT KUMAR ISOUTH-EAST |14 ICOMMERCIA CS/COMM/9[16.09.2022 [STALWART 29.10.20 [WITHIN 15 DAYS  [26.11.2025 | [ [
ILD. DJ COMM-02, DJ-COMM- IL u6/22 [FACILITIES VS.|25
2, SAKET COURTS, NEW,| IPRET STUDY
IDELHI.
130 |SH. VRINDA KUMARI ISOUTH-EAST [NIL

131 [MS. ANU GROVER BALIGA |[SOUTH-EASTNIL

132 |MS. NEELAM SINGH ISOUTH-EAST|NIL

133[MS. NEERA BHARIHOKE,SOUTH-EASTNIL

IDISTRICT
JUDGE(COMMERCIAL
ICOURT)
134 [MS. NIRJA BHATIASSOUTH-EASTNIL
IDJ(DIGITAL)-07, SOUTH]
I[EAST DISTRICT,

5 [SH. RAJ KUMAR TRIPATHI,[SOUTH-EAST|NIL

13
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

I36[SH. DEVENDER KUMAR,EAST [209 IRECOVERY 1/2025 04-01-2025 [RAKESH 09-10- [NIL INIL INIL [NIL INIL [P.E.-07-11-
[DISTRICT JUDGE [KUMAR 2025 2025, 10
I(COMMERCIAL COURT) ISHARMA VS| 11-2025,11-

IM/S KANWAR] 11-2025,
[ENTERPRISES IDE-13-11-
[PVT.LTD. 2025, 14
[11-2025,15-
l11-2025
209 IRECOVERY [376/2023 09-10-2025 [RICHCREDIT [10-10- [NIL INIL INIL INIL INIL [P.E.-17-11-
[FINANCE 2023 2025, 18
[PVT.LTD. VS| [11-2025,19-|
[HARPREET 11-2025,
ISINGH IDE-26-11-
2025, 27
fL1-
2025,28-
11-2025




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGIS T NAME VS
209 [RECOVERY [84/2025 20-03-2025 [DHARMPAL I30-10- [NIL INIL INIL INIL INIL [P.E.-24-11-
[TRANSPORT  [2025 2025, 25
PROP) 11-
ISUDHIR KR 2025,29-
S. NATIONAL 11-2025,
INSURANCE IDE-05-12-
ICO. LTD. 2025, 08
12~
[2025,09-
og [RECOVERY [183/2025  [05-07-2025 [LALIT KUMARJ1-10- |NIL INIL INIL INTL. INIL [P.E.-26-11-
S. MOHD 2025 2025, 27
IYUNUS 11-
2025,28-
[11-2025,
IDE-18-12-
2025, 19
l12-
[2025,20-
[209 IRECOVERY [181/2025 04-07-2025 [RAJDHANI AlRl27-10- [NIL INIL INIL INIL INIL IP.E.-20-11-
[EXPRESS PVTj2025 o025, 21
LTD. VS. MS§ [11-2025,25-]
IGLOBAL 11-2025,
ILOGISTIC IDE-01-12-
ISOLUTION 2025, 02
12-
2025,03-
12-2025
B7|MS. RUBY ALKA GUPTA,EAST INIL
IDISTRICT JUDGH
((COMMERCIAL COURT)
138 |SH. GORAKH NATH|NORTH-EAST|NIL
IPANDEY, DISTRICT JUDGE|
I((COMMERCIAL)-01
B9[SH. SUDESH  KUMAR,SHAHDARA |NIL
IDISTRICT JUDGE,
ICOMMERCIAL COURT-01
4o MS. KIRAN BANSAL,EHAHDARA [ROOM NO|ICOMMERCIAICS COMMilo1-07-2025 [UNION BANK|04.10.20[NOT FILED INOT NOT INO- INO [PE
IDISTRICT JUDGE, 208 IL 02/2025 IOF INDIA VSg5 [FILED [FILED [10.10.2025
((COMMERCIAL COURT) JAMAR
[ROOM NO|ICOMMERCIAICS COMM[i5-01-2025 [PADMAVATI  (06.10.20[NOT FILED INOT INOT [NO- INO IPE/04.11.2
208 IL 38/2025 IGARMENTS VSj25 IFILED  [FILED 025
ISHRI KHATU|
ISHYAM
IROOM NOICOMMERCIACS COMM28-07-2025 JANIL KUMAR[06.10.20[NOT FILED INOT INOT [NO- INO IPE/03.11.2
208 IL. K62/2025 OHRA 25 [FILED [FILED 025
IMUNICIPAL
ICORPORATION
IOF DELHI
[ROOM NOICOMMERCIAICS COMM|04-01-2025 [SUNDER 09.10.20[NOT FILED INOT INOT [NO- [NO IPE/13.11.2
208 IL. l04/2025 ISINGH VSi25 [FILED [FILED 025
ISURENDER
ISINGH
[ROOM NOICOMMERCIAICS  COMMJ25-04-2025 [SURENDER 09.10.20[NOT FILED INOT INOT INO- INO |PE-
[208 IL [265/2025 ISINGH ANR VSi25 IFILED [FILED [13.11.2025
ISUNDER
ISINGH
[ROOM NOICOMMERCIAICS COMM[i3-02-2025 [KOMAL 16.10.20 [NOT FILED INOT INOT [NO- INO IPE/13.11.2
208 IL. [103/2025 [PRASAD VSi25 [FILED [FILED 025
ISHRI ANIKET
[KUMAR
[ROOM NOICOMMERCIAICS COMM23-04-2025 [MOHD 27.10.20 [NOT FILED INOT INOT [NO- [NO [PE/17.11.20]
208 IL. [257/2025 ISHAKUR VSi25 [FILED [FILED 25
IMUNICIPAL
ICORPORATION
IOF DELHI




DISTRICT

COURT

CASETYPE CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

IN VS MCD

ROOM REGI NAME VS
[ROOM NOICOMMERCIAICS COMM|23-04-2025 [MOHD 27.10.20 [NOT FILED INOT INOT [NO- INO PE/17.11.20|
208 IL [259-2025 JAZHARUDDIN |25 IFILED [FILED 25
'S MUNICIPAL
ICORPORATION
IOF DELHI
[ROOM NO|ICOMMERCIAICS COMM21.04.2025 [K.K. MITTAL27.10.20 [NOT FILED INOT INOT [NO- INO [PE/14.11.2
208 [248/2025 S. SANJAY]25 IFILED [FILED 25
INAGAR
[ROOM NO|ICOMMERCIAICS COMMI27-07-2024 [SMT SUSHILA[28.10.20NOT FILED INOT INOT [NO- [NO IPE /l
208 ko4/2024 S ASHODy25 [FILED [FILED 18.11.2025
IRAGHAV
[ROOM NO|ICOMMERCIA|CSCOMM  [22.02.2025 [CANARA BANK]31.10.20 [NOT FILED INOT INOT [NO- [NO [PE/28.11.2
[208 IL 113/2025 S PRASHANT25 IFILED [FILED 25
IGUPTA
l41[SH. SANJAY SHARMA-IIJSHAHDARA [03, NEWCS(COMMER [CS(COMM) [11.08.2025 |HARISH 08.10.20[NOT FILED INO INOT INO INO
IDISTRICT JUDGE), ICOURT ICIAL) 193/2025 ERMA VS5 [FILED
ICOMMERCIAL COURT IBUILDING INEETU
[RATHORE
1303, NEW|CS(COMMER [CS(COMM) [06.06.2025 [PRIME GOLD|08.10.20[NOT FILED [NO INOT [NO [NO
ICOURT ICIAL) 81/2025 ICABLES PVTj25 [FILED
IBUILDING ILTD VS
IMANISH
IGUPTA
1303, NEW|CS(COMMER [CS(COMM) [17.04.2025 [SUNITA 08.10.20|NOT FILED INO INOT [NO INO
ICOURT ICIAL) [234/2025 JINDAL VS5 [FILED
IBUILDING [RENTEASE
[INTERNATION
AL LLP
1303, NEW|CS(COMMER [CS(COMM) [04.08.2025 [BANK OK08.10.20[NOT FILED INO INOT [NO INO
ICOURT ICIAL) k79/2025 IBARODA VS5 [FILED
IBUILDING [RAJ
1303, NEW|CS(COMMER [CS(COMM) [27.08.2025 [RAHUL GUPTA|09.10.20[NOT FILED INO INOT [NO INO
ICOURT ICIAL) I523/2025 S ATUL 25 [FILED
IBUILDING
1303, NEW|CS(COMMER [CS(COMM) [09.07.2025 [RAJNI JAIN VS09.10.20[NOT FILED INO INOT [NO INO
ICOURT  (CIAL) lk26/2025 IM/S FAT Nis [FILED
IBUILDING [FURIOUS
IMOTOREN
1303, NEW[CS(COMMER [CS(COMM) [04.07.2025 [M/S TIRUPATI09.10.20[NOT FILED [NO INOT [NO [NO
ICOURT ICIAL) Ko7/2025 IDENIM VS5 [FILED
[BUILDING PONU
1303, NEW|CS(COMMER [CS(COMM) [17.07.2025 [BANK 0OH09.10.20[NOT FILED INO INOT [NO INO
ICOURT ICIAL) k45/2025 IBARODA VS5 [FILED
[BUILDING PITENDRA
[KUMAR
IMANGAL
o3, NEWICS(COMMER [CS(COMM) [07.08.2025 |[SHAILENDER [10.10.20 [NOT FILED INO INOT INO INO
ICOURT  (CIAL) koo/2025 ISINGH o5 [FILED
[BUILDING ICONSTRUCTIO
IN VS MCD
1303, NEW|CS(COMMER [CS(COMM) [07.08.2025 [SHAILENDER [10.10.20 NOT FILED [NO INOT [NO [NO
ICOURT  (CIAL) k89/2025 ISINGH o5 [FILED
IBUILDING ICONSTRUCTIO




DISTRICT

1303, NEW}
ICOURT
[BUILDING

ICS(COMMER
ICIAL)

ICS(COMM)
301/2025

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGI
09.05.2025

NAME VS
ISHREE 13.10.20
IBANKEY 25
IBEHARI PVT)
ILTD VS SUNTIT|
IGUPTA

INOT FILED

INO

INOT
[FILED

INO

INO

1303, NEW}
ICOURT
IBUILDING

ICS(COMMER
ICIAL)

Ics(coMm)
k46/2025

[17.07.2025

M/S M R
ITELECARE PVT}i5.10.20
LTD VS ANKURf25

[TYAGI

INOT FILED

INO

INOT
[FILED

INO

INO

B03, NE
ICOURT
BUILDING

ICS(COMMER
ICIAL)

[CS(COMM)
189/2025

02.04.2025

JARTHAN  JAIN[]27.10.20
S SAKKERAPR5

ISRIDHAR

IGROUP

INOT FILED

INO

INOT
[FILED

INO

INO

IDJ (COMM-04)

l42|[SH. PAWAN KUMAR MATTOSHAHDARA

[C.NO 304

ICOMMERCIA
IL

ICS(COMM)/
h30/2024

[[INDIAN
[BANK VS
IRITU JAIN

108-10-2025 [NOT
IFILED

INOT FILED

INOT
IFILED

INOT
[FILED

INOT FILED

[P.E. 22
l12-2025

IL

ICOMMERCIA

[CS(COMM)/
182/2025

IKOTAK
[MAHINDRA
IPRIME
ILIMITED V§]
IAMN

108-10-2025 INOT
IFILED

INOT FILED

INOT
IFILED

INOT
[FILED

INOT FILED

[P.E. 18
l12-2025

43

MS. PREETI AGARWAL
IGUPTA, DISTRICT JUDGE,|
((COMMERCIAL COURT)

INORTH-
WEST

lio6

CIVIL

[284/2023

l17-04-2023

ISANJEEV GOEL
VS MS V §
IYARNS PVT]
ILTD

[218/2020

[21-11-2020

M/S  SHREE]
UDYOG VS M/
TORADABAD
ICORRUGATION|
ICENTRE ~ PVT|
LTD.AND ORS.

[779/2022

101-10-2022

IDHEERAJ
SIDWANI VS
IM/S
[HALDIRAM
BHUJIAWALA
INC

[829/2022

01-11-2022

JAIN NARROW
[FABS \E
JADAPTIVE
ICREATION

k20/2022

[19-05-2022

ISUNCARE
[FORMULATION|
IS PVT LTD AND|
IORS. VS
JARCHEM
IDRUGS PVT
[LTD AND ORS.

[284/2023

[17-04-2023

ISANJEEV GOEL

S MS V §
[YARNS PVT]
ILTD

87/2022

[22-08-2022

IMAHENDER

[PAL  MAGGO!
S BOSCH|

ILIMITED

1862/2022

10-11-2022

IBOSCH LTD V§
TAHENDER
IPAL MAGGON

13/2022

07-04-2020

10-11-2022




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT NAME
[749/2021 l24-12-2021 [M/S KLAS
[PRODUCTS PVT]
LTD VS M/§
[RAINBOW
[NTERNATION
JAL AND ORS.

571/2022 19-07-2022 [RAINBOW
[INTERNATION
JAL AND ORS V¢
[KLAS
[PRODUCTS PVT
ILTD

156/2021 25-02-2021 [HAZOORILAL

JAND SONY
JEWELLER  P|
ILTD v
[RAVINDER
[KUMAR
l42[SH.DEVENDER KUMAR]| INTL
JANGALA

5 [SH. JAGDISH KUMAR,[NORTH INIL

IDISTRICT JUDGE |
ICOMMERCIAL COURT

KW6|SH. RAKESH KUMAR-ILNORTH [NIL
[IDISTRICT JUDGH
(COMMERCIAL)

l47|SH. RAJ KUMAR, DISTRICTISOUTH INIL.
WUDGE (COMMERCIAL|WEST
ICOURT-01

48 |SH. BALWANT RAI BANSAL,| INIL
IDISTRICT JDUGE,|

ICOMMERCIAL COURT-02

llo[SH. GAUTAM  MANAN,| INTL.
IDISTRICT JUDGE,|
ICOMMERCIAL COURT-03

150 [SH. RAKESH PANDIT,SOUTH NIL
IDISTRICT JUDGE,WEST
ICOMMERCIAL COURT-04




COURT

DISTRICT

COURT ROOM

'ONTESTED COMMERCIAL CASES DISPOSED DURING THE MONTH OF OCTOBER-2025

CASE TYPE

CASE NO.

DATE

REGISTRATIO
N

OFPETITIONER NAME VSAD

RESPONDENT NAME

OFDAYS FOR DISPOSALWHETHER

NATURE
PRE- DISPOSAL
INSTITUTION (CONTESTED
MEDIATION  SETTLED)

OFDATE OFNUMBER ACT
EXECUTIO OF DAYSSECTION

/N

OFFOR

DECREE  EXECUTI

TOOK PLACE

(O]

OF

[MS. NEELOFER ABIDA PERVEENICENTRAL 1301, EXTENSION BLOCK, TISSUIT FOR RECOVERY ICS COMM-1155/2024 [21.10.2024 ICSL FINANCE LTD. VSDIPANSHU 10999397965 [04.10.2025 348 [YES ICONTESTED - - [SUIT FOR]
IDISTRICT JUDGE (COMMERCIAL I[HAZARI COURTS, DELHI IMAL AND ORS. IMEENA &8 9810547013 IRECOVERY
ICOURT)-01 URUMUKH
INGH
1301, EXTENSION BLOCK, TISPETITION u/s 34 OHCS COMM-164/2025 04.02.2025 IPUNJAB NATIONALJPARAS 0810600656 [15.10.2025 253 [YES ICONTESTED — - [SUIT FOR|
[HAZARI COURTS, DELHI IARBITRATION ACT [BANK VS. DINESHAGGARWAL & [RECOVERY
IKUMAR TYAGI AND ORS. [RAJBIR 10868140686
[BANSAL
1301, EXTENSION BLOCK, TIS[SUIT FOR RECOVERY °S COMM-2589/2022 [20.11.2022 [PANASONIC LIFEK. G. BANSAL 819650682928 [18.10.2025 1054 [YES ICONTESTED o F-- [SUIT FOR|
HAZARI COURTS, DELHI SOLUTION VS ASHOKIGURUMUKH  [& 9810541013 RECOVERY
IKUMAR ISINGH
01, EXTENSION BLOCK, TISSUIT FOR RECOVERY ICS COMM-668/2023 [19.04.2023 [OMESH TYAGI VS MCD &JAKHIL RANAI &47838798382 [29.10.2025 024 IVES ICONTESTED SUIT __ FOR|
HAZARI COURTS, DELHI JANR. ISANJEET & 9958150227 RECOVERY
[MALIK
b |SH. RAJESH KUMAR GOELJCENTRAL 06 [CS (COMM)/ ICS (COMM)/118/2025 b5-01-2025 SACHIN JAIN VS M/SADITYA JAIN [8383953944 [06-10-2025 254 INA ICONTESTED INA INA SUIT __ FOR|
IDISTRICT JUDGE (COMMERCIAL ISOPAN INTERNATIONAL [RECOVERY
ICOURT)-02
1306 ICS (COMM)/ ICS (COMM)/513/2024 [25-04-2024 ISIR GANGA RAMANJALI NEHRA[|9811210664  [14-10-2025 537 INA ICONTESTED INA INA ISUIT FOR|
[HOSPITAL VS MR ARUN| IRECOVERY
IKUMAR JAIN AND ANR
06 ICS (COMM)/ ICS (COMM)/859/2023 [27-05-2023 IDIVYESH INDIA COTTONDIXIT MEHTA (8556059335 [25-10-2025 882 [NA ICONTESTED INA INA ISUIT FOR|
IGROUPTHROUGH [RECOVERY
IPROPRIETOR VS NAJEEB|
IKHAN
1306 ICS (COMM)/ ICS (COMM)/655/2023 18-04-2023 [M/S SUPREME SALESSAKET 0811471337 [27-10-2025 923 INA ICONTESTED INA INA [SUIT FOR|
IAGENCY \S M/SGROVER [RECOVERY
I[ECONSHIP TECH PVT]
ILTD
[MS. DEVENDER KUMAR SHARMA [CENTRAL 303, EXTENSION BLOCK, TISRECOVERY OF MONEY ICS/DJ/6052/2018 7.09.2018 SUMAN GROVER PROPAK. TRIVEDI9810104312 &15.10.2025 2595 [VES IDISMISSED [ F F
[DISTRICT JUDGE, COMMERCIALJ I[HAZARI COURTS, DELHI IOF M/S GROSONAND 8700091922
ICOURT-03 [ENGINEERS VS  M/SASSOCIATES &
[VARUN GUPTA AND CO. [GANESH
IKHANNA
03, EXTENSION BLOCK, TISRECOVERY OF MONEY ICOMM/332/2025 4.03.2025 ISAHIL DUGAL VS MCD &SATYENER KR[9999347660 [30.10.2025 220 IVES IDECREE
HAZARI COURTS, DELHI JANR. ISINGH  AND9811161525
IAKASH
ICHATTERJEE
IMS ANIL KUMAR  SISODIA,/CENTRAL 04 [ARBITRATION [OMP (COMM.)/21/2025 8-05-2025 _ |MAHABIR M VS HDBSH. BHARAT8447151507 |15-10-2025 160 DAYS INO (PETITIONCONTESTED INA INA [ARBITRATIO
[DISTRICT JUDGE, COMMERCIAL [FINANCIAL SERVICESMALHOTRA U/S 34 Of N
ICOURT-04 ILIMITED IARBITRATION
lACT)
1304 IRECOVERY ICS (COMM)/1339/2024 l06-12-2024 IREVPRO HOTELS VS M/§IS_H. KAMALj9650099833 [17-10-2025 315 DAYS [YES ICONTESTED INA INA [RECOVERY
IMSX BUILDCON PVT[KUMAR
ILTD.




COURT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCA ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N N

NUMBER INSTITUTION (CONTESTED FFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

1304 IRECOVERY ICS (COMM)/590/2024 13-05-2024 ILOKESH KUMAR  VSSH. RAKESH|9811539888 [18-10-2025 523 DAYS ICONTESTED [RECOVERY
[MANOJ KUMAR GUPTA  [PATIYAL
1304 IRECOVERY ICS (COMM)/1405/2024 [20-12-2024 IMS MITTAL TIMBER[SH. ANIL98 1 0394 594[29-10-2025 1313 DAYS [YES ICONTESTED INA INA IRECOVERY
[TRADERS THROUGH ITSKUMAR GUPTA
IPROPRIETOR SH. SAT|
[NARAIAN MITTAL VS MS|
[NOIDA BUILDWELL
[THROUGH ITS
IPROPRIETOR SH]
1304 IRECOVERY ICS (COMM)/572/2024 8-05-2024 IJASHOK KANODIASH. MAHARAJ0818408033 [31-10-2025 541 DAYS [YES ICONTESTED INA INA IRECOVERY
IPROPRIETOR M/S METALISINGH DEDHA
INIDA VS BAL SAROO:
ICHHABRA PROPRIETO!
[M/S SEWA RAM AND|
ISONS
I5 ISH. MANOJ KUMAR DISTRICTICENTRAL 1305 EXTENSION BLOCK THCRECOVERY ICS(COMM)-115/2023 18.01.2023 ICORDOVA LEARNINGMANISH 10871214093 [18.10.2025 1004 DAYS [YES ICONTESTED INIL INIL [RECOVERY
WUDGE (COMMERCIAL COURT)-05 IDELHI ISOLUTION PVT. LTD. VS|KUMAR
ISUNRISE BOOK|
IDISTRIBUTORS
6 ISH. RAM LAL MEENA, DJ COMM-CENTRAL INIL
06 TIS HAZRI COURT CENTRAL
[DELHI
7 ISH. MUKESH KUMAR GUPTA,CENTRAL 1302 ICS(COMM) u96/2024 [23.04.2024 ISURENDER KUMAR[SATYENDRA  [9811161525  [18.10.2025 423 INA ICONTESTED INA INA IRECOVERY
[DISTRICT JUDGE, COMMERCIAL [VERMA VS MCD IKUMAR
ICOURT-07
1302 ICS(COMM) 1265/2024 18.11.2024 IM/S V.G. MARKETINGATUL RATHI 810540219 [14.10.2025 333 [NA ICONTESTED INA INA [RECOVERY
IPVT. LTD. VS VIRENDER
18 ISH. SANJEEV KUMAR MALHOTRA,CENTRAL 1308 EXTENSION BLOCK THCSUIT FOR RECOVERY ICS (COMM)/3014/2019 [21-12-2019 [M/S. HPL ELECTRIC AND|VIJAY 10810210832 [30-10-2025 2140 DAYS [YES ICONTESTED INIL INIL IRECOVERY
[DISTRICT JUDGE, COMMERCIAL [DELHI [POWER LTD VS M/SPRAKASH [PLAINT RETURNED
ICOURT |[UNILEC ENGINEERS LTD|
IAND ORS.
1308 EXTENSION BLOCK THCOSUIT FOR PERMANENTICS (COMM)/1306/2021 6-04-2021 RAIS AHMAD VS ANEESSANJAY 8851145382 |17-10-2025 1655 DAYS [YES ICONTESTED INIL INIL ISUIT FOR|
[DELHI [INJUNCTION , RESTRANING] IAHMAD [KUMAR IDECREE [PERMANENT
INFRINGEMENT OF TRADE [[INJUNCTION|
[MARK b
IRESTRANIN
1308 EXTENSION BLOCK THCMISC. APPLICATION IMISC DJ/418/2025 [23-05-2025 IPRAVEEN GARG VSNA INA 10-10-2025 140 DAYS [NO ICONTESTED
IDELHI IMEENU SHARMA IDISMISSED
08 EXTENSION BLOCK TH(U/S9 OF ARBITRATION ACT loMP (Dj09-09-2025  |ADITYA BIRLA CAPITAIJANANJAY 7455023130 [06-10-2025 o7 DAYS INO ICONTESTED
[DELHI (COMM.)/801/2025 ILIMITED VS M/S HAYATSINGH IALLOWED
[MEDICAL AND ORS.
9 ISH. DEEPAK GARG, DISTRICTICENTRAL INIL
WUDGE, COMMERCIAL COURT-09
ho [SH. AJAY PANDEY, DISTRICTICENTRAL 1307 ICIVIL ICS (COMM)/1397/2024 18/12/24 TJAY ABROL VS.|P.K. JAIN 10899666958 [13/10/25 299 INO ICONTESTED 13/10/25
WUDGE, COMMERCIAL COURT [HIMANSHU RASTOGI




COURT

COURT ROOM

1307

CASE TYPE

ICS (COMM)/1411/2024

DATE
REGISTRA'
N

l20/12/24

OFPETITIONER NAME VSADVOCA
RESPONDENT NAME

TJAY ABROL VS[P.K. JAIN
ILAKSHAY

ADVOCATE
MOBILE
NUMBER

9899666958

DATE
DECISION

16/10/25

OFDAYS FOR DISPOSALWHETHER

300

NATURE
PRE- DISPOSAL
INSTITUTION (CONTESTED
MEDIATION  SETTLED)
TOOK PLACE

ICONTESTED

OFDATE OFNUMBER ACT
EXECUTIO OF DAYSSECTION

/N
DECREE

16/10/25

FFOR
EXECUTI
ON OF

1307

ICIVIL

ICS (COMM)/568/2025

[po/05/25

PASWANT SINGH DABASSATYENDRA
VS

ICORPORATION OF DELHI]

MUNICIPALJKUMAR SINGH

(0811161525

18/10/25

l151

INO ICONTESTED

18/10/25

11

ISH. S.S RATHI, DISTRICT JUDGE,
ICOMMERCIAL COURT

ICENTRAL

ICOURT ROOM 310

CS (COMM)

ICS (COMM)/1043/2024

[19-09-2024

M/S AHUJA BOOKYOGENDRA
ICOMPANY PVT LTD VSGAUTAM
[M/S BISHNUPUR PUBLIC]|
INSTITUTE OF MEDICAL
ISCIENCE

10810668042
8287177965

09/10/25

- ICONTESTED

12

ISH. RAVINDER BEDI, DISTRICT}
WUDGE, COMMERCIAL COURT

ICENTRAL

lio1

ICS COMM

673/2024

31.05.2024

IM/S RAM NIWAS GOELAVINASH
[V/S MCD [TRIWEDI

KR

10871441764

[27.10.2025

ko1

[CS (COMM)

195/2024

23.04.2024

ISATYENDRA
IKURMAR
INGH

IREKHA DEVI V/S MCD

10811161525

28.10.2025

ko1

IMISC DJ

640/2025

18.08.2025

ISAPCO
IPVT LTD

BREWS INDIATYAGI

[PAWAN CHOTIA V/SNITISH KUMAR[8527929282

28.10.2025

L3

ISH. M.K NAGPAL, DISTRICT}
WUDGE, COMMERCIAL COURT

ICENTRAL

lio2

ICIVIL SUIT

ICS (COMM)/1336/2023

10.10.2023

IAADHARSHREE PAPERS [SHARMA

10-10-2023G.B.SINGH VSADVOCATE R.P|

9910555881

14.10.2025

lio2

ICIVIL SUIT

ICS (COMM)/1605/2023

19.12.2023

IMUKESH
IRISHABH KESHARWANI

KUMAR  VS{VIPIN KUMAR

0810564087

31.10.2025

14

ISH. ASHUTOSH KUMAR, DISTRICT]
WUDGE (COMMERCIAL COURT)

WEST

ICS

ICS (COMM)/75/2019

[15-03-2019

SOMNATH YADAV _ @ANIL
ISHOBH NATH YADAV VS [SHARMA(P),
PAI NATH YADAV AND|
JANR

0811179209

[13-10-2025

2404

[YES IDECREE

INIL

INIL

ICS

ICS (COMM)/229/2022

[22-03-2022

[M/S OKAYA POWER PVTACHIN
ILTD VS M/S SAGARMITTAL(P),
IMARKETING AND ANR

0811112729

18-10-2025

1306

[YES IDECREE

INIL

INIL

ICS

ICS (COMM)/9/2025

3-01-2025

[UCO BANK VS ARUNKAMLESH
SACHDEVA PROP  OFKUMAR

SUBHASH ~ FOOTWEARTTWARI(P),
IAND GARMENTS

310019131

[27-10-2025

297

[YES IDECREE

INIL

INIL

15

[MS. PREETI AGARWAL GUPTA,
[DISTRICT JUDGE (COMMERCIAL
ICOURT)-02

WEST

ICS (COMM)/466/2022

4716

IM/S AARUSH GEMS PVT),
ILTD VS M/S DIAMOND|
ICRAFT LTD.

17/10/25

1231

ICS (COMM)/172/2023

14977

[THROUGH PROPRIETOR|
IKULDEEP KAPUR V§
IRAJA CHAWLA @ RAJU|
ICHAWLA

131/10/25

084

ICS (COMM)/724/2023

l5196

IM/S FIRST BITE FRUITS|
IAND VEGETABLES PVT,|
ILTD VS S. CHAND
I[HOTELS PVT. LTD.

28/10/25

762

ICS (COMM)/926/2023

k5278

[UNION BANK OF INDIA
[VS AKSHITA GUPTA

25/10/25

677




COURT

DISTRICT

COURT ROOM

CASE TYPE

OFPETITIONER NAME VSADVOCA
RESPONDENT NAME

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

OFDAYS FOR DISPOSALWHETHER

NATURE
PRE- DISPOSAL
INSTITUTION (CONTESTED
MEDIATION  SETTLED)
TOOK PLACE

OFDATE OFNUMBER ACT

EXECUTIO OF DAYSSECTION

/N OFFOR
DECREE  EXECUTI
ON OF

ISH. RAGHUBIR SINGH, DISTRIC ICS (COMM)/466/2022 4716 IM/S AARUSH GEMS PVT|| 17/10/25 1231
WUDGE (COMMERCIAL COURT)-03 ILTD VS M/S DIAMOND|
ICRAFT LTD.
ICS (COMM)/172/2023 ka977 THROUGH PROPRIETOR| I31/10/25 984
IKULDEEP KAPUR V§
[RAJA CHAWLA @ RAJU|
ICHAWLA
ICS (COMM)/724/2023 5196 IM/S FIRST BITE FRUITS| 28/10/25 762
IAND VEGETABLES PVT|
ILTD VS S. CHAND
[HOTELS PVT. LTD.
ICS (COMM)/926/2023 5278 [UNION BANK OF INDIA| 25/10/25 677
[VS AKSHITA GUPTA
h7 [SH. SANJEEV AGGARWAL,WEST ICS (COMM) 251/2022 I30/03/22 ISUPER ISANJAY CHAUHAN 10717496117 16/10/25 1296 INA IDECREE INIL INIL
IDISTRICT JUDGE (COMMERCIAL ICASSETTES
ICOURT) [INDUSTRIES
[PVT. LTD. V§
IM/S LEARNING
ICOUNTER CLAIM 13/2022 27/02/23 ISUPER IPRAVEEN K SHARMA 1099909935 16/10/25 962 INA IDECREE INIL INIL
ICASSETTES
[INDUSTRIES
[PVT. LTD. V¢
IM/S LEARNING
ICS (COMM) 1345/2023 20/04/23 3] D|ANKIT GUPTA 190953030485 131/10/25 925 INIL
INDUSTRIES
[[NDIA LIMITED|
S SIDHARTH]
ISHARMA
ICS (COMM) 657/2024 130/07/25 IM/S ALLIANCERAKESH SHUKLA 10899454835 29/10/25 91 [NA IDECREE [NIL
[TECH
ISOLUTIONS
[PVT. LD.VS AB(
INFO SYSTEM|
18 [SH. AJAY GUPTA, DISTRICTWEST ICS (COMM) ICS (COMM)/526/2024 l01-07-2024 IRABINDRA SINGH V§ [15-10-2025
WUDGE (COMMERCIAL COURT) [NARAN MANDAL
ICS (COMM) ICS (COMM)/876/2023 1.12.2023 [M/S VINTAGE CREDIT] 1-10-2025
JAND LEASING PCT LTD|
[VS RAM NIWAS SINGH
19 |[SH. NARESH KUMAR MALHOTRA,WEST ICS (COMM)/587/2022 ICS (COMM)/587/2022 [22-07-2022 IANITA NIGAM \E| 08-10-2025 [YES IDECREE
[DISTRICT JUDGE (COMMERCIAL IMANISH RATHORE
ICOURT)
ICS (COMM)/769/2023 ICS (COMM)/769/2023 [14-10-2023 ICANARA BANK VS TRIPTI 10-10-2025 [YES IPARTLY
IDECREED/DISMISS
[ED
ICS (COMM)/283/2024 ICS (COMM)/283/2024 [26-03-2024 IMS ODITI APPLIANCES| 09-10-2025 [YES IDECREE
ILLP VS TUSHAR ROY
ICS (COMM)/337/2024 ICS (COMM)/337/2024 [15-04-2024 DITI APPLIANCES LLP| 09-10-2025 [YES IDECREE
VS MAHANAMA
[TRADERS
ICS (COMM)/169/2025 ICS (COMM)/169/2025 3-03-2025 ILAKSHMI FLOAT GLASS 28-10-2025 [YES IDECREE
ILIMITED VS  ASHOK|
IKUMAR PROP MAHILPUR|
IGLASS HOUSE




COURT

DISTRICT

COURT ROOM

CASE TYPE

OFPETITIONER NAME VSADVOCA
RESPONDENT NAME

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

OFDAYS FOR DISPOSALWHETHER
PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED
SETTLED)

OFDATE  OFNUMBER ACT
EXECUTIO OF DAYSSECTION
/N OFFOR
DECREE  EXECUTI
[N

[SH. PULASTYA PARAMCHALA,NEW DELHI [OMP(COMM) kuo/2025 [28.03.2025 [CENTRAL MEDICAL 0818131566 [06.10.2025 192 IDISMISSED /S34
[DISTRICT JUDGE (COMMERCIALJ ISERVICES SOCIETY VS[KAUL
ICOURT)-01 IM/S CENTURION|
[LABORATORIES
IARBTN I5042/2018 10.09.2018 [NATIONAL SEEDSYASHWARDHA 10811388656 [08.10.2025 2585 [NO IDISMISSED INIL INIL [U/S 34
ICORPORATION LTD. VSN
IANKUR AGARWAL
ICS(COMM) [739/2019 [19.12.2019 IKOTAK MAHINDRA BANKANUPAM 10654926809 [04.10.2025 2116 [YES IDECREED INIL INIL [RECOVERY
ILTD. VS. AMIT BANSALSINGH
JAND ANR.
ICS(COMM) 684/2021 [24.12.2021 ISJR. EMBROIDERY PVT|LAKSHAY 10999852428 [14.10.2025 1390 [YES IDECREED INIL INIL [RECOVERY
ILTD. VS. STATE BANK OFJOSHI
[INDIA
ICS(COMM) 228/2023 [17.04.2023 IM/S NIRMAL MARBELSM. S. KHAN 10818416099 [15.10.2025 912 [YES IDECREED INIL INIL [RECOVERY
ILTD. VS. M/S INDUSIND|
IBANK AND ORS
ICS(COMM) 132/2020 [20.01.2020 INITESH BANSAL VS[RAM 0711232231 [16.10.2025 2096 [YES IDECREED INIL INIL [RECOVERY
IANSHUL G OEL IANUGRAH
[CS(COMM) 1395/2022 4..05.2022 JAI KISHAN ROHRA VS/SUNIL KUMAR(9891880710 [31.10.2025 1276 [YES IDECREED INIL INIL IRECOVERY
[HIMANSHU BHASIN [LALWANT
21 [SH. BHUPESH KUMAR, DISTRICIINEW DELHI 25 ICS (COMM.) k43 / 2023 3.08.2023 BALAJI CONSTRUCTIONSMR. PARAS[9899907797 [06.10.2025 796 [NA ICONTESTED INA INA ISUIT FOR|
WUDGE (COMMERCIAL COURT) ICOMPANY VS. UPJAIN IRECOVERY
ISADAN THROUGH|
IADMINISTRATIVE
|IOFFICER INCHARGE
ICS (COMM.) 1393 / 2024 102.05.2024 IGANGOTRI MR. KARTIKINOT [17.10.2025 534 INA ICONTESTED INA INA [SUIT FOR|
I[ELECTRONICS PVT. LTD. BHAGAT IPROVIDED IRECOVERY
[VS. M/S S TEN|
[ELECTRONICS
ICS (COMM.) K11/ 2024 9.05.2024 [MARINO INDUSTRIESMR. SANJEEV[9996994349 [30.10.2025 540 [NA ICONTESTED INA INA [SUIT FOR|
ILTD. VS. GARUDAKUMAR [RECOVERY
ICONSTRUCTION AND|
[ENGINEERING PVT. LTD.
|22 [MS. DEEPALI SHARMA, DISTRICTINEW DELHI 27 ISUIT FOR RECOVERY ICS (COMM.)/617/2019 24/09/19 ISERVOTECH POWERRAVI 10871694660 |04/10/25 2202 [YES IDISPOSED INIL INIL ISUIT FOR|
WUDGE (COMMERCIAL COURT)-03 SYSTEMS VS UNITEDCHAUHAN [RECOVERY
IBANK OF INDIA
[OBJECTION PETITION U/S 34 OFOMP (COMM.)/91/2024  [23/04/24 [M/S  INDIAN _ AGROSH.  CHIRAG[982631016 [06/10/25 531 INO [DISPOSED INIL. INIL [OBJECTION
IARBITRATION IMARKETING COOP LTDVERMA [PETITION
[VS UNION OF INDIA [U/S 34 Of
IARBITRATIO
IN
[OBJECTION PETITION U/S 34 OFOMP (COMM.)/92/2024  |3/04/24 [M/S  INDIAN _ AGROBSH.  CHIRAG|982631016 [06/10/25 531 INO [DISPOSED INTL. INTL. IOBJECTION
IARBITRATION IMARKETING COOP LTDVERMA [PETITION
[VS UNION OF INDIA [U/S 34 OH
IARBITRATIO
N
BJECTION PETITION U/S 34 OFOMP (COMM.)/93/2024  [3/04/24 [M/S INDIAN  AGROSH.  CHIRAG982631016 [06/10/25 531 [NO IDISPOSED INTL. INTL BJECTION
IARBITRATION [MARKETING COOP LTDVERMA [PETITION
[VS UNION OF INDIA [U/S 34 OH
IARBITRATIO
N
IOBJECTION PETITION U/S 34 OFOMP (COMM.)/94/2024  [23/04/24 IM/S INDIAN AGROSSH. CHIRAG[7982631016 [06/10/25 531 INO IDISPOSED INIL INIL IOBJECTION
IARBITRATION [MARKETING COOP LTDVERMA [PETITION
S UNION OF INDIA [U/S 34 OY
IARBITRATIO
N




COURT

DISTRICT

COURT ROOM

CASE TYPE
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REGISTRA'
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MEDIATION
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E  OFNUMBER ACT
EXECUTIO OF DAYSSECTION
(CONTESTED /N

IOBJECTION PETITION U/S 34 OFOMP (COMM.)/95/2024  [23/04/24 IM/S INDIAN AGRO[SH. CHIRAG[7982631016 [06/10/25 531 IDISPOSED IOBJECTION
IARBITRATION [MARKETING COOP LTDVERMA [PETITION
[VS UNION OF INDIA [U/S 34 Of
IARBITRATIO
IN
[OBJECTION PETITION U/S 34 OFOMP (COMM.)/96/2024 _ [3/04/24 [M/S  INDIAN _ AGROSH.  CHIRAG[982631016 [06/10/25 531 INO [DISPOSED INTL. INIL [OBJECTION
IARBITRATION IMARKETING COOP LTDVERMA [PETITION
[VS UNION OF INDIA [U/S 34 Of
IARBITRATIO
IN
IOBJECTION PETITION U/S 34 OFOMP (COMM.)/97/2024  [23/04/24 IM/S INDIAN AGROfSH. CHIRAG[7982631016 [06/10/25 531 [NO IDISPOSED INIL INIL IOBJECTION
IARBITRATION IMARKETING COOP LTDVERMA [PETITION
[VS UNION OF INDIA [U/S 34 OH
IARBITRATIO
IN
23 |MS. SAVITA RAO, DISTRICTSOUTH 12, NEW COURT BLOCK-I ICIVIL SUIT ICS (COMM)/198/2024 [20-04-2024 IM/S CANDID VENTURESSH. PRATAP[9810729487 [17-10-2025 545 [YES IDECREED INA INA ISUIT FOR|
WUDGE(COMMERCIAL COURT) IPVT LTD VS MS ARYANSINGH [RECOVERY
[[INFRA HEIGHTS PVT LTD
12, NEW COURT BLOCK-I ICIVIL SUIT ICS (COMM)/580/2022 12-10-2022 [M/ S SKB INFRATECH VSSH. KULDEEP|9891552061 [18-10-2025 1102 [YES IDECREED INA INA ISUIT FOR|
IM/S  KRISHNAMURTHY|YADAV [RECOVERY
IAND CO AND ORS
12, NEW COURT BLOCK-I ICIVIL SUIT ICS (COMM)/571/2024 [21-12-2024 [ABHISHEK ENTERPRISESSH.ASEEM 10811062351 [18-10-2025 301 [YES IDECREED INA INA ISUIT FOR|
S MUNICIPAUMEHROTRA [RECOVERY
ICORPORATION OF DELHI]|
12, NEW COURT BLOCK-I ICIVIL SUIT MP (COMM.)/11/2024 12-03-2024 IPLANET ADVERTSEMENT|SH. KUNALj9871028645 [27-10-2025 594 [NO IALLOWED INA INA [PETITION
Vs NEW DELHIKALRA [U/S 34 OH
IMUNCIPAL COUCIL THE
IARBITRATIO
IN &
24 [MS. ANURADHA SHUKLASOUTH [NIL
[BHARDWAJ, DISTRICT]
JUDGE(COMMERCIAL COURT)
25 |SH. SANDEEP YADAV SOUTH 17, NEW COURT BLOCK-I [COMMERCIAL ICS (COMM)/280/2019 [21-09-2019 [M/S KD SHUTTERRINGBASHARAT 10811783354, [16-10-2025 2217 [YES ICONTESTED INA INA ICIVIL
ISTORE VS VPR INTCONIAHMED 10811783351 [PROCEDURE
IPVT LTD AND ORS HAH(P) ICODE--CPC

26 [SH. AJAY KUMAR JAIN, DISTRICTSOUTH 29, NEW COURT BLOCK-II ICOMMERCIAL ICS (COMM)/370/2022 108.06.2022 MRS DHEERU KOHLIVIBHOR GARG [9811352998 [31.10.2025 1241 [YES ICONTESTED INIL INIL ISUIT FOR|
WUDGE (COMMERCIAL COURTY) IAND ANR VS STABILIG [RECOVERY
((DIGITAL)-04 [ROAD SOLUTIONS|

IPVTLTD
29, NEW COURT BLOCK-II [COMMERCIAL [CS (COMM)/226/2024 l08.05.2024 [CASA 2 STAYS PVT LTD [HARISH MALIK[/838855710 [31.10.2025 541 [VES ICONTESTED INTL INTL SUIT  FOR|
S BINEET TRIPATHI [RECOVERY
U/S 2(1)(C)
XVIII)

27 [SH. LOKESH KUMAR SHARMA,SOUTH 4o, NEW COURT BLOCK-II ICOMMERCIAL ICS (COMM) 150/2021 [27-03-2021 ISHAKIR SAIFI VS M/SANKUR 10811126091  [14-10-2025 1662 [YES IDISMISSED F 1365 IRECOVERY
[DISTRICT JUDGE(COMMERCIAL] [[DEES INTERIORS P. LTD.SINGHAL IOF MONEY
ICOURT)

4o, NEW COURT BLOCK-II ICOMMERCIAL ICS (COMM) 33/2020 [22-01-2020 IM/S IDEES INTERIORS P/ANUDATT 11-24332423 [14-10-2025 2092 [YES IDISMISSED F 1365 [RECOVERY
ILTD. VS SHAKIR SAIFI IDUBEY F MONEY
o, NEW COURT BLOCK-II ICOMMERCIAL ICS (COMM) 228/2024 109-05-2024 [MEHTA TEA PVT. LTD. VSSUDERSHAN (9810132015 [18-10-2025 527 - IPLAINT RETURNED | F ICOPY RIGHT]
[YOUNG ASR INDIA P[KUMAR IACT &
ILTD. IBANSAL TRADE
IMARK  ACT|
ISEC 134-135




COURT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCA ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N FFOR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF
14-12-2021 IGABRIEL INDIA LTD.VST. K. Al9818076566 |30-10-2025 1416 IDECREED [SUIT FOR
[UM LOHIYA TWO[PADMABHAN [RECOVERY
[WHEELER P. LTD. IOF MONEY

Lo, NEW COURT BLOCK-IT [COMMERCIAL ICS (COMM) 419/2021

|28 [SH. LAL SINGH, DISTRICT JUDGE SOUTH-EAST 18 BLOCK 1 ICS(COMM) 1122/2023 19-12-2023 RANI MALIK VS UNIONSNEHPREET [9876203512 [31-10-2025 682 - IDECREED = =
[BANK OF INDIA IKAUR & RUPAK|
RIVASTAVA

|20 [SH.LALIT KUMAR [SOUTH-EAST 14 ICOMMERCIAL ICS/COMM/946/22 [16.09.2022 ISTALWART  FACILITIES}29.10.2025 ITHIN  15026.11.2025
[LD. DJ COMM-02, DJ-COMM-2, [VS. PRET STUDY IDAYS
ISAKET COURTS, NEW DELHI.

I30 [SH. VRINDA KUMARI [SOUTH-EAST 20 ICOMMERCIAL SUIT ICS (COMM)/44/2024 5316 IM/S E3 FURNITURE PVT[SHEKHAWATI (9810682372 45943 627 [YES ICONTESTED - -
ILTD. VS M/S NEWLEGAL
[MODERN BAZARISERVICES
IDEPARTMENT STORE|
IPVT. LTD.

ICOMMERCIAL SUIT ICS DJ/592/2019 3662 IBRAND PROTECTORSHERINDER 8826774067 45948 2286 INO ICONTESTED - F-
INDIA PVT LTD VS KENTIKUMAR BRAR
[RO SYSTEMS LTD

ICOMMERCIAL SUIT ICS (COMM)/513/2021 k4510 JABHISHEK KUMAR VSANGAD MEHTA|9560956484 45961 1451 [YES ICONTESTED - -
[M.G. MOBILE INDIA PVT|
ILTD

I31  [MS. ANU GROVER BALIGA [SOUTH-EAST 21 ICOMMERCIAL SUIT ICS (COMM)/144/2022 k4586 ISABIR ALI VS AZAMMUKEEM 10811676571 145957 1371 - IDECREED - -
[TRADING CO. AND ORS. [AHMAD

ICOMMERCIAL SUIT ICS (COMM)/3593/2024 5518 ISUSHIL KUMAR VS MRJAJAY KUMAR9792419911 }45961 1443 - IDECREED - -
[BITTOO SONDHI [YADAV

32 [MS. NEELAM SINGH SOUTH-EAST 22 ICOMMERCIAL CASE ICS (COMM)/862/2023 [26-09-2023 IMR. JAGVINDER SINGH|VIPIN KUMAR- 06-10-2025 741 [YES ICONTESTED - -
S M/S CAPACIT'E INFRACHAUDHARY
IPROJECT LTD.

[COMMERCIAL CASE IMISC DJ/547/2025 i5-05-2025  [HARBHAJAN SINGHPROMILA [ [i5-10-2025 153 IVES ICONTESTED - -
BAGGA VS M/S. SHIVKAPOOR
JASSOCIATES

ICOMMERCIAL CASE MP (COMM.)/6/2023 16-01-2023 [INAFED \S] VINAY[RAKESH o [27-10-2025 1015 [YES ICONTESTED - F-
[INDUSTRIES LTD. IKUMAR

[COMMERCIAL CASE ICS (COMM)/394/2025 l07-05-2025 IM/S NAKSH JEWELLERSANSHUL S 28-10-2025 174 [YES ICONTESTED - -
S RISHI SEHDEV ANDSHARMA
IANR.

133 [MS. NEERA BHARIHOKE,SOUTH-EAST 130 ICS (COMM) 276/2023 [22.03.2023 M/S MOHANSHREY 0717755441  |08.10.2025 931 - IDECREED - -
IDISTRICT JUDGE(COMMERCIAL IGOLDWATER V/S M/SKAPOOR
ICOURT) IGPS GARMENTS

130 [CS (COMM) 1392/2025 6.05.2025 JAMBHA ELECTRIC V/SINITIN JAIN 10999650755 [10.10.2025 157 [NON SUITED - -
IPNSE INFRASTURCTURE
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N
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30 [OMP (COMM) lu5/2025 104.06.2025 IM/S DELHI TOURISM V/§; 10810183379 [16.10.2025 134
[THERMAL ENGINEERS [WORAH
30 ICS (COMM) 103/2024 [16.02.2024 IPSA NITROGEN V/S BLUEDEVESH 10758321008 [17.10.2025 609 INON SUITED - -
ISTAR IKUMAR
MALAN
134 [MS. NIRJA BHATIA, LD. DISTRICTSOUTH-EAST 23 ICOMMERCIAL CASE ICS (COMM)/340/2024 7-05-2024 IDUR KOHLI-HUF VSAVTAR SINGH|9810910333, [04-10-2025 515 [YES ICONTESTED - -
WUDGE (COMMERCIAL COURTH IMR. MANOJ KAPOOR 8 ASSOCIATES
07)DIGITAL, SOUTH-EAST, SAKET]
[COURT
ICOMMERCIAL CASE ICS (COMM)/400/2024 [22-05-2024 [TRIVENI CARGORAJESH o 04-10-2025 500 [YES ICONTESTED - -
[EXPRESS INDIA PVT|KUMAR
ILTD. VS M/S ACCURATE
[FREIGHT LOGISTICS AND|
IJANR.
ICOMMERCIAL CASE ICS (COMM)/405/2023 [20-04-2023 IM/S INTAGE INDIA PVT.S.K TEWARI &9999184281 [08-10-2025 893 [YES ICONTESTED - -
ILTD. THROUGH ITS ARASSOCLATED
ISUNIL PAWAR VS M/S AV|
INDUSTRIES AND ANR|
[THROUGH ITS PARTNER
35 [SH. RAJ KUMAR TRIPATHI,SOUTH-EAST o [cs/coMM 697/2025 IM/S SUPER  AUTOSUSHILA (P) [9910610273 [08.10.2025 177 INO IDISMISSED INA. IN.A
IDISTRICT JUDGE(COMMERCIAL ICENTER V/S M/S DAYALIGAURAV P)
ICOURT) [TOURIST TRANSPORT IBHARDWAJ (D)[0871638609
(D)
ICS/COMM 13631/24 [29.08.2024 ISAMEER ENTERPRISESANKUR SINHA8552883399 [16.10.2025 l413 [NO IDECREED IN.A. IN.A
IV/S CRAFTECH INFRA(P) PRASHANT|(P)
IPROJECTS IBHARDWAJ (D)[0693993606
(D)
ICS/COMM 2051/24 5.08.2024 IVIKAS JHA V/S NIVANISHANT 19910244284( [18.10.2025 1439 [YES IDECREED IN.A. IN.A
BUPA HEALTHKAUSHIK  (P)]P)
INSURANCE ICHARU 19958207423(
ISACHDEV (D) |D)
ICS/COMM 104/2022 [MUNESH GOYLA V/§|-DEEPAK KR 9821252126 [28.10.2025 1413 [YES IDISMISSED IN.A. IN.A
IMUTHOOT FINANCE LTD [MITTAL(P) & L{(P)
ID. SHARMA 19910040471
(D)
36 |SH. DEVENDER KUMAR, DISTRICTEAST 209 RECOVERY [129/2024 0-04-2024  [GOPAL VS. M/S AXISS.L. SAGAR VS|NIL [29-10-2025 554 VES ICONTESTED INIL. INIL
WUDGE (COMMERCIAL COURT) INNOVATIONS PVT.LTD. [G.K SHARMA
209 IRECOVERY 137/2024 [27-04-2024 IM/S SANDHU MOTORSSLONI ARORANIL 18-10-2025 536 [YES ICONTESTED INIL INIL
IFINANCE PVT.LTD. VS|VS.JITENDER
IBHARTI ISINGH
209 IRECOVERY 1306/2024 [08-10-2024 ISC AGGARWAL VS PARMOD INIL 08-10-2025 365 [YES ICONTESTED INIL INIL
WIHELM TEXTILESSINGH VS|
[[INDIA PVT.LTD. IKAWALJIT
IKOCHAR
209 RECOVERY [27/2025 b5-01-2025 [BANK OF BARODA VS|MONIKA INTL B1-10-2025 276 IVES ICONTESTED INTL. INTL.
IPANKAJ YADAV ICHAUHAN VS|
IRAVINDER
IKUMAR
137 [MS. RUBY ALKA GUPTA, DISTRICT[EAST NIL
WUDGE (COMMERCIAL COURT)
138 [SH. GORAKH NATH PANDEY,NORTH EAST 201, NEW BUILDING KKD IC.S. (COMM) 08/2025 10-01-2025 [CICI BANK LTD VSt o 08-10-2025 - - ICONTESTED INO F
[DISTRICT JUDGE (COMMERCIAL)-| [VINESH SHARMA [EXECUTIO
o1 IN FILED|
[TILL DATE




DISTRICT COURT ROOM CASE TYPE DATE OFPETITIONER NAME VSADVOCA ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRA' RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N N

NUMBER INSTITUTION (CONTESTED FFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE OF

.S. (COMM) 415/2025 [28-03-2025 REDOLOGY SERVICE: 0-10-2025
IPRIVATE LIMITED Vi XECUTIO
TJARA ENTERPRISE: I FILED|
AND OTHERS TLL DATE
1390 [SH. SUDESH KUMAR, DISTRICTSHAHDARA INIL
WUDGE, COMMERCIAL COURT-01
4o |[MS. KIRAN BANSAL, DISTRICTSHAHDARA [ROOM NO 208 ICOMMERCIAL ICS (COMM)/2/2023 5-01-2023 IRAKESH KUMAR JAINADITYA JAIN [8383953944 [04-10-2025 993 [YES IDECREED [EXECUTIO [NIL
WUDGE, (COMMERCIAL COURT) [PROP. VALLABH] IN NOT|
[TEXTILES VS MANISH] [FILED
IKUMAR GIRDHAR PROP|
[UNNATI CREATIONS
IROOM NO 208 ICOMMERCIAL ICS(COMM)333/2025 [20.05.2025 ISTATE BANK OF INDIA VSVIJYA 10810210832 [31.10.2025 164 [YES IDECREED [EXECUTIO [NIL
[VISHNU DAYAL PROP OFPRAKASH N NOT|
AT MAA KATYAYNI [FILED
41 [SH. SANJAY SHARMA-II, DISTRICTSHAHDARA INIL
JUDGE, COMMERCIAL COURT
42 [SH. PAWAN KUMAR MATTO DJSHAHDARA 04 ICOMMERCIAL ICS (COMM)/406/2024 IANIL GUPTA VSj27-07-2024 [RISHU SINGH (9453474029 [08-10-2025 l438 DAYS - IDECREED [EXECUTIO
(COMM-04) [MUNICIPAL N NOT|
ICORPORATION [FILED TILL
IOF INDIA IDATE
1304 ICOMMERCIAL ICS (COMM)/47/2025 ISHIV KUMAR[{21-01-2025 [MANISH 10968466963 [08-10-2025 260 DAYS - IDECREED [EXECUTIO
IGANDHI \E| IKUMAR N NOT|
ISHRI  KHATTU| [FILED TILLJ
ISHYAM MEGA| IDATE
[MART LLP
1304 ICOMMERCIAL ICS (COMM)/230/2023 LK 02-05-2023 [MANISH 10968466963 [10-10-2025 1892 DAYS o IDECREED [EXECUTIO
IASSOCIATES [KUMAR N NOT|
[PVT. LTD. V¢ [FILED TILL
ISHARDA IDATE
[RETAIL PVT|
[LTD. & ORS.
1304 ICOMMERCIAL [MISC DJ/330/2025 MAHESH 04-04-2025 JARUN KUMAR (9310577280 [28-10-2025 238 DAYS - IDECREED [EXECUTIO
[KUMAR N NOT|
[DUDHANI V¢ [FILED TILL
[YASH MUNDRA| IDATE
04 [COMMERCIAL ICS (COMM)/435/2023 ISARAOGI 24-08-2023 [VARUN BEDI (8285672608 [30-10-2025 798 DAYS - IDECREED [EXECUTIO
ISUPER SALES| IN NOT|
[PVT. LTD.VS| [FILED TILL
[PRAMOD IDATE
[KUMAR DUBEY|
k3 [MS. PREETI AGARWAL GUPTA,NORTH-WEST [NIL
IDISTRICT JUDGE, (COMMERCIALJ
ICOURT)
kM4 [SH.DEVENDER KUMAR JANGALA [NIL
ks [SH. JAGDISH KUMAR, DISTRICTINORTH INIL
WUDGE, COMMERCIAL COURT




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

W6 [SH. UMED SINGH, DISTRICTNORTH INIL
WUDGE (COMMERCIAL)

[47  [SH. RAJ KUMAR, DISTRICT JUDGESOUTH WEST 603 [COMMERCIAL SUIT [CS COMM. 55/2025 03.02.2025 [KC. GUPTA TRADERMANDEEP 0910499281, [10.10.2025 49 IVES [DECREED INIL INIL [RECOVERY
(COMMERCIAL COURT-01 PVT LTD VS RONITSINGH 9582787474 SUIT
[BHASIN OOR,
TPUL
HARMA
03 ICOMMERCIAL EXECUTION [EXECUTION COMM 23.03.2024 IM/S JIA LAL KISHOR;IIBIEBASISH 9810083029 [31.10.2025 587 INO ISATISFIED 1.10.2025 587 [EXECUTION
I50/2024 ILAL PVT LTD. VS M/SMOITRA
IFAKRUDDIN MEMORIAL
ICGHS LTD

U8 [SH. BALWANT RAI BANSAL,SOUTH WEST INIL
[DISTRICT JDUGE, COMMERCIAL

ICOURT-02
Mo [SH. GAUTAM MANAN, DISTRICTSOUTH WEST 1509 ICS (COMM) I570/2022 [23.12.2022 ISHRI GULSHAN VERMASAMEER 10810134864 [29.10.2025 1041 DAYS [YES ICONTESTED F F -
JUDGE, COMMERCIAL COURT-03 S. SMT SANGEETAIDEWAN IDECREED
ISAHANI
509 ICS (COMM) 1325/2023 14.07.2023 IM/S ANIL ELECTRONICSSH. NEERAJ  [9999397965 [31.10.2025 840 DAYS [YES ICONTESTED - I
S. M/S MARUTI|
[ELECTRONICS

50 [SH. RAKESH PANDIT, DISTRICTSOUTH WEST INIL
WUDGE, COMMERCIAL COURT-04




SUMMARY OF COMMERCIAL CASES FOR THE MONTH OF October 2025

Name of the Court District No. of cases Total No. of No. of cases Total Total
pendingon number cases identified  number of number of
the 1st day of of cases received bynon cases cases
month instituted transfer commercial/ disposed pending at

during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

SH. VIDYA PRAKASH/ SH.Central 178 o o
ISANJEEV KUMAR|
IAGGARWAL, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-01
1A [MS. NEELOFER ABIDA|Central o 9 o o 8 180

[IPERVEEN, DISTRICT JUDGE
(COMMERCIAL COURT)-01

2 |[SH. RAJESH KUMAR GOEL,Central 172 24 2 1 30 167
IDISTRICT JUDGE
(COMMERCIAL COURT)-02

3 [SH. DEVENDER KUMAR|Central 166 24 o ) 30 160
SHARMA/MS. ILLA RAWAT,
IDISTRICT JUDGE,

ICOMMERCIAL COURT-03

4A [SH. ANIL KUMAR SISODIA(Central 186 28 1 o 20 195
[IDISTRICT JUDGE
(COMMERCIAL COURT)

5a [SH. MANOJ KUMAR DISTRICT|Central 181 19 o 1 21 178
JUDGE (COMMERCIAL
ICOURT)-05

6 [MS. NEELAM SINGH/SH.Central 123 17 17 o o o
INIKHIL CHOPRA, DJ COMM-|
06 TIS HAZRI COURT|
ICENTRAL DELHI

6A [SH. RAM LAL MEENA, DJ/Central o 4 7 o o 168
ICOMM-06 TIS HAZRI COURT]
ICENTRAL DELHI

7A |SH. MUKESH KUMAR GUPTA [Central 185 20 5 1 27 182
IDISTRICT JUDGE,
ICOMMERCIAL COURT-07

8A [SH. SANJEEV KUMAR|Central 171 30 3 o 45 159
IMALHOTRA, DISTRICT]
JUDGE, COMMERCIAL COURT]




Name of the Court

SH. DEEPAK GARG, DISTRICT]
JUDGE, COMMERCIAL
ICOURT-09

District

ICentral

No. of cases Total

pending on
the 1st day of of cases

month

170

month

29

No. of
number cases

instituted transfer
during

month

courts

No. of cases Total
identified

received bynon cases

month

Total
number of number of
cases
commercial/ disposed pending at
during the transferred during the the end of
during the
from other month to
other courts

the month

199

10

SH. AJAY PANDEY, DISTRICT]
JUDGE, COMMERCIAL COURT]

ICentral

228

20

60

24

164

11

SH. S.S RATHI, DISTRICT]
JUDGE, COMMERCIAL COURT]

Central

133

15

38

11

14

161

12

ISH. RAVINDER BEDI,
[IDISTRICT JUDGE,
ICOMMERCIAL COURT

ICentral

165

28

29

164

13A

SH. M.K NAGPAL, DISTRICT]
JUDGE, COMMERCIAL COURT]

Central

180

20

23

177

14A

SH. ASHUTOSH KUMAR,
IDISTRICT JUDGE
(COMMERCIAL COURT)

West

277

82

54

306

15

[VACANT COURT OF MS,
VINEETA GOYAL DISTRICT]
JUDGE (COMMERCIAL|
ICOURT)

West

428

14

14

15A

[MS. PREETI AGARWAL|
IGUPTA, DISTRICT JUDGE
(COMMERCIAL COURT)

West

12

10

434

16A

SH. RAGHUBIR SINGH,
DISTRICT JUDGE
(COMMERCIAL COURT)-

03

West

360

90

60

391

17

SH. SANJEEV AGGARWAL,
[IDISTRICT JUDGE
(COMMERCIAL COURT)

West

394

64

67

389

18

SH. AJAY GUPTA, DISTRICT]
JUDGE (COMMERCIAL|
ICOURT)

West

338

83

72

349




Name of the Court

District

No. of cases Total

pending on
the 1st day of of cases

month

number cases

instituted transfer
during

month

received bynon

from other month to
other courts

No. of cases Total

cases

month

Total
number of number of
cases
commercial/ disposed pending at
during the transferred during the the end of
the month

IDISTRICT
JUDGE(COMMERCIAL
COURT)

19 [SH. NARESH KUMARWest 326 81 84 325
IMALHOTRA, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)
20 [MS PULASTYA[New Delhi 926 62 52 938
IPREAMACHALA, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-01
20A[SH. BALWANT RAI BANSALNew Delhi 1018 46 62 o
[DISTRICT JUDGE
(COMMERCIAL COURT)
21 [SH. BHUPESH KUMARNew Delhi o 11 25 993
[DISTRICT JUDGE
(COMMERCIAL COURT)
22 VACANT COURT OF MSNew Delhi 967 14 9 o
[HEMANI MALHOTRA/MS.
VINEETA GOYAL, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-03
22A MS. DEEPALI SHARMA [New Delhi o 15 1 982
IDISTRICT JUDGE
(COMMERCIAL COURT)-03
23AMS. SAVITA RAO, DISTRICTSouth 600 195 215 580
JUDGE(COMMERCIAL
ICOURT)
24AMS. ANURADHA SHUKLA[South 576 201 224 554
[BHARDWAJ, DISTRICT]
JUDGE(COMMERCIAL
ICOURT)
25 |SH. SANDEEP YADAV [South 692 222 246 667
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)
26A[VACANT COURT OF SH.South 777 2 o o
SANJEEV KUMAR SINGH,
[DISTRICT JUDGE
(COMMERCIAL)
26A[SH. AJAY KUMAR JAIN,South o 31 115 695




27

Name of the Court

SHARMA,

ISH. LOKESH

KUMAR
DISTRICT]

JUDGE(COMMERCIAL
ICOURT)

District

South

No. of cases Total

pending on
the 1st day of of cases

month

620

number cases

instituted transfer
during

month

187

received bynon

from other month to
other courts

No. of cases Total

cases

month

136

Total
number of number of
cases
commercial/ disposed pending at
during the transferred during the the end of
the month

672

28

SH. LAL SINGH, DISTRICT]
JUDGE(COMMERCIAL
ICOURT)

ISouth-East

275

13

21

269

28A

[VACANT COURT OF SH,
INIKHIL CHOPRA
(COMMERCIAL COURT)

'South-East

227

11

29

SH. LALIT KUMAR, DISTRICT]
JUDGE(COMMERCIAL
ICOURT)

South-East

239

30

[MS. VRINDA KUMARI/SH.
AJAY KUMAR JAIN, DISTRICT]
UUDGE(COMMERCIAL
COURT)

South-East

306

10

23

294

31

IMS. ANU GROVER BALIGA,
[IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

'South-East

268

13

18

263

32A

ISH. BHUPESH
[IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

KUMAR,

'South-East

269

11

11

32A

MS. NEELAM SINGH,
[IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

'South-East

262

33A

IMS. NEERA BHARIHOKE,
[IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

South-East

175

15

17

173

34A

IMS NIRJA BHATIA DISTRICT]
JUDGE(COMMERCIAL
ICOURT)

South-East

196

21

25

192

35

SH. RAJ KUMAR TRIPATHI,
[DISTRICT
JUDGE(COMMERCIAL
ICOURT)

'South-East

240

20

24

237

36a

ISH. DEVENDER KUMAR,
[DISTRICT JUDGE
(COMMERCIAL COURT)

[East

269

24

24

270

37a

IMS. RUBY ALKA GUPTA,
IDISTRICT JUDGE
(COMMERCIAL COURT)

[East

653

20

21

652




38A

Name of the Court

ISH. GORAKH NATH PANDEY,
[IDISTRICT JUDGE
(COMMERCIAL)-01

District

INorth-East

No. of cases Total

pending on
the 1st day of of cases

month

173

number cases

instituted transfer
during

month

received bynon

from other month to
other courts

No. of cases Total

cases

month

32

Total
number of number of
cases
commercial/ disposed pending at
during the transferred during the the end of
the month

39

VACANT COURT OF SH,
[BRIJESH KUMAR  GARG,
IDISTRICT JUDGE
(COMMERCIAL)-01

Shahdara

226

22

39A

ISH. SUDESH KUMAR,
[DISTRICT JUDGE
(COMMERCIAL COURT)

Shahdara

251

40

IMS. KIRAN BANSAL,
IDISTRICT JUDGE,
(COMMERCIAL COURT)

Shahdara

225

18

16

227

41

ISH. SANJAY SHARMA-II,
[IDISTRICT JUDGE,
ICOMMERCIAL COURT

Shahdara

196

23

20

199

42A

SH. PAWAN KUMAR MATTO,
IDISTRICT JUDGE,
(COMMERCIAL COURT)

Shahdara

358

20

345

43A

MS. PREETI AGARWAL
IGUPTA, DISTRICT JUDGE,
(COMMERCIAL COURT)

INorth-West

2089

116

83

43

ISH. DEVENDER KUMAR|
JANGALA, DISTRICT JUDGE,
ICOMMERCIAL COURT

INorth-West

39

21

2140

44

ISH.VINOD YADAYV, DISTRICT]
JUDGE, (COMMERCIAL|
ICOURT)

INorth-West

1128

111

31

1209

45A

SH. JAGDISH KUMAR/SH.
AMIT KUMAR, DISTRICT]
JUDGE, COMMERCIAL COURT]

North

987

86

24

1048

46

VACANT COURT OF SH. UMED
SINGH, DISTRICT JUDGE
(COMMERCIAL)

North

1084
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Name of the Court

[DR. RAKEESH KUMAR-II,
[IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

District

North

No. of cases Total

pending on
the 1st day of of cases

month

17

No. of
number cases

month

courts

No. of cases Total
identified
received bynon
instituted transfer
during
the
month

cases

month

Total
number of number of
cases
commercial/ disposed pending at
during the transferred during the the end of
during the
from other month to
other courts

the month

1105

48

SH. RAJ KUMAR, DISTRICT]
JUDGE, COMMERCIAL COURT]

ISOUTH
WEST

246

101

54

293

48A

[VACANT COURT OF SH. VIKAS
[DHULL, DISTRICT JUDGE
(COMMERCIAL)

SOUTH
WEST

334

11

49

ISH. BALWANT RAI BANSAL,
[IDISTRICT JUDGE,
ICOMMERCIAL COURT

SOUTH
WEST

26

358

49

SH. AMIT BANSAL, DISTRICT]
JUDGE, COMMERCIAL|
ICOURT-03

SOUTH
IWEST

305

50

48

49A

ISH. GAUTAM MANAN,
IDISTRICT JUDGE,
ICOMMERCIAL COURT-03

SOUTH
WEST

17

322

50

ISH. RAKESH PANDIT,
IDISTRICT JUDGE,
ICOMMERCIAL COURT-04

SOUTH
WEST

256

79

20

317

GRAND TOTAL

21022

2632

118

103

2304

21356




List of cases received for Pre-Institution Mediation and Settlement during the month October 2025

Delhi Mediation Centre Total numberTotal Total Total Total Total
of applicationsnumber ofnumber ofnumber ofnumber ofNumber o
pending on theapplications cases non-starter cases FailedApplication
1st day of thereceived settled cases during thes Pending at
month during theduring theduring theMonth the end o
month month month the Month

It Central 276 li42 It 175 l 238

2 West K66 115 o 172 o o9

3 East 59 30 1 46 0 Yo

1 INorth-East 16 13 lo 11 o 18

5 IShahdara 142 76 lo 70 o 148

6 ISouth 237 76 o 70 lo 239

7 ISouth-East 392 190 lo 166 o 416

8 INew Delhi 208 119 3 65 8 251

o INorth 199 o4 It 110 1 181

io  |North-West 173 o5 It ltoo ) 177

11 ISouth-West 154 08 o 134 It 217
Total 2322 1058 ) 1019 16 2336

12 IDHCLSC 244 k43 o 18 13 266
lOverall Total 2566 1101 o 1037 19 2602

INote: Application received through NALSA App during the month:- Nil
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